17.03.2025 ADVANCE CAUSE LIST

COURT NO. 01
DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail . com

courtmaster253@gmail . com

ITEM
NUMBER

FOR ADMISSION

1 RFA(COMM)-70/2025 FARMAN HUSSAIN ANOOP SINGH
CM APPL. 6427/2025 V/s PYARE MIAN
CM APPL. 6428/2025
CM APPL. 6429/2025

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

OTHER DETAILS OF ADVOCATES:
ANOOP SINGH()(8585985095)(PETITIONER)

AFTER NOTICE MISC. MATTERS

2 LPA-35/2024 SHRI VINOD RAJORIA RUCHIRA VASISHT ARORA
CM APPL. 1701/2024 V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
mailto:Courtmasterdbone@gmail.com
mailto:courtmaster253@gmail.com
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8
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11

LPA-597/2024
CM APPL. 39545/2024

LPA-1097/2024

CM APPL. 64724/2024
CM APPL. 64727/2024
CM APPL. 1601/2025
CM APPL. 1602/2025
WITH LPA 1098/2024
LPA 1133/2024

LPA 1136/2024

LPA-1098/2024
CM APPL. 64731/2024
CM APPL. 64732/2024

LPA-1133/2024
CM APPL. 67375/2024
CM APPL. 67376/2024

LPA-1136/2024
CM APPL. 67400/2024
CM APPL. 67401/2024

LPA-1168/2024
CM APPL. 69406/2024

W.P.(C)-5143/2015

W.P.(C)-9549/2015

W.P.(C)-10858/2015

ADVANCE CAUSE LIST

NATIONAL BOARD OF EXAMINATION IN MEDICAL SCIENCES KIRTIMAN SINGH, HARSHAVARDHAN
V/s PRASUNA CHILUKA & ANR. KOTLA

OTHER DETAILS OF ADVOCATES:
HARSHAVARDHAN KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(RESPONDENT)

M/S LAVENDER INFRAPROJECTS PVT. LTD. AMIT SHARMA
V/s NISHIT BADOLA & ORS.

Listing Remarks:
AT 2.30 P.M

OTHER DETAILS OF ADVOCATES:

BRIGHT BUILDTECH PVT. LTD.
V/s NISHIT BADOLA AND ORS

MADHURIMA SARANGI Listing Remarks:

AT 2.30 P.M

OTHER DETAILS OF ADVOCATES:
MADHURIMA SARANGI(MADHURIMA@NAVNEETILEGAL.COM)(9870118999)(PETITIONER)
NISHIT(ADVAKASHVERMA1997 @GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SERIOUS FRAUD INVESTIGATION(INF.SFIO@NIC.IN)(0)(RESPONDENT)

GREENOPOLIS WELFARE ASSOCIATION SUMESH DHAWAN
V/s NITISH BADOLA & ORS.

Listing Remarks:
AT 2.30 P.M

OTHER DETAILS OF ADVOCATES:

DELHI BRASS AND METAL WORKS PRIVATE LIMITED AND ORS. |SIDDHARTH NATH
V/s NISHIT BADOLA AND ORS.

Listing Remarks:
AT 2.30 P.M

OTHER DETAILS OF ADVOCATES:

SIDDHARTH NATH(SNATH@NKRLAW.COM)(9811004884)(PETITIONER)
AKASH VERMA(ADVAKASHVERMA1997@GMAIL.COM)(0)(RESPONDENT)
WIM (WIM@MCA.GOV.IN)(0)(RESPONDENT)
KAUSHIK(LAW.KAUSHIK1@GMAIL.COM)(0)(RESPONDENT)

GREEN OPOLIS(GREENOPOLIS.GWC89@GMAIL.COM)(0)(RESPONDENT)
B SANKAR(B.SANKAR@IBBI.GOV.IN)(0)(RESPONDENT)

AIRPORTS AUTHORITY OF INDIA
V/s SHRISTI INFRASTRUCTURE DEVELOPMENT CORPORATION
LTD & ORS.

DIGVIJAY RAI

OTHER DETAILS OF ADVOCATES:

DIGVIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(9837103599)(PETITIONER)
DIGVIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(9837103599)(PETITIONER)
SHRISTI CORP(SECRETARIAL@SHRISTICORP.COM)(0)(RESPONDENT)
SATESH KUMAR(SATESH.KUMAR9594@NIC.IN)(0)(RESPONDENT)
EDATM(EDATM@AAI.AERO)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

VIJAY K SINGH(VIJAY@SANDALAWOFFICES.COM)(0)(RESPONDENT)
SHRISTICORP(SECRETARIAL@SHRISTICORP.COM)(0)(RESPONDENT)
SATESH(SATESH.KUMAR9594@NIC.IN)(0)(RESPONDENT)
EDATM(EDATM@AAI.AERO)(0)(RESPONDENT)
VIJAY(VIJAY@SANDALAWOFFICES.COM)(0)(RESPONDENT)

H.N. SHARMA & ANR YEESHU JAIN, JYOTI TYAGI, SOBHANA
V/s THE LT. GOVERNOR, GOVT. OF NCT OF DELHI & ANR TAKIAR

OTHER DETAILS OF ADVOCATES:

ATTAR SINGH & ORS
V/s GOVT. OF NCT OF DELHI & ORS

RAJIV KUMAR GHAWANA, YESHU JAIN,
JYOTI TYAGI, ARUN BHANDARI,
PARITOSH ANIL

OTHER DETAILS OF ADVOCATES:

J.N. CHAMBER AND ANR
V/s GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
AND ORS.

VINAY K SHAILENDRA, JYOTI TYAGI

OTHER DETAILS OF ADVOCATES:



17.03.2025

12 |\W.P.(C)-10959/2015

13 W.P.(C)-12041/2015

14  |W.P.(C)-8407/2018

CM APPL. 32312/2018

15  |W.P.(C)-8674/2018

16 W.P.(C)-16392/2022
CM APPL. 51465/2022

17  |W.P.(C)-12033/2023

18  W.P.(C)-1051/2024
CM APPL. 4410/2024

19  W.P.(C)-6460/2024
CM APPL. 26931/2024
CM APPL. 26932/2024

20 W.P.(C)-13020/2024
CM APPL. 54269/2024

ADVANCE CAUSE LIST

RAMA SHANKAR KHEMKA
V/s GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
AND ORS.

WORTHING KASAR

OTHER DETAILS OF ADVOCATES:

BRIJESH SINGH
V/s UNION OF INDIA & ORS

D.V. KHATRI, SANJEEV SABHARWAL,
NAUSHAD AHMED KHAN

OTHER DETAILS OF ADVOCATES:
NAUSHAD AHMED KHAN(ASCGNCTD@GMAIL.COM)(9868111799)(RESPONDENT)

KUSH KALRA CHARU WALI KHANNA, DEV P
V/s UNION OF INDIA AND ANR. BHARDWAIJ

OTHER DETAILS OF ADVOCATES:
CHARU WALI KHANNA()(9999767180)(PETITIONER)

SH. SANJAY KUMAR AND ORS
V/s UNION OF INDIA AND ORS.

RAJ BAHADUR SINGH

OTHER DETAILS OF ADVOCATES:
RAJ BAHADUR SINGH()(9899736510)(PETITIONER)

AAPKI APNI PARTY PEOPLES
V/s CHIEF ELECTION COMMISSIONER AND ORS.

DALEEP KUMAR DHAYANI

OTHER DETAILS OF ADVOCATES:

DALEEP DHYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
SHARMA(OFFICE@SHARMACHAMBERS.COM, SURUCHI.SURI@SURICO.IN)()(RESPONDENT)

SHRI RAM KISHAN SULTAN CHOUDHARY
V/s THE ADDL. DISTRICT MAGISTRATE & ANR.

OTHER DETAILS OF ADVOCATES:
PRATINIDHI LAW OFFICES(ADVSULTAN7777@GMAIL.COM)(9650552929)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@YAHOO.COM, YEESHUJAIN@YAHOO.CO.IN)(9868250806)(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

NAVANSH ENGINEER AND CONSULTANTS
V/s UNION OF INDIA & ORS.

SOMNATH BHATTACHARYA

OTHER DETAILS OF ADVOCATES:

SOMNATH BHATTACHARYA(ADV.SOMNATHBHATTACHARYA@GMAIL.COM)(8826411536)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(CEZAFP2-MES@NIC.IN, DCWECONTGRGANAF3-MES@GOV.IN, HELPDESK-
GEM@GOV.IN)()(RESPONDENT)

SHWETA BHARATI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)

M S DEEPAK AND CO THROUGH ITS PARTNER SMT POONAM SAMMAN KUMAR, JASMEET SINGH Listing Remarks:
PORWAL AT 2.30 P.M

V/s INDIAN RAILWAY CATERING AND TOURISM CORPORATION

LIMITED THROUGH ITS CHAIRMAN AND MANAGING DIRECTOR

& ANR.

OTHER DETAILS OF ADVOCATES:

SAMMAN SINGH AND ASSOCIATES(ADVSAMMAN98@GMAIL.COM)(6396478448)(PETITIONER)
INDIAN RAILWAY CATERING AND TOURISM CORPORATION LIMITED(CMD@IRCTC.COM,
TARIALRKGROUP@GMAIL.COM, SBAGRAWAL_RKA@REDIFFMAIL.COM)()(RESPONDENT)
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(RESPONDENT)

ACME CLEANTECH SOLUTIONS PRIVATE LIMITED VINIT KUMAR
V/s UNION OF INIDIA THROUGH THE MINISTRY OF RAILWAYS &
ORS.

OTHER DETAILS OF ADVOCATES:

PLA ADVOCATES(ANIKET.PRASOON@PLALEGAL.COM)(9871012051)(PETITIONER)

UNION OF INDIA(DRM@DLI.RAILNET.GOV.IN, REMCL@RITES.COM,
CCMPS@NWR.RAILNET.GOV.IN)(0)(RESPONDENT)

SHASHANK GARG, UNION OF INDIA, VARDHMAN(OFFICE@SHASHANKGARG.NET,
UOIDHC@GMAIL.COM, VARDHMAN.KAUSHIK@GMAIL.COM)(1123384193)(RESPONDENT)

3



17.03.2025

21  |W.P.(C)-17695/2024
CM APPL. 75328/2024
CM APPL. 2632/2025
WITH W.P.(C) 17717/2024
W.P.(C) 17716/2024

22 |\W.P.(C)-17716/2024
CM APPL. 75364/2024
WITH W.P.(C) 17695/2024
W.P.(C) 17717/2024

23 |\W.P.(C)-17717/2024
CM APPL. 75366/2024
CM APPL. 2619/2025
CM APPL. 5529/2025
CM APPL. 13450/2025

24 \W.P.(C)-1543/2025
CM APPL. 7587/2025

CONNECTED MATTERS (ANMM)

25 W.P.(C)-8460/2023
CM APPL. 32240/2023
WITH W.P.(C) 8461/2023

ADVANCE CAUSE LIST

ARORA MEDI LINES PVT. LTD. ANIRUDH WADHWA, HETU ARORA
V/s GOVERNMENT OF NCT OF DELHI & ORS. SETHI, SHWETA BHARTI

OTHER DETAILS OF ADVOCATES:

ANIRUDH WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DIREDU, SPD DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN, SPD_DELHI@REDIFFMAIL.COM)(9868250806)(RESPONDENT)

GANESH CHANDRA, LEGAL GEM, ABHINAV(GANESHCHANDRA.BHATT@DELHI.GOV.IN,
LEGAL.GEM@GEM.GOV.IN, ABHINAV@ADAZLAW.COM)(0)(RESPONDENT)

ADAZ, SHAILENDRA SHARMA(ADAZ@ADAZLAW.COM,
SHAILENDRASHARMA10@HOTMAIL.COM)(0)(RESPONDENT)

SHWETA BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)

ARORA MEDI LINES PVT. LTD. ANIRUDH WADHWA, SHWETA BHARTI,
V/s GOVERNMENT OF NCT OF DELHI & ORS. NINAD DOGRA

OTHER DETAILS OF ADVOCATES:

ANIRUDH WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DIREDU, SPD DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN, SPD_DELHI@REDIFFMAIL.COM)(9868250806)(RESPONDENT)

GANESH CHANDRA, LEGAL GEM, ABHINAV(GANESHCHANDRA.BHATT@DELHI.GOV.IN,
LEGAL.GEM@GEM.GOV.IN, ABHINAV@ADAZLAW.COM)(0)(RESPONDENT)

D KUMAR GROUP, ADAZ, SHAILENDRA SHARMA(TENDERS@DKUMARGROUP.COM,
ADAZ@ADAZLAW.COM, SHAILENDRASHARMA10@HOTMAIL.COM)(0)(RESPONDENT)

SHWETA BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)

ARORA MEDI LINES PVT. LTD. ANIRUDH WADHWA, HETU ARORA
V/s GOVERNMENT OF NCT OF DELHI & ORS. SETHI, JUHI ARORA, SHWETA BHARTI

OTHER DETAILS OF ADVOCATES:

ANIRUDH WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DIREDU, SPD DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIREDU@NIC.IN, SPD_DELHI@REDIFFMAIL.COM)(9868250806)(RESPONDENT)

GANESH CHANDRA, LEGAL GEM, ABHINAV(GANESHCHANDRA.BHATT@DELHI.GOV.IN,
LEGAL.GEM@GEM.GOV.IN, ABHINAV@ADAZLAW.COM)(0)(RESPONDENT)

ADAZ, SHAILENDRA SHARMA(ADAZ@ADAZLAW.COM,
SHAILENDRASHARMA10@HOTMAIL.COM)(0)(RESPONDENT)

JUHI ARORA AND ASSOCIATES(ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SHWETA BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)

GOVERNMENT OF NCT OF DELHI SAMEER VASHISHT, SHWETA BHARTI
V/s GOVERNMENT E MARKETPLACE GEM AND ANR

OTHER DETAILS OF ADVOCATES:

SAMEER VASHISHT(SUJJUSHARMAOO@GMAIL.COM)(9818728082)(PETITIONER)

PARVINDER KUMAR, SAMEER VASHISHT(SUJJUSHARMAOO@GMAIL.COM)(9818280821)(PETITIONER)
GOVERNMENT E-MARKETING PLACE(LEGAL.GEM@GEM.GOV.IN,
ABHINAV@ADAZLAW@ADAZLAW.COM, ADAZ@ADAZLAW.COM)(0)(RESPONDENT)

GEM, ANIRUDH WADHWA, ABHINAV(LEGAL.GEM@GEM.GOV.IN,
ANIRUDH@WADHWACHAMBERS.COM, ABHINAV@ADAZLAW.COM)(0)(RESPONDENT)

ADAZ LAW(ADAZ@ADAZLAW.COM)(0)(RESPONDENT)

SHWETA BHARTI(SHWETA.BHARTI@ HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)
SHWETA BHARTI(SHWETA.BHARTI@ HAMMURABISOLOMON.COM)(9811020612)(RESPONDENT)

SEAGULL LABORATORIES | PVT LTD KUNAL ANAND
V/s UNION OF INDIA ANR

OTHER DETAILS OF ADVOCATES:

RICHA KAPOOR(OFFICE@MARKLEGAL.CO.IN)(9810400407)(PETITIONER)
THE DRUG CONTROLLER GENERAL OF INDIA(DCI@NIC.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)



mailto:UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

17.03.2025
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27

28

29

30

31

32

33

34

W.P.(C)-8519/2023
CM APPL. 32435/2023
CM APPL. 53000/2023

W.P.(C)-8557/2023
CM APPL. 32551/2023

WITH W.P.(C) 8559/2023

W.P.(C) 8576/2023
W.P.(C) 8588/2023

W.P.(C)-8559/2023
CM APPL. 32555/2023

W.P.(C)-8576/2023
CM APPL. 32599/2023

W.P.(C)-8587/2023
CM APPL. 32627/2023
CM APPL. 32938/2023

W.P.(C)-8593/2023
CM APPL. 32648/2023

W.P.(C)-8596/2023

W.P.(C)-8598/2023
CM APPL. 32657/2023

W.P.(C)-8600/2023
CM APPL. 32661/2023

WITH W.P.(C) 8598/2023

ADVANCE CAUSE LIST

LABORATE PHARMCEUTICALS
V/s DRUGS CONTROLLER GENREAL OF INDIA

SIDDHARTH BAMBHA

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
DRUGS CONTROLLER GENERAL OF INDIA(DCI@NIC.IN, SECYHFW@NIC.IN)()(RESPONDENT)
SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

M/S LABORATORIES GRIFFON PVT. LTD. THROUGH ITS
DIRECTOR MR. NELSON LOPES & ANR.
V/s UNION OF INDIA AND ANR.

PARANJAY CHOPRA

OTHER DETAILS OF ADVOCATES:
VAIBHAV TOMAR(TOMAR.VAIBHAV@GMAIL.COM)(9971446628)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

SHREYA LIFE SCIENCES PVT. LTD. AND ANR. HIMANSHU SATUA
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:
HIMANSHU SATUA(HIMANSHU@ADVOCATUS.CO.IN)(8527559185)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

MANKIND PHARMA LIMITED R.JAWAHAR LAL
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
R. JAWAHARLAL(JAWAHAR®@JLAW.IN)(9958998396)(PETITIONER)
DCI(DCI@NIC.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ALKEM LABORATORIES LTD SAGAR CHANDRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SAGAR CHANDRA & ASSOCIATES(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)
SAGAR CHANDRA & ASSOCIATES(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

LUPIN LIMITED & ANR. KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AJAY BHARGAVA()(9729202222)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

DR REDDYS LABORATORIES LTD THROUGH AUTHORIZED APOORV P TRIPATHI
REPRESENTATIVE MR M V NARASIMHAM & ANR.
V/s UNION OF INDIA THROUGH THE SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:
APOORYV P. TRIPATHI (APOORVTRIPATHI3@GMAIL.COM)(9910523322)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AJAY BHARGAVA()(9729202222)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

KHAITAN & CO.

OTHER DETAILS OF ADVOCATES:
AJAY BHARGAVA()(9729202222)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)



mailto:DCI@NIC.IN)(1123384193)(RESPONDENT)
mailto:DCI@NIC.IN)(1123384193)(RESPONDENT)
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36

37

38

39

40

41

42

43

W.P.(C)-8607/2023
CM APPL. 32674/2023

W.P.(C)-8608/2023
CM APPL. 32676/2023
WITH W.P.(C) 8609/2023

W.P.(C)-8609/2023
CM APPL. 32678/2023

W.P.(C)-8618/2023
CM APPL. 32712/2023
CM APPL. 44196/2023

W.P.(C)-8660/2023
CM APPL. 32834/2023
CM APPL. 32835/2023

W.P.(C)-8674/2023
CM APPL. 32856/2023
CM APPL. 32857/2023

W.P.(C)-8675/2023
CM APPL. 32858/2023
CM APPL. 32859/2023

W.P.(C)-8678/2023
CM APPL. 32864/2023
CM APPL. 32865/2023

W.P.(C)-8680/2023
CM APPL. 32868/2023
CM APPL. 32869/2023

ADVANCE CAUSE LIST

INTAS PHARMACEUTICALS LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI, SHIVANK()(9729202222)(PETITIONER)

INTAS PHARMACEUTICALS LTD(MEHUL_PATHAK@INTASPHARMA.COM)()(PETITIONER)
UNION OF INDIA (SECYHFW@NIC.IN)()(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

DRUG CONTROLLER GENERAL OF INDIA(DCI@NIC.IN)()(RESPONDENT)

ALKEM LABORATORIES LTD SAGAR CHANDRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SAGAR CHANDRA & ASSOCIATES(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

DRUG CONTROLLER GENERAL OF INDIA(DCI@NIC.IN)()(RESPONDENT)

ALKEM LABORATORIES LTD SAGAR CHANDRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SAGAR CHANDRA & ASSOCIATES(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)
DCI(DCI@NIC.IN)()(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)
SECY(SECYHFW@NIC.IN)()(RESPONDENT)

ABBOTT HEALTHCARE PRIVATE LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA()(9729202222)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)
AJAY BHARGAVA , ASEEM CHATURVEDI
(ASEEM.CHATURVEDI@KHAITANCO.COM)(9999700647)(PETITIONER)

KIRTI MAN(KIRTIMANSINGH.OFFICE@ GMAIL.COM)()(RESPONDENT)

CIPLA LIMITED & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

J D PHARMA & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

VENUS LABS & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SKYMAP PHARMACEUTICALS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)



mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

17.03.2025

44

45

46

47

48

49

50

51

52

53

W.P.(C)-8682/2023
CM APPL. 32872/2023
CM APPL. 32873/2023

W.P.(C)-8721/2023
CM APPL. 32980/2023
CM APPL. 32981/2023

W.P.(C)-8726/2023
CM APPL. 32988/2023
CM APPL. 32989/2023

W.P.(C)-8728/2023
CM APPL. 32991/2023
CM APPL. 32992/2023

W.P.(C)-8730/2023
CM APPL. 32993/2023
CM APPL. 32994/2023

W.P.(C)-8731/2023
CM APPL. 32995/2023
CM APPL. 32996/2023

W.P.(C)-8732/2023
CM APPL. 32997/2023
CM APPL. 32998/2023

W.P.(C)-8747/2023
CM APPL. 33020/2023
CM APPL. 33021/2023

W.P.(C)-8751/2023
CM APPL. 33030/2023
CM APPL. 33031/2023

W.P.(C)-8752/2023
CM APPL. 33032/2023
CM APPL. 33033/2023

ADVANCE CAUSE LIST

CIPLA LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

ALKEM LABORATORIES LTD SAGAR CHANDRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SAGAR CHANDRA (OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

APTUS PHARMA PRIVATE LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SKYMAP PHARMACEUTICALS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR (ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

CIPLA LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CIPLA LIMITED & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA.P.DAVE@GMAIL.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

OZONE PHARMACEUTICALS LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SKYMAP PHARMACEUTICALS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR (ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

WINGS PHARMACEUTICALS PVT. LTD
V/s DRUGS CONTROLLER GENERAL OF INDIA AND ANR.

SIDDHARTH BAMBHA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
LEGAL CELL(LEGALCELL@CDSCO.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

WINGS PHARMACEUTICALS PVT. LTD SIDDHARTH BAMBHA
V/s DRUGS CONTROLLER GENERAL OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
LEGAL CELL(LEGALCELL@CDSCO.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)



mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

17.03.2025

54

55

56

57

58

59

60

61

62

W.P.(C)-8914/2023
CM APPL. 33740/2023
CM APPL. 33741/2023

W.P.(C)-9025/2023
CM APPL. 34369/2023
CM APPL. 34370/2023

W.P.(C)-9033/2023
CM APPL. 34384/2023
CM APPL. 34385/2023

W.P.(C)-9035/2023
CM APPL. 34388/2023
CM APPL. 34389/2023

W.P.(C)-9165/2023
CM APPL. 34832/2023
CM APPL. 34833/2023

W.P.(C)-9369/2023
CM APPL. 35668/2023
CM APPL. 35669/2023

W.P.(C)-9391/2023
CM APPL. 35809/2023
CM APPL. 35810/2023

W.P.(C)-9433/2023
CM APPL. 36015/2023
CM APPL. 36016/2023

W.P.(C)-10466/2023
CM APPL. 40575/2023
CM APPL. 40576/2023

ADVANCE CAUSE LIST

DWD PHARMACEUTICALS LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA, & ANR.

RUPIN BAHL

OTHER DETAILS OF ADVOCATES:
RUPIN BAHL(INFO@BAHLANDBAIJAJ.COM)(9999996682)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN, SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

AMERICAN VITAMINS INDIA PVT LTD SIDDHARTH BAMBHA
V/s DRUGS CONTROLLER GENERAL OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
LEGALCELL@CDSCO.NIC.IN)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
LEGALCELL@CDSCO.NIC.IN)(1123384193)(RESPONDENT)

UNION OF INDIA(LEGALCELL@CDSCO.IN, UOIDHC@GMAIL.COM, DCI@NIC.IN,
SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

ASTRA LABS & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

ACRON PHARMACEUTICALS & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

ACRON PHARMACEUTICALS & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA(ASEEM.CHATURVEDI@KHAITANCO.COM,
MILIND.JAIN@KHAITANCO.COM)(9999700647)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

EXCEL LABS & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AELIX PHARMA & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN,
LEGALCELL@CDSCO.NIC.IN)(1123384193)(RESPONDENT)

NAVNIDHI LIFESCIENCES PRIVATE LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR (ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)



mailto:DCI@NIC.IN)(1123384193)(RESPONDENT)
mailto:DCI@NIC.IN)(1123384193)(RESPONDENT)

17.03.2025

63  |W.P.(C)-10558/2023
CM APPL. 41014/2023
CM APPL. 41015/2023

64 |W.P.(C)-11228/2023
CM APPL. 43714/2023
CM APPL. 43715/2023

65 W.P.(C)-12501/2023
CM APPL. 49352/2023
CM APPL. 49353/2023
CM APPL. 56368/2023
WITH W.P.(C) 8461/2023

66 |W.P.(C)-683/2024

LAND ACQUISITION MATTERS(ANMM)
67 W.P.(C)-5880/2013

FOR FINAL HEARING (CONNECTED)
68 W.P.(C)-4792/2011

ADVANCE CAUSE LIST

SOLITAIRE PHARMACIA PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

DANISH HEALTHCARE PRIVATE LIMITED GAURAV MISHRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
GAURAV MISHRA(GAURAVMISHRA30@GMAIL.COM)(8840519315)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)

M/S LORANCE PHARMA SIDDHARTH BAMBHA
V/s DRUGS CONTROLLER GENERAL OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
LEGALCELL@CDSCO.NIC.IN)(1123384193)(RESPONDENT)

SIDDHARTH BAMBHA(SIDDHARTH@BAMBHAANDNANDAN.IN)()(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

DCI (DCI@NIC.IN)()(RESPONDENT)

SECYHFW(SECYHFW@NIC.IN)()(RESPONDENT)
CDSCO(LEGLCELL@CDSCO.NIC.IN)()(RESPONDENT)

SVIZERA HEALTH REMEDIES LLP AMER VAID
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMER VAID(AMERVAID@GMAIL.COM)(9818239395)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(SECYHFW@NIC.IN, DCI@NIC.IN)()(RESPONDENT)

NARENDER RANA & ORS. CHOUDHARY ROOP CHAND, YEESHU
V/s STATE & ORS. JAIN, JYOTI TYAGI, MANIKA TRIPATHY
PANDEY

OTHER DETAILS OF ADVOCATES:
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

UOI AND ANR SHANKAR KUMAR JHA, VIVEK GOYAL,
V/s LAND ACQUISITION COLLECTOR AND ANR VIVEK KUMAR GOYAL

OTHER DETAILS OF ADVOCATES:
VIVEK KUMAR GOYAL(VIVEKGOYALCGSC@GMAIL.COM)(9810373320)(PETITIONER)


mailto:TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

17.03.2025 ADVANCE CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS.MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’'BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@agov.in

:;Irs“l\;IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 W.P.(C)-1102/2025 RAMESH RAINA RONIT RANJAN

CM APPL. 5449/2025 V/s DEPUTY DIRECTOR OF INCOME TAX & ORS.

OTHER DETAILS OF ADVOCATES:

RONIT RANJAN(RONITRANJAN@PRESIDIUMLAWGROUP.COM)(9717737517)(PETITIONER)
INCOME TAX, UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 CM APPL. 8440/2025 CONVEST OVERSEAS PVT. LTD. SHALU KUMARI, TARANJEET SINGH
(CM For Restoration) V/s M/S OYO APARTMENTS INVESTMENT (LLP) SAWHNEY, SAGAR KUMAR PRADHAN
In FAO (COMM)-
252/2024

(Disposed off case)

OTHER DETAILS OF ADVOCATES:
TARRANJIT SINGH SAWHNEY, UDIT(OFFICE.MERAKILEGAL@GMAIL.COM)(9999829858)(PETITIONER)
OYO ROOMS(PARTNERSUPPORT.OYOLIFE@OYOROOMS.COM)(0)(RESPONDENT)

JP SINGH(JP9811333333@GMAIL.COM)(0)(RESPONDENT)

TARRANJIT SINGH SAWHNEY (OFFICE@ MERAKILEGAL.IN)(0)(PETITIONER)

PRATHANM (PRATHAMALAW@GMAIL.COM)(0)(RESPONDENT)

SAGAR KUMAR PRADHAN(PRATHAMALAW@GMAIL.COM)(9810223978)(RESPONDENT)

SAGAR KUMAR PRADHAN(PRATHAMALAW@GMAIL.COM)(9810223978)(RESPONDENT)

FOR ADMISSION

3 ITA-479/2024 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 SANJAY KUMAR, ADITYA RATHORE
CM APPL. 51522/2024  |V/s M/S DELHIVERY PVT. LTD.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR & EASHA KADIAN(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
INCOME TAX(DELHI.CITL@INCOMETAX.GOV.IN\)(0)(PETITIONER)

M/S DELHIVERY PVT LTD(CORPORATE@DELHIVERY.COM)(0)(RESPONDENT)

ADITYA RATHORE(ADITYA@CHAMBERSOFSJ.LAW)(8881030023)(RESPONDENT)

4 RFA(COMM)-440/2024 |DR. MEENAKKSHI SHARMA VISHAL CHAUDHARY
CM APPL. 61120/2024  |V/s SMT. MONIKA CHUGH
CM APPL. 61124/2024
CM APPL. 11404/2025

OTHER DETAILS OF ADVOCATES:

VISHAL CHAUDHARY(JURISLAWOFFICE63@GMAIL.COM)(9811402715)(PETITIONER)
MONIKA()(9818351648)(RESPONDENT)

VISHAL CHAUUDHARY(JURISLAWOFFICE63@GMAIL.COM)(9811402715)(PETITIONER)
NISHHANT BHARGAVA(NISHANT.BHRGV@GMAIL.COM)(0)(RESPONDENT)

10
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5

W.P.(C)-10867/2024

AFTER NOTICE MISC. MATTERS

6

7

8

10

11

12

FAO (COMM)-130/2024

FAO (COMM)-189/2024

FAO(OS) (COMM)-
33/2023

ITA-1462/2018

ITA-511/2019
CM APPL. 8755/2024
WITH ITA 526/2019

ITA-526/2019
CM APPL. 8754/2024

ITA-213/2022
WITH ITA 214/2022
ITA 215/2022

HUAWEI TELECOMMUNICATIONS INDIA COMPANY KAMAL SAWHNEY
PRIVATE LIMITED

V/s ASSISTANT COMMISSIONER OF INCOME TAX

CENTRAL CIRCLE 2 & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY AND NIKHIL
AGARWAL(SANJAY1.SHARMA®@LUMIERELP.COM)(9999971690)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

M/S K. S. JAIN BUILDERS DHARMVEER SINGH
V/s INDIAN RAILWAY WELFARE ORGANIZATION

OTHER DETAILS OF ADVOCATES:

RAJ KUMAR GUPTA HUF SHIV CHOPRA
V/s N SQUARE HOSPITALITY LLP & ORS.

OTHER DETAILS OF ADVOCATES:
SHIV CHOPRA & AADHYAA KHANNA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)
SQUARE HOSPITALITY LLP(SIDDIQUIN360@GMAIL.COM)(0)(RESPONDENT)

M/S CL EDUCATE LTD RAJAT ARORA
V/s MONIKA OLI

OTHER DETAILS OF ADVOCATES:

RAJAT ARORA , MARIYA SHAHAB(RAJATARORA@BASILLAW.IN)(9958593888)(PETITIONER)
RAJAT ARORA & MARIYA SHAHAB(RAJATARORA@BASILLAW.IN)(9958593888)(PETITIONER)
M/S CL EDUCATE LTD(COMPLIANCE@CLEDUCATE.COM)(9958593888)(PETITIONER)
PRANAV(PRANAV@GJPARTNERS.IN)(9999864070)(RESPONDENT)

MONIKA (MONIKA@MYKNOWLEDGEPLANET.COM)()(RESPONDENT)

MONIKA OLI(MONIKA@MYKNOWLEDGEPLANET.COM)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -3 ZOHEB HOSSAIN
V/s M/S KRISHNA MARUTI LTD.

OTHER DETAILS OF ADVOCATES:
ZOHEB

ADVANCE CAUSE LIST

HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN @GMAIL.COM,VSDEEPAK99@GMAIL.COM,

ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

PR. COMMISSIONER OF INCOME TAX - 8 ZOHEB HOSSAIN, KAVITA JHA
V/s M/S ST ERICSSON INDIA PVT. LTD.

OTHER DETAILS OF ADVOCATES:
ZOHEB

HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN @GMAIL.COM,VSDEEPAK99@GMAIL.COM,

ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)
VINAY VAISH(KAVITA@VAISHLAW.COM)()(PETITIONER)
KUNAL SHARMA(KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX- 8 ZOHEB HOSSAIN, KAVITA JHA
V/s M/S ST ERICSSON INDIA PVT. LTD

OTHER DETAILS OF ADVOCATES:
ZOHEB

HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN @GMAIL.COM,VSDEEPAK99@GMAIL.COM,

ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)
VINAY VAISH , KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)
KUNAL (KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX, INTERNATIONAL PUNEET RAI
TAXATION-1 DELHI
V/s BENTLEY NEVADA INC.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI & ADEEBA MUJAHID(PUNEETRAIADVOCATE@GMAIL.COM)()(PETITIONER)
INCOME TAX(DELHI.PCIT.ITLI@INCOMETAX.GOV.IN)()(PETITIONER)

BENTLEY NEVADA INC(RANVEERSHINGH.RANA@BAKERHUGHES.COM)()(RESPONDENT)

11
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17.03.2025

13

14

15

16

17

18

19

20

21

ITA-214/2022

ITA-215/2022
WITH ITA 210/2022

ITA-50/2023

LPA-63/2025

RFA(COMM)-150/2024
CM APPL. 24111/2024

RFA(COMM)-356/2024
CM APPL. 49737/2024

RFA(COMM)-503/2024

RFA(COMM)-512/2024
CM APPL. 75412/2024

W.P.(C)-2360/2005

CM APPL. 1735/2005
CM APPL. 3467/2006
CM APPL. 3520/2006
WITH W.P.(C) 541/2020
W.P.(C) 4003/2017

THE COMMISSIONER OF INCOME TAX, INTERNATIONAL |PUNEET RAI
TAXATION -1 DELHI
V/s BENTLEY NEVADA INC.

OTHER DETAILS OF ADVOCATES:
INCOME TAX(DELHI.PCIT.ITL@INCOMETAX.GOV.IN)()(PETITIONER)

PUNEET RAI & ADEEBA MUJAHID(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)

BENTLEY NEVADA INC(RANVEERSHINGH.RANA@BAKERHUGHES.COM)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX, INTERNATIONAL PUNEET RAI
TAXATION -1 DELHI
V/s BENTLEY NEVADA INC.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI & ADEEBA MUJAHID(PUNEETRAIADVOCATE@GMAIL.COM)()(PETITIONER)
INCOME TAX(DELHI.PCIT.ITL@INCOMETAX.GOV.IN)()(PETITIONER)

BENTLEY NEVADA INC(RANVEERSHINGH.RANA@BAKERHUGHES.COM)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 ZOHEB HOSSAIN, VIKAS JAIN
V/s M/S SANSKAR HOMES PVT. LTD.,

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
SANSKAR HOMES(INFO@SANSKARHOMES.COM)()(RESPONDENT)

VIKAS JAIN(VIKAS12527 @GMAIL.COM)(9811066963)(PETITIONER)

SHRISTI INFRASTRUCTURE DEVELOPMENT VIJAY KUMAR SINGH
CORPORATION LTD
V/s AIRPORTS AUTHORITY OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
S & LAW OFFICES(VIJAY@SANDALAWOFFICES.COM)(9810478932)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S. POWER AND ENERGY SYSTEMS KRISHAN KUMAR
V/s M/S. BINDAL SMELTING PVT LTD. AND ORS.

OTHER DETAILS OF ADVOCATES:

COURIER CARGO ALLIANCE & ANR.
V/s AAI CARGO LOGISTICS AND ALLIED SERVICES LTD

SHEKHAR KUMAR, ANJANA GOSAIN

OTHER DETAILS OF ADVOCATES:

SHEKHAR KUMAR(LAWYERSHEKHAR22@GMAIL.COM)(9871008884)(PETITIONER)
SHEKHAR KUMAR(LAWYERSHEKHAR22@GMAIL.COM)(9871008884)(PETITIONER)
COURIER N CARGO ALLIANCE(NITESHCHADHA@HOTMAIL.COM,
NC@COURIERALLIANCE.COM)(9810042544)(PETITIONER)

AAI CARGO LOGISTICS AND ALLIED SERVICES LTD(COO-
AAICLAS@AAI.AERO)(9840571117)(RESPONDENT)

ANJANA GOSAIN(ANJANAGOSAINCHAMBERS@GMAIL.COM)(9810100674)(RESPONDENT)

M/S EOS DEVELOPERS PRIVATE LIMITED KINNORI GHOSH
V/s M/S CYAN FINANCIAL SOULTIONS PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

AHMED RAZA
V/s NITISH JAIN

FAHIMUDDIN AHMED KHAN

OTHER DETAILS OF ADVOCATES:
F A KHAN(SYNDICATE.ADVOCATES@GMAIL.COM)(9911997475)(PETITIONER)
RPS LEGAL(INFO@RPSLEGALSOLUTION.COM)(0)(RESPONDENT)

BAR COUNCIL OF INDIA
V/s UOI
SAIGAL, SIMRAT SINGH PASAY

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT)

POOJA MEHRA SAIGAL(PANDEY.UMESH1979@GMAIL.COM)(9650822552)(RESPONDENT)
SIMRAT SINGH PASAY(SSPASAY@GMAIL.COM)(8860318440)(RESPONDENT)

12

ADVANCE CAUSE LIST

PREET PAL SINGH, MR. R.K. JAIN, RAKESH
TIKKU, SWATI, CANCELLED, POOJA MEHRA



17.03.2025

22

23

24

25

26

27

28

W.P.(C)-4003/2017

CM APPL. 17605/2017
CM APPL. 38476/2023
WITH W.P.(C) 2360/2005

W.P.(C)-541/2020

W.P.(C)-5296/2017

W.P.(C)-7081/2017
CM APPL. 29452/2017
CM APPL. 37676/2017
CM APPL. 5787/2024

W.P.(C)-7987/2018
CM APPL. 30637/2018

W.P.(C)-11198/2019

W.P.(C)-12609/2019

ADVANCE CAUSE LIST

ASSOCIATION OF TAX LAWYERS RAJEEV SAXENA, R.D. MAKHEEIJA,

V/s UNION OF INDIA AND ORS SWAYAMISIDHA PATNAIK, POOJA MEHRA
SAIGAL, MEGHA SAXENA, SIMRAT SINGH
PASAY

OTHER DETAILS OF ADVOCATES:

RAJEEV SAXENA(SAXSONSLAWCO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SWAYAMISIDHA PATNAIK(MAIL@PATNAIKANDASSOCIATES.COM)(9818322192)(RESPONDENT)
POOJA MEHRA SAIGAL(PANDEY.UMESH1979@GMAIL.COM)(9650822552)(RESPONDENT)

MEGHA SAXENA(MEGHASAXENA.MS2010@GMAIL.COM)(9654777505)(PETITIONER)

SIMRAT SINGH PASAY(SSPASAY@GMAIL.COM)(8860318440)(RESPONDENT)

PURAV MIDDHA PURAV MIDDHA, VIVEK GOYAL, SANGRAM

V/s UNION OF INDIA AND ORS. PATNAIK, GOVIND SWAROOP CHATURVEDI,
POOJA MEHRA SAIGAL, SWAYAMISIDHA
PATNAIK, TEJASVI CHAUDHRY, SIMRAT
SINGH PASAY

OTHER DETAILS OF ADVOCATES:

PURAV MIDDHA()(9555033387)(PETITIONER)

GOVIND SWAROOP CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(RESPONDENT)
GOVIND SWAROOP CHATURVEDI(GSC_DLF@YAHOO.CO.IN)(9811092221)(RESPONDENT)
POOJA MEHRA SAIGAL(PANDEY.UMESH1979@GMAIL.COM)(9650822552)(RESPONDENT)
SWAYAMISIDHA PATNAIK(MAIL@PATNAIKANDASSOCIATES.COM)(9818322192)(RESPONDENT)
TEJASVI CHAUDHRY(CHAUDHRYTEJ@GMAIL.COM)(9915100069)(RESPONDENT)

SIMRAT SINGH PASAY(SSPASAY@GMAIL.COM)(8860318440)(RESPONDENT)

DY.CIT CENTRAL CIRCLE 25 SANJAY KUMAR
V/s M/S SAMYAK PROJECTS PVT. LTD. & ANR.

OTHER DETAILS OF ADVOCATES:

AMALTAS AVENUE RESIDENTS WELFARE SOCIETY ANUJ AGGARWAL, ROOPANSH PUROHIT,

V/s UNION OF INDIA & ORS SUMIT GAHLAWAT, JASMEET SINGH, AJAY
ARORA, MR. ANKUR KASDHYAP, RUKMINI
MUKHERIEE, VIKAS CHOPRA

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)()(PETITIONER)

DHC PROSECUTION(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
ANKURKASHYAP@AKRANDASSOCIATES.IN)()(RESPONDENT)

ROOPANSH PUROHIT(RUPANSH77@YAHOO.CO.IN)(9810440322)(RESPONDENT)

SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT)

NIDHI RAMAN(NIDDHIRAMAN@GMAIL.COM, UOIDHC@GMAIL.COM)(9891088658)(RESPONDENT)
VIKAS CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER)

BEACH MINERALS PRODUCERS ASSOCIATION K S MAHADEVAN, PAREKH AND CO,
V/s UNION OF INDIA AND ORS. KIRTIMAN SINGH

OTHER DETAILS OF ADVOCATES:
K S MAHADEVAN()(9810696425)(PETITIONER)

SANJAY KAUL SAURABH SONI
V/s THE INCOME TAX OFFICERWARD 24 (4), NEW DELHI
& ORS.

OTHER DETAILS OF ADVOCATES:
SAURABH SONI(SAURABSONI@GMAIL.COM)(9899537484)(PETITIONER)

THE COMMISSIONER OF INCOME TAX (INTERNATIONAL RUCHIR BHATIA
TAXATION)-2, DELHI
V/s HM PUBLISHERS HOLDINGS LIMITED,

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER)
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17.03.2025

29

30

31

32

33

34

35

W.P.(C)-1744/2020

W.P.(C)-8587/2022
CM APPL. 9919/2023
WITH W.P.(C)
12471/2022

W.P.(C) 12635/2022

W.P.(C)-12471/2022
CM APPL. 9920/2023
WITH W.P.(C)
12635/2022

W.P.(C) 8587/2022

W.P.(C)-12635/2022
CM APPL. 9918/2023

W.P.(C)-9737/2022
WITH W.P.(C)
10626/2022

W.P.(C) 10657/2022
W.P.(C) 10677/2022

W.P.(C)-10626/2022

W.P.(C)-10657/2022

ADVANCE CAUSE LIST

VEDANTA LTD (SUCCESSOR IN INTEREST OF CAIM INDIA KAVITA JHA
LTD)

V/s ASSISTANT COMMISSIONER OF INCOME-TAX &

ANR.

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

PERNOD RICARD INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s ASSISTANT COMMISSIONER OF INCOME TAX,
CENTRAL CIRCLE -31, DELHI

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN\)()(RESPONDENT)

PERNOD RICARD INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s ASSISTANT COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

PERNOD RICARD INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s ASSISTANT COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA AND ANMOL
ANAND(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DEEPAK CHOPRA AND ANMOL
ANAND(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

PRINICIPAL COMMISSIONER OF INCOME TAX, ZOHEB HOSSAIN
CENTRAL-II
V/s PREM ARORA

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
SH. PREM ARORA(ALOK_MITTAL@VSNL.COM, PREMARORA59@GMAIL.COM,
ALOKMITTALCAFIRM@GMAIL.COM)()(RESPONDENT)

PRINICIPAL COMMISSIONER OF INCOME TAX
V/s M/S ARORA CREDIT LTD.

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:
M/S ARORA CREDIT LTD.(ALOK_MITTAL@VSNL.COM)()(RESPONDENT)

PRINICIPAL COMMISSIONER OF INCOME TAX, ZOHEB HOSSAIN
CENTRAL-II

V/s M/S ASIAN RESURFACING OF ROAD AGENCY (P)

LTD

OTHER DETAILS OF ADVOCATES:

ZOHEH HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)

M/S ASIAN RESURFACING OF ROAD AGENCY (P) LTD(ALOK_MITTAL@VSNL.COM)()(PETITIONER)
M/S ASIAN RESURFACING OF ROAD AGENCY (P) LTD(ALOK MITTAL@VSNL.COM)()(PETITIONER)
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17.03.2025

36

37

38

39

40

41

42

43

W.P.(C)-10677/2022

W.P.(C)-14155/2022

W.P.(C)-5299/2023

W.P.(C)-7600/2023

W.P.(C)-8230/2023
CM APPL. 31581/2023

W.P.(C)-12045/2023

W.P.(C)-2791/2024
CM APPL. 11389/2024

PRINICIPAL COMMISSIONER OF INCOME TAX, ZOHEB HOSSAIN
CENTRAL-II
V/s GEETA ARORA

OTHER DETAILS OF ADVOCATES:
ZOHEH HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)

SWATI KAPOOR JOYDEEP SARMA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
JOYDEEP SARMA()(9910035893)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SELECT SYNERGIES AND SERVICES PVT LTD GAURAV JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
INCOME TAX(DELHI.DCIT22.2@INCOMETAX.GOV.IN,
DELHLITO52.1@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

BRIJ MOHAN GOYAL(HUF) ANMOL JAGGA, KALRAV MEHROTRA
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

ANMOL JAGGA(JAGGAANMOL@YAHOO.COM)(9560048451)(PETITIONER)

INCOME TAX(DELHI.ITO47.1@INCOMETAX.GOV.IN)()(RESPONDENT)

UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)()(RESPONDENT)

KALRAV MEHROTRA(KALRAV.MEHROTRA@GMAIL.COM)(7760409035)(PETITIONER)

GYAN MARKETING ASSOCIATES PVT. LTD. GAURAV JAIN, SHAILENDERA KISHORE
V/s INCOME TAX OFFICER, WARD - 10(3), NEW DELHI  |SINGH

OTHER DETAILS OF ADVOCATES:

GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHL.ITO10.3@INCOMETA.GOV.IN)()(RESPONDENT)

SHAILENDERA KISHORE
SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT)

APTIV COMPONENTS INDIA PVT LTD KAVITA JHA
V/s DEPUTY COMMISSIONER OF INCOME TAX CIRCLE
1(1) NEW DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH(KAVITA@VAISHLAW.COM)()(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT1.1@INCOMETAX.GOV.IN)(9812228721)(RESPONDENT)

INCOME TAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(CIT.CPC.BANGALORE@INCOMETAX.GOV.IN)(9812228721)(RESPONDENT)

SMT. TARANJIT KAUR MAYANK JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX

WITH W.P.(C) 2792/2024 CIRCLE INTERNATIONAL TAXATION 2 1 2 DEL

W.P.(C) 2793/2024

W.P.(C)-2792/2024
CM APPL. 11391/2024

OTHER DETAILS OF ADVOCATES:
JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

ADVANCE CAUSE LIST

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

SMT. KIRANJOT KAUR MAYANK JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX
CIRCLE INTERNATIONAL TAXATION 2 1 2 DEL

OTHER DETAILS OF ADVOCATES:
JAIN SINGH(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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mailto:DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

17.03.2025 ADVANCE CAUSE LIST

44  |W.P.(C)-2793/2024 JASPREET SINGH URF JASPREET SINGH KHABRA MAYANK JAIN
CM APPL. 11403/2024  |V/s ASSISTANT COMMISSIONER OF INCOME TAX
CIRCLE INTERNATIONAL TAXATION 3 1 2 DEL

OTHER DETAILS OF ADVOCATES:

JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

45 W.P.(C)-15082/2024 BIMAL PAPERS PRIVATE LIMITED MANIBHADRA JAIN
CM APPL. 63183/2024  |V/s INCOME TAX OFFICER WARD 4 2 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
MANI BHADRA JAIN(MANIBHADRAJAIN@GMAIL.COM)(9811042284)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

46 W.P.(C)-1415/2025 SANJAY SINGHAL AMAANTA LEGAL
CM APPL. 6920/2025  V/s DEPUTY COMMISSIONER OF INCOME TAX
WITH W.P.(C) 1421/2025
W.P.(C) 1422/2025

OTHER DETAILS OF ADVOCATES:
AMAANTA LEGAL(AMAANTALEGAL@GMAIL.COM)(9811016666)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

47 W.P.(C)-1421/2025 SANJAY SINGHAL AMAANTA LEGAL
CM APPL. 6930/2025 V/s DEPUTY COMMISSIONER OF INCOME TAX,
CENTRAL CIRCLE 15, DELHI

OTHER DETAILS OF ADVOCATES:
AMAANTA LEGAL(AMAANTALEGAL@GMAIL.COM)(9811016666)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

48  W.P.(C)-1422/2025 SANJAY SINGHAL AMAANTA LEGAL
CM APPL. 6932/2025 V/s DEPUTY COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:
AMAANTA LEGAL(AMAANTALEGAL@GMAIL.COM)(9811016666)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

FOR FINAL HEARING

49 FAO(OS) (COMM)- ARVIND DYE CHEM CORPORATION & ANR G D CHOPRA
224/2017 V/s BOMBAY MERCANTILE COOP BANK LTD

OTHER DETAILS OF ADVOCATES:
AT THE END OF BOARD (CONNECTED MATTER)

50 W.P.(C)-2741/2016 VERIZON COMMUNICATIONS INDIA PRIVATE LIMITED  RAJEEV MISHRA, RAJEEV MISHRA,

CM APPL. 3120/2020  V/s THE COMMISSIONER OF INCOME-TAX RAGHUVENDER SINGH

WITH W.P.(C) 2384/2023

W.P.(C) 2388/2023

W.P.(C) 2389/2023

W.P.(C) 2410/2023

W.P.(C) 2420/2023

W.P.(C) 2422/2023

W.P.(C) 2421/2023

W.P.(C) 2411/2023

OTHER DETAILS OF ADVOCATES:
RAJEEV MISHRA(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

51  W.P.(C)-2384/2023 MCI COMMUNICATION SERVICES LLC RAJEEV MISHRA
CM APPL. 9154/2023  V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR.
WITH W.P.(C) 2388/2023
W.P.(C) 2389/2023
W.P.(C) 2410/2023
W.P.(C) 2411/2023
W.P.(C) 2741/2016

OTHER DETAILS OF ADVOCATES:
SHRI RAJEEV MISHRA(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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17.03.2025

52 W.P.(C)-2388/2023
CM APPL. 9159/2023

53 W.P.(C)-2389/2023
CM APPL. 9161/2023

54  |W.P.(C)-2410/2023
CM APPL. 9278/2023

55 W.P.(C)-2411/2023
CM APPL. 9280/2023

56  W.P.(C)-2420/2023
CM APPL. 9304/2023

57 W.P.(C)-2421/2023
CM APPL. 9306/2023

58  W.P.(C)-2422/2023
CM APPL. 9308/2023

59  W.P.(C)-13431/2021

ADVANCE CAUSE LIST

MCI INTERNATIONAL LLC FORMERLY KNOWN AS MCI  |RAJEEV MISHRA
INTERNATIONAL INC
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

AXESS LEGAL CORP(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MCI INTERNATIONAL LLC FORMERLY KNOWN AS MCI  |RAJEEV MISHRA
INTERNATIONAL INC
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

RAJEEV MISHRA(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JIDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MCI INTERNATIONAL LLC FORMERLY KNOWN AS MClI  |RAJEEV MISHRA
INTERNATIONAL INC
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

SH. RAJEEV MISHRA(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MCI INTERNATIONAL LLC RAJEEV MISHRA
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

SH. RAJEEV MISHRA(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MCI INTERNATIONAL LLC FORMERLY KNOWN AS MCI  |RAJEEV MISHRA
INTERNATIONAL INC

V/s DEPUTY COMMISSIONER OFLNCOME TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

AXESS LEGAL CORP(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

MCI INTERNATIONAL LLC (FORMERLY KNOWN AS MCI |RAJEEV MISHRA
INTERNATIONAL INC.)
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

AXESS LEGAL CORP(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MCI COMMUNICATIONS SERVICES LLC (FORMERLY RAJEEV MISHRA
KNOWN AS MCI COMMUNICATIONS SERVICES INC.)

V/s DEPUTY COMMISSIONER OF INCOME TAX, CIRCLE

2(2)(1), INTERNATIONAL TAXATION, NEW DELHI &

ANR.

OTHER DETAILS OF ADVOCATES:

AXESS LEGAL CORP(RAJEEV@AXESSLEGALCORP.COM)(9811333638)(PETITIONER)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)()(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

LG ELECTRONICS INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s DEPUTY COMMISSIONER OF INCOME TAX & ORS.

OTHER DETAILS OF ADVOCATES:
DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 38

DIVISION BENCH-III
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS

1 RFA(COMM)-142/2025 V. UMA SNIGDHA SINGH

V/s DELHI BAR ASSOCIATION AND ORS.

OTHER DETAILS OF ADVOCATES:

KUMAR SHASHWAT (CONTACT@KUMARSINGHASSOCIATES.COM)(9985653315)(PETITIONER)
DELHI BAR ASSO(ONLINE.DELHIBARASSOCIATION@GMAIL.COM)(0)(RESPONDENT)
DBATISHAZARI(DBATISHAZARI@GMAIL.COM)(0)(RESPONDENT)

KUMAR AND SINGH ASSOCIATES(OFFICE@KUMARSINGHASSOCIATES.COM)(0)(RESPONDENT)

FOR ADMISSION

2 RFA(COMM)-19/2023 ADITYA JHA FUDAN KUMAR JHA, PRAKASH
V/s RESMED INDIA PVT. LTD. PRIYADARSHI

OTHER DETAILS OF ADVOCATES:

F.K. JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)

F.K. JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)
INFO(INFO@DIWANADVOCATES.COM)()(RESPONDENT)
INFO(INFO@DIWANADVOCATES.COM)()(RESPONDENT)

PRAKASH PRIYADARSHI(PRAKASHPANDEY19@GMAIL.COM)(9717061985)(RESPONDENT)

3 CM APPL. 618/2025 M/S ALTON BUILDTECH INDIA PVT LTD KARANJAWALA & CO, ZOHEB
In W.P.(C)-3508/2021(Disposed |V/s UNION OF INDIA & ORS. HOSSAIN
off case)

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND CO.(KARANJAWALA@KARANJAWALA.IN)(9717196388)(PETITIONER)
NATIONAL ANTI PROFITEERING AUTHORITY(RAVIPRAKASH1066 @GMAIL.COM)()(PETITIONER)
DIRECTOR GENERAL OF ANTI PROFITEERING(RAVIPRAKASH1066@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

NATIONAL ANTI PROFITEERING AUTHORITY(RAVIPRAKASH1066@GMAIL.COM)()(PETITIONER)
DIRECTOR GENERAL OF ANTI PROFITEERING(RAVIPRAKASH1066@GMAIL.COM)()(PETITIONER)
DIRECTOR GENERAL OF ANTI PROFITEERING(RAVIPRAKASH1066@GMAIL.COM)()(PETITIONER)
NATIONAL ANTI PROFITEERING AUTHORITY(RAVIPRAKASH1066@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)()(RESPONDENT)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

4 W.P.(C)-1011/2025 M/S SAKSHI TRADING COMPANY HARSH CHACHRA
V/s ADDITIONAL COMMISSIONER, APPEAL-I CENTRAL TAX,
EAST AND ANR

OTHER DETAILS OF ADVOCATES:

HARSH CHACHRA(ADV.HARSHCHACHRA@GMAIL.COM)(9910454141)(PETITIONER)

GST DELHI EAST, CCEA DELHI, CCU CEXDEL(GSTDELHIEAST.LEGAL@GMAIL.COM, CCEADELHI1
@NIC.IN, CCU-CEXDEL@NIC)(0)(RESPONDENT)

MANJIT, CEXDEL(MANJITS.G088901@GOV.IN, COMMRCEXDEL2@ NIC.IN)(0)(RESPONDENT)
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https://delhihighcourt.webex.com/meet/dhcecourtvc11
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17.03.2025

5

6

7

W.P.(C)-1454/2025
CM APPL. 7081/2025

W.P.(C)-2116/2025

W.P.(C)-2547/2025

AFTER NOTICE MISC. MATTERS

8

10

11

12

EFA(COMM)-4/2023
CM APPL. 36422/2023
CM APPL. 36423/2023

EFA(COMM)-2/2024
CM APPL. 8760/2024
CM APPL. 24981/2024

EFA(OS)-7/2023
CM APPL. 25141/2023
CM APPL. 21223/2024

FAO (COMM)-116/2024

FAO (COMM)-121/2024

ADVANCE CAUSE LIST

NARESH KR GARG ABHISHEK KUMAR PATHAK
V/s GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
A.K. PATHAK (PATHAK26.ADV@GMAIL.COM)(9971931446)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S IR COMPUTER TRADERS PRANAY JAIN
V/s PRINCIPAL COMMISSIONER OF GOODS AND SERVICE
TAX EAST DELHI

OTHER DETAILS OF ADVOCATES:
PRANNAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
GST DELHI EAST(GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)

XILINX INDIA TECHNOLOGY SERVICES PVT LTD ASHWINI CHANDRASEKARAN
V/s ASSISTANT COMMISSIONER STATE TAX ZONE VIII WARD
94 NEW DELHI

OTHER DETAILS OF ADVOCATES:

ASHWINI CHANDRASEKARAN/ PRIYANKA
RATHI(CASHWINI19@GMAIL.COM)(7838592852)(PETITIONER)

SANTOSH KUMAR TRIPATHI, SHAAN RAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
SHAANRAWAT28@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA THROUGH SENIOR DIVISIONAL ENGINEER |OM PRAKASH, ASHOK SINGH
V & ANR.
V/s SHUBH FINANCIAL SERVICES

OTHER DETAILS OF ADVOCATES:

OM PRAKASH(OPLAWASSOCIATES@GMAIL.COM)(9818199103)(PETITIONER)
OM PRAKASH (OPLAWASSOCIATES@GMAIL.COM)(9818199103)(PETITIONER)
SHUBH.FINANCIAL(SHUBH.FINANCIAL123@GMAIL.COM)()(RESPONDENT)
ASHOK SINGH(ASOK69@YAHOO0.COM)(9313649228)(PETITIONER)

GOEL CONSTRUCTION CO PRIVATE LIMITED PULKIT THAREJA, ABHISHEK
V/s INSTITUTE OF CHARTERED ACCOUNTANTS OF INDIA AGGARWAL

OTHER DETAILS OF ADVOCATES:

GOEL CONSTRUCTION CO PVT(GOELCONSTRUCTIONSR@GMAIL.COM)()(PETITIONER)
PULKIT THAREJA AND SOURABH
HARIHAR(ADVPULKITHAREJA@GMAIL.COM)(9999624542)(PETITIONER)

PULKIT THAREJA (ADVPULKITTHAREJA@GMAIL.COM)(9999624542)(PETITIONER)
GNAGGARWAL(GNAGGARWAL.CO@GMAIL.COM)()(RESPONDENT)

ABHISHEK AGGARWAL(GNAGGARWAL.CO@GMAIL.COM)(9810400291)(RESPONDENT)

MEENA RANI GUPTA AND ANR ASHOK GURNANI, ASHOK GURNANI,
V/s VEENA MAHAJAN AND ORS RAVI BASSI

OTHER DETAILS OF ADVOCATES:

ASHOK GURNANI(ASHOKGURNANI1981@GMAIL.COM)(9810109039)(PETITIONER)
RAHUL LEGAL(RAHUL.LEGAL@GMAIL.COM)()(RESPONDENT)

ASHOK GURNANI(ASHOKGURNANI1981@GMAIL.COM)(9810109039)(PETITIONER)
SHIVANI (SHIVANI.LUTHRALOHIYA@GMAIL.COM)()(RESPONDENT)
RAVI(ADVOCATERAVIBASSI@GMAIL.COM)()(RESPONDENT)

RAVI BASSI(ADVOCATERAVIBASSI@GMAIL.COM)(9810021293)(RESPONDENT)

M/S BHATIA ENGINEERING COMPANY SWAROOP GEORGE
V/s BHARAT HEAVY ELECTRICALS LIMITED

OTHER DETAILS OF ADVOCATES:

SWAROOP GEORGE(SWAROOPGEORGE@OUTLOOK.COM)(9871144284)(PETITIONER)
A K ROY(ADVOCATE_AKROY@YAHOO.COM,
PKBANERJEE@BHEL.CO.IN)(9811678928)(RESPONDENT)

RAJKUMAR SAINI AAKASH NAVAL
V/s PUBLIC WORKS DEPARTMENT THROUGH ITS PRINCIPAL
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
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17.03.2025

13

14

15

16

17

18

19

20

21

22

FAO (COMM)-186/2024
CM APPL. 54505/2024
CM APPL. 54507/2024

FAO(0S)-444/2015

FAO(0S)-285/2017
WITH FAO(OS) 286/2017

FAO(OS)-286/2017

FAO(0S)-98/2023
CM APPL. 47056/2023

FAO(OS)-5/2025
CM APPL. 3941/2025
CM APPL. 3942/2025

FAO(OS) (COMM)-118/2019

FAO(OS) (COMM)-8/2020
CM APPL. 966/2020

FAO(OS) (COMM)-123/2022
WITH FAO(OS) (COMM)
126/2022

FAO(OS) (COMM) 133/2022

FAO(OS) (COMM)-126/2022
CM APPL. 23588/2022

CM APPL. 2417/2023

CM APPL. 19251/2023

ADVANCE CAUSE LIST

FOOD CORPORATION OF INDIA & ANR.
V/s VIKAS CHAWLA AND ORS

OM PRAKASH

OTHER DETAILS OF ADVOCATES:
OM PRAKASH(ADV.OMPRAKASH392@GMAIL.COM)(9810794902)(PETITIONER)
MRITYUJAI(MRITYUNJAI91@GMAIL.COM)(0)(RESPONDENT)

MAHANAGAR TELEPHONE NIGAM LIMITED
V/s M/C HCL INFOTECH LIMITED

RACHANA JOSHI ISSAR, MR. KAUL,
SIKRI & COMPANY, HARSH KAUSHIK

OTHER DETAILS OF ADVOCATES:
HARSH KAUSHIK(HARSHKAUSHIKOFFICE@GMAIL.COM)(9811132899)(PETITIONER)

JANAK RANI & ORS NARESH K DAKSH, SUNIL AGARWAL
V/s NEERU BABBAR & ANR

OTHER DETAILS OF ADVOCATES:

JANAK RANI & ORS
V/s NEERU BABBAR & ANR

NARESH K DAKSH, SUNIL AGARWAL

OTHER DETAILS OF ADVOCATES:

SARDAR TEJINDER SINGH
V/s SARDAR GOVINDER SINGH

SIMARPAL SINGH SAWHNEY

OTHER DETAILS OF ADVOCATES:

JAGDEEP SINGH LAMBA AND SIMARPAL SINGH
SAWHNEY(JAGDEEPSINGHLAMBA@REDIFFMAIL.COM)(9810760283)(PETITIONER)
GAURAV(GAURAV@GAURAVGUPTA.NET.IN)()(RESPONDENT)

SHRI OM PRAKASH ARORA
V/s M/S YASHNA EXPORTS PVT. LTD. & ORS.

PRAVEEN KUMAR

OTHER DETAILS OF ADVOCATES:

M/S AAIC BULIDING SOLUTIONS LTD
V/s ARCHAEOLOGICAL SURVEY OF INDIA

PRADEEP CHHINDRA, JITESH VIKRAM
SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
PRADEEP CHHINDRA()(9310914012)(PETITIONER)
JITESH VIKRAM SRIVASTAVA(JITESHLAWYER@GMAIL.COM)(9910879375)(RESPONDENT)

M/S ACME MANUFACTURING CO LTD MOHINDER J S RUPAL
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
MOHINDER J S RUPAL()(9811151216)(PETITIONER)

VASAVI POWER SERVICES PVT. LTD.
V/s BHARAT HEAVY ELECTRICALS LTD.

HARSHIT VASHISHT

OTHER DETAILS OF ADVOCATES:
SANEER DAWAR(SAMEERDAWAR04@GMAIL.COM)(9818790670)(PETITIONER)
PALLAV(PALLAV@SAMHITALEGAL.IN)()(RESPONDENT)

BHARAT HEAVY ELECTRICALS LIMITED
V/s VASAVI POWER SERVICES PVT. LTD.

SAMHITA LEGAL, SAMEER DAWAR

OTHER DETAILS OF ADVOCATES:

SAMHITA LEGAL(INFO@SAMHITALEGAL.IN)(9112035137)(PETITIONER)
SAMEER DAWAR(SAMEERDAWAR04@GMAIL.COM)()(RESPONDENT)

SAMEER DAWAR(SAMEERDAWAR04@GMAIL.COM)(9818790670)(PETITIONER)
SVK(SVKZEROX@GMAIL.COM)()(RESPONDENT)

SAMHITA LEGAL(INFO@SAMHITALEGAL.IN)(9711060693)(PETITIONER)
SAMEER(SAMEERDAWAR04@GMAIL.COM)()(RESPONDENT)
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17.03.2025

23

24

25

26

27

28

FAO(OS) (COMM)-133/2022
CM APPL. 24247/2022

CM APPL. 2418/2023

CM APPL. 19355/2023

FAO(OS) (COMM)-154/2023
CM APPL. 37784/2023

CM APPL. 6357/2025

WITH FAO(OS) (COMM)
250/2023

FAO(OS) (COMM)-250/2023
CM APPL. 58604/2023

CM APPL. 58605/2023

CM APPL. 6356/2025

LPA-38/2021

LPA-482/2022

CM APPL. 36110/2022
CM APPL. 36111/2022
CM APPL. 36112/2022
CM APPL. 15260/2025
CM APPL. 15262/2025

LPA-677/2023
CM APPL. 51178/2023
CM APPL. 51180/2023

ADVANCE CAUSE LIST

BHARAT HEAVY ELECTRICALS LIMITED
V/s VASAVI POWER SERVICES PVT. LTD.

SAMHITA LEGAL, SAMEER DAWAR

OTHER DETAILS OF ADVOCATES:
SAMHITA LEGAL(INFO@SAMHITALEGAL.IN)(1203513779)(PETITIONER)
SAMEER DAWAR(SAMEERDAWAR04@GMAIL.COM)()(RESPONDENT)

SAMEER DAWAR(SAMEERDAWAR04@GMAIL.COM)(9818790670)(PETITIONER)
PALLAV(PALLAV@SAMHITALEGAL.IN)()(RESPONDENT)

SAMHITA LEGAL(INFO@SAMHITALEGAL.IN)(9711060693)(PETITIONER)
SAMEER(SAMEERDAWAR04@GMAIL.COM)()(RESPONDENT)

M/S GOEL AND GOEL
V/s INDIAN RAILWAY CATERING AND TOURISM
CORPORATION LTD.

YAMUNAH NACHIAR, ANSHUMAN
CHOWDHURY

OTHER DETAILS OF ADVOCATES:

RAVI SHANKAR(YAMUNAH@LAWSE3NATE.COM)(9818313164)(PETITIONER)
INDIAN RAILWAYS(LAWOFFICER@IRCTC.COM)()(RESPONDENT)
YAMUNAH(YAMUNAH@LAWSENATE.COM)(0)(PETITIONER)

SAURAV AGRAWAL (SAURAVADV@GMAIL.COM)(8895592069)(RESPONDENT)

INDIAN RAILWAYS CATERING AND TOURISM ANSHUMAN CHOWDHURY,
CORPORATION YAMUNAH NACHIAR
V/s M/S GOEL AND GOEL

OTHER DETAILS OF ADVOCATES:
SAURAV AGRAWAL(SAURAVADV@GMAIL.COM)(9004693107)(PETITIONER)
M/S GOEL AND GOEL(GOELANDGOEL@!REDIFFMAIL.COM)()(RESPONDENT)
YAMUNAH (YAMUNAH@LAWSENATE.COM)(0)(PETITIONER)

KAVYA PAHWA (SAURAVADV@GMAIL.COM)(8895592069)(RESPONDENT)
YAMUNAH NACHIAR (YNACHIAR@GMAIL.COM)(9818313164)(RESPONDENT)

CJ DARCL LOGISTICS LTD. ADITYA GOEL
V/s OIL AND NATURAL GAS CORPORATION LTD.

OTHER DETAILS OF ADVOCATES:
ADITYAGOEL(INTERNATIONALLEGALNETWORK@GMAIL.COM)(9999220945)(PETITIONER)
INTERNATIONAL LEGAL
NETWORK(INTERNATIONALLEGALNETWORK@GMAIL.COM)(9999904433)(PETITIONER)
VARUN(VARUNMISHRACHAMBERS@GMAIL.COM)(9953325221)(RESPONDENT)

DIOCESE OF DELHI CHURCH OF NORTH INDIA CNI AND VARUN MUDGAL, LUV VIRMANI,
ANOTHER ABHAY CHITRAVANSHI, VERONICA
V/s DEEPAK MARTIN CALEB AND ANR FRANCIS, LUV VIRMANI

OTHER DETAILS OF ADVOCATES:

VARUN MUDGAL(ROMYLCHOCKO@REDIFFMAIL.COM)(9810125529)(PETITIONER)
DEEPAK(DEEPAKMARTIN777@GMAIL.COM)()(RESPONDENT)
BSES(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)
BSES(VIVEK.PRASAD@RELIANCEADA.COM)(114920796)(RESPONDENT)

LUV VIRMANI(OFFICEOFLUVVIRMANI@GMAIL.COM)(8980123796)(PETITIONER)

ARUN (ARUN@FRANCISLEGALIN.COM, VERONICA@FRANCISLEGALIN.COM)(0)(RESPONDENT)
ABHAY CHITRAVANSHI(ADVABHAYCHITRAVANSHI@GMAIL.COM)(9625713325)(RESPONDENT)
VERONICA FRANCIS(VERONICA@FRANCISLEGALIN.COM)(9810492908)(PETITIONER)

LUV VIRMANI(LUV.VIRMANI198@GMAIL.COM)(8980123796)(RESPONDENT)

YUVRAJ SINGH PUAR ASMITA SINGH, AASTIK DHINGRA
V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ASMITA SINGH, HARSHIT GOEL, (ASMITASINGHOFFICE@GMAIL.COM)(9643520339)(PETITIONER)
AJAY(AJAYARORAMCD@GMAIL.COM)(9643520339)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

AASTIK DHINGRA(AASTIK.DHINGRA1989@GMAIL.COM)(9873478231)(RESPONDENT)
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17.03.2025

29

30

31

32

33

34

35

36

37

RFA(COMM)-140/2023
CM APPL. 34974/2023
CM APPL. 34975/2023

RFA(COMM)-287/2023
CM APPL. 62821/2023

RFA(OS)-64/2013
WITH RFA(OS) 65/2013
RFA(OS) 66/2013

RFA(0S)-65/2013

RFA(0S)-66/2013

W.P.(C)-342/2024
CM APPL. 1552/2024
CM APPL. 3683/2025

W.P.(C)-11410/2024
CM APPL. 47351/2024
CM APPL. 47353/2024

W.P.(C)-13065/2024
CM APPL. 54524/2024

W.P.(C)-14060/2024
CM APPL. 58846/2024

ADVANCE CAUSE LIST

M/S J.A. BROTHERS
V/s M/S YEW CONSULTANCY SERVICES PRIVATE LIMITED

RIZWAN, RASHI BANSAL

OTHER DETAILS OF ADVOCATES:

J A BROTHERS(JABROTHERS@REDIFFMAIL.COM)()(PETITIONER)
RIZWAN(RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER)

M/S YEW CONSULTANCY SERVICES PVT
LTD(YEWCONSULTING@GMAIL.COM)(9811229212)(RESPONDENT)

RASHI BANSAL(RASHI.BANSAL.86@GMAIL.COM)(9811229212)(RESPONDENT)

RAJDHANI FLOUR MILLS LTD SANJAY KUMAR
V/s MOOL CHAND GUPTA

OTHER DETAILS OF ADVOCATES:

A.D.OVERSEAS & ANR
V/s B.R.SHARMA

MUKUL TALWAR, NEERAJ YADAV,
MEERA MATHUR

OTHER DETAILS OF ADVOCATES:

A.D.OVERSEAS & ANR
V/s ANIL SHARMA

MUKUL TALWAR, NEERAJ YADAV,
MEERA MATHUR

OTHER DETAILS OF ADVOCATES:

A.D.OVERSEAS & ANR
V/s SNEH LATA SHARMA

MUKUL TALWAR, NEERAJ YADAV,
MEERA MATHUR

OTHER DETAILS OF ADVOCATES:

SANDHYA BHARDWAJ
V/s UNION OF INDIA & ANR.

KANHAIYA SINGHAL

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL, UJWAL GHAI, PRASANNA, UDIT BAKSHI, TEEKSH SINGHAL, DEEPALI
PAW(AD.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)

COMMISSIONER OF CENTRAL GOODS AND SERVICE TAX
(CGST)(LEGAL.CGSTDELHISOUTH@GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MS KOENIG SOLUTIONS PVT LIMITED
V/s ASSISTANT COMMISSIONER AUDIT BRANCH STATE GST
GOVERNMENT OF NCT OF DELHI & ORS.

J.K. MITTAL

OTHER DETAILS OF ADVOCATES:

J K MITTAL AND VANDANA
MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

RR INDIA PRIVATE LIMITED THROUGH AUTHORISED RAGHVENDRA SWARUP SHARMA
SIGNATORY VED PRAKASH

V/s SALES TAX OFFICER CLASS II/AVATO WARD 105, ZONE 4,

DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

R S SHARMA(RSSHARMA@GMAIL.COM)(9891218595)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

MS GETEX AUTOMOBILES THROUGH ITS PROP SANJAY JAIN |GAURAV GUPTA
V/s SUPERINTENDENT CGST DELHI NORTH OFFICE OF THE

PRINCIPAL COMMISSIONER CR BUILDING IP ESTATE NEW

DELHI 110109 & ANR.

OTHER DETAILS OF ADVOCATES:

GAURAV GUPTA(LAWOFFICE@ADVGAURAV.COM,
GGUPTA.ADV@GMAIL.COM)(1145718819)(PETITIONER)

CGST DELHI NORTH(AE5-CGSTDELHINORTH@GOV.IN)(0)(RESPONDENT)
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mailto:AE5-CGSTDELHINORTH@GOV.IN)(0)(RESPONDENT)

17.03.2025

38 |W.P.(C)-14120/2024

39 W.P.(C)-15175/2024

40 |W.P.(C)-15297/2024
CM APPL. 64249/2024

41 W.P.(C)-15456/2024
CM APPL. 64872/2024

42 |W.P.(C)-15818/2024

43 |W.P.(C)-16962/2024
CM APPL. 71834/2024

44 |W.P.(C)-833/2025
CM APPL. 4110/2025

ADVANCE CAUSE LIST

M/S NETGEAR TECHNOLOGIES INDIA PVT LTD ASHWINI CHANDRASEKARAN
V/s THE COMMISSIONER CGST KAROL BAGH DIVISION GST
DELHI NORTH & ANR.

OTHER DETAILS OF ADVOCATES:

ASHWINI CHANDRASEKARAN(CASHWINI19@GMAIL.COM)(7838592852)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SHAAN RAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
SHAANRAWAT28@GMAIL.COM)(9868250806)(RESPONDENT)

DELHI NORTH LEGAL(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT)

BEST CROP SCIENCE PVT LTD THROUGH ITS AUTHORIZED A SAHITYA VEENA
REPRESENTATIVE
V/s PRINCIPAL COMMISSIONER CGST MEERUT & ORS.

OTHER DETAILS OF ADVOCATES:

HIMANSHU TYAGI(HIMANSHUTYAGI1102@GMAIL.COM)(8860886788)(PETITIONER)
HARPREET SINGH, TILAK NAGAR(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
TILAKNAGARDELHI.BRANCHHEAD@AXISBANK.COM)(0)(RESPONDENT)

SNS LEGAL, YES BANK(CONNECT@SNSLEGAL.IN,
DICORPDESKRAJORIGARDEN@YESBANK.IN)(0)(RESPONDENT)

ARUN KUMAR SHUKLA(ARUNKUMARSHUKLA7 @GMAIL.COM)(0)(RESPONDENT)

XIAOMI TECHNOLOGY INDIA PVT LTD YOGENDRA ALDAK, ANURAG OJHA
V/s ADDITIONAL COMMISSIONER, CGST DELHI WEST
COMMISSIONERATE & ORS.

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN, L. BADRI NARAYANAN , CHARANYA LAKSHMIKUMARAN, AGRIM
ARORA(YOGENDRA.ALDAK@LAKSHMISRI.COM,
AGRIM.ARORA@LAKSHMISRI.COM)(9560712505)(PETITIONER)

AADITYA SINGLA(ASINGLASSC@GMAIL.COM)(0)(RESPONDENT)

ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(PETITIONER)

M/S HERSHEYS INDIA PRIVATE LIMITED HEMLATA RAWAT
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET AGRAWAL , HEMLATA RAWAT(PUNEET@ALALEGAL.IN)(9891898911)(PETITIONER)
HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MS.MS. GARIMA SETH PROP. M/S MADHUSUDAN DEEPAK GAUR
ENTERPRISES

V/s COMMISSIONER COST EAST C .R. BUILDING, I.P. ESTATE,

NEW DELHI- 110002. & ORS.

OTHER DETAILS OF ADVOCATES:

VINAY MISHRA & ASSOCIATES(REMEDIUMO09@GMAIL.COM)(9910973311)(PETITIONER)
RAVI BHOLA, SHAMSHER ALI, SANJAY GUPTA(BHOLARAVI99@GMAIL.COM,
ALISHARMA321@GMAIL.COM, SANJAY_GUPTA@SNGPARTNERS.IN)(0)(RESPONDENT)
GST DELHI EAST, DELHI NORTH LEGAL(GSTDELHIEAST.LEGAL@GMAIL.COM, DELHINORTH-
LEGAL@GOV.IN)(0)(RESPONDENT)

LOGICA INFOWAY LTD.FORMERLY KNOWN AS EASTERN RAJESH JAIN
LOGICA INFOWAY LTD.
V/s DIRECTORATE GENERAL OF GST INTELLIGENCE

OTHER DETAILS OF ADVOCATES:
RAJESH JAIN, RAMASHISH(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(0)(RESPONDENT)

SARASWATI PRINTERS CHINMAYA SETH
V/s DIRECTORATE GENERAL OF GST INTELLIGENCE, DZU
AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

DZU REPORTING, AK BABBAR, SINGHVI(SI0.DZUREPORTING1@GOV.IN, AKBABBAR@GMAIL.COM,
CHAMBER.SINGHVI@GMAIL.COM)(0)(RESPONDENT)

GST LEGAL, DELHI NORTH LEGAL(GSTDELHIEAST.LEGAL@GMAIL.COM, DELHINORTH-
LEGAL@GOV.IN)(0)(RESPONDENT)
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17.03.2025

45

46

W.P.(C)-929/2025
CM APPL. 4550/2025

W.P.(C)-1311/2025

CONNECTED MATTERS (ANMM)

47

48

49

50

51

52

53

W.P.(C)-3484/2019

WITH W.P.(C) 5042/2019

W.P.(C)-5042/2019

W.P.(C)-7208/2019
CM APPL. 47960/2019
CM APPL. 47961/2019

W.P.(C)-7209/2019
CM APPL. 47967/2019
CM APPL. 47968/2019

W.P.(C)-7210/2019

W.P.(C)-7211/2019

W.P.(C)-7234/2019
CM APPL. 47965/2019
CM APPL. 47966/2019

SANSKRITI EXIM PRIVATE LIMITED
V/s DIRECTORATE GENERAL OF GST INTELLIGENCE, DZU
AND ORS.

CHINMAYA SETH

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)
DZU REPORTING, LEGALST DELHI, AK BABBAR(SIO.DZUREPORTING1@GOV.IN,
LEGALSTDELHI3@GMAIL.COM, AKBABBAR@GMAIL.COM)(0)(RESPONDENT)
SINGHVI(CHAMBER.SINGHVI@GMAIL.COM)(0)(RESPONDENT)

M/S AMBICA STEELS LIMITED SUMIT GAUR
V/s COMMISSIONER OF CGST AND ANR.

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SUMIT GAUR & CHANDRA DUTT JOSHI(SUMIT@BBSLEGAL.IN)(9868384843)(PETITIONER)
CGST DELHI WEST LEGAL (LEGALSTDELHI3@GMAIL.COM, CGSTDELHIWESTLEGAL@GMAIL.COM,

COMMR.GSTDELWEST@GOV.IN)(0)(RESPONDENT)

GLOBAL ENERGY PRIVATE LIMITED
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
KHAITAN & CO.(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
KHEYALI SINGH(KHEYALI7@GMAIL.COM)(9891829172)(PETITIONER)

VISH WIND INFRASTRUKTURE LLP NIKHIL JAIN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJIAIN@GMAIL.COM)(9810693383)(PETITIONER)

VAAYU RENEWABLE ENERTY (GOODAVARI) PVT. LTD. NIKHIL JAIN, NIKHIL JAIN
THROUGH ITS AUTHORISED REPRESENTATIVE MR. ASHOK

KUMAR JHA

V/s UNION OF INDIA THROUGH SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJAIN@ GMAIL.COM)(9810693383)(PETITIONER)
NIKHIL JAIN()(9625093935)(PETITIONER)

WIND WORLD WIND RESOURCES DEVELOPMENT PVT LTD.
V/s UNION OF INDIA THROUGH SECRETARY & ORS.

NIKHIL JAIN, NIKHIL JAIN

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJAIN@ GMAIL.COM)(9810693383)(PETITIONER)
NIKHIL JAIN()(9625093935)(PETITIONER)

VAAYU INFRASTRUCTURE LLP, THROUGH ITS AUTHORISED  NIKHIL JAIN
RPRESENTATIVE MR. ASHOK KUMAR JHA
V/s UNION OF INDIA THROUGH SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJAIN@GMAIL.COM)(9810693383)(PETITIONER)

VAAYU (INDIA) POWER CORPORATION PVT. LTD THROUGH |NIKHIL JAIN
ITS AUTHORISED REPRESENTATIVE MR. ASHOK KUMAR JHA
V/s UNION OF INDIA THROUGH SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJAIN@GMAIL.COM)(9810693383)(PETITIONER)

VAAYU RENEWABLE ENERGY (TAPTI) PVT. LTD THROUGH ITS |NIKHIL JAIN, NIKHIL JAIN
AUTHORISED REPRESENTATIVE MR. ASHOK KUMAR JHA
V/s UNION OF INDIA THROUGH SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL JAIN(OFFICEOFNIKHILJAIN@ GMAIL.COM)(9810693383)(PETITIONER)
NIKHIL JAIN()(9625093935)(PETITIONER)
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17.03.2025

FOR FINAL HEARING

54

PART-HEARD MATTER(END OF THE BOARD)

55

56

57

58

59

LPA-149/2023

CM APPL. 9913/2023
CM APPL. 9914/2023
CM APPL. 9917/2023
CM APPL. 42078/2023
CM APPL. 44268/2023
CM APPL. 44269/2023

W.P.(C)-15599/2023
CM APPL. 62408/2023
WITH W.P.(C) 16075/2023
W.P.(C) 16499/2023
W.P.(C) 16641/2023
W.P.(C) 16733/2023
W.P.(C) 16745/2023
W.P.(C) 755/2024
W.P.(C) 3677/2024
W.P.(C) 2866/2024
W.P.(C) 2567/2024
W.P.(C) 6290/2024
W.P.(C) 16499/2023

W.P.(C)-16075/2023
CM APPL. 64681/2023

W.P.(C)-16499/2023
CM APPL. 66474/2023
WITH W.P.(C) 17167/2024

W.P.(C)-16641/2023
CM APPL. 67104/2023
WITH W.P.(C) 16075/2023

W.P.(C)-16733/2023
CM APPL. 67409/2023

ADVANCE CAUSE LIST

DR SACHIN GAGAJIBHAI SHETA MITHU JAIN
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

MITHU JAIN , APOORVE KAROL(OFFICE@ AMLAWCHAMBERS.COM)(991058656)(PETITIONER)
KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

MANISH DHIR (MANISH.DHIR1@GMAIL.COM)()(RESPONDENT)

SINGH DEV(OFFICESINGHDEV@GMAIL.COM)()(RESPONDENT)

MITHU JAIN & APOORVE KAROL(MITHUJAIN.AOR@GMAIL.COM)(9910558656)(PETITIONER)
KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)()(RESPONDENT)

DEV SINGH(OFFICESINGHDEV@GMAIL.COM)()(RESPONDENT)
NIDDHI(NIDDHIRAMAN@GMAIL.COM)()(RESPONDENT)

MITHU JAIN , APOORVE KAROL(OFFICE@ AMLAWCHAMBERS.COM)(9910558656)(PETITIONER)
NIDDHI RAMAN(NIDDHIRAMAN@GMAIL.COM)()(RESPONDENT)

MANISH DHIR(MANISH.DHIR1@GMAIL.COM)()(RESPONDENT)

SINGH DEV (OFFICESINGHDEV@GMAIL.COM)()(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)()(RESPONDENT)

VAIBHAYV JINDAL ABHIMANYU JHAMBA
V/s SALES TAX OFFICER & ANR

OTHER DETAILS OF ADVOCATES:
ABHIMANYU JHAMBA(AJ@ABHIMANYUJHAMBA.COM)(9218999999)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MBL INFRASTRUCTURE LIMITED ANUSUYA SALWAN
V/s DEPARTMENT OF TRADE AND TAXES GOVERMENT OF
NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ANUSUYA SALWAN & ASSOCIATES(ANU11SALWAN@YAHOO.CO.IN)(9811225368)(PETITIONER)
DEPARTMENT OF TRADE & TAXES(CTT.DELHI@NIC.IN, STANDINGCOUNSELGNCTD@GMAIL.COM,
LEGALSTDELHI3@GMAIL.COM)(9868250806)(RESPONDENT)

DJST TRADERS PRIVATE LIMITED RAKESH KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MS SHANTI SWAROOP NIKHIL KUMAR ABHIMANYU JHAMBA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ABHIMANYU JHAMBA(AJ@ABHIMANYUJHAMBA.COM)(9218999999)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SRI SHARADA INSTITUTE OF INDIAN MANAGEMENT REEMA JAIN
RESEARCH FOUNDATION
V/s SALES TAX OFFICER CLASS II/ AVATO WARD 101 ZONE 9

OTHER DETAILS OF ADVOCATES:
REEMA JAIN(ADV.REEMAJAIN@GMAIL.COM)(9953299308)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
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60

61

62

63

64

65

66

67

W.P.(C)-16745/2023
CM APPL. 67455/2023
CM APPL. 21043/2024

W.P.(C)-2866/2024
CM APPL. 11792/2024

W.P.(C)-3677/2024
CM APPL. 15154/2024

W.P.(C)-6290/2024
CM APPL. 26217/2024

W.P.(C)-755/2024
CM APPL. 3299/2024

W.P.(C)-15840/2023

W.P.(C)-17167/2024
CM APPL. 72859/2024

W.P.(C)-4110/2024
CM APPL. 16777/2024

ADVANCE CAUSE LIST

ANKIT JAIN
V/s SALES TAX OFFICER CLASS Il / AVATO, WARD 78 ZONE 7

REEMA JAIN

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
REEMA JAIN()(9953299308)(RESPONDENT)

SANDEEP JAIN PROPRIETOR OF M/S NANDI POLYCHEM
V/s UNION OF INDIA & ORS.

RAJESH JAIN

OTHER DETAILS OF ADVOCATES:

ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SINGLA ENTERPRISES THROUGH ITS PROPRIETOR MR SHIV | RAKESH KUMAR
KUMAR SINGHAL

V/s COMMISSIONER OF DELHI GOODS AND SERVICE TAX

AND OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

M/S AAYS EXIM PARUL SHUKLA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PARUL SHUKLA, PRANJAL SHUKLA(PARUL0107 @GMAIL.COM)(9717984192)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, BHATIA_HC@HOTMAIL.COM)()(RESPONDENT)

M/S LOKESH SANITARY STORE PRANAY JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

R BHARGAVA AND ASSOCIATES NIKI KANTAWALA
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SATYENDER CHAHAR(AUREUS@AUREUSLAW.COM)(9811886865)(PETITIONER)
COMMISSIONERATE OF GST(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
GOVERNMENT OF NCT OF DELHI(STANDINGCOUNSELGNCTD2GMAIL.COM)()(RESPONDENT)

POWER2SME PVT. LTD
V/s COMMISSIONER OF DELHI GST DEPARTMENT OF TRADE
AND TAXES AND ANR.

AKHIL GUPTA

OTHER DETAILS OF ADVOCATES:

AKHIL GUPTA(NAKULDEV.COA@GMAIL.COM)(0)(PETITIONER)

AKHIL GUPTA(ADVOCATEGUPTAAKHIL@GMAIL.COM)(0)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI, KARAN BANSAL(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, KARAN.BANSAL@POWER2SME.COM)(9868250806)(RESPONDENT)

M/S VIJAY NIRMAN COMPANY PRIVATE LIMITED ARBAAZ HUSSAIN
V/s THE ADDITIONAL COMMISSIONER OF CENTRAL TAX &
ORS.

OTHER DETAILS OF ADVOCATES:

MS. TANVI DUBEY AND MR. ANUKRIT
GUPTA(TANVIDUBEYADAVOCATE@GMAIL.COM)(8989438227)(PETITIONER)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

THE ADDITIONAL COMMISSIONER OF CENTRAL TAX(TV.CGSTDELSOUTH@GOV.IN)()(RESPONDENT)
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17.03.2025

68 |W.P.(C)-5638/2024
CM APPL. 23248/2024
CM APPL. 63743/2024
WITH W.P.(C) 16499/2023

69 W.P.(C)-6169/2024
CM APPL. 25668/2024

70 |W.P.(C)-6854/2024
CM APPL. 28588/2024

71  \W.P.(C)-6917/2024
CM APPL. 28773/2024

72 W.P.(C)-6992/2024
CM APPL. 29093/2024

73 W.P.(C)-7531/2024
CM APPL. 31350/2024

ADVANCE CAUSE LIST

KIRAN AGARWAL PROPRIETOR JAI SHRI SANWARIYA ASHOK KUMAR BABBAR,
TRADERS THROUGH ITS KARTA SH KIRAN AGARWAL RAGHUPATHY RAMACHANDRAN
V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:
A K BABBAR AND ANKUR SETH(AKBABBAR@GMAIL.COM)(9811115749)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
A K BABBAR(AKBABBAR@GMAIL.COM)(0)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
R. RAMCHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(RESPONDENT)

PROCTER AND GAMBLE HOME PRODUCTS PRIVATE LIMITED ADITYA PRAKASH ARORA
V/s GOODS AND SERVICES TAX COUNCIL & ORS.

OTHER DETAILS OF ADVOCATES:

DHARMENDRA RANA, PRIYANKA SINGLA, AKASH DEEP SINGH, UDIT CHAUHAN, ADITYA
PRAKASH(DHARMENDRA.RANA@SOHAMLEGAL.IN,
PRIYANKA.SINGLA@SOHAMLEGAL.IN)()(PETITIONER)

DHARMENDRA RANA, PRIYANKA SINGLA, AKASH DEEP SINGH, UDIT CHAUHAN, ADITYA
PRAKASH(AHASH.SINGH@SOHAMLEGAL.IN, UDIT.JADELEX@GMAIL.COM,
ADITYA.JADELEX@GMAIL.COM)()(RESPONDENT)

SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM, UOIDHC@GMAIL.COM, CHMN-
CBIC@GOV.IN, ANURAGDULAW@GMAIL.C)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

SURENDER KUMAR GUPTA PROPRIETOR S K COLOURS AND | BHARAT KUMAR TRIPATHI
CHEMICALS

V/s GOVT OF NCT OF DELHITHROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:
A.K. BABBAR, ANKUR SETHI, BHARAT TRIPATHI, SURENDER KUMAR, RAHUL
CHAUHAN(AKBABBAR@GMAIL.COM)(9811115749)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SHUBHAMTYAGICBIC@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

ASHISH SINGHAL PROPRIETOR APN TRADING CO. VIRAG TIWARI
V/s PR. COMMISSIONER OF DELHI GOODS AND SERVICES
TAX & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN, VIRAG TIWARI(VIRAGTIWARI@REDIFFMAIL.COM)(9810042928)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

M/S NEWGEN PARTNERS ABHISHEK RANA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ABHISHEK A RASTOGI(ASRASTOGICHAMBERS@GMAIL.COM)(8769294929)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM, CHAIRPERSON-CBEC@NIC.IN)()(RESPONDENT)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

JOHN PHILIPOSE PROPRIETOR M/S PHILIPHOSE BHARAT KUMAR TRIPATHI
V/s GOVT. OF NCT OF DELHI THROUGH CHIEF SECRETARY, &
ORS.

OTHER DETAILS OF ADVOCATES:
A K BABBAR(AKBABBAR@GMAIL.COM)(9899124015)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
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mailto:SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

17.03.2025 ADVANCE CAUSE LIST

74  |W.P.(C)-7896/2024 ABHINAV GUPTA M/S CL INTERNATIONAL M A ANSARI
CM APPL. 32632/2024 V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M A ANSARI, KHURSHEED AHMED, TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)
ANURAG(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

75 W.P.(C)-8184/2024 GREENEDGE CLINIC PROPRIETOR VINAYAK ABBOT SHIVDEEP
CM APPL. 33581/2024 THROUGH SPA PANKAJ JAGGI
V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND
OTHERS

OTHER DETAILS OF ADVOCATES:
AVINASH KAPOOR AND SHIVDEEP
TRIPATHI(SHIVDEEPTRIPATHIZADV@GMAIL.COM)(8802089746)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

76  |W.P.(C)-8227/2024 VIJAY AND COMPANY THROUGH ITS PROPRIETOR MRS RAKESH KUMAR
CM APPL. 33852/2024 SEEMA TAYAL
WITH W.P.(C) 16499/2023 V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND
OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR, PARVEEN KUMAR
GA\MBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

77 W.P.(C)-9114/2024 RIYAZ AHMED TRADE NAME R. M. ENTERPRISES WAHAJ AHMAD KHAN
CM APPL. 37281/2024 V/s PROPER OFFICER SGST WARD -24 ZONE -1
WITH W.P.(C) 16499/2023

OTHER DETAILS OF ADVOCATES:
WAHAJ AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

78 W.P.(C)-9214/2024 ENGINEERS INDIA LIMITED YOGENDRA ALDAK
CM APPL. 37749/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN (CHARANYA.1@LAKSHMISRI.COM,
KARAN.SACHDEV@LAKSHMISRI.COM)(8010333998)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

79 W.P.(C)-9546/2024 CHARU OVERSEAS PVT. LTD. RAJESH JAIN
CM APPL. 39114/2024 V/s PR. COMMISSIONER OF DELHI GOODS AND SERVICES
WITH W.P.(C) 16499/2023 TAX & ORS.

OTHER DETAILS OF ADVOCATES:
RAJESH JAIN AND VIRAG TIWARI(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

80 W.P.(C)-9753/2024 DHL EXPRESS INDIA PRIVATE LIMITED UDIT CHAUHAN
CM APPL. 40001/2024 V/s GOODS AND SERVICES TAX COUNCIL & ORS.

OTHER DETAILS OF ADVOCATES:

DHARNENDRA RANA(INFO@SOHAMLEGAL.IN, ADITYA.JADELEX@GMAIL.COM)(0)(PETITIONER)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.CIN, UOIDHC@GMAIL.COM,
ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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W.P.(C)-10015/2024
CM APPL. 40983/2024
WITH W.P.(C) 11262/2024

W.P.(C)-11262/2024
CM APPL. 55597/2024
WITH W.P.(C) 12893/2024

W.P.(C)-10477/2024
CM APPL. 43085/2024
CM APPL. 63055/2024

W.P.(C)-10590/2024
CM APPL. 43568/2024
WITH W.P.(C) 16499/2023

W.P.(C)-11131/2024
CM APPL. 46021/2024
WITH W.P.(C) 16499/2023

W.P.(C)-11180/2024
CM APPL. 46233/2024

W.P.(C)-12893/2024
CM APPL. 53741/2024
WITH W.P.(C) 16499/2023

ADVANCE CAUSE LIST

M/S. WCO GLOBAL PROJECTS PVT. LTD. THROUGH ITS VINEET BHATIA
DIRECTOR SH. GURSURKRIT SINGH KUKREJA

V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

INDUS TOWERS LIMITED HIMANSHU SHEKHAR SINHA
V/s SALES TAX OFFICER CLASS Il AVATO & ORS.

OTHER DETAILS OF ADVOCATES:

HIMANSHU SINAH(SANJEEV.SHARMA@TRILEGAL.COM)(9810221708)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

HIMANSHU SINHA(SANJEEV.SHARMA@TRILEGAL.COM)(9810221708)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MOTHER DAIRY FRUIT AND VEGETABLE PRIVATE LIMITED KAMAL SAWHNEY
V/s SALES TAX OFFICER, CLASS-Il, WARD-207, ZONE-11 &
ORS.

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY, DEEPAK THACKUR, RISHABH
MISHRA(SANJAY1.SHARMA@LUMIERELP.COM)(999971690)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CHANDRESH.GUPTA@GOV.IN, CCU-CEXDEL@NIC.IN)(0)(RESPONDENT)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
GST(GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)

TOSHNIWAL ELECTRICALS PVT LTD THROUGH ITS DIRECTOR ASHOK KUMAR BABBAR
MUKUND MAHESHWARI

V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:

A K BABBAR(AKBABBAR@GMAIL.COM)(9899124015)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GNCTD (SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

M/S SHREE JAIN POLYMERS
V/s UNION OF INDIA & ANR.

PRANAY JAIN

OTHER DETAILS OF ADVOCATES:
PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S SHREE JAIN POLYMERS PRANAY JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

TEK XPLORE THROUGH ITS PROPRIETOR MS. RENUKA
MAINI

V/s THE PRINCIPAL COMMISSIONER STATE TAX DELHI &
ORS.

ANURAG SOAN

OTHER DETAILS OF ADVOCATES:

ANURAG SOAN(ANURAGSOAN@GMAIL.COM)(7709512446)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS(CHMN-CBIC@GOV.IN,
SHUBHAMTYAGICBIC@GMAIL.COM)(9650049869)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9810341151)(RESPONDENT)
GST COUNCIL(GSTC.SECRETARIAT@GOV.IN,
SONUBHATNAGAROFFICE@GMAIL.COM)(1123762656)(RESPONDENT)
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W.P.(C)-11267/2024
CM APPL. 62568/2024

W.P.(C)-11778/2024
CM APPL. 48987/2024

W.P.(C)-12672/2024
CM APPL. 52806/2024
WITH W.P.(C) 16499/2023

W.P.(C)-13266/2024
CM APPL. 55409/2024
WITH W.P.(C) 16499/2023

W.P.(C)-13671/2024
CM APPL. 57296/2024
WITH W.P.(C) 16499/2023

W.P.(C)-13884/2024
CM APPL. 58096/2024

W.P.(C)-14041/2024
CM APPL. 58769/2024
WITH W.P.(C) 14045/2024

ADVANCE CAUSE LIST

CRISTOO ARORA
V/s UNION OF INDIA AND ANR

BANKIM GARG

OTHER DETAILS OF ADVOCATES:

NIKHIL GOYAL AND BANKIM GARG(CONTACT@GAKPARTNERS.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

NIKHIL GOYAL(CONTACT@GAKPARTNERS.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S SHRI HANUMAN ENTERPRISES
V/s UNION OF INDIA & ANR.

PRANAY JAIN

OTHER DETAILS OF ADVOCATES:

CHAMBERS OF PRANAY JAIN(PRANNAYJAIN@GMAIL.COM)(8527817330)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

FAIR DEAL CARS PVT. LTD. THROUGH AUTHORISED
REPRESENTATIVE SYED ARIF HUSSAIN,

V/s THE COMMISSIONER CGST, DELHI EAST
COMMISSIONERATE & ANR.

RAJESH JAIN

OTHER DETAILS OF ADVOCATES:
RAJESH JAIN(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

M/S AGGARWAL TELECOM AND STATIONERS (LEGAL NAME |GAURAV GUPTA
PRALAD RAI AGGARWAL )JTHROUGH ITS LEGAL HEIR VIKAS

KUMAR

V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

JASKIRAT SINGH(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER)

M/S AGGARWAL TELECOM & STATIONERS(VIKASJINDAL62@YAHOO.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ANURAG(ANURAGDULAW®@GMAIL.COM)(0)(RESPONDENT)

M/S. JINENDER PAPER MART THROUGH ITS PROPRIETOR
V/s SALES TAX OFFICER CLASSII/AVATO WARD 12, ZONE-2,
DELHI AND ORS

VIVEK SARIN

OTHER DETAILS OF ADVOCATES:

VIVEK SARIN(KAUSHIK.SATISH77@GMAIL.COM)(9013407227)(PETITIONER)

SANTOSH KUMAR TRIPATHI, SHAAN RAWAT, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, SHAANRAWAT28@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

ANURAG DU, SHUBHAM TYAGI, SONIA(ANURAGDULAW@GMAIL.COM,
SHUBHAMTYAGICBIC@GMAIL.COM, SONIASLAW@HOTMAIL.COM)(0)(RESPONDENT)
RAJEEV AGGARWAL, UNION OF INDIA(RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DEEPAK KHANDELWAL PROPRIETOR SHRI SHYAM METAL
V/s THE UNION OF INDIA REVENUE SECRETARY, MINISTRY
OF FINANCE & ORS.

RAJESH JAIN

OTHER DETAILS OF ADVOCATES:

RISHABH JAIN(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

J M TRADERS THROUGH PROPRIETOR SHIVAM BANSAL AKSHAY SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)

UNION OF INDIA, CTT, SANTOSH KUMAR TRIPATHI(UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

INCOME TAX, HARPREET(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
HARPREETSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)
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W.P.(C)-14045/2024
CM APPL. 58782/2024

W.P.(C)-14105/2024
CM APPL. 58998/2024

W.P.(C)-14331/2024
CM APPL. 59991/2024
WITH W.P.(C) 16499/2023

W.P.(C)-14378/2024
CM APPL. 60157/2024
WITH W.P.(C) 16499/2023

W.P.(C)-14506/2024
CM APPL. 60781/2024

W.P.(C)-14538/2024
CM APPL. 60959/2024

ADVANCE CAUSE LIST

M/S KAVISH ISPAT THROUGH PROPRIETOR SUNIL BANSAL  AKSHAY SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)

SANTOSH KUMAR TRIPATHI, HAMEL PARIHAR(STANDINGCOUNSELGNCTD@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(9868250806)(RESPONDENT)

INCOME TAX, CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS, UNION OF
INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, CTT.DELHI@NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ADITYA SINGLA(ASINGLASSC@GMAIL.COM)(0)(RESPONDENT)

M/S VIKAS SALES THROUGH ITS PROPRIETOR VIKAS GAURAV GUPTA
KUMAR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

GAURAV GUPTA(LAWOFFICE@ADVGAURAV.COM,
GGUPTA.ADV@GMAIL.COM)(1145718819)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

TANISHKA STEEL THROUGH ITS PARTNER MR RAJESH GARG | RAKESH KUMAR
2017 18

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR , PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA, CTT DELHI, RALAW(UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN,
RALAWCO@GMAIL.COM)(0)(RESPONDENT)

MOHAMMED AFZAL (TRADE NAME) INDIAN ENTERPRISES \WAHAJ AHMAD KHAN
V/s SALES TAX OFFICER CLASS II/AVATO AND ANR

OTHER DETAILS OF ADVOCATES:
WAJAH AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

TANISHKA STEEL THROUGH ITS PARTNER MR. RAJESH GARG RAKESH KUMAR
2018 19

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR & PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)

HARPREET SINGH, SANTOSH KUMAR TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, RA LAW CO, UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

WORLD ART PRESS THROUGH ITS PROPRIETOR MS RASHI RAKESH KUMAR
BANSAL 2017 18

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR , PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, RA LAW CO, UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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17.03.2025

101 |W.P.(C)-14575/2024
CM APPL. 61119/2024

102 |W.P.(C)-14596/2024

103 |W.P.(C)-14642/2024
CM APPL. 61453/2024

104 |W.P.(C)-14648/2024
CM APPL. 61484/2024

105 |W.P.(C)-14654/2024
CM APPL. 61497/2024

106 |W.P.(C)-14873/2024
CM APPL. 62427/2024

107 |W.P.(C)-14881/2024
CM APPL. 62439/2024
CM APPL. 69858/2024

ADVANCE CAUSE LIST

M/S PRIME INTERGLOBE PRIVATE LIMITED VINEET BHATIA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

MMR ELECTRICALS CHETAN KUMAR
V/s SALES TAX OFFICER CLASS Il, WARD106, ZONE 4, DELHI
AND ANR.

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM, DALIP210@GMAIL.COM)(9810371417)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANGEETA GOEL WIDOW OF LATE ASHOK KUMAR GOYAL |\ WAHAJ AHMAD KHAN
(TRADE NAME) M/S SHRI BALAJI ENTERPRISES

V//s SALES TAX OFFICER, CLASS Il, AVATO, WARD 23- ZONE 2,

TRADE AND TAX DEPARTMENT, N.C.T. OF DELHI, NEW DELHI

AND ANR.

OTHER DETAILS OF ADVOCATES:

WAJAH AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)

WAJAH AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AKASH GUPTA (TRADE NAME) YOGI SANITATIONS WAHAJ AHMAD KHAN
V/s SALES TAX OFFICER, CLASS Il, AVATO, WARD 23- ZONE 2

OTHER DETAILS OF ADVOCATES:

WAJAH AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)

WAHAJ AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

BRIJ MACHINE TOOLS THROUGH ITS PROPRIETER BRI M A ANSARI
MOHAN AGARWAL
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI , TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, GNCTD, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM, CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)
ANURAG, UNION OF INDIA(ANURAGDULAW@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SHREE KRISHNA STEEL TRADERS THROUGH PROPRIETOR AKSHAY SINGH
NIKHIL SHARMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR & UTKARSH KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

INCOME TAX, UNION OF INDIA, CTT DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT)

CM AIRTIME PROMOTION LLP SHAMMI KAPOOR
V/s SALES TAX OFFICER CLASS Il AVATO (DGST) WARD 2
ZONE 2 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH(SHAMMI@VAISHLAW.COM)(1142492525)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)

VINAY VAISH AND KAVITA JHA(NEERAJ-TAX@VAISHLAW.COM)(0)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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108 |W.P.(C)-14933/2024
CM APPL. 62617/2024

109 W.P.(C)-14937/2024
CM APPL. 62651/2024

110 |W.P.(C)-14982/2024
CM APPL. 62809/2024

111 |W.P.(C)-15011/2024
CM APPL. 62972/2024

112 |W.P.(C)-15021/2024
CM APPL. 63041/2024

113  |W.P.(C)-15156/2024
CM APPL. 63558/2024

114 |W.P.(C)-15240/2024
CM APPL. 64011/2024

ADVANCE CAUSE LIST

AMAIRA ENTERPRISES THROUGH PROPRIETOR KARAN AKSHAY SINGH
PATNEY
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR & UTKARSH KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

INCOME TAX, UNION OF INDIA, CTT DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT)

JM TRADERS THROUGH PROPRIETOR SHIVAM BANSAL AKSHAY SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR & UTKARSH KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)
UNION OF INDIA, CTT DELHI, INCOMETAX(UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN,
DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

TANISHKA STEEL THROUGH ITS PARTNER MR. RAJESH GARG RAKESH KUMAR
2019 20

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, RALAW CO. , UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

WORLD ART PRESS THROUGH ITS PROPRIETOR MS RASHI RAKESH KUMAR
BANSAL 2018 19

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR , PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, RA LAW CO, UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S MAC TRADERS PRANAY JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRANNAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

SHIVAM IRON STORE THROUGH PROPRIETOR JAGDISH AKSHAY SINGH
BANSAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR & UTKARSH KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)
HARPREET SINGH, SANTOSH KUMAR TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA, CTT DELHI, INCOMETAX(UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN,
DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123384193)(RESPONDENT)

BANSON ENTERPRISES ASHISH BATRA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ASHISH BATRA(BATRAASHISH24@GMAIL.COM)(9871423261)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

115 |W.P.(C)-15253/2024 M/S FRESH FEEL APPARELS PRANAY JAIN
CM APPL. 64050/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRANAY JAIN(PRANNAYJAIN@GMAIL.COM)(8527817330)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

116 |W.P.(C)-15389/2024 MOHINDER KUMAR PROPRIETOR VMW ENTERPRISES RAJESH JAIN
CM APPL. 64531/2024 V/s PR. COMMISSIONER OF DELHI GOODS AND SERVICES
TAX & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN & VIRAG TIWARI(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
ANURAG(ANURAGDULAW®@GMAIL.COM)(8860069704)(RESPONDENT)

PR. COMMISSIONER DELHI NORTH(DELHINORTH-LEGAL@GOV.IN)(9810419742)(RESPONDENT)

117 |W.P.(C)-15714/2024 G-TECHNOLOGIES THROUGH ITS PROPRIETOR MANOJ UJJWAL JAIN
CM APPL. 65958/2024 KUMAR
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

SHUBHAM TYAGI, GSTC(SHUBHAMTYAGICBIC@GMAIL.COM,
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)(0)(RESPONDENT)

118 |W.P.(C)-15726/2024 D J ASSOCIATES THROUGH ITS PARTNER JAYABRATA UJJWAL JAIN
CM APPL. 66013/2024 MAULICK
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:
UJJWAL JAIN(UJJWALIAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

SHUBHAM TYAGI, GSTC(SHUBHAMTYAGICBIC@GMAIL.COM,
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)(0)(RESPONDENT)

119 |W.P.(C)-15814/2024 ALAKNANDA STEEL THROUGH ITS PROPRIETOR MR. RAJESH UJJWAL JAIN
CM APPL. 66415/2024 GARG
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:
UJJWAL JAIN(UJJWALIAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

SHUBHAM TYAGI, GSTC(SHUBHAMTYAGICBIC@GMAIL.COM,
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)(0)(RESPONDENT)

120 |W.P.(C)-16072/2024 RAHUL SINGHAL PROPRIETOR SHIVALIK ENTERPRISES RAJESH JAIN
CM APPL. 67495/2024 V/s THE COMMISSIONER, CENTRAL TAX, (DELHI WEST)
ENGG. INDIA LTD., & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN & VIRAG TIWARI(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
LEGALST DELHI 3, UNION OF INDIA(LEGALSTDELHI3@GMAIL.COM,
UOIDHC@GMAIL.COM)(9811253531)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)(8860069704)(RESPONDENT)
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17.03.2025

121 |W.P.(C)-16109/2024

122 |W.P.(C)-16121/2024
CM APPL. 67718/2024

123  |W.P.(C)-16228/2024
CM APPL. 68179/2024

124 |\W.P.(C)-16393/2024
CM APPL. 69092/2024

125 |W.P.(C)-16441/2024
CM APPL. 69421/2024

ADVANCE CAUSE LIST

N B ENTERPRISES AJAY GARG
V/s THE PRINCIPAL COMMISSIONER OF DELHI GOODS AND
SERVICE TAX & ORS.

OTHER DETAILS OF ADVOCATES:
AJAY GARG(AJAYGARG71193@GMAIL.COM)(8447795885)(PETITIONER)

SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S RELIANT FACILITY MANAGEMENT PVT. LTD. (THROUGH RAKESH PRASAD SINGH, ANIRUDDHA
ITS DIRECTOR SMT. RAJNI SINGH) SRIKANT DESHMUKH

V/s CENTRAL BOARD OF INDIRECT TAXES (THROUGH ITS

CHAIRMAN) & ANR.

OTHER DETAILS OF ADVOCATES:
R P SINGH(USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, DELHI NORTH
LEGAL(STANDINGCOUNSELGNCTD@GMAIL.COM, ANURAGDULAW@GMAIL.COM, DELHINORTH-
LEGAL@GOV.IN)(9868250806)(RESPONDENT)
VRCOM(VRCOM1660@GMAIL.COM)(0)(RESPONDENT)

ANIRUDDHA SRIKANT
DESHMUKH(CHAMBERS.DESHMUKH@GMAIL.COM)(9971633944)(PETITIONER)

SHREE SUDERSHAN ASSOCIATES INDIA PRIVATE LIMITED UDIT CHAUHAN
THROUGH ITS AUTHORIZED REPRESENTIVE MR VIJAY

KUMAR JAIN

V/s GOOD AND SERVIES TAX COUNCIL THROUGH THE

SECRETARY GST COUNCIL SECRETARIAT & ORS.

OTHER DETAILS OF ADVOCATES:
DHARNENDRA , PRIYANKA(DHARNENDRA.RANA@SOHAMLEGAL.IN,
PRIYANKA.SINGLA@SOHAMLEGAL.IN)(0)(PETITIONER)

SUROSH, TANMAY, UDIT(SUROSH.QAZI@SOHAMLEGAL.IN, TANMAY.MANGAL@SOHAMLEGAL.IN,
UDIT.JADELEX@GMAIL.COM)(0)(PETITIONER)
ADITYA(ADITYA.JADELEX@GMAIL.COM)(0)(PETITIONER)

SUROSH, TANMAY, UDIT(SUROSH.QAZI@SOHAMLEGAL.IN, TANMAY.MANGAL@SOHAMLEGAL.IN,
UDIT.JADELEX@GMAIL.COM)(0)(RESPONDENT)
ADITYA(ADITYA.JADELEX@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, SONU BHATNAGAR, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, BHATNAGARSONU@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

LAXMI PLASTIC PRODUCTS THROUGH ITS PROPRIETOR MR  |UJJWAL JAIN
JATIN GROVER
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SONU BHATNAGAR, GSTC(SONUBHATNAGAROFFICE@GMAIL.COM,
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

GST DELHI EAST(GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)

SONU BHATNAGAR(SONUBHATNAGAROFFICE@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

SHUBHAM TYAGI, GSTC(SHUBHAMTYAGICBIC@GMAIL.COM,
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, CBIC, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CHMN-CBIC@GOV.IN, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

GURUKIRPA ENTERPRISES THROUGH ITS PROPRIETOR UJJWAL JAIN
RANJEETA CHATRATH
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

GSTC, SONU BHATNAGAR, GST DELHI EAST LEGAL(GSTC.SECRETARIAT@GOV.IN,
SONUBHATNAGAR@GMAIL.COM, GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)
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17.03.2025

126

127

128

129

130

131

132

133

W.P.(C)-16494/2024
CM APPL. 69711/2024

W.P.(C)-16514/2024
CM APPL. 69757/2024

W.P.(C)-16516/2024
CM APPL. 69760/2024

W.P.(C)-16543/2024
CM APPL. 69950/2024

W.P.(C)-16620/2024
CM APPL. 70344/2024

W.P.(C)-16622/2024
CM APPL. 70346/2024

W.P.(C)-16645/2024
CM APPL. 70407/2024

WITH W.P.(C) 16499/2023

W.P.(C)-16698/2024
CM APPL. 70620/2024

ADVANCE CAUSE LIST

ABDUL GAFFAR PROP. M/S FARHAD TRADERS NITIN GULATI

V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S HINDUSTAN CONSTRUCTION COMPANY LTD.
V/s UNION OF INDIA & ORS.

MAHESH RAICHANDANI, UBR LEGAL
ADVOCATES

OTHER DETAILS OF ADVOCATES:

BHARAT RAICHANDANI(UBRLEGAL@YAHOO.IN)(9820875305)(PETITIONER)

SANTOSH KUMAR TRIPATHI, SHUBHAM TYAGI, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, SHUBHAMTYAGICBIC@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S RELIANT FACILITY MANAGEMENT PRIVATE LIMITED
THROUGH ITS DIRECTOR SMT. RAJNI SINGH

V/s CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS
THROUGH ITS CHAIRMAN & ANR.

RAKESH PRASAD SINGH

OTHER DETAILS OF ADVOCATES:
R P SINGH (USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)
GST(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT)

MANPAR ICON TECHNOLOGIES
V/s COMMISSIONER OF GST , DEPARTMENT OF TRADE AND
TAXES , NEW DELHI AND ORS

CHINMAYA SETH

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD @ GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S GARG INDIA PLASTICS PRANAY JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

CHAMBERS OF PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
UNION OF INDIA & ANR.(STANDINGCOUNSELGNCTD@GMAIL.COM; UOIDHC@GMAIL.COM
)(0)(RESPONDENT)

M/S SHIVANGI POLY PRODUCT
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRANNAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

FABGAR OVERSEAS PVT LTD
V/s COMMISSIONER OF GST AND ORS.

PRANAY JAIN

CHINMAYA SETH

OTHER DETAILS OF ADVOCATES:

A.K.SETH AND CHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

MANPAR EXIM INC CHINMAYA SETH
V/s COMMISSIONER OF GST AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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17.03.2025

134 |W.P.(C)-16710/2024
CM APPL. 70687/2024

135 |W.P.(C)-16717/2024
CM APPL. 70713/2024

136 |W.P.(C)-16733/2024
CM APPL. 70744/2024

137 |W.P.(C)-16763/2024
CM APPL. 70942/2024

138 |W.P.(C)-16853/2024
CM APPL. 71385/2024

139 |W.P.(C)-16870/2024
CM APPL. 71450/2024
WITH W.P.(C) 16499/2023

140 |W.P.(C)-16894/2024
CM APPL. 71589/2024
WITH W.P.(C) 16499/2023

ADVANCE CAUSE LIST

ABN INTERNATIONAL CHINMAYA SETH
V/s COMMISSIONER OF GST AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

CHITRUMAL JEWELS PRIVATE LIMITED THROUGH ITS ADITYA PRAKASH ARORA
AUTHORISED REPRESENTATIVE MR MANOJ KUMAR

MANGLA

V/s GOOD AND SERVICE TAX COUNCIL THROUGH THE

SECERATARY GST COUNCIL SECRETARIAT & ORS.

OTHER DETAILS OF ADVOCATES:

PRIYANKA SINGH, UDIT CHAUHAN, ADITYA PRAKASH ARORA(PRIYANKASINGH987 @GMAIL.COM,
UDIT.JADELEX@GMAIL.COM, ADITYA.JADELEX@GMAIL.COM)(8085187778)(PETITIONER)
SANTOSH KUMAR TRIPATHI, ANUSHREE NARAIN, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, ANUSHREENARAIN@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

CHITRUMAL JEWELS PRIVATE LIMITED THROUGH ITS ADITYA PRAKASH ARORA
AUTHORIZED REPRESENTATIVE MR. MANOJ KUMAR

MANGLA

V/s GOODS AND SERVICES TAX COUNCIL THROUGH THE

SECRETARY GST COUNCIL SECRETARIAT & ORS.

OTHER DETAILS OF ADVOCATES:

PRIYANKA SINGH, UDIT CHAUHAN, ADITYA PRAKASH ARORA(PRIYANKASINGH987 @GMAIL.COM,
UDIT.JADELEX@GMAIL.COM, ADITYA.JADELEX@GMAIL.COM)(8085187778)(PETITIONER)
SANTOSH KUMAR TRIPATHI, ANUSHREE NARAIN, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, ANUSHREENARAIN@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

INDIA WIRE AND GENERAL MILLS PRIVATE LIMITED J.K. MITTAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
J.K. MITTALJKMITTALSERVICETAX@GMAIL.COM,
OFFICEJKMITTAL@GMAIL.COM)(9810158797)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S DIVINE CREATIONS NITIN GULATI
V/s AVATO, WARD 07, DELHI STATE GOODS AND SERVICES
TAX & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

ZETA INTERNATIONAL CHINMAYA SETH
V/s COMMISSIONER OF GST AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

GAIA OVERSEAS CHINMAYA SETH
V/s COMMISSIONER OF GST AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

141 |W.P.(C)-16945/2024 SARASWATI PRINTERS CHINMAYA SETH
CM APPL. 71775/2024 V/s COMMISSIONER OF GST AND ORS.

OTHER DETAILS OF ADVOCATES:

A.K.SETH ANDCHINMAYA
SETH(CONFLUENCELELGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

142 |W.P.(C)-16973/2024 DEV ENTERPRISES THROUGH ITS PROPRIETOR RAJESH UJJWAL JAIN
CM APPL. 71894/2024 KUMAR ROHILA
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SONU BHATNAGAR, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
SONUBHATNAGAROFFICE@GMAIL.COM)(9868250806)(RESPONDENT)

GST DELHI EAST, UNION OF INDIA, CBIC(GSTDELHIEAST.LEGAL@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(1123384193)(RESPONDENT)
GSTC SECRETARIAT(GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)

143 |W.P.(C)-16979/2024 VIKAS JAIN PROPRIETOR JAINA TRADING COMPANY RAJESH JAIN
CM APPL. 71902/2024 V/s PR. COMMISSIONER OF DELHI GOODS AND SERVICES
TAX & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN & RAMASHISH(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, ANURAG(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, ANURAGDULAW@GMAIL.COM)(9868250806)(RESPONDENT)

144 |W.P.(C)-17012/2024 B R CERAMICS P LIMITED THROUGH ITS DIRECTOR AMIT UJJWAL JAIN
CM APPL. 72112/2024 GUPTA
V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM,
CHMN-CBIC@GOV.IN)(0)(RESPONDENT)

GST(GSTDELHIEAST.LEGAL@GMAIL.COM, GSTC.SECRETARIATE@GOV.IN,
LEGAL1971@GMAIL.COM)(0)(RESPONDENT)

145 |W.P.(C)-17034/2024 M/S DINODIA FASHIONS THROUGH ITS PROP. SH. AMIT VINEET BHATIA
CM APPL. 72158/2024 KUMAR GUPTA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

146 |W.P.(C)-17123/2024 ABDUL GAFFAR (PROP .MS FARHAD TRADERS) NITIN GULATI
CM APPL. 72737/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

147 |W.P.(C)-17132/2024 M S LUKSUN INTERNATIONAL THROUGH ITS PARTNER AJAY M A ANSARI
CM APPL. 72757/2024 KUMAR JAIN
V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &
ORS.

OTHER DETAILS OF ADVOCATES:

M.A.ANSARI & TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ANURAG , UNION OF INDIA, CTT DELHI(ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM,
CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT)
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17.03.2025

148

149

150

151

152

153

154

W.P.(C)-17144/2024
CM APPL. 72818/2024

W.P.(C)-17218/2024
CM APPL. 73158/2024

W.P.(C)-17255/2024
CM APPL. 73433/2024

W.P.(C)-17347/2024
CM APPL. 73881/2024

W.P.(C)-17557/2024
CM APPL. 74773/2024

W.P.(C)-17639/2024

W.P.(C)-17674/2024
CM APPL. 75225/2024

ADVANCE CAUSE LIST

ABDUL GAFFAR(PROP.M/ S FARHAD TRADERS) NITIN GULATI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S JAIN CEMENT UDYOG THROUGH PROPRIETOR SH. RAKESH PRASAD SINGH
SANJAY JAIN

V/s CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS

THROUGH ITS CHAIRMAN & ANR.

OTHER DETAILS OF ADVOCATES:

RP SINGH(USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DELHI NORTH LEGAL,
ANURAG(STANDINGCOUNSELGNCTD@GMAIL.COM, DELHINORTH-LEGAL@GOV.IN,
ANURAGDULAW@GMAIL.COM)(9868250806)(RESPONDENT)

M/S A.S. BUILDERS PRANAY JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRANNAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

MANISHA SACHAN TRADE NAME M/S MASTERS LOGISTICS |WAHAJ AHMAD KHAN
SOLUTIONS

V/s SALES TAX OFFICER CLASS II/AVATO, WARD 90- ZONE 8,

TRADE AND TAX DEPARTMENT, NEW DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
WAJAH AHMAD KHAN(WAKHAN.BOL@GMAIL.COM)(9818509340)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S SUNRISE METAL IMPEX MIMANSA LAW OFFICES
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MMANSA LAW OFFICES(PARUL@MIMANSALAW.IN,
KRISHNA@MIMANSALAW.IN)(9650840477)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, SONIA S
LAW(STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM,
SONIASLAW@HOTMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, DENESH MEENA , RSECY(CTT.DELHI@NIC.IN, DENESHMEENA5315@GMAIL.COM,
RSECY@NIC.IN)(0)(RESPONDENT)

COBBLERZ SHOES AJAY GARG
V/s PRINCIPAL COMMISSIONER OF DELHI GOODS AND
SERVICE TAX & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY GARG(AJAYGARG71193@GMAIL.COM)(8447795885)(PETITIONER)

SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJ KUMAR AGGARWAL(THROUGH LEGAL HEIR SANDEEP  |NITIN GULATI
AGGARWAL)
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(NIT.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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17.03.2025
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156

157

158

159
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161

W.P.(C)-17728/2024
CM APPL. 75382/2024

W.P.(C)-17729/2024
CM APPL. 75383/2024

W.P.(C)-17753/2024
CM APPL. 75512/2024

W.P.(C)-17754/2024
CM APPL. 75514/2024

W.P.(C)-17818/2024
CM APPL. 75844/2024

W.P.(C)-17838/2024
CM APPL. 75904/2024

W.P.(C)-17950/2024
CM APPL. 76363/2024

ADVANCE CAUSE LIST

M/S. BALAJI ENGINEERING WORKS THROUGH ITS VINEET BHATIA
PROPRIETOR SH. PAWAN KUMAR BANSAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

KOLBROS RAJESH MAHNA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

IMPACT LAW FIRM(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S FOREVER EXIM INDIA PRIVATE LIMITED THROUGH ITS |RAKESH PRASAD SINGH
DIRECTOR SH. SANJAY JAIN

V/s CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS

THROUGH ITS CHAIRMAN & ANR.

OTHER DETAILS OF ADVOCATES:
R P SINGH(USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER)
VRCOM, ANURAG(VRCOM1660@GMAIL.COM, ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

GULSHAN LAL DAWAR PROPRIETOR NARAIN DYES AND VIRAG TIWARI
CHEMICALS

V/s COMMISSIONER OF DELHI GOODS AND SERVICES TAX &

ANR.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN(VIRAGTIWARI@REDIFFMAIL.COM)(9810042928)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S CHANDGI RAM AND SONS THROUGH ITS PROPRIETOR |VINEET BHATIA
SH. ASHOK MITTAL
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(991001433)(RESPONDENT)

RAGHUVIR PRASAD JAIN PROPRIETOR RAGHUVIR PRASAD |UJJWAL JAIN
JAIN AND SONS THROUGH ITS LEGAL REPRESENTATIVE AJAY

JAIN

V/s COMMISSIONER OF DGST & ORS.

OTHER DETAILS OF ADVOCATES:

UJJWAL JAIN(UJJWALJAINADVOCATE@GMAIL.COM)(9717595497)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA, CBIC(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, CHMN-CBIC@GOV.IN)(9868250806)(RESPONDENT)

GSTC SECRETARIAT, ATUL TRIPATHI(GSTC.SECRETARIAT@GOV.IN,
ATULTRIPATHIADV@GMAIL.COM)(0)(RESPONDENT)

SAURAV BEVERAGES PRIVATE LIMITED JITIN SINGHAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

JITIN SINGHAL(JITIN.SINGHALO1@GMAIL.COM)(9999919168)(PETITIONER)

HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CEXDEL, DELHI NORTH, SUMIT(COMMR-CEXDELL@NIC.IN, DELHINORTH-LEGAL@GOV.IN,
SUMIT.CBIC@GOV.IN)(0)(RESPONDENT)

HARPREET SINGH, CTT DELHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
CTT.DELHI@NIC.IN)(0)(RESPONDENT)
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17.03.2025

162

163

164

165

166

167

W.P.(C)-17951/2024
CM APPL. 76367/2024

W.P.(C)-17994/2024
CM APPL. 76550/2024

W.P.(C)-88/2025
CM APPL. 288/2025

W.P.(C)-89/2025
CM APPL. 302/2025

W.P.(C)-117/2025
CM APPL. 443/2025

W.P.(C)-137/2025
CM APPL. 640/2025

ADVANCE CAUSE LIST

SAURAV BEVERAGES PRIVATE LIMITED JITIN SINGHAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

JITIN SINGHAL(JITIN.SINGHALO1@GMAIL.COM)(9999919168)(PETITIONER)

UNION OF INDIA, SANTOSH KUMAR TRIPATHI, DELHI NORTH LEGAL(UOIDHC@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM, DELHINORTH-
LEGAL@GOV.IN)(9868250806)(RESPONDENT)

HARPREET SINGH, SUMIT, CTT DELHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
SUMIT.CBIC@GOV.IN, CTT.DELHI@NIC.IN)(0)(RESPONDENT)

CEX DEL(COMMR-CEXDELL@NIC.IN)(0)(RESPONDENT)

SAURAV BEVERAGES PRIVATE LIMITED JITIN SINGHAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

JITIN SINGHAL & PRAVESH BAHAGUNA(JITIN.SINGHALO1@GMAIL.COM)(9999919168)(PETITIONER)
HARPREET SINGH, SANTOSH KUMAR TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DELHI NORTH, SUMIT, CEXDEL(DELHINORTH-LEGAL@GOV.IN, SUMIT.CBIC@GOV.IN, COMMR-
CEXDELL@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA, CTT DELHI(UOIDHC@GMAIL.COM,
CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT)

MAHAVIR ISPAT UDYOG THROUGH IT PROPRIETOR MR RAKESH KUMAR
SUNEEL GARG

V/s COMMISSIONER OF DELHI GOODS AND SERVICE TAX

AND OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
CTT, RALAW CO. UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, HARPREET SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, CTT DELHI, RALAWCO(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM)(9868250806)(RESPONDENT)

HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

STAR TRADERS THROUGH ITS PROPRIETOR MR. ATIMUKT RAKESH KUMAR
JAIN

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CTT DELHI, RALAWCO(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM)(9868250806)(RESPONDENT)

HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TOSHNIWAL ELECTRICALS PVT LTD THROUGH ITS DIRECTOR |/ASHOK KUMAR BABBAR
MUKUND MAHESHWARI

V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:

A.K.BABBAR , BHARAT KR. TRIPATHI(AKBABBAR@GMAIL.COM)(9811115749)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

ARUN BAREJA, SOLE PROPRIETOR DAYAAR SINGLA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
DAYAAR SINGLA & ROHIT GUPTA(SDAYAAR@GMAIL.COM)(9464004422)(PETITIONER)
SANTOSH KUMAR TRIPATHI, ADITYA SINGLA, UNION OF
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17.03.2025

168

169

170

171

172

173

174

W.P.(C)-323/2025
CM APPL. 1540/2025
WITH W.P.(C) 16499/2023

W.P.(C)-420/2025
CM APPL. 2093/2025
WITH W.P.(C) 16499/2023

W.P.(C)-445/2025
CM APPL. 2134/2025

W.P.(C)-479/2025
CM APPL. 2232/2025

W.P.(C)-548/2025
CM APPL. 2489/2025
WITH W.P.(C) 16499/2023

W.P.(C)-560/2025
WITH W.P.(C) 16499/2023

W.P.(C)-669/2025
CM APPL. 3294/2025
WITH W.P.(C) 16499/2023

ADVANCE CAUSE LIST

INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, ASINGLASSC@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
RSECY(RSECY@NIC.IN)(0)(RESPONDENT)

KOREA MARINE TRANSPORT CO LTD
V/s SALES TAX OFFICER CLASS Il AVATO WARD 204 & ORS.

PULKIT VERMA

OTHER DETAILS OF ADVOCATES:

PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
CBIC(CHMN-CBIC@GOV.IN)(0)(RESPONDENT)

DAMANPREET SINGH(PROP.M/S ACE ENTERPRISES)
V/s UNION OF INDIA & ANR.

NITIN GULATI

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(NIT.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S ASN TRADING CO. THROUGH ITS PROPRIETOR SH. ARIF |[RAKESH PRASAD SINGH
V/s CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS
AND ANR

OTHER DETAILS OF ADVOCATES:

RP SINGH(USRLEGALADVISORS@GMAIL.COM)(9990174008)(PETITIONER)

SANTOSH KUMAR TRIPATHI, ANURAG, VRCOM(STANDINGCOUNSELGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM, VRCOM1660@GMAIL.COM)(9868250806)(RESPONDENT)

M S KRISHNA ENTERPRISES THROUGH ITS PROPRIETOR M A ANSARI
DEEPAK BANSAL

V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:
M.A. ANSARI , TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

GNCTD, ANURAG(SCSERVICESGNCTD@GMAIL.COM,
ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

M/S. SHUDH HOSPITALITY PRIVATE LIMITED

V/s GOODS AND SERVICE TAX OFFICER WARD- 44, DELHI
DEPARTMENT OF TRADE AND TAXES, GOVERNMENT OF N.C.
T. OF DELHI & ANR.

AKSHAY ALLAGH

OTHER DETAILS OF ADVOCATES:
AKSHAY ALLAGH(ALLAGHCHAMBERS@GMAIL.COM)(9811118257)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

GO AUTO PRIVATE LIMITED KIRAN AGGARWAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
H.C.BHATIA(DALIP210@GMAIL.COM)(9810082677)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

SALAK CHAND PROPRIETOR OF S K ASSOCIATES
V/s UNION OF INDIA & ORS.

RAJESH MAHNA

OTHER DETAILS OF ADVOCATES:

IMPRACT LAW FIRM(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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17.03.2025

175

176

177

178

179

180

181

W.P.(C)-807/2025
CM APPL. 3978/2025

WITH W.P.(C) 16499/2023

W.P.(C)-932/2025

W.P.(C)-963/2025
CM APPL. 4780/2025

W.P.(C)-1001/2025
CM APPL. 4969/2025

W.P.(C)-1006/2025
CM APPL. 4993/2025

W.P.(C)-1200/2025
CM APPL. 5791/2025

W.P.(C)-1463/2025
CM APPL. 7100/2025

ADVANCE CAUSE LIST

ANMOL PURSE AND WALLET THROUGH ITS PROPRIETOR
HARICHAND

V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &
ORS.

M A ANSARI

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI, TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

M/S OAK SHIPPING SERVICES PVT. LTD.
V/s UNION OF INDIA AND ORS.

VINEET BHATIA

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

K.S. IMPEX LTD.
V/s THE COMMISSIONER OF DELHI GOODS AND SERVICES
TAX & ANR.

VIRAG TIWARI

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN & VIRAG TIWARI(VIRAGTIWARI@REDIFFMAIL.COM)(9810042928)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9818280821)(RESPONDENT)

AMAIRA ENTERPRISES THROUGH PROPRIETOR KARAN
PATNEY
V/s UNION OF INDIA & ORS.

AKSHAY SINGH

OTHER DETAILS OF ADVOCATES:

PRABHAT KUMAR & UTKARSH KUMAR(OFFICE@RKLEGAL.ORG)(9312315121)(PETITIONER)
INCOME TAX, SANTOSH KUMAR TRIPATHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

HARPREET SINGH, UNION OF INDIA, CTT DELHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM, CTT.DELHI@NIC.IN)(1123384193)(RESPONDENT)

VICKY JAIN (PROP. M/S SHREE PLASTICS) NITIN GULATI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

AMAZON DISTRIBUTORS PVT. LTD.
V/s SALES TAX OFFICER CLASS-II, DELHI & ORS.

ARCHIT GUPTA

OTHER DETAILS OF ADVOCATES:

AKARSH GARG/ ARCHIT GUPTA(ARCHITG11@LIVE.COM)(9711056025)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SHUBHAM TYAGI, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, SHUBHAMTYAGICBIC@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M S KESSELS ENGINEERING WORKS PVT LTD THROUGH ITS |M A ANSARI
DIRECTOR RAJESH SAWHNEY

V/s GOVT OF NCT OF DELHI THROUGH CHIEF SECRETARY &

ORS.

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI & TABASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI, ANURAG(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, ANURAGDULAW@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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182

183

184

185

W.P.(C)-1471/2025

CM APPL.

7113/2025

W.P.(C)-1613/2025

CM APPL.

7831/2025

W.P.(C)-1804/2025

CM APPL.

8670/2025

W.P.(C)-1833/2025

CM APPL.

8824/2025

END OF THE BOARD MATTERS
FAO(0S)-3/2019

186

187

CM APPL.
CM APPL.
CM APPL.
. 8928/2021

. 21574/2021
. 43889/2024
. 43890/2024

CM APPL
CM APPL
CM APPL
CM APPL

549/2019
29502/2020
8231/2021

W.P.(C)-7565/2022

ADVANCE CAUSE LIST

BALAIJI SALES THROUGH ITS PROPRIETOR RAJNI GUPTA M A ANSARI
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M.A. ANSARI , TABBASSUM
FIRDAUSE(ANSARIADVOCATE15@GMAIL.COM)(9718503000)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CTT DELHI, ANURAG(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN, ANURAGDULAW@GMAIL.COM)(9868250806)(RESPONDENT)

M/S. MOHAN INTERNATIONAL THROUGH ITS KARTA MOHIT \VINEET BHATIA
KAUSHIK
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

TC COMPONENTS INDIA PRIVATE LIMITED RAVI KANT CHANDHOK
V/s ASSISTANT COMMISSIONER, CENTRAL GOODS AND
SERVICES TAX DELHI NORTH

OTHER DETAILS OF ADVOCATES:
RAVI CHANDHOK(RAVI.K.CHANDHOK@GMAIL.COM)(9811213677)(PETITIONER)
DELHI NORTH LEGAL(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT)

AQUAWELL INTERNATIONAL THROUGH ITS PROPRIETOR RAKESH KUMAR
MRS. BIMLA DEVI JAIN

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHER

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR/ PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, HARPREET(STANDINGCOUNSELGNCTD@GMAIL.COM,
HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, RALAW CO,UNION OF INDIA(CTT.DELHI@NIC.IN, RALAWCO@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DR HANS U NAGAR AMIET ANDLAY, UJJWAL JHA, AMIET
V/s JOHN NAGAR & ANR ANDLAY, ARUN KUMAR SHARMA,
MEENAKSHI SINGH

OTHER DETAILS OF ADVOCATES:

AMIET ANDLAY()(9811151686)(PETITIONER)

UJJWAL JHA (UJJWALLAW@GMAIL.COM)(995878204)(PETITIONER)

AMIET ANDLAY(AMIETANDLAY @HOTMAIL.COM)()(RESPONDENT)
AMIETANDLAY(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER)

AMIET ANDLAY, ARUN K SHARMA(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER)
UJJAL JHA(UJJWALLAW@GMAIL.COM)(9811668862)(RESPONDENT)

UJJWAL JHA(UJJWALLAW@GMAIL.COM)(9958178204)(PETITIONER)
AMIETANDLAY(AMIETANDLAY@HOTMAIL.COM)()(RESPONDENT)

AMIET ANDLAY(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER)
ARUNSHARMA(ARUNASMA23@GMAIL.COM)(9891685368)(PETITIONER)

AMIET ANDLAY(AMIETANDLAY@HOTMAIL.COM)(9811151686)(PETITIONER)

UJJWAL JHA(UJJWALLAW@GMAIL.COM)(9811668862)(RESPONDENT)

UJJWAL JHA(UJJWALLAW@GMAIL.COM)(9811668862)(RESPONDENT)

AMIET ANDLAY , ARUN K SHARMA (AMIETANDLEY@HOTMAIL.COM)(9811151686)(PETITIONER)
UJJWAL LAW(UJJWALLAW@GMAIL.COM)(0)(RESPONDENT)

TRIVENI IMPEX PVT. LTD. RAJESH JAIN
V/s COMMISSIONER CGST AUDIT-1, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN(INFORTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)
DELHI NORTH(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 42
HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3%° FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster@pmsingh.in
courtmaster09@gmail.com

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

:;Irll.zlll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 W.P.(C)-3903/2017 COURT ON ITS OWN MOTION SIDDARTH AGARWAL, SAGAR
CM APPL. 18718/2017 V/s UNION OF INDIA & ORS SAXENA, VIJAYINDER SINGH RANA,
CM APPL. 19134/2017 AJAY DIGPAUL, SANJOY GHOSH

CM APPL. 27526/2018
WITH W.P.(C) 8548/2017

OTHER DETAILS OF ADVOCATES:
SIDDARTH AGARWAL()(9971172176)(PETITIONER)
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17.03.2025 ADVANCE CAUSE LIST

2 W.P.(C)-8548/2017 COURT ON ITS OWN MOTION ASHOK AGARWAL, KIRTIMAN
CM APPL. 985/2024 V/s UNION OF INDIA AND ORS SINGH, KUMAR UTKARSH,
CM APPL. 50101/2024 SATYAKAM, AJJAY ARORAA

OTHER DETAILS OF ADVOCATES:
ASHOK AGARWAL(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI , AJAY ARORA(CLOMCDHQ@GMAIL.COM,
AJAY_ARORA124@YAHOO.CO.IN)()(RESPONDENT)

KIRTIMAN SINGH, SATYAKAMA(KIRTIMANSINGH.CGSC@GMAIL.COM,
SATYAKAMADVOCATE@GMAIL.COM, SATYAKAMASC@GMAIL.COM)()(RESPONDENT)
ASHOK AGARWAL(JURISTASHOK@GMAIL.COM)(9811101923)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KIRTI MAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(0)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(PETITIONER)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 42

DIVISION BENCH- IV

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3%° FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

3. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

4. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application
Dial:

dhcvirtualcourté6@dhcvirtualcourt.webex.com
You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

:;lrflll\\n/lBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 CONT.APP.(C)-58/2023 DIPIL KUMAR PATHAK SHUBHAM AGARWAL
CM APPL. 63088/2023 V/s KANWAR RAJ (DECEASED) THR LRS

OTHER DETAILS OF ADVOCATES:
J C MAHINDRO(JCMAHINDRO@GMAIL.COM)(9810138091)(PETITIONER)
PRAMOD AHUJA(PRAMODAHUJA.ADV4@GMAIL.COM')()(RESPONDENT)
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17.03.2025

2

CUSAA-39/2023

CUSAA-39/2024
CM APPL. 25246/2024

MISC. APPEAL(PMLA)-1/2022
CRL.M.A. 2016/2020
CRL.M.A. 2018/2020

MISC. APPEAL(PMLA)-39/2024
CM APPL. 67967/2024

WITH MISC. APPEAL(PMLA)
40/2024

MISC. APPEAL(PMLA) 41/2024

MISC. APPEAL(PMLA)-40/2024
CM APPL. 67973/2024

MISC. APPEAL(PMLA)-41/2024
CM APPL. 68420/2024

W.P.(C)-12872/2018

CM APPL. 49876/2018
CM APPL. 20279/2024
WITH W.P.(C) 1265/2019
W.P.(C) 13624/2018

W.P.(C)-13624/2018
CM APPL. 5937/2019
WITH W.P.(C) 1265/2019

ADVANCE CAUSE LIST

COMMISSIONER OF CUSTOMS (PREV.) HARPREET SINGH
V/s BHARAT HOTELS LTD.

OTHER DETAILS OF ADVOCATES:

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
LAKSHMISRI(COURT.DEL@LAKSHMISRI.COM)(9810358734)(RESPONDENT)

M/S AIRLOGIX SOLUTIONS(THROUGH ITS RAKESH PRASAD SINGH
PARTNER SH. ATISH KUMAR MOHANTY)

V/s COMMISSIONER OF CUTOMS AIRPORT

AND GENERAL, NCH NEW DELHI

OTHER DETAILS OF ADVOCATES:
R P SINGH(USRLEGALADVISORS@GMAIL.COM)(9716544664)(PETITIONER)
COMMISSIONER OF CUSTOMS(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

THE DEPUTY DIRECTOR, DIRECTORATE OF ZOHEB HOSSAIN
ENFORCEMENT
V/s M/S PMT MACHINES LIMITED

OTHER DETAILS OF ADVOCATES:

SANJEEV WADHWA THROUGH HIS WIFE MRS. SIDDHARTH ARORA
BHAWNA WADHWA

V/s DEPUTY DIRECTOR DIRECTOR OF

ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

KAJAL ARORA SIDDHARTH ARORA
V/s DEPUTY DIRECTOR, DIRECTORATE OF
ENFORCEMENT, DELHI

OTHER DETAILS OF ADVOCATES:

LATE SMT. SUSHILA GUJRAL THROUGH HER  SIDDHARTH ARORA
LEGAL HEIR PARVESH KUMAR GUJRAL

V/s DEPUTY DIRECTOR DIRECTORATE OF

ENFORCEMENT, DELHI

OTHER DETAILS OF ADVOCATES:

AMAR SINGH MEHRA AND ORS. JYOTI DUTT SHARMA, JYOTI DUTT, B
V/s DELHI HIGH COURT LEARNED REGISTRAR |P AGGARWAL, PRASANNAS,
GENERAL HARSHIT JOSHI

OTHER DETAILS OF ADVOCATES:
JYOTI DUTT SHARMA()(9891077497)(PETITIONER)

JYOTI DUTT SHARMA(DUTTNSHARMA@GMAIL.COM)(9891077497)(PETITIONER)
GAUTAM NARAYAN(G.NARAYANOFFICE@GMAIL.COM,
G.NARAYANO1@GMAIL.COM)()(RESPONDENT)

HARSHIT JOSHI(JOSHI.BBALLB3@GMAIL.COM)(9873825365)(PETITIONER)

SURENDER KUMAR & ORS ARVIND KUMAR GUPTA, ANUJ
V/s DELHI HIGH COURT THROUGH REGISTRAR AGGARWAL
GENERAL

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR GUPTA()(9971182705)(PETITIONER)

ARVIND KUMAR GUPTA()(9971182705)(PETITIONER)

ANUJ AGGARWAL
(ANUJAGGARWALCOMPANY@GMAIL.COM)(9643609510)(PETITIONER)
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17.03.2025

10 |W.P.(C)-1265/2019

11 W.P.(C)-10920/2021
CM APPL. 33663/2021

12 W.P.(C)-12555/2022

13 W.P.(C)-5279/2024
CM APPL. 21586/2024
CM APPL. 7219/2025

14  W.P.(C)-8263/2024
CM APPL. 33990/2024
WITH W.P.(C) 8301/2024

15 W.P.(C)-8301/2024
CM APPL. 34056/2024

16  |W.P.(C)-13906/2024
CM APPL. 58239/2024

ADVANCE CAUSE LIST

MEENAKSHI CHAUDHARY AND ORS
V/s DELHI HIGH COURT THR REGISTRAR
GENERAL AND ORS

AMITA SINGH KALKAL

OTHER DETAILS OF ADVOCATES:
AMITA SINGH KALKAL()(9910636932)(PETITIONER)

JAMIA COOPERATIVE BANK LTD. M. TARIQUE SIDDIQUI
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M. TARIQUE SIDDIQUI(TARIQUE379@GMAIL.COM)(9811202991)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAKESH KUMAR
DAHIYA(DAPNABAZAR@YAHOO0.COM)(9289055456)(RESPONDENT)

SYED MOHD. NOORULLAH()(9810124977)(RESPONDENT)

ASSISTANT REGISTRAR(GULSHAN.AHUJA32@GOV.IN)()(RESPONDENT)

M/S. SUPERSHINE EXIM PVT. LTD. PRIYADARSHI MANISH
V/s COMMISSIONER OF CUSTOMS EXPORTS
& ANR.

OTHER DETAILS OF ADVOCATES:

PRIYADARSHI MANISH(ADVPAMO01@GMAIL.COM)(9212143535)(PETITIONER)
COMMISSINER OF
CUSTOMS(ASINGLASS@GMAIL.COM)(9818601006)(RESPONDENT)

AJAY CHAUHAN ARCHIT UPADHAYAY, LEENA TUTEJA,
V/s CHINAR CO-OPERATIVE GROUP HOUSING |LEENA TUTEJA
SOCIETY AND ANR

OTHER DETAILS OF ADVOCATES:

ANEESH MITTAL AND ARCHIT UPADHAYAY AND
ASSOCIATES(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
CHINAR CGHS(CHINARCGHS@GMAIL.COM, RCOOP@NIC.IN)()(RESPONDENT)
LEENA TUTEJA(OFFICE.LEENATUTEJA@GMAIL.COM)(0)(PETITIONER)

LEENA TUTEJA(LEENATUTEJA25@GMAIL.COM)(9810049061)(RESPONDENT)

GURJIT SINGH BAINS PRADEEP JAIN
V/s ADDL COMMISSIONER OF CUSTOMS
IMPORT & ORS.

OTHER DETAILS OF ADVOCATES:

PRADEEP JAIN AND SHUBHANKAR
JHA(JAINGLOBUS@GMAIL.COM)(9212023661)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANDEEP ARORA PRADEEP JAIN
V/s ADDL COMMISSIONER OF CUSTOMS

IMPORTS INLAND CONTAINER DEPOT

TUGHLAKABAD NEW DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
PRADEEP JAIN, SHUBHANKAR
JHA(JAINGLOBUS@GMAIL.COM)(9212023661)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)()(RESPONDENT)

AJAY SINGH @ PAHALWAN RITA JHA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

KUMAR VIKRAMADITYA(RITAJHA26 @GMAIL.COM,
ADV.VIKRAM04@GMAIL.COM)(7042160137)(PETITIONER)
KUMAR VIKRAMADITYA(RITAJHA26 @GMAIL.COM,
ADV.VIKRAM04@GMAIL.COM)(7042160137)(RESPONDENT)
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17.03.2025

17

FOR FINAL HEARING (CONNECTED)

18

19

20

21

22

W.P.(C)-2670/2025

LPA-454/2010

CM APPL. 11909/2010
CM APPL. 56989/2023
WITH LPA 529/2011
LPA 531/2011

LPA 891/2015

LPA 411/2011

LPA 4792/2011

LPA-411/2011

LPA-529/2011
CM APPL. 11450/2011

LPA-531/2011
CM APPL. 11474/2011

LPA-891/2015

FOR DISPOSAL

23

CUSAA-228/2019
CM APPL. 53843/2019

UNION OF INDIA, SATISH(UOIDHC@GMAIL.COM,
SATISHLAW@YAHOO.COM)(0)(RESPONDENT)

MOHD. ALl
V/s NEW DELHI MUNICIPAL COUNCIL & ANR.

BHARAT AGGARWAL

OTHER DETAILS OF ADVOCATES:
BHARAT
AGGARWAL(BHARATAGGARWAL84@GMAIL.COM)(8130933046)(PETITIONER)
DHANKHARS RAVI, NDMC(DHANKHARSRAVI75@GMAIL.COM,
LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ORS
V/s NATIONAL COLD STORAGE &
REGRIGERATION PVT LTD

JATAN SINGH, KIRTIMAN SINGH,
AJAY B. KALIA, KIRTIMAN SINGH,
AJOY BHUSHAN KALIA

OTHER DETAILS OF ADVOCATES:

KIRTIMAN
SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9891776632)(PETITIONER)
AJOY(AJOYKALIA@YAHOO.COM)()(RESPONDENT)

KIRTIMAN
SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9811700872)(PETITIONER)
AJOY BHUSHAN KALIA(AJOYKALIA@YAHOO.COM)(9818029955)(RESPONDENT)

UNION OF INDIA & ANR KUMAR & ASSOCIATES, VIVEK
V/s NATIONAL COLD STORAGE & GOYAL, AJOY BHUSHAN KALIA,
REGRIGERATION PVT LTD TARUN JOHRI

OTHER DETAILS OF ADVOCATES:
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(PETITIONER)

UNION OF INDIA & ANR SHANKAR KUMAR JHA, AJOY
V/s NATIONAL COLD STORAGE & BHUSHAN KALIA, VIVEK GOYAL,
REFRIGERATION PVT LTD TARUN JOHRI

OTHER DETAILS OF ADVOCATES:
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(PETITIONER)
AJOY BHUSHAN KALIA(AJOYKALIA@YAHOO.COM)(9818029955)(RESPONDENT)

UNION OF INDIA & ANR
V/s NATIONAL COLD STORAGE &
REFRIGERATION PVT LTD

SHANKAR KUMAR JHA, AJAY
BHUSHAN KALIA, VIVEK GOYAL,

OTHER DETAILS OF ADVOCATES:
TARUN JOHRI(GIRISH1985_UTT@YAHOO.CO.IN)(9818430743)(PETITIONER)
AJOY BHUSHAN KALIA(AJOYKALIA@YAHOO.COM)(9818029955)(RESPONDENT)

UNION OF INDIA KIRTIMAN SINGH, AJOY BHUSHAN
V/s NATIONAL COLD STORAGE & KALIA, YEESHU JAIN
REFRIGERATION (P) LTD & ORS

OTHER DETAILS OF ADVOCATES:
AJOY BHUSHAN KALIA(AJOYKALIA@YAHOO.COM)(9818029955)(RESPONDENT)

COMMISSIONER OF CUSTOMS, (IMPORTS)
V/s POLARIS INDIA P LTD

K ENATOLI SEMA, ASHWINI
CHANDRASEKARAN

OTHER DETAILS OF ADVOCATES:

K ENATOLI SEMA(ENATOLI@GMAIL.COM)(9818139636)(PETITIONER)
ASHWINI
CHANDRASEKARAN(CASHWINI19@GMAIL.COM)(7838592852)(RESPONDENT)
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mailto:AJOYKALIA@YAHOO.COM)(9818029955)(RESPONDENT)
mailto:CASHWINI19@GMAIL.COM)(7838592852)(RESPONDENT)
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FOR ARGUMENT

24 LPA-769/2014
WITH LPA 781/2014
LPA 17/2015

25 LPA-781/2014

26 LPA-17/2015
CM APPL. 742/2015
CM APPL. 743/2015

FOR DIRECTION ON OFFICE NOTE

27  |W.P.(C)-15351/2024
CM APPL. 64392/2024
CM APPL. 13266/2025

ADVANCE CAUSE LIST

SOCIAL JURIST, A CIVIL RIGHTS GROUP ASHOK AGGARWAL, KAMAL GUPTA,
V/s ACTION COMMITTEE UNAIDED ANURAG AHLUWALIA, V. K. TANDON
RECOGNIZED PVT. SCHOOLS & ORS

OTHER DETAILS OF ADVOCATES:

DIRECTORATE OF EDUCATION VIVEK KUMAR TANDON, KAMAL
V/s ACTION COMMITTEE UNAIDED GUPTA, ARUN BHARDWAIJ
RECOGNIZED PRIVATE SCHOOLS & ORS

OTHER DETAILS OF ADVOCATES:

DIRECTORATE OF EDUCATION GOVERNMENT |VIVEK KUMAR TANDON, PARDEEP
OF NCT OF DELHI KUMAR

V/s FORUM FOR PROMOTION OF QUALITY

EDUCATION FOR ALL

OTHER DETAILS OF ADVOCATES:

SHEETAL BAWARIA NAGENDRA KUMAR SAHOO
V/s NEW-DELHI MUNCIPAL COUNCIL AND
ORS

OTHER DETAILS OF ADVOCATES:
N.K.SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER)
N.K.SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER)

NDMC, HARSHA PEECHARA, SANTOSH KUMAR
TRIPATHI(LAW.DEPTT.NDMC@GMAIL.COM, SHPEECHARA@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DEVIKA MOHAN(DEVIKAMOHAN6@GMAIL.CO)(0)(RESPONDENT)
SANTOSH KUMAR TRIPATHI, NDMC, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, LAW.DEPTT.NDMC@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

N K SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER)

HARSHA PEECHARA(SHPEECHARA@GMAIL.COM)(0)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klodruPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JI-S?\AABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 MAT.APP.(F.C.)-50/2025 NARESH KUMAR YALLA ARYAN DEV PANDEY
CM APPL. 7461/2025 V/s KOMAL PERNI

CM APPL. 7464/2025

OTHER DETAILS OF ADVOCATES:
ARYAN DEV PANDEY (OFFICEOFARYANPANDEY@GMAIL.COM)(9794027944)(PETITIONER)
KOMAL (KOMALIP.IGIT@GMAIL.COM)(0)(RESPONDENT)

SAMIT KHOSLA(ADVOCATESAMITKHOSLA@GMAIL.COM)(0)(RESPONDENT)

2 MAT.APP.(F.C.)-97/2025 SANDEEP MARWAH KUNAL MADAN
V/s KAJRI MARWAH

OTHER DETAILS OF ADVOCATES:
KMA LAW OFFICE(ADMIN@KMALAWOFFICE.COM)(0)(PETITIONER)
KAJARI(KAJARI_ADLAKHA@YAHOO.CO.IN)(0)(RESPONDENT)

FOR ADMISSION

3 LPA-1110/2024 ATLAS LOGISTIC PVT. LTD. LOKESH CHOPRA, PULKIT
CM APPL. 65316/2024 V/s MR. JITENDRA KUMAR PRAKASH
CM APPL. 65317/2024
CM APPL. 15263/2025

OTHER DETAILS OF ADVOCATES:
LOKESH CHOPRA(LOKESH_CHOPRA19@AYHOO.COM)(9958806677)(PETITIONER)
LOKESH CHOPRA(LOKESH_CHOPRA19@AYHOO.COM)(0)(PETITIONER)
AMARJEET(AMARJEET.PURICO@GMAIL.COM)(0)(RESPONDENT)

JITENDRA KUMAR(JITENDERKUMARPARIHAR229@GMAIL.COM)(0)(RESPONDENT)
JITENDER(JITENDERKUMARPARIHAR229@GMAIL.COM)(0)(RESPONDENT)

LOKESH CHOPRA()(9958806667)(PETITIONER)

JITENDER KUMAR(JITENDERKUMARPARIHAR229@GMAIL.COM)(0)(RESPONDENT)
PULKIT PRAKASH(OFFICE@NITIBODH.COM)(9431827013)(PETITIONER)
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4 MAT.APP.(F.C.)-319/2024
CM APPL. 58154/2024

5 W.P.(C)-9620/2024
CM APPL. 39479/2024

6  W.P.(C)-17342/2024
CM APPL. 73812/2024
CM APPL. 73813/2024
WITH W.P.(C) 17356/2024
W.P.(C) 17370/2024

7  W.P.(C)-17356/2024
CM APPL. 73900/2024
CM APPL. 73901/2024
WITH W.P.(C) 17370/2024

8 W.P.(C)-17370/2024
CM APPL. 73965/2024
CM APPL. 73966/2024

AFTER NOTICE MISC. MATTERS

9 LPA-360/2022
CM APPL. 25518/2022

ADVANCE CAUSE LIST

SUNITA ALIAS NAZMA VAIBHAV VATS
V/s NARENDER KUMAR

OTHER DETAILS OF ADVOCATES:
VAIBHAV VATS()(9810330044)(PETITIONER)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s SH MOHINDER SINGH LOHIA AND ORS

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148728)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT BUILDING KIRAN YADAV, RAHUL RAJ
MATERIALS MISHRA
V/s PARDEEP KUMAR AND ORS

OTHER DETAILS OF ADVOCATES:

SURESH TRIPATHY(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)
LILYTHOMAS, UNION OF INDIA(OFFICE@LILYTHOMAS.ORG,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT AND BUILDING KIRAN YADAV, RAHUL RAJ
MATERIALS MISHRA
V/s ANITA CHOPRA AND ORS.

OTHER DETAILS OF ADVOCATES:

SURESH TRIPATHY(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)
LILYTHOMAS, UNION OF INDIA(OFFICE@LILYTHOMAS.ORG,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT BUILDING KIRAN YADAV, RAHUL RAJ
MATERIALS MISHRA
V/s SHRI SATISH KUMAR AGARWAL AND ORS

OTHER DETAILS OF ADVOCATES:
SURESH TRIPATHY, KIRAN
YADAV(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)

UOI AND ORS(UOIDHC@GMAIL.COM, OFFICE@LILYTHOMAS.ORG)(0)(RESPONDENT)
RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

SANJAY KUMAR SAHANI & ANR. SAMEER SHARMA, SANDEEP
V/s RAJYA SABHA SECRETARIAT THROUGH SECRETARY [KUMAR MAHAPATRA
GENERAL

OTHER DETAILS OF ADVOCATES:

UMESH PANDLIK
CHANDEKAR(UMESH_CHANDEKAR@YAHOO.COM)(9868541323)(PETITIONER)
SAMEER SHARMA(SAMEER2307 @GMAIL.COM)(9213857759)(PETITIONER)

SAMEER SHARMA(SAMEER2307 @GMAIL.COM)(9213857759)(PETITIONER)

SANJAY KUMAR SAHANI(SKSAHANI.78@SANSAD.NIC.IN)(8468887696)(PETITIONER)
UMESH PUNDLIK
CHANDEKAR(UMESH_CHANDEKAR@YAHOO.COM)(9868541323)(PETITIONER)
SANJAY KUMAR SAHANI(SKSAHANI.78@SANSAD.NIC.IN)(8468887696)(PETITIONER)
SAMEER SHARMA(SAMEER2307 @GMAIL.COM)(9213857759)(PETITIONER)

TATINA BASU(TATINABASU.ADV@GMAIL.COM)(9811215768)(RESPONDENT)

RAJYA SABHA SECRETARIAT(SECYGEN.RS@SANSAD.NIC.IN)(23034695)(RESPONDENT)
TATINA BASU(TATINABASU.ADV@GMAIL.COM)(981215768)(RESPONDENT)

RAJYA SABHA SECRETARIAT(SECYGEN.RS@SANSAD.NIC.IN)(23034695)(RESPONDENT)
SECYGEN(SECYGEB.RS@SANSAD.NIC.IN)()(RESPONDENT)

TATINI BASU(TATINIBASU.ADV@GMAIL.COM)()(RESPONDENT)

SANDEEP KUMAR
MAHAPATRA(SDEEPMAHAPATRA@GMAIL.COM)(9811472444)(RESPONDENT)
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10

11

12

13

14

15

16

17

18

LPA-67/2024

MAT.APP.(F.C.)-283/2019
CM APPL. 54269/2019

MAT.APP.(F.C.)-211/2022
CM APPL. 55225/2022

MAT.APP.(F.C.)-268/2023
CM APPL. 15067/2012
CM APPL. 19848/2018

MAT.APP.(F.C.)-280/2023
CM APPL. 49409/2023
CM APPL. 49410/2023
CM APPL. 49412/2023

MAT.APP.(F.C.)-340/2023
CM APPL. 59282/2023

MAT.APP.(F.C.)-17/2024
CM APPL. 2062/2024

MAT.APP.(F.C.)-98/2024

MAT.APP.(F.C.)-303/2024
CM APPL. 52917/2024
CM APPL. 72192/2024
CM APPL. 8781/2025

CM APPL. 8782/2025

ADVANCE CAUSE LIST

MR SUBHASH CHANDRA BAMBI
V/s UNION BANK OF INDIA THROUGH THE STANDING
COUNSEL MR SANJIV SAGAR

ISHAN SANGHI

OTHER DETAILS OF ADVOCATES:

RINKI RANI
V/s CHINTA RAM

MUKESH ANAND, KRISHAN

OTHER DETAILS OF ADVOCATES:

MUKESH ANAND()(9810068578)(PETITIONER)

MUKESH ANAND, KRISHAN KUMAR()(9810001582)(PETITIONER)

ABHISHEK PRATAP SINGH(ABHIPRATAP786@GMAIL.COM)(9718626286)(RESPONDENT)

HIRA SINGH LAKSHAY KUMAR
V/s VIBHA SINGH

OTHER DETAILS OF ADVOCATES:

HIRA SINGH()(9911738704)(PETITIONER)

TRIPAKSHA LITIGATION(ADVOCATE@TIPAKSHA.COM)(8178803130)(PETITIONER)
VIBHA()(9430724835)(RESPONDENT)

RITA SAKLANI
V/s RAJ KUMAR SAKLANI

GITA DHINGRA, (DHCLSC), RS
MAHILA, VISHAL PATEL

OTHER DETAILS OF ADVOCATES:
MANAV KUMAR()(9810740911)(PETITIONER)

SUSHUM LATA
V/s AJAY SATYARTHI

SIDDHARTH SINGH

OTHER DETAILS OF ADVOCATES:
SIDDHARTH SINGH(ADV.SIDDHARTH.KUNTAL@GMAIL.COM)(9069069005)(PETITIONER)
AJAY SATYARTHI()()(RESPONDENT)

ATUL KUMAR BHATNAGAR
V/s MS PRATIMA

SUNIL KUMAR

OTHER DETAILS OF ADVOCATES:

SMT SMITA
V/s SH ABINASH KUMAR

ASHOK KUMAR SINGH, AJAY
KUMAR JHA

OTHER DETAILS OF ADVOCATES:
ASHOK KUMAR SINGH , SUMIT KUMAR
GAUR(SUMIT9342@GMAIL.COM)(9312306881)(PETITIONER)

VIKAS SHARMA(VIKASADV.SHARMA@GMAIL.COM)()(RESPONDENT)
AJAY KUMAR JHA(AJHA.ADV@GMAIL.COM)(9811679632)(RESPONDENT)

SMT ANITA KUMARI GIRDHARI LAL SONI
V/s RAM SINGH

OTHER DETAILS OF ADVOCATES:
G L SONI & ASSOCIATES(GLSONIADVSC@GMAIL.COM)(9910168623)(PETITIONER)

GEETA SHARMA VARUN SINGH, D ABHINAV RAO,
V/s KANCHANA RAI & ORS.
AGARWAL LAW ASSOCIATES

OTHER DETAILS OF ADVOCATES:

ALANKRITI DWIVEDI, YTHARTH
KUMAR(ALANKRITIDWIVEDI@FORESIGHTLAW.IN)(9811604378)(PETITIONER)
KANCHAN RAI(OFFICE.ABHINAVRAO@GMAIL.COM)(0)(RESPONDENT)
ARADHYA(ARADHYARAICT@GMAIL.COM)(0)(RESPONDENT)

ACHINTYA RAI(ACHINTYARAICT@GMAIL.COM)(0)(RESPONDENT)
RAJEEV(RAJEEV.SHARMA.CHEETAH@GMAIL.COM)(0)(RESPONDENT)
MAHADEV(MAHADEVI.BHAGWATI@GMAIL.COM)(0)(RESPONDENT)
APARNA(APARNAJHA@OUTLOOK.COM)(0)(RESPONDENT)

RS (RSENDLAW.OFFICE@GMAIL.COM)(0)(RESPONDENT)

D. ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(9818144867)(PETITIONER)
VARUN SINGH(VARUN.SINGH@SKVLAWOFFICES.COM)(0)(PETITIONER)

B. SHRAVANTH SHANKER(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER)
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17.03.2025

19

20

21

22

23

24

25

26

27

28

MAT.APP.(F.C.)-331/2024
WITH MAT.APP.(F.C.) 21/2025

MAT.APP.(F.C.)-21/2025
CM APPL. 2887/2025
CM APPL. 2888/2025

MAT.APP.(F.C.)-367/2024
CM APPL. 66481/2024

MAT.APP.(F.C.)-382/2024
CM APPL. 67840/2024

MAT.APP.(F.C.)-385/2024
CM APPL. 35656/2024
CM APPL. 67093/2024

MAT.APP.(F.C.)-399/2024
CM APPL. 70833/2024
CM APPL. 70834/2024

MAT.APP.(F.C.)-406/2024
CM APPL. 71514/2024

CM APPL. 75652/2024
(CM For Restoration)
CM APPL. 75653/2024
In W.P.(C)-15310/2006
(Disposed off case)

W.P.(C)-10829/2016

W.P.(C)-4981/2019

ADVANCE CAUSE LIST

ABHINAV RAO(OFFICE.ABHINAVRAO@GMAIL.COM)(0)(RESPONDENT)
()()(RESPONDENT)

MANJU ARORA
V/s SACHIN ARORA

PRABHIIT JAUHAR

OTHER DETAILS OF ADVOCATES:

PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
SACHIN(KINGSONEABLES@AYHOO.COM)(9811484848)(PETITIONER)
MANJU(ARORASACHIN75@HOTMAIL.COM)(9811460363)(PETITIONER)
SACHIN(KINGSONEABLES@AYHOO.COM)(9811484848)(RESPONDENT)

SACHIN ARORA PREETI SINGH
V/s MANJU ARORA

OTHER DETAILS OF ADVOCATES:

PREETI SINGH(PREETISIGH1324@GMAIL.COM)(9312411311)(PETITIONER)
MANJU (MANJUARORA77688@GMAIL.COM)(0)(RESPONDENT)

MANJU ARORA (MANJUUARORAA273@GMAIL.COM)(0)(RESPONDENT)

NANDANI RAJ KUMAR
V/s ARJUN KUMAR

OTHER DETAILS OF ADVOCATES:
SACHIN SHARMA(RAJKUMARADV818@GMAIL.COM)(9953154582)(PETITIONER)
R()(9958419697)(RESPONDENT)

DEEPAK SHARMA VIVEK KUMAR GAURAV
V/s RAKHI SHARMA

OTHER DETAILS OF ADVOCATES:

RAHUL KANSAL AKASH SWAMI

V/s KOMAL MITTAL

OTHER DETAILS OF ADVOCATES:
AKASH SWAMI (ADV.SWAMIAKASH@GMAIL.COM)(9354702054)(PETITIONER)
ADV K(ADVK29@GMAIL.COM)(0)(RESPONDENT)

KIRAN BALA
V/s ASHOK KUMAR

CHANDER KANT TYAGI

OTHER DETAILS OF ADVOCATES:
CHANDERKANT (LEGALTRIGON@AOL.COM)(9968239569)(PETITIONER)
ASHOK(ASHOKDESHWAL7@GMAIL.COM)(0)(RESPONDENT)

RAKESH KUMAR ZEBA KHAIR
V/s NEELAM

OTHER DETAILS OF ADVOCATES:
ZEBA KHAIR(LEGESWORLDLAWFIRM@GMAIL.COM)(9810602612)(PETITIONER)
ZEBA KHAIR (LEGESWORLDLAWFIRM@GMAIL.COM)(9810602612)(PETITIONER)
GAURAV GARG(GARG.GAURADVOCATE@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ANR MR. IRSHAD AHMAD, PRATIMA
V/s P.B.NARANG NAIN LAKRA, A.S.DATEER, MR.
AMIT ANAND, L. B. RAI

OTHER DETAILS OF ADVOCATES:

PRATIMA N. KAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
AMIT ANAND (AMITANANDADVOCATE@GMAIL.COM)(0)(RESPONDENT)

PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)

L. B. RAI(ATTORNEYLBRAI@GMAIL.COM)(9810614546)(PETITIONER)

BHUWAN CHANDRA PADMA KUMAR S
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

CHATURBHUJ RATHORE
V/s UNION OF INDIA & ORS.

ASISH NISCHAL
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29

30

31

32

33

34

35

36

37

38

W.P.(C)-5045/2019
CM APPL. 22347/2019

W.P.(C)-6578/2019
CM APPL. 27772/2019

W.P.(C)-9439/2019
CM APPL. 38832/2019

W.P.(C)-9718/2019
CM APPL. 40100/2019

W.P.(C)-13497/2019

W.P.(C)-941/2020

W.P.(C)-3075/2020
CM APPL. 10694/2020

W.P.(C)-8623/2020
CM APPL. 27786/2020

W.P.(C)-12167/2021
CM APPL. 38000/2021

W.P.(C)-2405/2023
CM APPL. 9196/2023
CM APPL. 49226/2024
CM APPL. 2518/2025

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
ASISH NISCHAL()(9811363511)(PETITIONER)

UNION OF INDIA AND ORS.
V/s SWARUP NANDKEOLYAR

ARUN BHARDWAI

OTHER DETAILS OF ADVOCATES:
ARUN BHARDWAJ()(9990290260)(PETITIONER)

BALBIR SINGH
V/s UNION OF INDIA & ORS.

M K BHARDWAJ, ANJANA GOSAIN

OTHER DETAILS OF ADVOCATES:
M K BHARDWAIJ()(9210951550)(PETITIONER)

COMMISSIONER OF POLICE AND ORS.
V/s SH. MANSA RAM

MRS. AVNISH AHLAWAT, BIPIN
KUMAR JHA

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT()(9313644636)(PETITIONER)
GOVT. OF NCT OF DELHI AND ORS.

V/s ADITYA KUMAR MISHRA

MRS. AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT()(9313964463)(PETITIONER)

MANISH KUMAR NAMDEV
V/s THE MANAGING DIRECTOR DELHI METRO RAIL
CORPORATION AND ORS.

MEENU MAINEE

OTHER DETAILS OF ADVOCATES:
MEENU MAINEE()(9810599349)(PETITIONER)

GURPREET SINGH
V/s THE CHAIRMAN, NTRO AND ORS.

H P CHAKRAVORTI

OTHER DETAILS OF ADVOCATES:
H P CHAKRAVORTI()(9891070823)(PETITIONER)

A.K.SINGH
V/s GENERAL MANAGER, NORTHERN RAILWAY & ANR

RAHUL SHARMA

OTHER DETAILS OF ADVOCATES:
RAHUL SHARMA & ABHILASHA SHRAWAT(AOR@G10.IN)(9810061495)(PETITIONER)
CHIEF PERSONAL OFFICER(CPO@NR.RAILNET.GOV.IN)(9717630600)(RESPONDENT)
CHIEF PUBLIC RELATIONS OFFICER(CPRO.NR@GMAIL.COM)(9717630006)(RESPONDENT)
NIDHI PANDEY SINGH(NIDHI2011@GMAIL.COM)(9717637085)(RESPONDENT)

COMMISSIONER OF POLICE AND ORS ZOHEB HOSSAIN, PADMA KUMAR
V/s HIRA LAL S

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
HIRALAL(HIRALAL09021967 @GMAIL.COM)(9311481669)(RESPONDENT)
PADMA KUMAR S(KUMARSPADMA@GMAIL.COM)(9899968163)(PETITIONER)

POOJA SINGH ANIMESH KUMAR, ANIMESH
V/s UNION OF INDIA, DEPARTMENT OF REVENUE & KUMAR
ORS.

OTHER DETAILS OF ADVOCATES:

ANIMESH KUAMR AND NISHANT
KUMAR(DESK@FIDUCIALEGAL.IN)(9999703460)(PETITIONER)

SONIA SHARMA(SONIASLAW@HOTMAIL.COM)(9811111993)(RESPONDENT)

K LALITH AMIT PRAKASH SHAHI, RAJESH
V/s UNION OF INDIA AND ORS. KUMAR GOGNA

OTHER DETAILS OF ADVOCATES:

AMIT P SHAHI (AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

AMIT P SHAHI AND AGRIMMA
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44

45

46

W.P.(C)-6820/2023
CM APPL. 26629/2023

W.P.(C)-7892/2023

W.P.(C)-3266/2024
CM APPL. 13454/2024
CM APPL. 13456/2024

W.P.(C)-3923/2024

W.P.(C)-4699/2024
CM APPL. 19267/2024

W.P.(C)-5759/2024
CM APPL. 23796/2024

W.P.(C)-9096/2024
CM APPL. 37240/2024

WITH W.P.(C) 9188/2024

W.P.(C)-9188/2024
CM APPL. 37554/2024
CM APPL. 37555/2024

ADVANCE CAUSE LIST

SINGH(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAHUL MISHRA(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER)
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)

UNION OF INDIA & ANR. PRATIMA NAIN LAKRA
V/s B. K. DUTTA

OTHER DETAILS OF ADVOCATES:
PRATIMA LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
MANJEET SINGH(MANJEETSINGHREEN@GMAIL.COM)(9899286492)(RESPONDENT)

SATYA PAL SINGH RITESH DHAR DUBEY, PIYUSH
V/s UNION OF INDIA & ORS. BERIWAL

OTHER DETAILS OF ADVOCATES:

SUMITA HAZARIKA (SUMITA_H@REDIFFMAIL.COM)(1140527175)(PETITIONER)
NIDDHI(NIDDHIRAMAN@GMAIL.COM, CGDA@NIC.IN)()(RESPONDENT)

PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

COUNCIL OF SCIENTIFIC AND INDUSTRIAL RESEARCH BHUVNESH SATUA, BHUVNESH
V/s MRS M. VANI SATYANARAYANA & ORS. SATUA

OTHER DETAILS OF ADVOCATES:
BHUVNESH SATIJA AND UDIT
SHARMA(BHUVNESH.SATIJA@RKSLAW.IN)(41607299)(PETITIONER)

YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148727)(RESPONDENT)
BHUVNESH SATIJA(OFFICE@RKSLAW.IN)(9899940300)(PETITIONER)

PRAMOD KUMAR KARTIK SETH, JASBIR BIDHURI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
KARTIK SETH(KARTIKSETH@CHAMBERSOFKARTIKSETH.COM)(9582031845)(PETITIONER)
VAIBHAV KALRA(V.KALRA@VIDHITTASLEGAL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SIKRI COMPANY(SIKRICO@SIKRILAW.COM)()(RESPONDENT)

JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s BHARTI SINGH

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
SACHN CHAUHAN(SACHIN.CHAUHAN30@GMAIL.COM)()(RESPONDENT)

DILIP KUMAR PRATIBHA KUMARI
V/s INDIAN COUNCIL OF AGRICULTURAL RESEARCH
(ICAR) & ORS.

OTHER DETAILS OF ADVOCATES:
PRATIBHA SINHA()(9711401792)(PETITIONER)
S K GUPTA(ADVOCATESKGUPTAOFFICE@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA & ORS. ARNAV KUMAR
V/s SHRIJ S DAVE & ORS.

OTHER DETAILS OF ADVOCATES:
ARNAV KUMAR(ARNAV@DGLAW.CO.IN)(983657406)(PETITIONER)
) S DAVE(ADVYOGESHSHARMA@YAHOO.CO.IN,)(0)(RESPONDENT)

UNION OF INDIA & ORS. ARNAV KUMAR
V/s SHRI J.P. PHOGAT

OTHER DETAILS OF ADVOCATES:
ARNAV KUMAR(ARNAV@DGLAW.CO.IN)(9873657406)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(0)(RESPONDENT)
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W.P.(C)-14219/2024

W.P.(C)-17307/2024
CM APPL. 73662/2024

CONNECTED MATTERS (ANMM)

49

50

51

52

53

54

55

LPA-462/2024
CM APPL. 33871/2024

LPA-626/2024
CM APPL. 40307/2024

LPA-627/2024
CM APPL. 40311/2024

LPA-628/2024
CM APPL. 40316/2024
CM APPL. 11553/2025

LPA-629/2024
CM APPL. 40321/2024
CM APPL. 11158/2025

LPA-630/2024
CM APPL. 40328/2024
CM APPL. 11552/2025

LPA-631/2024
CM APPL. 40415/2024

ADVANCE CAUSE LIST

UDIT PRAKASH RAI
V/s UNION OF INDIA AND ORS.

MAHESH KUMAR BHARDWAJ

OTHER DETAILS OF ADVOCATES:

M.K. BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CHANAKYASDM@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA, SARKARITEL, IOCDM(UOIDHC@GMAIL.COM,
FEEDBACK@SARKARITEL.COM, IOCDM.MHA@NIC.IN)(1123384193)(RESPONDENT)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES & ANR.
V/s AJAY KUMAR & ANR.

ANAND VARMA

OTHER DETAILS OF ADVOCATES:

ANAND VARMA(DELHIOFFICE@APTLEGAL.IN)(8527032123)(PETITIONER)

AJAY KUMAR, BAJAJ, UNION OF INDIA(AJAYBIOTECHNOLOGY@GMAIL.COM,
CHAMBERS@BAIJAJ.LAW, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI
V/s SH. KULWANT SINGH

NAZIA PARVEEN, RAJIV AGARWAL,
RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:

SANJEEV SAGAR AND NAZIA
PARVEEN(SAGARANDSAGGAR®@LIVE.COM)(9278693021)(PETITIONER)
RAJIV(RAJIVAGGL@YAHOO.COM)()(RESPONDENT)

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SH. HARISH RAM ARYA RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17 @GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s MAHESH KUMAR RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SH. RAKESH MANN RAJIV AGARWAL, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
SAGAR AND SAGAR(SAGARANDSAGAR@LIVE.COM)(0)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17 @GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SH. MAHIPAL RAJIV AGARWAL, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:

SAGAR AND SAGAR(SAGARANDSAGAR@LIVE.COM)(0)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SANDEEP KHURANA RAJIV AGARWAL, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJAN TYAGI
V/s SH. AMAN SEHRAWAT

OTHER DETAILS OF ADVOCATES:
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)
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LPA-632/2024
CM APPL. 40420/2024

LPA-633/2024
CM APPL. 40423/2024

FOR FINAL HEARING
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64

LPA-177/2022
CM APPL. 11950/2022
CM APPL. 11952/2022

LPA-84/2023
CM APPL. 5308/2023
CM APPL. 5310/2023

MAT.APP.(F.C.)-13/2020
CM APPL. 1538/2020

W.P.(C)-10499/2015

W.P.(C)-3744/2018
CM APPL. 14830/2018
CM APPL. 19805/2019

W.P.(C)-2747/2020

W.P.(C)-10056/2023
CM APPL. 38723/2023

WITH W.P.(C) 10908/2023

ADVANCE CAUSE LIST

MUNICIPAL CORPORATION OF DELHI
V/s SMT. REKHA VASHISHTH

NAZIA PARVEEN, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
RAJAN TYAGI(RAJANTYAGI17 @GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJAN TYAGI
V/s MANEESHA JUNEJA

OTHER DETAILS OF ADVOCATES:
RAJAN TYAGI(RAJANTYAGI17 @GMAIL.COM)(9958523388)(PETITIONER)

CENTRAL BOARD OF TRUSTEES THROUGH APFC
V/s GAURAV ENTERPRISES & ORS.

RAJESH KUMAR, RAJIV SHUKLA,
MANISHA CHAUDHARY

OTHER DETAILS OF ADVOCATES:
RAJESH KUMAR()(9891235156)(PETITIONER)

DELHI STATE CIVIL SUPPLIES(SMDSCSC.DELHI@NIC.IN)()(RESPONDENT)

ARUNA (MSAAAGH@GMAIL.COM)()(RESPONDENT)

GURU GOVIND SINGH GOVT HOSPITAL(MSGGSGH®@GMAIL.COM)()(RESPONDENT)
DEENDAYAL UPADHAYAY HOSPITAL(MSDDUH@YAHOO.IN)()(RESPONDENT)

GAURAV ENTERPRISES(SHUKLAW@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

DEPARTMENT OF FOOD SUPPLIES & CONSUMER AFFAIRS(CFOOD@NIC.IN)()(RESPONDENT)
RAJIV SHUKLA(SHUKLAW @GMAIL.COM)(9810110572)(RESPONDENT)

MANISHA CHAUDHARY(SERVICE@UKCA.IN)(9810727660)(PETITIONER)

DR. LAKHWINDER SINGH ASHISH DIXIT, ASHOK KUMAR
V/s IHMR AND ORS MITTAL, VJAY KUMAR

OTHER DETAILS OF ADVOCATES:
INDIAN(SDGUPTA@IIHMR.IN)()(RESPONDENT)
LAWYER(ASHISH@ASHISHDIXIT.IN)()(RESPONDENT)

ASHOK KUMAR MITTAL(LAWYERAKM@GMAIL.COM)(9811485695)(PETITIONER)
VIJAY KUMAR(VIJAYKADVOCATE@GMAIL.COM)(9810344841)(RESPONDENT)

MANISH MRINU RAHUL KUMAR, PRACHI NIRWAN
V/s DURGA MISHRA

OTHER DETAILS OF ADVOCATES:
RAHUL KUMAR()(9891478847)(PETITIONER)
PRACHI NIRWAN(NIRWAN.PRACHI@GMAIL.COM)(9811811712)(RESPONDENT)

UNION OF INDIA RUCHIR MISHRA
V/s DR. P.S. NAIN

OTHER DETAILS OF ADVOCATES:

SHRI ANIMESH KUMAR AND ORS. PRAGNYA ROUTRAY, GAURANG
V/s SECRETARY, URBAN DEVELOPMENT AND DIRECTOR [KANTH, AVNISH AHLAWAT
OF LOCAL BODIES AND ORS.

OTHER DETAILS OF ADVOCATES:
PRAGNYA ROUTRAY()(9818551955)(PETITIONER)
PRAGNYA ROUTRAY()(9818551955)(PETITIONER)

VINAY KUMAR SIDH
V/s LIEUTENANT GOVERNOR OF DELHI AND ORS.

ANUJ AGGARWAL

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL()(9891403206)(PETITIONER)
GOVT OF NCT OF DELHI & ORS.

V/s MS. NISHA & ORS.

LATIKA CHOUDHURY, RASHMI
CHOPRA

OTHER DETAILS OF ADVOCATES:
LATIKA CHOUDHURY(LATIKACHOUDHURY@GMAIL.COM)(9899194099)(PETITIONER)
RASHMI(RASHMICHOPRA6897 @GMAIL.COM)()(RESPONDENT)

59


mailto:RASHMICHOPRA6897@GMAIL.COM)()(RESPONDENT)

17.03.2025

65

66

W.P.(C)-10908/2023
CM APPL. 42263/2023

WITH W.P.(C) 10056/2023

W.P.(C)-1654/2024
CM APPL. 6808/2024

FOR DISPOSAL

67 LPA-431/2023
CM APPL. 24797/2023
68 LPA-976/2024
CM APPL. 57545/2024
69 MAT.APP.(F.C.)-242/2023
CM APPL. 42961/2023
CM APPL. 42962/2023
70  \W.P.(C)-5164/2023
CM APPL. 20116/2023
71 \W.P.(C)-7590/2023
CM APPL. 57735/2024
FOR ARGUMENT
72 LPA-585/2022

CM APPL. 44680/2022
CM APPL. 44682/2022

ADVANCE CAUSE LIST

GNCT OF DELHI & ORS. LATIKA CHOUDHURY, RASHMI
V/s KAVITA & ORS. CHOPRA

OTHER DETAILS OF ADVOCATES:
MS. LATIKA CHOUDHURY(LATIKACHOUDHURY @ GMAIL.COM)(989914099)(PETITIONER)
KAVITA PH(BABLI.JABLI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA
V/sJ. S. THAKUR AND ANR

SHASHANK GARG

OTHER DETAILS OF ADVOCATES:
SHASHANK GARG(OFFICE@SHASHANKGARG.NET)(9811526671)(PETITIONER)
PADMA KUMARS(KUMARSPADMA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

P KJAIN GINNY JETLEY RAUTRAY,
V/s VICE CHANCELLOR & ORS. JASWINDER SINGH

OTHER DETAILS OF ADVOCATES:
GINNY(GINNY@RAUTRAY.COM)()(RESPONDENT)

GINNY JETLEY RAUTRAY(GRAUTRAY@GMAIL.COM)(9811287117)(RESPONDENT)
JASWINDER SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(PETITIONER)

MS DEUTSCHE LUFTHANSA AG MANAV GILL
V/s MR NAYAN PAHWA & ORS.

OTHER DETAILS OF ADVOCATES:

SUYASH SRIVASTAVA (SUYASH.SRIVASTAVA@DSKLEGAL.COM)(9810381303)(PETITIONER)

NAMITA(NAMITA.CHOWDHARY@DLH.DE)(0)(RESPONDENT)
VEDANT(VEDANTSINGH010@GMAIL.COM)(0)(RESPONDENT)

KULDEEP AGGARWAL SUMER NATH KHANNA
V/s BHAWNA AGGARWAL

OTHER DETAILS OF ADVOCATES:
S N KHANNA(KHANNALAW@GMAIL.COM)(9811107749)(PETITIONER)
BHAWNA AGGARWAL(B.AGARWAL1539@GMAIL.COM)()(RESPONDENT)

ISHA SHARMA ANUJ AGGARWAL
V/s THE HONBLE LIEUTENANT GOVERNOR OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

PRAVEEN KUMAR SHARMA MALAYA KUMAR CHAND
V/s DELHI JAL BOARD THROUGH ITS CEO

OTHER DETAILS OF ADVOCATES:

MALAYA KUMAR CHAND(MALAYA_CHAND@YAHOO.COM)(9810570525)(PETITIONER)
MALAYA KUMAR(MALAYA_CHAND@YAHOO.COM)(9810570525)(PETITIONER)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)

SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)

MALAYA KUMAR CHAND()(9810570525)(PETITIONER)

SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT)

RAM BHOOL KABIR SAGAR GHOSH

V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
KABIR S GHOSH(KABIRSAGAR49@GMAIL.COM)(9599966048)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 05
DIVISION BENCH-VI

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON’'BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not
be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will
be granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhc@gov. inj] and court
Master (vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtld

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

vikram.224@dhc.nic.in

:-LEJI\I\//IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 FAO(OS) (COMM)-124/2021 RAJDHANI MASALA CO & ANR. ANKUR SINGHAL, ANKUR SINGHAL,
CM APPL. 32936/2021 V/s VICTORIA FOODS PRIVATE LIMITED SHIVENDRA PRATAP SINGH, ROHIT
CM APPL. 32937/2021 GANDHI

CM APPL. 37384/2021
CM APPL. 41682/2021
CM APPL. 61771/2023
CM APPL. 52777/2024

OTHER DETAILS OF ADVOCATES:

ANKUR SINGHAL(ANKURSINGHALADVOCATE@GMAIL.COM)(9811126091)(PETITIONER)
NEW RAJDHANI MASALA CO()(9818055361)(PETITIONER)

RAJDHANI MASALA CO ()(9818055361)(PETITIONER)

VICTORIA FOODS PVT LTD()(9654488174)(RESPONDENT)

ANKUR SINGHAL(ANKURSINGHALADVOCATE@GAMIL.COM)(9811126091)(PETITIONER)
ROHIT GANDHI(ADV.ROHITGANDHI@GMAIL.COM)()(RESPONDENT)

ANKUR SINGHAL(ANKURSINGHALADVOCATE@GMAIL.COM)(9811126091)(PETITIONER)
ROHIT GANDHI(ADV.ROHITGANDHI@GMAIL.COM)()(RESPONDENT)

SHIVENDRA PRATAP SINGH(SHIVENDRA@THEACMECO.COM)(9953394364)(PETITIONER)
ROHIT GANDHI(ADV.ROHITGANDHI@GMAIL.COM)()(RESPONDENT)

ADHISH SRIVASTAVA(MAIL@GANDHIPARTNERS.COM)(9818610321)(PETITIONER)
SHIVENDRA PRATAP SINGH(SHIVENDRA@THEACMECO.COM)(9953394364)(PETITIONER)
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2 RFA(COMM)-100/2024
CM APPL. 16573/2024

3 |W.P.(C)-9783/2009

4  \W.P.(C)-8070/2020
CM APPL. 26242/2020

5 W.P.(C)-2872/2021

6  |W.P.(C)-7891/2021

7 |W.P.(C)-209/2022
CM APPL. 62792/2023

8  W.P.(C)-7446/2022
CM APPL. 22702/2022

ADVANCE CAUSE LIST

M/S JAIN PLASTIC THROUGH ITS PROPRIETOR SH. ANSHUL  |LAXMI CHAND
JAIN

V/s M/S FREUDENBERG GALA HOUSEHOLD PRODUCT PVT.

LTD. AND ANR

OTHER DETAILS OF ADVOCATES:

M/S JAIN PLASTIC(ANSHULJAIN1000@GMAIL.COM)()(PETITIONER)

L C RAJPUT & ASSOCIATES(LC.RAJPUT7@GMAIL.COM)(9711062084)(PETITIONER)
M/S ARYA CANE INDUSTRY(ARYACANEINDUSTRY@HOTMAIL.COM)()(RESPONDENT)

EX HC DWARIKA PRASAD M.G.KAPOOR, ASHWANI
V/s UOI & ORS BHARDWAIJ

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR UPADHYAY MONAZIR AHSAN NIYAZI, ANKUR
V/s UNION OF INIDA & ANR. CHHIBBER

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR UPADHYAY(NIYAZI786@GMAIL.COM)(9810413706)(RESPONDENT)
MONAZIRNIYAZI(NIYAZI786@GMAIL.COM)(9810413706)(PETITIONER)

M A NIYAZI(NIYAZI786@GMAIL.COM)(9810413706)(PETITIONER)

UNION OF INIDA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
SASHSTRA SEEMA BAL(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
PANKAJ NARANG (PANKAJ.HARKAJ.HARBERT@GMAIL.COM)()(RESPONDENT)

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)

RAJEEV RANA & ORS. ANUJ AGGARWAL, NARESH
V/s THE UNION OF INDIA & ORS. KAUSHIK, SM ZULFIQAR ALAM,
NISHA PRIYA BHATIA

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL AND KANISHK
RANA(ANUJ.AGGARWAL.ADV@GMAIL.COM)(9891363718)(PETITIONER)

NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9811031792)(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(RESPONDENT)

SM ZULFIQAR ALAM(ZULFIQAR_ATIA@YAHOO.COM)(9811480141)(RESPONDENT)

NISHA PRIYA BHATIA(BHATIANISHAPRIYA@GMAIL.COM)(9810268021)(RESPONDENT)

AJAY KUMAR ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

DR NEERAJ BHARGAVA THROUGH WIFE AND PAIROKAR DR  |SHIKHA SAPRA, ROHIT BHAGAT,
SONIA PARASHAR ROHIT BHAGAT
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SHIKHA SAPRA & ABHINAV JAIN(SHIKHASAPRA@GMAIL.COM)(9818055059)(PETITIONER)
NEERAJ BHARGAVA(MAIJNBHARGAVA@GMAIL.COM)(8968545211)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

INDO TIBETAN BORDER POLICE FORCE()(24364144)(RESPONDENT)

JATIN PARASHAR(ADVOCATEROHITBHAGAT@GMAIL.COM)(9654671629)(PETITIONER)
UNION OF INDIA , TP SINGH(UOIDHC@GMAIL.COM,
ADVOCATETPSINGH@GMAIL.COM)()(RESPONDENT)

ROHIT BHAGAT(BHAGAT.LAW30@GMAIL.COM)(9654671629)(PETITIONER)

LT. COL. SHAJI JOSEPH (RETD.) ALEX JOSEPH, RAJIV MANGLIK
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

JURIS AD LITEM(ALEXJOSEPHADV@OUTLOOK.COM)(1149124628)(PETITIONER)
INDIAN ARMY(WEBMASTER.INDIANARMY @NIC.IN)()(RESPONDENT)
JSE(JSE@NIC.IN)()(RESPONDENT)

DAPNGP PENSION(DAPNGPPENSION@GMAIL.COM)()(RESPONDENT)
SPIDKDN(SPIDKDN.KERALAPOST@GMAIL.COM)()(RESPONDENT)
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DAPNG PADMA(DAPNGPADMA@GMAIL.COM)()(RESPONDENT)
DIRTIENHS(DIRTIENHS-MOD@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CDA(CDA.ALBD@NIC.IN)()(RESPONDENT)

RAJIV MANGLIK(MANGS_RAJ@YAHOO.COM)(9811775549)(PETITIONER)

9 W.P.(C)-15391/2022 MOHAN CHANDRA NAILWAL & ORS. KRISHAN KUMAR SHARMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

K.K. AND CO(KKSHARMAADVOCATE384@GMAIL.COM)(9818140429)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CRPF(DG@CRPF.GOV.IN)()(RESPONDENT)

10 |W.P.(C)-15888/2022 VIJAY KANT JHA CHETAN SWRUP
CM APPL. 49463/2022 V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

TAPAS DAS(DASTAPAS722@GMAIL.COM)(9971316453)(PETITIONER)
GREFRECORDS(BRO-GREFRECORDS@GOV.IN)()(RESPONDENT)

BORDER ROADS ORGANIZATION(BRO-DIRLEGAL@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MINISTRY OF DEFENCE (FINANCE)(PAO.GREF.CGDA@NIC.IN)(2027171634)(RESPONDENT)

11 W.P.(C)-17070/2022 G ATHENGPOU CHETAN SWRUP
CM APPL. 54087/2022 V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

TAPAS DAS(DASTAPAS722@GMAIL.COM)(9971316453)(PETITIONER)
DIRLEGAL(BRO_LEGAL@NIC.IN, DIRADMIN@NIC.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

12 W.P.(C)-17586/2022 RAJESH KUMAR ALYA VERONICA
V/s ITBP & ANR.

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
TIBETAN BORDER POLICE (DG@ITBP.GOV.IN)()(RESPONDENT)

13 W.P.(C)-10778/2023 DR JITENDRA PAL SINGH ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

14  |\W.P.(C)-11481/2023 PARMAR DILIPKUMAR SENABHAI SURENDER SINGH HOODA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
DR. SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

15 W.P.(C)-13840/2023 SHIBANI PATI HARSHVARDHAN SINGH SOAM,
CM APPL. 54648/2023 V/s UNION OF INDIA & ORS. SOUMYAIJIT PANI, SOUMYAIJIT PANI
CM APPL. 5070/2024
CM APPL. 61940/2024
CM APPL. 61941/2024

OTHER DETAILS OF ADVOCATES:

RANDEEP PUNDIR(ADV.HARSHSOAM@GMAIL.COM)(9811166299)(PETITIONER)

ARUN KUMAR(IGSTPP-JHAJJAR@CISF.GOV.IN)(9595828067)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, JSCPG_MHA@NIC.IN, FHQRS-
CONTROL@CISF.GOV.IN)(1123384193)(RESPONDENT)

CISF(ADGNORTH@CISF.GOV.IN, IGSTPP-JHAJJAR@CISF.GOV.IN)(9167873534)(RESPONDENT)
RAMESH KUMAR(RGTPPKHEDAR@GMAIL.COM)(9725669174)(RESPONDENT)

RANDEEP PUNDIR(ADV.HARSHSOAM@GMAIL.COM)(9811166299)(PETITIONER)

PP KHEDAR, UNION OF INDIA, CISF(RGTPPKHEDAR@GMAIL.COM, UOIDHC@GMAIL.COM,
ADGNORTH@CISF.GOV.IN)(1123384193)(RESPONDENT)
CISF(IGSTPP-JHAJJAR@CISF.GOV.IN, FHQRS_CONTROL@CISF.GOV.IN)()(RESPONDENT)
SOUMYAIJIT PANI(SPADV103@GMAIL.COM)(41513200)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, FHQRS-CONTROL@CISF.GOV.IN)(0)(RESPONDENT)

63


mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

17.03.2025

16

17

18

19

20

21

W.P.(C)-15226/2023

W.P.(C)-15737/2023

W.P.(C)-3878/2024
CM APPL. 67850/2024

W.P.(C)-14110/2024
CM APPL. 59017/2024

W.P.(C)-14527/2024

W.P.(C)-17788/2024
CM APPL. 12020/2025
CM APPL. 12021/2025

END OF THE BOARD MATTERS

22

FAO(OS) (COMM)-141/2023

CM APPL. 35794/2023

CM APPL. 43263/2023

CM APPL. 39713/2024

WITH FAO(OS) (COMM) 150/2023
FAO(OS) (COMM) 142/2023

ADVANCE CAUSE LIST

SOUMYAIJIT PANI(SPADV103@GMAIL.COM)(9312224025)(PETITIONER)

HITESH KUMAR SAAHILA LAMBA
V/s HIGH COURT OF DELHI

OTHER DETAILS OF ADVOCATES:
SAAHILA KAUR LAMBA(SAAHILALAMBA@GMAIL.COM)(981853010)(PETITIONER)
HIGH COURT OF DELHI(ANU@BAGAI.CO.IN)()(RESPONDENT)

VINOD RAJIV KATARIA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
RAJIV KATARIA()(9818005914)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ONKAR SINGH HEMCHAND VASHISHT, RISHABH
V/s CENTRAL INDUSTRIAL SECURITY FORCE CISF & ORS. CHARANLAL SAHU

OTHER DETAILS OF ADVOCATES:

JUS CORPORATUM LAW
OFFICES(JUSCORPORATUMALAWOFFICE@GMAIL.COM)(9311039867)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

JUS CORPORATUM LAW OFFICES(JUSCORPORATUMLAWOFFICE@GMAIL.COM)(0)(PETITIONER)

AVDHESH KUMAR GOVIL UPADHYAYA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GOVIL UPADHYAYA(YCLN.LEGAL@GMAIL.COM)(7827452749)(PETITIONER)

UNION OF INDIA, CISF(UOIDHC@GMAIL.COM, DCPRO@CISF.GOV.IN, DG@CISF.GOV.IN, KANNUR-
APSU@CISF.GOV.IN)(0)(RESPONDENT)

CISF(DIGSZ@CISF.GOV.IN)(0)(RESPONDENT)

MANOIJ S. & ORS. SAAHILA LAMBA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SAAHILA KAUR LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MAYANK SHARMA ROHIT BHAGAT
V/s UNION OF INDIA THROUGH ITS SECRETARY AND ORS.

OTHER DETAILS OF ADVOCATES:
ROHIT BHAGAT(ADVOCATEROHITBHAGAT@GMAIL.COM)(9654671629)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ROHIT BHAGAT(ADVOCATEROHITBHHAGAT@GMAIL.COM)(9654671629)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NAVEEN Listing Remarks:
V/s KENT CABLES PRIVATE LIMITED & ORS. NAGARJUNA, NINAD DOGRA AT 03:00 PM

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL (ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)

ANKUR SANGAL (ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

SWATHI (SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)

LAW CHAMBERS OF SWATHI SUKUMAR(SWATHI@SUKUMAR.IN)(9632196700)(PETITIONER)
ANKIT ARVIND(ANKIT.ARVIND@KHAITANCO.COM)()(RESPONDENT)

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)()(RESPONDENT)
ANKUR(ANKUR.SANGAL@KHAITANCO.COM)()(PETITIONER)
ANKIT(ANKIT.ARVIND@KHAITANCO.COM)()(PETITIONER)
ANKUR(ANKUR.SANGAL@KHAITANCO.COM)()(PETITIONER)

RITIK RAGHUWANSHI(RITIK.RAGHUWANSHI@SUKUMAR.IN)(9632196700)(RESPONDENT)
ANKIT(ANKIT.ARVIND@KHAITANCO.COM)()(RESPONDENT)
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RITIK RAGHUWANSHI(RITIK.RAGHUWANSHI@SUKUMAR.IN)(9632196700)(RESPONDENT)
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(PETITIONER)

23 FAO(OS) (COMM)-142/2023 KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NINAD DOGRA Listing Remarks:
CM APPL. 35806/2023 V/s KENT CABLES PRIVATE LIMITED & ORS. AT 03:00 PM

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)

NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)

24  |FAO(OS) (COMM)-150/2023 KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NINAD DOGRA  Listing Remarks:
CM APPL. 37233/2023 V/s KENT CABLES PRIVATE LIMITED & ORS. AT 03:00 PM
CM APPL. 37235/2023
CM APPL. 42290/2023
WITH FAO(OS) (COMM) 141/2023

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
KENT BHARAT (INFO@KENTBHART.COM)()(RESPONDENT)

NAVEEN NAGARJUNA(NAVEEN.NAGARJUNA@SUKUMAR.IN)()(RESPONDENT)
ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
SU KUMAR(SWATHI@SUKUMAR.IN)()(RESPONDENT)

NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)
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COURT NO. 33
DIVISION BENCH-VII

HON'BLE MR.JUSTICE CHANDRA DHARI SINGH
HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvec?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@gmail.com

cmvijaypal.dhc@aqov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
SUSPENSION OF SENTENCE
1 CRL.M.(BAIL) 264/2025 ROOP CHAND ADIT SUBRAMANIAM PUJARI (DHCLSC),

In CRL.A.-692/2023 V/s STATE OF DELHI NCT

OTHER DETAILS OF ADVOCATES:

UDAY CHAUHAN(CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BHASKAR (OFFICE.ASPCHAMBERS@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR ADMISSION

2 W.P.(C)-12764/2024 VAIBHAV JHAWAR & ORS.
CM APPL. 53161/2024 V/s INDIABULLS HOUSING FINANCIAL LIMITED &
CM APPL. 53162/2024 ORS.

MANISHA CHAUDHARY

OTHER DETAILS OF ADVOCATES:

MANISHA CHAUDHARY(SERVICE@UKCA.IN)(9810727660)(PETITIONER)
INDIABULLS HOUSING(HELPDESK@INDIABULLS.COM,
AJAIN@INDIABULLS.COM)(0)(RESPONDENT)

SAURYA, SAS HOSPITALITY PVT. LTD.(MAILTOSURYACONSTRUCTIONS@GMAIL.COM,

MAILTOSASHOSPITALITY@GMAIL.COM)(0)(RESPONDENT)
SHARAD, SAMIR(SHARAD.NAWALGARIA@GMAIL.COM,
ALBELIFASHIONS77@GMAIL.COM)(0)(RESPONDENT)

SNG FASHIONS PVT.LTD., ANUVARATH BUILDTECH LLP(SNGFASHIONS77 @GMAIL.COM,

BUILDTECA@GMAIL.COM)(0)(RESPONDENT)

DEEPAK NANDA
V/s STATE OF NCT OF DELHI & ANR.

3 W.P.(CRL)-3762/2024 SARTHAK MAGGON

OTHER DETAILS OF ADVOCATES:

ADIT SUBRAMANIAM PUJARI

ADVANCE CAUSE LIST

OTHER INFORMATION

P.S.-FIR NO. :(ALIPUR-436/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

SARTHAK MAGGON (SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) |:(BINDAPUR-7/2009)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

66

CRL.A. 513/2014 FILED BY BHAGIRATH
(DISPOSED ON : 2015-11-04 )

W.P.(CRL) 1204/2016 FILED BY DEEPAK
NANDA (DISPOSED ON : 2016-05-13 )
W.P.(CRL) 1177/2016 FILED BY BHAGIRATH
(DISPOSED ON : 2016-05-13 )

W.P.(CRL) 1868/2017 FILED BY DEEPAK
NANDA (DISPOSED ON : 2017-12-08 )
W.P.(CRL) 3217/2019 FILED BY DEEPAK
NANDA (DISPOSED ON : 2019-11-18 )
W.P.(CRL) 1229/2024 FILED BY BHAGIRATH
S/0 SH. RAJA RAM (DISPOSED ON : 2024-07-05

)
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4 W.P.(CRL)-550/2025

5 W.P.(CRL)-599/2025

AFTER NOTICE MISC. MATTERS
6 CRL.A.-239/2003

7 CRL.A.-419/2020
CRL.M.A. 14601/2022
CRL.M.A. 4139/2023
WITH CRL.L.P. 20/2021

ASHISH VOHRA
V/s STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

AMIT KUMAR (AKMRAJPUT@GMAIL.COM)(8800220251)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

DILRAJ SINGH KRISHAN KUMAR
V/s THE STATE GOVT. OF NCT OF DELHI AND
ORS.

AMIT KUMAR

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR(ADVKUMARKRISHAN@GMAIL.COM)(9810068578)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VINOD & ANR.

V/s THE STATE BIPIN, RAVINDER CHADHA

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()()

RAMAN SAHNEY, P.N. KOHLI, AKSHAY

ADVANCE CAUSE LIST

W.P.(CRL) 3452/2024 FILED BY BHAGIRATH (D.
OF HEARING : 2025-03-24 )

W.P.(CRL) 3667/2024 FILED BY BHAGIRATH (D.
OF HEARING : 2025-03-24 )

W.P.(CRL) 764/2025 FILED BY DEEPAK NANDA
(DISPOSED ON : 2025-03-05 )

P.S.-FIR NO. :(BINDAPUR-7/2009)

P.S.-FIR NO. :(MANGOLPURI-293/1986)

SAMITA BHARDWAJ
V/s THE STATE AND ORS

CHANDER MUKESH SANGWAN, VED
PAL RANA, SWATI KHANNA, MASTER
JAY KUMAR, RAVINDER KUMAR
YADAV, NITIN BANSAL, ATUL SINGH,

SAUD KHAN, RAJAT AGHNIHOTRI,
RAJENDER SINGH

OTHER DETAILS OF ADVOCATES:

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

CHANDERSANGWAN(CMSANGWAN.ADVOCATE@GMAIL.COM)(9910372388)(PETITIONER) |:(VASANT KUNJ SOUTH-121/2013)

C M SANGWAN AND
ASSOCIATES(CMSANGWAN.ADVOCATE@GMAIL.COM)(9910372388)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
V.P.RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TANVEER AHMED (TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)

NITESH BHARDWAJ (MR.NITESH.BHARDWAJ@GMAIL.COM)()(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
MASTER JAY KUMAR(JAY.4665@GMAIL.COM)(9716604760)(PETITIONER)

RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)

NITIN BANSAL(NITINBANSAL0223@GMAIL.COM)(9899521200)(PETITIONER)

ATUL SINGH(ADVDRATUL@GMAIL.COM)(9818786161)(PETITIONER)

SAUD KHAN(SAUDKLAW@GMAIL.COM)(9711676006)(PETITIONER)

RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(RESPONDENT)
ATUL SINGH(ADVDRATUL@GMAIL.COM)(9818786161)(PETITIONER)

RAJENDER SINGH(CHRAJENDERSINGH42@GMAIL.COM)(9810827672)(RESPONDENT)
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BAIL APPLN. 700/2014 FILED BY PRADEEP
KUMAR (DISPOSED ON : 2014-07-07 )

BAIL APPLN. 1026/2014 FILED BY PURSHOTAM
RANA (DISPOSED ON : 2014-07-02 )

BAIL APPLN. 1290/2015 FILED BY BALJEET
SINGH (DISPOSED ON : 2015-07-03 )

BAIL APPLN. 415/2015 FILED BY NITESH
BHARDWAJ (DISPOSED ON : 2016-08-01 )
BAIL APPLN. 1100/2015 FILED BY BALJEET
SINGH (DISPOSED ON : 2015-06-03 )

BAIL APPLN. 1572/2016 FILED BY BALJEET
(DISPOSED ON : 2016-08-04 )

BAIL APPLN. 2283/2016 FILED BY PURSHOTAM
RANA (DISPOSED ON : 2016-11-15 )

BAIL APPLN. 2628/2016 FILED BY RAKESH @
NANHE (DISPOSED ON : 2016-12-21)

BAIL APPLN. 938/2017 FILED BY RAKESH @
NANHE (DISPOSED ON : 2017-05-19 )

BAIL APPLN. 2512/2017 FILED BY AMIT MANN
@ BHOLA (DISPOSED ON : 2018-04-05 )

BAIL APPLN. 965/2018 FILED BY BALJEET
SINGH (DISPOSED ON : 2018-05-03 )

BAIL APPLN. 337/2018 FILED BY PURSHOTAM
RANA (DISPOSED ON : 2018-02-27 )

CRL.M.C. 2699/2018 FILED BY AMIT MANN @
BHOLA (DISPOSED ON : 2018-05-18 )

BAIL APPLN. 2686/2018 FILED BY AMIT MANN
@ BHOLA (DISPOSED ON : 2018-12-19 )
CRL.M.C. 2799/2018 FILED BY AMIT MANN@
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8

9

10

CRL.L.P.-20/2021
WITH CRL.A. 419/2020

CRL.M.(BAIL) 1459/2024
In CRL.A.-816/2024

CRL.A.-933/2024

STATE ASHISH DUTTA, RAVINDER KUMAR
YADAV, RAJAT AGHNIHOTRI, RAJENDER
SINGH, HEMANT GULATI, DIWAS

V/s RAKESH @NANHA & ORS.

KUMAR

OTHER DETAILS OF ADVOCATES:
ASHISHDUTTA(ADUTT18@GMAIL.COM)(9811180280)(PETITIONER)
ASHISH DUTTA(ADUTT18@GMAIL.COM)(9811180280)(PETITIONER)
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(RESPONDENT)

RAJAT AGHNIHOTRI(RAJATAGNIHOTRI@GMAIL.COM)(9873624672)(RESPONDENT)
RAJENDER SINGH(CHRAJENDERSINGH42@GMAIL.COM)(9810827672)(RESPONDENT)
RAJENDER SINGH(CHRAJENDERSINGH42@GMAIL.COM)(9810827672)(RESPONDENT)

HEMANT GULATI(HEMANTGULATI9@GMAIL.COM)(9999995979)(RESPONDENT)
HEMANT GULATI(HEMANTGULATI9@GMAIL.COM)(9999995979)(RESPONDENT)
DIWAS KUMAR(ADVDIWAS03@GMAIL.COM)(7678600320)(PETITIONER)

ASHRAF RAIN ANWESH MADHUKAR
V/s THE STATE (GOVT. OF NCT), DELHI

OTHER DETAILS OF ADVOCATES:
ASHRAF RAIN (NIRWAN.PRACHI@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BASHIR AHMAD BHAT JAWAHAR RAJA
V/s NATIONAL INVESTIGATING AGENCY

OTHER DETAILS OF ADVOCATES:
JAWAHA RAJA(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810639608)(PETITIONER)
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ADVANCE CAUSE LIST

BHOLA (DISPOSED ON : 2018-05-29 )
CRL.M.C. 411/2019 FILED BY RAKESH @
NANHE (DISPOSED ON : 2019-01-25 )

BAIL APPLN. 1594/2018 FILED BY AMIT MANN
@ BHOLA (DISPOSED ON : 2018-09-11 )

BAIL APPLN. 643/2019 FILED BY AMIT MANN
@ BHOLA (DISPOSED ON : 2019-04-26 )

BAIL APPLN. 1892/2019 FILED BY BALJEET
SINGH (DISPOSED ON : 2019-08-27 )

BAIL APPLN. 1969/2019 FILED BY RAKESH @
NANHA (DISPOSED ON : 2019-11-07 )

BAIL APPLN. 2178/2019 FILED BY RAKESH @
NANHA (DISPOSED ON : 2019-09-06 )
W.P.(CRL) 1281/2019 FILED BY RAKESH @
NANHE (DISPOSED ON : 2019-07-08 )
CRL.M.C. 2099/2019 FILED BY RAKESH @
NANHE (DISPOSED ON : 2019-04-22 )

BAIL APPLN. 1471/2019 FILED BY BALJEET
SINGH (DISPOSED ON : 2019-06-26 )

CRL.A. 19/2021 FILED BY HITESH BHARDWAJ
(DISPOSED ON : 2023-01-31 )

P.S.-FIR NO. :(VASANT KUNJ SOUTH-121/2013)

P.S.-FIR NO. :(VASANT KUNJ SOUTH-271/2018)

P.S.-FIR NO. :(ASHOK VIHAR-465/2019)

Listing Remarks:
AT 03:30 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-10/2017)

W.P.(CRL) 2707/2018 FILED BY NAVAL
KISHORE KAPOOR (DISPOSED ON : 2018-09-11
)

CRL.A. 768/2018 FILED BY ZAHOOR AHMAD
SHAH WATALI (DISPOSED ON : 2018-09-13 )
CRL.A. 615/2019 FILED BY NAVAL KISHORE
KAPOOR (DISPOSED ON : 2019-05-28 )

CRL.A. 2/2020 FILED BY NAVAL KISHORE
KAPOOR (D. OF HEARING : 2025-03-06 )

CRL.A. 369/2022 FILED BY MASARAT ALAM
BHAT (D. OF HEARING : 2025-04-03 )

W.P.(CRL) 2321/2022 FILED BY ALTAF AHMAD
SHAH (DISPOSED ON : 2022-10-03 )

CRL.A. 27/2023 FILED BY SHABIR AHMED SHAH
(DISPOSED ON : 2023-01-09 )

CRL.A. 118/2023 FILED BY NAYEEM AHMAD
KHAN (D. OF HEARING : 2025-01-13 )
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12

CRL.A.-1087/2024

CRL.A.-100/2025

ARSALAN FEROZE AHENGER
V/s NATIONAL INVESTIGATION AGENCY

AKASH SACHAN, AKASH SACHAN

OTHER DETAILS OF ADVOCATES:

SIDDHARTH SATIJA(SIDDHARTHSATIJA@GMAIL.COM)(9810633219)(PETITIONER)
NIA(INFO.NIA@GOV.IN)(0)(RESPONDENT)

AKASH SACHAN (AKASHSCHN@GMAIL.COM)(8448363609)(PETITIONER)

A.S. ISMAIL A NOWFAL
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
A. NOWFAL (NOWFALADVOCATE@GMAIL.COM)(9994148482)(PETITIONER)
NIA (INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

CRL.A. 276/2023 FILED BY ZAHOOR AHMAD
SHAH WATALI (D. OF HEARING : 2025-04-03 )
CRL.A. 600/2023 FILED BY SHABIR AHMED
SHAH (D. OF HEARING : 2025-04-25 )

CRL.A. 379/2023 FILED BY NAYEEM AHMAD
KHAN (D. OF HEARING : 2025-04-03 )

CRL.A. 478/2023 FILED BY NAYEEM AHMAD
KHAN (DISPOSED ON : 2024-12-19)

CRL.A. 436/2023 FILED BY STATE (NATIONAL
INVESTIGATION AGENCY) (D. OF HEARING :
2025-05-08 )

W.P.(CRL) 363/2024 FILED BY MOHAMMAD
YASIN MALIK (DISPOSED ON : 2024-02-14 )
W.P.(CRL) 3510/2024 FILED BY MOHAMMAD
YASIN MALIK (D. OF HEARING : 2025-04-16 )
W.P.(CRL) 3651/2024 FILED BY SHABBIR SHAH
(D. OF HEARING : 2025-05-22)

CRL.A. 1154/2024 FILED BY MEHRAJUDDIN
KALWAL (D. OF HEARING : 2025-04-23 )
CRL.REV.P. 1374/2024 FILED BY STATE
(THROUGH DIRECTOR GENERAL, PRISONS) (D.
OF HEARING : 2025-04-25 )

W.P.(CRL) 233/2025 FILED BY ABDUL RASHID
SHEIKH (DISPOSED ON : 2025-02-24 )

CRL.A. 299/2025 FILED BY ABDUL RASHID
SHEIKH (D. OF HEARING : 2025-03-12)

P.S.-FIR NO. :(NIA-10/2017)

P.S.-FIR NO. :(NIA-32/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
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W.P.(C)-11721/2018
CM APPL. 3433/2020
WITH W.P.(C) 11723/2018

GODAVARI CORPORATION PVT. LTD. AND ORS. |SAKET SIKRI, VIKALP MUDGAL, ASA

V/s EDELWEISS ASSET RECONSTRUCTION LEGAL SERVICES LLP, DHAVAL

COMPANY LIMITED AND ORS. MEHROTRA, KHAITAN KHAITAN, RP
AGRAWAL & CO, ADITYA MADAN &
ASSOCIATES, KV GIRISH

OTHER DETAILS OF ADVOCATES:
SAKET SIKRI()(9311331807)(PETITIONER)
VIKALP MUDGAL()(9311331807)(PETITIONER)
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ADVANCE CAUSE LIST

PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)



17.03.2025

14  |\W.P.(C)-11723/2018
CM APPL. 3434/2020
CM APPL. 49664/2022
CM APPL. 65704/2024

15 |W.P.(C)-12001/2018

CONNECTED MATTERS (ANMM)

16 CRL.A.-849/2024
WITH CRL.A. 960/2024
CRL.A. 963/2024

ZENITH BIRLA (INDIA) LTD.
V/s EDELWEISS ASSET RECONSTRUCATION
COMPANY LIMITED AND ORS.

GIRISH

OTHER DETAILS OF ADVOCATES:

ANJU JAIN()(9891966005)(PETITIONER)

ANJU JAIN()(9891966005)(PETITIONER)

ANUJ JAIN(CANPISCE@GMAIL.COM,
NITESHACHAR@GMAIL.COM)(9891966005)(PETITIONER)
VIJAY(VIJAYKADVOCATE@GMAIL.COM, ADVOCATEANKURGOEL@GMAIL.COM,
OFFICE@RPALAW.ORG)()(RESPONDENT)

SARASWAT BANK(CUSTOMERSUPPORT@SARASWATBANK.COM,
INFO@BIRLAINTERNATIONAL.NET)()(RESPONDENT)

UCO BANK(CUSTOMERCARE.CALCUTTA@UCOBANK.CO.IN,
HELPDESK@SBICAPTRUSTEE.COM)()(RESPONDENT)

DESAI ASSOCIATES(HR@DESAIASSOCIATES.IN)()(RESPONDENT)
ASA(ASA@ASALEGAL.IN, DELHI@KHAITANCO.COM,
USHASINGHANDASSOCIATES@GMAIL.COM)()(RESPONDENT)
INNOVATUSLAW(CONTACT@INNOVATUSLAW.IN, AAKASH@INNOVATUSLAW.IN,
CARE@PNB.CO.IN)()(RESPONDENT)

ANJU JAIN(HITESHSACHAR@GMAIL.COM,
CANPISCE@GMAIL.COM)(9891966005)(PETITIONER)

ASA LEGAL(ASA@ASALEGAL.IN, DELHI@KHAITANCO.COM,)(0)(RESPONDENT)

PUNJAB AND SIND BANK SEEMA GUPAT
V/s SH. HARISH BHASIN AND ORS.

OTHER DETAILS OF ADVOCATES:
SEEMA GUPAT()(9810277083)(PETITIONER)

ABDUL WAHID SAIT @ NAVEED
V/s NATIONAL INVESTIGATION AGENCY

SAIPAN DASTGIR SHAIKH

OTHER DETAILS OF ADVOCATES:
SHAIKH SAIPAN (ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)
NIA (INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ANJU JAIN, HITESH SACHAR, ASA LEGAL
SERVICES LLP, DHAVAL MEHROTRA,
KHAITAN & KHAITAN, R P AGRAWAL &
CO, ADITYA MADAN & ASSOCIATES, KV

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )



17.03.2025
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CRL.A.-960/2024

SHAHID NASIR SUDHANSHU TEWARI
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
TALHA ABDUL RAHMAN(OFFICEOFTALHA@GMAIL.COM)(8130500766)(PETITIONER)
NEEL KAMAL(NEEL.KAMAL.NIA@GOV.IN)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE



17.03.2025

73

ADVANCE CAUSE LIST

MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NI1A-14/2022)
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CRL.A.-963/2024

MOHAMMED FAROOQ REHMAN SUDHANSHU TEWARI
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
TALHA ABDUL RAHMAN(OFFICEOFTALHA@GMAIL.COM)(8130500766)(PETITIONER)

74

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
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CRL.A.-922/2024
WITH CRL.A. 950/2024
CRL.A. 1144/2024
CRL.A. 947/2024

MOHAMED ALI JINNAH A NOWFAL
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
A.NOWFAL (NOWFALADVOCATE@GMAIL.COM)(9994148482)(PETITIONER)
NATIONAL INVESTIGATING AGENCY (INFO.NIA@GOV.IN)(0)(RESPONDENT)

75

ADVANCE CAUSE LIST

(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12)

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
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CRL.A.-1144/2024

ANIS AHMED
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:

KARTIK VENU (OFFICE.KARTIKVENU@GMAIL.COM)(9650560472)(PETITIONER)

NIA(INFO.NIA@GOV.IN)(0)(RESPONDENT)
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KARTIK VENU

ADVANCE CAUSE LIST

OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )
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ADVANCE CAUSE LIST

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)
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CRL.A.-947/2024

JASEER K P @ BABU
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:

SHAIKH SAIP[AN(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)

NIA(INFO.NIA@GOV.IN)(0)(RESPONDENT)
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SAIPAN DASTGIR SHAIKH

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )
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CRL.A.-950/2024

IBRAHIM PUTHANATHANI
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:

KARTIK VENU (OFFICE.KARTIKVENU@GMAIL.COM)(9650560472)(PETITIONER)

NIA (INFO.NIA@GOV.IN)(0)(RESPONDENT)
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KARTIK VENU

ADVANCE CAUSE LIST

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12)

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )
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CRL.A.-1011/2024
CRL.M.A. 32906/2024

AQUIL AHMED
V/s NATIONAL INVESTIGATION AGENCY
THROUGH THE CHIEF INVESTIGATING OFFICER

OTHER DETAILS OF ADVOCATES:
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SAIPAN DASTGIR SHAIKH

NATIONAL INVESTIGATING AGENCY (INFO.NIA@GOV.IN)(0)(RESPONDENT)

80

ADVANCE CAUSE LIST

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )
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ADVANCE CAUSE LIST

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17)

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)
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CRL.A.-1164/2024
WITH CRL.A. 1195/2024

WASEEM AHMAD @ BABLU SAIPAN DASTGIR SHAIKH
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
SAIFAN SHAIKH(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)
NATIONAL INVESTIGATION AGENCY(INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )
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CRL.A.-1195/2024

SHAFEER K.P. ABDUL SHUKOOR MUNDAMBRA
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:
ABDUL SHUKOOR(ADVOCATESHUKOOR@GMAIL.COM)(0)(PETITIONER)
NATIONAL INVESTIGATION AGENCY(INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12)

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17

)
CRL.A. 947/2024 FILED BY JASEER K P @ BABU
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CRL.A.-1197/2024
CRL.M.(BAIL) 2221/2024

YASIR HASAN @ YASIR ARAFAT @ YASIR
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:

SHAIKH SAIPAN (ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)

SAIPAN DASTGIR SHAIKH

SHAIKH(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)

NIA (INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIA-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13 )

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )
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ADVANCE CAUSE LIST

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12 )

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)
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CRL.A.-32/2025

E M ABDUL RAHIMAN
V/s NATIONAL INVESTIGATION AGENCY

OTHER DETAILS OF ADVOCATES:

SHAIKH SAIPAN(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)

NIA(INFO.NIA@GOV.IN)(0)(RESPONDENT)
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ABDUL SHUKOOR MUNDAMBRA

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N1A-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER
E THROUGH HIS SON AMAL THAHSEEN
(DISPOSED ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13)

CRL.A. 278/2023 FILED BY IBRAIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-04-24 )

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED
ON : 2024-01-25 )

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF
HEARING : 2025-04-29 )

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED
ON : 2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT
@ NAVEED (D. OF HEARING : 2025-03-17 )
CRL.A. 873/2024 FILED BY A. S. ISMAIL
(DISPOSED ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI
JINNAH (D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17
)

CRL.A. 947/2024 FILED BY JASEER K P @ BABU
(D. OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED
FAROOQ REHMAN (D. OF HEARING : 2025-03-
17)

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D.
OF HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD
@ BABLU (D. OF HEARING : 2025-03-17 )
CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D.
OF HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @
YASIR ARAFAT @ YASIR (D. OF HEARING :
2025-03-17))
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FOR FINAL HEARING

28  |CRL.L.P.-137/2021
WITH CRL.L.P. 138/2021
CRL.L.P. 139/2021
CRL.L.P. 140/2021

29 CRL.L.P.-138/2021

30 |CRL.L.P.-139/2021

31 CRL.L.P.-140/2021

32 \W.P.(CRL)-937/2021

MR PRADEEP AGGARWAL
V/s M/S CATMOSS RETAIL PVT LTD AND ORS.

ANKIT JAIN, AAROHI MIKKILINENI

OTHER DETAILS OF ADVOCATES:

ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(PETITIONER)

M/S CATMOSS RETAIL PVT LTD(CATMOSSKIDSWEAR@YAHOO.COM)()(RESPONDENT)
AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(PETITIONER)

MR PRADEEP AGGARWAL HUF ANKIT JAIN, AAROHI MIKKILINENI
V/s M/S CATMOSS RETAIL PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(PETITIONER)

M/S CATMOSS RETAIL PVT LTD(CATMOSSKIDSWEAR@YAHOO.COM)()(RESPONDENT)
AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(PETITIONER)

MR PRADEEP AGGARWAL HUF ANKIT JAIN, AAROHI MIKKILINENI
V/s M/S CATMOSS RETAIL PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(PETITIONER)

M/S CATMOSS RETAIL PVT LTD(CATMOSSKIDSWEAR@YAHOO.COM)()(RESPONDENT)
AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(RESPONDENT)

MR PRADEEP AGGARWAL ANKIT JAIN, AAROHI MIKKILINENI
V/s M/S CATMOSS RETAIL PVT LTD AND ORS.

OTHER DETAILS OF ADVOCATES:

M/S CATMOSS RETAIL PVT LTD(CATMOSSKIDSWEAR@YAHOO.COM)()(PETITIONER)
ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(PETITIONER)

M/S CATMOSS RETAIL PVT LTD(CATMOSSKIDSWEAR@YAHOO.COM)()(RESPONDENT)
AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(RESPONDENT)

MS LUCKY SATIA RAHUL RAHEJA
V/s UNION OF INDIA THROUGH ITS SECRETARY,

MINISTRY OF FINANCE, DEPARTMENT OF

REVENUE, CENTRAL ECONOMIC INTELLIGENCE

BUREAU & ANR.

OTHER DETAILS OF ADVOCATES:

MS LUCKY SATIJA(RAHEJASLAWFIRM@GMAIL.COM)()(RESPONDENT)

MS LUCKY SATIJA(RAHEJASLAWFIRM@GMAIL.COM)()(RESPONDENT)
RAHULRAHEJA(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(PETITIONER)
RAHEJA™ LAW FIRM(RAHEJASLAEFIRM@GMAIL.COM)(9811216445)(PETITIONER)
MOHAMMEDMUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)()(RESPONDENT)
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CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

W.P.(CRL) 5/2025 FILED BY SHAHID NASIR (D.
OF HEARING : 2025-03-21)

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED
SHAKIF (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

CRL.A. 287/2025 FILED BY O.M.A. SALAM (D.
OF HEARING : 2025-05-06 )

CRL.M.C. 1749/2025 FILED BY P KOYA (D. OF
HEARING : 2025-03-12)

CRL.A. 304/2025 FILED BY A.S. ISMAIL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(NIA-14/2022)


mailto:MOHAMMEDMUQEEM@GMAIL.COM)()(RESPONDENT)

17.03.2025

FOR FINAL HEARING (CONNECTED)

33 |W.P.(C)-13457/2019
CM APPL. 39304/2024

34 \W.P.(C)-13468/2019

35 W.P.(C)-13469/2019
CM APPL. 28229/2020

36 |W.P.(C)-13471/2019
CM APPL. 1483/2023

37  |W.P.(CRL)-3522/2019
CRL.M.A. 147/2020
CRL.M.A. 6521/2020
CRL.M.A. 3809/2023
WITH W.P.(CRL) 3539/2019
W.P.(CRL) 414/2020
W.P.(CRL) 472/2020
W.P.(CRL) 575/2020

38  |W.P.(CRL)-3539/2019

39  W.P.(CRL)-414/2020

RIZWAN TARIQ KHAN, PRITISH SABHARWAL,

V/s UNION OF INDIA AND ORS. FUZAIL AHMAD AYYUBI, RIZWAN

OTHER DETAILS OF ADVOCATES:
TARIQ KHAN()(9999663628)(PETITIONER)
RIZWAN (RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER)

MANOJ DHIRYAN MUHAMMAD UMAR KHAN
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
MUHAMMAD UMAR KHAN()(9971412021)(PETITIONER)

ANSHU KAPOOR BILAL ANWAR KHAN
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

BILAL ANWAR KHAN()(981003756)(PETITIONER)

BILAL ANWAR KHAN(CHAMBER.BILAL@GMAIL.COM)(9811003756)(PETITIONER)
BILALKHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(PETITIONER)
CENTRAL GOVT STANDING COUNSEL(CGSC461@GMAIL.COM)()(RESPONDENT)

VAIBHAV MISHRA AND ORS. NANITA SHARMA, FUZAIL AHMAD
V/s UNION OF INDIA AND ORS. AYYUBI

OTHER DETAILS OF ADVOCATES:

NANITA SHARMA()(9891991917)(PETITIONER)

NANITA SHARMA(NANITA.2001S@GMAIL.COM)(9891740173)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
AHLUWALIA PAL(AHLUWALIAPAL@GMAIL.COM,
ADV.RAJATNAIR@GMAIL.COM)()(RESPONDENT)

NABILA HASAN & ORS SNEHA MUKHERIJEE, DHRUV PANDE

V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:

SNEHA MUKHERJEE()(9999602308)(PETITIONER)

SNEHA MUKHERJEE()(9999602308)(PETITIONER)

SNEHA MUKHERJEE(SNEHA@HRLN.ORG)(9999602308)(PETITIONER)

MOHD MOUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

CHAITAINYA
GOSAIN(CRIMINALSTANDINGCOUNSEL@GMAIL.COM)(9999981270)(RESPONDENT)
RAJAT NAIR(OFFICE.RAJATNAIR@GMAIL.COM)()(PETITIONER)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

BAHADUR ABBAS NAQVI & ORS. MEHMOOD PRACHA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MEHMOOD PRACHA()(8447852231)(PETITIONER)

MD. MINHAJUDDIN MOHD. AMAN KHAN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MOHD. AMAN KHAN()(8010275927)(PETITIONER)
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40

41

W.P.(CRL)-472/2020
CRL.M.A. 5667/2020

W.P.(CRL)-575/2020

SHAYAAN MUIJEEB MS. NABILA HASAN, FUZAIL AHMAD
V/s STATE & ORS. AYYUBI, DHRUV PANDE

OTHER DETAILS OF ADVOCATES:

MS. NABILA HASAN()(9911626645)(PETITIONER)

MS. NABILA HASAN()(9916266451)(PETITIONER)

DHRUV PANDE(DHRUVPANDE94@GMAIL.COM)(9910165010)(RESPONDENT)

MD MUSTAFA MS. NABILA HASAN, ANIL SONI, RAJESH
V/s STATE & ORS. GOGNA, DHRUV PANDE

OTHER DETAILS OF ADVOCATES:
MS. NABILA HASAN()(9911626645)(PETITIONER)
DHRUV PANDE(DHRUVPANDE94@GMAIL.COM)(9910165010)(RESPONDENT)
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COURT NO. 42

ADVANCE CAUSE LIST

HON’'BLE MS. JUSTICE PRATHIBA M.SINGH

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application

Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone

Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days

from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

ITEM
NUMBE |CASE NUMBER
R

FOR FINAL HEARING

1 W.P.(C)-16659/2022
CM APPL. 52510/2022

PARTY NAME ADVOCATE NAME OTHER INFORMATION

SARWAR RAZA SOUMYA KUMAR, LEXORBIS PART HEARD
V/s OMBUDSMAN RESERVE
BANK OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SOUMYA
KUMAR(KUMARSOUMYAA@GMAIL.COM)(8586873399)(PETITIONER)
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
OM BHUSHAN(CRPC@RBI.ORG.IN)()(RESPONDENT)

CITI BANK(INDIA.CEO@CITI.COM)()(RESPONDENT)

()()(RESPONDENT)
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17.03.2025

COURT NO. 33
HON’BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvec?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
PART-HEARD MATTERS
1 C.R.P.-53/2019 SHRI ANIL MEHRA & HARKIRAT
CM APPL. 8679/2019 ANR. SAWHNEY

V/s KUSUM DEVI & ANR.

OTHER DETAILS OF ADVOCATES:
HARKIRAT
SAWHNEY()(9818755731)(PETITIONER)
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OTHER INFORMATION
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17.03.2025 ADVANCE CAUSE LIST

NOTE:
IN

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

“"THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES

ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR

“COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE

“NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR

“PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

THE
CONVENIENCE OF THE HON’'BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.
NOTE:
TO VIDEO CONFERENCING RULES 2021.”
NOTE:
BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING.”
NOTE:
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”
NOTE: IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER: -
(a) “FRESH MATTERS AND APPLICATIONS;
(b) “FOR ADMISSION” MATTERS;
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.
CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM
NUMBE
R

FOR ADM
1

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

ISSION

W.P.(C)-15601/2024 VIJAY BISHNOI RAMNEEK MISHRA, SHLOK CHANDRA, Listing Remarks:

CM APPL. 65495/2024 V/s COMPETITION COMMISSION OF INDIA |SHLOK CHANDRA SPECIALLY DIRECTED MATTERS
CM APPL. 65497/2024 & ORS.

CM APPL. 5696/2025

OTHER DETAILS OF ADVOCATES:

SANJIV KUMAR SAXENA AND RAMNEEK
MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(9811945115)(PETITIONER)
SAXSONS LAW, CCI, CCI(SAXSONSLAWCO@GMAIL.COM, SECY@CCI.GOV.IN, CCI-
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2 W.P.(C)-15907/2024
CM APPL. 66782/2024
WITH W.P.(C) 15914/2024

3 W.P.(C)-15914/2024
CM APPL. 66790/2024

4 CM APPL. 6873/2025
In W.P.(C)-17594/2024

AFTER NOTICE MISC. MATTERS

5  W.P.(C)-670/2006
CM APPL. 7270/2019
CM APPL. 5233/2025
WITH W.P.(C) 5202/2010

6 W.P.(C)-6640/2007
CM APPL. 12526/2007

7  W.P.(C)-675/2008

8  W.P.(C)-1071/2014
CM APPL. 2204/2014

ADVANCE CAUSE LIST

CHAIRMAN@NIC.IN)(0)(RESPONDENT)

SHLOK
CHANDRA(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(9999670588)(PETITIONE
R)

RAMNEEK MISHRA(RAMNEEKS87MISHRA@GMAIL.COM)(0)(RESPONDENT)

SHLOK CHANDRA(SHLOKCHANDRA@GMAIL.COM)(9999670588)(PETITIONER)

NIRMAL BHARTIA SCHOOL ARJUN GARG Listing Remarks:
V/s DIRECTOR OF EDUCATION & ANR. ADMISSION MATTERS

OTHER DETAILS OF ADVOCATES:

ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SUBHASH PANDEY(SUBHASHPANDEY29@YAHOO.COM)(9877306773)(RESPONDENT)

NIRMAL BHARTIA SCHOOL ARJUN GARG Listing Remarks:
V/s DIRECTOR OF EDUCATION & ANR. ADMISSION MATTER

OTHER DETAILS OF ADVOCATES:

ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(PETITIONER)
DIRECTORATE OF EDUCATION, NEERJA SHARMA(DIREDU@NIC.IN,
NEERAJAINDIA@GMAIL.COM)(9717412397)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PRABODH KUMAR SHARMA RISHABH SHARMA, PREETI GOEL Listing Remarks:

V/s NATIONAL HIGHWAY AND ADMISSIONS MATTER
INFRASTRUCTURE DEVELOPMENT

CORPORATION LTD & ANR.

OTHER DETAILS OF ADVOCATES:
RISHAB
SHRAMA(RISHABHSHARMA.CHAMBERS@GMAIL.COM)(9811840695)(PETITIONER)
NHI, RUCHIRA, SECY ROAD, SK OFFICE(MD@NHIDCL.COM,
RUCHIRA@CHAMBERSOFRG.COM, SECY-ROAD@NIC.IN,
ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RISHABH
SHARMA(RISHABHSHARMA.CHAMBERS@GMAIL.COM)(9811840695)(PETITIONER)
PREETI GOEL(MSPREETIGOEL@GMAIL.COM)(0)(RESPONDENT)

PREETI GOEL(PREETIBISHOP@GMAIL.COM)(9821761687)(RESPONDENT)

JAGDISH SINGH DR.SURAT SINGH, ANSHU MAHAIJAN,
V/s INDIAN AIRLINES & ORS. MR.LALIT BHASIN, CHAYA BUDHIRAJA,
RAJESHWARI SHUKLA, ANANYA MARWAH

OTHER DETAILS OF ADVOCATES:
ANSHU MAHAJAN()(9811164848)(PETITIONER)
ANANYA MARWAH(ANANYAMARWAH®GMAIL.COM)(9810520379)(PETITIONER)

AMIT ROY & ANR. MR.R.V.SINHA, SAURABH BHASIN,
V/s DISTRICT & SESSIONS JUDGE DELHI &  JATINDER KUMAR, AVNISH AHLAWAT
ORS.

OTHER DETAILS OF ADVOCATES:
JATINDER KUMAR(LEAGAL.ASSOCIATE1@GMAIL.COM)(9990905130)(PETITIONER)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)

DR.J.P.BANERJEE MR.S.GANESH, ANITA ABRAHAM, NAVEEN Listing Remarks:
V/s CANARA BANK R NATH, S SHEKHAR & ASSOCIATES, HETU FINAL HEARING
ARORA SETHI

OTHER DETAILS OF ADVOCATES:
HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(RESPONDENT)

R.K. JINDAL MOTISH K. SINGH, PADMA KUMAR, K C
V/s TRIBAL COOPERATIVE MARKETING AGGARWAL
DEVELOPMENT FEDERATION OF INDIA LTD

OTHER DETAILS OF ADVOCATES:
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10

11

12

13

14

15

16

17

18

19

W.P.(C)-3696/2016
CM APPL. 15786/2016

W.P.(C)-8217/2016

W.P.(C)-829/2017

CM APPL. 3792/2017
CM APPL. 21581/2017

W.P.(C)-6985/2017

W.P.(C)-7731/2017

W.P.(C)-3819/2018

W.P.(C)-7115/2018

W.P.(C)-7396/2018
CM APPL. 33192/2024

W.P.(C)-11897/2018

W.P.(C)-1927/2019

WITH W.P.(C) 5016/2019

W.P.(C)-5016/2019

NEETU

V/s INDIRA GANDHI DELHI TECHNICAL
UNIVERSITY FOR WOMEN (IGDTUW) AND
ORS

OTHER DETAILS OF ADVOCATES:

G.S. SODHI
V/s NTPC LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

SHAHEED RAJPAL DAV PUBLIC SCHOOL
V/s KAMLESH AND ANR

OTHER DETAILS OF ADVOCATES:

PUSHPA SAH
V/s THE AIR FORCE SR SEC SCHOOL AND
ORS

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

ABINASH K MISHRA, M D FARMAN Listing Remarks:

FINAL ARGUMENTS

RAJ KISHOR CHOUDHARY, BHARAT
SANGAL

LAKHOTIA AND ASSOCIATES, DRK C
RAKESH & ASSOCIATES, J C VASHISTA,
ANUJ AGGARWAL

Listing Remarks:
FINAL HEARING

HARPREET SINGH, GANESH SINGH,
CHINMAYA KUMAR BHATT

CHINMAYA KUMAR BHATT(CHINMAY8691@GMAIL.COM)(9910711125)(PETITIONER)

NEETU MEENA AND ORS
V/s INDIRA GANDHI DELHI TECHNICAL
UNIVERSITY FOR WOMEN AND ORS

OTHER DETAILS OF ADVOCATES:
LAXMI PUBLIC SCHOOL AND ANR
V/s MS. NUPUR MAHAJAN AND ANR.

OTHER DETAILS OF ADVOCATES:

PADMA KUMAR S Listing Remarks:

FINAL ARGUMENTS

PRAMOD GUPTA, SHALABH GUPTA, ATUL |Listing Remarks:
JAIN FINAL HEARING

PRAMOD GUPTA()(9810083370)(PETITIONER)
ATUL JAIN(ATULJAINADV@GMAIL.COM)(9899201199)(RESPONDENT)

MEENA DAYAL

V/s DELHI URBAN SHELTER IMPROVEMENT

BOARD & ANR

OTHER DETAILS OF ADVOCATES:

DALEEP SINGH()(9891180489)(PETITIONER)

ANKIT KUMAR AGGARWAL & ORS
V/s AIRPORT AUTHORITY OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:

DALEEP SINGH Listing Remarks:

FINAL HEARING

DR SUMANT BHARADAWAJ, SUMANT
BHARADWA)

Listing Remarks:
FINAL HEARING

DR SUMANT BHARADAWAIJ()(9811206116)(PETITIONER)
SUMANT BHARDWAJ(SUMANTBHARADWAJ@GMAIL.COM)(9811206116)(PETITIONER)
DIGVIJAY RAI, UNION OF INDIA(DIGVIJAYRAI@REDIFFMAIL.COM,

UOIDHC@GMAIL.COM)()(RESPONDENT)

HEMANSHU DUA
V/s OIL AND NATURAL GAS CORPORATION
LTD. (ONGC) THROUGH DGM (HR)

OTHER DETAILS OF ADVOCATES:

BHARAT SANGAL Listing Remarks:

FINAL HEARING

BHARAT SANGAL()(9891360057)(PETITIONER)

KISHAN SWAROOP SAXENA
V/s RASHTRIYA SANSKRIT SANSTHAN
(DEEMED UNIVERSITY) AND ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK TRIPATHI, GYAN PRAKASH Listing Remarks:

FINAL HEARING

ABHISHEK TRIPATHI()(8800777922)(PETITIONER)

RAM JANAM PRASAD SINHA
V/s RASHTRIYA SANSKRIT SANSTHAN
DEEMED UNIVERSITY AND ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK TRIPATHI, GYANPRAKASH Listing Remarks:

FINAL HEARING

ABHISHEK TRIPATHI()(8800777922)(PETITIONER)
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20

21

22

23

24

25

26

W.P.(C)-3869/2019
CM APPL. 17576/2019

W.P.(C)-5381/2019
CM APPL. 23652/2019

W.P.(C)-8606/2019

CM APPL. 35553/2019
CM APPL. 45441/2019
CM APPL. 73062/2024

CM APPL. 41887/2024
In W.P.(C)-6521/2021(Disposed off
case)

CM APPL. 8360/2024

CM APPL. 9018/2024

In W.P.(C)-12494/2021(Disposed off
case)

W.P.(C)-1531/2022
CM APPL. 73560/2024

W.P.(C)-6518/2022
CM APPL. 4342/2024

ADVANCE CAUSE LIST

RAJEEV KUMAR ASHOK SEKHRI, NITINJYA CHAOUDHRY Listing Remarks:
V/s UNION INDIA & ORS FINAL HEARING

OTHER DETAILS OF ADVOCATES:
ASHOK SEKHRI()(9811227715)(PETITIONER)

SHRI HANUMAN MANDIR COMMITTEE AND |SHIV CHARAN GARG
ANR.
V/s SMT. SIMMI KATHPAL AND ANR.

OTHER DETAILS OF ADVOCATES:
SHIV CHARAN GARG()(9811061563)(PETITIONER)

PRINCE KUMAR R K SAINI, R. K. SAINI Listing Remarks:
V/s DELHI TECHNOLOGICAL UNIVERSITY FINAL HEARING
AND ORS.

OTHER DETAILS OF ADVOCATES:

R K SAINI()(9310255162)(PETITIONER)

R K SAINI()(9310255162)(PETITIONER)

R K SAINI(RKSAINI6458@GMAIL.COM)(9310255162)(PETITIONER)
AVNISH(AVNISH@AHLAWATASSOCIATES.IN)(0)(RESPONDENT)

ANCHLA AND ORS ANMOL PANWAR, KAMAL GUPTA, MANAS
V/s GREENFIELDS PUBLIC SCHOOL AND ANR VERMA

OTHER DETAILS OF ADVOCATES:

ANMOL PANWAR(ANMOLPANWARINDIA@GMAIL.COM)(9871717254)(PETITIONER)
GREENFIELDS PUBLIC
SCHOOL(INFO@GREENFIELDSPUBLICSCHOOL.COM)(9810225026)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
ANMOL PANWAR(ANMOLPANWAR_11@YAHOO.COM)(9871717254)(PETITIONER)
KAMAL GUPTA , AVNISH AHLWAT(KAMALGUPTAANDCOMPANY@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

KAMAL
GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)
MANAS VERMA(ADVMANASVERMA7@GMAIL.COM)(9315170470)(PETITIONER)

RANJEET SINGH PARMINDER SINGH GOINDI, ABINASH
V/s DELHI SIKH GURUDWARA KUMAR MISHRA, JAGMINDER SINGH
MANAGEMENT COMMITTEE & ORS.

OTHER DETAILS OF ADVOCATES:
PARMINDER SINGH GOINDI(PSGOINDI@GMAIL.COM)(9811210962)(PETITIONER)
GURU HARKISHAN PUBLIC SCHOOL(GHPS_79@REDIFFMAIL.COM)()(RESPONDENT)
JS BEDI(ADVOCATEJSBEDI@GMAIL.COM)()(PETITIONER)

ABINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(RESPONDENT)
1.S. BEDI(ADVOCATEJSBEDI@GMAIL.COM)(9311958589)(PETITIONER)

GHPS, LEGAL CELL, GHPS SOCIETY(GHPSPUNJABIBAGH@GMAIL.COM,
LEGALCELL@DSGMC.IN, GHPSSOCIETY@YAHOO.COM)()(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

ABINASH KUMAR
MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)

V.K. DIKSHIT AND ORS. SOUMYASHREE MISRA, GARIMA
V/s CENTRAL WAREHOUSING SACHDEVA, K K TYAGI
CORPORATION

OTHER DETAILS OF ADVOCATES:

TARA CHAND YOGI(NRR168@GMAIL.COM)(9990505309)(PETITIONER)

MS. GARIMA SACHDEVA(GARIMA2607@GMAIL.COM)(9910540343)(PETITIONER)
KRISHAN KUMAR TYAGI(KKTSCOFFICE142@GMAIL.COM)(0)(RESPONDENT)

K K TYAGI(KKTSCOFFICE142@GMAIL.COM)(9811157131)(RESPONDENT)

CHANDRA PRAKASH GUPTA AJIT KUMAR KAKKAR, KARANJAWALA &
V/s UNION OF INDIA & ANR. CO, AMIT GEORGE

OTHER DETAILS OF ADVOCATES:

AJIT KAKKAR AND ASSOCIATES(ADMIN@DMD.LAW)(9958006409)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
VEERSWARAJ(VEERSWARAJ@YAHOO.IN)(9811013810)(RESPONDENT)

JSCPG MHA(JSCPG-MHA@NIC.IN)(1123092392)(RESPONDENT)
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31

W.P.(C)-14816/2022
CM APPL. 45544/2022

W.P.(C)-17218/2022
CM APPL. 54742/2022
CM APPL. 54744/2022

W.P.(C)-529/2023
CM APPL. 15674/2023

W.P.(C)-1773/2023
CM APPL. 6774/2023

W.P.(C)-1970/2023
CM APPL. 7536/2023
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CORPORATE AFFAIRS DLF(CORPORATEAFFAIRS@DLF.IN)(1244396000)(RESPONDENT)
AJIT KAKKAR & ASSOCIATES(ADMIN@AJITKAKKAR.COM,
CHHAVI@AJITKAKKAR.COM)()(PETITIONER)

POOJA CHAHAR(PALLVI.CHOPRA@KARANJAWALA.IN)(9811816761)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM,
SECY.MOCA@NIC.IN)(1123384193)(RESPONDENT)

AJIT KAKKAR & ASSOCIATES(ADMIN@AJITKAKKAR.COMA,
CHHAVI@AJITKAKKAR.COM)()(RESPONDENT)

SUDHIR SHARMA(SUDHIR.SHARMA@KARANJAWALA.IN,
SUDHIRSHARMALEGAL@GMAIL.COM)()(RESPONDENT)

AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(8586964001)(PETITIONER)

RICHA JINDAL NILANSH GAUR
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SG LAW CHAMBERS(SGLLAWCHAMBERS@GMAIL.COM)(8826460770)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)()(RESPONDENT)

DINESH KUMAR ABHEY KUMAR GUPTA, RAJESH KUMAR
V/s PUNJAB NATIONAL BANK THROUGH ITS
CHAIRMAN

OTHER DETAILS OF ADVOCATES:
ANKUR MITTAL()(7309882188)(PETITIONER)

RAJESH GAUTAM(RAJESHGAUTAM@KLMEHTA.NET)()(RESPONDENT)

RAJESH KUMAR(RAJESHGAUTAM@KLMEHTA.NET)(9811252434)(RESPONDENT)

RANI KAIN H P CHAKRAVORTI, BHUPINDER SINGH
V/s UNION OF INDIA AND ORS JARIAL

OTHER DETAILS OF ADVOCATES:
H.P. CHAKRAVORTI(ADVOCATEHPC@GMAIL.COM)(9891070823)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ANEISH RAJAN(ANEISH.RAJAN@NIC.IN)()(RESPONDENT)

SANGEET NATAK(GRANT@SANGEETNATAK.GOV.IN)()(RESPONDENT)
SUMAN(SUMAN.HARA@NIC.IN)()(RESPONDENT)

JS AKADEMI(JS-AKADEMI-CULTURE@GOV.IN)()(RESPONDENT)
ANJANA(ANJANA.10@ DRAMA@SANGEETNATAK.GOV.IN)()(RESPONDENT)
B.S.JARIAL(JARIALBHUPENDER@GMAIL.COM)(9871480964)(PETITIONER)
SANGEET NATAK(ADMINISTRATION@SANGEETNATAK.GOV.IN,
GRANT@SANGEETNATAK.GOV.IN)()(RESPONDENT)

AKADEMI CULTURE(JS-AKADEMI-CULTURE@GOV.IN)()(RESPONDENT)
SECY(SECY-CULTURE@NIC.IN)()(RESPONDENT)
SNEISH(SNEISH.RANJAN@NIC.IN)()(RESPONDENT)
DOCUMENTATION(DOCUMENTATION@SANGEETNATAK.GOV.IN,
DRAMA@SANGEETNATAK.GOV.IN)()(RESPONDENT)
SUMAN(SUMAN.BARA@NIC.IN)()(RESPONDENT)
ANJAN(ANJAN@NIC.IN)()(RESPONDENT)

SHRL GURVINDER KOHILI JAYANARAYAN PATEL, KUNAL ANAND Listing Remarks:
V/s INDIAN INSTITUTE OF TECHNOLOGY FOR FINAL HEARING
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

JAYANARAYAN PATEL(JNPATE1321@GMAIL.COM)(8800259454)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
AJMITRA(AJMITRA@GMAIL.COM)(9810412737)(RESPONDENT)

KUNAL ANAND(OFFICE@MARKLEGAL.CO.IN )(8447226339)(PETITIONER)

BALAJI G ABHIMANYU ARUN WALIA Listing Remarks:
V/s FOOD SAFETY AND STANDARDS FINAL DISPOSAL
AUTHORITY OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

ABHIMANYU ARUN
WALIA(ABHIMANYUWALIA@GMAIL.COM)(8800991188)(PETITIONER)

G. KAMALA VARDHANA RAO(CEO@FSSAI.GOV.IN)()(RESPONDENT)

LEGAL DIVISION(LEGAL@FSSAI.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CHAUDHAY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)
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32

33

34

35

36

37

38

W.P.(C)-7177/2023
CM APPL. 27958/2023
CM APPL. 30407/2023

W.P.(C)-7312/2023
CM APPL. 33533/2023

W.P.(C)-12812/2023

W.P.(C)-13111/2023
CM APPL. 51770/2023

W.P.(C)-5094/2024

W.P.(C)-15441/2024
CM APPL. 64793/2024
WITH W.P.(C) 15467/2024

W.P.(C)-15467/2024
CM APPL. 64898/2024

SECYHFW(SECYHFW@NIC.IN, HFM@GOV.IN)()(RESPONDENT)

KUNAL PAWAN KUMAR
V/s GOV OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

SUMAN SAHARAN(APSJURIST@GMAIL.COM)(9911302303)(PETITIONER)

PHOTOSTAT, AVNISH, SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, AVNISHAHLAWAT@YAHOO.COM,
PHOTOSTAT247 @GMAIL.COM)(9868250806)(RESPONDENT)
PHOTOSTAT(PHOTOSTAT247 @GMAIL.COM)()(RESPONDENT)

DR. PANKAJ TOMAR RAJ SINGH, JASBIR BIDHURI
V/s INDRA GANDHI DELHI TECHNICAL
UNIVERSITY FOR WOMAN & ANR.

OTHER DETAILS OF ADVOCATES:

RAJ SINGH PHOGAT(RAJILEGALDOC@GMAIL.COM)()(PETITIONER)
INDRA GANDHI DELHI TECHNICAL UNIVERSITY FOR
WOMAN(HARSHKAUSHIKOFFICE@GMAIL.COM)()(RESPONDENT)

SURESH KUMAR PARASHAR AND ORS. RAKESH KUMAR
V/s GOVT NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DELHI JAL BOARD(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)

MRINALINI SEN GUPTA(MRINALINISGUPTA@GMAIL.COM)()(RESPONDENT)

MAN SINGH ABHISHEK KUKKAR
V/s GOVERNMENT OF NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SHOKEEN AND ABHISHEK
KUKKAR(SHOKEENAMANS5@GMAIL.COM)(8527915989)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

TRILOK CHAND GOYAL SHAKUL RAJESH GHATOLE
V/s GNCTD & ORS.

OTHER DETAILS OF ADVOCATES:

SHAKUL R. GHATOLE(SHAKULGHATOLE@YAHOO.COM)(8554954712)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

SUBHASH PANDEY MANISH JAIN
V/s NIRMAL BHARTIA SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

MANISH JAIN(MANISH.BKO9@GMAIL.COM)(9911092646)(PETITIONER)

DAYANAND SHARMA, SANTOSH KUMAR,
GNCTD(DAYANAND.SHARMAOO@GMAIL.COM, SHAANRAWAT28@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
NIBS(ADMINCOORDINATOR@NIBS.EDU.IN, PRINCIPAL@NIBS.EDU.IN)(0)(RESPONDENT)

NEERJA SHARMA MANISH JAIN
V/s NIRMAL BHARTIA SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

MANISH JAIN(MANISH.BK0O9@GMAIL.COM)(9911092646)(PETITIONER)

SHAAN RAWAT, GNCTD, NIBS(SHAANRAWAT28 @GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM, PRINCIPAL@NIBS.EDU.IN)(0)(RESPONDENT)
NIBS(ADMINCOORDINATOR@NIBS.EDU.IN, PRINCIPAL@NIBS.EDU.IN)(0)(RESPONDENT)
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39 |W.P.(C)-16893/2024 B.S. METHAILA JITENDER CHAUDHARY
CM APPL. 71587/2024 V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

JITENDER CHAUDHARY(JURIS_CONSULT@REDIFFMAIL.COM)(9810494638)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM,
GNCTD.SCLA.SKP@GMAIL.COM)(9868250806)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

40 |W.P.(C)-152/2025 JAIl BHAGWAN SHARMA SHALU KUMARI
V/s DIRECTOR OF EDUCATION GOVT OF
NCT DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

MOHIT MISHRA(ASSOCIATEMM141@GMAIL.COM)(9654211908)(PETITIONER)
DHC PROSECUTIONED, AVNISH
AHLAWAT(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.IN)(0)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

COURT NO. 36
HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@qov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

:JI-II.EJ“I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
WRIT PETITIONS (CRIMINAL)
1 W.P.(CRL)-1935/2017 DEBAYAN ROY MRINAL BHARTI, KAMNA Listing Remarks:
CRL.M.A. 10778/2017 V/s STATE OF NCT OF DELHI & VOHRA, ZOHEB PART-HEARD
ANR HOSSIAN, ANIRBAN SEN
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CRIME AND RAILWAY-44/2017)
ANIRBAN

SEN(ANIRBAN.SEN@AOL.IN)(9654126726)(RESPONDENT)
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COURT NO. 30
HON'BLE MR.JUSTICE SANJEEV NARULA

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952) ,COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gqov.in

:JS““:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
INTERIM BAIL
1 BAIL APPLN.-360/2025 PREETI SAHARAWAT JOGINDER TULI
V/s STATE (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR
JOGINDER TULI(TULIJOGINDER@GMAIL.COM)(9811180788)(PETITIONER) NO. :(CRIME AND RAILWAY-84/2019)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 1765/2023 FILED BY MANOJ
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BHATT (DISPOSED ON : 2024-10-08 )
P.S.-FIR NO. :(CRIME AND RAILWAY-84/2019)
2 BAIL APPLN.-897/2025 GUDDAN DEVI VIMAL TYAGI
V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PUNJABI BAGH-107/2025)
BALAJI PATHAK(PATHAKROHIT390@GMAIL.COM)(9540294937)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BAIL
3 |BAIL APPLN.-1489/2024 AJAY MANN @ GOLI (IN JC), PRATEEK LAKRA

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR

CLERGY AND WISEMEN(INFO@CLERGYWISEMEN.COM)(9971266872)(PETITIONER) NO. :(SPECIAL BRANCH LODHI ROAD-

KAPIL SHARMA 207/2019)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 1436/2020 FILED BY SAHIL
DAHIYA @ TARUN DAHIYA (DISPOSED ON :
2021-01-07 )

BAIL APPLN. 2606/2021 FILED BY AJAY MANN
@ GOLI (DISPOSED ON : 2022-04-28 )

BAIL APPLN. 1833/2021 FILED BY PARVESH
MANN@SAGAR (DISPOSED ON : 2021-05-27 )
BAIL APPLN. 518/2021 FILED BY KULDEEP@
SACHIN MANN (DISPOSED ON : 2021-02-16 )
BAIL APPLN. 1489/2022 FILED BY SAHIL
DAHIYA @ TARUN DAHIYA (DISPOSED ON :
2022-08-04)

CRL.A. 257/2022 FILED BY SAHIL DAHIYA @
TARUN DAHIYA (DISPOSED ON : 2024-04-01)
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4

5

6

7

BAIL APPLN.-2954/2024

BAIL APPLN.-4295/2024

BAIL APPLN.-4386/2024

BAIL APPLN.-4448/2024

MOHAN GUPTA
V/s STATE OF NCT OF DELHI

POOJA ROY

OTHER DETAILS OF ADVOCATES:

ADITYA AGGARWAL (ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER)
ADITYA AGGARWAL (ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER)
ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BENETH CHUKUWUDDI MEGHAN
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MEGHAN (MEGHAN_PAL@YAHOO.COM)(9958016353)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KRISHNA
V/s STATE (NCT OF DELHI) & ANR.

TANYA AGARWAL

OTHER DETAILS OF ADVOCATES:
TANYA AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANJEEV YADAV
V/s STATE OF NCT OF DELHI

RAHUL GUPTA

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR ()(9899898647)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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BAIL APPLN. 1979/2022 FILED BY KULDEEP @
SACHIN MANN (DISPOSED ON : 2022-10-31)
CRL.A. 47/2022 FILED BY PARVESH MANN
(DISPOSED ON : 2024-04-04 )

BAIL APPLN. 1370/2023 FILED BY SAHIL
DAHIYA @ TARUN DAHIYA (DISPOSED ON :
2023-07-27)

BAIL APPLN. 3623/2023 FILED BY PARVESH
MANN @ SAGAR (DISPOSED ON : 2023-11-07 )
BAIL APPLN. 1695/2024 FILED BY PARVESH
MANN (DISPOSED ON : 2024-07-24 )

BAIL APPLN. 2034/2024 FILED BY SAHIL
DAHIYA@ TARUN DAHIYA (DISPOSED ON :
2024-06-14 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
207/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CRIME AND RAILWAY-54/2023)

BAIL APPLN. 2060/2024 FILED BY MOHAN
GUPTA (DISPOSED ON : 2024-06-07 )

P.S.-FIR NO. :(CRIME AND RAILWAY-54/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CRIME AND RAILWAY-63/2023)
CRL.REV.P. 312/2024 FILED BY BALJEET SINGH
@ AMAN (DISPOSED ON : 2024-03-27 )

BAIL APPLN. 1705/2024 FILED BY BALIEET
SINGH @ AMAN (DISPOSED ON : 2024-09-18 )
CRL.M.C. 2872/2024 FILED BY BALJEET SINGH
@ AMAN (D. OF HEARING : 2025-04-28))

BAIL APPLN. 2281/2024 FILED BY SHIV KANT
@ AAKASH (DISPOSED ON : 2025-03-03 )

P.S.-FIR NO. :(CRIME AND RAILWAY-63/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(BHAJAN PURA-36/2021)

BAIL APPLN. 1580/2021 FILED BY SALMAN
(DISPOSED ON : 2021-07-16 )

BAIL APPLN. 829/2025 FILED BY RAHUL (D. OF
HEARING : 2025-03-27 )

P.S.-FIR NO. :(BHAJAN PURA-36/2021)

P.S.-FIR NO. :(NEW FRIENDS COLONY-
162/2022)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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8 BAIL APPLN.-4834/2024

9 BAIL APPLN.-835/2025
WITH BAIL APPLN. 836/2025

10 BAIL APPLN.-836/2025

SUSPENSION OF SENTENCE

11 CRL.A.-608/2022
CRL.M.(BAIL) 1816/2024

12 CRL.M.(BAIL) 36/2025
In CRL.A.-20/2025

13 CRL.A.-121/2025
CRL.M.(BAIL) 211/2025

FRESH MATTERS & APPLICATIONS
14 CRL.M.C.-1565/2025

15 CRL.M.C.-1673/2025
CRL.M.A. 7553/2025

SANJAY KUMAR
V/s CBN CENTRAL BUREAU OF NARCOTICS

SURAJ PRAKASH SHARMA

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKASH

SHARMA(SURAJPRAKASHADV1986 @GMAIL.COM)(9555767373)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

VARUN ARORA
V/s STATE NCT OF DELHI

VIKAS WALIA

OTHER DETAILS OF ADVOCATES:

VIKAS WALIA(VIKASWALIA.ADV@GMAIL.COM)(O0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TARUN ARORA
V/s STATE GOVT. OF NCT OF DELHI

VIKAS WALIA

OTHER DETAILS OF ADVOCATES:

VIKAS WALIA(VIKASWALIA.ADV@GMAIL.COM)(O0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAVINDER
V/s STATE OF NCT OF DELHI AND ANR.

INDERJEET K SIDHU (DHCLSC),
INDERJEET K SIDHU

OTHER DETAILS OF ADVOCATES:
IJKSIDHU ASSOCIATES(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KHUSHBOO NAHAR (IJKSIDHUASSOCIATES@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JAGDISH @ RINKU PARVEZ HAIDER
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR
SINGH(SANTOSHADVOCATE1979@GMAIL.COM)(9891750094)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SURESH KUMAR
V/s STATE NCT OF DELHI

BADRINATH B

OTHER DETAILS OF ADVOCATES:
B. BADRINATH(OFFICE@BADRINATHB.IN)(0)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PRAVEEN TAYAL
V/s STATE G.N.C.T OF DELHI

JAYVEER SINGH

OTHER DETAILS OF ADVOCATES:
PRADEEP TEOTIA &
ASSOCIATES(PTSASSOCIATES98@GMAIL.COM)(9891262268)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AKIL AHMAD
V/s CBI

RISHABH BHATI

OTHER DETAILS OF ADVOCATES:
RAJIV MOHAN (RAJIVMOHANLAWOFFICES@GMAIL.COM)(9818647579)(PETITIONER)
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P.S.-FIR NO. :(CENTRAL BUREAU OF
NARCOTICS-P AND 1/DEL/SEIZURE/05/20233)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(AMAR COLONY-103/2025)

BAIL APPLN. 836/2025 FILED BY TARUN
ARORA (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(AMAR COLONY-103/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(AMAR COLONY-103/2025)

BAIL APPLN. 835/2025 FILED BY VARUN
ARORA (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(AMAR COLONY-103/2025)

P.S.-FIR NO. :(MUNDKA-198/2017)

P.S.-FIR NO. :(RANHOLA-546/2017)

P.S.-FIR NO. :(PASCHIM VIHAR WEST-
583/2019)

P.S.-FIR NO. :(ANAND VIHAR-319/2016)

P.S.-FIR NO. :(CBI-07-A-2021)


mailto:RAJIVMOHANLAWOFFICES@GMAIL.COM)(9818647579)(PETITIONER)

17.03.2025

FOR ADMISSION

16

17

18

CRL.M.C.-1376/2025
CRL.M.A. 6046/2025
CRL.M.A. 6047/2025

CM APPL. 7835/2025
REVIEW PET. 67/2025

In W.P.(C)-
12240/2024(Disposed off
case)

W.P.(CRL)-1112/2023

AFTER NOTICE MISC. MATTERS

19

20

BAIL APPLN.-586/2023
CRL.M.A. 13996/2023
CRL.M.A. 31443/2024
CRL.M.A. 37735/2024
CRL.M.A. 1698/2025

CONT.CAS(C)-1764/2024
CM APPL. 65522/2024
WITH CRL.REV.P. 619/2019

ADVANCE CAUSE LIST

DEBOBRATA DEB PRIYANSHU UPADHYAY
V/s STATE OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR
PRIYANSHU UPADHYAY (NEHA@LEXGRID.IN)(9999158843)(PETITIONER) NO. :(MEHRAULI-349/2024)

KAPIL SHARMA BAIL APPLN. 2586/2024 FILED BY DEBOBRATA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) DEB (DISPOSED ON : 2024-08-23 )

P.S.-FIR NO. :(MEHRAULI-349/2024)

BHARAT SANCHAR NIGAM LIMITED TEJVEER BHATIA, SANDEEP ARYA
V/s PLINTRON INDIA PRIVATE LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

TEJVEER SINGH BHATIA, VISHAKHA
AHUJA(INFO@SINGHANDKOHLI.COM)(9871618186)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM, ADV.ARJUNNATARAJAN@GMAIL.COM,
RK.MEHTA@PLINTRON.IN)(0)(RESPONDENT)
BHAWDANA(ADVBHAWANADHC@GMAIL.COM)(0)(RESPONDENT)

IMRAN KHAN & ORS. MOHD MOZAKKIR HASHMI
V/s THE STATE & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KALINDI KUNJ-150/2021)
M.M HASHMI (HASHMIMOZAKKIR@GMAIL.COM)(9810655733)(PETITIONER)

M.M. HASHMI(HASHMIMOZAKKIR@GMAIL.COM)(9810655733)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMEEK SINGH SAWHNEY DINHAR TAKIAR, SATYA PRAKASH
V/s STATE YADAV

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(LAJPAT NAGAR-99/2023)
DINHAR TAKIAR(DINHARTAKIAR@GMAIL.COM)(9891791615)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SATYA PRAKASH

YADAV(ASTREAPROFESSIONALS@GMAIL.COM)(9711046343)(PETITIONER)

ASTREA

PROFESSIONALS(ASTREAPROFESSIONALS@GMAIL.COM)(9711046343)(PETITIONER)
SATYA PRAKASH (ASTREAPROFESSIONAL@GMAIL.COM)(9711046343)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
SATYA PRAKASH
YADAV(ASTREAPROFESSIONALS@GMAIL.COM)(9711046343)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SATYA PRAKASH YADAV
(ASTREAPROFESSIONALS@GMAIL.COM)(9711046343)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRAMOD LOHIYA SUNITA ARORA
V/s GOPAL TANEJA & ANR.

OTHER DETAILS OF ADVOCATES:

SUNITA ARORA( SUNITAARORA157@GMAIL.COM)(9871791271)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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mailto:STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

17.03.2025

21

22

23

24

25

26

27

28

29

CRL.M.A. 16673/2020
In CRL.REV.P.-
619/2019(Disposed off case)

CRL.M.A. 4218/2025
In CRL.A.-241/2017

CRL.A.-292/2022
CRL.M.A. 33463/2023

CRL.L.P.-53/2015
CRL.M.A. 1060/2017

CRL.L.P.-226/2015

CRL.M.C.-1281/2025
CRL.M.A. 5715/2025

CRL.REV.P.-743/2019

CRL.REV.P.-1164/2019
CRL.M.A. 39935/2019
CRL.M.A. 39936/2019

CRL.REV.P.-1298/2019
CRL.M.A. 42870/2019

GOPAL TANEJA
V/s STATE AND OTHERS

KULDIP MOHINDER, ANURAG JAIN,
MOHIT CHAUDHARY

OTHER DETAILS OF ADVOCATES:

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANURAG JAIN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(RESPONDENT)

PRAMOD KUMAR RAWAT
V/sCBI

VIJAY SHANKAR, AJAI KUMAR
SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
AJAI KR. SRIVASTAVA(SHASHANKRAI02@GMAIL.COM)(9643680750)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RAMBIR SINGH
V/s BSES RAJDHANI POWER LIMITED & ANR.

BALRAM, RISHAB RAJ JAIN

OTHER DETAILS OF ADVOCATES:
BALRAM(ADVBALRAMG@GMAIL.COM)(9315595376)(PETITIONER)
SUNILF(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BALRAM(ADVBALRAMG@GMAIL.COM)(9315595676)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT)

DIRECTORATE OF REVENUE INTELLIGENCE
V/s KEWAL RAM & ANR

OTHER DETAILS OF ADVOCATES:

DELHI ADMINISTRATION
V/s S K N BREWERIES LTD.

AS DIRECTED, RAJNI GUPTA

OTHER DETAILS OF ADVOCATES:

NASEEM AHMED SALMANI
V/s MS URMILA

SHARIQ IQBAL

OTHER DETAILS OF ADVOCATES:

MR SHARIQ IQBAL(ADVOCATESHARIQIBAL@GMAIL.COM)(9953940380)(PETITIONER)
PAWAN KUMAR VARUN KUMAR

V/s NEETU & ANR.

OTHER DETAILS OF ADVOCATES:
VARUN KUMAR()(9582005800)(PETITIONER)

RAJ PAL
V/s CHANDERKALA

RAJ KUMAR, SATISH KUMAR SANSI

OTHER DETAILS OF ADVOCATES:
RAJ KUMAR()(9810007606)(PETITIONER)
SATISH KUMAR SANSI(ANSLAWSYNDICATE@GMAIL.COM)(9810183830)(PETITIONER)

SMT. RAKHI & ORS. D.C. TRIPATHI
V/s MR. RAJEEV DHAN SINGH

OTHER DETAILS OF ADVOCATES:
D.C. TRIPATHI()(9999337580)(PETITIONER)
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SATISH AGGARWALA, YOGESH SAXENA

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(S.P. BADLI-826/2018)

W.P.(CRL) 1689/2019 FILED BY PRAMOD
LOHIYA & ANR. (D. OF HEARING : 2025-04-24 )

P.S.-FIR NO. :(S.P. BADLI-826/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-1-A-2007-E)

CRL.M.C. 651/2025 FILED BY PRAMOD KUMAR
RAWAT (DISPOSED ON : 2025-01-31 )

P.S.-FIR NO. :(CBI-1-A-2007-E)



17.03.2025

30

31

32

33

34

TR.P.(CRL.)-94/2023
CRL.M.A. 21077/2023
CRL.M.A. 21709/2023
WITH W.P.(CRL) 2361/2023

W.P.(CRL)-2361/2023
CRL.M.A. 22172/2023

TR.P.(CRL.)-105/2024

W.P.(CRL)-2054/2023
CRL.M.A. 26442/2023

W.P.(CRL)-2101/2023

VIJENDRA DIWACH
V/s STATE AND ORS.

AKHAND PRATAP SINGH, AMIT
CHOUDHARY

OTHER DETAILS OF ADVOCATES:

KKHAND PRATAP SINGH (AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMIT CHOUDHARY(ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH BIDHURI & ANR.
V/s THE STATE NCT OF DELHI & ORS.

AMIT CHOUDHARY

OTHER DETAILS OF ADVOCATES:

AMIT CHOUDHARY (ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)
AMIT CHOUDHARY(ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH GUPTA
V/s ABHAY KUMAR

PULKIT LUTHRA

OTHER DETAILS OF ADVOCATES:
PULKIT LUTHRA(LUTHRASLAWCOMPANY@GMAIL.COM)(9599779195)(PETITIONER)
ABHAY KUMAR(EDITORJANADESHEXPRESS@.COM)(9804233333)(RESPONDENT)

RAJINDER SINGH ARUP SINHA, ASHISH AGGARWAL,
V/s STATE ASHISH AGGARWAL

OTHER DETAILS OF ADVOCATES:
ARUPSINHA (ARUPSINHA@AADLEGAL.IN)(9810147758)(PETITIONER)

AAD LEGAL (ARUPSINGA@AADLEGAL.IN)(8544043938)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AASHISH (AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER)

ADITYA BATRA & ORS.
V/s THE STATE & ANR.

AAYUSH GAUTAM

OTHER DETAILS OF ADVOCATES:

LEGALISH (CONTACT@LCLAWFIRM.IN)(9811626363)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(NEW FRIENDS COLONY-240/2023)
W.P.(CRL) 2361/2023 FILED BY MANISH
BIDHURI & ANR. (D. OF HEARING : 2025-03-17
)

P.S.-FIR NO. :(NEW FRIENDS COLONY-
240/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(NEW FRIENDS COLONY-240/2023)
TR.P.(CRL.) 94/2023 FILED BY VIJENDRA
DIWACH (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(NEW FRIENDS COLONY-
240/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(PASCHIM VIHAR EAST-829/2006)

BAIL APPLN. 393/2007 FILED BY SURINDER
SOOD (DISPOSED ON : 2007-04-16 )

CRL.M.C. 239/2007 FILED BY SURINDER SOOD
& ORS. (DISPOSED ON : 2008-09-18 )

BAIL APPLN. 1821/2007 FILED BY RAM KUMAR
PAWAR (DISPOSED ON : 2008-02-27 )

BAIL APPLN. 838/2009 FILED BY SURENDER
SINGH SOOD (DISPOSED ON : 2010-12-02 )
CRL.REV.P. 650/2009 FILED BY SURENDER
SOOD (DISPOSED ON : 2014-10-14 )

BAIL APPLN. 1930/2010 FILED BY SURENDER
SINGH SOOD (DISPOSED ON : 2011-03-16 )
BAIL APPLN. 658/2011 FILED BY SURINDER
SINGH SOOD (DISPOSED ON : 2012-01-19 )
W.P.(CRL) 2924/2019 FILED BY RAJENDER
SINGH (DISPOSED ON : 2019-12-10)

P.S.-FIR NO. :(PASCHIM VIHAR EAST-
829/2006)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(RANJEET NAGAR-60/2023)

P.S.-FIR NO. :(RANJEET NAGAR-60/2023)



17.03.2025

35

36

37

W.P.(CRL)-2488/2023

W.P.(CRL)-2857/2023
CRL.M.A. 26556/2023

W.P.(CRL)-250/2025
CRL.M.A. 2126/2025
CRL.M.A. 2127/2025

FOR FINAL DISPOSAL

38

W.P.(CRL)-3799/2023
CRL.M.A. 35347/2023
CRL.M.A. 8593/2024

ADVANCE CAUSE LIST

ANIL KUMAR GARG ANIL KUMAR GARG
V/s STATE OF N C T OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR GARG (ASMSGARG@YAHOO.COM)(7703869423)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

HASEEN AHMAD GURMIT SINGH HANS
V/s THE STATE GOVT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ADARSH NAGAR-656/2023)
GURMIT SINGH HANS(LEGALASK@GMAIL.COM)(9810209575)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SACHIN ABHAY KUMAR, ABHAY KUMAR
V/s THE STATE GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KALINDI KUNJ-379/2024)
M NAUSHAD(MNAUSHAD60@GMAIL.COM)(9810782767)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ABHAY

KUMAR(ABHAY.ADV95@GMAIL.COM,KHELPING@GMAIL.COM)(9560830290)(PETITIONER)

A KSHARMA & ORS. NISHAANK MATTOO
V/s STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
NISHANT MATTOO(ADV.NISHAAKMATTOO@GMAIL.COM)(8800917722)(PETITIONER) 116/2022)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NISHAANK MATTOO(NISHAANKMATTOOANDASSOCIATES@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

39

CRL.M.C.-409/2025
CRL.M.A. 1951/2025

PRADEEP KUMAR & ORS. RAVI PARTAP SINGH BHATTI
V/s THE STATE (GOVT OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MADHU VIHAR-505/2016)
RPSBHATTI(RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST

COURT NO. 07
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TOJOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl4
MEETING ID : 2528 229 8537

NOTE: “IN ALL 498 — APETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS
REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.”

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR
MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpankajgoel.dhc@gov.in

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 LA.APP.-230/2018 KANHIYA LAL MITTAL GAURAV RAY (DHCLSC), RAHUL
CM APPL. 50696/2018 V/s UNION OF INDIA & ORS SAGAR SAHAY
WITH LA.APP. 686/2011
OTHER DETAILS OF ADVOCATES:
GAURAV RAY()(9873261125)(PETITIONER)
RAHUL SAGAR
SAHAY(RAHUL.SAHAY@SAHAYCHAMBERS.COM)(9958867445)(PETITIONER)
2 LA.APP.-100/2019 SANJEEV KUMAR RAJORA INDER SINGH
WITH LA.APP. 166/2019 V/s UNION OF INDIA & ORS
OTHER DETAILS OF ADVOCATES:
INDER SINGH()(9811021292)(PETITIONER)
3 LA.APP.-166/2019 CENTRAL RESERVE POLICE FORCE VINOD DIWAKAR, INDER SINGH,

CM APPL. 41353/2019 V/s SANJEEV KUMAR RAJORA & ORS PRATIMA NAIN LAKRA
CM APPL. 9158/2020

OTHER DETAILS OF ADVOCATES:

INDER SINGH()(9811012129)(RESPONDENT)

PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)
RAJESHYADAV(RAJESHADVOCATE@HOTMAIL.COM)(9811006760)(PETITIONER)
INDER SINGH(RAJESHADVOCATE@HOTMAIL.COM)(981112192)(PETITIONER)
SIDDHU PANDA (SIDDHUPANDA@GMAIL.COM)()(PETITIONER)
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4 LA.APP.-461/2023
CM APPL. 46797/2023
CM APPL. 9314/2025

5 LA.APP.-584/2023
CM APPL. 56893/2023
CM APPL. 9315/2025

6 RC.REV.-280/2016

7 RC.REV.-314/2018
CM APPL. 27846/2018

8 RC.REV.-292/2019

9 RC.REV.-652/2019
CM APPL. 18518/2020

10 RC.REV.-132/2023
CM APPL. 25392/2023

11 RC.REV.-360/2023
WITH RC.REV. 97/2024

VINOD DIWAKAR(CGSC@VINODDIWAKAR.COM)()(PETITIONER)

VINOD DIWAKAR(CGSC@VINODDIWAKAR.COM)(9810773017)(PETITIONER)
RAJESH YADAYV (RAJESHADVOCATE@HOTMAIL.COM)(9811012192)(RESPONDENT)
INDERD SINGH(RAJESHADVOCATE@HOTMAIL.COM)(9811012192)(RESPONDENT)

UNION OF INDIA SHYAM SUNDER, SANTOSH KUMAR
V/s RAJEEV BATRA & ANR. ROUTA

OTHER DETAILS OF ADVOCATES:

SHYAM SUNDER
DALAL(SUNDERSHYAMDALAL@GMAIL.COM)(9810114152)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

RC 21 DHC(RC21DHC@GMAIL.COM)(0)(PETITIONER)

DHAMIJA AND
ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)(9971052474)(RESPONDENT)
SANTOSH KUMAR
ROUTA(ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)

UNION OF INDIA SHYAM SUNDER, SANTOSH KUMAR
V/s SEEMA JAIN & ORS. ROUTA, SATYAKAM

OTHER DETAILS OF ADVOCATES:

SHYAM (SUNDERSHYAMDALAL@GMAIL.COM)(9810114152)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

RC 21 DHC(RC21DHC@GMAIL.COM)(0)(PETITIONER)

S K ROUT(DHAMIJAASSOCIATES@YAHOO.COM)(9971052474)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

RAM CHANDER NIRAJ KUMAR MISHRA, ARJUN
V/s RAM PRAKASH MEHTA

OTHER DETAILS OF ADVOCATES:
ARJUN MEHTA(ADVMEHTARJUN@GMAIL.COM)(9999983875)(PETITIONER)
ARJUN MEHTA(ADVMEHTARJUN@GMAIL.COM)(9999983875)(PETITIONER)

LAXMI ELECTRIC COMPANY JAGDEEP KR SHARMA, JASPREET
V/s MAHESH VAIDYA SINGH

OTHER DETAILS OF ADVOCATES:
JAGDEEP KR SHARMA()(8860178816)(PETITIONER)
JASPREET SINGH (JASPREET.LAW@GMAIL.COM)(9899641617)(RESPONDENT)

MOHD IDRIS WAHID ALI K HAN, YOGENDER
V/s SHARIFAN & ORS GAUTAM, DHEERAJ KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
WAHID ALI K HAN()(9868925577)(PETITIONER)
DHEERAJ KUMAR SHARMA(KAGHZAAT@GMAIL.COM)(9871368000)(RESPONDENT)

ANOOP ARORA KUNAL KALRA, KUNAL KALRA
V/s M/S RD STEEL CORPORATION

OTHER DETAILS OF ADVOCATES:

KUNAL KALRA()(9871028645)(PETITIONER)
KUNALKALRA(KKALRA.ADV@GMAIL.COM)(9871028645)(PETITIONER)
KUNAL KALRA(KKALRA.ADV@GMAIL.COM)(9871028645)(PETITIONER)
KING(KINGSAW@REDIFFMAIL.COM)()(RESPONDENT)

PANDU GURMEET SINGH NARULA
V/s BIRMA DEVI @ BRAHAMA DEVI (NOW
DECEASED THROUGH HER LEGAL HEIRS)

OTHER DETAILS OF ADVOCATES:
GURMEET S NARULA(GNARULA@HOTMAIL.COM)(9811067017)(PETITIONER)
SACHIN(SACHINAGGARWALADV@GMAIL.COM)()(RESPONDENT)

TRIPAT PAL SINGH VIPIN SINGH
V/s MUKESH KIRAR & ORS.

OTHER DETAILS OF ADVOCATES:
VIPIN SINGH(ADVSINGHVIPIN@GMAIL.COM)(9999462289)(PETITIONER)
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Listing Remarks:
AT 4:00PM



17.03.2025

12

13

14

15

16

17

18

19

20

21

RC.REV.-97/2024
CM APPL. 20651/2024
CM APPL. 20653/2024

RC.REV.-127/2024

RC.REV.-322/2024

CM APPL. 65964/2024
CM APPL. 8407/2025
CM APPL. 8408/2025

RC.REV.-340/2024
CM APPL. 68043/2024

RC.REV.-349/2024
CM APPL. 68354/2024

RC.REV.-39/2025
CM APPL. 5539/2025

W.P.(C)-10882/2009
CM APPL. 10005/2009
CM APPL. 7556/2015
CM APPL. 25951/2023

W.P.(C)-4242/2012
CM APPL. 980/2013

WITH W.P.(C) 8085/2012

W.P.(C) 1616/2014

W.P.(C)-8085/2012
CM APPL. 20130/2012

W.P.(C)-1696/2014
CM APPL. 3547/2014
CM APPL. 35696/2018

INDU DAYMA(MUKESH.KIRAR@GMAIL.COM)(8368243915)(RESPONDENT)

MUKESH KIRAR & ORS. PAWAN KUMAR
V/s R.K. KHANNA & ANR.

OTHER DETAILS OF ADVOCATES:
INDU DAYMA(MUKESH.KIRAR@GMAIL.COM)(8368243915)(PETITIONER)
PAWAN KUMAR JAKHU(PAWAN.JAKHU@GMAIL.COM)(9311502906)(PETITIONER)

MAYANK ATRIYA RAM KUMAR SHARMA
V/s MAHINDER KUMAR

OTHER DETAILS OF ADVOCATES:
ASHOK CHAUHAN &
ASSOCIATES(VK1253352@GMAIL.COM)(9899284364)(PETITIONER)
DALIP(DALIPANAND990@GMAIL.COM)()(RESPONDENT)

M/S RIYASAT ALI AND SONS & ANR. CYRIL IGNATIOUS, ROHIT KUMAR
V/s SH. ANIL JAIN

OTHER DETAILS OF ADVOCATES:
AMIT PUNJ(AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER)
RS(RSADV769@GMAIL.COM)(0)(RESPONDENT)

AMIT PUNJ()(9910092122)(PETITIONER)

RS ADV(RSADV769@GMAIL.COM)(0)(RESPONDENT)

JITENDER KOCHAR GOBIND MALHOTRA
V/s OM PRAKASH

OTHER DETAILS OF ADVOCATES:

JITENDER KOCHAR GOBIND MALHOTRA, PRAVESH
V/s JAGDISH CHAND JAIN (SINCE DECEASED)  |THAKUR
THROUGH LEGAL HEIR YOGESH JAIN

OTHER DETAILS OF ADVOCATES:

GOBIND MALHOTRA (LAWCHAMBERS.GM@GMAIL.COM)(9910553758)(PETITIONER)

PRAVESH(ADVPRAVESH@YAHOO.COM)(0)(RESPONDENT)
PRAVESH(ADVOCATEPRAVESH@GMAIL.COM)(0)(RESPONDENT)
PRAVESH THAKUR(PRAVESH.LAWYER@GMAIL.COM)(9810341671)(RESPONDENT)

CHETAN NAGI RAMBHAKT AGRAWAL
V/s ASHWANI KUMAR CHADDHA AND ANR.

OTHER DETAILS OF ADVOCATES:

GAUTAM TREHAN & ORS.
V/s UOI & ANR.

RAJAT ANEJA, SACHIN DUTTA

OTHER DETAILS OF ADVOCATES:
ANEJA AND ANEJA(ADMIN@ANEJAANDANEJA.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MUMBAI INTERNATIIONAL AIRPORT PVT. LTD \WADIA GHANDY, ANJANA GOSAIN,
V/s UNION OF INDIA AND ANR DIGVIJAY RAI, AMAN RAJ GANDHI

OTHER DETAILS OF ADVOCATES:
DIGVIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(9873103599)(RESPONDENT)
AMAN RAJ GANDHI(AMANRAJGANDHI@GMAIL.COM)(9810370799)(PETITIONER)

DELHI INTERNATIONAL AIRPORT PVT. LTD KARANJAWALA AND CO., ANJANA
V/s UNION OF INDIA AND ORS GOSAIN

OTHER DETAILS OF ADVOCATES:

DELHI INTERNAITONAL AIRPORT PRIVATE LINK LEGAL-INDIA LAW SERVICES,
LIMITED HSA, ANJANA GOSAIN, RAVNEET
V/s UNION OF INDIA SINGH

OTHER DETAILS OF ADVOCATES:
HSA()(9899322797)(PETITIONER)
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22

23

24

25

26

27

28

29

W.P.(C)-1996/2014
CM APPL. 4173/2014

W.P.(C)-2946/2014

W.P.(C)-9326/2014

CM APPL. 3367/2015

CM APPL. 33171/2019
CM APPL. 33172/2019
CM APPL. 65879/2024
WITH W.P.(C) 7991/2019

W.P.(C)-7991/2019
CM APPL. 33193/2019

W.P.(C)-1931/2017
CM APPL. 8576/2017
CM APPL. 8577/2017
CM APPL. 43774/2019
CM APPL. 31256/2020

W.P.(C)-9950/2017

CM APPL. 40537/2017
CM APPL. 41634/2021
WITH W.P.(C) 9991/2017

W.P.(C)-9991/2017
CM APPL. 40752/2017
CM APPL. 41656/2021
CM APPL. 2799/2022

W.P.(C)-5469/2018

CM APPL. 21261/2018
WITH W.P.(C) 5476/2018
W.P.(C) 5478/2018
W.P.(C) 9100/2018
W.P.(C) 10941/2018

RAVNEET SINGH(SINGH.RAVNEET.96 @GMAIL.COM)(9643662403)(PETITIONER)

M/S ROSE VALLEY REAL ESTATE & GAURAV KHANNA
CONSTRUCTIONL LTD.

V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA B V NIREN

V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

WESTEND GREEN FARMS SOCIETY & ANR
V/s DELHI POLICE (TRAFIC) & ANR

M/S C&B ASSOCIATES, KUNAL
MADAN, FIDELEGAL, CANCELLED,
NUSHASD AHMED KHAN

OTHER DETAILS OF ADVOCATES:

HARIJAN BASTI (POORVI KSHETRA WELFARE
ASSOCIATION AND ORS.

V/s WESTEND GREEN FARMS SOCIETY AND
ORS.

PANKAIJ VIVEK, FIDELEGAL

OTHER DETAILS OF ADVOCATES:
PANKAJ VIVEK()(9811215778)(PETITIONER)
NARESH MOHAN GOEL

V/s GOVT OF NCT OF DELHI AND ORS

MALA GOEL, MALA GOEL, ISHAAN
SHARMA, GAURAV DUA

OTHER DETAILS OF ADVOCATES:
MALA GOEL()(9312401950)(PETITIONER)

ISHAAN
SHARMA(ADVOCATEISHAANSHARMA@GMAIL.COM)(9555777622)(RESPONDENT)
GAURAV DUA(GAURAVDUAS@GMAIL.COM)(9873816418)(RESPONDENT)

KOTHARI PRODUCT LTD. PANKAJ BHATIA, DHRUV SURANA
V/s JOINT DIRECTOR GENERAL OF FOREIGN
TRADE

OTHER DETAILS OF ADVOCATES:
DHRUV SURANA(DHRUVSURANA@GMAIL.COM)(9836411111)(PETITIONER)
VINEET LAW(VINEETLAW@YAHOO.CO.IN)(9811022277)(RESPONDENT)

PAN PARAG INDIA LTD. PANKAJ BHATIA, DHRUV SURANA,
V/s JOINT DIRECTOR GENERAL OF FOREIGN DHRUV SURANA
TRADE

OTHER DETAILS OF ADVOCATES:
DHRUV SURANA AND ASHISH CHAOUDHURY()(9836411111)(PETITIONER)
VINEET MALHOTRA()(9811022277)(RESPONDENT)

DHRUV SURANA AND ASHISH CHOUDHURY()(9836411111)(PETITIONER)
VINEET MALHOTRA(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT)

S. HARIKUMAR AND ORS. RAM SINGH
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
RAM SINGH()(9654604408)(PETITIONER)
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30

31

32

33

34

35

36

W.P.(C)-10941/2018

CM APPL. 42622/2018
CM APPL. 49620/2018
CM APPL. 32193/2019
CM APPL. 32194/2019
CM APPL. 32195/2019
CM APPL. 39832/2019
CM APPL. 21225/2020
CM APPL. 21226/2020
CM APPL. 37393/2022
CM APPL. 37394/2022

W.P.(C)-5476/2018
CM APPL. 21341/2018

W.P.(C)-5478/2018
CM APPL. 21345/2018
CM APPL. 48898/2019

W.P.(C)-9100/2018
CM APPL. 35120/2018
WITH W.P.(C) 5469/2018

W.P.(C)-12205/2018

W.P.(C)-13304/2018

W.P.(C)-2747/2019

CM APPL. 12714/2019
CM APPL. 13998/2019
CM APPL. 3636/2022
WITH W.P.(C) 3271/2019
W.P.(C) 4095/2019
W.P.(C) 4116/2019
W.P.(C) 5197/2019

CHANDRA SHEKHAR AND ORS.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

KAMAL KUMAR PANDEY

KAMAL KUMAR PANDEY()(9312079439)(PETITIONER)
KAMAL KUMAR PANDEY()(9312079439)(PETITIONER)

RIPUDAMAN

BHARDWAIJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(RESPONDENT)

KAMAL KUMAR

PANDEY(ADV.KAMAL.PANDEY@GMAIL.COM)(9312079439)(PETITIONER)
RIPUDAMAN BHARDWAIJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)()(RESPONDENT)

BIJAYA KUMAR PRADHAN AND ORS.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
RAM SINGH()(9654604408)(PETITIONER)

RAMENDRA SINGH & ANR

V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

RAM SINGH

RAM SINGH & MRS. HARVINDER

OBEROI, RAM SINGH

RAM SINGH & MRS. HARVINDER OBEROI()(9654604408)(PETITIONER)

RAM SINGH()(9654604408)(PETITIONER)

VEERENDRA BAHADUR YADAV AND ORS
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

KAMAL KUMAR PANDEY

KAMAL KUMAR PANDEY()(9312079439)(PETITIONER)
CAPITAL COOPERATIVE INDUSTRIES SOCIETY

LTD.

V/s KHADI AND VILLAGE INDUSTRIES

COMMISSION AND ANR.

OTHER DETAILS OF ADVOCATES:
ANAND YADAV/()(9810126454)(PETITIONER)

AMAR SINGH GILL & ANR

V/s CENTRAL ADOPTION RESOURCE

AUTHORITY & ANR

OTHER DETAILS OF ADVOCATES:
SAHIL BHALAIK()(9717689172)(PETITIONER)

RAGHUVEER SINGH RATHORE & ORS
V/s DELHI URBAN SHELTER IMPROVEMENT

BOARD & ORS

OTHER DETAILS OF ADVOCATES:

DHANESH RELAN()(9910247777)(PETITIONER)
DHANESH RELAN()(9910247777)(PETITIONER)

ABHIMANYU & ABHISHEK

SINGH(ABHIMANYUANDASSOCIATES@GMAIL.COM)(9717960907)(PETITIONER)

ANAND YADAV, SATYAPAL SINGH,

CHANDRA PRAKASH

SAHIL BHALAIK

DHANESH RELAN, ABHIMANYU, ANUJ

GUPTA

TODAY HOMES(CONTACT@TODAYHOMES.CO.IN)()(RESPONDENT)

ANUJ GUPTA(ANUJASSOCIATES2018@GMAIL.COM)(7834814477)(PETITIONER)
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37

38

39

40

41

42

43

44

W.P.(C)-3271/2019
CM APPL. 15045/2019
CM APPL. 15046/2019

W.P.(C)-4095/2019
CM APPL. 18464/2019

W.P.(C)-4116/2019
CM APPL. 18552/2019

W.P.(C)-5197/2019
CM APPL. 22993/2019
CM APPL. 22994/2019

W.P.(C)-8172/2019
CM APPL. 33853/2019

W.P.(C)-11051/2019

W.P.(C)-11174/2019
CM APPL. 45996/2019

W.P.(C)-5601/2020

SHOBHA NARANG
V/s DELHI URBAN SHELTER IMPROVEMENT
BOARD & ORS.

OTHER DETAILS OF ADVOCATES:
DHANESH RELAN()(9910247777)(PETITIONER)

SUMAN MAHAJAN
V/s DELHI URBAN SHELTER IMPROVEMENT
BOARD & ORS

OTHER DETAILS OF ADVOCATES:
DHANESH RELAN()(9910247777)(PETITIONER)

SUDERSHAN TREHAN & ORS
V/s DELHI URBAN SHELTER IMPROVEMENT
BOARD & ORS

OTHER DETAILS OF ADVOCATES:
DHANESH RELAN()(9910247777)(PETITIONER)

MEENA MALHOTRA
V/s DELHI URBAN SHELTER IMPROVEMENT
BOARD (DUSIB) & ORS.

OTHER DETAILS OF ADVOCATES:
DHANESH RELAN()(9910247777)(PETITIONER)

DES RAJ
V/s GOVT. OF N.C.T OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
VIRENDER SINGH()(9810553842)(PETITIONER)

SH. LAXMI CHAND GUPTA
V/s SMT. CHARU JAIN AND ANR.

OTHER DETAILS OF ADVOCATES:

DHANESH RELAN

DHANESH RELAN

DHANESH RELAN

DHANESH RELAN

VIRENDER SINGH

ABINASH K. MISHRA, KABIR SAGAR
GHOSH, SIDDHARTH KAUSHIK

ABINASH K. MISHRA()(9811235958)(PETITIONER)
KABIR SAGAR GHOSH(KABIRSAGAR49@GMAIL.COM)(9599966048)(RESPONDENT)
KABIR SAGAR GHOSH(KABIRSAGAR49@GMAIL.COM)(9599966048)(RESPONDENT)

SIDDHARTH

KAUSHIK(SIDDHARTHKAUSHIKCHAMBERS@GMAIL.COM)(9999392060)(RESPONDENT)

RHINE POWER PVT. LTD.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR ARYA

ASHOK KUMAR ARYA()(9868277389)(PETITIONER)

RAM CHANDRA SINGH & ORS.
V/s COMMISSIONER OF CUSTOMS & ANR.

OTHER DETAILS OF ADVOCATES:

VIKAS BHATIA

VIKASBHATIA(VIKAS_BHATIA1122@YAHOO.CO.IN)(9999440419)(PETITIONER)

VIKASH BHATIA AND KANIKA

GOSWAMI(VIKAS_BHATIA1122@.CO.IN)(9999440419)(PETITIONER)
ASSISTANT COMMISSIONER OF CUSTOMS SHIFT D(CCGEN-

DELHI@GOV.IN)()(RESPONDENT)

MANISH KUMAR (MANISHKUMAR.69@GOV.IN , CCGEN-

DELHI@GOV.IN)(9582572884)(RESPONDENT)

ASSISTANT COMMISSIONER OF CUSTOMS SHIFT D(CCGEN-

DELHI@GOV.IN)(9075766862)(RESPONDENT)
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COURT NO. 41
HON'BLE MR.JUSTICE JASMEET SINGH

NOTE: "“CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY
INFORM

THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE. ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO
BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE
TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER
THE QUASHING OF FIR MATTERS ARE OVER) .

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

:;lrlI::l“I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
1 CRL.A.-282/2022 DAVENDER MAAN VIJAY SINGH SANSANWAL
(Disposed off case) V/s STATE
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ALIPUR-818/2015)

VIJAY SANSANWAL(VIJAYSANSANWAL@GMAIL.COM)(9810069263)(PETITIONER)
VIJAY SANSANWAL(VIJAYSANSANWAL@GMAIL.COM)(9810069263)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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NOTE:

NOTE:

NOTE :

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE COURT

OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR NAME & SHALL STICTLY
ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, DATED 26.10.2021 AND BAR CONCIL
OF DELHI CIRCULAR NO. 602/GEN/SF/2024, DATED 12.11.2024 FAILING WHICH THE MATTER SHALL BE
REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE ACTION.

REGULAR MATTERS LISTED BEFORE HON’'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV WILL BE TAKEN UP
AFTER COMPLETION OF ADVANCE CAUSE LIST ON DAILY BASIS.

FOR MOVING ADJOURNMENT SLIP BY 06:00 P.M. ON LAST WORKING DAY PLEASE MAIL TO:

daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcll

ITEM
NUMBER

1

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
TR.P.(C.)-17/2024 SH. RAJINDER LAL ARORA & ORS. MOHIT CHAUDHARY, ROHAN WITH CS(0S)72/2021
V/s SH. MONU DHINGRA & ORS. MANDAL

OTHER DETAILS OF ADVOCATES:

MOHIT
CHAUDHARY(MOHITCHAUDHARY2020@GMAIL.COM)(981663997)(PETITIONER)
NEHA ARORA(NEH.ARORA14@GMAIL.COM)()(RESPONDENT)

MD HINGRA(MDHINGRA2@YAHOO.COM)()(RESPONDENT)

ROHAN MANDAL(MANDAL.ROHAN@GMAIL.COM)(8510869980)(RESPONDENT)
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COURT NO. 26

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

ADVANCE CAUSE LIST

NOTE: IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN
ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj.dhclgov.in

ITEM
NUMBE CASE NUMBER
R

AFTER NOTICE MISC. MATTERS
1 CRL.L.P.-89/2021

2 CRL.L.P.-121/2021
CRL.M.A. 19238/2023

3 CRL.L.P.-127/2021
CRL.M.A. 16362/2021

PARTY NAME ADVOCATE NAME

SHIKHA SAINI DR. ASHUTOSH, VIPIN CHAUDHARY
V/s GURINDER SINGH SAINI

OTHER DETAILS OF ADVOCATES:

SHIKHA SAINI(DR.ASHUTOSHADV@GMAIL.COM)(996868686838)()

SHIKHA SAINI(DR.ASHUTOSHADV@GMAIL.COM)()()

SHIKHA SAINI(DR.ASHUTOSHADV@GMAIL.COM)(996868686838)()

VIPIN
CHAUDHARY(ADVOCATEVIPINCHAUDHARY@GMAIL.COM)(9711161241)(PETITIONER)

ANANG PAL SINGH VISHNU KANT PANDEY
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
PRADEEP SHARMA(KAGHZAAT@GMAIL.COM)()(PETITIONER)

VISHNUPANDEY(PANDEYVISHNUKANT.PANDEY@GMAIL.COM)(9871949697)(PETITIONER

)
VISHNU KANT

PANDEY(PANDEYVISHNUKANT.PANDEY@GMAIL.COM)(9871949697)(PETITIONER)
VISHNU KANT
PANDEY(PANDEYVISHNUKANT.PANDEY@GMAIL.COM)(9871949697)(PETITIONER)
STATE OF NCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT)

M.R. ENTERPRISES THROUGH VISHAL GUPTA PARANJAY CHOPRA
V/s TATHAGATA DUTTA

OTHER DETAILS OF ADVOCATES:

MUKESH YADAV(CHOPRA.PARANJAY@GMAIL.COM)(9818665555)(PETITIONER)
MANOJ KUMAR(KSMR.1986 @GMAIL.COM)(9818665555)(PETITIONER)
DTATHA(DTATHA@SSTMEDIA.COM)()(RESPONDENT)

TATHAGATA DUTTA(DTATHA@SSTMEDIA.COM)()(RESPONDENT)
CHOPRA(CHOPRA.PARANJAY@GMAIL.COM)()(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(TILAK NAGAR-795/2006)

BAIL APPLN. 873/2007 FILED BY
DR.GURINDER SINGH (DISPOSED ON :
2008-02-18)

CRL.REV.P. 350/2012 FILED BY GURINDER
SINGH SAINI & ANR. (DISPOSED ON :
2014-09-09)

P.S.-FIR NO. :(TILAK NAGAR-795/2006)
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4

10

11

12

CRL.M.C.-2514/2017

CRL.M.C.-3501/2017

CRL.M.C.-4166/2017
CRL.M.A. 16733/2017

WITH CRL.M.C. 4465/2017

CRL.M.C.-4465/2017
CRL.M.A. 17889/2017

CRL.M.C.-4305/2017
CRL.M.A. 17292/2017

CRL.M.C.-5523/2017
CRL.M.A. 21463/2017

CRL.M.C.-1362/2018
CRL.M.A. 4955/2018
CRL.M.A. 10924/2018
CRL.M.A. 2456/2021

CRL.M.C.-3400/2018

CRL.M.C.-6525/2018
CRL.M.A. 50308/2018
CRL.M.A. 12361/2023

RAJAN SAREEN
V/s STATE NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
JAGBIR TANWAR
V/s STATE GOVT OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:

AISHWARYA RAO

PAWANIJIT S BINDRA, NIMISH CHIB AND

ASSOCIATES, GAURAV KUMAR SINGH

GAURAV KUMAR SINGH(DELLAWS@GMAIL.COM)(9971413142)(RESPONDENT)

SANJAY AGGARWAL
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
BHANU BINJRAJKA

V/s THE STATE GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

CENTRAL BUREAU OF INVESTIGATION
V/s DR O P JAIN & ORS

OTHER DETAILS OF ADVOCATES:

ATUL SAHI

ATUL SAHI

NARENDER MANN, RAVI BASSI

RAVI BASSI(ADVOCATERAVIBASSI@GMAIL.COM)(9810021293)(RESPONDENT)

SHIVA PANDEY

V/s THE STATE GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

ANEES AHMAD

V/s STATE ( GOVT OF NCT OF DELHI) & ORS

OTHER DETAILS OF ADVOCATES:

M K BHARDWAIJ()(9210951550)(PETITIONER)
SHIVENDRA SINGH()(9582194010)(PETITIONER)

V K MALIK

M K BHARDWAJ, SHIVENDRA SINGH,
MAHESH KUMAR BHARDWAJ, JAVEDUR
RAHMAN

M.K. BHARDWAJ(MAHESHKB75@GMAIL.COM)(9210951550)(PETITIONER)
SHIVENDRA SINGH(SHIVENDRASINGH86 @GMAIL.COM)(9582194010)(RESPONDENT)

DELHI

POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURESH DUDEJA & ORS
V/s STATE ( NCT OF DELHI) & ANR

OTHER DETAILS OF ADVOCATES:
RAVI SONI()(9871507987)(PETITIONER)

DR USHA AGGARWAL
V/s GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:
DIGVIJAY RAI()(9873103500)(PETITIONER)
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DIGVIJAY RAI
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P.S.-FIR NO. :(ECONOMIC OFFENCE
WING-193/2009)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-3-A-97)

CRL.M.C. 679/2013 FILED BY S P RANA &
ANR. (DISPOSED ON : 2015-08-13 )

P.S.-FIR NO. :(CBI-3-A-97)

P.S.-FIR NO. :(MAHINDRA PARK-
436/2016)

P.S.-FIR NO. :(BHAJAN PURA-420/2017)

P.S.-FIR NO. :(ROHINI SOUTH-699/2015)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(VASANT KUNJ NORTH-87/2016)
W.P.(CRL) 249/2017 FILED BY DR USHA
AGGARWAL (DISPOSED ON : 2018-01-16 )

P.S.-FIR NO. :(VASANT KUNJ NORTH-
87/2016)
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13  |CRL.M.C.-430/2021
CRL.M.A. 2283/2021
CRL.M.A. 9042/2024
WITH CRL.M.C. 2700/2023

14  |CRL.M.C.-2700/2023
CRL.M.A. 10159/2023
WITH CRL.M.C. 430/2021

15 |CRL.M.C.-608/2021

K KONNGAM KONYAK & ANR.
V/s CENTRAL BUREAU OF INVESTIGATION

EDWARD BELHO

OTHER DETAILS OF ADVOCATES:

EDWARD BELHO(EBELHO@GMAIL.COM)(9999664498)(PETITIONER)
EDWARD BELHO(EDETHO@GMAIL.COM)()(PETITIONER)

PRASHANT VARMA(PRASHANTVARMA@GMAIL.COM)()(RESPONDENT)

BENDANG WAPANG
V/s CENTRAL BUREAU OF INVESTIGATION &
ANR.

ANIL KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:
ANIL KR. THAKUR(ADVOCATEANIL@REDIFFMAIL.COM)(9810140500)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

RUCHI RUCHI, RAJESH ARORA
V/s RAKESH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(RESPONDENT)
RUCHI(RUCHI66130@GMAIL.COM)(9971066130)(PETITIONER)
RUCHI(RAKESHSAPRA04@GMAIL.COM)(9971066130)(PETITIONER)
LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRAO4@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRAO4@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)

116

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-DAI-1998-A-0001)
CRL.M.C. 4512/2015 FILED BY K.
KONNGAM KONYAK & ANR (DISPOSED
ON : 2018-10-12)

CRL.M.C. 910/2016 FILED BY BENDANG
WAPANG (DISPOSED ON : 2018-10-12 )
CRL.M.C. 2700/2023 FILED BY BENDANG
WAPANG (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(CBI-DAI-1998-A-0001)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-DAI-1998-A-0001)
CRL.M.C. 4512/2015 FILED BY K.
KONNGAM KONYAK & ANR (DISPOSED
ON : 2018-10-12)

CRL.M.C. 910/2016 FILED BY BENDANG
WAPANG (DISPOSED ON : 2018-10-12 )
CRL.M.C. 430/2021 FILED BY K
KONNGAM KONYAK & ANR. (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(CBI-DAI-1998-A-0001)



17.03.2025

16

17

18

19

20

21

CRL.M.C.-1366/2021

CRL.M.C.-2119/2021
CRL.M.A. 14262/2021

CRL.M.C.-2524/2021
CRL.M.A. 16452/2021

CRL.M.C.-3004/2021
CRL.M.A. 18809/2021

CRL.M.C.-3331/2021

CRL.M.A. 20311/2021
CRL.M.A. 20312/2021
CRL.M.A. 11395/2023

CRL.M.C.-3437/2021
CRL.M.A. 20646/2021

ADVANCE CAUSE LIST

LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
LEELA(RAKESHSAPRA04@GMAIL.COM)(9250144239)(PETITIONER)

RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM.COM)(7048966078)(PETITIONER)
RAKESH KUMAR(RAKESHSAPRA04@GMAIL.COM)(7048966078)(RESPONDENT)
RAJESH ARORA(RAJESHARORAK7 @GMAIL.COM)(9717867913)(PETITIONER)

NASEEMA SHEIKH ANIL SAINI, KARAN VEER TYAGI
V/s THE STATE (NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

SM
HUSSAIN(ADVOCATESYEDMEHNDIHUSSAIN@GMAIL.COM)(9910660786)(PETITIONER)
THE STATE (NCT OF DELHI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
THE STATE (NCT OF DELHI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
THE STATE (NCT OF DELHI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KARAN VEER TYAGI(KARANTYAGI.LAWYER@GMAIL.COM)(9999886360)(PETITIONER)

HARJEET KAUR SOUMYASHREE MISRA
V/s JASPREET ARNEJA

OTHER DETAILS OF ADVOCATES:
TEJPAL SHOKEEN(TEJPALSHOKEEN.MPK@GMAIL.COM)(9810083004)(PETITIONER)

EAST INDIA UDYOG LTD SHUBHAM JAISWAL, SHUBHAM
V/s MEERA AHUJA AND ANR. JAISWAL, TANYA HARNAL, K BHIMRAJ
ACHARY

OTHER DETAILS OF ADVOCATES:
NAMITSAXENA(NAMITSAXENAOFFICE@GMAIL.COM)()(PETITIONER)

SHUBHAM JAISWAL(ADV.SHUBHAM23@GMAIL.COM)(8377837039)(PETITIONER)
TANYAHARNAL(TANYAHARNAL17@GMAIL.COM)()(RESPONDENT)

TANYA HARNAL(TANYAHARNAL17 @GMAIL.COM)(9999897084)(RESPONDENT)
TANYA HARNAL(TANYAHARNAL17@GMAIL.COM)(9999897084)(RESPONDENT)
TANYA HARNAL(TANYAHARNAL17@GMAIL.COM)(9999897084)(RESPONDENT)

K BHIMRAJ ACHARY(ACHARYA.RAJ@GMAIL.COM)(9873406652)(PETITIONER)

CENTRAL BUREAU OF INVESTIGTATION PRAKARSH AIRAN
V/s ASHOK KUMAR RAHEJA

OTHER DETAILS OF ADVOCATES:

ANUPAM S
SHARMA(ANUPAMSHARMAADOVCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(PETITIONER)

SHAHID KHAN DEEKSHA DWIVEDI, NASIMUDDIN
V/s STATE NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

HASIB SIDDIQUI(NASIMADVGMAIL.COM)(9312536242)(PETITIONER)

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NILOFER@NEELU(LEXJUDIS.LAW@GMAIL.COM)(9560968575)(RESPONDENT)
NILOFER@NEELU(SAMEERMALK.MALIK2@GMAIL.COM)(9999607106)(RESPONDENT)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HASIB SIDDIQUI(NASIMADVGMAIL.COM)(9312536242)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY RASIKLAL SHAH & ORS. VINOD KUMAR, DEVA SEKHAR,
V/s STATE OF NCT OF DELHI & ORS. SIDDHARTH NARANG

OTHER DETAILS OF ADVOCATES:
SAIRICA RAJU(THEOFFICEFSAIRICARAJUADV@GMAIL.COM)(9879575600)(PETITIONER)
SOMIT HALDER(SOMITHALDER1010@GMAIL.COM)(9810901695)(PETITIONER)
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P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
148/2021)

P.S.-FIR NO. :(CBI-BD1-2015-E-0006)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ECONOMIC OFFENCE WING-
114/2020)



17.03.2025

22

23

24

25

26

W.P.(CRL)-307/2016
CRL.M.A. 1671/2016
CRL.M.A. 10093/2018
CRL.M.A. 9829/2019
CRL.M.A. 8352/2021

W.P.(CRL)-619/2016
CRL.M.A. 3379/2016
CRL.M.A. 10534/2016
CRL.M.A. 47835/2018

W.P.(CRL)-2243/2019

W.P.(CRL)-1136/2021
CRL.M.A. 9513/2021

W.P.(CRL)-1365/2021
CRL.M.A. 33780/2023

ADVANCE CAUSE LIST

KAPIL BAIL APPLN. 1018/2022 FILED BY PIYUSH
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) GOPAL BANDHOPADHYAY (DISPOSED ON
KAPIL :2022-05-12)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEVA SEKHAR(DEVSEKHAR1@GMAIL.COM)(9873276424)(RESPONDENT) P.S.-FIR NO. :(ECONOMIC OFFENCE

SIDDHARTH NARANG(ADVOCATEALOK1975@GMAIL.COM)(8505808500)(RESPONDENT) (WING-114/2020)

GURUCHARAN SINGH AKSHAY CHANDRA, RAKTIM GOGOI,
V/s UNION OF INDIA & ORS HARSHIT SETHI, AMIT MAHAJAN,
PRAKARSH AIRAN, NAVEEN MALHOTRA

OTHER DETAILS OF ADVOCATES:

RAKTIM GOGOI()(9915000087)(PETITIONER)

PRAKARSH AIRAN(PRAKARSH.AIRAN@GMAIL.COM)(9829292345)(RESPONDENT)
NAVEEN MALHOTRA(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)

AMEET LALCHAND SHAH KAMINI JAISWAL, PAVAN NARANG

V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-

KAMINI JAISWAL()(7838202726)(PETITIONER) FIR NO. :(ECONOMIC OFFENCE WING-
30/2015)
CRL.M.C. 1003/2020 FILED BY M/S
RISHABH ENTERPRISES (DISPOSED ON :
2023-03-02 )
P.S.-FIR NO. :(ECONOMIC OFFENCE
WING-30/2015)

NEHA DUTTA & ANR KULDEEP KUMAR

V/s THE COMMISSIONER OF POLICE & ORS

OTHER DETAILS OF ADVOCATES:
KULDEEP KUMAR()(8800326695)(PETITIONER)

RAMPAL SHARMA CHIRAG MADAN
V/s STATE OF NCT & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-
RAMPAL SHARMA(CHIRAGMADAN14@GMAIL.COM)(9999276327)(PETITIONER) FIR NO. :(PUNJABI BAGH-57/2020)
RAMPAL SHARMA(CHIRAGMADAN14@GMAIL.COM)(9999276327)(PETITIONER) BAIL APPLN. 2139/2021 FILED BY SURESH
MS LAW CHAMBERS(MSLAWCHAMBERS.COM)(9999276327)(PETITIONER) KUMAR AHUJA (DISPOSED ON : 2022-10-
KAPIL 19)

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)  [BAIL APPLN. 2145/2021 FILED BY
SHOURYA AHUJA (D. OF HEARING : 2030-
01-26 )

BAIL APPLN. 538/2021 FILED BY RAMPAL
SHARMA (DISPOSED ON : 2021-02-17 )
BAIL APPLN. 2470/2021 FILED BY
RAMPAL SHARMA (DISPOSED ON : 2022-
10-19)

BAIL APPLN. 1994/2021 FILED BY
RAMPAL SHARMA (DISPOSED ON : 2021-
06-04 )

P.S.-FIR NO. :(PUNJABI BAGH-57/2020)

ASHOK SAINI VIKRAM SINGH JAKHAR
V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(UTTAM NAGAR-274/2019)
VIKRAM JAKHAR(VSJAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER)
R.S.JAKHAR(VSJIAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER)

ASHOK SAINI(9015111120)()(PETITIONER)

MUKESH SHARMA

(MUKESHSHARMAJUNOONTIMES@GMAIL.COM)(9312792808)(PETITIONER)

MUKESH SHARMA
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17.03.2025

27

28

W.P.(CRL)-2387/2021
CRL.M.A. 19305/2021

W.P.(CRL)-2266/2023
CRL.M.A. 21186/2023

CONNECTED MATTERS (ANMM)

29

30

31

32

33

34

35

CRL.M.C.-814/2017
CRL.M.A. 3443/2017

CRL.M.C.-1488/2017
CRL.M.A. 6107/2017

CRL.M.C.-1489/2017
CRL.M.A. 6110/2017

CRL.M.C.-1490/2017
CRL.M.A. 6113/2017

CRL.M.C.-6248/2018
CRL.M.A. 49251/2018

CRL.M.C.-6249/2018
CRL.M.A. 49253/2018

CRL.M.C.-6250/2018
CRL.M.A. 49255/2018

(MUKESHSHARMAJUNOONTIMES@GMAIL.COM)(9312792808)(PETITIONER)

MUKESH SHARMA
(MUKESHSHARMAJUNOONTIMES@GMAIL.COM)(9312792808)(PETITIONER)

MUKESH SHARMA()(9312792808)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
R.S. JAKHAR LAW OFFICES(VSJKHAR@HOTMAIL.COM)(9999722399)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJBIR SINGH UDITI BALI, SATYENDRA KUMAR RAI
V/s STATE(NCT OF DELHI) AND ORS

OTHER DETAILS OF ADVOCATES:

UDITI BALI(ADVUDITIBALI@GMAIL.COM)(9910413782)(PETITIONER)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
UDITI BALI(ADVUDITIBALI@GMAIL.COM)(9910413782)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SATYENDRA KUMAR RAI(SATYENDRA4ORAI@GMAIL.COM)(9811312676)(PETITIONER)

SHEETAL DHAIYA & ORS.
V/s STATE

NIKHIL BAHRI

OTHER DETAILS OF ADVOCATES:

STATE TRADING CORP OF INDIA LTD
V/s RAJ KUMAR SHARMA

MADHU SUDAN BHAYABNA

OTHER DETAILS OF ADVOCATES:

STATE TRADING CORP OF INDIA LTD
V/s RA] KUMAR SHARMA

MADHU SUDAN BHAYANA

OTHER DETAILS OF ADVOCATES:

STATE TRADING CORP OF INDIUA LTD
V/s RAJ KUMAR SHARMA

MADHU SUDAN BHAYANA

OTHER DETAILS OF ADVOCATES:

STATE TRADING CORP OF INDIA LTD
V/s RAJ] KUMAR SHARMA

MADHU SUDAN BHAYANA

OTHER DETAILS OF ADVOCATES:

STATE TRADING CORPORATION OF INDIA
LIMITED
V/s TRILOCHAN SHARMA

MADHU SUDAN BHAYANA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s TRILOCHAN SHARMA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MAHDU SUDAN BHAYANA
LIMITED

V/s TRILOCHAN SHARMA

OTHER DETAILS OF ADVOCATES:

MAHDU SUDAN BHAYANA()(9891617861)(PETITIONER)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(GOVIND PURI-524/2021)
W.P.(CRL) 2332/2021 FILED BY SMT
SHAKUNTLA DEVI & ORS. (DISPOSED ON :
2023-03-01)

W.P.(CRL) 2333/2021 FILED BY SMT
SHAKUNTLA DEVI (DISPOSED ON : 2022-
05-27)

BAIL APPLN. 4167/2021 FILED BY RAJBIR
SINGH (DISPOSED ON : 2021-11-25 )

P.S.-FIR NO. :(GOVIND PURI-524/2021)

P.S.-FIR NO. :(DWARKA NORTH-
426/2018)



17.03.2025

36

37

38

39

40

41

42

43

44

45

CRL.M.C.-6251/2018
CRL.M.A. 49257/2018

CRL.M.C.-6398/2018
CRL.M.A. 49808/2018
WITH CRL.M.C. 814/2017

CRL.M.C.-6399/2018
CRL.M.A. 49811/2018

CRL.M.C.-6403/2018
CRL.M.A. 49818/2018

CRL.M.C.-6411/2018
CRL.M.A. 49841/2018

CRL.M.C.-6486/2018
CRL.M.A. 50158/2018

CRL.M.C.-6487/2018
CRL.M.A. 50160/2018

CRL.M.C.-6488/2018
CRL.M.A. 50162/2018

CRL.M.C.-6489/2018
CRL.M.A. 50164/2018

CRL.M.C.-6533/2018
CRL.M.A. 50360/2018

STATE TRADING CORPORATION OF INDIA MAHDU SUDAN BHAYANA
LIMITED
V/s TRILOCHAN SHARMA

OTHER DETAILS OF ADVOCATES:
MAHDU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s ANIL SUREKA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s ANIL SUREKA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s ANIL SUREKA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s ANIL SUREKA

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s PRAMOD MITTAL

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s PRAMOD MITTAL

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s PRAMOD MITTAL

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)
STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA

LIMITED
V/s PRAMOD MITTAL

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s VINOD KUMAR JODHANI

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)
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ADVANCE CAUSE LIST



17.03.2025

46 |CRL.M.C.-6534/2018
CRL.M.A. 50362/2018

47  |CRL.M.C.-6535/2018
CRL.M.A. 50364/2018

48  |CRL.M.C.-6536/2018
CRL.M.A. 50366/2018

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s VINOD KUMAR JODHANI

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s VINOD KUMAR JODHANI

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

STATE TRADING CORPORATION OF INDIA MADHU SUDAN BHAYANA
LIMITED
V/s VINOD KUMAR JODHANI

OTHER DETAILS OF ADVOCATES:
MADHU SUDAN BHAYANA()(9891617861)(PETITIONER)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

49  |CRL.M.C.-1428/2025
CRL.M.A. 6360/2025

DINESH MARWAH PRABHAV RALLI, RAJAT JOSEPH

V/s STATE OF NCT OF DELHI ANR

OTHER DETAILS OF ADVOCATES:
RAJAT JOSEPH (RAJATJOSEPH@GMAIL.COM)(9818451155)(RESPONDENT)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(PUNJABI BAGH-297/2021)
CRL.REV.P. 358/2023 FILED BY JIA LAL
KUMAR (D. OF HEARING : 2025-03-27 )
CRL.REV.P. 335/2023 FILED BY DINESH
MARWAH (D. OF HEARING : 2025-03-27 )

P.S.-FIR NO. :(PUNJABI BAGH-297/2021)



17.03.2025 ADVANCE CAUSE LIST

COURT NO. 49
HON'BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR
MATTER IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM
NUMBE CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
R
FOR ADMISSION
1 |RSA-59/2019 RAJESHWARI ANKITA PATNAIK (DHCLSC), ASHOK
CM APPL. 12951/2019 V/s PREETY YADAV KUMAR MISHRA, BABAN KUMAR
SHARMA
OTHER DETAILS OF ADVOCATES:
ANKITA PATNAIK()(9873519308)(PETITIONER)
ASHOK KUMAR
MISHRA(MISHRAASHOK77@REDIFFMAIL.COM)(9313304428)(RESPONDENT)
BABAN KUMAR SHARMA(BKS-ADVDELHI@YAHOO.COM)(9810395833)(PETITIONER)
2 RSA-80/2023 SHRI HANUMAN JI VIRAJMAN AT PRACHIN  SANTOSH KUMAR CHAURIHAA

CM APPL. 21436/2023 SIDHPEETH & ANR.
V/s HARI RAM CHAUDHARY & ORS.

OTHER DETAILS OF ADVOCATES:
SANTOSH CHAURIHAA (CHAURIHAA@GMAIL.COM)(9811193843)(PETITIONER)
SDM MEHRAULI(SDMMEHRAULI.DELHI@NIC.IN)()(RESPONDENT)

AFTER NOTICE MISC. MATTERS

3 EX.F.A.-29/2022 M/S DURGA WHEELS INDIA THROUGH ITS ABHINAV KAUSHIK
CM APPL. 56015/2022 PARTNER RADHEY SHAM GARG & ORS.
CM APPL. 56016/2022 V/s HARBIR SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

G K KAUSHIK , ABHINAV
KAUSHIK(KAUSHIKGAJENDRA3@GMAIL.COM)(9899194740)(PETITIONER)
SAHIL NEGI(SAHILNEGI1984@GMAIL.COM)()(RESPONDENT)

4 EX.S.A.-5/2019 SAKENDER SINGH & ANR UDAY SINGH CHAUHAN
CM APPL. 28690/2019 V/s KAMLA RANI JAIN (SINCE DECEASED) THR
LRS

OTHER DETAILS OF ADVOCATES:
UDAY SINGH CHAUHAN()(8800971715)(PETITIONER)
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5

10

11

12

13

14

15

16

17

RFA-386/2007

RFA-35/2009

RFA-102/2009

RFA-178/2009

CM APPL. 7421/2009

CM APPL. 14994/2009 (CROSS OBJ.)
CM APPL. 75414/2024

RFA-188/2009
CM APPL. 8112/2009
CM APPL. 14646/2025

RFA-221/2010

RFA-503/2010

RFA-610/2010

RFA-641/2010

RFA-643/2010
CM APPL. 16065/2010
CM APPL. 16066/2010

RFA-27/2012
CM APPL. 18301/2014
CM APPL. 18302/2014

RFA-32/2012

RFA-33/2012

THE JAMMU & KASHMIR BANK LTD.
V/s BRIGHT INDIA INTERNATIONAL & ORS.

MR.V.K.DHAR, RAHUL SHARMA

OTHER DETAILS OF ADVOCATES:
RAHUL SHARMA(RAMHET.SINGH558 @GMAIL.COM)(9899239060)(PETITIONER)
RAHUL SHARMA(RAMHET.SINGH558 @GMAIL.COM)(9899239060)(PETITIONER)

FCi NAINA KEJRIWAL, EKTA CHOUDHARY
V/s M/S MADAN LAL JAGGI & SONS

OTHER DETAILS OF ADVOCATES:
EKTA CHOUDHARY(ADVOCATEEKTA1@GMAIL.COM)(9910376565)(PETITIONER)

DDA MUKESH GUPTA, DAVENDRA SINGH,
V/s RAJ KUMAR TYAGI RAKESH MITTAL, REETA KAUL,
BEENASHAW N SONI

OTHER DETAILS OF ADVOCATES:

DELHI TRANSCO LTD.
V/s M/S HINDUSTAN VIDYUT PRODUCTS LTD.
& ORS.

GAUR KANTH, HARSH LATA, NANDITA
RAO, B MOHAN, PL GAUTAM, M.
MOHAN, RASHMI CHOPRA &
ASSOCIATES, MONU KUMAR

OTHER DETAILS OF ADVOCATES:
MONU KUMAR(MONUKUMARADVOCATE@GMAIL.COM)(8178235953)(PETITIONER)

PUNJAB NATIONAL BANK MR.Y.P.CHANDNA, GAGAN MATHUR,
V/s AJAY ARYA & ANR. SUSHMA JAIN, BHARAT DEEP SINGH,
GAGAN MATHUR

OTHER DETAILS OF ADVOCATES:
GAGAN MATHUR(MADHU_ADVOCATE@HOTMAIL.COM)(9811143077)(PETITIONER)
AJAY ARYA()(9899646743)(RESPONDENT)

ADVANCE CAUSE LIST

BHARAT DEEP SINGH(BHARATDEEPSINGH@GMAIL.COM)(9911770005)(RESPONDENT)

GAGAN MATHUR(GAGAN@MATHURLEGAL.COM)(9811143077)(PETITIONER)

SL ARORA PARVINDER CHAUHAN, ANSHUMAN
V/s UNION OF INDIA SINHA

OTHER DETAILS OF ADVOCATES:

SP JAIN & ORS
V/s GAURAV SHARMA

KAJAL CHANDRA, PREET PAL SINGH

OTHER DETAILS OF ADVOCATES:

DELHI DEVELOPMENT AUTHORITY
V/s RC GUPTA DECD THR LRS

BHUPESH NARULA, AMITA SINGH,
SANJEEV SAGAR

OTHER DETAILS OF ADVOCATES:

KOHLI AUTO CENTRE
V/s UNION OF INDIA

KULJEEET RAWAL, AAKARSH
SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
AAKARSH SRIVASTAVA(AAKARSHS@GMAIL.COM)(9871094948)(RESPONDENT)

VIJAY CHHABRA & ANR DHARMENDRA KUMAR
V/s RAJENDER KUMAR JAIN DECD THR LRS

OTHER DETAILS OF ADVOCATES:

HARDEEP SINGH
V/s VINOD SAXENA

OTHER DETAILS OF ADVOCATES:

SHUBH LATA GUPTA
V/s LIFE INSURANCE CORP OF INDIA & ORS

SP SINGH CHAUDHARI

OTHER DETAILS OF ADVOCATES:

STATE BANK OF INDIA
V/s ARVIND BHARDWAJ & ANR

RP VATS, YASMIN ZAFAR

OTHER DETAILS OF ADVOCATES:
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18

19

20

21

22

23

24

25

26

27

28

29

RFA-49/2012

RFA-50/2012

RFA-507/2012

RFA-1/2013

RFA-5/2013

RFA-9/2013

RFA-12/2013

RFA-14/2013
CM APPL. 37246/2018

RFA-17/2013
CM APPL. 10096/2013 (CROSS OBJ.)

RFA-483/2013

RFA-14/2014

CM APPL. 804/2014
CM APPL. 58441/2023
CM APPL. 30016/2024

RFA-247/2014

SATBIR SINGH
V/s GAURI SHANKAR AND SONS

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

A HASSAN, RAKESH KUMAR, CAV,
SANJAY AGNIHOTRI

SANJAY AGNIHOTRI(THEVIDHI@GMAIL.COM)(9990607480)(RESPONDENT)

OMAXE BUILDHOME PVT LTD
V/s DHANENDER KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

MIRIK HEALTHFOOD PVT LTD
V/s MOTI AGENCIES

OTHER DETAILS OF ADVOCATES:

SANJAY NAGPAUL
V/s MTNL AND ORS

OTHER DETAILS OF ADVOCATES:
HIRA SINGH & ORS
V/s AJIT SINGH & ORS

OTHER DETAILS OF ADVOCATES:

MUKTI BODH

HIMANSHU UPADHYAY

RAJESH KUMAR

NEELAM AGGARWAL, HIMAL AKHTAR

HIMAL AKHTAR(HIMALAKHTARG@GMAIL.COM)(9810456889)(RESPONDENT)

RATHI SUPER STEEL LIMITED

V/s UNITED INDIA INSURANCE CO LTD

OTHER DETAILS OF ADVOCATES:
ARVIND ROAD CARRIERS PVT LTD.

V/s ROYAL SUNDRAM ALLIANCE INSURANCE

CO. LTD. & ANR

OTHER DETAILS OF ADVOCATES:
RHOMBUS COLONIESERS PVT. LTD.
V/s R.K. ROHILLA

OTHER DETAILS OF ADVOCATES:

RAKESH CHAHAR()(9654894378)(PETITIONER)

HARISH KUMAR
V/s GYATRI DEVI AND ORS

OTHER DETAILS OF ADVOCATES:
VIKRAM SINGH CHANDEL
V/s SH RAKESH MEHTA & ANR

OTHER DETAILS OF ADVOCATES:

SHIV KHORANA, ABHISHEK KUMAR

ALY MIRZA, S.M.TRIPATHI, LAVLEEN
GOYAL

NISHANT DATTA, RAKESH CHAHAR

BL CHAWLA AND CO, MADAN LAL
SHARMA & NIDHI SHARMA

RAJEEV SAXENA, ROHAN AHUJA, ZEHRA
KHAN, K HARSHAVARDHAN, RISHABH
DHEER, MEGHA SAXENA

RISHABH DHEER(RISHABHDHEER@GMAIL.COM)(8280079686)(RESPONDENT)
MEGHA SAXENA(MEGHASAXENA.MS2010@GMAIL.COM)(9654777505)(PETITIONER)

SH HARISH RAMCHANDANI

V/s M/S THREE 'N' CONSTRUCTIONS PVT LTD

& ORS

OTHER DETAILS OF ADVOCATES:

OM PRAKASH, GAURAV DUBEY

OM PRAKASH(ADV.OMPRAKASH392@GMAIL.COM)(9810794902)(PETITIONER)
JAYA (JAYAGOYAL@NEOJURIS.COM)()(RESPONDENT)

ARUN VOHRA(ARUNVOHRA18@GMAIL.COM)()(RESPONDENT)

OM PRAKASH(ADV.OMPRAKASH392@GMAIL.COM)(9810794902)(PETITIONER)
ARUN VOHRA(ARUNVOHRA18@GMAIL.COM)()(RESPONDENT)

JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)()(RESPONDENT)

SH. CHANDAN DEEP &ANR
V/s SH. KAMAL KHURANA & OR

OTHER DETAILS OF ADVOCATES:

SHOBHANA TAKIAR, RAHUL MADAN,
SHOBHANA TAKIAR & ASSOCIATES,
MANAN SONI

MANAN SONI(MANANSONIADV.07 @GMAIL.COM)(9953574827)(RESPONDENT)
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30

31

32

33

34

35

36

37

38

39

RFA-131/2015
CM APPL. 3794/2015
CM APPL. 1117/2016

RSA-98/1988

CM APPL. 51257/2023
CM APPL. 51258/2023
CM APPL. 61053/2023
CM APPL. 5446/2024
CM APPL. 5447/2024
CM APPL. 5448/2024
In RSA-232/2011

RSA-187/2015
CM APPL. 8883/2015

RSA-316/2015

RSA-87/2016

RSA-298/2016

RSA-167/2017
CM APPL. 35927/2022
CM APPL. 57370/2023

RSA-216/2018
CM APPL. 53797/2018

RSA-24/2019
CM APPL. 4813/2019

ADVANCE CAUSE LIST

M/S M | TEXTILES PTE LTD
V/s M/STTLTD & ANR

DIWAN, SHILPI JAIN SHARMA, PADMA
PRIYA, SHILPI JAIN, SHUBHANKAR,
MUKUL RAAO

OTHER DETAILS OF ADVOCATES:
MUKUL RAAO(WHITECOLLARADV@GMAIL.COM )(9650640008)(RESPONDENT)

J.D.MAHINDRA & ORS. K.K.SUD, ANJANA GOSAIN, RAKESH
V/s DDA & ANR. KUMAR, RAKESH MITTAL

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

YASHWANT RAI JAIN & ORS SS JAIN, SANMATI BIR SINGH, MOHIT
V/s GAINDA DEVI SHARMA DECD THRLRS & |[KHANNA
ANR

OTHER DETAILS OF ADVOCATES:
S.S.JAIN(SSJ4949@GMAIL.COM)(9891043078)(PETITIONER)

MOHIT KHANNA, VEENA RUPANA(KHANNAMOHIT24@GMAIL.COM,
VEENARUPANA@GMAIL.COM)()(RESPONDENT)

S S JAIN(SSJ4949@GMAIL.COM)(9891043078)(PETITIONER)

MOHIT KHANNA(KHANNAMOHIT24@GMAIL.COM)()(RESPONDENT)
VEENA RUPANA (VEENARUPANA@GMAIL.COM)()(RESPONDENT)
SANMATI BIR SINGH(SSJ4949@GMAIL.COM)(9891043078)(PETITIONER)

M/S TAL CAPITAL (P) LIMITED NEERAJ YADAV AND DHANANIJAY
V/s SMT LALI & ORS MEHLAWAT

OTHER DETAILS OF ADVOCATES:

SHEIKH FIROZUDDIN SHOBHANA TAKIAR & ASSOCIATES,
V/s FARIDA JAVED AHMAD

OTHER DETAILS OF ADVOCATES:

VIJAY PAL R K SAINI, PRADEEP KUMAR
V/s BHARAT SINGH (SINCE DECEASED) THR
HIS LRS

OTHER DETAILS OF ADVOCATES:

NAFE SINGH
V/s NEERAJ KUMAR

AJAYPAL SINGH RANGAR, VIJAY
WAGHEY, RAMESH KUMAR, RAVI
KUMAR, SIDDHARTH BAMBHA

OTHER DETAILS OF ADVOCATES:
RAVI KUMAR(1989RAVIKUMARS7@GMAIL.COM)(9953527085)(PETITIONER)
SIDDHARTH BAMBHA(SIDDHARTHBAMBHA@GMAIL.COM)(9811327014)(PETITIONER)

FATMA BEGUM & ORS VIKAS GAUTAM, J R BAJA)
V/s ABDUL RASHEED & ORS

OTHER DETAILS OF ADVOCATES:

VIKAS GAUTAM(ADVVIKASGAUTAM@GMAIL.COM)(9810993476)(PETITIONER)
HARVINDER (CHOWDHURYHARVINDER@GMAIL.COM)()(RESPONDENT)

VIKAS GAUTAM(ADWIKASGAUTAM@GMAIL.COM)(9810993476)(PETITIONER)
HARVINDER(CHOWDHURYHARVINDER@GMAIL.COM)()(RESPONDENT)

MANI KAKKAR & ANR SUNIL CHAUHAN, ANKT KUMAR, NIRAJ
V/s AZAD @ ANAND & ORS KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

SUNIL CHAUHAN()(9873744868)(PETITIONER)
MAYKAN & ANR

V/s MANORMA RANI & ANR

JINENDER KUMAR JAIN, PUSHPA SINGH

OTHER DETAILS OF ADVOCATES:
JINENDER KUMAR JAIN()(9811073458)(PETITIONER)
PUSHPA SINGH(CONTACT.DILIPSINGH@GMAIL.COM)(9810111052)(RESPONDENT)
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40

41

42

43

44

45

46

47

RSA-111/2019

RSA-9/2020
CM APPL. 3098/2020
WITH RSA 54/2020

RSA-54/2020
CM APPL. 9888/2020
CM APPL. 65178/2023

RSA-37/2022
CM APPL. 16074/2022

RSA-238/2023
CM APPL. 65827/2023

RSA-155/2024

CM APPL. 49006/2024
CM APPL. 49007/2024
CM APPL. 49010/2024

RSA-157/2024
CM APPL. 49395/2024

RSA-170/2024
CM APPL. 55344/2024

ADVANCE CAUSE LIST

NAVEEN GUPTA
V/s SATISH JANGRA

SUBHSISH MOHANTY, PRATEEK GUPTA

OTHER DETAILS OF ADVOCATES:
SUBHSISH MOHANTY()(9810676750)(PETITIONER)
PRATEEK GUPTA(ADVPRATEEKGUPTA@GMAIL.COM)(9717097820)(RESPONDENT)

V P TANDON ARUN VOHRA
V/s VED PRAKASH & ANR

OTHER DETAILS OF ADVOCATES:
ARUN VOHRA()(9811089104)(PETITIONER)

VED PRAKASH & ANR
V/s V P TANDON

SHASHI SHANKER, ARUN VOHRA

OTHER DETAILS OF ADVOCATES:

SHASHI SHANKER()(9810433650)(PETITIONER)

SHASHI SHANKER(ADVOCATESHASHI@YMAIL.COM)(9810433650)(PETITIONER)
ARUNVOHRA(ARUNVOHRA18@GMAIL.COM)()(RESPONDENT)

ARUN VOHRA(ARUNVOHRA18@GMAIL.COM)(9811089104)(PETITIONER)

CHANAN SHAH (DECEASED) THROUGH LR PURVESH BUTTAN, ANKAN SURI
SMT PREM LATA

V/s SH WILAITI RAM MEHTA (DECEASED)

THROUGH HIS LRS & ORS.

OTHER DETAILS OF ADVOCATES:

PURVESH BUTTAN & MR FAHAD
IMTIAZ(PURVESHBUTTAN@GMAIL.COM)(9818208200)(PETITIONER)
ANKAN SURI(ANKANSURI@GMAIL.COM)(9999722788)(RESPONDENT)

NEGOLICE INDIA LTD. SAURABH KUMAR, SANJAY BALDEV
V/s AZADPUR GAON RESIDENTS WELFARE SAWHNEY
ASSOCIATION (REGD. ) & ORS.

OTHER DETAILS OF ADVOCATES:

PRAVIN BAHADUR &
ASSOCIATES(PRAVINBAHADUR.ADV@GMAIL.COM)(9873218520)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SANJAY BALDEV
SAWHNEY(LEGALDASS.SAWHNEYADV@GMAIL.COM)(9811235396)(RESPONDENT)
PAVALAM RAGHAVENDRA MOHAN BAJAJ, VRINDA
V/s SATHYANESAN BHANDARI

OTHER DETAILS OF ADVOCATES:
RAGHAVENDRA MOHAN BAJAJ(OFF.RMB@GMAIL.COM)(9810048083)(PETITIONER)
VRINDA BHANDARI(VRINDABHANDARI89@GMAIL.COM)(9711680348)(PETITIONER)

AYUB SHEKHAR PRIT JHA
V/s USAMA & ANR.

OTHER DETAILS OF ADVOCATES:
SHEKHAR PRIT JHA & ASSOCIATES(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER)
PIYUSH(PIYUSHSHARMA3933@GMAIL.COM)(0)(RESPONDENT)
NARESH(NARESHADVO@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR SANJEET SINGH, MADHAYV KRISHNA
V/s RANI DEVI DUBEY

OTHER DETAILS OF ADVOCATES:

RANJIT SINGH(G.SANJEET@GMAIL.COM)(9811767675)(PETITIONER)

RANI DEVI(RANIDEVI254@GMAIL.COM)(0)(RESPONDENT)

MADHAV KRISHNA

DUBEY(MADHAVKRISHNADUBEY @GMAIL.COM)(7020274442)(RESPONDENT)
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48  |RSA-207/2024
CM APPL. 70978/2024
CM APPL. 70979/2024

49 [TR.P.(C.)-16/2024

50 |TR.P.(C.)-93/2024
CM APPL. 31652/2024
CM APPL. 31653/2024
CM APPL. 35387/2024

END OF THE BOARD MATTERS
51 RSA-214/2016

MR. VIPIN VERMA CHAYAN SARKAR
V/s MR. JITENDER VERMA & ORS.

OTHER DETAILS OF ADVOCATES:

PREM PRAKASH KHANDELWAL NIKI KANTAWALA
V/s GOVIND PRASAD (SINCE DECEASED)
THROUGH LEGAL HEIRS & ORS.

OTHER DETAILS OF ADVOCATES:
PREM(PREMKHANDELWAL@HOTMAIL.COM)(9811086694)(PETITIONER)
AUREUS LAW
PARTNERS(NIKI.KANTAWALA@AUREUSLAW.COM)(9868427509)(PETITIONER)
ANKIT()(9818191513)(RESPONDENT)
GARIMA(KHAGARIMA@GMAIL.COM)(9810158866)(RESPONDENT)
BHAWANA()(9873151928)(RESPONDENT)
MUKESH()(9350643513)(RESPONDENT)
VIJAY()(8130505499)(RESPONDENT)
JAISON(JAISONS1@GMAIL.COM)(9811097079)(RESPONDENT)
MAMTA()(9773588661)(RESPONDENT)
RAMESH()(9811050209)(RESPONDENT)
LATA()(9818659778)(RESPONDENT)

PUJA()(9910803435)(RESPONDENT)

USHA()(9818280805)(RESPONDENT)
GAURAV(KHAGAURAV@GMAIL.COM)(9910396678)(RESPONDENT)
MADHU()(9869101387)(RESPONDENT)

PREM KUMAR KAPOOR VARUN GOSWAMI, AVNEESH GARG

V/s BALRAJ KUMAR KAPOOR & ORS.

OTHER DETAILS OF ADVOCATES:
AVNEESH GARG(AVNEESH.GARG@GMAIL.COM)(9818479699)(PETITIONER)

ANITA CHAUHAN MOHIT SHARMA, PARMOD K GUPTA,

V/s SHATRUGHAN PODDAR & ORS RATNESH BANSAL

OTHER DETAILS OF ADVOCATES:
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COURT NO. 25
HON'BLE DR.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvec

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
BAIL

1 BAIL APPLN.-4054/2024 VICKY KUMAR PAWAN SILMANA

V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

RANJAN
SHARMA(LAWYERRANJANSHARMA®@GMAIL.COM)(9810762404)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANKIT SURAJ PRAKASH SHARMA
V/s THE STATE(N.C.T. OF DELHI)

2 BAIL APPLN.-4773/2024

OTHER DETAILS OF ADVOCATES:

RAJNEESH SOLANKI(ADVOCATERAJINEESHH@GMAIL.COM)(O0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

3 BAIL APPLN.-339/2025 SUMIT ALIAS BONA

V/s STATE NCT OF DELHI

PAWAN RELEY

OTHER DETAILS OF ADVOCATES:

PAWAN RELEY
(PAWANRELEYLAWCHAMBERS@GMAIL.COM)(8447343516)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

RIZWAN @ SHAHRUKH ABHISHEK SAXENA
V/s STATE OF NCT OF DELHI

4 BAIL APPLN.-451/2025

OTHER DETAILS OF ADVOCATES:

U.M TRIPATHI (ADVOCATEUMTRIPATHI@GMAIL.COM)(7011071370)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

NEERAJ KUMAR AMIT LUHACH
V/s STATE NCT OF DELHI

5 BAIL APPLN.-901/2025

OTHER DETAILS OF ADVOCATES:

AMIT LUHACH(LUHACH@GMAIL.COM)(9717260479)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER INFORMATION

P.S.-FIR NO. :(S.B.DAIRY-590/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-383/2024)

BAIL APPLN. 4696/2024 FILED BY PRAKASH
SINGH (DISPOSED ON : 2024-12-19))

P.S.-FIR NO. :(MODEL TOWN-383/2024)

Listing Remarks:
PART-HEARD

P.S.-FIR NO. :(SEEMA PURI-858/2022)

P.S.-FIR NO. :(JAHANGIR PURI-514/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUNLIGHT COLONY-160/2020)

BAIL APPLN. 3768/2020 FILED BY DEVENDER
SINGH (DISPOSED ON : 2021-01-08 )

BAIL APPLN. 2929/2020 FILED BY DEVENDER
SINGH (DISPOSED ON : 2020-11-09 )

BAIL APPLN. 2639/2020 FILED BY DURVESH


https://delhihighcourt.webex.com/meet/dhcecourtvc
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KUMAR (DISPOSED ON : 2021-02-03 )
BAIL APPLN. 2232/2020 FILED BY NEERAIJ
KUMAR (DISPOSED ON : 2021-02-03 )

P.S.-FIR NO. :(SUNLIGHT COLONY-160/2020)

SUSPENSION OF SENTENCE

6 CRL.A.-89/2025 SUDAMA KUMAR CAUVERI BIRBAL (DHCLSC)
CRL.M.(BAIL) 169/2025 V/s STATE (NCT OF DELHI) & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DABRI-597/2017)

VIVEK PUNIA(VIVEK_27@HOTMAIL.COM)(0)(PETITIONER)

VIVEK PUNIA(VIVEK_27@HOTMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

7 CRL.M.C.-3372/2022 SUKH RAM CHOUDHARY VIKAS SHARMA
V/s THE STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAKET-156/2022)
VIKAS

SHARMA(VIKASSHARMALAWOFFICES@GMAIL.COM)(9990008499)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR ADMISSION

8 CRL.REV.P.-1378/2024 SMT.SHWETA CHAUDHARY ANUPRIYA YADAV
CRL.M.A. 38856/2024 V/s THE STATE GOVT OF NCT OF DELHI AND
ANR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-467/2022)

ANUPRIYA YADAV (AD.ANUPRIYA@YAHOO.COM)(9990634324)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

9 CRL.REV.P.(MAT.)-167/2024 MANOJ KUMAR PUJA JAKHAR, ANJU LATA
CRL.M.A. 38200/2024 V/s SANGEETA
CRL.M.A. 38202/2024

OTHER DETAILS OF ADVOCATES:
PUJA JAKHAR (JAKHARPUJA@GMAIL.COM)(9523306113)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANJU LATA(ANJUSHREY01@GMAIL.COM)(7011867743)(RESPONDENT)

10 CRL.REV.P.(MAT.)-172/2024 NAVEEN KUMAR PUJA JAKHAR, ANJU LATA
CRL.M.A. 38506/2024 V/s KAVITA
CRL.M.A. 38508/2024

OTHER DETAILS OF ADVOCATES:
JAKHARPUJA(JAKHARPUJA@GMAIL.COM)(9523306113)(PETITIONER)
DINESH SHARMA (DINESHSHARMA81262@GMAIL.COM)(0)(RESPONDENT)
ANJU LATA(ANJUSHREY01@GMAIL.COM)(7011867743)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

11 CRL.M.C.-5398/2019 MS. KETIKA KAPOOR KARM LEGAL, ABHISHEK CHANDEL,
CRL.M.A. 38762/2019 V/s STATE & ANR SAKSHI MEHLEY
CRL.M.A. 34985/2023
WITH CRL.M.C. 4708/2022

OTHER DETAILS OF ADVOCATES:

KARM LEGAL()(9871860967)(PETITIONER)

ABHISHEK CHANDEL
(ABHISHEKCHANDE11621@GMAIL.COM)(7018894375)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SAKSHI MEHLEY(LAWYER.SAKSHI@GMAIL.COM)(9810575142)(PETITIONER)
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12

13

14

15

16

17

CRL.M.C.-4708/2022
CRL.M.A. 19040/2022
WITH CRL.M.C. 5398/2019

CRL.M.C.-1239/2022
CRL.M.A. 5405/2022
CRL.M.A. 19468/2022

CRL.M.C.-1317/2022

CRL.M.C.-2669/2022
CRL.M.A. 11087/2022

CRL.M.C.-4198/2022

CRL.M.C.-4447/2022

SANGUNITY EXIM INDIA LIMITED & ANR.
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SAKSHI MEHLEY

SAKSHI MEHLEY(ALAOFFICE17 @GMAIL.COM)()(PETITIONER)

ATLANTIC LAW ASSOCIATES(ADMIN@ATLANTICLAW.IN)(9810575142)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

USHA CHAUHAN
V/s THE STATE (GOVT, OF NCT OF DELHI) &
ANR.

OTHER DETAILS OF ADVOCATES:

PRAG CHAWLA, ABHINAV
JAGANATHAN, ABHINAV
JAGANATHAN

PRAG CHAWLA(PRAGCHAWLA@GMAIL.COM)(9810048366)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY GAIND(AJAY.GAIND@GMAIL.COM)()(RESPONDENT)

ABHINAV

JAGANATHAN(JAGANATHAN.ABHINAV@GMAIL.COM)(9953541934)(PETITIONER)

ABHINAV

JAGANATHAN(JAGANATHAN.ABHINAV@GMAIL.COM)(9953541934)(RESPONDENT)

PRAMOD GOYAL

V/s THE STATE (GOVT. OF NCT OF DELHI) AND

ORS.

OTHER DETAILS OF ADVOCATES:

ANKIT JAIN

ANKIT JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(PETITIONER)

DELHI

POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ELLORA INFRATECH PVT LTD & ANR.
V/s STATE OF NCT DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

IMTIAZ AHMAD(DUSHYANT@ELLORACREATIONS.COM)(9810149307)(PETITIONER)

ASHISH MUKHI, DHRUV GUPTA,
ARKAJ KUMAR

ASHISH MUKHI(MUKHI.ASHISH@GMAIL.COM)(8527946110)(PETITIONER)

M/S ELLORA INFRATECH PVT.

LTD(ACCOUNTS@ELLORA.CO.IN)(9873221015)(PETITIONER)

RAJENDRA KUMAR(CORPORATE.AFFAIRS@THE3C.IN)(9953226672)(RESPONDENT)

CLOUD 9 PROJECT PVT

LTD(CORPORATE.AFFAIRS@THE3C.IN)(9953226672)(RESPONDENT)

STATE OF NCT

DELHI(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
DHRUV GUPTA(ADVOCATEDHRUVGUPTA@GMAIL.COM)(9999877566)(PETITIONER)

ARKAJ KUMAR(ARKAJKUMAR@GMAIL.COM)(9810478949)(PETITIONER)

SATTE OF NCT OF DELHI
V/s T. PALANI @ PANNI

OTHER DETAILS OF ADVOCATES:

KUSUM DHALLA

KUSUM DHALLA(SHIVASA@REDIFFMAIL.COM)(9871391901)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MS. X
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
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18

19

20

21

22

23

CRL.M.C.-4841/2022
CRL.M.A. 19435/2022

CRL.M.C.-5365/2022
CRL.M.A. 21294/2022

CRL.M.C.-5426/2022
CRL.M.A. 21514/2022
CRL.M.A. 14180/2023
CRL.M.A. 14181/2023
CRL.M.A. 33779/2023
WITH CRL.M.C. 1786/2023

CRL.M.C.-1786/2023
CRL.M.A. 6863/2023
CRL.M.A. 25765/2024

CRL.REV.P.-316/2017
CRL.M.A. 7185/2017

CRL.REV.P.-342/2017
CRL.M.A. 7677/2017

ADVANCE CAUSE LIST

ARUN GOEL
V/s INDERJEET DHINGRA

PINKU SINGH

OTHER DETAILS OF ADVOCATES:
PINKU SINGH(PINKUSINGHADV@GMAIL.COM)(9818349856)(PETITIONER)
PINKU SINGH(PINKUSINGHADV@GMAIL.COM)(9818349856)(PETITIONER)

PUSHPENDAR SIROHI VIJAY TANGRI, SOURABH GUPTA,
V/s SONU SIROHI ASHWANI GARG

OTHER DETAILS OF ADVOCATES:

PUSHPENDAR SIROHI(PSSIROHI@GMAIL.COM)()(PETITIONER)

VIJAY TANGRI(ADVOCATETANGRI@REDIFFMAIL.COM)()(PETITIONER)

VIJAY TANGRI(ADVOCATETANGRI@REDIFFMAIL.COM)(9899299936)(PETITIONER)
SONU SIROHI(SONU.SIROHI@GMAIL.COM)()(RESPONDENT)

AMOD KUMAR(AMOD.KUMAR7804@GMAIL.COM)()(RESPONDENT)

SOURABH GUPTA(SOURABHLLB@GMAIL.COM)(9999031721)(PETITIONER)
ASHWANI GARG(ASHWANIGARGFIRST@YAHOO.CO.IN)(9810046423)(PETITIONER)

ACHAL NATH ARVIND KUMAR, NISTHA GUPTA,
V/s STATE OF NCT OF DELHI & ANR. ANIRUDH WADHWA, MEENAKSHI

KALRA
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
ARVIND 793/2015)
KUMAR(ARVINDKUMARANDASSOCIATES@GMAIL.COM)(9868001254)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RITU NATH(RITUNATHO09@GMAIL.CO)()(RESPONDENT)

NISHTA GUPTA(NISHTA@KASHYAPCHMABERS.COM)(9415152494)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NISTHA GUPTA (NISTHA@KASHYAPCHAMBERS.COM)(9415152494)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANIRUDH
WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(RESPONDENT)
MEENAKSHI KALRA(MEENAKSHIKALRA30@GMAIL.COM)(9873448030)(PETITIONER)

AKHIL NATH NISTHA GUPTA, SIDDHARTH SUNIL,
V/s STATE OF NCT OF DELHI & ANR. ANIRUDH WADHWA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NISHTA GUPTA (NISHTA@KASHYAPCHAMBERS.COM)(9415152494)(PETITIONER) :(HAZARAT NIZAMMUDDIN-401/2015)

KAPIL CRL.M.C. 3186/2022 FILED BY AKHIL NATH
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2022-07-15 )

ADITYA WADHWA (ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
ANIRUDH
WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)

DHARAMPAL TOMAR H R JHA, M.P. SINGH, ROHIT GUPTA,
V/s THE STATE & ANR SAHIL AERON

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
401/2015)

OTHER DETAILS OF ADVOCATES:
SAHIL AERON(ADVOCATESAHILAERON@GMAIL.COM)(9910007125)(PETITIONER)

STATE GOVT. OF NCT OF DELHI RADHIKA KOLLURU, ASHISH DUTTA,
V/s SHAKIR ANSARI M S KHAN

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-22/2016)
BAIL APPLN. 431/2022 FILED BY SAMEER

AHMAD @ SHANU (DISPOSED ON : 2022-12-15)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
22/2016)
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25

26

27

28

29

30

31

32

CRL.REV.P.-373/2017

CRL.REV.P.-6/2024

CRL.REV.P.-25/2024
CRL.M.A. 359/2024

CRL.REV.P.-80/2024
CRL.M.A. 1850/2024
CRL.M.A. 1852/2024
CRL.M.A. 1880/2024

CRL.REV.P.-198/2024
CRL.M.A. 4449/2024
CRL.M.A. 4451/2024
CRL.M.A. 4452/2024

WITH CRL.REV.P. 443/2024

CRL.REV.P.-443/2024
CRL.M.A. 10324/2024
CRL.M.A. 10325/2024

CRL.REV.P.-268/2024
CRL.M.A. 5992/2024
CRL.M.A. 5993/2024
CRL.M.A. 5994/2024

CRL.REV.P.-401/2024

CRL.REV.P.-498/2024
CRL.M.A. 11197/2024

BHANU PRATAP SINGH DHAKRAY
V/s STATE GOVT OF NCT & ANR

OTHER DETAILS OF ADVOCATES:

SUKHIJEET SINGH

V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR

SHAKTI SINGH DHAKRAY

PRAVEEN KAPOOR, PRAVEEN
KAPOOR, SUNIL KUMAR

(ADVOCATESANJAYKUMAR1961@GMAIL.COM)(9810920921)(PETITIONER)
PRAVEEN KAPOOR(PKAPOOR194@GMAIL.COM)(9810254139)(PETITIONER)
SUNIL KUMAR (SUNILADV20@GMAIL.COM )(9811028518)(PETITIONER)

THE STATE (GNCT OF DELHI)

V/s SURAJ

OTHER DETAILS OF ADVOCATES:

MANIJEET ARYA, ADITYA MISHRA

MANJEET ARYA (MANJEETARYA@YAHOO.COM)(9810054662)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ADITYA MISHRA(ADITYAMISHRA0310@GMAIL.COM)(8860257167)(RESPONDENT)

VIKAS KUMAR
V/s RAKHI SAINI

OTHER DETAILS OF ADVOCATES:

GAGAN KUMAR

SUMIT

SINGHAL(GAGANKUMARSINGHAL@YAHOO.COM)(9811293938)(PETITIONER)
SUMIT RAJPUT(SUMITRAJPUT7641@GMAIL.COM)()(PETITIONER)
UMESH GUPTA(UMESHGUPTA@YMAIL.COM)()(RESPONDENT)

SACHIN KHANNA
V/s LATIKA

OTHER DETAILS OF ADVOCATES:

LATIKA
V/s SACHIN KHANNA

OTHER DETAILS OF ADVOCATES:

SHIV PRAKASH SHARMA

ANJANI KUMAR MISHRA

HARDEEP KAUR MISHRA(ANJANILAW@GMAIL.COM)(9213145580)(PETITIONER)
LATIKA(ANJANILAW@GMAIL.COM)(9213145580)(PETITIONER)
SACHIN KHANNA(SACHIN7601@GMAIL.COM)()(RESPONDENT)

AJAY AGGARWAL

V/s AANCHAL AGGARWAL AND ANR

OTHER DETAILS OF ADVOCATES:

PRAKASH

RENU YADAV, SHAANTANU DEVANSH

GAUTAM(PRAKASHGAUTAMADVOCATE@YAHOO.CO.IN)(9811697059)(PETITIONER)
DINESH CHAWLA(DINESHCHAWLA7@GMAIL.COM)()(PETITIONER)
RENU YADAV(ADVOCATERENUYADAV21@GMAIL.COM)()(RESPONDENT)

SHAANTANU

DEVANSH(SHAANTANUDEVANSH@GMAIL.COM)(9873122945)(RESPONDENT)

YUKTI
V/s MANISH KUMAR

OTHER DETAILS OF ADVOCATES:

SUNIL DUTT DIXIT

SUNIL DUTT DIXIT (SUNILDIXIT2008 @GMAIL.COM)(9312832910)(PETITIONER)
MAHIMARATHI (MAHIMARATHI@SOHAMLEGAL.COM)()(RESPONDENT)

JASVEER SINGH
V/s SWATI

OTHER DETAILS OF ADVOCATES:
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33 CRL.REV.P.-503/2024 SURENDER KUMAR JYOTI
V/s STATE OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMBEDKAR NAGAR-356/2011)
JYOTI(JYOTITAMBER@GMAIL.COM)(9711361639)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

34  |CRL.REV.P.-556/2024 DR NAVEEN KUMAR GUPTA VISHALAKSHI GOEL
V/s HANAYA GUPTA & ANR.

OTHER DETAILS OF ADVOCATES:
VISHAL AKSHI GOEL (VISHALAKSHIGOELO2@GMAIL.COM)(9582616050)(PETITIONER)
SHAILJIA KUNDRA (KUNDRA.SHAILIA@GMAIL.COM)()(RESPONDENT)

35 CRL.REV.P.-672/2024 SHRI S.K. NAGARWAL SURESH KUMAR NAGARWAL
CRL.M.A. 15414/2024 V/s STATE THROUGH GOVT. OF NCT OF DELHI
CRL.M.A. 15415/2024 & ORS.

CRL.M.A. 15416/2024
CRL.M.A. 15418/2024
CRL.M.A. 36379/2024

OTHER DETAILS OF ADVOCATES:

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SURESH NAGARWAL(SKNAGARWAL@GMAIL.COM)(9461300667)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
36 CRL.REV.P.-914/2024 RAJU BOSE ARVIND KUMAR SINGH
CRL.M.A. 20923/2024 V/s SMT. RINKI BOSE

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR SINGH(AKKUKSINGH@GMAIL.COM)(9811900312)(PETITIONER)

37 CRL.REV.P.-1097/2024 RAJNISH SRIVASTAVA PAYAL CHAWLA
CRL.M.A. 26457/2024 V/s PRACHI SRIVASTAVA & ORS.
WITH CRL.REV.P. 1133/2024

OTHER DETAILS OF ADVOCATES:
PAYAL CHAWLA (PAYALCHAWLA@JUSCONTRACTUS.COM)(9811777786)(PETITIONER)
BHATNAGAR HITANKSHI (BHATANAGARHITANKSHI@GMAIL.COM)(0)(RESPONDENT)

38 CRL.REV.P.-1133/2024 RAJNISH SRIVASTAVA PAYAL CHAWLA
CRL.M.A. 27558/2024 V/s PRACHI SRIVASTAVA & ORS.

OTHER DETAILS OF ADVOCATES:
PAYAL CHAWLA(PAYALCHAWLA@JUSCONTRACTUS.COM)(9811777786)(PETITIONER)
LATIKA(LATIKA@JUSCONTRACTUS.COM)(0)(RESPONDENT)

39  CRL.REV.P.-1141/2024 SURESH KUMAR YASHPAL JOLLY
CRL.M.A. 27836/2024 V/s STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
YASHPAL JOLLY (YASHPAL.JOLLY.ADV@GMAIL.COM)(9871426496)(PETITIONER) :(KHYALA-148/2016)
KAPIL SHARMA CRL.REV.P. 60/2025 FILED BY SURESH KUMAR
(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT) (D. OF HEARING : 2025-05-13 )
P.S.-FIR NO. :(KHYALA-148/2016)
40  CRL.REV.P.-1275/2024 AMIT MAHALWAL RISHI BHARADWA

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NOVUSLEX (NOVUSLEX2024@GMAIL.COM)(9742077983)(PETITIONER) :(AMBEDKAR NAGAR-439/2012)

KAPIL SHARMA BAIL APPLN. 9/2013 FILED BY RATAN PRAKASH
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) & ORS. (DISPOSED ON : 2013-09-24 )

CRL.M.C. 1815/2016 FILED BY AMIT MAHALWAL
(DISPOSED ON : 2018-08-29 )

P.S.-FIR NO. :(AMBEDKAR NAGAR-439/2012)
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41 CRL.REV.P.-1288/2024 ANIL LODHI VIJAY DATT GAHTORI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ADARSH NAGAR-328/2005)
SHANKAR DATT (GAHTORIVIJAY@GMAIL.COM)(7011269984)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(PETITIONER)

42 CRL.REV.P.-1299/2024 KAILASH KATYAL VAIBHAV GUPTA, SHAYUK KUMAR
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MOTI NAGAR-217/2017)
C.L GUPTA ()(8586025144)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAYUK KUMAR(SHAYUK.KUMAR@GMAIL.COM)(8595615868)(PETITIONER)

43 CRL.REV.P.-1326/2024 K & ANR. ARJUN MALIK
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KANJHAWALA-385/2023)
B MALIK ADVOCATES(BMALIKADVOCATESO05@GMAIL.COM)(0)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
44  CRL.REV.P.(MAT.)-49/2024 SAGAR PHOGAT PRADEEP SINGH RANA
CRL.M.A. 29408/2024 V/s PRIYANKA

CRL.M.A. 29409/2024
CRL.M.A. 2543/2025
CRL.M.A. 2544/2025

OTHER DETAILS OF ADVOCATES:

PPR LAW ASSOCIATES(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
PRIYANKA MAAN(PRIYANKAMAAN245@GMAIL.COM)(0)(RESPONDENT)

PPR LAW (PPRLAWASSOCIATESLLP@GMAIL.COM)(8586877727)(PETITIONER)

45 CRL.REV.P.(MAT.)-131/2024 RAVI GUPTA PRASHANT MENDIRATTA, SWASTIK
CRL.M.A. 36488/2024 V/s NISHI GUPTA & ANR. SINGH SOLANKI
CRL.M.A. 36489/2024

OTHER DETAILS OF ADVOCATES:
MALVIKA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
SWASTIK SINGH
SOLANKI(SWASTIKSINGHSOLANKI@GMAIL.COM)(9717419767)(RESPONDENT)

FOR ARGUMENT
46 CRL.M.C.-1284/2025 ANKUR RAJPUT AMIT SHARMA, ABHAY KUMAR
CRL.M.A. 7391/2025 V/s ABHILASHA CHAUHAN & ANR.

OTHER DETAILS OF ADVOCATES:
AMIT SHARMA(AMITSHARMA1488@YAHOO.COM)(9868306805)(PETITIONER)
ASHU CHAUHAN(ASHUCHAUHAN1189@GMAIL.COM)(0)(RESPONDENT)

AMIT SHARMA(AMITSHARMA1488@YAHOO.COM)(9868306805)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

FOR FINAL DISPOSAL
47 W.P.(CRL)-1750/2015 RAMA GOEL NALIN JAIN
CRL.M.A. 11838/2015 V/s GOVERNMENT OF NCT OF DELHI

CRL.M.A. 2347/2016
CRL.M.A. 32991/2019

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NALIN JAIN()(9810336364)(PETITIONER) :(JANAKPURI-391/2011)
CRL.M.C. 5030/2014 FILED BY RAMA GOEL
(DISPOSED ON : 2014-11-10 )

P.S.-FIR NO. :(JANAKPURI-391/2011)
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FOR FINAL DISPOSAL (CONNECTED)

48 CRL.M.C.-6204/2022 JOE MADIATH PRERNA MEHTA, GOVIND SINGH
CRL.M.A. 24374/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY
WITH CRL.M.C. 6208/2022 LIMITED & ANR.

CRL.M.C. 6209/2022
CRL.M.C. 6207/2022
CRL.M.C. 6205/2022
CRL.M.C. 6206/2022
CRL.M.C. 6597/2022
CRL.M.C. 6598/2022

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PERNA@GMAIL.COM)()(PETITIONER)
SECRETARIAL(SECRETARIAL@BASINDIA.COM)()(RESPONDENT)

SHIVAM GOEL(ADV.SHIVAMGOEL@GMAIL.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(RESPONDENT)

49 CRL.M.C.-6205/2022 DEEP CHANDRA JOSHI PRERNA MEHTA, GOVIND SINGH,
CRL.M.A. 24376/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY (ISHITA SRIVASTAVA
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PERNA@GMAIL.COM)()(PETITIONER)

SHIVAM GOEL(ADV.SHIVAMGOEL@GMAIL.COM)()(RESPONDENT)
INFO@BASIXINDIAN(INFO@BASIXINDIAN.COM)()(RESPONDENT)
SECRETARIAL(SECRETARIAL@BASINDIA.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(RESPONDENT)

ISHITA
SRIVASTAVA(ISHITA.SRIVASTAVA@AMCLAWFIRM.COM)(9873388525)(PETITIONER)
50 CRL.M.C.-6206/2022 MARY AGNES HOUGHTON PRERNA MEHTA, GOVIND SINGH
CRL.M.A. 24378/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PERNA@GMAIL.COM)()(PETITIONER)

SHIVAM GOEL(ADV.SHIVAMGOEL@GMAIL.COM)()(RESPONDENT)
SECRETARIAL(SECRETARIAL@BASINDIA.COM)()(RESPONDENT)
INFO@BASIXINDIAN(INFO@BASIXINDIAN.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(RESPONDENT)

51 CRL.M.C.-6207/2022 BHARTI GUPTA RAMOLA PRERNA MEHTA, GOVIND SINGH,
CRL.M.A. 24380/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY (ISHITA SRIVASTAVA
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PRENA@GMAIL.COM)(9811346756)(PETITIONER)

BHARTIYA SAMRUDDHI
INVESYMENTS(SECRETARIAL@BASIXINDIA.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(PETITIONER)

ISHITA
SRIVASTAVA(ISHITA.SRIVASTAVA@AMCLAWFIRM.COM)(9873388525)(PETITIONER)
52 CRL.M.C.-6208/2022 PATRICIA MUKHIM PRERNA MEHTA, GOVIND SINGH
CRL.M.A. 24382/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PERNA@GMAIL.COM)()(PETITIONER)
INFO@BASIXINDIAN(INFO@BASIXINDIAN.COM)()(RESPONDENT)

SHIVAM GOEL(ADV.SHIVAMGOEL@GMAIL.COM)()(RESPONDENT)
SECRETARIAL(SECRETARIAL@BASINDIA.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(RESPONDENT)

53 CRL.M.C.-6209/2022 ANOOP SETH PRERNA MEHTA, GOVIND SINGH,
CRL.M.A. 24384/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY [ISHITA SRIVASTAVA
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PRENA@GMAIL.COM)(9811346756)(PETITIONER)
JAMES LAWREANCE PROUTY(INFO@BASIXINDIA.COM)()(PETITIONER)
BHARTIYA SAMRUDDHI
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INVESYMENTS(SECRETARIAL@BASIXINDIA.COM)()(RESPONDENT)

BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LTD(ADV.SHIVMGOEL@GMAIL.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(RESPONDENT)

ISHITA
SRIVASTAVA(ISHITA.SRIVASTAVA@AMCLAWFIRM.COM)(9873388525)(PETITIONER)
54 CRL.M.C.-6597/2022 MR. SHAILENDRA PATEL PRERNA MEHTA, GOVIND SINGH
CRL.M.A. 25706/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LIMITED

OTHER DETAILS OF ADVOCATES:

PRERNA MEHTA(M.PRERNA@GMAIL.COM)()(PETITIONER)

BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LTD(ADV.SHIVAMGOEL@GMAIL.COM)()(RESPONDENT)

BHARTIYA SAMRUDDHI
INVESYMENTS(SECRETARIAL@BASIXINDIA.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(PETITIONER)

55 CRL.M.C.-6598/2022 JAMES LAWRENCE PROUTY PRERNA MEHTA, GOVIND SINGH
CRL.M.A. 25708/2022 V/s BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:
PRERNA MEHTA(M.PRERNA@GMAIL.COM)()(PETITIONER)

BAJAJ ALLIANZ LIFE INSURANCE COMPANY
LTD(ADV.SHIVMGOEL@GMAIL.COM)()(RESPONDENT)

BHARTIYA SAMRUDDHI
INVESYMENTS(SECRETARIAL@BASIXINDIA.COM)()(RESPONDENT)

GOVIND SINGH(GOVINDSINGHLAWYER@GMAIL.COM)(9711735601)(PETITIONER)

56 W.P.(CRL)-1678/2014 VIJAY NARAIN SETH AMARDEEP SINGH
CRL.M.A. 12700/2014 V/s INCOME TAX OFFICER (ITO)

OTHER DETAILS OF ADVOCATES:

57 W.P.(CRL)-2035/2014 VIJAY NARAIN SETH AMARDEEP SINGH
CRL.M.A. 15722/2014 V/s INCOME TAX OFFICER (ITO)
WITH W.P.(CRL) 1678/2014

OTHER DETAILS OF ADVOCATES:

58 W.P.(CRL)-2036/2014 VIJAY NARAIN SETH AMARDEEP SINGH
CRL.M.A. 15731/2014 V/s INCOME TAX OFFICER (ITO)

OTHER DETAILS OF ADVOCATES:

59 W.P.(CRL)-2037/2014 VIJAY NARAIN SETH AMARDEEP SINGH
CRL.M.A. 15809/2014 V/s INCOME TAX OFFICER (ITO)

OTHER DETAILS OF ADVOCATES:

60 W.P.(CRL)-2054/2014 VIJAY NARAIN SETH AMARDEEP SINGH
CRL.M.A. 15802/2014 V/s INCOME TAX OFFICER (ITO)

OTHER DETAILS OF ADVOCATES:
PART-HEARD MATTERS

61 CRL.M.C.-3460/2022 RAM SWAROOP SHILESH UJAS KUMAR, UJAS KUMAR
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

UJAS KUMAR(UJASKR@HOTMAIL.COM)(9818685115)(PETITIONER)

UJAS KUMAR(UJASKR@HOTMAIL.COM)(9818685115)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
UJAS KUMAR(UJASKR@HOTMAIL.COM)(9818685115)(PETITIONER)
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62 CRL.REV.P.-79/2024 JASJIT SINGH MANGAT &ANR RAMNI TANEJA, ATTIN SHANKAR
CRL.M.A. 8718/2024 V/s STATE OF NCT OF DELHI & ORS. RASTOGI

OTHER DETAILS OF ADVOCATES:

RAMMI TANEJA (RAMNITANEJA@GMAIL.COM)(9811021886)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAMNI TANEJA(RAMNITANEJA@GMAIL.COM)(9811021886)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ATTIN SHANKAR RASTOGI(ATTIN@ILOLEGAL.COM)(9811778900)(RESPONDENT)

63 CRL.REV.P.-854/2024 SH PRAKASH NARAYAN A CDAVID
CRL.M.A. 19631/2024 V/s SMT DEEPA DEVI & ANR.
CRL.M.A. 2226/2025

OTHER DETAILS OF ADVOCATES:

A.C DAVID (APPEXLEGALNETWORK@REDIFFMAIL.COM)(9899291465)(PETITIONER)
A.C DAVID(APEXLEGALNETWORK@REDIFFMAIL.COM)(9899291465)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

64  |CRL.M.C.-838/2025 SHRI SUMIT BATRA RUCHIR BATRA
CRL.M.A. 3930/2025 V/s THE STATE OF NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(GOVIND PURI-700/2021)

RUCHIR BATRA (ADV.RUCHIRBATRA@GMAIL.COM)(9811278762)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR CONSIDERATION

65 W.P.(CRL)-676/2025 X MOHD RANU, HARSH CHUGH
CRL.M.A. 6333/2025 V/s UNION OF INDIA & ORS.
CRL.M.A. 6371/2025
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(GREATER KAILASH-372/2024)
SIDDHARTH KR(SIDDHARTHAKUMAR@ARIUMUSLAW.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
HARSH CHUGH(HARSHCHUGHO0004@GMAIL.COM)(9654839383)(PETITIONER)
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COURT NO. 51
HON'BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”
NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.

NOTE : “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

:;lrli“lclBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 MAC.APP.-553/2015 VIJAY KUMAR SOOD R K DHAWAN, PRADEEP GAUR &

V/s SATISH CHAND JAIN & ORS (THE ORIENTAL |ASSOCIATES
INSURNACE CO LTD)

OTHER DETAILS OF ADVOCATES:
TOP OF THE BOARD

2 MAC.APP.-127/2018 RELIANCE GENERAL INSURANCE COMPANY PRERNA MEHTA, CHIRANJEEY
LTD CHAUHAN, ARUNA MEHTA
V/s ANIL SRIVATAVA & ORS

OTHER DETAILS OF ADVOCATES:
PRERNA MEHTA()(9811346756)(PETITIONER)

FRESH MATTERS & APPLICATIONS

3 C.R.P.-203/2023 HIMANSHU KHANNA & ANR. NAMAN GUPTA, NAMAN GUPTA
V/s RAJEEV KHANNA & ANR.

OTHER DETAILS OF ADVOCATES:

GUPTA LAW OFFICES()(9599780529)(PETITIONER)
PRADEEP(PRADEEP.NIDHANIA@GMAIL.COM)()(PETITIONER)
RAJEEV(RAJEEVKHANNA.ADVOCATE@GMAIL.COM)()(RESPONDENT)
MUNEESH KHANNA(MUNEESHKHANNA1@YAHOO.CO.IN)()(RESPONDENT)
NAMAN GUPTA(GUPTALAWOFFICES@GMAIL.COM)(9599780529)(PETITIONER)
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4 C.R.P.-8/2025
CM APPL. 2408/2025
CM APPL. 2409/2025
CM APPL. 2410/2025

5 C.R.P.-54/2025
CM APPL. 9430/2025
CM APPL. 9431/2025

6 MAC.APP.-130/2025
CM APPL. 9823/2025
CM APPL. 9824/2025
CM APPL. 9825/2025
CM APPL. 9826/2025

FOR ADMISSION
7 W.P.(C)-2513/2002

8 LA.APP.-686/2011
CM APPL. 28021/2018
WITH LA.APP. 230/2018

9 W.P.(C)-16589/2024

10 W.P.(C)-17769/2024
CM APPL. 75581/2024

AFTER NOTICE MISC. MATTERS

11 MAC.APP.-1154/2013
WITH MAC.APP. 928/2014

12 MAC.APP.-928/2014

ANIL KUMAR KUSHIKA CHACHRA
V/s MEENAKSHI AHUJA

OTHER DETAILS OF ADVOCATES:

TUSLI SEVA CHARITABLE TRUST
V/s SIR SOBHA SINGH AND SONS PVT LTD. &
ORS.

BHUPINDER KUMAR

OTHER DETAILS OF ADVOCATES:
BHUPINDER
MEHTANI(BHUPINDERMEHTANI4@GMAIL.COM)(9811433605)(PETITIONER)
ANAND SINGH(ANAND.2905@GMAIL.COM)(0)(RESPONDENT)

RAJESH KR REXWAL(RAJESHLAWKUMAR@GMAIL.COM)(0)(RESPONDENT)
ANISA (ANISA.DANMACORP@GMAIL.COM)(0)(RESPONDENT)

CHHOTE LAL YADAV AND ANR. MOHAN LAL SHARMA
V/s SUNIL KUMAR AND ORS.

OTHER DETAILS OF ADVOCATES:
MOHAN LAL SHARMA (MLSHARMA.MA@GMAIL.COM)(9811056774)(PETITIONER)

AMITY INTERNATIONAL
V/s UOI & ORS.

MS.SONIA MATHUR, MR.NITESH
RANA, RISHI KANT, MR.AJAY VIR
SINGH, MR. ARJUN MARKAULI, AMIT
MAHAJAN, SUSHIL KUMAR DUBEY,
PRATIMA NAIN LAKRA

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

KANHIYA LAL MITTAL VIBHA MAHAJAN SETH
V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
P C MITTAL()(9891180590)(PETITIONER)

TATHASTU NIDHI LIMITED
V/s UNION OF INDIA & ANR.

NIKHIL KUMAR

OTHER DETAILS OF ADVOCATES:

NIKHIL KUMAR VERMA(ADV.NIKHILVERMA@GMAIL.COM)(9818143481)(PETITIONER)

NIHKIL KR. VERMA(ADV.NIKHILVERMA@GMAIL.COM)(9818143481)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ATS INFRASTRUCTURE PVT LTD AND ANR KARTIK NAYAR, UNUM LAW
V/s RASBEHARI TRADERS

OTHER DETAILS OF ADVOCATES:

KRISH KALRA(SECRETARY @KNLEGAL.IN)(9810426989)(PETITIONER)
G DALMIA(GDALMIA@DALMIA.COM,
GDALMIA@LANDMARKHOLDINGS.IN)(0)(RESPONDENT)
())(RESPONDENT)

SHRIRAM GENERAL INSURANCE CO LTD

V/s DEEPALI SHARMA & ORS PANKAJ GUPTA

OTHER DETAILS OF ADVOCATES:

PANKAJ GUPTA(ADV.PANKAJ1@GMAIL.COM)(9646230101)(RESPONDENT)
DEEPALI SHARMA & ORS S N PARASHAR

V/s SHRIRAM GENERAL INSURANCE CO LTD

OTHER DETAILS OF ADVOCATES:
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13

14

15

16

17

18

19

20

21

22

MAC.APP.-618/2018
CM APPL. 26795/2018
WITH MAC.APP. 956/2018

MAC.APP.-956/2018

MAC.APP.-750/2018
CM APPL. 34130/2018
CM APPL. 37777/2018

MAC.APP.-971/2018

CM APPL. 45871/2018

MAC.APP.-976/2018

CM APPL. 10293/2025

In C.R.P.-216/2019(Disposed off case)

MAC.APP.-771/2019

MAC.APP.-773/2019

CM APPL. 40404/2019

CM APPL. 40405/2019
WITH MAC.APP. 774/2019

MAC.APP.-774/2019
CM APPL. 40413/2019

MAC.APP.-50/2021

CM APPL. 2961/2021

CM APPL. 2964/2021
WITH MAC.APP. 178/2022

THE ORIENTAL INSURNACE CO LTD S P JAIN, VAISHALEE MEHRA, KAPIL
V/s MANISH MADAN @ MUNISH MADAN &  JAIN & ASSOCIATES, ABHISHEK
ORS KUMAR

OTHER DETAILS OF ADVOCATES:
S P JAIN()(9873304064)(PETITIONER)
ABHISHEK KUMAR(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER)

MANISH MADAN @ MUNISH MADAN VAISHALEE MEHRA, PRADEEP GAUR
V/s THE ORIENTAL INSURANCE CO LTD & ORS |& ASSOCIATES, S P JAIN

OTHER DETAILS OF ADVOCATES:
VAISHALEE MEHRA()(9811109820)(PETITIONER)

BRIJESH MITTAL
V/s IFFCO INSURANCE CO & ORS

ADITYA AGARWAL

OTHER DETAILS OF ADVOCATES:
ADITYA AGARWAL()(9891789459)(PETITIONER)
ADITYA AGARWAL()(989789459)(PETITIONER)

RESHAM PAL
V/s HDFC ERGO GENERAL INSURANCE CO LTD
& ORS

ANKT MUTREJA

OTHER DETAILS OF ADVOCATES:
ANKT MUTREJA()(9891789459)(PETITIONER)

ORIENTAL INSURANCE CO LTD
V/s ZAIXHU XIE & ORS (M/S QUALCOMM
INDIAPVTLTD)

S P JAIN, ANIL KUMAR GUPTA,
MOHAN BABU AGARWAL, ARCHANA
PATHAK DAVE

OTHER DETAILS OF ADVOCATES:

MOHAN BABU
AGARWAL(MOHANLAWCOMPANY@GMAIL.COM)(9811282150)(PETITIONER)
ARCHANA PATHAK
DAVE(RANJAN.ROSHAN2014@GMAIL.COM)(9971222581)(PETITIONER)

CAP CAB INDIA LTD & ANR SAT PAL SHARMA, SURUCHI MITTAL,
V/s MITTAL CABLES INDUSTRIES ABHISHEK GAUTM & SURUCHI
MITTAL

OTHER DETAILS OF ADVOCATES:
SAT PAL SHARMA()(9811936894)(PETITIONER)
ABHISHEK GAUTAM()(9811000519)(RESPONDENT)

DR SUSHMITA SHARMA K & K ASSOCIATES
V/s SHIV KUMAR & ORS (M/S ORIENTAL
INSURANCE CO LTD)

OTHER DETAILS OF ADVOCATES:
K & K ASSOCIATES()(981155445)(PETITIONER)

MOHD HUSSAIN AZAD
V/s NIHAR RANJAN MOHANTY & ANR

OJUSYA JOSHI, MUKESH SHARMA

OTHER DETAILS OF ADVOCATES:
OJUSYA JOSHI()(9582434100)(PETITIONER)
MUKESH SHARMA (JITUMUKESH@YAHOO.IN)(9911419676)(PETITIONER)

MOHD. HUSSAIN AZAD OJUSYA JOSHI, MUKESH SHARMA
V/s DIBAKAR ROUT (SINCE DECEASED)
THROUGH LRS & ANR.

OTHER DETAILS OF ADVOCATES:
OJUSYA JOSHI()(9582434100)(PETITIONER)
MUKESH SHARMA (JITUMUKESH@YAHOO.IN)(9911419676)(PETITIONER)

UNITED INDIA INSURANCE COMPANY LIMITED PRADEEP GAUR, PRADEEP GAUR

V/s SH. RAJESH & ANR.

OTHER DETAILS OF ADVOCATES:

UNITED INDIA INSURANCE COMPANY LIMITED
(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(PETITIONER)

UNITED INDIA INSURANCE COMPANY LIMITED
(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(PETITIONER)

PRADEEP GAUR &
ASSOCIATES(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(PETITIONER)
SH. DEEPAK
MENDIRATA(ABHI.TRIPATHI1992@GMAIL.COM)(9412129631)(PETITIONER)
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23

24

25

26

27

28

29

30

MAC.APP.-178/2022
WITH MAC.APP. 50/2021

CM APPL. 73233/2024(CM For
Restoration)
In CM(M)-156/2022(Disposed off case)

MAC.APP.-71/2023
CM APPL. 5800/2023
CM APPL. 5801/2023

MAC.APP.-515/2023
CM APPL. 60126/2023

C.R.P.-352/2024

MAC.APP.-72/2024

CM APPL. 5847/2024
WITH MAC.APP. 73/2024
MAC.APP. 74/2024

MAC.APP.-74/2024
CM APPL. 6015/2024

MAC.APP.-159/2024

SH. DEEPAK
MENDIRATA(ABHI.TRIPATHI1992@GMAIL.COM)(9412129631)(PETITIONER)
SH. RAJESH (JAI7466@GMAIL.COM)(9811397594)(PETITIONER)

SH. RAJESH (JAI7466@GMAIL.COM)(9811397594)(PETITIONER)
ABHI(ABHL.TRIPATHI1992@GMAIL.COM)(9412129631)(RESPONDENT)

RAJESH JATIN TEOTIA
V/s UNITED INDIA INSURANCE COMPANY LTD
AND ANR

OTHER DETAILS OF ADVOCATES:

UTTAR PRADESH STATE ROAD TRANSPORT ALY MIRZA, RAJESH LATHIGARA
CORPORATION (UPSRTC
V/s KARAN AND ANR

OTHER DETAILS OF ADVOCATES:

ALY MIRZA(ALY_MIRZA@YAHOO.COM)(9899720944)(PETITIONER)

ZIANTHI GARA(ZIANTHIGARA@YAOO.CO.IN)()(RESPONDENT)

ALY MIRZA(ALY_MIRZA@YAHOO.COM)(9899720944)(PETITIONER)
ZIATHIGARA(ZIATHIGARA@YAHOO.CO.IN)(0)(RESPONDENT)

RAJESH LATHIGARA(ZLATHIGARA@YAHOO.CO.IN)(9810909184)(RESPONDENT)
RAJESH LATHIGARA(ZLATHIGARA@YAHOO.CO.IN)(9810909184)(RESPONDENT)
RAJESH LATHIGARA(ZLATHIGARA@YAHOO.CO.IN)(9810909184)(PETITIONER)
RAJESH LATHIGARA(ZLATHIGARA@YAHOO.CO.IN)(9810909184)(RESPONDENT)

DEVENDER JOSHI RANVIR SINGH RATHI, KSHITl
V/s SHRIRAM GEN INS CO LTD AND ORS. MITTAL

OTHER DETAILS OF ADVOCATES:
DEVENDER JOSHI(RSRATHIADVOCATE@GMAIL.COM)(9810868733)(PETITIONER)
KSHITI) MITTAL(ADV.KSHITUMITTAL@GMAIL.COM)(9461609441)(RESPONDENT)

THE NEW INDIA ASSURANCE COMPANY LTD  |JAI PRAKASH NARAYAN SHAHI
V/s RUCHI RACHNA AND ORS

OTHER DETAILS OF ADVOCATES:

ASSOCIATES &
SOLICITORS(ASSOCIATES.SOLICITORS@GMAIL.COM)(42630658)(PETITIONER)
ASSOCIATES & SOLICITORS(ASSOCIATES.SOLICITORS@GMAIL.COM)()(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RADHEY SHAYAM(CHRADHEYSHYAM@YAHOO.COM)()(RESPONDENT)

GOVT. OF NCT
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH. SURESH MALIK MAIJEDAR JANGRA, ANANG PAL
V/s SMT. POONAM MALIK AND OTHERS SINGH

OTHER DETAILS OF ADVOCATES:

PARVEEN TYAGI(PARVEENT60@GMAIL.COM)(9711085678)(PETITIONER)

SARANG CHOWDHRY(ADV.SARANGCHOWDHARY @GMAIL.COM)(0)(RESPONDENT)
ANANG PAL SINGH
(ANANGPALSINGH1415@GMAIL.COM)(9811860018)(RESPONDENT)

THE ORIENTAL INSURANCE CO. LTD. ABHISHEK KUMAR, VINAY SHARMA
V/s SMT. ANJANA & ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR GOLA(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER)
BIPINK(ADV.BIPINK@GMAIL.COM)()(RESPONDENT)

VINAY SHARMA(VNYAAY @GMAIL.COM)(8010388090)(PETITIONER)

THE ORIENTAL INSURANCE CO. LTD. ABHISHEK KUMAR
V/s SMT. URMILA & ORS.

OTHER DETAILS OF ADVOCATES:
ABHISHEK KUMAR GOLA(ABHISHEKGOLA@GMAIL.COM)(9958789900)(PETITIONER)
BIPIN(ADV.BIPINK@GMAIL.COM)()(RESPONDENT)

RAM DAI & ORS. RAJAN CHAUDHARY, SURJAN SINGH
V/s MEHRABAN & ORS. (RELIANCE GENERAL  |YADAV
INSURANCE CO. LTD)

OTHER DETAILS OF ADVOCATES:

RAJAN CHAUDHARY & ASSOCIATES()(9312052152)(PETITIONER)

MEHRABAN ()(9810528802)(RESPONDENT)

SURJAN SINGH YADAV(ADVSURJANYADAV@GMAIL.COM)(9811340404)(PETITIONER)
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17.03.2025

31

32

33

34

MAC.APP.-226/2024
CM APPL. 25287/2024
CM APPL. 25288/2024

MAC.APP.-228/2024
CM APPL. 25321/2024

MAC.APP.-595/2024
CM APPL. 67723/2024

MAC.APP.-612/2024

CM APPL. 70119/2024
CM APPL. 70121/2024
CM APPL. 70123/2024
CM APPL. 70124/2024
CM APPL. 70125/2024
CM APPL. 15261/2025

FOR FINAL HEARING

35

36

37

MAC.APP.-356/2013
CM APPL. 31697/2023

MAC.APP.-153/2021

WITH MAC.APP. 158/2021

MAC.APP.-158/2021
CM APPL. 12906/2021

MS NATIONAL INSURANCE COMPANY LTD HETU ARORA SETHI
V/s NANDINI & ORS.

OTHER DETAILS OF ADVOCATES:
HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)()(PETITIONER)

CHIEF DEPO MANAGER/ REGIONAL STHAVI ASTHANA
MANAGER, UTTAR PRADESH STATE ROAD

TRANSPORT CORPORATION

V/s SMT. KIRAN JHA & ORS.

OTHER DETAILS OF ADVOCATES:
STHAVI ASTHANA(STHAVIASTHANA@GMAIL.COM)(9711116034)(PETITIONER)

SAPAN RAY NAZIA PARVEEN, SAURABH KANSAL
V/s KEHKASHA & ORS.

OTHER DETAILS OF ADVOCATES:

SANJEEV SAGAR(SAGARANDSAGAR@LIVE.COM)(9278693021)(PETITIONER)
RAMEEZA(RAMEEZA@LAWASSOICATES.IN)(0)(RESPONDENT)

VP DALMIA(VPDALMIA@GMAIL.COM)(0)(RESPONDENT)
USAK(USAK56TH@GMAIL.COM)(0)(RESPONDENT)

OMVIR (OMVIR56@GMAIL.COM)(0)(RESPONDENT)

SAURABH KANSAL(SK@PSAASSOCIATES.IN)(9958378565)(PETITIONER)

NEERAJ DIXIT VAIBHAV GAGGAR, VRINDA
V/s KOMAL ALIAS KOMIL SAHU & ORS. BHANDARI, VRINDA BHANDARI

OTHER DETAILS OF ADVOCATES:
VAIBHAV GAGGAR(VAIBHAV@VAIBHAVGAGGAR.COM)(9958808548)(PETITIONER)
VRINDA BHANDARI(VRINDA@VBCHHAMBERS.IN)(9711680348)(PETITIONER)
PANKAJ()(9999492729)(RESPONDENT)

VRINDA BHANDARI(VRINDABHANDARIS9@GMAIL.COM)(9711680348)(PETITIONER)

LALITA GUPTA & ORS.
V/s MANOJ KUMAR RANA & ORS.

MANISH MAINI & POOJA GOEL,
MANISH MAINI, ONKAR NATH,
SAKSHI

OTHER DETAILS OF ADVOCATES:

MANNIE &
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

ONKAR NATH(ADV.ONKARNATH@GMAIL.COM)(9811600550)(PETITIONER)
SAKSHI (SAKSHIVEERBHAN@GMAIL.COM)(8882913226)(RESPONDENT)

RAVINDER KUMAR SOMNATH PARASHAR, SAMEER
V/s DEEPAK DAHIYA & ORS. NANDWANI

OTHER DETAILS OF ADVOCATES:

S N PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
SAMEER NANDWANI()(9810528802)(RESPONDENT)
APEXLAW(APEXLAW@HOTMAIL.COM)()(RESPONDENT)

SAMEER NANDWANI(SAMEERNO2@HOTMAIL.COM)(9810528802)(PETITIONER)

SUMIT KUMAR SOMNATH PARASHAR, SOMNATH
V/s DEEPAK DAHIYA & ORS. PARASHAR

OTHER DETAILS OF ADVOCATES:
S N PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
HDFC ERGO GEN INS CO LTD(APEXLAW@HOTMAIL.COM)(9958570630)(PETITIONER)
SANEER BABDAWANI()(9810528802)(RESPONDENT)

APEXLAW (APEXLAW@HOTMAIL.COM)()(RESPONDENT)
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38 MAC.APP.-113/2023
CM APPL. 10609/2023
CM APPL. 10612/2023

39 MAC.APP.-573/2023
CM APPL. 66709/2023
CM APPL. 66710/2023

FOR ARGUMENT

40 C.R.P.-64/2017
CM APPL. 9671/2017

41 MAC.APP.-638/2018

42 MAC.APP.-57/2020

VAISHALI BRAJ KISHORE ROY, GAURAV NAIR
V/s NILESH & ORS. & ORS.

OTHER DETAILS OF ADVOCATES:

BRAJ KISHORE ROY (BKROY68@GMAIL.COM)(9990350445)(PETITIONER)
BRAJ KISHORE ROY(BKROY68@GMAIL.COM)(9990350445)(PETITIONER)
BRAJ KISHORE ROY(BKROY68@GMAI.COM)(9990350445)(PETITIONER)
R()(7982003455)(RESPONDENT)

R()(9211180056)(RESPONDENT)

NILESH ()(7982003455)(RESPONDENT)
NILESH()(7982003455)(RESPONDENT)

VIJAY SINGH()(9211180056)(RESPONDENT)
R()(9211180056)(RESPONDENT)

JPN SHAHI(ADVIPNSHAHI@GMAIL.COM)()(RESPONDENT)

P N SHAHI(ADVPNSHAHI@GMAIL.COM)()(RESPONDENT)

GAURAV NAIR(GAURAVNAIR@SAGALEGAL.IN)(9810069969)(RESPONDENT)

MUNISH BHALLA @ MONTI KUMAR YOGENDRA KUMAR VERMA
V/s OM PAL SINGH & ANR. (M/S ICICI
LOMBARD GENERAL INSURANCE CO. LTD.)

OTHER DETAILS OF ADVOCATES:

KISHORI LAL & ANR
V/s UMED ALI & ORS

HEMENDRA SINGH KASHYAP,
MEENAKSHI KALRA, VIRENDRA
KUMAR RAWAT

OTHER DETAILS OF ADVOCATES:

MEENAKSHI KALRA(MEENAKSHIKALRA30@GMAIL.COM)(9873448030)(RESPONDENT)
VIRENDRA KUMAR
RAWAT(PRAKASHUPADHAYAY30@GMAIL.COM)(9810127729)(RESPONDENT)

SUBHASH CHANDER BALDEV KRISHAN, S K RAY, GAURAV
V/s NIRMALA & ORS (THE UNITED INDIA SAHRAWAT, VIVEK BHARDWAJ
INSURNACE CO LTD)

OTHER DETAILS OF ADVOCATES:
BALDEV KRISHAN()(981013426)(PETITIONER)

SUDHA & ORS D K SHARMA, ANIMESH SINHA
V/s RAJ KUMAR & ORS (M/S UNITED INDIA
INSURANCE CO LTD)

OTHER DETAILS OF ADVOCATES:
D K SHARMA()(9312213589)(PETITIONER)
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COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?2

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

1 CM APPL. 8756/2025
CM APPL. 8757/2025
In W.P.(C)-3579/2024

FOR ADMISSION

2 |W.P.(C)-14278/2024
CM APPL. 59771/2024

3 |W.P.(C)-1309/2025
CM APPL. 6490/2025

AFTER NOTICE MISC. MATTERS

4 CONT.CAS(C)-1832/2023
CM APPL. 63908/2023

WITH W.P.(C) 7930/2019

PARTY NAME ADVOCATE NAME

KULDEEP SHARMA
V/s UNION OF INDIA AND ORS

YOGENDRA PAL SINGH, VAIBHAV
MISHRA, ANAND AWASTHI,
VIDUSHPAT SINGHANIA, VAIBHAV
MISHRA, DILIP KUMAR NIRANJAN

OTHER DETAILS OF ADVOCATES:

PRANAV KUMAR SRIVASTAVA AND LALIT
NAHAR(PRANAV.KUMAR.SRIVASTAVA.LAW@GMAIL.COM)(9818760063)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DG SAI(DG-SAI@GOV.IN, DABAOFFICE@GMAIL.COM,
INFO@BOXINGFEDERATION.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VAIBHAV MISHRA()(980883591)(PETITIONER)

VAIBHAV MISHRA(INFO@TRIBUSLEGAL.IN)(9810883591)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

VIDUSHPAT
SINGHANIA(VIDUSHPAT@KRIDALEGAL.COM)(9953326784)(RESPONDENT)

VAIBHAV MISHRA(VAIBHAVMISHRA282@GMAIL.COM)(9810833591)(PETITIONER)
DILIP KUMAR NIRANJAN(DILIP.NIRANJAN@GMAIL.COM)(9810040662)(RESPONDENT)

HARISONS FURNISHINGS A UNIT OF HARI RAM NANDNI SAHNI
GULAB RAI P LTD

V/s MUNICIPAL CORPORATION OF DELHI

THROUGH ITS COMMISSIONER & ORS.

OTHER DETAILS OF ADVOCATES:
NANDNI SAHNI(NANDNIS@HOTMAIL.COM)(9810034205)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

NAVEEN KUMAR GUPTA AAYUSH MALHOTRA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:

AJAY KANOJIYA & MALLIKA
GUPTA(MALIKAGUPTA375@YAHOO.IN)(7838453371)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DEEPAK KAPOOR

V/s MUNICIPAL CORPORATION OF DELHI
THROUGH ITS COMMISSIONER, SH. SANJAY
GOEL & ANR.

ISHAN SANGHI

OTHER DETAILS OF ADVOCATES:

ISHAN SANGHI()(9999712309)(PETITIONER)

DEEPAK KAPOOR()(9625875612)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

144

ADVANCE CAUSE LIST

OTHER INFORMATION


mailto:cmlokpalsingh.dhc@gov.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

17.03.2025

5

10

11

12

W.P.(C)-7930/2019
CM APPL. 32893/2019
CM APPL. 21616/2020

TR.P.(C.)-160/2024
CM APPL. 52407/2024

W.P.(C)-4835/2016
CM APPL. 20155/2016
CM APPL. 31936/2022

W.P.(C)-7456/2017
CM APPL. 30748/2017

W.P.(C)-8258/2017
CM APPL. 19081/2022

W.P.(C)-1794/2018
CM APPL. 7400/2018
CM APPL. 14190/2018

W.P.(C)-8766/2018
CM APPL. 33728/2018
CM APPL. 33729/2018
CM APPL. 5863/2024

W.P.(C)-12668/2018

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

DEEPAK KAPOOR SUNDHESHWAR LAL, ISHAN SANGHI
V/s NORTH MUNICIPAL CORPORATION OF
DELHI & ANR

OTHER DETAILS OF ADVOCATES:
G TUSHAR RAO()()(PETITIONER)

G TUSHAR RAO(GTUSHARRAO@YAHOO.COM)()(PETITIONER)

GOURI KARUNA
MOHANTI(GOURIKMOHANTI@GMAIL.COM)(9810183183)(RESPONDENT)
SHEKHAR KUMAR(LAWYERSHEKHAR22@GMAIL.COM)(9871008884)(RESPONDENT)
SUNDHESHWAR LAL(SLALADVOCATE@YAHOO.IN)(9899893020)(PETITIONER)
ISHAN SANGHI(ISHANSANGHI@GMAIL.COM)(9999712309)(PETITIONER)

THE POLO LAUREN COMPANY L.P. S K BANSAL
V/s M/S HOME NEEDS

OTHER DETAILS OF ADVOCATES:

SHRAVAN KUMAR BANSAL
(UNITEDMARK@UNITEDANDUNITED.COM)(0)(PETITIONER)

M/S HOME NEEDS(1111RKJAIN@GMAIL.COM)(0)(RESPONDENT)
AMITA(AMITABH@UNITEDANDUNITED.COM)(0)(RESPONDENT)

DAYANAND & ORS O.N.S. GABA, SUMIT GABA, RANI
V/s UNION OF INDIA & ORS CHHABRA

OTHER DETAILS OF ADVOCATES:
SUMIT GABA(SUMITGABAADVOCATE@GMAIL.COM)(9310377771)(PETITIONER)
RAMAN DUGGAL(ADVOCATERAMANDUGGAL@GMAIL.COM)()(RESPONDENT)

SOUTH DELHI MUNICIPAL CORPORATION AND GD MISHRA, SIDDESH KOTWAL
ANR
V/s STATE OF MIZORAM

OTHER DETAILS OF ADVOCATES:

MADHU SHARMA
V/s SOUTH DELHI MUNICIPAL CORPARATION
AND ORS.

ANIL HOODA, ANIL KUMAR

OTHER DETAILS OF ADVOCATES:

ANIL HOODA(HOODAADVOCATE@YAHOO.COM)(9810307802)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

DR. JAI DEEP ROHTAGI AMITABH MARWAH, RAKESH
V/s SOUTH DELHI MUNICIPAL CORPORATION |MITTAL, RAKESH KUMAR MITTAL

OTHER DETAILS OF ADVOCATES:
AMITABH MARWAH()(9911116071)(PETITIONER)

RAKESH KUMAR
MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT)

SHRI DEEPAK YADAV ANAND YADAV, RAJAT ANEJA
V/s TATA POWER DELHI DISTRIBUTION LTD.

OTHER DETAILS OF ADVOCATES:
ANAND YADAV/()(9810126454)(PETITIONER)

ANEJA & ANEJA(RANEJA@ANEJAANDANEJA.COM)(9810727771)(PETITIONER)
MANISH K DATTA(MANISH@KDATTA.IN)()(RESPONDENT)

SMT. USHA GUGNANI KAMLESH MAHAJAN
V/s NEW DELHI MUNICIPAL COUNCIL
THROUGH ITS CHAIRMAN

OTHER DETAILS OF ADVOCATES:
KAMLESH MAHAJAN()(9313083343)(PETITIONER)
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13

14

15

16

17

18

19

W.P.(C)-8842/2019

CM APPL. 36523/2019
CM APPL. 55134/2019
CM APPL. 13945/2025

WITH W.P.(C) 10343/2019

W.P.(C) 8846/2019
W.P.(C) 8850/2019
W.P.(C) 9438/2019

W.P.(C)-10343/2019
CM APPL. 42734/2019

W.P.(C)-8846/2019
CM APPL. 36529/2019
CM APPL. 54929/2019

W.P.(C)-8850/2019

CM APPL. 36536/2019
CM APPL. 55136/2019
CM APPL. 13935/2025

W.P.(C)-9438/2019
CM APPL. 38825/2019

W.P.(C)-13234/2019
CM APPL. 53816/2019

W.P.(C)-4128/2021
CM APPL. 12560/2021

ANTONY ROAD TRANSPORT SOLUTIONS PVT. |ADITYA GARG, SATYAKAM
LTD.
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ADITYA GARG()(9810246585)(PETITIONER)

ADITYA GARG()(9810246585)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

INDRAPRASTHA LOGISTICS PRIVAT LIMITED RISHI SOOD, SATYAKAM
V/s GOVERNMENT OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
RISHI SOOD()(9650133112)(PETITIONER)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

METRO TRANSIT PVT. LTD. ADITYA GARG, SATYAKAM
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ADITYA GARG()(9810246585)(PETITIONER)

ADITYA GARG()(9810246585)(PETITIONER)

SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

GOVERDHAN TRANSPORT CO. PVT. LTD. ADITYA GARG, SATYAKAM
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ADITYA GARG()(9810246585)(PETITIONER)

ADITYA GARG()(9810246585)(PETITIONER)

ADITYA GARG(ADV_GARG@YAHOO.COM)(9810246585)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

A. B GRAIN SPIRITS PVT. LTD. AND ANR. ANKIT VIRMANI, SATYAKAM
V/s GOVERNEMNT OF NCT OF DELHI
DEPARTMENT OF TRANSPORT AND ANR.

OTHER DETAILS OF ADVOCATES:
ANKIT VIRMANI()(9920009057)(PETITIONER)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

SMT. SAROJ TANDON UPPAL AND ASSOCI
V/s NEW DELHI MUNICIPAL COUNCIL AND
ORS.

OTHER DETAILS OF ADVOCATES:
UPPAL AND ASSOCI()(9971424628)(PETITIONER)

NATIONAL INSTITUTE OF ELECTRONICS AND
INFORMATION TECHNOLOGY

V/s SOUTH DELHI MUNICIPAL CORPORATION
AND ANR

ANJANA GOSAIN, ANJANA GOSAIN

OTHER DETAILS OF ADVOCATES:

ANJANA GOSAIN AND SHALINI NAIR()(9711018982)(PETITIONER)

ANJANA
GOSAIN(ANJANAGOSAINCHAMBERS@GMAIL.COM)(9810100674)(PETITIONER)
SANJEEV SAGAR()(9811016162)(RESPONDENT)

S K GANDHI()(9810122555)(RESPONDENT)

ADITYA KUMAR()(9871921111)(RESPONDENT)

S K ROUT()(9999043287)(RESPONDENT)

SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT)
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20

21

22

W.P.(C)-8682/2021

W.P.(C)-7389/2022
CM APPL. 22613/2022

W.P.(C)-8848/2022

CM APPL. 41837/2022
CM APPL. 12432/2023
CM APPL. 12464/2023
CM APPL. 3709/2024

CM APPL. 7762/2024

CM APPL. 13035/2024
WITH W.P.(C) 5691/2024

RAJAT MAROO PRAVEEN NAGAR, VIJAY KASANA
V/s SDMC & ORS.

OTHER DETAILS OF ADVOCATES:

JAGAT SINGH NAGAR, PRAVEEN
NAGAR(PSLEGALINDIA@GMAIL.COM)(1129561174)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

RD KAUSHIK(RD.KAUSHIK5978@GMAIL.COM)()(RESPONDENT)

VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873416665)(PETITIONER)

VIJAY NARAIN SETH & ANR. AMARDEEP SINGH
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:

AMARDEEP SINGH(AMAR2670@GMAIL.COM)(9811111144)(PETITIONER)
AMARDEEP SINGH(AMAR2670@GMAIL.COM)(9811111144)(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
NEW DELHI MUNICIPAL COUNCIL
(GROVERADVOCATE@REDIFFMAIL.COM)()(RESPONDENT)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

GROVER
ADVOCATE(GROVERADVOCATE@REDIFFMAIL.COM)(9811089646)(RESPONDENT)

LR BUILDERS PVT LTD SAIKAT KHATUA, SAYESHA, AKASH
V/s NORTH DELHI MUNICIPAL CORPORATION |VERMA, MIMANSA LAW OFFICES,
& ORS. RIYA PAL

OTHER DETAILS OF ADVOCATES:

SAIKAT KHATUN AND SAYESHA
SURI(ADVSAYESHA@GMAIL.COM)(9990697722)(PETITIONER)

P P DESIGN AND ESTATE (SVP@PPJEWELTER.COM)()(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION(CLONDMC@GMAIL.COM,
RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SAYESHA(ADVSAYESHA@GMAIL.COM)(9990697722)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION AND
ANR(RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION AND
ANR(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
SAYESHA AND AKASH

VERMA(ADVAKASHVERMA1997 @GMAIL.COM)(8448529188)(PETITIONER)
NORTH DELHI MUNICIPAL CORPORATION AND
ANR(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

RAVINDER (RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SAYESHA & AKASH
VERMA(ADVAKASHVERMA1997@GMAIL.COM)(8448529188)(PETITIONER)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
RAVINDER(RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)

PP JEWELLER(SVP@PPJEWELLER.COM)()(RESPONDENT)

AKASH VERMA(ADVAKASHVERMA1997 @ GMAIL.COM)(8448529188)(PETITIONER)
RANJEET PANDEY, DDA, PP JEWELLER(RANJEETPANDEY2006@GMAIL.COM,
DDACHAMBERHC@YAHOO.COM, SVP@PPJEWELLER.COM)()(RESPONDENT)
PRIYADARSHI (CHAITANYA@MIMANSALAW.IN,
TEJASWI@MIMANSALAW.IN)(8377950090)(PETITIONER)

SAYESH, RAVINDER KUMAR, DDA(SAYESHAADVOCATE@GMAIL.COM,
RAVINDERCLOMCD@GMAIL.COM, DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
NDMC(CLONDMC@GMAIL.COM)()(RESPONDENT)

RIYA PAL(RIYAPAL55@GMAIL.COM)(8178308262)(PETITIONER)
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23

24

25

26

27

CM APPL. 49608/2024
CM APPL. 56257/2024
CM APPL. 59791/2024
CM APPL. 68944/2024
In W.P.(C)-5691/2024

W.P.(C)-10048/2022
CM APPL. 29251/2022
CM APPL. 29252/2022

W.P.(C)-14137/2022
CM APPL. 12099/2024

W.P.(C)-14513/2022

W.P.(C)-15099/2022
CM APPL. 46697/2022
CM APPL. 55684/2022
CM APPL. 55685/2022
CM APPL. 7104/2023

M/S PP JEWELLERS PVT. LTD. & ANR. MIMANSA LAW OFFICES, MUSKAN
V/s DELHI DEVELOPMENT AUTHORITY & ANR. PURI, RIYA PAL

OTHER DETAILS OF ADVOCATES:

KRISHNAMOHAN K MENON(MAIL@MIMANSALAW.IN,
CHAITANYA@MIMANSALAW.IN)(8130109973)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)
ARJUN PANT(PANT_ARJUN@REDIFFMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)
LR BUILDERS PVT LTD(LRBUILDERSHO@GMAIL.COM)()(RESPONDENT)
PRIYADARSHI
CHAITANYSHIL(CHAAITANYA@MIMANSALAW.IN)(8377950090)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
ARJUN PANT(PANT_ARJUN@REDIFFMAIL.COM)(0)(RESPONDENT)
MIMANSA LAW OFFICES(MAIL@MIMANSALAW.IN,
CHAITANYA@MIMANSALAW.IN)(9871060130)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
ARJUN PANT(PANT_ARJUN@REDIFFMAIL.COM)(0)(RESPONDENT)

RIYA PAL(RIYAPAL55@GMAIL.COM)(8178308262)(PETITIONER)

VEENA KHERA & ANR. MONICA SHARMA, AJAY KUMAR
V/s MUNICIPAL CORPORATION OF DELHI
THROUGH ITS COMMISSIONER AND ORS.

OTHER DETAILS OF ADVOCATES:
MONICA
SHARMA(MONICASHARMAADVOCATE@YAHOO.IN)(9870103234)(PETITIONER)
CLO MCDHQ(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AJAY
KUMAR(AJAYKUMAR.SUPREMECOURT@GMAIL.COM)(9910588322)(PETITIONER)

ANIL VAGISHA KOCHAR
V/s DELHI POLLUTION CONTROL COMMITTEE
& ORS.

OTHER DETAILS OF ADVOCATES:
VAGISHA KOCHAR(VAGISHAKOCHAR@GMAIL.COM)(9811126281)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

DELHI POLUTION CONTROL COMMITTEE()(9810935526)(RESPONDENT)

TATA POWER DELHI DISTRIBUTION LTD()(9810465678)(RESPONDENT)
VAGISHA KOCHAR(VAGISHAKOCHAR@GMAIL.COM)(9811126281)(PETITIONER)
DSIIDCLC(DSIIDCLC@GMAIL.COM)()(RESPONDENT)
RESPONDENT/()(9818418700)(RESPONDENT)
RESPONDENT()(9810465678)(RESPONDENT)
RESPONDENT()(9810935526)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

HIND TERMINALS PVT LTD SAVYASACHI KUMAR SAHAI
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SAVYASACHI K. SAHAI(SAVYASACHI.SAHAI@GMAIL.COM)(9910081428)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

ASHOK KAUSHAL YADAV, RUPESH KUMAR,
V/s MUNICIPAL CORPORATION OF DELHI & SUJEET DIWEDI, RAJIV DEWAN
ORS.

OTHER DETAILS OF ADVOCATES:

KAUSHAL YADAV(ADVOSC338@GMAIL.COM)(9891290858)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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28  |W.P.(C)-4307/2023
CM APPL. 9377/2025

29 W.P.(C)-4419/2023
CM APPL. 13666/2025

30 W.P.(C)-16378/2023
CM APPL. 65942/2023
CM APPL. 15760/2024
WITH W.P.(C) 16408/2023

31  W.P.(C)-16408/2023
CM APPL. 66024/2023
CM APPL. 15758/2024

DDA(DDACHAMBERHC@YAHOO.COM)(9810029802)(RESPONDENT)

RUPESH KUMAR(RUPESHADV08@GMAIL.COM)(9810793688)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
VIKRAM SINGH(VIKRAMCHAUDHARY29@GMAIL.COM)(9899339213)(PETITIONER)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER)

WESTEND MALL OCCUPANTS WELFARE SAHIL BHALAIK, KAMAL SETHI
ASSOCIATION

V/s 1.BSES RAJDHANI POWER LTD, THROUGH

ITS CEO & ORS.

OTHER DETAILS OF ADVOCATES:

SAHIL BHALAIK(TUSHARGIRILEGAL@GMAIL.COM)(9717689172)(PETITIONER)
MANSRI(MANSRI25@GMAIL.COM)()(RESPONDENT)
CLASSICCARE(CLASSICCARE2017 @GMAIL.COM)()(RESPONDENT)
MANISH(MANISH@KDATTA.IN)()(RESPONDENT)
PPBUILD(PPBUILD@GMAIL.COM)()(RESPONDENT)
SECY(SECYDERC@NIC.IN)()(RESPONDENT)

KAMAL SETHI(KAMAL@SETHILAWASSOCIATES.COM)(9711747766)(PETITIONER)

PRITPAL SHARMA BHARAT MALHOTRA, JAl WADHWA
V/s URBAN DEVEPMENT DEPARTMENT & ANR.

OTHER DETAILS OF ADVOCATES:
BHARAT MALHOTRA(BHARATMAL2@GMAIL.COM)(847151507)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)
GRIEVANCES(GRIEVANCES-DJB@DELHI.GOV.IN,
ZROSOUTH1DJB@GMAIL.COM)()(RESPONDENT)

JAI WADHWA(JAIWADHWA.LAWO06@GMAIL.COM)(9599651116)(PETITIONER)
IRAM(OFFICEIRAM.CGSC@GMAIL.COM,
IRAM.MAJIDADV@GMAIL.COM)(0)(RESPONDENT)

INTERGLOBE HOTELS PVT LTD CHARUL SARIN
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:
CHARUL SARIN(HARISH@SARINASSOCIATES.COM)(9818770156)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

CHARUL SARIN (CHARUL@SARINASSOCIATES.COM)(9818770156)(PETITIONER)
OJHA SUNIETA (OJHASUNIETA@GMAIL.COM)()(RESPONDENT)
SATYAKAM(SATYAKAMADVOCATE@GMAIL.COM)()(RESPONDENT)

SHARMA GAURAV (SHARMAGAURAV.ADV@GMAIL.COM)()(RESPONDENT)

CADDIE HOTELS PVT LTD CHARUL SARIN
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

CHARUL SARIN(CHARUL@SARINASSOCIATES.COM)(9818770156)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD, HARISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM,
HARISH.KHINCHI@YAHOO.COM)(9868250806)(RESPONDENT)

CHARUL SARIN()(9818770156)(PETITIONER)

SUNIETA OJHA, SATYA KAMA, NAGINDER BENIPAL(OJHASUNIETA@GMAIL.COM,
SATYAKAMADVOCATE@GMAIL.COM,
NAGINDER.BENIPAL@GMAIL.COM)()(RESPONDENT)
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32

33

34

35

36

37

38

W.P.(C)-16498/2023
CM APPL. 66471/2023

W.P.(C)-3979/2024
CM APPL. 16304/2024
CM APPL. 12001/2025

W.P.(C)-5060/2024

W.P.(C)-5384/2024
CM APPL. 22176/2024

W.P.(C)-12923/2024
CM APPL. 53898/2024
CM APPL. 60854/2024

W.P.(C)-13633/2024
CM APPL. 57027/2024

W.P.(C)-15864/2024

CM APPL. 66632/2024
CM APPL. 66633/2024
CM APPL. 66634/2024

APEEJAY EDUCATION SOCIETY REGD & ANR.
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

SHUBHAM YADAV

OTHER DETAILS OF ADVOCATES:

CHETANYA BAWEJA(LEXOFFICE21@GMAIL.COM)(9310884005)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

HALMIRAH ESTATE TEA PRIVATE LIMITED KHAITAN & CO.
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA AND MILIND JAIN(AJAY.BHARGAVA@KHAITAN.COM,
ARVIND.RAY@KHAITANCO.COM)(9999700647)(PETITIONER)

A K SRIVASTAV(DEVASHISHHC@GMAIL.COM)()(PETITIONER)

RAJNISH MAURYA(RAINISH.MAURYA@NATRIP.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
AJAY BHARGAVA(MILIND.JAIN@KHAITANCO.COM)(9899682235)(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL (CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

VIKASH KUMAR AMIT ALOK
V/s STATE ( NCT OF DELHI ) AND ANR

OTHER DETAILS OF ADVOCATES:

AMIL ALOK(OFFICEOFANITALOKADVOCATE@GMAIL.COM)(8588844192)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

SUNITA GUPTA V K SHARMA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

RAMINDER CAUR & ANR. SHRUTI AGRAWAL, MOHD RANU
V/s MUNICIPAL CORPORATION OF DELHI,
SOUTH ZONE & ORS.

OTHER DETAILS OF ADVOCATES:

ANSHUL MALIK, SHRUTI
AGRAWAL(SHRUTIAGRAWAL026@GMAIL.COM)(9818049001)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

BSES RAJDHANI POWER LIMITED(RISHAB@RRJASSOCIATE.COM, )(0)(RESPONDENT)
ANSHUL MALIK (SHRUTIAGARWAL026@GMAIL.COM)(9818049001)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MOHD RANU(RANU@ARIMUSLAW.COM)(9654479139)(RESPONDENT)

RACHIT GUPTA RACHIT GUPTA
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

RACHIT GUPTA()(9953945544)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BSES YAMUNA POWER LTD ANUPAM VARMA
V/s SHAMA KHAN

OTHER DETAILS OF ADVOCATES:
J. SAGAR ASSOCIATES(KRISHAN@JSALAW.COM)(9818644755)(PETITIONER)
VINOD(ADV.VINODK162@GMAIL.COM)(0)(RESPONDENT)
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39 W.P.(C)-17596/2024 MEERA GOYAL GIRIDHAR KUMAR THAKUR, SAPNA
CM APPL. 10574/2025 V/s MUNICIPAL CORPORATION OF DELHI, & GOYAL
ORS.

OTHER DETAILS OF ADVOCATES:

GIRIDHAR KUMAR THAKUR & PRAKASH
CHAND(COUNSEL37RR@GMAIL.COM)(7827234376)(PETITIONER)

MCD, UNION OF INDIA(CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

COUNSEL RR(COUNSEL37RR@GMAIL.COM)(0)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

40 CM APPL. 9641/2025 SANGEETA SAHU PRABHIJIT JAUHAR Listing Remarks:
In W.P.(C)-1375/2025(Disposed |V/s MUNICIPAL CORPORATION OF DELHI & AT 02:30 PM
off case) ORS.

OTHER DETAILS OF ADVOCATES:

PRABHIJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)

VIVEK SARIN, , MCD, UNION OF INDIA(VIVEK.SARIN@HOTSPOTSTORE.IN,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
RAMAN RAHEJA(RAMANRAHEJA@GMAIL.COM)(0)(RESPONDENT)

PRABHIJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9881113993)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

41 W.P.(C)-1431/2025 NISHA MALHOTRA & ANR. KRITIKA GUPTA
CM APPL. 6948/2025 V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

KRITIKA GUPTA(KRITIKA0O504@GMAIL.COM)(8826331177)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI AND ORS(CLOMCDHQ@GMAIL.COM,
LGADVOCATES@GMAIL.COM, LGALWOFFICE16@GMAIL.COM)(0)(RESPONDENT)

42 W.P.(C)-2240/2025 ANURAG CHAUHAN HEM KUMAR
CM APPL. 10459/2025 V/s MUNICIPAL CORPORATION OF DELHI &
CM APPL. 10460/2025 ORS.

OTHER DETAILS OF ADVOCATES:
VINOD KUMAR MANTOO, HEM
KUMAR(VINOD.MANTOO@GMAIL.COM)(9717787857)(PETITIONER)

DDA, MCD, UNION OF INDIA(DDACHAMBERHC@DDA.ORG.IN,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DDA(DDA-WEB@DDA.GOV.IN)(0)(RESPONDENT)

FOR HEARING
43 W.P.(C)-2042/2023 JUNG BAHADUR PUJA DEWAN
V/s MUNICIPAL CORPORATION OF DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:
DEPAK DEWAN(ADVDEEPAKDEWAN@GMAIL.COM)(9810127778)(PETITIONER)
UDAY SETH(UDAY333SETH@GMAIL.COM)()(PETITIONER)

DEEPAK DEWAN(ADVDEEPAKDEWAN@GMAIL.COM)(9810127778)(PETITIONER)
STANDING COUNSEL (STANDINGCOUSELGNCTD@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
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COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR
COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcanilkumar@gmail.com

:Jl-flll\\/l/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 W.P.(C)-15805/2024 ROHIT HANDA & ANR. CHIRAG ALAGH, ARUN KUMAR
CM APPL. 66373/2024 V/s GOVT OF NCT OF DELHI & ORS. SHUKLA

CM APPL. 2524/2025
CM APPL. 11467/2025

OTHER DETAILS OF ADVOCATES:

HIMANSHU GOYAL & CHIRAG
ALAGH(HIMANSHU.ADVOCATE@OUTLOOK.COM)(9818097140)(PETITIONER)
SANTOSH KUMAR TRIPATHI, PNB, ARUN KUMAR
SHUKLA(STANDINGCOUNSELGNCTD@GMAIL.COM, CS8334@PNB.CO.IN,
ARUNKUMARSHUKLA7 @GMAIL.COM)(9868250806)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 W.P.(C)-2422/2025 VEDPRAKASH PATHAK AAYUSH AGARWALA
V/s UNIVERSITY OF DELHI

OTHER DETAILS OF ADVOCATES:
AAYUSH AGARWALA(AAYUSH.AGARWALA@GMAIL.COM)(9999105064)(PETITIONER)
RUPAL MOHINDER, DU(RUPALMOHINDER@GMAIL.COM, DEANIR.DU@GMAIL.COM,
DEAN_IR@DU.AC.IN)(0)(RESPONDENT)

3 W.P.(C)-2780/2025 APAO VINII & ORS. SHUBHAM KUMAR
CM APPL. 13187/2025 V/s UNIVERSITY OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SHUBHAM KUMAR/ ANUBHAV
JAIN(NYAYNITILEGAL@GMAIL.COM)(8588993524)(PETITIONER)

SANTOSH KUMAR TRIPATHI, RUPAL MOHINDER, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, RUPALMOHINDER@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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W.P.(C)-2932/2025
CM APPL. 13901/2025
CM APPL. 13902/2025

AFTER NOTICE MISC. MATTERS

5

10

11

12

CONT.CAS(C)-705/2006
CM APPL. 6285/2014
CM APPL. 9586/2014
CM APPL. 15645/2014
CM APPL. 15646/2014

CONT.CAS(C)-6/2009
CM APPL. 346/2016

CONT.CAS(C)-736/2018

CONT.CAS(C)-509/2019

CONT.CAS(C)-958/2019

CONT.CAS(C)-999/2019
CM APPL. 6175/2021

CONT.CAS(C)-203/2021

CONT.CAS(C)-283/2021
CM APPL. 22999/2022

NHMC(PRINCIPALNHMC@GMAIL.COM)(0)(RESPONDENT)

DEEPAK GUPTA SHASHI BALA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
SHASHI BALA(STEADFASTEJ@GMAIL.COM)(9971155677)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

SHALIMAR SANGAM WELFARE ASS. O
V/s DINESH RAI & ANR

MR. RAMAN KAPUR, R.K.SAINI &
VIKRAM SAINI, AJAY VERMA,
ANITASAHANI, MR.ANIL SAPRA,
MR.AJAY ARORA, MANIKA TRIPATHY
PANDEY

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()()

WITHOUT GENERATE ()()()

MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(PETITIONER)

A.K. GOEL MR. A.K. GOEL, SM SAXENA, AMITA

V/s PROF. D.P. AGGARWAL KALKAL, PREETPAL SINGH, SANJEEV
SACHDEVA

OTHER DETAILS OF ADVOCATES:

DEBASIS SATAPATHY JATIN SETHI

V/s M/S RADIKAL FOODS LTD & ORS

OTHER DETAILS OF ADVOCATES:
JATIN SETHI()(9891894030)(PETITIONER)

ANURAG KAKKAR
V/s ARADHANA KAKKAR

PUNEET GARG, AJAY KUMAR
CHOPRA, DEEPAK VERMA, SHRIYA
MAINI

OTHER DETAILS OF ADVOCATES:

PUNEET GARG()(9818817044)(PETITIONER)

DEEPAK VERMA(DVADVOCATE1988@GMAIL.COM)(8130738555)(PETITIONER)
SHRIYA MAINI(SHRIYA.MAINI90@GMAIL.COM)(9810281495)(PETITIONER)

SANT GADGE DHOBI SABHA (REGD) B K MISHRA
V/s SOMSHEKAR DUNDAIAH

OTHER DETAILS OF ADVOCATES:
B K MISHRA()(9818020554)(PETITIONER)

BASHI KAUR @ AVINASH KAUR
V/s SURENDER SINGH

SANJAY KUMAR CHHIKARA, VIVEK
LUTHRA, MANISH VASHISHTHA,
HONEY TANEJA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR CHHIKARA()(9654725442)(PETITIONER)

VIVEK LUTHRA & REMA
LUTHRA(ADVOCATE.VIVEKLUTHRA@GMAIL.COM)(9891246538)(PETITIONER)
HONEY TANEJA(ADVOCATETANEJA@GMAIL.COM)(9897888880)(RESPONDENT)
VIVEK LUTHRA(ADVOCATE.VIVEKLUTHRA@GMAIL.COM)(9891246538)(PETITIONER)

SUNIL WADHWA DEEPAK VOHRA
V/s SHRI GYANESHWAR BHARTI & ORS.

OTHER DETAILS OF ADVOCATES:
KRISHAN KUMAR & DEEPAK
VOHRA(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER)
SDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

KHAZAN SINGH ANJUM JAVED AND FARAN AHMED,
V/s ANURAG JAIN AND ORS RITESH KHATRI

OTHER DETAILS OF ADVOCATES:
ANJUM JAVED , FARAN
AHMAD(FARANAHMED.ADV@GMAIL.COM)(9999596970)(PETITIONER)
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13

14

15

16

17

18

19

20

21

CONT.CAS(C)-845/2021

W.P.(C)-9279/2015

W.P.(C)-11422/2016
WITH W.P.(C) 8349/2019

W.P.(C)-8349/2019
WITH W.P.(C) 11422/2016

W.P.(C)-480/2018
CM APPL. 2066/2018

W.P.(C)-4738/2018
CM APPL. 18221/2018

W.P.(C)-5109/2018

W.P.(C)-5540/2019

W.P.(C)-2886/2020

CM APPL. 10031/2020
WITH W.P.(C) 9905/2023
W.P.(C) 9186/2023
W.P.(C) 10596/2023
W.P.(C) 2889/2020

ANJUM JAVED , FARAN
AHMAD(ANJUM_JAVED@YAHOO.COM)(9811386580)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)()(RESPONDENT)

RITESH KHATRI(RK@PETITUJURIS.IN)(9899891989)(PETITIONER)
SHOBHANA(SHOBANA.LAWYER@GMAIL.COM)()(RESPONDENT)

M/S DJB INFRASTRUCTURES AND AKHIL SACHAR
DEVELOPERS INDIA PVT. LTD
V/s MILIND SADASHIV LAVATE & ANR.

OTHER DETAILS OF ADVOCATES:

AKHIL SACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)
MEETALI LAVATE(MEETALILAVATE7 @GMAIL.COM)(9892301709)(RESPONDENT)
MILIND SADASHIV
LAVATE(MEETALILAVATE7@GMAIL.COM)(9867825531)(RESPONDENT)

SONIA TULI KUSUM LATA SHARMA
V/s1.G.N.O.U

OTHER DETAILS OF ADVOCATES:

MANAGEMENT COMMITTEE CHOTI MASJID
AHL-E -HADEES
V/s DELHI WAKF BOARD & ORS

SHAD ANWAR, ABIHA ABBAS RIZVI,
IMRAN AHMAD, SHOAIB KHAN

OTHER DETAILS OF ADVOCATES:

ABIHA ABBAS RIZVI(ABIHALEGAL@GMAIL.COM)(9818589369)(RESPONDENT)
IMRAN AHMAD(BESTCIVILADVOCATE@GMAIL.COM)(9350460168)(PETITIONER)
SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT)

MANAGEMENT COMMITTEE CHHOTI MASJID SHAAD ANWAR, SHOAIB KHAN
AHL-E-HADEES

V/s DELHI WAQF BOARD THROUGH ITS CHIEF

EXECUTIVE OFFICER & ORS

OTHER DETAILS OF ADVOCATES:
SHAAD ANWAR()(9811038828)(PETITIONER)
SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT)

CENTRAL BOARD OF SECONDARY EDUCATION |AMIT BANSAL
V/s M E C T PUBLIC SCHOOL

OTHER DETAILS OF ADVOCATES:

SHRI PRATAP
V/s DELHI DEVELOPMENT AUTHORITY AND
ORS.

N S DALAL

OTHER DETAILS OF ADVOCATES:
N S DALAL()(9999814755)(PETITIONER)

CHANDAN KUMAR GUPTA
V/s UNIVERSITY OF DELHI AND ORS.

GAJENDRA GIRI

OTHER DETAILS OF ADVOCATES:
GAJENDRA GIRI()(9213934696)(PETITIONER)

SHRI KANWARTARA INSTITUTE FOR TEACHERS AMITESH KUMAR, ANUJ KAPOOR
TRAINING AND ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION AND ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR()(9811034115)(PETITIONER)
ANUJ KAPOOR(ANUJKAPOOR.LAW@GMAIL.COM)(8130324433)(RESPONDENT)

PRAVEEN LAL GOYAL SANDEEP CHILANA, ASHISH PRASAD,
V/s SECURITIES EXCHANGE BOARD OF INDIA  |SHIVANI KHANDEKAR, AMIT GUPTA,
AND ORS. ASHISH AGGARWAL

OTHER DETAILS OF ADVOCATES:
SANDEEP CHILANA()(9910084446)(PETITIONER)
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22 W.P.(C)-2889/2020
CM APPL. 10052/2020

23 W.P.(C)-10596/2023
CM APPL. 9855/2024
CM APPL. 10003/2024

24 W.P.(C)-9186/2023
CM APPL. 62720/2023

25 W.P.(C)-9905/2023
CM APPL. 62804/2023
CM APPL. 76540/2024

ASHISH PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT)
SHIVANI KHANDEKAR(GHOLANI@SNRLAW.IN)(9755435063)(RESPONDENT)

AMIT GUPTA(AMITASHOKGUPTA@GMAIL.COM)(9810440459)(RESPONDENT)
ASHISH PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT)
ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT)

BUBBLES GOYAL SANDEEP CHILANA, ASHISH PRASAD,
V/s SECURITIES EXCHANGE BOARD OF INDIA  |SHIVANI KHANDEKAR, AMIT GUPTA,
AND ORS. ASHISH AGGARWAL

OTHER DETAILS OF ADVOCATES:

SANDEEP CHILANA()(9910084446)(PETITIONER)

ASHISH PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT)
SHIVANI KHANDEKAR(GHOLANI@SNRLAW.IN)(9755435063)(RESPONDENT)

AMIT GUPTA(AMITASHOKGUPTA@GMAIL.COM)(9810440459)(RESPONDENT)
ASHISH PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT)
ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(PETITIONER)

SHRI HEMANT CHAUDHARY AJAY TEJPAL, ISHAN AGRAWAL, RAJIV
V/s M/S SECURITIES AND EXCHANGE BOARD | KUMAR, RAJIV KUMAR, ISHAN
OF INDIA AND ORS AGRAWAL

OTHER DETAILS OF ADVOCATES:

RAJESH BHARDWAJ()(9810006861)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

NATIONAL STOCK EXCHANGE OF INDIA LTD(NSEJSCDEL@NSE.CO.IN,
DEFAULTISC@NSE.CO.IN, HELPDESK@CDSLINDIA.COM)()(RESPONDENT)

CSL INDIA, AXIS BANK, MODEX INDIA(HELPDESK@CDSLINDIA.COM,
PNO@AXISBANK.COM, CONTACT@MODEXINDIA.COM)()(PETITIONER)
HEMANT(HEMANT1@GMAIL.COM)()(PETITIONER)

AXIS BANK(CUSTOMER.SERVICE@AXISBANK.COM)()(PETITIONER)

SEBI, UNION OF INDIA(SEBI@SEBI.GOV.IN, UOIDHC@GMAIL.COM)()(RESPONDENT)
NAYYAM
ASSOCIATES(ISHAN.AGRAWAL@NYAAYAMGMAIL.COM)(9575500788)(RESPONDENT)
ILC(IILC@IILC.CO.IN)()(PETITIONER)

RAJIV KUMAR(RAJIVPATHAKADVOCATE@GMAIL.COM)(9899395409)(PETITIONER)
RAJIV PATHAK(RAJIVPATHAKADVOCATE@GMAIL.COM)(9899395409)(RESPONDENT)
RAJIV KUMAR(RAJIVPATHAK123@GMAIL.COM)(9899395409)(RESPONDENT)

ISHAN AGRAWAL(ISHAN.AGRAWAL123@GMAIL.COM)(9575500788)(RESPONDENT)

INDERVIR SINGH JUNEJA PIYUSH SANGHI, ASHISH AGGARWAL,
V/s SECURITIES & EXCHANGE BOARD OF INDIA SUREKHA RAMAN, VICTORY
& ORS. ASSOCIATES

OTHER DETAILS OF ADVOCATES:
NIKHIL SINGH(SANGHI.PIYUSH@GMAIL.COM)(9899699242)(PETITIONER)
SEBI(SEBI@SEBI.GOV.IN, NSEISCDEL@NSE.CO.IN,
CORP.COMM@BSEINDIA.COM)()(RESPONDENT)
SHILPA(SHILPA.PAWAR@ICCLINDIA.COM, HELPDESK@CDSINDIA.COM,
CONTACT@MODEXINDIA.COM)()(RESPONDENT)

SACHDEVA (SACHDEVA@YAHOO.COM)()(RESPONDENT)

VIKAS BANWARI LAL(VIKASBANWARILAL1999@GMAIL.COM)()(PETITIONER)
SEBI(SEBI@SEBI.GOV.IN)()(RESPONDENT)
CSDSINDIA(HELPDESK@CSDINIA.COM)()(RESPONDENT)
BSEINDIA(CORP.COMM@BSEINDIA.COM)()(RESPONDENT)
SACHDEVA(SACHDEVA@YAHOO.COM)()(RESPONDENT)
MODEXINDIA(CONTACT@MODEXINDIA.COM)()(RESPONDENT)

SHILPA PANWAR(SHILPA.PANWAR@ICCLINDIA.COM)()(RESPONDENT)
NSEISCDEL(NSEISCDEL@NSE.CO.IN)()(RESPONDENT)

ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT)
SUREKHA RAMAN(MAIL@KJJOHN.COM)(9818392502)(RESPONDENT)
()((RESPONDENT)

SH. KANISHK KHULLAR AJAY TEJPAL, RAJIV KUMAR, RAJIV
V/s M/S SECURITIES AND EXCHANGE BOARD [ KUMAR
OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

RAJESH BHARDWAJ(IILC@IILC.CO.IN)(9810006861)(PETITIONER)
SEBI(SEBI@SEBI.GOV.IN, NSEISCDEL@NSE.CO.IN,
DEFAULTISC@NSE.CO.IN)()(RESPONDENT)
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26

27

28

29

30

W.P.(C)-6813/2021

W.P.(C)-4861/2022

CM APPL. 14582/2022
CM APPL. 30895/2022
CM APPL. 37937/2023

W.P.(C)-13272/2022

W.P.(C)-13599/2022

W.P.(C)-6554/2023

HELP DESK(HELPDESK@CDSLINDIA.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJIV KUMAR (RAJIVPATHAKADVOCATE@GMAIL.COM)(9899395409)(PETITIONER)
IILC (IILC@IILC.CO.IN)()(RESPONDENT)

RAJESH BHARDWAJ()(9810006861)(PETITIONER)

ASHISH (AASHISHADVOCATE@GMAIL.COM)(0)(RESPONDENT)
VIERAT(VIERAT@CSKPARTNERS.IN)(0)(RESPONDENT)

RAJIV KUMAR(RAJIVPATHAK123@GMAIL.COM)(9899395409)(RESPONDENT)

NEW GLOBAL VISION SOCIETY KANHAIYA PRIYADARSHI, KRITIKA
V/s DELHI DEVELOPMENT AUTHORITY AND GUPTA
OTHERS

OTHER DETAILS OF ADVOCATES:
KANHAIYA PRIYADARSHI()(9810217407)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT)

SUNSHINE EDUCATIONAL AND DEVELOPMENT |[NAMIT SURI
SOCIETY

V/s GOVERNMENT OF NCT OF DELHI

THROUGH DIRECTORATE OF HIGHER

EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

NAMIT SURI (LISTING@LEXINDIS.COM)(8178010667)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

GURU GOBIND SINGH INDRAPRASTHA(ANITASAHANI@GMAIL.COM)()(RESPONDENT)

NAMIT SURI(LISTING@LEXINDIS.COM)(8178010667)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ANILASAHANI(ANILASAHANI@GMAIL.COM)()(RESPONDENT)

DIRTE DELHI(DIRTE.DELHI@NIC.IN, DIRHIEDU@NIC.IN, DTEHEDU@GMAIL.COM,
ANILASAHANI@HOTMAIL.COM)()(RESPONDENT)

NAMIT SURI(LISTING@LEXINDIS.COM)(8178010667)(PETITIONER)
ANITA(ANITASAHANI@GMAIL.COM, ANITASAHANI@HOTMAIL.COM,
DIRTTE.DELHI@NIC.IN)()(RESPONDENT)

DTEHEDU(DTEHEDU@GMAIL.COM, DIRHIEDU@NIC.IN)()(RESPONDENT)

S M SHOAIB HASHMI EDUCATION AND HAMZA TARIQ, GOPAL SINGH
WELFARE TRUST GROUP OF INSTITUTIONS &

ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ORS.

OTHER DETAILS OF ADVOCATES:
HAMZA TARIQ(ADVTARIQHAMZA®@GMAIL.COM)(9620238731)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

GOPAL SINGH(GOPALSINGH1@GMAIL.COM)(9811156434)(RESPONDENT)

KRISHN CHAND PATEL DILEEP KUMAR MISHRA, SUNIL
V/s NATIONAL BOARD OF EXAMINATIONS IN  JOSEPH MATHEWS
MEDICAL SCIENCES

OTHER DETAILS OF ADVOCATES:

DILEEP KUMAR

MISHRA(MISHRADILEEP2007 @REDIFFMAIL.COM)(9818385241)(PETITIONER)
NBEREGISTRATIONS(NBEREGISTRATIONS@PROMETRIC.COM)()(RESPONDENT)
SUNIL JOSEPH MATHEWS(SJIMATHEWS@GMAIL.COM)(9311567212)(RESPONDENT)

SMT. NISHA RAY BHARAT MALHOTRA
V/s CENTRAL BOARD OF SECONDARY
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
BHARAT MALHOTRA(BHARATMAL2@GMAIL.COM)(8447151507)(PETITIONER)
ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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31 W.P.(C)-9106/2023

32 W.P.(C)-9233/2023
CM APPL. 35157/2023
CM APPL. 19077/2024

33  |W.P.(C)-9966/2023

CM APPL. 38425/2023

34 W.P.(C)-11403/2024

35 W.P.(C)-12370/2024

36 |W.P.(C)-16037/2024

FOR DIRECTIONS

37 |CONT.CAS(C)-825/2011(Disposed
off case)

RAJ KUMAR SINGH AND OTHERS ADITYA KALA
V/s VICE CHAIRMAN DDA AND OTHERS

OTHER DETAILS OF ADVOCATES:
ADITYA KALA(AKADITYAKALA@GMAIL.COM)(9911045555)(PETITIONER)
VCDDA(VCDDA@DDA.ORG.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)

ARUN KUMAR AMAR PAL, ANSHUMAN SHARMA,
V/s UNIVERSITY GRANT COMMISSION & ANR. ANSHUMAN SHARMA

OTHER DETAILS OF ADVOCATES:

AMAR PAL(AMAR.10.PAL@GMAIL.COM)(9910639598)(PETITIONER)
AKURUP(OFFICE@AKURUP.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ANSHUMAN SHARMA (ANSHUMANO0602@GMAIL.COM)(9910207302)(RESPONDENT)
MS ANAMIKA CONDUCTORS PVT LTD & ORS. |RAJAT SRIVASTAVA, ADITYA VIKRAM

V/s STATE BANK OF INDIA GUPTA

OTHER DETAILS OF ADVOCATES:

AMIT DHALL , RAJAT
SRIVASTAVA(AMITDHALL@YAHOO.COM)(9810122699)(PETITIONER)

BHATTAL LAW(INFO@BHATTALLAW.COM)()(RESPONDENT)

ADITYA VIKRAM GUPTA(INFO@BHATTALLAW.COM)(9958686454)(PETITIONER)

ASHISH MALIK SUDHIR, LOVLEEN GOYAL, LEXORBIS

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUDHIR()(9729506771)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)
LOVLEEN GOYAL(LG1090@HOTMAIL.COM)(9312396267)(RESPONDENT)
())(RESPONDENT)

HARSHITA SINGH DEV RISHI
V/s EMPLOYEES STATE INSURANCE

CORPORATION DENTAL COLLEGE AND

HOSPITAL & ORS.

OTHER DETAILS OF ADVOCATES:

AMARJEET SINGH(DRLEGALCHAMBER.COM)(9910919225)(PETITIONER)
EMPLOYEE'STATE INSURANCE CORPORATION(MECELL.HQ@ESIC.NIC.IN, DEANDC-
ROH.DL@ESIC.GOV.IN)(0)(RESPONDENT)

GURU GOBIND INDRAPRASTHA UNIVERSITY, UNION OF
INDIA(GGSIPU.PR@REDIFFMAIL.COM, PRO@IPU.AC.IN, UOIDHC@GMAIL.COM,
SECY-LABOUR@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(NAGESH.KUMARSINGH@NIC.IN)(0)(RESPONDENT)

ANITA SAHANI, SHLOK CHANDRA(ANITASAHANI@GMAIL.COM,
SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(0)(RESPONDENT)

LIONS PUBLIC SCHOOL ANMOL KAPUR
V/s DIRECTORATE OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

ASHISH KAPUR(KAPURASSOCIATES235@GMAIL.COM)(9811166800)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DDA(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN)(9868250806)(RESPONDENT)

SHANTI DEVI BM SEHGAL, SD SALWAN
V/s GS PATNAYAK & ANR

OTHER DETAILS OF ADVOCATES:
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FOR HEARING
38 W.P.(C)-56/2015 RAVI BHARTI SHIKSHA SAMITI, SIDDARTH R.M. SINHA
CM APPL. 91/2015 INTERNATIONAL PUBLIC SCHOOL
V/s DIRECTORATE OF EDUCATION (GOVT. OF
NCT, DELHI)

OTHER DETAILS OF ADVOCATES:
FINAL ARGUMENTS

39 CONT.CAS(C)-1269/2016 SOHAN LAL KAPOOR ANUNAYA MEHTA Listing Remarks:
V/s K DURGA PRASAD & ANR AT 03:30 PM

OTHER DETAILS OF ADVOCATES:
END OF THE BOARD MATTERS

40 CONT.CAS(C)-469/2011 GURBAX SINGH SONIA ARORA, SONIA A MENON,
CM APPL. 7352/2015 V/s MADHUKAR GUPTA VICE CHAIRMAN DDA MEGHNA SANKHLA
CM APPL. 11340/2018
CM APPL. 10969/2023

OTHER DETAILS OF ADVOCATES:

SONIA ARORA()(9810865468)(PETITIONER)

SONIA A MENON AND
ASSOCIATES(SONIAARORAMENON@GMAIL.COM)(9810865468)(PETITIONER)
ANIMESH KUMAR
GUPTA(LAW.ANIMESH@GMAIL.COM)(8585909400)(RESPONDENT)

MEGHNA SANKHLA(ASSOCIATES@ MEGHNA.NET.IN)(8700615686)(RESPONDENT)

FOR COMPLIANCE

41 CONT.CAS(C)-831/2020 SMT ANJU KHANNA RAJENDER KUMAR
CM APPL. 62839/2023 V/s VISHAL MODI & ANR.

OTHER DETAILS OF ADVOCATES:

SMT ANJU
KHANNA(NARINDERSINGH_ET@YAHOO.CO.IN)(9971117264)(RESPONDENT)
MANISH KUMAR &
ASSOCIATES(RINDR.RAWAT@GMAIL.COM)(9810053768)(PETITIONER)
RAJENDER KUMAR(RINDR.RAWAT@GMAIL.COM)(9810053768)(PETITIONER)
VISHAL MODI(VISHAL.SEABUCK@GMAIL.COM)(99585656555)(PETITIONER)
M/S SEABUCK AYURVEDA PVT
LTD(VISHAL.SEABUCK@GMAIL.COM)(99585656555)(PETITIONER)

SOHAIB ALAM(ALAM.SOHAIB@GMAIL.COM)(8840505972)(RESPONDENT)
RAJENDER KR RAWAT(RINDR.RAWAT@GMAIL.COM)(9810053768)(PETITIONER)
VRCOM(VRCOM1660@GMAIL.COM, ALAM.SOHAIB@GMAIL.COM,
VISHAL.SEABUCK@GMAIL.COM)()(RESPONDENT)

42 CONT.CAS(C)-592/2021(Disposed RAM KISHAN & ORS. PRAGNYA ROUTRAY
off case) V/s ANURAG JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

PRAGNYA ROUTRAY(PRAGNYAROUTROY@YAHOO.COM)(9818551955)(PETITIONER)
ANURAG JAIN(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SANJAY GOEL(CLO-NDMC@MCD.NIC.IN)(9212504099)(RESPONDENT)

GYANESH BHARTI(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)
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COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

ADVANCE CAUSE LIST

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
1 W.P.(C)-1682/2025 NAVIN M RAHEJA KARANJAWALA & CO
CM APPL. 8210/2025 V/s MINAKSHI CHOUDHARY

OTHER DETAILS OF ADVOCATES:
KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)
PRAKASH(PRAKASH.LAW@GMAIL.COM)(0)(RESPONDENT)

2 W.P.(C)-1969/2025 NILABH SHARMA NITIN KUMAR
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
NITIN KUMAR(KUMARNITIN10075@GMAIL.COM)(7982722181)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

3 W.P.(C)-2681/2025 ASHWANI KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,

AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)

4 W.P.(C)-2682/2025 MANGE RAM GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,

AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

5 W.P.(C)-2734/2025 NAVIN M RAHEJA & ANR. KARANJAWALA & CO, VIKAS MEHTA

CM APPL. 13045/2025 V/s ARUNESH KUMAR MADAN & ORS.
CM APPL. 13046/2025

OTHER DETAILS OF ADVOCATES:
KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)
VIKAS(MEHTAVIKAS@HOTMAIL.COM)(0)(RESPONDENT)

VIKAS MEHTA (MEHTAVIKAS@HOTMAIL.COM)(9810536903)(RESPONDENT)
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6

7

8

9

10

W.P.(C)-2750/2025

W.P.(C)-2769/2025

W.P.(C)-2791/2025

W.P.(C)-2800/2025

W.P.(C)-2813/2025

FOR ADMISSION

11

W.P.(C)-8486/2023
CM APPL. 32340/2023
CM APPL. 42756/2023

ADVANCE CAUSE LIST

BABLOO GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

NIKHIL KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

ROSHAN KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

BIJENDER SINGH GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

GAUTAM OVERSEAS LTD & ANR. VIKASH KUMAR
V/s REGISTRAR OF COMPANIES MINISTRY OF
CORPORATE AFFAIRS NCT DELHI HARYANA

OTHER DETAILS OF ADVOCATES:

SAIKRISHNA &
ASSOCIATES(SOHRAB@SAIKRISHNAASSOCIATES.COM)(9313043105)(PETITIONER)
ROC DELHI, UNION OF INDIA(ROC.DELHI@MCA.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ALL RESIDENTS WELFARE SOCIETY ABHISHEK SINGH, ABHISHEK SINGH
V/s GOVERNMENT OF NATIONAL CAPITAL & ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)

VAIBHAV VUTTS(ADVOCATE@LAI-LAW.COM )(9910291290)(PETITIONER)

DY. CHIEF FIRE OFFICER(DCFOSZ.DLFIRE@NIC.IN )()(RESPONDENT)

ENGINEER-IN-CHIEF (EINC-PWD@DELHI.GOV.IN )()(RESPONDENT)

DEPARTMENT OF FORESTS & WILDLIFE(PCCF-GNCTD@DELHI.GOV.IN )()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY (DDA)(DDAHOUSINGSCHEME2021@GMAIL.COM
)()(RESPONDENT)

MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE(SECY-MOEF@NIC.IN
)()(RESPONDENT)

DIRECTOR, DIRECTORATE OF EDUCATION,(DIREDU@NIC.IN )()(RESPONDENT)
MINISTRY OF HOUSING & URBAN AFFAIRS(SECYURBAN@NIC.IN )()(RESPONDENT)
STANDING COUNCIL GNCTD (STANDINGCOUNCILGNCTD@GMAIL.COM)()(RESPONDENT)
ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABHISHEK SINGH(ABHISHEK.LEXICONS@GMAIL.COM)(9910291290)(PETITIONER)
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17.03.2025 ADVANCE CAUSE LIST

12 W.P.(C)-2427/2024 SANGAM VIHAR VIKAS MANCH RAM SHANKAR, UDIT MALIK, VAIBHAV
CM APPL. 33926/2024 V/s UNION OF INDIA & ORS. AGNIHOTRI, RADHA SHYAM JENA

OTHER DETAILS OF ADVOCATES:

RAMA SHANKAR AND
ASSOCIATES(RAMASHANKAR15@YAHOO.COM)(9811214465)(PETITIONER)

UNION OF INDIA, INDIAHFM, PSTOLG, DIRDHS(UOIDHC@GMAIL.COM, INDIAHFM@GOV.IN,
PSTOLG.DELHI@NIC.IN, DIRDHS@NIC.IN)(1123384193)(RESPONDENT)

GOVERNMENT OF NCT OF DELHI(SECYHFW@NIC.IN, CSDELHI@NIC.IN)()(RESPONDENT)
SANTOSH KUMAR TRIPATHI, DIVCOM,DDA(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIVCOM@NIC.IN, DDACHAMBERHC@YAHOO.COM)(9868250806)(RESPONDENT)

VAIBHAV AGNIHOTRI(OFFICE@SKVASSOCIATES.COM)(7669700082)(RESPONDENT)

RADHA SHYAM JENA(RS.JENA@YAHOO.CO.IN)(9811575947)(PETITIONER)

13 CM APPL. 9102/2025 VIRBHAN YASHU RUSTAGI
In W.P.(C)- V/s GOVERNMENT OF NCT DELHI THROUGH
15589/2024(Disposed off EXCISE COMMISSIONER & ANR.
case)

OTHER DETAILS OF ADVOCATES:

ASHU BIDHURI(ASHUBIDHURI5996@GMAIL.COM)(8447712548)(PETITIONER)
ASHU BIDHURI(ASHUBIDHURI5996@GMAIL.COM)(8447712548)(PETITIONER)
AVNISH AHLAWAT, SATISH, DC EXCISE(AVNISHAHLAWAT@YAHOO.COM,
SATISHLAW@YAHOO.COM, DCEXCISE@NIC.IN)(0)(RESPONDENT)

AVNISH AHLAWAT, SATISH, DC EXCISE(AVNISHAHLAWAT@YAHOO.COM,
SATISHLAW@YAHOO.COM, DCEXCISE@NIC.IN)(0)(RESPONDENT)

ASHU BIDHURI(ASHUBIDHURI5996@GMAIL.COM)(8447712548)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SATISH LAW(SATISHLAW@YAHOO.COMJ, AVNISHAHLAWAT@YAHOO.COM,
DCEXCISE@NIC.IN)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

14 CM(M)-1868/2024 PARAS SEASONS HAVENS PVT LTD RAJPAL SINGH Listing Remarks:
CM APPL. 8868/2024 V/s GANESH DUTT PANDEY & ORS. AT 12:30PM
CM APPL. 8870/2024

WITH W.P.(C) 7912/2023
W.P.(C) 11089/2024
W.P.(C) 10474/2023
W.P.(C) 15361/2023
W.P.(C) 15510/2023
W.P.(C) 5496/2024

OTHER DETAILS OF ADVOCATES:
PARAS(INFO@PARASBUILDTECH.COM)()(RESPONDENT)
MP SAHAY(OFFICE@MPSAHAYADVOCATE.COM)()(RESPONDENT)

15 W.P.(C)-10474/2023 JAIPRAKASH ASSOCIATES LTD TENZEN TASHI NEGI, PRATIK KUMAR Listing Remarks:
CM APPL. 40599/2023 V/s NAMESHWAR PRASAD JAIN THROUGH HIS CHAKMA AT 12:30PM
CM APPL. 53857/2023 LEGAL REPRESENTATIVE MR. ATUL JAIN

OTHER DETAILS OF ADVOCATES:

CASTUS LEGAL(TENZEN.NEGI@CASTUSLEGAL.COM)(9810191050)(PETITIONER)
ANISH(ANISH@A3TLEGAL.COM)()(RESPONDENT)

ATUL JAIN(ATULJAIN246@GMAIL.COM)()(RESPONDENT)

PRATIK KUMAR CHAKMA(PRATIK.CHAKMA@OUTLOOK.COM)(8420851113)(PETITIONER)
PRATIK KUMAR CHAKMA(PRATIK.CHAKMA@OUTLOOK.COM)(8420851113)(RESPONDENT)

16 W.P.(C)-15361/2023 M/S RUPAREL ESTATES (1) PVT. LIMITED & ANR. APOORV KHATOR Listing Remarks:
CM APPL. 61625/2023 V/s MANSINGH S PATANKAR AT 12:30PM

OTHER DETAILS OF ADVOCATES:
BHASKAR NAYAK(ADVBHASKARNAYAK@OUTLOOK.COM)(9654869135)(PETITIONER)
SUDARSHAN PATANKAR(SUDARSHAN.PATANKAR30@GMAIL.COM)()(RESPONDENT)
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mailto:SUDARSHAN.PATANKAR30@GMAIL.COM)()(RESPONDENT)

17.03.2025

17

18

19

20

21

W.P.(C)-7912/2023
CM APPL. 30541/2023
CM APPL. 30542/2023

WITH W.P.(C) 10474/2023
W.P.(C) 16246/2024
W.P.(C) 1435/2025

W.P.(C)-5496/2024

CM APPL. 22611/2024
CM APPL. 22613/2024
CM APPL. 31774/2024

WITH W.P.(C) 7912/2023

W.P.(C)-7076/2017

W.P.(C)-3005/2021

WITH W.P.(C) 3009/2021
W.P.(C) 3010/2021
W.P.(C) 4568/2023
W.P.(C) 3293/2021

W.P.(C)-3009/2021

NBCC INDIA LIMITED
V/s RANDHIR SINGH REDHU AND ORS

VIPUL GANDA, NITISH BANKA

OTHER DETAILS OF ADVOCATES:

VIPUL GANDA(SERVICE@VIPULGANDA.COM)(7045320000)(PETITIONER)
NITISH(NITISH@LEXSPEAK.IN, NCDRC@NIC.IN)()(RESPONDENT)

NITISH BANKA(NITISH@LEXSPEAK.IN)(9891549997)(RESPONDENT)

MAHINDRA AND MAHINDRA LIMITED ANAND SHANKAR JHA
V/s MANOJ KUMAR SHARMA & ORS.

OTHER DETAILS OF ADVOCATES:

ANAND SHANKAR JHA(ANAND.JHA@ASJLEGAL.IN)(9899617989)(PETITIONER)

KK SHARMA, SHIVA MAHINDRA, UNION OF INDIA(KKSHARMAADVOCATE384@GMAIL.COM,
DG@SHIVAMAHINDRA.IN, UOIDHC@GMAIL.COM)()(RESPONDENT)

ARSHAD ALAM TRIDEEP PAIS, SANYA KUMAR
V/s JAWAHARLAL NEHRU UNIVERSITY

OTHER DETAILS OF ADVOCATES:
SANYA KUMAR(SANYAKUMAR1505@GMAIL.COM)(9818335779)(PETITIONER)

COMBITIC GLOBAL CAPLET PVT LTD NIDHI JAIN
V/s UNION OF INDIA ANOTHER & ANR.

OTHER DETAILS OF ADVOCATES:

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

VIKAS DEEP(LAWVIKAS99@GMAIL.COM)(798805993)(PETITIONER)
NIDHIJAIN(LAWNIDHI99@GMAIL.COM)(7988059993)(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT LTD NIDHI JAIN
V/s UNION OF INDIA ANOTHER & ANR.

OTHER DETAILS OF ADVOCATES:

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

VIKAS DEEP ()(7988059993)(PETITIONER)
NIDHIJAIN(LAWNIDHI99@GMAIL.COM)(7988059993)(PETITIONER)

VIKAS DEEP(LAWVIKAS99@GMAIL.COM)(798805993)(PETITIONER)

THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
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Listing Remarks:
AT 12:30PM

Listing Remarks:
AT 12:30PM



17.03.2025

22

23

24

25

W.P.(C)-3010/2021

W.P.(C)-4450/2021

WITH W.P.(C) 4482/2021

W.P.(C)-5316/2021
CM APPL. 16378/2021
CM APPL. 11500/2025

W.P.(C)-7298/2021

THE DIRECTOR, NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)

UNION OF INDIA ANOTHER(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT LTD NIDHI JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)

VIKAS DEEP(LAWVIKAS99@GMAIL.COM)(7988059993)(PETITIONER)
NIDHIJAIN(LAWNIDHI99@GMAIL.COM)(7988059993)(PETITIONER)
UNION OF INDIA (SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)
UNION OF INDIA (SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)
UNION OF INDIA (SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)
THE DIRECTOR NEW DELHI GPO(DIRNDHO@GMAIL.COM)()(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

M/S COMBITIC GLOBAL CAPLET PVT LTD NIDHI JAIN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

M/S COMBITIC GLOBAL CAPLET PVT
LTD(LAWVIKAS99@GMAIL.COM)(9588100261)(RESPONDENT)
NIDHIJAIN(LAWNIDHI99@GMAIL.COM)(7988059993)(PETITIONER)

VIKAS DEEP AND NIDHI JAIN(LAWVIKAS99@GMAIL.COM)(7988059993)(PETITIONER)

UNION OF INDIA(SECRETARY-POSTS@INDIAPOST.GOV.IN)()(PETITIONER)

THE DIRECTOR(FOREIGNPOSTDELHI@INDIAPOST.GOV.IN)()(PETITIONER)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

DR PRANNOY ROY & ANR. ANURADHA DUTT, ANURADHA DUTT,
V/s UNION OF INDIA & ORS. AMIT TIWARI

OTHER DETAILS OF ADVOCATES:
DR PRANNOY ROY(RRPRLEGAL@GMAIL.COM)(9654466473)(RESPONDENT)

DR PRANNOY ROY(RRPRLEGAL@GMAIL.COM)(9654466473)(RESPONDENT)

RADHIKA ROY(RRPRLEGAL@GMAIL.COM)(1149862344)(RESPONDENT)

RADHIKA ROY(RRPRLEGAL@GMAIL.COM)(1149862344)(RESPONDENT)
ANURADHADUTT(ADMIN@DMD.LAW)(9910044138)(PETITIONER)

ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(PETITIONER)

PRANNOY ROY(RRPRLEGAL@GMAIL.COM)(9654466473)(PETITIONER)

RADHIKA ROY(RRPRLEGAL@GMAIL.COM)(49862344)(PETITIONER)

UNION OF INDIA(JSF@NIC.IN)(1123438124)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION(DLACBIDHC@GMAIL.COM)(1123386543)(PETITIONER)
CENTRAL BUREAU OF INVESTIGATION(DLACBIDHC@GMAIL.COM)(1123386543)(PETITIONER)
BUREAU OF IMMIGRATION(FRRODLI@NIC.IN)(1126102622)(PETITIONER)

BUREAU OF IMMIGRATION(FRRODLI@NIC.IN)(1126102622)(PETITIONER)

UNION OF INDIA(JSF@NIC.IN)(1123438124)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(23386543)(RESPONDENT)

BUREAU OF IMIGRATION(FRRODLI@NIC.IN)(26102622)(RESPONDENT)

UNION OF INDIA(JSF@NIC.IN)(23438124)(RESPONDENT)

AMIT TIWARI(TIWARIAMIT22@YAHOO.COM)(8527271655)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ADMIN DMD(ADMIN@DMD.LAW)(0)(RESPONDENT)

BHANU PRATAP GAUTAM ACHINT KUMAR
V/s DIRECTOR GENERAL OF FOREIGN TRADE &
ORS.

OTHER DETAILS OF ADVOCATES:

BHANU PRATAP
GAUTAM(LEGALVIBES.LAWFIRM@GMAIL.COM)(9212515045)(RESPONDENT)
BHANU PRATAP
GAUTAM(LEGALVIBES.LAWFIRM@GMAIL.COM)(9212515045)(RESPONDENT)
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ADVANCE CAUSE LIST



17.03.2025

26

27

28

29

30

W.P.(C)-8045/2021

W.P.(C)-9751/2021
CM APPL. 30061/2021
CM APPL. 11724/2022

W.P.(C)-11388/2021
CM APPL. 35087/2021

W.P.(C)-7076/2022
WITH W.P.(C) 7088/2022

W.P.(C)-7088/2022

MURARI KUMAR AND ACHINT
KUMAR(LEGALVIBES.LAWFIRM@GMAIL.COM)(9212515045)(PETITIONER)
ACHINT KUMAR(ACHINTKUMARO030@GMAIL.COM)(8588061334)(PETITIONER)
AMIT YADAV(DGFT@NIC.IN )()(PETITIONER)

S. P. ROY(SHYAMA.ROY@NIC.IN)()(PETITIONER)

NIRMAL KUMAR(NIRMAL.KUMAR65@NIC.IN)()(PETITIONER)

UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)
NIRMAL KUMAR(NIRMAL.KUMAR65@NIC.IN)()(PETITIONER)

UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)
HARDEEP SINGH(HARDEEP.SINGH@NIC.IN)()(PETITIONER)

DIRECTOR GENERAL OF FOREIGN TRADE(DGFTEDI@NIC.IN)()(PETITIONER)
DIRECTOR GENERAL OF FOREIGN
TRADE(VINEETLAW@YAHOO.CO.IN)(9811022277)(PETITIONER)

AMIT YADAV(DGFT@NIC.IN )()(PETITIONER)

HARDEEP SINGH(HARDEEP.SINGH@NIC.IN)()(PETITIONER)

S. P. ROY(SHYAMA.ROY@NIC.IN)()(PETITIONER)

VINEET LAW FIRM(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT)

MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

NIRMAL KUMAR(NIRMAL.KUMAR65@NIC.IN)()(RESPONDENT)

CENTRAL PUBLIC INFORMATION OFFICER (CPIO)  |PRAKARSH AIRAN
CENTRAL BUREAU OF INVESTIGATION
V/s RAVINDRA MOHAN

OTHER DETAILS OF ADVOCATES:
CENTRAL PUBLIC INFORMATION OFFICER (CP10) CENTRAL BUREAU OF

INVESTIGATION(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(RESPONDENT)

ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
PRAKARSHAIRAN(PRAKARSH.AIRAN@GMAIL.COM)(9829292345)(PETITIONER)
RAVINDRA MOHAN(RAN72JEET@GMAIL.COM)(9818740080)(PETITIONER)
RAVINDRA MOHAN(RAN72JEET@GMAIL.COM)(9818740080)(RESPONDENT)

SH HARISH CHANDER BHARDWA) MANU PRABHAKAR, MANU
V/s GOVT OF NCT OF DELHI PRABHAKAR, ASHOK CHHAPARIA,
KESHAV KUMAR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
GURPREET SINGH(PRABHAKARMANU@GMAIL.COM)(9811259231)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ASHOK CHHAPARIA(ASHOKCHHAPRIA@GMAIL.COM)(9312209463)(PETITIONER)
PRABHAKARMANU(PRABHAKARMANU@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KESHAV KUMAR
SRIVASTAVA(KESHAVSRIVASTAVA11@GMAIL.COM)(9650975965)(RESPONDENT)

1. CHAIRMAN- CUM- MANAGING DIRECTOR & SOUMYAIJIT PANI, SOUMYAIIT PANI
ANR.

V/s NATIONAL COMMISSION FOR BACKWARD

CLASSES

OTHER DETAILS OF ADVOCATES:
SOUMYAIJIT PANI(SPADV103@GMAIL.COM)()(PETITIONER)
NCBC(SECY-NCBC@NIC.IN)()(RESPONDENT)

D.B. POWER LIMITED DEEPAK KHURANA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPAK KHURANA(DEEPAK.K@KHAITANANDKHAITAN.COM)(9811231287)(PETITIONER)
MINISTRY OF POWER(SECY_POWER@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

M.B. POWER (MADHYA PRADESH) LIMITED SUHAEL BUTTAN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SUHAEL BUTTAN(SBUTTAN94@GMAIL.COM)(9873424993)(PETITIONER)

SIDDHARTH JOSHI(ADVOCATESIDDHARTHJOSHI@GMAIL.COM)(9873424993)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
RSECY(RSECY@NIC.IN, SECY-POWER@NIC.IN)()(RESPONDENT)
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17.03.2025

31  |W.P.(C)-11936/2022
CM APPL. 35665/2022
CM APPL. 42215/2022
CM APPL. 42216/2022
WITH WP(C)(IPD)
12640/2022

32 W.P.(C)-11993/2022
CM APPL. 35792/2022
CM APPL. 10002/2023

33 W.P.(C)-13518/2022
CM APPL. 41114/2022

34 W.P.(C)-15274/2022
CM APPL. 47351/2022

35  W.P.(C)-17064/2022

SHIVANSH TYAGI & ORS. PARVEZ BASHISTA, SIDDHARTH BATRA,
V/s UNION OF INDIA, MINISTRY OF YOUTH SAQIB, HEMANT PHALPHER, NEERAJ
AFFAIRS AND SPORTS & ORS. SHEKHAR, DILIP KUMAR NIRANJAN

OTHER DETAILS OF ADVOCATES:
PARVEZ BASHISTA(PARVEZBADV@GMAIL.COM)(9643655565)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
OLYMPIC(IOA@OLYMPIC.IND.IN, SIDHARTH.BATRA@SATRAMDASS.COM,
I_NANAVATI@YAHOO.CO.IN)()(RESPONDENT)

PARVEZB (PARVEZBADV@GMAIL.COM)()(PETITIONER)

SHIVANI CHAWLA AND CHINMAY
DUBEY(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
SAQIB(ADV.SAQIB@GMAIL.COM)(9910180819)(PETITIONER)

MR. PARVEZ BASHISTA(PARVEZBADV@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

VINEET DHANDA(VEERSWARAJ@YAHOO.IN)()(RESPONDENT)

MR. HEMANT PHALPHER(IOA@OLYMPIC.IND.IN,
HEMANT@PHALPHER.COM)()(RESPONDENT)

MR. SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)()(RESPONDENT)
HEMANT PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(PETITIONER)

NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(RESPONDENT)
DILIP KUMAR NIRANJAN(DILIP.NIRANJAN@GMAIL.COM)(9810040662)(RESPONDENT)

CENTRAL BOARD OF TRUSTEES SIDDHARTH, MAHESH KUMAR
V/s MANOJ YADAV & ANR. BHARDWAJ

OTHER DETAILS OF ADVOCATES:

SIDDHARTH (MAIL@CHAMBERSOFSIDDHARTH.COM,
RO.DELHI.SOUTH@EPFINDIA.GOV.IN)(7838537008)(PETITIONER)

NATIONAL COMMISSION FOR BACKWARD CLASSES(SECY-NCBC@NIC.IN)()(RESPONDENT)
MANOJ YADAV(MANKUMYADAV@GMAIL.COM)(9871979160)(RESPONDENT)

M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)
SIDDHARTH(MAIL@CHAMBERSOFSIDDHARTH.COM)()(RESPONDENT)

MAHESH KUMAR BHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(RESPONDENT)
MAHESH KUMAR BHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(PETITIONER)

RAM NATH SINGH PRESIDENT RWA (NORTH) AND |ABHAY KUMAR BHARGAVA
ORS
V/s THE GOVT. OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

MR. ABHAY KUMAR BHARGAVA
(ABHAYBHARGAVA84@GMAIL.COM)(9015543437)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SURENDER KUMAR DABAS & ANR. RAMESH KUMAR
V/s DELHI MEDICAL COUNCIL & ORS.

OTHER DETAILS OF ADVOCATES:

K.G. SHARMA(GOEL.RK467 @GMAIL.COM,
KGSHARMAADV@GMAIL.COM)(9312279182)(PETITIONER)

DELHI MEDICAL COUNCIL(LAWPRAVEEN@YAHOO.COUK)()(RESPONDENT)
DEV SINGH(OFFICESINGHDEV1@GMAIL.COM)()(RESPONDENT)

SMT. ANJANA CHAWLA & ORS. MANISH MAINI
V/s MUNICIPAL CORPORATION OF DELHI, & ORS.

OTHER DETAILS OF ADVOCATES:
MANNIE AND ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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36 |W.P.(C)-169/2023 MS PRADEEP ENTERPRISES PRADEEP KUMAR TRIPATHI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SOMNATH
BHATTACHARYA(SOMNATHBHATTACHARYA@GMAIL.COM)(8826411536)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

37 W.P.(C)-228/2023 JANADHAR SOCIETY RAMESH KUMAR SHOKEEN
CM APPL. 12304/2023 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
TARIJIT SINGH (LAWYERTARJEET@GMAIL.COM)(9711422259)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

TARJIT SINGH CHHIKARA(LAWYERTARJEET@GMAIL.COM)(9711422259)(PETITIONER)
MR. PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

38 W.P.(C)-927/2023 M S LILAC EDUCATION SERVICES PVT LTD KUSHAGRA PANDEY
CM APPL. 3614/2023 V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
KUSHAGRA PANDEY (ADVOCATEKUSHAGRA@GMAIL.COM)(9999266111)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

39 W.P.(C)-3206/2023 ADANI TRANSMISSION LIMITED AGARWAL LAW ASSOCIATES,
V/s REC POWER DEVELOPMENT AND MATRUGUPTA MISHRA
CONSULTANCY LIMITED

OTHER DETAILS OF ADVOCATES:

RISHI AGARWALA(RISHI@AGLAW.IN)(9810188705)(PETITIONER)

REC POER DEVELOPMENT AND CONSULTANCY LIMITED(CEO@RECDCL.IN,
PSHARIHARAN@RECPDCL.IN, DESK@RITAMLEGAL.COM)()(RESPONDENT)
MATRUGUPTA MISHRA(PAPPUKRRAI@GMAIL.COM)(9555311116)(PETITIONER)

40 W.P.(C)-5940/2023 ESTERA REAL ESTATE PVT LTD VISHAL GOHRI
V/s GOVT. OF NCT OF DELHI AND ANOTHER

OTHER DETAILS OF ADVOCATES:

M/S MALHOTRA & CO.(VINEETLAW@YAHOO.CO.IN)(9711455398)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIVCOM(DIVCOM®@NIC.IN)()(RESPONDENT)

41 W.P.(C)-6125/2023 GEETA ARORA @SONU PUNJABAN & ANR. MANTIKA VOHRA
CM APPL. 24050/2023 V/s JAIL SUPERINTENDENT, CENTRAL JAIL-06,
CM APPL. 44347/2023

OTHER DETAILS OF ADVOCATES:
MANITKA VOHRA(OFFICE.ASPCHAMBERS@GMAIL.COM)(7508549268)(PETITIONER)
MANTIKA VOHRA(OFFICE.ASPCHAMBERS@GMAIL.COM)(7508549268)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MEHAK (ADVMEHAKNAKRA@GMAIL.COM)()(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

RAJDI PABEHRUA(RAJDIPABEHURA@GMAIL.COM)()(RESPONDENT)

MANTIKA VOHRA , ZEESHAN
THOMAS(OFFICE.ASPCHAMBERS@GMAIL.COM)(7508549268)(RESPONDENT)

42 W.P.(C)-7411/2023 GLENMARK PHARMACEUTICALS LTD. ARCHANA SAHADEVA, ARCHANA
CM APPL. 51508/2023 V/s NATIONAL PHARMACEUTICAL PRICING SAHADEVA
AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:
ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, DPND@NIC.IN)(1123384193)(RESPONDENT)
ARCHANA SAHADEVA
(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
DPND(DPND@NIC.IN)()(RESPONDENT)

SUSHIL PANDEY(LAWYERSUSHIL.PANDEY@GMAIL.COM)()(RESPONDENT)
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W.P.(C)-16246/2024
CM APPL. 68405/2024
CM APPL. 68407/2024

W.P.(C)-1435/2025
CM APPL. 6996/2025

W.P.(C)-8277/2023
CM APPL. 31818/2023
CM APPL. 39389/2023

W.P.(C)-9965/2023
CM APPL. 38423/2023

CM APPL. 29894/2024

In W.P.(C)-
14989/2023(Disposed off
case)

W.P.(C)-15918/2023
CM APPL. 64114/2023
CM APPL. 64116/2023

ADVANCE CAUSE LIST

GDRLDRMUMBAICITY(GDRLDRMUMBAICITY @GMAIL.COM)()(RESPONDENT)

ARCHANA

SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)

M/ST AND T MOTORS P VT LTD CHANDAN MALIK, KOCHHAR & CO. Listing Remarks:
V/s M/S CJ DARCL LOGISTICS PVT LTD AND AT 12:30PM
OTHERS

OTHER DETAILS OF ADVOCATES:

CHANDAN MALIK(CHANDANMALIK@GMAIL.COM)(9811192159)(PETITIONER)

DARCL, MERCEDES BENZ(CS@DARCL.COM, VINEET@DARCL.COM, CS.IND@CAC.MERCEDES-
BENZ.COM)(0)(RESPONDENT)

()()(RESPONDENT)
NAVIN M. RAHEJA & ANR. KARANJAWALA & CO, HEMANT GUPTA  |Listing Remarks:
V/s SATBIR SINGH & ORS. AT 12:30PM

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)

PSP LEGAL, ADITYA, NITESH(INFO@PSPLEGAL.ORG, ADITYA.PAROLIA@PSPLEGAL.ORG,
CSNITESHIHA@GMAIL.COM)(0)(RESPONDENT)

ICICI BANK(CUSTOMER.CARE@ICICIBANK.COM)(0)(RESPONDENT)

HEMANT GUPTA(JURIS@HEMANTGUPTA.IN)(9899009971)(RESPONDENT)

GOPAL LAL BASER JASKARAN SINGH BHATIA, RAJAT
V/s INSOLVENCY AND BANKRUPTCY BOARD OF BHARDWAIJ, UMESH KUMAR SINGHAL,
INDIA THROUGH ITS CHAIRPERSON & ANR. DEEPAYAN MANDAL

OTHER DETAILS OF ADVOCATES:
CHITRANSHUL(CHITRANSHUL@DUAASSOCIATES.COM)(9650872772)(PETITIONER)
SKR LAW FIRMS(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM,
RA.IRP@IBBI.GOV.IN)()(RESPONDENT)

RAJAT BHARDWAJ(RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
SIGMA LEGAL(LEGAL@SIGMALEGAL.IN, ANKITCNLU@GMAIL.COM,
RA.IRP@IBBI.GOV.IN)()(RESPONDENT)

UMESH KUMAR SINGHAL(LEGAL@SIGMALEGAL.IN)(9599043047)(PETITIONER)
DEEPAYAN MANDAL(D.MANDAL®@GMAIL.COM)(9953808868)(PETITIONER)

SADAR CO-OP. GROUP HOUSING SOCIETY D. K. DEVESH
V/s GOVERNMENT OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

D.K. DEVESH(ADV.DKDEVESH@GMAIL.COM)(9999779978)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, DCEAST@NIC.IN,
EASTADM@NIC.IN)(9868250806)(RESPONDENT)

VIVEK KASHINATH CHHATRE SAJAL MANCHANDA, KARUN MEHTA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SAJAL MANCHANDA(MANCHANDA.SAJAL@GMAIL.COM)(9811477809)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

JAIMNI KUMAR SHAH(JAIMINIKUMAR.SHA@MAHINDRAHOLIDAYS.COM)()(RESPONDENT)
RAVI PRAKASH(RAVIPRAKASH1066 @GMAIL.COM)()(PETITIONER)

SAJAL, VIVEK(MANCHANDA.SAJAL@GMAIL.COM,
BRIG.VIVEK.CHHATRE@GMAIL.COM)()(PETITIONER)

J SAGAR ASSOCIATES BUDDY A RANGANADHAN, ATUL
V/s HOUSING AND URBAN DEVELOPMENT SHARMA, RAGHAV SABHARWAL,
CORPORATION LTD & ORS. MANISH KUMAR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

BUDDY A. RANGANADHAN(BUDDY_RANGANANDHAN@HOTMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

HOUSING AND URBANJ DEVELOPMENT CORPORATION LTD.
(HSCDELI49@GMAIL.COM)()(RESPONDENT)

ATUL SHARMA(ASA@ASALEGAL.IN)(9654012526)(RESPONDENT)

RAGHAV SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(9818844415)(PETITIONER)
MANISH KUMAR SRIVASTAVA(RAJA@KDATTA.IN)(9811079853)(PETITIONER)
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49

50

51

52

53

54

55

56

W.P.(C)-16450/2023
CM APPL. 66277/2023

W.P.(C)-157/2024
CM APPL. 69349/2024

W.P.(C)-1105/2024
CM APPL. 4645/2024

W.P.(C)-4609/2024
CM APPL. 18870/2024
CM APPL. 18871/2024

W.P.(C)-4852/2024
CM APPL. 19857/2024

W.P.(C)-5750/2024
WITH W.P.(C) 5751/2024

W.P.(C)-5751/2024

W.P.(C)-6301/2024
CM APPL. 33132/2024

AARON MICHAEL MONTEIRO AND ORS
V/s UNION OF INDIA AND ORS

VIDUSHPAT SINGHANIA

OTHER DETAILS OF ADVOCATES:

VIDUSHPAT SINGHANIA(VIDUSHPAT@KRDIALEGAL.COM)(9953326784)(PETITIONER)
MAHA BASKETBALL(BASKETBALLAMHARASHTRA@GMAIL.COM,
WESTBENGALBASKETBALL@GMAIL.COM)()(RESPONDENT)

STATE BASKETBALL ASSOCIATION
HARYANA(HARYANBASKETBALLASSOCIATION21@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

XXXXX PRADEEP NORULA
V/s DELHI COMISSION FOR WOMEN

OTHER DETAILS OF ADVOCATES:

PRADEEP NOULA(PRADEEPNORULA@GMAIL.COM)(9810019865)(PETITIONER)
JAGDEEP GHAI(JAGDEEP.GHAI@SC.COM,
HELPDESKDCW2015@GMAIL.COM)()(RESPONDENT)

PRAVEEN DOONGRA(EKIOSK15DHC@GMAIL.COM)()(RESPONDENT)

SADAR CO-OP. GROUP HOUSING SOCIETY D. K. DEVESH
V/s GOVERNMENT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

D K DEVESH(ADV.DKDEVESH@GMAIL.COM)(9999779978)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
EXECUTIVE MAGISTRATE(DCEAST@NIC.IN)()(RESPONDENT)

KASHI VISHWANATH TEXTILE MILL PRIVATE CHANDRA SHEKHER DELHI
LIMITED
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
C.S. GUPTA(CSLAWASSOCIATES96 @GMAIL.COM)(9871980107)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

GALWALIA ISPAT UDYOG PRIVATE LIMITED CHANDRA SHEKHER DELHI
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

C S GUPTA(CSGLAWASSOCIATES96 @GMAIL.COM)(9871980107)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

ANNAPURNA ENTERPRISES AND ORS. PRAVEEN KUMAR SINGH
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

PRAVEEN KUMAR SINGH(LEXREMEMDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M S PUNJAB TOURIST SERVICE PRAVEEN KUMAR SINGH
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

PRAVEEN KUMAR SINGH(LEXREMEMDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AISHVARYA RANE BHAKTI, KRITIKA GUPTA, MANJU OBEROI
V/s UNION OF INDIA THROUGH MINISTRY OF
WOMEN AND CHILD DEVELOPMENT & ORS.

OTHER DETAILS OF ADVOCATES:

PRAXIS LAW CHAMBERS(SOUN.LEGAL352@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
PSTOSM(PSTOSM@GOV.IN, DHIRIM76@GMAIL.COM,
DGPGOA@GOAPOLICE.GOV.IN)()(RESPONDENT)

PRAXIS LAW CHAMBERS(SONU.LEGAL352@GMAIL.COM,
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57

58

W.P.(C)-11847/2024
CM APPL. 49317/2024
CM APPL. 67897/2024
CM APPL. 68435/2024
CM APPL. 69771/2024
CM APPL. 72056/2024
CM APPL. 75631/2024
CM APPL. 75655/2024
CM APPL. 75670/2024
CM APPL. 625/2025
CM APPL. 3790/2025
CM APPL. 3794/2025
CM APPL. 3796/2025
CM APPL. 3797/2025
CM APPL. 3801/2025
CM APPL. 10252/2025
CM APPL. 13657/2025

W.P.(C)-16457/2024

CM APPL. 69454/2024
CM APPL. 73853/2024
CM APPL. 73854/2024
CM APPL. 73855/2024
CM APPL. 10569/2025

OFFICEOFBHAKTIADV@GMAIL.COM)(7988648591)(PETITIONER)

UNION OF INDIA, PSTOSM, DHIRJM, DGPGOA(UOIDHC@GMAIL.COM, PSTOSM@GOV.IN,
DHIRIM76@GMAIL.COM, DGPGOA@GOAPOLICE.GOV.IN)()(RESPONDENT)

KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT)

KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT)

MANJU OBEROI(LEXNLEGAL@GMAIL.COM)(9810049356)(PETITIONER)

ANSAL PLAZA OWNERS WELFARE ASSOCIATION RAGHAV SABHARWAL, BUDDY A

V/s LAND AND DEVELOPMENT OFFICE & ORS. RANGANADHAN, ANUPAM VARMA,
PARSHANT ARORA, SUMIT GAUR,
MANISH KUMAR SRIVASTAVA, ASEEM
ATWAL, PRERNA MAHAJAN, ATUL
VERMA

OTHER DETAILS OF ADVOCATES:
RAGHAV SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(9818844415)(PETITIONER)
LAND & DEVELOPMENT OFFICE, HOUSING AND URBAN DEVELOPMENT CORPORATION
LTD.(UOIDHC@GMAIL.COM, SECYURBAN@NIC.IN, CMD@HUDCO.ORG,
DCP@HUDCO.ORG)(0)(RESPONDENT)

HABITAT SERVICE CENTRE, M/S V SQUARE SERVICES PVT. LTD.(INFO@SECDELI.COM,
VSQUAREMALLSERVICES@GMAIL.COM)(0)(RESPONDENT)

HABITAT SERVICE CENTRE, SHARE HOLDER SERVICES(INFO@HSCDELHI.COM,
SHAREHOLDERSERVICE@ANSALAPI.COM)(0)(RESPONDENT)

RAGHAV SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(9818844415)(PETITIONER)
LAND AND DEVELOPMENT OFFICE(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

BUDDY A RANGANDHAN()(9818644755)(PETITIONER)

MR. BUDDY()(9818644755)(PETITIONER)

UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
URBAN(SECYURBAN@NIC.IN)(0)(RESPONDENT)
HUDCO(DCP@HUDCO.ORG)(0)(RESPONDENT)
HSCDELHI(INFO@HSCDELHI.COM)(0)(RESPONDENT)

SHAREHOLDE SERVCIE(SHAREHOLDERSERVICE@ANSALPI.COM)(0)(RESPONDENT)

VS GAUR(VSGUAREMALLSERVICES@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KAPOOR AND CO(ADMIN@KAPOORANDCOMPANY.COM)(0)(PETITIONER)

PRERNA MAHAJAN(PRENAMAHAJAN1994@GMAIL.COM)(0)(RESPONDENT)

PULKIT SRIVATASTAVA AND SUMIT GAUR(PULKIT@BBSLEGAL.IN,
SUMIT@BBSLEGAL.IN)(9999989029)(PETITIONER)

RAGHAV(RAGHAV@SALF.IN, UOIDHC@GMAIL.COM, CMD@HUDCO.ORG,
DCP@HUDCO.ORG)(0)(RESPONDENT)

RAJ KAMAL(ADMIN@AVYAYLEGAL.COM)(9873748646)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RISHI KAPOOR(ADMIN@KAPOORANDCOMPANY.COM)(9811033554)(PETITIONER)
RAGHAV(RAGHAV.SABHARWAL@GMAIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)
HARSHVARDHAN MALL(ATULV992@GMAIL.COM)(9953249305)(PETITIONER)

RAGHAV SABHARWAL(RAGHAV.SABHARWAL@GMAIL.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, CMD@HUDCO.ORG, INFO@HSCDELHI.COM,
SHAREHOLDERSERVICE@ANSALAPIC)(0)(RESPONDENT)

MANISH KUMAR SRIVASTAVA(RAJA@KDATTA.IN)(9811079853)(RESPONDENT)

EAST INDIA DRUMS AND BARRELS AAYUSH AGARWALA, GAURAV YADAVA,
MANUFACTURING LTD ANUJ P AGARWALA
V/s DEVELOPMENT COMMISSIONER MSME & ORS.

OTHER DETAILS OF ADVOCATES:

PBA LEGAL LLP(PBA.OFFICE@PBA.NET.IN)(1141741314)(PETITIONER)

PPP - DIVISION, DCMSME, DCDI- MUMBAI(PPP-DIVISION@DCMSME.GOV.IN,
DCMSME@NIC.IN, DCDI-MUMBAI@DCMSME.GOV.IN)(0)(RESPONDENT)
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60

61

62

63

64

65

W.P.(C)-16875/2024
CM APPL. 71471/2024

W.P.(C)-17136/2024

W.P.(C)-18011/2024

W.P.(C)-534/2025

W.P.(C)-1056/2025

W.P.(C)-1267/2025

W.P.(C)-1413/2025
CM APPL. 6842/2025

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
PBA LEGAL LLP(PBA.OFFICE@PBA.NET.IN)(0)(PETITIONER)

DIVISION PPPP DCMSME(PP-DIVISION@DCMSME.GO.IN,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

USHA MANOJ KUMAR SHARMA
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR SHARMA(FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER)

SECY OFFICIED, CVC, CSDELHI, DCNE(SECYOFFICIED@GOV.IN, CVC@NIC.IN, CSDELHI@NIC.IN,
DCNE@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, RAVINDER AGARWAL, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, RAVINDERAGAR@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

DELHI POLICE(DCP.NE@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)

VAAMIKA YADAV SHAURYA LAMBA, GAYATRI VIRMANI
V/s COUNCIL OF ARCHITECTURE AND ANR.

OTHER DETAILS OF ADVOCATES:
RISHABH SHARMA(RVS.LAWOFFICE@GMAIL.COM)(9149304418)(PETITIONER)
UNION OF INDIA, COA(UOIDHC@GMAIL.COM, REGISTRATION-
COA@GOV.IN)(1123384193)(RESPONDENT)

GAYATRI VIRMANI(GAYATRIVIRMANI@GMAIL.COM)(9811272637)(RESPONDENT)

ABC SANJEEV KR. BALIYAN
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

SANJEEV KR. BALIYAN(SKBLEGAL17 @GMAIL.COM)(9818340105)(PETITIONER)
UNION OF INDIA, SECY WEL, PS HEALTH, INHMS OFFICE(UOIDHC@GMAIL.COM,
SECYWEL@NIC.IN, PSHEALTH@NIC.IN,
INHMSOFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

CHANDRA KALA ANUPRADHA
V/s DELHI URBAN SHELTER IMPROVEMENT BOARD

OTHER DETAILS OF ADVOCATES:
ANUPRADHA SINGH(ANUPRADHASINGHADV@GMAIL.COM)(8448503772)(PETITIONER)
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)(0)(RESPONDENT)

M/S ADARSH ATHITHI NIWAS PVT LTD THROUGH |AWUIT PALIWAL
ITS DIRECTOR
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
GAURI SHANKAR MATHUR & CO.(AWUIT.PALIWAL@GMAIL.COM)(0)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

BIGZEN DEVELOPERS PRIVATE LIMITED MAANISH MOHAN CHOUDHARY
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
BHARAT CHUGH, MAYANK ARORA, ABHINAV AGRAWAL, SAKSHAM
TYAGI(CONTACT2BHARATCHUGH.IN,
CONTACT@ADVOCATEMAYANK.IN)(9810553252)(PETITIONER)

SANTOSH KUMAR TRIPATHI UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)
.(SECRETARIAL@GARWAREFIBRES.COM, BRO-
DDGEPCNCONTACT@BRO.GOV.IN)(0)(RESPONDENT)

SANCHIT BHANDARI UTSAV JAIN
V/s ROLLER SKATING FEDERATION OF INDIA AND
ANR

OTHER DETAILS OF ADVOCATES:

AMRITA KAMESHWAR SRIVASTAVA/ UTSAV JAIN/ KAMESHWAR
SRIVASTAVA(AMRITAKAMESHWAR@GMAIL.COM,
JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)

DARSHAN SINGH, SANCHIT BHANDARI, UNION OF INDIA(DARSHAN.RIGHTS@GMAIL.COM,
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17.03.2025

66

67

W.P.(C)-2131/2025
CM APPL. 10072/2025

W.P.(C)-2635/2025
CM APPL. 12540/2025

CONNECTED MATTERS (ANMM)

68

69

70

71

72

W.P.(C)-1535/2025

W.P.(C)-1557/2025
WITH W.P.(C) 1558/2025

W.P.(C)-1558/2025

W.P.(C)-1559/2025

W.P.(C)-1560/2025

SANCHITBH2000@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
INDIA SKATE(RSFI@INDIASKATE.COM)(0)(RESPONDENT)

NAVIN M. RAHEJA & ANR. KARANJAWALA & CO
V/s COL SAMEER BHATIA & ORS.

OTHER DETAILS OF ADVOCATES:
KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)
PSP LEGAL(INFO@PSPLEGAL.ORG)(0)(RESPONDENT)

SHIV KUMAR & ORS. CHIRAYU JAIN
V/s GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SANTOSHTRIPATHIOFFICE@GMAIL.COM)(9868250806)(RESPONDENT)

ANIL KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

RAJESH KUMAR MISHRA GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SACHIN GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

ROSHAN LAL GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR , GOVT OF NCT OF
DEHI AND ORS

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

LALITA SAINI GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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ADVANCE CAUSE LIST

Listing Remarks:
AT 12:30PM


mailto:SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

73

74

75

76

77

78

79

W.P.(C)-1561/2025

W.P.(C)-1562/2025

W.P.(C)-1563/2025

W.P.(C)-1564/2025

W.P.(C)-1565/2025

W.P.(C)-1778/2025

W.P.(C)-1793/2025

ADVANCE CAUSE LIST

AMAN KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@NGLAWASSOCIATE.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

RAJEEV KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SUMIT KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(RESPONDENT)

RAMESH KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

AMIT RATHEE GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR GOVT. OF NCT OF
DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SHITHIL KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

DEEPAK TYAGI GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA, ADVOCATE(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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mailto:SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

80

81

82

83

84

85

86

W.P.(C)-1816/2025

W.P.(C)-1817/2025

W.P.(C)-1819/2025

W.P.(C)-1824/2025

W.P.(C)-1836/2025

W.P.(C)-1837/2025

W.P.(C)-1851/2025

SPARSH RATHI GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

PAWAN GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

ANKUSH KUMAR GILL GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

AMRENDER SINGH GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

RAJU THAKUR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

KULDEEP DHAMA GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SUNDER SINGH GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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mailto:SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

87

88

89

90

91

92

93

W.P.(C)-1852/2025

W.P.(C)-1853/2025

W.P.(C)-1871/2025

W.P.(C)-1873/2025

W.P.(C)-1888/2025

W.P.(C)-1889/2025

W.P.(C)-1920/2025

MANOJ KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SUMIT GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SULTANUDDIN GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

DIPU SHARMA GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

MANOJ KUMAR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

MONU KUMAR NAIN GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

PRASHANT SIROHI GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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ADVANCE CAUSE LIST


mailto:SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

94

95

96

97

CONNECTED MATTERS (ANMM)

98

99

100

W.P.(C)-1922/2025

W.P.(C)-1923/2025

W.P.(C)-1950/2025

W.P.(C)-1952/2025

W.P.(C)-17263/2024

W.P.(C)-17264/2024

W.P.(C)-17265/2024

ADVANCE CAUSE LIST

KAMAL GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:
GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

AJAY GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

MOHD AAMIR GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SANDEEP GAGAN CHAWLA
V/s LIEUTENANT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

GAGAN CHAWLA(INFO@BNGLAWASSOCIATES.COM,
WWW.BNGLAWASSOCIATES.COM)(9266133600)(PETITIONER)

SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

SHAHBAZ ALAM & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PSTOLG, DG HOME(STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN, DGHOME@NIC.IN)(9868250806)(RESPONDENT)

GNCTD, AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

MOHAN SINGH & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PSTOLG, DG HOME(STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN, DGHOME@NIC.IN)(9868250806)(RESPONDENT)

GNCTD, AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

YOGESH DAGAR & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PSTOLG, DG HOME(STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN, DGHOME@NIC.IN)(9868250806)(RESPONDENT)

GNCTD, AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)
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101

102

103

W.P.(C)-17266/2024

W.P.(C)-17267/2024

W.P.(C)-17268/2024

FOR DIRECTION ON OFFICE NOTE

104

W.P.(C)-4639/2023

FOR FINAL HEARING

105

106

107

W.P.(C)-3421/2010

W.P.(C)-1518/2023

CM APPL. 5735/2023

CM APPL. 8698/2023
WITH W.P.(C) 2056/2023

W.P.(C)-2056/2023
CM APPL. 7784/2023
CM APPL. 8681/2023

AMIT KUMAR & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PSTOLG, DG HOME(STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN, DGHOME@NIC.IN)(9868250806)(RESPONDENT)

GNCTD, AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

VIJAY SINGH & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PSTOLG, DG HOME(STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN, DGHOME@NIC.IN)(9868250806)(RESPONDENT)

GNCTD, AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

NEETU & ORS. D.K. RUSTAGI
V/s LT. GOVERNOR GNCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK RUSTAGI(ADMIN@DKRUSTAGI.COM)(9717764718)(PETITIONER)

AVNISH AHLAWAT, SANTOSH KUMAR TRIPATHI, PSTOLG(AVNISHAHLAWAT@YAHOO.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM,
PSTOLG.DELHI@NIC.IN)(9868250806)(RESPONDENT)

DG HOME(DGHOME@NIC.IN)(0)(RESPONDENT)

BRIG RAJINDER SINGH (RETD) SRIJAN SINHA
V/s NATIONAL STOCK EXCHANGE AND ORS

OTHER DETAILS OF ADVOCATES:

SRIJAN SINHA(INFO@EDICTUMLAW.COM)(9818628999)(PETITIONER)
TELECOM CENTRE(DHC.TELECOMCENTRE@GMAIL.COM)()(RESPONDENT)
NEISCMUM(NSEISCMUM@NSE.CO.IN, CONTACT@MODEXINDIA.COM,
SEBINRO@SEBI.GOV.IN)()(RESPONDENT)

RAM DATT SHARMA ARUN BHARDWAJ, ABHAY KUMAR,
V/s N.D.P.L.& ORS. ABHISHEK SHARMA, ASMITA SINGH

OTHER DETAILS OF ADVOCATES:

ABHAY KUMAR(ADVABHAY@GMAIL.COM)(9810254016)(PETITIONER)

ABHISHEK SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER)
ASMITA SINGH(ASMITA110@GMAIL.COM)(9643520339)(PETITIONER)

M/S HIGH COMMAND THROUGH ITS PROPRIETOR |GAURAV PURI
MR. HEMANT BALI
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

PURI (PURICO@ME.COM)(9899199898)(PETITIONER)

DDA (DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

COMMAR SPRTS (COMMRSPRTS@DDA.ORG.IN)()(RESPONDENT)

PURI AND CO(PURICO@ME.COM)(9899199898)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

SUNIL KUMAR KHATRI SANJAY BANSAL
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY BANSAL(MAIL2SANJAYBANSAL@YAHOO.COM)(9810959432)(PETITIONER)
THE SECRETARY CUM COMMISSIONER
SPORTS(COMMRSPRTS@DDA.ORG.IN)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SANJAY BANSAL(MAIL2SANJAYBANSAL@YAHOO.COM)(9810959432)(PETITIONER)
MRINALINI S GUPTA(MRINALINISGUPTA@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
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108 |W.P.(C)-9064/2023
CM APPL. 34493/2023
FOR ARGUMENT
109 |W.P.(C)-2008/2025

CM APPL. 9466/2025
CM APPL. 9467/2025

FOR CLARIFICATION

110

W.P.(C)-27/2025

FOR FINAL HEARING (CONNECTED)

111

W.P.(C)-5396/2021

CM APPL. 16688/2021
CM APPL. 2221/2022
WITH W.P.(C) 9939/2021
W.P.(C) 10028/2021
W.P.(C) 10029/2021
W.P.(C) 10030/2021
W.P.(C) 10031/2021

SALONI AGGARWAL AARZOO ANEJA
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AARZOO ANEJA(ANEJA.AARZOO@GMAIL.COM)(9540129000)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SHYAM AGGARWAL(PRIYANAKAAGGARWALLOVING@GMAIL.COM,
GOYALIYOTI271@GMAIL.COM)(9868289107)(RESPONDENT)
DEEPIKA(PRINTERANILAAGGARWAL@GMAIL.COM)(9654396910)(RESPONDENT)

SANCHITA BAWEJA & ANR. SHIVAM MALHOTRA
V/s JOINT SECRETARY CHIEF PASSPORT OFFICER &
ANR.

OTHER DETAILS OF ADVOCATES:

SHIVAM MALHOTRA(ADV.NEBHRAJBAWEJA@GMAIL.COM)(9552555593)(PETITIONER)
JSCPO, RPO CHANDIGARH, UNION OF INDIA(JSCPO@MEA.GOV.IN,
RPO.CHANDIGARH@MEA.GOV.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RITA BAGGA AMIT GUPTA
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT GUPTA & ASSOCIATES(INFO@AMITGUPTAADVOCATE.COM)(9810180343)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NATIONAL COOPERATIVE DAIRY FEDERATION OF |ABHISHEK SINGH, ABHISHEK SINGH,

INDIA SMRITI SINHA, RAKESH CHAUDHARY,
V/s FOOD SAFETY AND STANDARDS AUTHORITY  |ADIT SUBRAMANIAM PUJARI, ABHISHEK
OF INDIA & ORS. MANCHANDA

OTHER DETAILS OF ADVOCATES:

NATIONAL COOPERATIVE DAIRY FEDERATION OF
INDIA(SARABJEET@NCDFI.COOP)()(RESPONDENT)

NATIONAL COOPERATIVE DAIRY FEDERATION OF
INDIA(SARABJEET@NCDFI.COOP)()(RESPONDENT)

ABHISHEK SINGH, ] AMAL ANAND (ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)
NATIONAL COOPERATIVE DAIRY FEDERATION OF
INDIA(SARABJEET@NCDFI.COOP)(26181861)(PETITIONER)
ABHISHEKSINGH(ABHISHEK.LEXICONS@GMAIL.COM)(9910291290)(PETITIONER)
RAKYAN BEVERAGES PRIVATE LIMITED(GETMORE@RAWPRESSERY.COM,
TEJAL@RAWPRESSERY.COM)()(PETITIONER)

ISTORE DIRECT TRADING PRIVATE LIMITED - URBAN
PLATTER(CHIRAG@GLAMBLE.COM)(7208083639)(PETITIONER)

DRUMS FOOD INTERNATIONAL PRIVATE LIMITED - EPIGAMIA(UDAY@DRUMSFOOD.COM,
RESPONSE@EPIGAMIA.COM)()(PETITIONER)

DRUMS FOOD INTERNATIONAL PRIVATE LIMITED - EPIGAMIA(UDAY@DRUMSFOOD.COM,
RESPONSE@EPIGAMIA.COM)()(PETITIONER)

FOOD SAFETY AND STANDARDS AUTHORITY OF
INDIA(AODELHI@FSSAI.GOV.IN)()(PETITIONER)

COMMISSIONER OF FOOD SAFETY, NEW DELHI(CFSS.DELHI@NIC.IN)()(PETITIONER)
HERSHEY INDIA PRIVATE LIMITED (DKHARE@HERSHEYS.COM)()(PETITIONER)
RAKYAN BEVERAGES PRIVATE LIMITED(GETMORE@RAWPRESSERY.COM,
TEJAL@RAWPRESSERY.COM)()(PETITIONER)

ISTORE DIRECT TRADING PRIVATE LIMITED - URBAN
PLATTER(CHIRAG@GLAMBLE.COM)(7208083639)(PETITIONER)

COMMISSIONER OF FOOD SAFETY, NEW DELHI(CFSS.DELHI@NIC.IN)()(PETITIONER)
HERSHEY INDIA PRIVATE LIMITED (DKHARE@HERSHEYS.COM)()(PETITIONER)
FOOD SAFETY AND STANDARDS AUTHORITY OF
INDIA(AODELHI@FSSAI.GOV.IN)()(PETITIONER)

FOOD SAFETY AND STANDARDS AUTHORITY OF
INDIA(AODELHI@FSSAI.GOV.IN)()(RESPONDENT)
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112

113

114

115

W.P.(C)-10028/2021
CM APPL. 30946/2021
CM APPL. 37056/2021

W.P.(C)-10029/2021
CM APPL. 30948/2021
CM APPL. 37053/2021

W.P.(C)-10030/2021
CM APPL. 30950/2021
CM APPL. 37054/2021

W.P.(C)-10031/2021
CM APPL. 30952/2021
CM APPL. 37111/2021

ADVANCE CAUSE LIST

COMMISSIONER OF FOOD SAFETY(CFSS.DELHI@NIC.IN)()(RESPONDENT)

HERSHEY INDIA PVT LTD(DKHARE@HERSHEYS.COM)()(RESPONDENT)

RAKYAN BEVERAGES PVT LTD(GETMORE@RAWPRESSERY.COM)()(RESPONDENT)

ISTORE DIRECT TRADING PVT LTD(CHIRAG@GLAMBLE.COM)(7208083639)(RESPONDENT)
DRUMS FOOD INTERNATIONAL PVT LTD(UDAY@DRUMSFOOD.COM)()(RESPONDENT)

M/S CHAUDHARY & CHAUDHARY (DELHI@CHAUDHARYCHAUDHARY.COM)()(RESPONDENT)
SMRITI SINHA(SMRITI31@GMAIL.COM)(9818199498)(PETITIONER)
ABHISHEK(ABHISHEK.LEXICONS@GMAIL.COM)()(RESPONDENT)
ABHIMANCHANDA(ABHIMANCHANDA@HOTMAIL.COM)()(RESPONDENT)

RAKESH
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)(9604574445)(RESPONDENT)
ADIT SUBRAMANIAM PUJARI(ADITSPUJARI@GMAIL.COM)(9811611205)(RESPONDENT)
ABHISHEK MANCHANDA(ABHIMANCHANDA@HOTMAIL.COM)(9599945058)(RESPONDENT)

DRUMS FOOD INTERNATIONAL PRIVATE LIMITED |HARSH GURSAHANI, ABHISHEK SINGH,
AND ANOTHER. & ANR. HARSH GURSAHANI, SATYAKAM

V/s FOOD SAFETY AND STANDARDS AUTHORITY

OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

HARSH HIROO GURSAHANI(LITIGATIONA@PLRCHAMBERS.COM)()(PETITIONER)
CHOUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)
ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)
DHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)
PIRCHAMBERS(LITIGATION@PLRCHAMBERS.COM)()(RESPONDENT)

SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

HERSHEY INDIA PRIVATE LIMITED & ANR. HARSH GURSAHANI, ABHISHEK SINGH,
V/s FOOD SAFETY AND STANDARDS AUTHORITY  HARSH GURSAHANI
OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
HARSH HIROO GURSAHANI(LITIGATIONA@PLRCHAMBERS.COM)(8800601366)(PETITIONER)
CHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)

ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)

PLR CHAMBERS(LITIGATIONA@PLRCHAMBERS.COM)()(RESPONDENT)

CHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)

ISTORE DIRECT TRADING PRIVATE LIMITED & ANR. [HARSH GURSAHANI, ABHISHEK SINGH,
V/s FOOD SAFETY AND STANDARDS AUTHORITY | HARSH GURSAHANI, ADIT
OF INDIA & ANR. SUBRAMANIAM PUJARI

OTHER DETAILS OF ADVOCATES:
HARSH HIROO GURSAHANI()(8800601366)(PETITIONER)

CHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)
ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)
RIZWAN(RIZWANOFFICE0506@GMAIL.COM)()(RESPONDENT)

CHOUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)

ADIT SUBRAMANIAM PUJARI(ADITSPUJARI@GMAIL.COM)(9811611205)(PETITIONER)

RAKYAN BEVERAGES PRIVATE LIMITED AND HARSH GURSAHANI, ABHISHEK SINGH,
ANOTHER. & ANR. HARSH GURSAHANI

V/s FOOD SAFETY AND STANDARDS AUTHORITY

OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

HARSH HIROO GURSAHANI(LITIGATIONA@PLRCHAMBERS.COM)()(PETITIONER)
CHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)()(RESPONDENT)
CENTRAL LICENSING AUTHORITY (AORMUMBAI@FSSAI.GOV.IN)()(RESPONDENT)
ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)
RIZWAN(RIZWANOFFICE0506 @GMAIL.COM)()(RESPONDENT)
AOMUMBAI(AOMUMBAI@FSSAI.GOV.IN)()(RESPONDENT)
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116 |W.P.(C)-9939/2021 VEGANARKE ENTERPRISES PRIVATE LIMITED & MIHIR SAMSON, ABHISHEK SINGH,
CM APPL. 30648/2021 ANR. MIHIR SAMSON, MOHIT SETH
CM APPL. 37115/2021 V/s FOOD SAFETY AND STANDARDS AUTHORITY

WITH W.P.(C) 5396/2021  |OF INDIA & ANR.
W.P.(C) 10028/2021
W.P.(C) 10029/2021
W.P.(C) 10030/2021
W.P.(C) 10031/2021

OTHER DETAILS OF ADVOCATES:

MIHIR SAMSON(MIHIR@CSMCHAMBERS.COM)(9811233878)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CEO FSSAL(CEO@FSSAL.GOV.IN, CFSS.DELHI@NIC.IN)()(RESPONDENT)
ABHISHEK SINGH(ADVOCATE@LAI-LAW.COM)(9910291290)(PETITIONER)
HARSH HIROO GURSAHANI(LITIGATION@PLRCHAMBERS.COM)()(PETITIONER)
RIZWAN(RIZWANOFFICE0506 @GMAIL.COM)()(RESPONDENT)

MOHIT SETH(MOHITS.SETH@GMAIL.COM)(8457902716)(PETITIONER)

117 |W.P.(C)-1902/2023 ISTORE DIRECT TRADING PRIVATE LIMITED ADIT SUBRAMANIAM PUJARI
CM APPL. 7241/2023 V/s FOOD SAFETY AND STANDARDS AUTHORITY
OF INDIA

OTHER DETAILS OF ADVOCATES:
KRITI AWASTHI AND MAITREYA
SUBRAMANIAM(ADITSPUJARI@GMAIL.COM)(9811611205)(PETITIONER)

118 |W.P.(C)-6101/2023 VEGANARKE ENTERPRISES PRIVATE LIMITED MOHIT SETH
CM APPL. 23923/2023 V/s FOOD SAFETY AND STANDARDS AUTHORITY
OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

NIKHIL SINGHVI(NIKHILSINGHVI@GMAIL.COM)(8826130600)(PETITIONER)

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA(AODELHI@FSSAI.GOV.IN,
CFSS.DELHI@NIC.IN, DOKARNATAKA@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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COURT NO. 31
HON'BLE MR.JUSTICE AMIT MAHAJAN

ADVANCE CAUSE LIST

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR'
AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'.

NOTE: "REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY) .”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

ITEM
NUMBER CASE NUMBER

INTERIM BAIL

1 CRL.M.(BAIL) 444/2025
In BAIL APPLN.-446/2025

BAIL

2 BAIL APPLN.-317/2025
CRL.M.A. 2249/2025

3 BAIL APPLN.-325/2025

4 BAIL APPLN.-395/2025

PARTY NAME ADVOCATE NAME

ARSHADUDDIN AHMAD @ ARSHAD AHMAD |NAVEEN PANWAR, MOHD YASIR
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:

ADITYA AGGARWAL (ADV.NPANWAR®@GMAIL.COM)(9990206703)(PETITIONER)
YASIR SIDDIQUI(ADVYASIRSIDD800@GMAIL.COM)(0)(PETITIONER)

NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

VICKY SUNITA ARORA (DHCLSC)
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ANKUR CHAUDHARY

(ADV.ANKURCHAUDHARY @GMAIL.COM)(9911044818)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAMESH MALIK @ CHUGLU
V/s THE STATE GOVT OF NCT DELHI

SANTOSH SINGH

OTHER DETAILS OF ADVOCATES:

PAWAN KUMAR (PAWAN.ADV1510@GMAIL.COM)(9811490010)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY ALIAS VINOD BRIJ SHANKAR YADAV
V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

BRIJ SHANKAR YADAV(ADVBRIJSSHANKAR@GMAIL.COM)(7217602698)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-VIII/50/DZU/2023)

BAIL APPLN. 4177/2024 FILED BY ARSHAD
AHMAD (DISPOSED ON : 2024-12-02 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIIl/50/DZU/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANGOLPURI-792/2021)

BAIL APPLN. 2978/2021 FILED BY KAMAL ABHUA
(DISPOSED ON : 2022-11-23 )

P.S.-FIR NO. :(MANGOLPURI-792/2021)

P.S.-FIR NO. :(CHITTRANJAN PARK-243/2024)

P.S.-FIR NO. :(SULTAN PURI-867/2023)
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5 BAIL APPLN.-411/2025

SUSPENSION OF SENTENCE

6 CRL.M.(BAIL) 1189/2023
In CRL.A.-680/2023
WITH CRL.A. 684/2023
CRL.A. 685/2023
CRL.A. 686/2023

AFTER NOTICE MISC. MATTERS

7 CRL.A.-684/2023
WITH CRL.A. 685/2023
CRL.A. 686/2023

8 CRL.A.-685/2023

JANAK SINGH @ BABLU BALDEV SINGH
V/s STATE (THROUGH NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

NAVEEN ARYA(NAVEEN.ARYA1@REDIFFMAIL.COM)(9899919222)(PETITIONER)
NAVEEN ARYA(NAVEENARYA1@REDIFFMAIL.COM)(9899919222)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JONY KUMAR AJEET YADAV
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PRADEEP SHUKLA(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MITHAN SINGH AJEET YADAV
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PRADEEP SHUKLA(ADVPRADEEPSHUKLAS5@GMAIL.COM)(9024735663)(PETITIONER)
KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

MITHAN SINGH AJEET YADAV
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PRADEEP SHUKLA(ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER)
PANKAJ SHARMA(PANKAJSHARMANAN@GMAIL.COM)(9315506556)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-31/2019)

BAIL APPLN. 2527/2020 FILED BY PARDEEP
(DISPOSED ON : 2020-10-01 )

BAIL APPLN. 2783/2021 FILED BY RAVI
(DISPOSED ON : 2022-12-19 )

BAIL APPLN. 301/2022 FILED BY PRADEEP
(DISPOSED ON : 2022-01-27 )

BAIL APPLN. 1417/2023 FILED BY RAVI
(DISPOSED ON : 2023-05-04 )

BAIL APPLN. 1731/2024 FILED BY RAVI
(DISPOSED ON : 2024-10-21 )

BAIL APPLN. 98/2025 FILED BY PRADEEP
(DISPOSED ON : 2025-02-25 )

P.S.-FIR NO. :(PRASAD NAGAR-31/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHAJOORI KHAS-239/2020)

CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF
HEARING : 2025-03-17 )

CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(KHAJOORI KHAS-239/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHAJOORI KHAS-239/2020)

CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF
HEARING : 2025-03-17 )

CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(KHAJOORI KHAS-239/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHAJOORI KHAS-239/2020)

CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF
HEARING : 2025-03-17 )

CRL.A. 686/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(KHAJOORI KHAS-239/2020)



17.03.2025

9 CRL.M.(BAIL) 1195/2023
In CRL.A.-686/2023

SUSPENSION OF SENTENCE

10 |CRL.A.-1004/2023
CRL.M.(BAIL) 1688/2023

11 CRL.M.(BAIL) 480/2025
In CRL.REV.P.-5/2025

FRESH MATTERS & APPLICATIONS

12 CRL.M.(BAIL) 508/2025
In CRL.A.-317/2023

13 |CRL.M.(BAIL) 432/2025
CRL.M.(BAIL) 433/2025
In CRL.A.-1044/2023

AFTER NOTICE MISC. MATTERS
14  |CRL.A.-129/2020

ADVANCE CAUSE LIST

JONY KUMAR
V/s STATE NCT OF DELHI

AJEET YADAV

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PRADEEPSHUKLA (ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) :(KHAJOORI KHAS-239/2020)
PRADEEP SHUKLA (ADVPRADEEPSHUKLA85@GMAIL.COM)(9024735663)(PETITIONER) |CRL.A. 684/2023 FILED BY MITHAN SINGH (D. OF
KAPIL SHARMA HEARING : 2025-03-17 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.A. 685/2023 FILED BY MITHAN SINGH (D. OF
KAPIL SHARMA HEARING : 2025-03-17 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.A. 680/2023 FILED BY JONY KUMAR (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(KHAJOORI KHAS-239/2020)

PAWAN KUMAR PASWAN
V/s STATE (NCT OF DELHI)

JAHANVI WORAH (DHCLSC)

OTHER DETAILS OF ADVOCATES:

NISHANK TYAGI(ADVOCATENISHANK@GMAIL.COM)(9899950072)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH MAURYA ALIAS JOHN PETER GAURAYV SONI, ASHISH VERMA
V/s THE STATE OF NCT OF DELHI & ANR.

P.S.-FIR NO. :(PATEL NAGAR-674/2015)

OTHER DETAILS OF ADVOCATES:

GAURAV SONI (ADVOCATEFAURAVSONI@GMAIL.COM)(9773709006)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AZEEM KHAN(ADV.AZEEMKHANO1@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

P.S.-FIR NO. :(MADHU VIHAR-750/2015)

VIJAY @ KALE
V/s THE STATE (NCT OF DELHI)

SHIVENDER KUMAR SHARMA,
SHIVENDER KUMAR SHARMA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SHIVENDER KR. :(CRIME AND RAILWAY-66/2015)
SHARMA(SKSLAWCHAMBERS@HOTMAIL.COM)(9873240045)(PETITIONER) BAIL APPLN. 977/2022 FILED BY VIJAY @ KALE
KAPIL (DISPOSED ON : 2022-07-12)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHIVENDER K. SHARMA
(SKSLAWCHAMBERS@HOTMAIL.COM)(9873240045)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

ROHIT & ANR. PRADEEP SINGH RANA
V/s THE STATE

P.S.-FIR NO. :(CRIME AND RAILWAY-66/2015)

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA &
ASSOCIATES(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
PRADEEP RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)

P.S.-FIR NO. :(BEGAM PUR-199/2017)

OMKAR SINGH YADAV MANINDER SINGH (DHCLSC), ASHISH
V/s STATE KUMAR

OTHER DETAILS OF ADVOCATES:
MANINDER SINGH (DHCLSC)()(9810157461)(PETITIONER)
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)
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P.S.-FIR NO. :(JAFFARABAD-691/2017)



17.03.2025

15

16

17

18

19

20

21

22

CRL.A.-4/2023
CRL.M.A. 127/2023

CRL.A.-382/2023

CRL.A.-826/2023
CRL.M.A. 26703/2023
WITH CRL.REV.P. 1027/2023

CRL.REV.P.-1027/2023

CRL.A.-1034/2023

CRL.L.P.-360/2018

CRL.L.P.-523/2018
CRL.M.A. 29663/2018

CRL.L.P.-149/2022
CRL.M.A. 31691/2024
WITH CRL.L.P. 206/2022
CRL.L.P. 208/2022

ADVANCE CAUSE LIST

SMT. XYZ ABHISHEK SISODIA
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
M.R. SINGH SISODIA(SISODIA0072@GMAIL.COM)(9312236226)(PETITIONER) :(NEB SARAI-599/2013)
KAPIL BAIL APPLN. 265/2014 FILED BY RAM SINGH

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BALIYAN (DISPOSED ON : 2014-03-05 )
CRL.M.C. 739/2018 FILED BY RAM SINGH
BALIYAN (DISPOSED ON : 2018-02-12)

P.S.-FIR NO. :(NEB SARAI-599/2013)

PRAVEEN BEGUM RAKHI DUBEY
V/s THE STATE & ORS.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUL PRAHLADPUR-92/2013)
BAIL APPLN. 148/2016 FILED BY NARESH
(DISPOSED ON : 2017-02-16 )
P.S.-FIR NO. :(PUL PRAHLADPUR-92/2013)
ASHIMA GARG DEEPAK KUMAR, PRIYA MEHRA PURI
V/s ANSHUL GUPTA

OTHER DETAILS OF ADVOCATES:

DEEPAK KUMAR(CONTACT.LEGIS@GMAIL.COM)(9454766626)(PETITIONER)
ANSHULGUPTA(POSTTOANSHUL@GMAIL.COM)(9899008002)(RESPONDENT)
PRIYA MEHRA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(PETITIONER)

ASHIMA GARG DEEPAK KUMAR, RAJAL RAI DUA,
V/s ANSHUL GUPTA PRIYA MEHRA PURI

OTHER DETAILS OF ADVOCATES:

DEEPAK KUMAR(CONTACT.LEGLIS@GMAIL.COM)(9454766626)(PETITIONER)
RAJAL RAI DUA(DUA.RAJAL@GMAIL.COM)(9891914800)(PETITIONER)

PRIYA MEHRA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(PETITIONER)

DHARAMVEER ANANYA ROY
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KRISHNA NAGAR-574/2015)
ANANYA CHOUDHARY(AROYADAV2014@GMAIL.COM)(9971556889)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

STATE NEELAM SHARMA, ADITI

V/s HASEEN MIYA @ ASEEN SUBRAMANIAM PUJARI (DHCLSC)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ANAND VIHAR-4/2017)

NEELAM SHARMA()(9582427545)(PETITIONER)

SUNITA GUPTA MUKUL SHARMA, NITIN BHARDWAJ,

V/s STATE & ANR ANIL SETHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

MUKUL SHARMA()(9810343619)(PETITIONER) :(PASCHIM VIHAR EAST-397/2005)

ANIL SETHI(ASETHIADVOCATE@YAHOO.COM)(9811109342)(PETITIONER) CRL.M.C. 3398/2018 FILED BY DR DHARM VIR
GUPTA & ANR (DISPOSED ON : 2018-07-13 )
P.S.-FIR NO. :(PASCHIM VIHAR EAST-397/2005)

INTEC CAPITAL LIMITED MEHVISH KHAN, VIPUL TALWAR,

V/s MOHASIN BAIG PRIYANKA BHATLA, DIVYANSH

ARORA

OTHER DETAILS OF ADVOCATES:

MEHVISH KHAN(MEHVISH.LEGAL@GMAIL.COM)(8860612710)(PETITIONER)
MEHVISH KHAN(MEHVISH.LEGAL@GMAIL.COM)(8860612710)(PETITIONER)
MOHASIN BAIG(SHINEFASHION1010@GMAIL.COM)(8233300072)(RESPONDENT)
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17.03.2025

23

24

25

26

27

28

29

CRL.L.P.-206/2022
CRL.M.A. 31633/2024
WITH CRL.L.P. 208/2022

CRL.L.P.-208/2022

CRL.L.P.-276/2022

CRL.L.P.-351/2022

CRL.L.P.-426/2022
CRL.M.A. 2289/2025

CRL.M.C.-304/2020
CRL.M.A. 1320/2020
WITH CRL.M.C. 3493/2022

CRL.M.C.-3493/2022

ADVANCE CAUSE LIST

MOHASIN BAIG(SHINEFASHION1010@GMAIL.COM)(8233300072)(RESPONDENT)
DIVYANSH ARORA(LEGAL.DIVYANSH@GMAIL.COM)(8860612710)(PETITIONER)
PRIYANKA BHATLA(PRIYANKABHTLA74@GMAIL.COM)(8851828801)(PETITIONER)
DIVYANSH ARORA(DEVYANSHARORA16@GMAIL.COM)(8800565804)(PETITIONER)

INTEC CAPITAL LIMITED MEHVISH KHAN, VIPUL TALWAR
V/s BHALODIA ARVINDBHAI G

OTHER DETAILS OF ADVOCATES:

MEHVISH KHAN(MEHVISH.LEGAL@GMAIL.COM)(8860612710)(PETITIONER)
BHALODIA ARVINDBHAI
G(ARVINDBHAI_BHALODIA@YAHOO.COM)(926996321)(RESPONDENT)
DIVYANSH ARORA(LEGAL.DIVYANSH@GMAIL.COM)(8860612710)(PETITIONER)

INTEC CAPITAL LIMITED MEHVISH KHAN
V/s ASHOK K ASODARIA

OTHER DETAILS OF ADVOCATES:
MEHVISH KHAN(MEHVISH.LEGAL@GMAIL.COM)(8860612710)(PETITIONER)
ASHOK K ASODARIA(ASHOK.ASODARIA@GMAIL.COM)(9909151251)(RESPONDENT)

STATE NCT OF DELHI RAJNI GUPTA, SOHAIL KHAN
V/s DASRATH & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAJNI GUPTA(RAINIGUPTA3@GMAIL.COM)(9871216664)(PETITIONER) :(BHALSWA DAIRY-36/2014)

KAPIL BAIL APPLN. 301/2014 FILED BY DASHRATH
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2014-02-17 )

SOHAIL KHAN(KHANSOHAIL7171@GMAIL.COM)(9555713550)(RESPONDENT) BAIL APPLN. 282/2014 FILED BY SHIV SHANKAR
SOHAIL KHAN(KHANSOHAIL7171@GMAIL.COM)(9555713550)(RESPONDENT) @ BABLOO (DISPOSED ON : 2014-03-03 )

BAIL APPLN. 836/2014 FILED BY SHIV SHANKAR
@ BABLOO (DISPOSED ON : 2014-05-16 )

BAIL APPLN. 711/2014 FILED BY DINESH
(DISPOSED ON : 2014-03-31)

BAIL APPLN. 556/2014 FILED BY SHIV SHANKAR
@ BABLOO (DISPOSED ON : 2014-03-11)

P.S.-FIR NO. :(BHALSWA DAIRY-36/2014)

VIRENDER SINGH ARUN NISCHAL, ARVIND MISHRA
V/s SHRI HARI PAL

OTHER DETAILS OF ADVOCATES:

ARUN NISCHAL(ARUNNISCHAL@GMAIL.COM)()(PETITIONER)

DIGAMBER SINGH(DIGAMBERSINGH148@GMAIL.COM)()(RESPONDENT)
ARVIND MISHRA(ARVINDMISHRA11@GMAIL.COM)(8368259391)(PETITIONER)
ARVIND MISHRA(ARVINDMISHRA11@GMAIL.COM)(8368259391)(PETITIONER)

VIJAY KUMAR BANSAL DHEERAJ JAGWANI, AASTHA
V/s MR. NITESH UPNEJA @ NITESH UPVEJA KHANNA, AMAN SHUKLA

OTHER DETAILS OF ADVOCATES:

DHEERAJ JAGWANI(DHEERAJ.JAGWANI@GMAIL.COM)(9811053508)(PETITIONER)
SAJIN=V
KUMAR(SANJIVKUMARADVOCATE@HOTMAIL.COM)(7827292957)(PETITIONER)
AMAN SHUKLA(AMANSHUKLA.ADV@OUTLOOK.COM)(9454500077)(RESPONDENT)

M/S SOLITAIRE FOOD PRIVATE LIMITED GOVIND RISHI
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:
GOVIND RISHI()(9818040003)(PETITIONER)

SANDEEP NAGAR SUDARSHAN RAJAN
V/s KOTAK MAHINDRA BANK LTD.

OTHER DETAILS OF ADVOCATES:
SUDARSHAN RAJAN(SITHYA@GMAIL.COM)(9650075050)(PETITIONER)
AVAN (AVAN.DOOMASIA@KOTAK.COM)()(RESPONDENT)
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17.03.2025

30

31

32

CRL.M.C.-2273/2020
CRL.M.A. 16132/2020

CRL.M.C.-2459/2020
CRL.M.A. 17367/2020

CRL.REV.P.-1116/2024

SH B RAMACHANDHIRAN
V/s CBI

OTHER DETAILS OF ADVOCATES:

NAVEEN MALHOTRA, NAVEEN
MALHOTRA

ADVANCE CAUSE LIST

P.S.-FIR NO. :(CBI-09(A)/2017/CBI/AC-IIl)

NAVEEN
MALHOTRA(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)
NAVEEN
MALHOTRA(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)
DLACBIDHC(DLACBIDHC@GMAIL.COM)(7838078850)(RESPONDENT)

ANJU RANI & ANR. DHANANJAI KAUSHAL, DHANANJAI
V/s RAJAN KHURANA KAUSHAL

OTHER DETAILS OF ADVOCATES:

KAUSHAL & ASSOCIATES(DHANANJAYKSHL@GMAIL.COM)(9599480560)(PETITIONER)
DHANANJAIKAUSHAL(DHANANJAYKSHL@GMAIL.COM)(9599480560)(PETITIONER)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SANJEEV(SANJEEVO4@YAHOO.COM)()(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN, AJAY KUMAR RAI
V/s TEJENDRA KHATRI

OTHER DETAILS OF ADVOCATES:
AJAY KUMAR RAI(RAICHAMBERS@GMAIL.COM)(9871012020)(RESPONDENT)

P.S.-FIR NO. :(CBI-DAI-2022-A-0036)

FOR DIRECTION/ORDERS (CASES OF CONVICTS GRANTED BAIL BUT COULDN'T FURNISH SURETY BOND

33

CRL.A.-323/2020

KARAN PUNEET PARIHAR, AJAY SHARMA
V/s STATE

OTHER DETAILS OF ADVOCATES:

PUNEET PARIHAR , AJAY SHARMA
(PARIHAR.PUNEET@GMAIL.COM)(9810086054)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SPECIAL BENCH MATTERS(AS DIRECTED BY HON'BLE THE CHIEF JUSTICE)

34

35

36

37

38

CRL.A.-284/2003
WITH CRL.A. 325/2003
CRL.A. 330/2003
CRL.A. 437/2003

CRL.A.-325/2003

CRL.A.-330/2003
WITH CRL.A. 437/2003

CRL.A.-437/2003
WITH CRL.A. 330/2003

CRL.A.-424/2003

RAM PHOOL
V/s THE STATE NCT OF DELHI

JAIL NO. 2 SUMEET VERMA, SUNIL
KAPOOR

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

DEEPAK SINGH @DEEPU R.S.GUPTA, G D GUPTA, KUSUM
V/s STATE GUPTA

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PATEL NAGAR-149/2001)

SURENDER @ SONU
V/s THE STATE (NCT OF DELHI)

R.P, KHATANA & CO., SUNIL SHARMA

OTHER DETAILS OF ADVOCATES:

SATYA PRAKASH & ORS. PRADEEP CHAUDHARY

V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DESHBANDHU GUPTA ROAD-
2/1999)

JAGPAL THR.JAIL NO.4, PP SINGH, SUNIL

V/s THE STATE OF NCT OF DELHI KAPOOR, RAJESH MAHAJAN

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

P.S.-FIR NO. :(FARASH BAZAR-181/2001)

185



17.03.2025 ADVANCE CAUSE LIST

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

39 CRL.M.C.-1452/2025 PRAMOD KUMAR & ORS. DINESH LAL KASAUDHAN
CRL.M.A. 6540/2025 V/s STATE GOVT. OF NCT DELHI & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MEHRAULI-438/2022)
TARUN SHARMA(TARUNTHZ92@GMAIL.COM)(9810886942)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

COURT NO. 35
HON'BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
INTERIM BAIL
1 BAILAPPLN.-457/2025 MANINDER SIDHU PRADEEP SINGH RANA
V/s THE STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PRADEEP RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER) :(MUKHERJEE NAGAR-482/2014)
KAPIL BAIL APPLN. 4111/2021 FILED BY MANINDER
SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)  SIDHU (DISPOSED ON : 2022-05-06 )
P.S.-FIR NO. :(MUKHERJEE NAGAR-482/2014)
BAIL
2 BAIL APPLN.-598/2025 MUKESH KUMAR MAURYA R VATS

V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
GAUTAM MAURYA(GAUTAMMAURYA1987 @GMAIL.COM)(9599933371)(PETITIONER) 79/2023)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SUSPENSION OF SENTENCE

3 CRL.A.-191/2025 MANOJ TANWAR VIPIN TIWARI
CRL.M.(BAIL) 329/2025 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KOTLA MUBARAKPUR-344/2020)

PAWAN GUPTA (COPUSLAWASSOCIATES@GMAIL.COM)(931544277)(PETITIONER)
VIPIN(VIP09091996 @GMAIL.COM)(9540949374)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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17.03.2025

4 CRL.REV.P.-256/2022
CRL.M.(BAIL) 505/2022

FRESH MATTERS & APPLICATIONS

5 W.P.(CRL)-721/2025
CRL.M.A. 6664/2025

FOR ADMISSION

6 CRL.M.C.-778/2025
CRL.M.A. 3673/2025
CRL.M.A. 3674/2025

7 CRL.REV.P.-1218/2023
CRL.M.A. 30919/2023
CRL.M.A. 30920/2023

8 CRL.REV.P.-73/2025
CRL.M.(BAIL) 341/2025
CRL.M.A. 5022/2025

AFTER NOTICE MISC. MATTERS

9  |CONT.CAS(C)-49/2025
WITH CRL.REV.P. 602/2023

ADVANCE CAUSE LIST

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

TARUN CHAUDHARY MANISH KAUSHIK

V/s STATE OF NCT DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA SOUTH-40/2014)

SAMIR SAGAR(SAMIRSAGAR7869@GMAIL.COM)()(PETITIONER)

MANIH KAUSHIK(MANIKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER)
MANIH KAUSHIK(MANISHKAUSHIK.LAW@GAMIL.COM)(9818218885)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
STATE OF NCT
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

APARNA PURI NEHA NAGPAL
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NM LAW(OFFICE@NMLAWCHAMBERS.IN)(9810030834)(PETITIONER) :(DIRECTORATE OF ENFORCEMENT-ECIR 7/2022)
KAPIL SHARMA W.P.(CRL) 1920/2022 FILED BY SURAJIT BANIK
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (D. OF HEARING : 2025-03-25 )

CRL.M.C. 8349/2024 FILED BY RAHUL SOOD (D.
OF HEARING : 2025-03-19 )

W.P.(CRL) 3312/2024 FILED BY RAHUL SOOD (D.
OF HEARING : 2025-03-19 )

CRL.M.C. 982/2025 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-19 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2022)

VIPUL SHARMA NUPUR SHUKLA
V/s PRATIBHA JAISWAL

OTHER DETAILS OF ADVOCATES:
VIJAY KUMAR ()(9810120927)(PETITIONER)

STATE MEENAKSHI DAHIYA
V/s KARAN SINGH

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA SECTOR TWENTY THREE-
MEENAKSHI 75/2017)
DAHIYA(ADVMEENAKSHIDAHIYA@GMAIL.COM)(9953765076)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURESH ANKUR AGARWAL
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MEHRAULI-479/2007)
ANKUR AGARWAL ()(9718490218)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAMLESH BRAHMANAND
V/s ANAR SINGH

OTHER DETAILS OF ADVOCATES:
BRAHMANAND GUPTA(ADVBNGUPTA111@GMAIL.COM)(8076696598)(PETITIONER)
SACHIN(SACHINAGGARWALADV@GMAIL.COM)(0)(RESPONDENT)
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mailto:SACHINAGGARWALADV@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

10

11

12

13

14

15

16

17

18

CRL.REV.P.-602/2023

CRL.M.A. 14356/2023
CRL.M.A. 14357/2023
CRL.M.A. 14358/2023
CRL.M.A. 26808/2024

CRL.L.P.-664/2017
CRL.M.A. 19016/2017

CRL.L.P.-461/2019

CRL.L.P.-500/2019

CRL.L.P.-600/2019

CRL.L.P.-653/2019

CRL.M.C.-2419/2013
CRL.M.A. 17868/2014

CRL.M.C.-404/2019
CRL.M.A. 1734/2019

CRL.M.C.-788/2019
CRL.M.A. 3196/2019
CRL.M.A. 6516/2019
CRL.M.A. 10694/2022
CRL.M.A. 35414/2023

WITH CRL.M.C. 2414/2019

ANAR SINGH

V/s SMT. KAMLESH & ANR.

OTHER DETAILS OF ADVOCATES:

SACHIN

AGGARWAL(SACHINAGGARWALADV@GMAIL.COM)(9811071022)(PETITIONER)
BRAHMANAND GUPTA(ADVBNGUPTA111@GMAIL.COM)(9899194195)(PETITIONER)
SACHIIN AGGARWAL(SACHINAGGARWALADV@GMAIL.COM)(0)(RESPONDENT)
BRAHMANAND (ADVBNGUPTA111@GMAIL.COM)(9899194195)(RESPONDENT)

THE STATE GOVT OF NCT OF DELHI

V/s LOVELY

OTHER DETAILS OF ADVOCATES:

STATE
V/s SUNIL TOMAR

OTHER DETAILS OF ADVOCATES:

MUKESH KUMAR()(9313007949)(PETITIONER)

VIJAY DALAL(VIJAYADV@REDIFFMAIL.COM)(9990633330)(RESPONDENT)

SURESH KUMAR
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
H.S GAUTAM()(9911483237)(PETITIONER)

UNION OF INDIA

V/s MOHD. SADAKAT & ANR

OTHER DETAILS OF ADVOCATES:

SACHIN AGGARWAL, BRAHMANAND

G M FAROOQUI, NEELAM SHARMA

MUKESH KUMAR, VIJAY DALAL

H.S GAUTAM

PRAMOD BAHUGUNA, RAJESH

PRASAD PANDEY

PRAMOD BAHUGUNA()(9811123945)(PETITIONER)

RAJESH PRASAD PANDEY(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER)
RAJESH PRASAD PANDEY(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER)

SH. RAJNISH KUMAR

V/s SH. DEEPAK KUMAR

OTHER DETAILS OF ADVOCATES:
S B PANDEY()(9810468040)(PETITIONER)

NISHA SHARMA & ORS.
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
RUNUL RASTOGI(RUNULRASTOGI@GMAIL.COM)(9899104670)(RESPONDENT)
RUNUL RASTOGI(RUNULRASTOGI@GMAIL.COM)(9899104670)(RESPONDENT)

S B PANDEY

NIKITA SHARMA, RUNUL RASTOGI,

UDAY BEDI

UDAY BEDI(UDAY.BEDI@OUTLOOK.COM)(9810600533)(RESPONDENT)

SHIVENDRA TOMAR

V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

SUSHIL KUMAR GUPTA

SUSHIL KUMAR GUPTA()(9811397124)(PETITIONER)

SANJAY ARORA
V/s KAVITA ARORA

OTHER DETAILS OF ADVOCATES:

PRASHANT MENDIRATTA, PRADEEP

KUMAR MISHRA

PRASHANT MENDIRATTA()(9811411176)(PETITIONER)
PRASHANT MENDIRATTA()(9811411176)(PETITIONER)
PRADEEP MISHRA(PM18289@GMAIL.COM)()(PETITIONER)
SANJAY(SANJAY.LOPTONS@GMAIL.COM)()(RESPONDENT)
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ADVANCE CAUSE LIST

P.S.-FIR NO. :(SARAI ROHILLA-351/2013)

P.S.-FIR NO. :(DABRI-97/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RAJOURI GARDEN-143/2012)

CRL.M.C. 2406/2013 FILED BY SHEILA YVONNE
ALICIA DEVALL (DISPOSED ON : 2017-10-11)

P.S.-FIR NO. :(RAJOURI GARDEN-143/2012)

P.S.-FIR NO. :(CBI-AC1-2018-A-0017)



17.03.2025

19

20

21

22

23

ASHISH UPADHAYAY &
ASSOCIATES(UPADHYAYKKADVO90@GMAIL.COM)(981125280)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C.-2414/2019 KAVITA ARORA ASHISH UPADHAYAY, PRASHANT
V/s SANJAY ARORA MENDIRATTA

OTHER DETAILS OF ADVOCATES:
ASHISH UPADHAYAY()(9811215280)(PETITIONER)

PRASHANT
MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)
CRL.M.C.-4798/2019 SH. AMARDEEP SINGH BEDI & ANR NIRBHAY SHANKAR TIWARI,
WITH CRL.M.C. 4811/2019 V/s STATE & ANR INDERJEET K SIDHU

OTHER DETAILS OF ADVOCATES:
NIRBHAY SHANKAR TIWARI()(9810496487)(PETITIONER)
INDERJEET K SIDHU(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(RESPONDENT)

CRL.M.C.-4811/2019 SH. AMARDEEP SINGH BEDI & ANR NIRBHAY SHANKAR TIWARI, RIKESH
V/s STATE & ANR. SINGH, BRIJESH KUMAR TAMBER,
INDERJEET K SIDHU

OTHER DETAILS OF ADVOCATES:

NIRBHAY SHANKAR TIWARI()(9810496487)(PETITIONER)

RIKESH SINGH(ADVOCATERIKESH@GMAIL.COM)(9999797898)(PETITIONER)

BRIJESH KUMAR
TAMBER(BRIJESH_TAMBER@HOTMAIL.COM)(9811829656)(RESPONDENT)

INDERJEET K SIDHU(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(RESPONDENT)

CRL.M.A. 12364/2023(CM For KIRAN DEVI NARENDER SINGH, VISHAL ARUN
Restoration) V/s STATE & ORS. MISHRA, RAJESHWAR GUPTA
CRL.M.A. 26820/2023

CRL.M.A. 30834/2023

In CRL.M.C.-5440/2019(Disposed

off case)

OTHER DETAILS OF ADVOCATES:

NARENDER SINGH()(9811338667)(PETITIONER)

KUSHHAL AGARWAL(SUPREMECOURT.ADVKUSHHAL@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL KUMAR(SK4000488@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NARENDER SINGH (RAMRAMNEETU@GMAIL.COM)(9811338667)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VISHAL ARUN
MISHRA(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER)

CRL.M.C.-564/2025 SMT KANCHAN VAID SARITA SHARMA
CRL.M.A. 2690/2025 V/s SH PRADEEP KUMAR
WITH CRL.M.C. 568/2025

OTHER DETAILS OF ADVOCATES:
SARITA SHARMA (ADV.TGSSHARMA@GMAIL.COM)(9810410835)(PETITIONER)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DESHBANDHU GUPTA ROAD-15/2013)
W.P.(CRL) 286/2013 FILED BY BEDI @ BEDI
ASSOCIATES & ANR. (DISPOSED ON : 2013-02-22
)

CRL.M.C. 4811/2019 FILED BY SH. AMARDEEP
SINGH BEDI & ANR (D. OF HEARING : 2025-03-17

)

P.S.-FIR NO. :(DESHBANDHU GUPTA ROAD-
15/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DESHBANDHU GUPTA ROAD-15/2013)
W.P.(CRL) 286/2013 FILED BY BEDI @ BEDI
ASSOCIATES & ANR. (DISPOSED ON : 2013-02-22
)

CRL.M.C. 4798/2019 FILED BY SH. AMARDEEP
SINGH BEDI & ANR (D. OF HEARING : 2025-03-17

)

P.S.-FIR NO. :(DESHBANDHU GUPTA ROAD-
15/2013)


mailto:ADV.TGSSHARMA@GMAIL.COM)(9810410835)(PETITIONER)

17.03.2025

24  |CRL.M.C.-568/2025
CRL.M.A. 2713/2025

25 CRL.REV.P.-324/2015
CRL.M.A. 27774/2023

26 CRL.REV.P.-569/2015

27 CRL.REV.P.-602/2016
CRL.M.A. 13958/2016

28  |CRL.REV.P.-622/2016
CRL.M.A. 14583/2016
CRL.M.A. 14585/2016

SMT KANCHAN VAID
V/s RASHMI SHARMA

SARITA SHARMA

OTHER DETAILS OF ADVOCATES:
SARITA SHARMA(ADV.TGSSHARMA@GMAIL.COM)(981041835)(PETITIONER)

SUKH CHAND & ANR RAJESH KHANNA, SAKSHIT
V/s STATE OF NCT OF DELHI BHARDWAIJ, ALPANA PANDEY

OTHER DETAILS OF ADVOCATES:

RAJESH KHANNA (RKKHANNA20@YAHOO.COM)(9811237240)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJAN SACHDEVA & ANR P NORULA, ALPANA PANDEY
V/s STATE OF DELHI

OTHER DETAILS OF ADVOCATES:

RAJINDER SHARMA S KAHLUWALIA

V/s USHA SHARMA & ORS

OTHER DETAILS OF ADVOCATES:

STATE RAINI GUPTA, ASHISH DUTTA
V/s PRAKASH CHAND ARYA

OTHER DETAILS OF ADVOCATES:

190

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHALSWA DAIRY-319/2013)

BAIL APPLN. 613/2014 FILED BY SMT RENU &
ANR (DISPOSED ON : 2014-03-24)

BAIL APPLN. 753/2015 FILED BY SANJAY
(DISPOSED ON : 2015-05-19)

CRL.REV.P. 316/2015 FILED BY SANJAY
(DISPOSED ON : 2015-05-25)

P.S.-FIR NO. :(BHALSWA DAIRY-319/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JANAKPURI-116/2013)

BAIL APPLN. 741/2013 FILED BY SHASHI
KAPOOR & ANR. (DISPOSED ON : 2013-05-16 )
BAIL APPLN. 1289/2013 FILED BY RAJAN
SACHDEVA (DISPOSED ON : 2013-07-22 )

BAIL APPLN. 683/2013 FILED BY RAJAN
SACHDEVA (DISPOSED ON : 2013-04-26 )

BAIL APPLN. 684/2013 FILED BY KAVITA
SACHDEVA (DISPOSED ON : 2013-04-26 )

BAIL APPLN. 685/2013 FILED BY KRISHNA
NARULA (DISPOSED ON : 2013-04-26 )
W.P.(CRL) 1591/2013 FILED BY KAVITA
SACHDEVA (DISPOSED ON : 2013-10-01)

BAIL APPLN. 2182/2014 FILED BY RAJAN
SACHDEVA (DISPOSED ON : 2014-10-15)

BAIL APPLN. 183/2015 FILED BY RAJAN
SACHDEVA (DISPOSED ON : 2015-08-24 )

P.S.-FIR NO. :(JANAKPURI-116/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-60/2012)

BAIL APPLN. 706/2012 FILED BY RAMANAND
(DISPOSED ON : 2012-05-21 )

BAIL APPLN. 853/2012 FILED BY PRAVEEN
BANSAL (DISPOSED ON : 2012-06-11 )
W.P.(CRL) 2805/2019 FILED BY PRAVEEN
BANSAL & ANR (DISPOSED ON : 2019-12-04 )

P.S.-FIR NO. :(PRASAD NAGAR-60/2012)
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29

30

31

32

33

CRL.REV.P.-234/2022

CRL.REV.P.-428/2022

CRL.REV.P.-536/2022

CRL.REV.P.-564/2022

CRL.REV.P.-739/2022

RAJENDER PRASAD
V/s THE STATE,GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

CHAMBER 254(CHAMBER254@GMAIL.COM)()(PETITIONER)

SHIKHA SAPRA(SHIKHASAPRA@GMAIL.COM)(9818055059)(PETITIONER)

SHIKHA SAPRA(SHIKHSAPRA@GMAIL.COM)(9818055059)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MADAN LAL
SHARMA(MADANLSHARMA1945@GMAIL.COM)(9650708978)(RESPONDENT)

DINESH JAIN AND ORS. VARUN HANS, RISHAB RAJ JAIN
V/s BSES RAJDHANI POWER LIMITED

OTHER DETAILS OF ADVOCATES:
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT)

SAADUZZAMAN SHOBHIT NANDA
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

HARSIMRAN DUGGAL(HARSIMRANDUGGAL@SKAA.IN)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJU BHALLA JATIN ANAND DWIVEDI
V/s BANSI DHAR

OTHER DETAILS OF ADVOCATES:
LALIT BHARDWAJ(BHARDWAIJLALIT438@GMAIL.COM)(9212117811)(PETITIONER)

PUNEET ARORA CHETAN KUMAR
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVOCATE CHETAN KUMAR
SHARMA(MR.CHETANKUMAR777@GMAIL.COM)()(PETITIONER)

VISHAL CHOPRA AND
ASSOCIATES(ADVOCATEVISHALCHOPRA@GMAIL.COM)(981802598)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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SHIKHA SAPRA, MADAN LAL SHARMA

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-50/2020)
CRL.M.C. 2477/2020 FILED BY PUNEET ARORA
(DISPOSED ON : 2021-12-09 )

CRL.REV.P. 327/2020 FILED BY PUNEET ARORA
(DISPOSED ON : 2020-12-03 )

BAIL APPLN. 2348/2020 FILED BY VINOD KUMAR
(DISPOSED ON : 2020-09-17 )

CRL.REV.P. 19/2021 FILED BY VINOD KUMAR
(DISPOSED ON : 2021-05-10 )

BAIL APPLN. 2041/2021 FILED BY VINOD KUMAR
(DISPOSED ON : 2021-06-16 )

BAIL APPLN. 1639/2021 FILED BY PUNEET
ARORA (DISPOSED ON : 2021-05-21 )

BAIL APPLN. 4097/2021 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-03-04 )

BAIL APPLN. 1007/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-04-01 )

BAIL APPLN. 858/2022 FILED BY PUNEET ARORA
(DISPOSED ON : 2022-03-16 )

BAIL APPLN. 3124/2021 FILED BY VINOD KUMAR
(DISPOSED ON : 2022-03-04 )

CRL.M.C. 1614/2022 FILED BY DR SEEMA
MAKKAR (DISPOSED ON : 2022-04-13 )

BAIL APPLN. 1315/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-06-01 )

BAIL APPLN. 1924/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-07-11 )

BAIL APPLN. 1216/2022 FILED BY VINOD KUMAR
(DISPOSED ON : 2022-06-01 )

BAIL APPLN. 3005/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-11-09 )

BAIL APPLN. 2606/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-10-06 )



17.03.2025

34  |CRL.REV.P.-809/2022
CRL.M.A. 24747/2022

35 CRL.REV.P.-42/2023
CRL.M.A. 1151/2023

36 CRL.REV.P.-178/2023
CRL.M.A. 4400/2023
CRL.M.A. 4401/2023
CRL.M.A. 5587/2023
CRL.M.A. 7117/2024
CRL.M.A. 16408/2024

37 CRL.REV.P.-356/2023
CRL.M.A. 8792/2023
WITH CRL.REV.P. 726/2023

JEEEWAN CHANDER & ORS.
V/s STATE NCT OF DELHI

HARISH KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:

HKG COURTDIARY(HKGUPTADIARY@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE
V/s SALMAN

TARANG SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
TARANG
SRIVASTAVA(SRIVASTAVATARANG@YAHOO.CO.IN)(9810874158)(PETITIONER)

ASHOK SONKAR RAJIV BAJAJ, RATNESH BANSAL
V/s GEETA SONKAR & ORS.

OTHER DETAILS OF ADVOCATES:

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
RATNESH(RATNESH_ADVOCATE@YAHOO.CO.IN)()(RESPONDENT)
RATNESH(RATNESH_ADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

RATNESH BANSAL(RATNESH_ADVOCATE@YAHOO.CO.IN)(9810713582)(PETITIONER)
KHAN COMPUTER(KHANCOMPUTERTISHAZARI@GMAIL.COM)()(PETITIONER)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)()(RESPONDENT)

RATNESH BANSAL (RATNESH_ADVOCATE@YAHOO.CO.IN)(9810713582)(PETITIONER)
RAJIV BAJAJ (RAJIVBAJAILAW@GMAIL.COM)()(RESPONDENT)

ARPIT CHADHA SUKRITI MAGO
V/s PRIYA KHURANA

OTHER DETAILS OF ADVOCATES:

SUKRITI MAGO(SUKRITIMAGO@GMAIL.COM)(9999413737)(PETITIONER)
SUKRITI MAGO (SUKRITIMAGO@GMAIL.COM)(9999413737)(PETITIONER)
PRIYA(PRIYA.KHRNA@GMAIL.COM)()(RESPONDENT)
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ADVANCE CAUSE LIST

BAIL APPLN. 3382/2022 FILED BY PUNEET
ARORA (DISPOSED ON : 2022-11-16 )

CRL.M.C. 1221/2024 FILED BY PRAVEEN ARORA
(DISPOSED ON : 2024-03-28 )

BAIL APPLN. 2626/2024 FILED BY PRAVEEN
ARORA @ NARESH DUA (DISPOSED ON : 2024-
07-29)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
50/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-186/2017)

W.P.(CRL) 2984/2017 FILED BY SUKESH
CHANDRASHEKAR (DISPOSED ON : 2017-12-18)
BAIL APPLN. 754/2018 FILED BY MS LEENA
PAULOSE (DISPOSED ON : 2018-04-09 )

BAIL APPLN. 133/2018 FILED BY LEENA PAULOSE
(DISPOSED ON : 2018-02-27 )

CRL.M.C. 6555/2019 FILED BY STATE (DISPOSED
ON :2019-12-18)

W.P.(CRL) 1087/2024 FILED BY SUKASH
CHANDRASHEKHAR @ SUKESH (DISPOSED ON :
2024-04-16)

CRL.REV.P. 867/2024 FILED BY STATE (NCT OF
DELHI) (D. OF HEARING : 2025-04-24 )

P.S.-FIR NO. :(CRIME AND RAILWAY-186/2017)

P.S.-FIR NO. :(JAMIA NAGAR-532/2016)


mailto:PRIYA.KHRNA@GMAIL.COM)()(RESPONDENT)
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38

39

40

41

42

43

CRL.REV.P.-726/2023
CRL.M.A. 17861/2023
CRL.M.A. 34040/2023

CRL.REV.P.-402/2023
CRL.M.A. 9446/2023

CRL.REV.P.-437/2023
CRL.M.A. 10217/2023

CRL.REV.P.-552/2023
CRL.M.A. 6445/2025

CRL.REV.P.-625/2023
CRL.M.A. 15047/2023
CRL.M.A. 15049/2023

CRL.REV.P.-729/2023
CRL.M.A. 17941/2023
CRL.M.A. 17942/2023
CRL.M.A. 17943/2023

SH. ARPIT CHADHA
V/s SMT. PRIYA KHURANA

SHALINI KAPOOR, JATIN BHATT

OTHER DETAILS OF ADVOCATES:
SUKRITI MAGO(SUKRITIMAGO@GMAIL.COM)(9999413737)(PETITIONER)
PRIYA(PRIYA.KHRNA@GMAIL.COM)()(RESPONDENT)

MOHD HASAN (GAHLOTHARSHIT@OUTLOOK.COM)()(PETITIONER)
SUKRITIMAGO(SUKRITIMAGO@GMAIL.COM)()(RESPONDENT)

SMT. MALA KUMARI MOHAMMAD HASIBUDDIN, CHAMAN
V/s THE STATE (GOVT. OF NCT OF DELHI) & KUMAR SHARMA
ORS.

OTHER DETAILS OF ADVOCATES:

M. HASIBUDDIN(M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER)
CHAMAN SHARMA (CHAMAN.SHARMA@YAHOO.CO.IN)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHAMAN KUMAR
SHARMA(CHAMANSHARMAADVOCATE1975@GMAIL.COM)(9811861348)(PETITIONER)

SHEKHAR JHAMB AJAY KUMAR
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

M.P. SINGH(SINGH.MP.ADVOCATE@GMAIL.COM)(9868471024)(PETITIONER)

AJAY KUMAR(AJAYKUMARADVOCATE@GMAIL.COM)(9810165247)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CHARANBIR SINGH
V/s GOVERNMENT OF NCT OF DELHII

RAJIV BAKSHI, DINESH KUMAR
SHARMA

OTHER DETAILS OF ADVOCATES:
RAJIV BAKSHI(RAJIVBAKSHI@GMAIL.COM)(9891695725)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

D.K. SHARMA(DKS.LAWYER@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUKANYA DEY
V/s RAJNEESH KHURANA

VAIBHAV VATS

OTHER DETAILS OF ADVOCATES:

VAIBHAV VATS(VAIBHAVVATS@HOTMAIL.COM)(9810330044)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANUSHKA CHAUDHARY & ANR. MONIKA ARORA
V/s STATE NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DABRI-665/2022)

BAIL APPLN. 128/2023 FILED BY SHEKHAR
JHAMB (DISPOSED ON : 2023-04-18 )

P.S.-FIR NO. :(DABRI-665/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-79/2011)

BAIL APPLN. 2235/2014 FILED BY SHIVENDER
SINGH (DISPOSED ON : 2015-09-08 )

BAIL APPLN. 1369/2015 FILED BY PRAMOD
SHARMA (DISPOSED ON : 2015-09-08 )

BAIL APPLN. 777/2015 FILED BY SATYENDRA
SINGH (DISPOSED ON : 2015-05-07 )
CRL.M.C. 4377/2015 FILED BY KISHORI SAH
(DISPOSED ON : 2015-10-19))

BAIL APPLN. 2242/2015 FILED BY SHIVENDER
SINGH (DISPOSED ON : 2015-11-24 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
79/2011)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VIKAS PURI-346/2015)

W.P.(CRL) 2506/2015 FILED BY ANUSHUKA
CHAUDHARY & ANR (DISPOSED ON : 2016-10-27
)

CRL.M.C. 1088/2017 FILED BY SURABHI
CHAUDHARY (DISPOSED ON : 2019-02-07 )



17.03.2025

44

45

46

47

48

49

50

CRL.REV.P.-742/2023
CRL.M.A. 18331/2023

CRL.REV.P.-752/2023
CRL.M.A. 18749/2023
CRL.M.A. 18751/2023

CRL.REV.P.-775/2023
WITH CRL.REV.P. 867/2023

CRL.REV.P.-867/2023
CRL.M.A. 22329/2023
CRL.M.A. 17055/2024

CRL.REV.P.-902/2023
CRL.M.A. 23387/2023

CRL.REV.P.-1017/2023
CRL.M.A. 26204/2023
WITH CRL.REV.P. 1060/2023

CRL.REV.P.-1060/2023
CRL.M.A. 27453/2023

KAPIL & ORS.
V/s STATE (GOVT. OF NCT OF DELHI)

SANCHIT SAINI

OTHER DETAILS OF ADVOCATES:

SANCHIT SAINI (SAINI.SANCHIT54@GMAIL.COM)(9990671078)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ABC SURENDER KUMAR AHLUWALIA
V/s THE STATE (GOVT OF NCT OF DELHI) &
ORS. & ORS.

OTHER DETAILS OF ADVOCATES:
S.K AHLUWALIA (ADV.ANURAGAHLUWALIA@GMAIL.COM)()(PETITIONER)

MS RASHI SURI & ORS. PRAVEEN SINGHAI, DEEPAK JAIN
V/s ABHISHEK SURI

OTHER DETAILS OF ADVOCATES:
SINGHAI (OFFICE.SINGHAIASSOCIATES@GMAIL.COM)()(PETITIONER)
DEEPAK JAIN(DEEPAK.LAWOFFICE@YAHOO.COM)(9810371683)(PETITIONER)

ABHISHEK SURI DEEPAK JAIN
V/s RASHI SURI & ORS.

OTHER DETAILS OF ADVOCATES:

RAKESH CHAHAR (ADV_CHAHAR@YAHOO.COM)(9910411577)(PETITIONER)

RASHI (RASHI.SURI@INDUSIND.COM)()(RESPONDENT)

RAKESH CHAHAR(ADV_CHAHAR@YAHOO.COM)(9810371683)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SH VIKRAM BHAGEL RATTANDIP SINGH KHARBANDA
V/s ANUPP PAL AND ORS.

OTHER DETAILS OF ADVOCATES:

UMESH RAUTELA(UMESHRAUTELAS8@GMAIL.COM)()(PETITIONER)
TRIPAKSHA
LITIGATION(LAWYER@TRIAKSHALITIGATION.COM)(8178803130)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PARVINDER @ PARMENDER
V/s STATE

ABHISHEK

OTHER DETAILS OF ADVOCATES:

ANS SYNDICATE (ANSLAWSYNDICATE@GMAIL.COM)(9810183830)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MAHENDER GARG
V/s STATE

RAKESH CHAHAR

OTHER DETAILS OF ADVOCATES:

RAKESH CHAHAR (NAVEENCHAUHAN3433@GMAIL.COM)(9910411577)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(VIKAS PURI-346/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHAJAN PURA-218/2020)

BAIL APPLN. 1958/2020 FILED BY DHUPENDER
@ GONI (DISPOSED ON : 2020-08-05 )

BAIL APPLN. 2282/2020 FILED BY SANT RAM
(DISPOSED ON : 2020-08-25 )

P.S.-FIR NO. :(BHAJAN PURA-218/2020)

P.S.-FIR NO. :(KHAJOORI KHAS-317/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANGOLPURI-714/2019)

BAIL APPLN. 1640/2022 FILED BY POOJA
(DISPOSED ON : 2022-05-26 )

BAIL APPLN. 1644/2022 FILED BY HARISH
CHANDRA PAL (DISPOSED ON : 2022-05-26 )
BAIL APPLN. 2304/2022 FILED BY HARISH
CHANDRA PAL (DISPOSED ON : 2022-09-15 )

P.S.-FIR NO. :(MANGOLPURI-714/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-656/2015)

CRL.REV.P. 1060/2023 FILED BY MAHENDER
GARG (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(KANJHAWALA-656/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-656/2015)

CRL.REV.P. 1017/2023 FILED BY PARVINDER @
PARMENDER (D. OF HEARING : 2025-03-17 )
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CRL.REV.P.-1157/2023
CRL.M.A. 29563/2023

CRL.REV.P.-1170/2023

CRL.REV.P.-1294/2023
CRL.M.A. 33047/2023
CRL.M.A. 33048/2023
WITH CRL.REV.P. 1297/2023

CRL.REV.P.-1297/2023
CRL.M.A. 33134/2023
CRL.M.A. 33135/2023

W.P.(CRL)-612/2022
CRL.M.A. 9192/2022
CRL.M.A. 24216/2022
CRL.M.A. 19725/2023
CRL.M.A. 26262/2023
CRL.M.A. 31897/2023
CRL.M.A. 7035/2024
CRL.M.A. 7036/2024
CRL.M.A. 2733/2025

ADVANCE CAUSE LIST

P.S.-FIR NO. :(KANJHAWALA-656/2015)

MANOIJ PINAKI ADDY
V/s STATE OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MANGOLPURI-814/2016)
PINKI ADDY(ADDYPINAKI@GMAIL.COM)(9811884325)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

THE STATE (GNCT OF DELHI) MANIJEET ARYA
V/s GAGANDEEP DHILLON ALIAS GAGAN

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MANJEET ARYA(MANJEETARYA@YAHOO.COM)(9810054662)(PETITIONER) :(TIMAR PUR-406/2020)
MANIJEET ARYA (MANJEETARYA@YAHOO0.COM)(9810054662)(PETITIONER) BAIL APPLN. 360/2021 FILED BY GAGANDEEP

DHILLON @ GAGAN (DISPOSED ON : 2021-07-07
)

P.S.-FIR NO. :(TIMAR PUR-406/2020)

NITIN SETHI NANDINI HOODA
V/s STATE (OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMIT KHANNA (AMITKHANNA.ADVOCATE@GMAIL.COM)(9810980461)(PETITIONER) |:(SAKET-178/2019)

KAPIL SHARMA CRL.REV.P. 1297/2023 FILED BY SRISHTI SETHI
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(SAKET-178/2019)

SRISHTI SETHI NANDINI HOODA
V/s STATE (OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMIT KHANNA (NANDINHOODA65@GMAIL.COM)(981142265)(PETITIONER) :(SAKET-178/2019)

KAPIL SHARMA CRL.REV.P. 1294/2023 FILED BY NITIN SETHI (D.
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(SAKET-178/2019)

SUCHETA OMPRAKASH GOENKA SHWETA SINGH PARIHAR, MUKUL

V/s SERIOUS FRAUD INVESTIGATION OFFICE MALIK, PANKUSH GOYAL, GURMEHAR

THROUGH THE INVESTIGATING OFFICER & SINGH SISTANI, SHWETA SINGH

ANR. PARIHAR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(EOW MUMBAI-14/2018)

SHWETA SINGH
PARIHAR(SHWETASPARIHARO5@GMAIL.COM)(9810347737)(PETITIONER)
SUCHETA OMPRAKASH
GOENKA(SUCHIGOENKA22@GMAIL.COM)(9820297965)(PETITIONER)

SERIOUS FRAUD INVESTIGATION
OFFICE(SANJEEV.YADAV@SFIO.NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(SECY.MCA@NIC.IN,)()(RESPONDENT)

MUKUL MALIK(ADVMUKULMALIK@GMAIL.COM)()(PETITIONER)

HARDIK
SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

DIVYANSHU
BHARDWAJ(DIVYANSHUBHARDWAJ101@GMNAIL.COM)(9850597752)(PETITIONER)
SANJEEVK YADAV(SANJEEVK.YADAV@SFIO.NIC.IN)()(RESPONDENT)
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56  |W.P.(CRL)-922/2022
CRL.M.A. 7885/2022
CRL.M.A. 25767/2024

57 W.P.(CRL)-2473/2022

ADVANCE CAUSE LIST

HARDIK SHARMA (ADV.PANKUSHGOYAL@GMAIL.COM)(8527719711)(PETITIONER)
AHLUWALIA (AHLUWALIA.OFFICE@GMAIL.COM)()(RESPONDENT)

AYUSH JINDAL (ADV.PANKUSHGOYAL@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
PANKUSH GOYAL
(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(PETITIONER)
AHLUWALLIA(AHLUWALIA.OFFICE@GMAIL.COM)()(RESPONDENT)

GURMEHAR S. SISTANI (GURMEHAR.LAW@GMAIL.COM)(9810977667)(PETITIONER)
SANJEEV (SANJEEV.YADAV@SFIO.NIC.IN)(0)(RESPONDENT)
AHLUWALIA(AHLUWALIA.OFFICE@GMAIL.COM)(0)(RESPONDENT)

SHWETA SINGH(SHWETASPARIHARO5@GMAIL.COM)(9810347737)(PETITIONER)
RANJEETA ROHATGI(OFFICE.RROHATGI@GMAIL.COM)(981037737)(PETITIONER)
ANURAG AHLUWALIA(ANURAGCGSC@GMAIL.COM)()(RESPONDENT)

ABHIGYAN SIDDHANT(ABHIGYANSIDDHANT.COM)()(RESPONDENT)

GURMEHAR SINGH
SISTANI(GURMEHAR.LAW@GMAIL.COM)(9810977667)(PETITIONER)

CD PHARMA INDIA PVT. LTD. KOCHHAR & CO., RADHIKA ARORA
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-386/2017)
COMMISSIONER OF

POLICE(CP.RAKESHASTHANA@DELHIPOLICE.GOV.IN)()(RESPONDENT)

PARVEEN BADSARA(EOW@DELHIPOLICE.GOV.IN)()(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RADHIKA ARORA (ARORALAWOFFICE@ALO.NET.IN)(9711137315)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAHRUKH AND ORS. JAVED ALI, DEVENDRA KUMAR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DAYAL PUR-208/2022)
DEVENDRA KUMAR(ASIAPROFILE786@GMAIL.COM)(8744880124)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

58 CRL.M.C.-1128/2025
CRL.M.A. 5091/2025
CRL.M.A. 5092/2025
CRL.M.A. 5402/2025

59 W.P.(CRL)-327/2025
CRL.M.A. 2797/2025

RISHI AGGARWAL MUKUL MALIK, ANIL KUMAR JHA
V/s STATE (GOVT. OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
YUGANT SHARMA(ADVYUGANTSHARMA@GMAIL.COM)(9711311455)(PETITIONER)  103/2018)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

YUGANT SHARMA(ADVYUGANTSHARMA@GMAIL.COM)(9711311455)(PETITIONER)

SHUBHAM MALIK(SHUBHAMMALIK1233@GMAIL.COM)(7011865252)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANIL KUMAR JHA(ANILJH@GMAIL.COM)(9555902470)(RESPONDENT)

ANIL KUMAR JHA(ANILUH@GMAIL.COM)(9555902470)(RESPONDENT)

SANJAY CHOUDHARY & ANR. AAROHI MIKKILINENI
V/s STATE GOVT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AAROHI (AAROHIMIKKILINENI@GMAIL.COM)(9650290474)(PETITIONER) :(VIVEK VIHAR-333/2019)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) P.S.-FIR NO. :(VIVEK VIHAR-333/2019)
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ITEM

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

MENTIONING OF MATTERS WILL BE AT 10:30 A.M. AND 02:15 P.M. ONLY (PRESENCE OF COUNSELS FROM
BOTH PARTIES IS NECESSARY).

AFTER THE SUPPLEMENTARY LIST, MATTERS RELATING TO CUSTODY (BAIL, SUSPENSION OF SENTENCE,
PAROLE, FURLOUGH) IN THE ADVANCE LIST WILL BE TAKEN UP ON PRIORITY.

MATTERS FOR QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH
SESSION)WILL BE TAKEN UP AT 02.30PM (PRESENCE OF BOTH PARTIES IS NECESSARY).

ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE
HANDED OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY.

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmatishgoel@agmail.com

COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH
GOOGLE FORM WITH THE HELP OF QR CODE, OR THROUGH THIS LINKhttps://docs.google.com/forms/d/1LT?2a-
F1YaOwRtiLpk2n6md7Emm8QowmeXwoAOVRCtHY /edit?pli=1

AND THOSE ON VVC SHOULD WRITE IN THE CHAT BOX.

CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1?

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

NUMBER
TOP OF THE BOARD

1

CONT.CAS(C)-1573/2024 KUNAL KHATUMARIA SHALU KUMARI
V/s ASHWANI KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

MAHESH VERMA()(9868936782)(PETITIONER)

MAHESH VERMA()(9868936782)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2

RFA-199/2025 SH. VIMAL KUMAR AMIT KUMAR
CM APPL. 12237/2025 V/s SH. NANHE SINGH

CM APPL. 12238/2025

CM APPL. 12239/2025

OTHER DETAILS OF ADVOCATES:
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3 W.P.(C)-2521/2025 ANKUSH SHARMA UDIT GUPTA
CM APPL. 11918/2025 V/s MUKESH CHAND

OTHER DETAILS OF ADVOCATES:
MANAN AGGARWAL (LAW PRETATION
LEGAL)(LAWPRETATIONLEGAL@GMAIL.COM)(9953587340)(PETITIONER)

FOR ADMISSION

4 CONT.CAS(C)-1228/2024 M/S SANJAY SALES INDIA PRANAY JAIN
V/s SH. A. ANBARASU

OTHER DETAILS OF ADVOCATES:

PRANAY JAIN(PRANNAYJAIN@GMAIL.COM)(8527817330)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

5 CONT.CAS(C)-132/2025 MOHD ISHTIYAK ALAM ADITYA, SAGAR AGGARWAL
CM APPL. 5311/2025 V/s SH. SANJAY ARORA AND ORS.
CM APPL. 10922/2025
CM APPL. 11787/2025

OTHER DETAILS OF ADVOCATES:
ARENESS LAW(ARENESS@ARENESSLAW.COM)(9810980834)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

6 CONT.CAS(C)-204/2025 KAVITA GUPTA AVIRAL SAXENA
CM APPL. 7805/2025 V/s SUMIT GUPTA & ORS.

OTHER DETAILS OF ADVOCATES:

AVIRAL SAXENA
(CHAMBERAVIRALSAXENA@GMAIL.COM)(9990589126)(PETITIONER)
R()(9868088700)(RESPONDENT)

R()(6375874808)(RESPONDENT)

R()(989988700)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

7 CONT.CAS(C)-79/2022 SHRI BRI MOHAN BATTA CHARU AMBWANI
V/s SHRI MOTI LAL AGGARWAL AND SONS
PROP. LATE SHRI MOTI LAL AGGARWAL
(DECEASED) THROUGH LRS

OTHER DETAILS OF ADVOCATES:

CHARU AMBWANI(CHARU.AMBWANI@GMAIL.COM)(7838683884)(PETITIONER)
SHIV CHARAN GARG & ASSOCIATES
(SHIVCHARANGARG@GMAIL.COM)()(RESPONDENT)

8 CONT.CAS(C)-125/2022 SUDHIR ANIL KUMARTHROUGH HIS DHRUV CHAWLA, RAVI KRISHAN
ATTORNEY MRS RANJU AGGARWAL CHANDNA, RAVINDER SINGH
V/s SH SATINDER SINGH BHASIN MONTU
BHASIN & ORS.

OTHER DETAILS OF ADVOCATES:

KULDIP RAI CHAWLA AND
CO.(VCHAWLA@KRCCO.COM)(9811105226)(PETITIONER)
LOKESH(LOKESH@LEGALICONS.IN, CO.DASSHBOARD@GMAIL.CO,
BHASIN71@GMAIL.COM)()(RESPONDENT)

RAVI KRISHAN
CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(RESPONDENT)
RAVI KRISHAN
CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(RESPONDENT)
RAVI KRISHAN
CHANDNA(RAVIKRISHANCHANDNA@GMAIL.COM)(9711752002)(RESPONDENT)
RAVINDER SINGH(ADV.RAVSINGH@GMAIL.COM)(9811614545)(RESPONDENT)
RAVINDER SINGH(ADV.RAVSINGH@GMAIL.COM)(9811614545)(PETITIONER)
RAVINDER SINGH(ADV.RAVSINGH@GMAIL.COM)(9811614545)(RESPONDENT)

9 CONT.CAS(C)-341/2022 DR ANJUL SHARMA ASHISH CHAUHAN

V/s STATE COUNCIL OF EDUCATIONAL
RESEARCH AND TRAINING

OTHER DETAILS OF ADVOCATES:
AK ASSOCIATES(MANUGARG @AKASSOCIATES.ORG.IN)()(PETITIONER)
SCERT(SCERTDELHI24@GMAIL.COM)()(RESPONDENT)
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AVNISH(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

10 CONT.CAS(C)-876/2022 LT. COL. M. B. ROSHINI ANKUR CHHIBBER
V/s DR. AJAY KUMAR AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

11 CONT.CAS(C)-931/2022 P D KANUNJNA NISHAD LS
V/s CENTRAL BOARD OF DIRECT TAXES
THROUGH CHAIRMAN SHRI NITIN GUPTA

OTHER DETAILS OF ADVOCATES:
NISHAD L S (LIVEINSTONE@GMAIL.COM)(9818110693)(PETITIONER)
CHAIRMAN CBDT(CHAIRMANCBDT@NIC.IN)()(RESPONDENT)

12 CONT.CAS(C)-1182/2022 JAN SEWA WELFARE SOCIETY V. K. MALIK, ARYAN SINGH
CM APPL. 24289/2023 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

V K MALIK(MRCLEGAL65@GMAIL.COM)(9810705405)(PETITIONER)

STATE OF NCT(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

ARYAN SINGH(SINGHARYAN4372@GMAIL.COM)(9643423689)(PETITIONER)

13 CONT.CAS(C)-401/2023 MRS. SWADESH KUMAR AND ANR ANKUR CHHIBBER
V/s SHRI RAJAN MEHRA

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER()(9810082847)(PETITIONER)
R()(8750304304)(RESPONDENT)

14 CONT.CAS(C)-1068/2023 RISHI PAL ALIAS RISHIPAL MAHASHAY KAMLESH KUMAR MISHRA, ASHA
CM APPL. 53888/2023 V/s SH. NARESH KUMAR AND ORS. GOPALAN NAIR

OTHER DETAILS OF ADVOCATES:

KAMLESH KUMAR MISHRA , ANJANI KUMAR MISHRA
(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
KAMLESH KUMAR MISHRA
(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

ASHA GOPALAN
NAIR(CHAMBERASHA119@GMAIL.COM)(9810348981)(RESPONDENT)
15 CONT.CAS(C)-1119/2023 SALIL KUMAR MANOHAR LAL, CHAITANYA Listing Remarks:
CM APPL. 42023/2023 V/s PREETI VERMA ROHILLA AT 04:00 P.M.

CM APPL. 56398/2024

OTHER DETAILS OF ADVOCATES:

CHAITANYA ROHILLA , MANOHAR
LAL(INFO@MANOHARLAL.LEGAL)(9810510145)(PETITIONER)

PAWAN (PAWANADV.86@GMAIL.COM)()(RESPONDENT)

ADV DUBEY(ADVDUBEY84@GMAIL.COM)()(RESPONDENT)

MANOHAR LAL (INFO@MANOHARLAL.LEGAL)(9810510145)(PETITIONER)
ADV DUBEY(ADVDUBEY84@GMAIL.COM)(0)(RESPONDENT)

PAWAN (PAWANADV.86@GMAIL.COM)(0)(RESPONDENT)

16 CM APPL. 45945/2024 MANJEET KAUR UDIT CHAUHAN, SHOBHANA
CM APPL. 51775/2024 V/s SUBHASISH PANDA, VICE CHAIRMAN  TAKIAR
In CONT.CAS(C)- ,DDA

1672/2023(Disposed off case)
WITH CONT.CAS(C) 1676/2023

OTHER DETAILS OF ADVOCATES:

SHOBHANA
TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT)
UDIT CHAUHAN(UDIT.CHAUHAN92@GMAIL.COM)(0)(RESPONDENT)
UDIT(UDIT.JADELEX@GMAIL.COM)(0)(RESPONDENT)

UDIT CHAUHAN (ADITYA.JADELEX@GMAIL.COM)(9953744141)(PETITIONER)
SHOBHAN
ASSOCIATES(SHOBHANAASSOCIATES103@GMAIL.COM)(0)(RESPONDENT)
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17

18

19

20

21

22

CM APPL. 35950/2024

CM APPL. 51801/2024

CM APPL. 51802/2024

In CONT.CAS(C)-
1676/2023(Disposed off case)

CONT.CAS(C)-1932/2023

CM APPL. 66843/2023

CM APPL. 11295/2024

CM APPL. 11296/2024

CM APPL. 11297/2024

WITH CONT.CAS(C) 625/2024

CONT.CAS(C)-625/2024
WITH CONT.CAS(C) 1932/2023

CONT.CAS(C)-1954/2023
CM APPL. 12754/2024

CONT.CAS(C)-342/2024

CONT.CAS(C)-381/2024

MAHINDER PAL UDIT CHAUHAN, SHOBHANA
V/s SUBHASISH PANDA, VICE CHAIRMAN, TAKIAR
DDA

OTHER DETAILS OF ADVOCATES:
UDIT CHAUHAN (ADITYA.JADELEX@GMAIL.COM)(9953744141)(PETITIONER)
SHOBHANA(SHOBHANAASSOCIATES103@GMAIL.COM)(0)(RESPONDENT)

CARLSBERG BREWERIES A/S S K BANSAL, S K BANSAL,
V/s TENSBERG BREWERIES AND INDUSTRIES IMIMANSAK BHARDWAJ
PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

SINGH AND SINGH(BITIKA@SINGHANDSINGH.COM)(9818400467)(PETITIONER)

INDUSBIRRA(MD.INDUSBIRRA@GMAIL.COM)()(RESPONDENT)
TIGER(INFO@TENSBERG.COM)()(RESPONDENT)

M RAHUL(MBRAHULKM619@GMAIL.COM)()(RESPONDENT)
INDORE(PCCINDORE1@GMAIL.COM)()(RESPONDENT)
EXCISE(UTKEXCISE@GMAIL.COM)()(RESPONDENT)

SINGH & SINGH (BITIKA@SINGHANDSINGH.COM)(9818400467)(PETITIONER)
ETC HP(ETC-HP@NIC.IN)()(RESPONDENT)
CEXCISE(CEXCISE@NIC.IN)()(RESPONDENT)

EXCISECL CG(ECISECL.CG@NIC.IN)()(RESPONDENT)
UTKEXCISE(UTKEXCISE@GMAIL.COM)()(RESPONDENT)
DCEXCISE(DCEXCISE@NIC.IN)()(RESPONDENT)

SUNNY
CHHONKAR(SUNNYCHHONKARADVOCATE@GMAIL.COM)()(RESPONDENT)
MIMANSAK BHARDWAJ(MBRAHULKM619@GMAIL.COM
)(8800177082)(PETITIONER)

TENSBARG BREWERIES AND INDUSTRIES
PVT. LTD
V/s CARLSBERG BREWERIES A/S AND ANR

MIMANSAK BHARDWAJ

OTHER DETAILS OF ADVOCATES:

KAVITA GROVER
V/s ANGEL BHATI CHAUHAN, DY.
COMMISSIONER(SOUTH ZONE) & ORS.

BISWAMBAR NAYAK,
RAGHAVENDRA MOHAN BAJAJ

OTHER DETAILS OF ADVOCATES:
RAGHAVENDRA MOHAN
BAJAJ(OFF.RMB@GMAIL.COM)(9810024808)(PETITIONER)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

BISWAMBER (ADVOCATE3685@GMAIL.COM)()(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)

RAJRANI ANKUR
V/s RAJBIR SINGH

OTHER DETAILS OF ADVOCATES:
VARSHA(VARSHARAJPUT468@GMAIL.COM)(8745902685)(PETITIONER)

SITA KUMARI NISHI SANGTANI
V/s EMPLOYEES STATE INSURANCE
CORPORATION AND ANR

OTHER DETAILS OF ADVOCATES:
SOURAV KUMAR, YAKSHI RAWAL &
PRATYUSH(SOURAV.SSINGH5@GMAIL.COM)(7004740414) (PETITIONER)
SITA KUMARI()(8210542680)(PETITIONER)
RD(RD-JHARKHAND@ESIC.NIC.IN)()(RESPONDENT)
SHLOK(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)()(RESPONDENT)
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17.03.2025

23

24

25

26

27

28

29

CONT.CAS(C)-413/2024

CONT.CAS(C)-422/2024

CONT.CAS(C)-689/2024

CONT.CAS(C)-828/2024
WITH CONT.CAS(C) 1385/2024

CONT.CAS(C)-1385/2024

CONT.CAS(C)-832/2024

CM APPL. 38864/2024

In CONT.CAS(C)-872/2024(Disposed
off case)

WITH CONT.CAS(C) 1609/2024

ANAND TYAGI VARUN KAPUR, G.D MISHRA
V/s GYANESH BHARTI & ORS.

OTHER DETAILS OF ADVOCATES:

VARUN KAPUR(NURAV604@GMAIL.COM)()(PETITIONER)
MANISHA()(9811225268)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

G.D MISHRA(G.DMISHRA@YAHOO.IN)(8800821485)(PETITIONER)

SHAILENDRA GHAI PRAG CHAWLA
V/s ANIL GHAI & ORS.

OTHER DETAILS OF ADVOCATES:

PRAG CHAWLA, JASPREET
KAUR(PRAGCHAWLA@GMAIL.COM)(9810048366)(PETITIONER)
ANIL(ANILGHAI@HOTMAIL.COM)()(RESPONDENT)
RAJEEV(GHAI.RAJEEV@GMAIL.COM)()(RESPONDENT)

DR. MD. SARFARAZ HUSSAIN MAHBOOB ALAM INAYATI
V/s ZEBA HAQUE

OTHER DETAILS OF ADVOCATES:

M A INAYATI &
ASSOCIATES(INAYATILEGALSERVICES@GMAIL.COM)(9634932367)(PETITIONER)
MOJAHID(MOJAHIDKARIMKHA@GMAIL.COM)()(RESPONDENT)

ANITA ANITH JOHNSON
V/s NARESH KUMAR

OTHER DETAILS OF ADVOCATES:

SAURABH KUMAR & ANITH
JOHNSON(ANITHJOHNSON@GMAIL.COM)(9971133393)(PETITIONER)
NARESH(CSDELHI@NIC.IN)()(RESPONDENT)

REKHA & ORS. PAWAN RELEY
V/s SH. NARESH KUMAR

OTHER DETAILS OF ADVOCATES:

THE CHAMBERS OF PAWAN
RELEY(PAWANRELEYLAWCHAMBERS@GMAIL.COM)(8447343516)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

VISHV MOHAN JUBLI MOMALIA
V/s SMT. S. RADHA CHAUHAN, SECRETARY,

DEPARTMENT OF PERSONNEL AND

TRAINING

OTHER DETAILS OF ADVOCATES:

JUBLI MOMALIA, AKSHAY (MADVJUBLI@GMAIL.COM)(9871749615)(PETITIONER)
CGSC(CGSC.RIPUDAMAN@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAVINDER SONI SHALU KUMARI, RAKESH KUMAR
V/s GOVT. OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

RAVINDER
SONI(RAVINDERSINGH84474@GMAIL.COM)(7701912409)(PETITIONER)
DL FIRE(DIRECTOR.DLFIRE@NIC.IN)()(RESPONDENT)
SHO(SHO-NABIKARIM-DL@NIC.IN)(8750870428)(RESPONDENT)
NAAZ()(9555477786)(RESPONDENT)
MCD(COMMISSIONER@MCD.NIC.IN)()(RESPONDENT)
KAMAL()(9999963380)(RESPONDENT)

RAKESH
KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
R()(9555477786)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
MCD(COMMISSIONER@MCD.NIC.IN)(0)(RESPONDENT)
DLFIRE(DIRECTOR.DLFIRE@NIC.IN)(0)(RESPONDENT)
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17.03.2025

30 |CONT.CAS(C)-1609/2024
CM APPL. 59481/2024

31 CONT.CAS(C)-1186/2024
CM APPL. 43132/2024

32 CONT.CAS(C)-1344/2024

33 CONT.CAS(C)-1744/2024
CM APPL. 64994/2024

34 RFA-44/2020
CM APPL. 2551/2020

35 RFA-111/2020
CM APPL. 5851/2020

36 |CM APPL. 20174/2024(CM For
Restoration)

In RFA-127/2021(Disposed off case)

DCP CENTRAL(DCP.CENTRAL@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)
R()(9999963380)(RESPONDENT)
NABIKARIM(SHO-NABIKARIM-DL@NIC.IN)(0)(RESPONDENT)

RAVINDER SONI RAKESH KUMAR, PRABHAT KUMAR
V/s ASHWANI KUMAR AND OTHERS

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR()(9711771000)(PETITIONER)
RAVINDER(RAVINDERSINGH84474@GMAIL.COM)(7701912409)(PETITIONER)
MCD(COMMISSIONER@MCD.NIC.IN)(0)(RESPONDENT)
SHO(SHO-NABIKARIM-DL@NIC.IN)(8750870428)(RESPONDENT)
YUSUF()(9911312786)(RESPONDENT)

PRABHAT KUMAR(ADVPRABHAT@GMAIL.COM)(9811456675)(RESPONDENT)

HSK INFRA PVT. LTD CYRIL IGNATIOUS
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT PUNJ(AMIT.PUNJ@YAHOO.COM)(9810524966)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
RAJESH(ADGWR2CPWD-MP@NIC.IN)(0)(RESPONDENT)
SUNIL(SECPWDBHO-MP@GOV.IN)(9999737697)(RESPONDENT)

GAURAV DONGRE(BPL-EE-SMC3@CPWD.GOV.IN)(9810440747)(RESPONDENT)

SHRI HARI SINGH SACHIN MISHRA
V/s SHRI RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

SACHIN MISHRA(SACHINMISHRA1982@GMAIL.COM)(9811966422)(PETITIONER)
HARI SINGH(HARISINGH19SHIV@GMAIL.COM)(9654995931)(PETITIONER)

RAJ KUMAR(RAJJEWEL6992@GMAIL.COM)(9810948419)(RESPONDENT)

M/S RHINE POWER PVT. LTD. VIKSIT ARORA
V/s M/S RAMPRASTHA PROMOTERS AND
DEVELOPERS PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
VIKSIT ARORA(VIKSIT@VARORA.IN)(9911440400)(PETITIONER)

RHINE POWER PVT
LTD(SANJAY.SURANA@RHINEPOWER.IN)(9811048701)(PETITIONER)
RAMPRASHTA(COMPLIANCES@RAMPRASTHA.COM)(0)(RESPONDENT)
ARVIND(ARVIND@RAMPRASTHA.COM)(9818195111)(RESPONDENT)
SANDEEP(SANDEEPYADAV@RAMPRASTHA.COM)(0)(RESPONDENT)

ARTI CHAUDHARY V'S DUBEY
V/s VINOD KUMAR & ORS

OTHER DETAILS OF ADVOCATES:
V S DUBEY()(9899237692)(PETITIONER)

DOODH NATH SINGH AVDHESH KR SINGH, NIRAJ KUMAR
V/s NAND LAL NATH JHA, ANUJ P AGARWALA

OTHER DETAILS OF ADVOCATES:
AVDHESH KR SINGH()(9910050625)(PETITIONER)

NIRAJ KUMAR JHA(NIRAJ.MALL43@GMAIL.COM)(9953435494)(RESPONDENT)
ANUJ P AGARWALA(ANUJ@PBA.NET.IN)(9811885242)(PETITIONER)

PARAMIJEET SINGH MANOJ KUMAR, PALAK MUNJAL
V/s GURU CHARAN DASS & ANR.

OTHER DETAILS OF ADVOCATES:
MANOJ KUMAR(GOELMANOJKR@GMAIL.COM)(9968292938)(PETITIONER)
GURU CHARAN DASS()(9899683818)(RESPONDENT)

ARMAN MONGA(ADV.ARMANO5@GMAIL.COM)(9991114705)(PETITIONER)
R()(9811534509)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
R()(9899683818)(RESPONDENT)
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37

38

39

40

41

42

RFA-430/2021
CM APPL. 46233/2021
CM APPL. 46234/2021

RFA-56/2022

CM APPL. 8740/2022
CM APPL. 8741/2022
CM APPL. 8743/2022
CM APPL. 33047/2023
CM APPL. 57626/2024

RFA-381/2022
CM APPL. 35374/2022

RFA-591/2023
CM APPL. 38084/2023
CM APPL. 38085/2023

RFA-695/2023

CM APPL. 44608/2023
CM APPL. 44609/2023
CM APPL. 44610/2023

RFA-986/2023
CM APPL. 65554/2023
CM APPL. 56824/2024

MANAK CHAND
V/s RAM AVTAR

DHAN SINGH, MANMOHAN

OTHER DETAILS OF ADVOCATES:

MANAK CHAND()(8929348437)(PETITIONER)
DHANSINGH(ADV.DHAN.SINGH@GMAIL.COM)(9911352235)(PETITIONER)
DHAN SINGH & P P
SINGH(FZAWESOME@GMAIL.COM)(9911352235)(PETITIONER)

RAM AVTAR()(9911200470)(RESPONDENT)

MANMOHAN (JHANSI.LEGAL@GMAIL.COM)(9312390819)(PETITIONER)

NATIONAL MUSEUM OF NATURAL HISTORY |V.S.R KRISHNA, SUSHEEL KUMAR,
& ANR. SUSHEEL KUMAR

V/s FEDERATION OF INDIAN CHAMBERS OF

COMMERCE AN D INDUSTRY

OTHER DETAILS OF ADVOCATES:

V S R KRISHNA(VSRKRISHNA.ER40@GMAIL.COM)(9891205519)(PETITIONER)
POVIS(POVIS1065@HOTMAIL.COM)()(RESPONDENT)

SUSHEEL SHARMA(FICCI@FICCI.COM)(9810106503)(RESPONDENT)

SUSHEEL KUMAR SHARMA
(POVIS1065@GMAIL.COM)(9810106503)(PETITIONER)

VSR KRISHNA(VSRKRISHNA.ER40@GMAIL.COM)()(RESPONDENT)

V'S R KRISHNA(VSRKRISHNA.ER40@GMAIL.COM)(9891205519)(PETITIONER)
POVIS(POVIS1065@GMAIL.COM)(9810106503)(RESPONDENT)

SUSHEEL KUMAR(POVIS1065@HOTMAIL.COM)(9810106503)(RESPONDENT)

MOHD SALIM JAFAR RAJESH KUMAR CHAURASIA
V/s SH RAJNISH VIRMANI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR CHAURASIA &
CO(CHAURASIARAJESH46@GMAIL.COM)(9212031425)(PETITIONER)
SK GULATI(SKGULATI133@GMAIL.COM)()(RESPONDENT)

SHIV CHARAN CHAUHAN NARENDER SINGH SHARMA
V/s SANGEETA CHAUHAN & ORS.

OTHER DETAILS OF ADVOCATES:
NARENDER
SHARMA(NARENDERSHARMAG634@GMAIL.COM)(9811480411)(PETITIONER)
NARENDER
SHARMA(NARENDERSHARMAG634@GMAIL.COM)(9811480411)(PETITIONER)
SANGEETA CHAUHAN()()(RESPONDENT)

SHIVANSHI CHAUHAN()(7217669359)(RESPONDENT)
RESPONDENT()(7217669359)(RESPONDENT)

M/S JUPITER CREATIONS AND ANR
V/s M/S DORSET INDIA PVT LTD

MANOJ KUMAR KHATRI, SAVI,
ARCHNA YADAV

OTHER DETAILS OF ADVOCATES:

MANOJ KHATRI(ADVOCATEM.KHATRI@GMAIL.COM)(9212010299)(PETITIONER)

DORSET INDIA PRIVATE LTD()(9311181478)(RESPONDENT)
SAVI (SAVINAGPAL19@GMAIL.COM)(9953157024)(PETITIONER)
ARCHNA

YADAV(CHAMBEROFARCHNAYADAV@GMAIL.COM)(8368982199)(RESPONDENT)

ARCHNA

YADAV(CHAMBEROFARCHNAYADAV@GMAIL.COM)(8368982199)(RESPONDENT)

VANDANA DHIRANI
V/s ARTI KIRLOSKAR

MANU AGGARWAL, NITISH
CHAUDHARY, NITISH CHAUDHARY

OTHER DETAILS OF ADVOCATES:
MANU(MANU@MANULAWOFFICES.COM)(0)(PETITIONER)

NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(RESPONDENT)
NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(PETITIONER)
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17.03.2025

43

44

45

46

47

48

49

50

51

52

53

RFA-10/2024
CM APPL. 496/2024

CM APPL. 11452/2024
In RFA-142/2024

CM APPL. 11454/2024
In RFA-143/2024

RFA-190/2024

CM APPL. 16552/2024
CM APPL. 16553/2024
CM APPL. 16556/2024

RFA-194/2024

CM APPL. 16792/2024
CM APPL. 35320/2024
WITH RFA 197/2024
RFA 196/2024

RFA-196/2024
CM APPL. 16819/2024
CM APPL. 35321/2024

RFA-197/2024
CM APPL. 16822/2024
CM APPL. 35322/2024

RFA-237/2024
CM APPL. 21132/2024
CM APPL. 21133/2024

RFA-279/2024
CM APPL. 25077/2024
CM APPL. 25079/2024

RFA-522/2024
CM APPL. 47229/2024

W.P.(C)-18/1997

MS. ASHA MALIK & ANR.
V/s M/S AB. OPTIQUE EYE, EAR,SPEECH PVT.
LTD.

SAROJANAND JHA

OTHER DETAILS OF ADVOCATES:

KIRORI MAL
V/s SHIV KUMAR & ORS.

JAI KUMAR JAISWAL

OTHER DETAILS OF ADVOCATES:

KIRORI MAL
V/s SHIV KUMAR & ORS.

JAI KUMAR JAISWAL

OTHER DETAILS OF ADVOCATES:
S S DHINGRA()(9313287770)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY ASHUTOSH KAUSHIK, ABHISHEK
V/s DR. ANIKA GUPTA GUPTA

OTHER DETAILS OF ADVOCATES:
ABHISHEK GUPTA(ABHISHEKG86@GMAIL.COM)(9999915051)(RESPONDENT)

M/S GINNI LAND BASE & ANR. VICTORY ASSOCIATES
V/s SANJAY J. CHHEDA

OTHER DETAILS OF ADVOCATES:
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
RANJAN DOSHI(RANJAN.DOSHI@GMAIL.COM)()(RESPONDENT)

M/S SANJAY OM PRAKASH INFRATECH & VICTORY ASSOCIATES
ANR.
V/s SANJAY J. CHHEDA

OTHER DETAILS OF ADVOCATES:
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
RANJAN(RANJAN.DOSHI@GMAIL.COM)()(RESPONDENT)

NISHA DEVI VICTORY ASSOCIATES
V/s SANJAY J CHHEDA

OTHER DETAILS OF ADVOCATES:
VICTORY ASSOCIATES(VINEET.LEGAL@GMAIL.COM)(9810815307)(PETITIONER)
RANJAN(RANJAN.DOSHI@GMAIL.COM)()(RESPONDENT)

CHARANIJIT LAL @ CHARANIJIT LALARORA TARUN RANA, AMIT JAIN
V/s KISHAN ARORA & ANR.

OTHER DETAILS OF ADVOCATES:
AMIT JAIN(AMITJAIN327@GMAIL.COM)(9818512667)(RESPONDENT)

KRISHAN KUMAR HASIJA ALIAS K K HASIJA  |SUNIL KUMAR
V/s PUNJAB AND SIND BANK & ORS.

OTHER DETAILS OF ADVOCATES:
SUNIL KUMAR()(9868586609)(PETITIONER)
LR(HO.LR@PSB.CO.IN, HO.BRD@PSB.COM)()(RESPONDENT)
SK(ADVSKROUT@YAHOO.COM)()(RESPONDENT)

MOHD YASIN @ SHAHABUDDIN SUMIT SURI
V/s HARI SHANKAR GUPTA

OTHER DETAILS OF ADVOCATES:

M/S ASSOCIATED JOURNALS LTD.
V/s SECRETARY (LABOUR) & ORS

ANAND CHANDIEE, SEBASTIAN &
CO, RAAVI BIRBAL, PRADEEP
KUMAR KAUSHIK, BRIJENDRA
KUMAR PAL

OTHER DETAILS OF ADVOCATES:
BRIJENDRA KUMAR
PAL(BKPALSAI@REDIFFMAIL.COM)(9811904801)(PETITIONER)
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17.03.2025

54

55

56

57

58

59

60

61

62

63

64

W.P.(C)-5857/2003

W.P.(C)-12344/2006
CM APPL. 9448/2006
CM APPL. 35022/2017
CM APPL. 34085/2019

W.P.(C)-7302/2010

W.P.(C)-3513/2011

W.P.(C)-1404/2012

W.P.(C)-2538/2013

W.P.(C)-11211/2015

CM APPL. 42700/2024

In W.P.(C)-31/2016(Disposed off
case)

W.P.(C)-11022/2016

W.P.(C)-12113/2016

W.P.(C)-3982/2017

PRADEEP KUMAR

KAUSHIK(LAW.KAUSHIK1@GMAIL.COM)(9999022006)(PETITIONER)
PRADEEPKAUSHIK(LAW.KAUSHIK1@GMAIL.COM)(9999022006)(PETITIONER)
RAAVI BIRBAL(RAAVIBIRBAL@GMAIL.COM)(9818024661)(PETITIONER)

PRADEEP KUMAR

KAUSHIK(LAW.KAUSHIK1@GMAIL.COM)(9999022006)(RESPONDENT)

MGT.OF ASHOK HOTEL
V/s MAHINDER SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)

SIKRI & CO., V.K.RAO,
J.MALDAHIYAR, VIKRAM SINGH,
A.K. BAJPAI, PUNEET GUPTA AND
VIKASH VERMA, MEGHNA DE

MEGHNA DE(MEGHNADE88@GMAIL.COM)(9540617186)(RESPONDENT)

D.T.C. THRU R.M.,WAZIRPUR DEPO
V/s OM PARKASH & ANR

OTHER DETAILS OF ADVOCATES:

MANISHA TYAGI()(9811007270)(PETITIONER)

MR.S.K.BANDYOPADHYAY,
MANISHA TYAGI, PARITOSH
TOMAR, SMITA MAAN AND
PARITOSH TOMAR, ANKIT RATHI

ANKIT RATHI(DHARAMLEGALNEXUS@GMAIL.COM)(9810102798)(PETITIONER)

BILORI
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:

TIRATH SINGH
V/s PUNJAB & SINGH BANK

OTHER DETAILS OF ADVOCATES:

DEEPAK WADHWA
V/s N.D.M.C.

OTHER DETAILS OF ADVOCATES:

NATIONAL BUILDING CONSTRUCTION
CORPORATION
V/s R.K.GUPTA AND ANR

OTHER DETAILS OF ADVOCATES:
LAXMI NARAIN
V/s DELHI JAL BOARD

OTHER DETAILS OF ADVOCATES:

M/S S P J CONSULTANTS PRIVATE LIMITED

V/s AVDESH KUMAR AND ANR

OTHER DETAILS OF ADVOCATES:
GBA LAW

ANUJ AGARWAL

ALAG & ASSOCIATES

RAJIV AGARWAL, VIVEK B.
SAHARYA

TANMAYA MENTA, BALRAJ
DEWAN, DEEPALI GUPTA, RAJESH
KUMAR, RAHUL YADAV

RAJIV AGARWAL

GURMEET BINDRA, NAUSHAD
AHMED KHAN

OFFICES(GURMEET@GBALAWOFFICES.COM)(9311851166)(PETITIONER)
AMEER(AMEERADVOCATESSOLICITORS@GMAIL.COM)(0)(RESPONDENT)

DELHI TRANSPORT CORPORATION
V/s SURENDER SINGH

OTHER DETAILS OF ADVOCATES:

ALDANISH REIN, ASHOK KUMAR
SABHARWAL, CANCELLED FILED
WRONGLY, RIKKY GUPTA

RIKKY GUPTA(RIKKSGUPTA@GMAIL.COM)(9811062591)(PETITIONER)

M/S. DELHI TRANSPORT CORPORATION

V/s ISHWAR SINGH

OTHER DETAILS OF ADVOCATES:
AVNISH

VIBHOR MATHUR, AVNISH
AHLAWAT

AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

BANASTHALI VIDYAPITH BANASTHALI
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

VANSHDEEP DALMIA, SIDDHARTH,
KESHAV MOHAN, RAJESH KUMAR
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65

66

67

68

69

70

71

72

73

74

W.P.(C)-4492/2017
WITH W.P.(C) 4745/2017
W.P.(C) 4885/2017
W.P.(C) 4898/2017
W.P.(C) 5115/2017
W.P.(C) 5142/2017

W.P.(C)-4745/2017

W.P.(C)-4885/2017

W.P.(C)-4898/2017
CM APPL. 50993/2024
CM APPL. 50994/2024

W.P.(C)-5115/2017

W.P.(C)-5142/2017
CM APPL. 6218/2025
CM APPL. 6219/2025

W.P.(C)-7914/2017

W.P.(C)-882/2018

W.P.(C)-4629/2018

W.P.(C)-10074/2018
WITH W.P.(C) 10086/2018
W.P.(C) 10088/2018

M/S G4S SECURE SOLUTIONS (1) PVT LTD
V/s SURAJ KUMAR SAW

GULSHAN CHAWLA, RS JENA,
UTSAV JAIN

OTHER DETAILS OF ADVOCATES:
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

M/S G4S SECURE SOLUTIONS INDIA PVT GULSHAN CHAWLA, RS JENA,
LTD UTSAV JAIN
V/s SUDHIR KUMAR DUBEY

OTHER DETAILS OF ADVOCATES:
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

M/S G4S SECURE SOLUTIONS (1) PVT LTD GULSHAN CHAWLA, RS JENA,
V/s JAGROOP SINGH UTSAV JAIN

OTHER DETAILS OF ADVOCATES:
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

M/S G4S SECURE SOLUTIONS (1) PVT LTD GULSHAN CHAWLA, UTSAV JAIN, R
V/s ASHA RAM S JENA, UTSAV JAIN

OTHER DETAILS OF ADVOCATES:
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

M/S G4S SECURE SOLUTIONS INDIA PVT. GULSHAN CHAWLA, UTSAV JAIN
LTD.
V/s RAJIV KUMAR SINGH & ORS

OTHER DETAILS OF ADVOCATES:
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

M/S G4S SECURE SOLUTIONS INDIA PVT. LALLAN SINGH, GULSHAN KUMAR
LTD. CHAWLA, RS JENA
V/s MAHENDRA SINGH VERMA

OTHER DETAILS OF ADVOCATES:

MRS. A. MAGGU
V/s M/S VOLTAS LTD

D\.S. CHAUHAN, MALA GOEL

OTHER DETAILS OF ADVOCATES:

NARESH KUMAR JAIN & ROOPESH KUMAR DR M.Y. KHAN & ASSOCIATES
JAIN
V/s RAM NATH & ORS

OTHER DETAILS OF ADVOCATES:
DR M.Y. KHAN & ASSOCIATES()(9810761110)(PETITIONER)

PANCHAYAT MOHALLA CHOORIWALAN ANSHU AGARWAL, PANKAJ
THROUGH PRESIDENT SHRI MANOJ GUPTA TRIPATHI, NAVEEN KUMAR RAHEJA
V/s RAM PRASD (DHCLSC ), PARIKSHIT MAHIPAL

OTHER DETAILS OF ADVOCATES:
ANSHU AGARWAL()(9810157726)(PETITIONER)

PARIKSHIT MAHIPAL(PMAHIPALO9@GMAIL.COM)(9868873986)(RESPONDENT)
PARIKSHIT MAHIPAL(PMAHIPALO9@GMAIL.COM)(9868873986)(RESPONDENT)

HARKESH & ORS ALPANA PANDEY, BHAGAT
V/s INDIA TRADE PROMOTION CHAMBERS LLP, GARGI TULI
ORGANIZATION & ANR

OTHER DETAILS OF ADVOCATES:
ALPANA PANDEY()(9999349358)(PETITIONER)
GARGI TULI(GARGITULIADV@GMAIL.COM)(9910150813)(RESPONDENT)
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75

76

77

78

79

80

W.P.(C)-10086/2018

W.P.(C)-10088/2018

W.P.(C)-13226/2019
CM APPL. 53801/2019

W.P.(C)-862/2020

CM APPL. 2695/2020

CM APPL. 1211/2021

CM APPL. 1217/2021
WITH W.P.(C) 10593/2021

W.P.(C)-10593/2021

W.P.(C)-3033/2021

CM APPL. 9150/2021

CM APPL. 23081/2022
WITH W.P.(C) 15142/2022
W.P.(C) 14448/2022

SHRIRAM VED & ORS ALPANA PANDEY, BHAGAT
V/s INDIA TRADE PROMOTION CHAMBERS LLP, GARGI TULI
ORGANIZATION & ANR

OTHER DETAILS OF ADVOCATES:
ALPANA PANDEY()(9999349358)(PETITIONER)
GARGI TULI(GARGITULIADV@GMAIL.COM)(9910150813)(RESPONDENT)

SMT. LAXMI AND ORS. ALPANA PANDEY, BHAGAT
V/s M/S INDIA TRADE PROMOTION CHAMBERS LLP, GARGI TULI
ORGANIZATION AND ANR.

OTHER DETAILS OF ADVOCATES:
ALPANA PANDEY()(9999349358)(PETITIONER)
GARGI TULI(GARGITULIADV@GMAIL.COM)(9910150813)(RESPONDENT)

HARDEEP ELECTRIC PVT LTD SAMEER NANDWANI
V/s SATISH

OTHER DETAILS OF ADVOCATES:
SAMEER NANDWANI()(9810528802)(PETITIONER)

THE CHIEF POSTMASTER GENERAL DR. ASHWANI BHARADWAIJ, ANUJ
DEPARTMENT OF POSTS AND ANR. AGGARWAL
V/s PARVESH KUMAR AND ORS.

OTHER DETAILS OF ADVOCATES:
DR. ASHWANI BHARADWAJ()(9810343806)(PETITIONER)

ASHWANI
BHARDWAJ(DRASHWANIBHARDWAJ@GMAIL.COM)(9810343806)(PETITIONER)
ANUJ
AGGARWAL(ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(RESPONDENT)
ASHWANI
BHARDWAJ(DRASHWANIBHARDWAJ@GMAIL.COM)(9810343806)(RESPONDENT)
ASHWANI
BHARDWAJ(DRASHWANIBHARDWAJ@GMAIL.COM)(9810343806)(RESPONDENT)
ASHWANI
BHARDWAJ(DRASHWANIBHARDWAJ@GMAIL.COM)(9810343806)(PETITIONER)
ANUJ
AGGARWAL(ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(RESPONDENT)
ANUJ AGGARWAL

(ANUJAGGARWALCOMPANY @GMAIL.COM)(9643609510)(RESPONDENT)

PARVESH KUMAR & ORS. ANUJ AGGARWAL
V/s THE CHIEF POSTMASTER GENERAL &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DEVI RAI(DEVIRAI@REDIFFMAIL.COM)(9312794211)(RESPONDENT)

LIVING MEDIA INDIA LIMITED PREM KUMAR SINGH, N A
V/s PRITHVI RAJ SEBASTIAN

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA AND SHAHRUKH
EJAZ(NIRMALMISHRAGF8@GMAIL.COM)(9311131978)(PETITIONER)
SEBASTIAN LAW FIRM(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)
SEBASTIAN AND
CO.(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(PETITIONER)
NIRMALA MISHRA(NIRMALAMISHRAGF8@GMAIL.COM)()(RESPONDENT)

207

ADVANCE CAUSE LIST


mailto:NIRMALAMISHRAGF8@GMAIL.COM)()(RESPONDENT)

17.03.2025

81

82

83

84

85

86

W.P.(C)-14448/2022
CM APPL. 44069/2022
CM APPL. 51233/2022
CM APPL. 8995/2024

W.P.(C)-15142/2022
CM APPL. 46807/2022

W.P.(C)-1249/2022
CM APPL. 3655/2022

W.P.(C)-14542/2022

CM APPL. 44477/2022
WITH W.P.(C) 1220/2023
W.P.(C) 1177/2023
W.P.(C) 876/2023
W.P.(C) 15142/2022

W.P.(C)-1177/2023

CM APPL. 4515/2023

CM APPL. 59956/2023

CM APPL. 59957/2023
WITH W.P.(C) 14542/2022

W.P.(C)-1220/2023
CM APPL. 4639/2023
CM APPL. 59997/2023
CM APPL. 59998/2023

LIVING MEDIA INDIA LIMITED
V/s PRITHVI RAJ

PREM KUMAR SINGH, N A
SEBASTIAN, NAISARGIKA

OTHER DETAILS OF ADVOCATES:

MR. NIRMAL
MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)

N A SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

N A BEBASTIAN AND FIDEL
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALG@GMAIL.COM)()(RESPONDENT)
NIRMAL
MISHRA(YOGENDER.SINGH306@GMAIL.COM)(9311131978)(PETITIONER)
N.A. SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

YASHBANT SINGH NEGI N A SEBASTIAN, NAISARGIKA
V/s M/S LIVING MEDIA INDIA LTD.

OTHER DETAILS OF ADVOCATES:

N.A. SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(RESPONDENT)
NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(RESPONDENT)

CENTRAL BOARD OF SECONDARY MONAZIR AHSAN NIYAZI, SANDEEP
EDUCATION SINGH
V/s BHAGAT

OTHER DETAILS OF ADVOCATES:
NIYAZI LAW CHAMBERS(NIYAZI786@GMAIL.COM)(9810413706)(PETITIONER)
SANDEEP SINGH(SANDEEPANSHLAW@GMAIL.COM)(8920646070)(RESPONDENT)

LIVING MEDIA INDIA LTD PREM KUMAR SINGH
V/s SH YASHBANT SINGH NEGI

OTHER DETAILS OF ADVOCATES:

MR. NIRMAL
MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SEBASTIAN LAW FIRM(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

LIVING MEDIA INDIA LIMITED SHILPA GOEL, N A SEBASTIAN
V/s P. ANAND (DECEASED)

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
MR. NIRMAL
MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)

N.A SEBASTIAN (SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)
BASTI(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

N A SEBASTIAN , FIDEL
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(RESPONDENT)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(RESPONDENT)

LIVING MEDIA INDIA LIMITED SHILPA GOEL, N A SEBASTIAN
V/s ANILSHARMA

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)
NIRMAL(NIRMALMISHRALGF8@GMAIL.COM)()(RESPONDENT)

N S SEBASTIAN , FIDEL
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(RESPONDENT)
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87

88

89

920

91

92

W.P.(C)-876/2023

CM APPL. 3400/2023
CM APPL. 59995/2023
CM APPL. 59996/2023
WITH W.P.(C) 876/2023
W.P.(C)-IPD 1220/2023

W.P.(C)-15300/2022

CM APPL. 47479/2022
WITH W.P.(C) 15304/2022
W.P.(C) 15315/2022

W.P.(C)-15304/2022
WITH W.P.(C) 15315/2022

W.P.(C)-15315/2022

W.P.(C)-16246/2022
CM APPL. 50839/2022

W.P.(C)-10246/2023

LIVING MEDIA INDIA LIMITED SHILPA GOEL, N A SEBASTIAN
V/s PRADEEP DAS

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
N.A SEBASTIAN (SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

N A SEBASTIAN , FIDEL
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(RESPONDENT)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(RESPONDENT)

LANCER CONVENT SENIOR SECONDARY SOMNATH GUPTA, RAMIJEE
SCHOOL PANDEY
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

S N GUPTA AND SATVIK
BAJAJ(SN.GUPTA@REDIFFMAIL.COM)(9810077343)(PETITIONER)

S N GUPTA(SN.GUPTA@REDIFFMAIL.COM)(9810077343)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAMIJEE PANDEY(RAMJEEPANDEY72@GMAIL.COM)(9911269778)(RESPONDENT)

LANCER CONVENT SENIOR SECONDARY SOMNATH GUPTA, RAMIJEE
SCHOOL PANDEY
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

S N GUPTA AND SATVIK
BAJAJ(SN.GUPTA@REDIFFMAIL.COM)(9810077343)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAMIEE PANDEY(RAMJEEPANDEY72@GMAIL.COM)(9911269778)(RESPONDENT)

LANCER CONVENT SENIOR SECONDARY SOMNATH GUPTA, RAMIJEE
SCHOOL PANDEY
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

S N GUPTA AND SATVIK BAJAJ(SN.GUPTA@REDIFFMAIL.COM,
SATVIKBAJAJ1@GMAIL.COM)(9810077343)(PETITIONER)

S N GUPTA (SN.GUPTA@REDIFFMAIL.COM)(9810077343)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAMJEE PANDEY(RAMJEEPANDEY72@GMAIL.COM)(9911269778)(RESPONDENT)

ANOOP INDUSTRIES OM PRAKASH GUPTA
V/s MADHO SINGH RAWAT

OTHER DETAILS OF ADVOCATES:
RADHEY SHYAM()(9958560900)(PETITIONER)
MADHO SINGH RAWAT()(9718549399)(RESPONDENT)

SH SANJAY KUMAR RAJIV AGARWAL
V/s DEPARTMENT OF SOCIAL WELFARE
GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
SANTOSH KUMAR
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93

94

95

96

W.P.(C)-10432/2023

CM APPL. 40465/2023
CM APPL. 54450/2023
CM APPL. 54566/2023

W.P.(C)-15015/2023
CM APPL. 59976/2023

W.P.(C)-2143/2024
CM APPL. 8912/2024
CM APPL. 11529/2024
CM APPL. 45402/2024
WITH W.P.(C) 2177/2024
W.P.(C) 2178/2024
W.P.(C) 2175/2024
W.P.(C) 2176/2024
W.P.(C) 3033/2021
W.P.(C) 14448/2022
W.P.(C) 15142/2022
W.P.(C) 14542/2022
W.P.(C) 1177/2023
W.P.(C) 1220/2023
W.P.(C) 876/2023

W.P.(C)-2175/2024
CM APPL. 9064/2024
CM APPL. 14594/2024

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868795786)(RESPONDENT)

INDIAN RAILWAY CATERING TOURISM AND |VIVEK KADYAN, RAJIV AGARWAL,
CATERING CORP. LTD. RA.VISH CHANDRA PATHAK,
V/s SANJAY KUMAR GAUTAM KHAZANCHI

OTHER DETAILS OF ADVOCATES:

VIVEK
KADYAN(ADVOCATEVIVEKKADYAN@GMAIL.COM)(9810012949)(PETITIONER)
SANJAY KUMAR(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
VIVEK KADYAN(ADVOCATEVIVEKKADYAN@GMAIL.COM)()(RESPONDENT)
RAJIV AGARWAL , MEGHNA
DE(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

VIVEK KADYAN(ADVOCATEVIVEKKADYAN@GMAIL.COM)()(RESPONDENT)
RAJIV AGARWAL , MEGHNA
DE(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

RA.VISH CHANDRA
PATHAK(SANDEEPNAINWAL786@GMAIL.COM)(8010172204)(PETITIONER)
GAUTAM
KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI AND  |SRIPARNA CHATTERIJEE
ANR
V/s SATISH KUMAR

OTHER DETAILS OF ADVOCATES:

SRIPARNA
CHATTERJEE(PARTNER@CORPOLITLLP.COM)(9999941193)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

M/S LIVING MEDIA INDIA LIMITED NAISARGIKA, N A SEBASTIAN
V/s KASHINADHA RAO & ANR.

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
N A SEBASTIAN ()(9999571923)(RESPONDENT)

NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(PETITIONER)

N.A.
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(RESPONDENT)
N.A. SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)(0)(RESPONDENT)

M/S LIVING MEDIA INDIA LIMITED NAISARGIKA, N A SEBASTIAN
V/s RAJKUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
N A SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(PETITIONER)

N.A.
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(RESPONDENT)
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97  W.P.(C)-2176/2024 M/S LIVING MEDIA INDIA LIMITED NAISARGIKA, N A SEBASTIAN
CM APPL. 9067/2024 V/s MOHAMMAD SHAHID & ANR.
CM APPL. 12373/2024
WITH W.P.(C) 2177/2024
W.P.(C) 2178/2024

OTHER DETAILS OF ADVOCATES:
NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NA SEBASTIAN()(9999571923)(RESPONDENT)

N.A. SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALGF8 @GMAIL.COM)()(PETITIONER)

N.A.
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(RESPONDENT)
98 |W.P.(C)-2177/2024 M/S LIVING MEDIA INDIA LIMITED NAISARGIKA, N A SEBASTIAN
CM APPL. 9070/2024 V/s VINOD KUMAR SHAHI & ANR.

CM APPL. 19667/2024
CM APPL. 45343/2024

OTHER DETAILS OF ADVOCATES:

NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SEBASTIAN()(9999571923)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(PETITIONER)

N.A.
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(RESPONDENT)
N.A. SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALGF8 @GMAIL.COM)(0)(RESPONDENT)

99 W.P.(C)-2178/2024 M/S LIVING MEDIA INDIA LIMITED NAISARGIKA, N A SEBASTIAN
CM APPL. 9073/2024 V/s BRAJESH MANI & ANR.
CM APPL. 12240/2024
CM APPL. 45450/2024

OTHER DETAILS OF ADVOCATES:
NIRMAL MISHRA(NIRMALMISHRAA@GMAIL.COM)(9311131978)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

NA SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)()(PETITIONER)

N.A.
SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9999571923)(RESPONDENT)

N A SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
NIRMAL MISHRA(NIRMALMISHRALGF8@GMAIL.COM)(0)(RESPONDENT)

100 |W.P.(C)-14161/2024 LOKENDRA SINGH LOKENDRA SINGH, SAUNDARYA
V/s TATA CONSULTANCY SERVICES AND ORS SINGH

OTHER DETAILS OF ADVOCATES:
LOKENDRA SINGH(LOKE.SIN.91@GMAIL.COM)(9354256524)(PETITIONER)
LOKENDRA SINGH(LOKE.SIN.91@GMAIL.COM)(0)(PETITIONER)

SASWATI, LABJLC, UNION OF INDIA, SECY LABOUR(SASWATI.P@TCS.COM,
LABJLC2.DELHI@NIC.IN, UOIDHC@GMAIL.COM, SECY-
LABOUR@NIC.IN)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, MILIND,
SASWATI(STANDINGCOUNSELGNCTD@GMAIL.COM, MILIND.LAKKAD@TCS.COM,
SASWATI.P@TCS.COM)(9868250806)(RESPONDENT)

LABILC, KC SAHU, SECY LABOUR(LABJLC2.DELHI@NIC.IN, KC.SAHU@GOV.IN,
SECY-LABOUR@NIC.IN)(0)(RESPONDENT)

SASWATI, LABJLC, UNION OF INDIA, SECY LABOUR(SASWATI.P@TCS.COM,
LABJLC2.DELHI@NIC.IN, UOIDHC@GMAIL.COM, SECY-
LABOUR@NIC.IN)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, MILIND,
SASWATI(STANDINGCOUNSELGNCTD@GMAIL.COM, MILIND.LAKKAD@TCS.COM,
SASWATI.P@TCS.COM)(9868250806)(RESPONDENT)

SASWATI PADHEE, MILLIND, RAJAN RAO(SASWATI.P@TCS.COM,
MILIND.LAKKAD@TCS.COM, RAO.RAJAN@TCS.COM)(0)(RESPONDENT)
SAUNDARYA
SINGH(KAMLAKSHI.SINGH@YAHOO.CO.IN)(9873408273)(PETITIONER)
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CONNECTED MATTERS (ANMM)

101

102

CM APPL. 46287/2024(CM For

Restoration)
CM APPL. 65135/2024

In CONT.CAS(C)-157/2024(Disposed

off case)

WITH CONT.CAS(C) 158/2024

CONT.CAS(C) 159/2024
CONT.CAS(C) 160/2024
CONT.CAS(C) 161/2024
CONT.CAS(C) 162/2024
CONT.CAS(C) 163/2024
CONT.CAS(C) 164/2024
CONT.CAS(C) 165/2024
CONT.CAS(C) 166/2024
CONT.CAS(C) 167/2024
CONT.CAS(C) 168/2024
CONT.CAS(C) 169/2024
CONT.CAS(C) 170/2024
CONT.CAS(C) 296/2024
CONT.CAS(C) 297/2024
CONT.CAS(C) 298/2024
CONT.CAS(C) 299/2024

CM APPL. 46286/2024(CM For

Restoration)
CM APPL. 65192/2024

In CONT.CAS(C)-158/2024(Disposed

off case)

SEEMA ANIL KAPOOR SERMON RAWAT, ANURAG
V/s CL BHALLA DAYANAND MODEL SCHOOL LAKHOTIA
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
ANURAG(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

SERMON RAWAT (SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
ANURAG LAKHOTIA (ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIDDMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

ANURAG
LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(9910081392)(RESPONDENT)

SUNAINA CHOPRA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
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103

104

CM APPL. 46295/2024(CM For
Restoration)

CM APPL. 65133/2024

In CONT.CAS(C)-159/2024(Disposed
off case)

CM APPL. 46347/2024(CM For
Restoration)

CM APPL. 65132/2024

In CONT.CAS(C)-160/2024(Disposed
off case)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

ANURAG (ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

DHARAM PAL YADAV SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

ANURADHA GUPTA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATAGARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

ZONE CENTRAL
DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
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105

106

CM APPL. 46289/2024(CM For
Restoration)

CM APPL. 65196/2024

In CONT.CAS(C)-161/2024(Disposed
off case)

CM APPL. 46234/2024(CM For
Restoration)

CM APPL. 65202/2024

In CONT.CAS(C)-162/2024(Disposed
off case)

SUNITA GUPTA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(PETITIONER)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
NISHA (DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

ANJALI SOLANKI SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

NEHA (DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

ANURAG (ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
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107 |CM APPL. 46214/2024(CM For RITULA BHALLA SERMON RAWAT
Restoration) V/s CL BHALLA DAYANAND MODEL SCHOOL
CM APPL. 65190/2024 & ORS.
In CONT.CAS(C)-163/2024(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

108 |CM APPL. 46224/2024(CM For INDU JOSHI SERMON RAWAT
Restoration) V/s CL BHALLA DAYANAND MODEL SCHOOL
CM APPL. 65193/2024 & ORS.
In CONT.CAS(C)-164/2024(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
NISHA (DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
PRELATAGARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
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109

110

CM APPL. 46222/2024(CM For
Restoration)

CM APPL. 65197/2024

In CONT.CAS(C)-165/2024(Disposed
off case)

CM APPL. 46290/2024(CM For
Restoration)

CM APPL. 65200/2024

In CONT.CAS(C)-166/2024(Disposed
off case)

ASHA MEHNDIRATTA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

MEENAKSHI SHARMA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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111

112

CM APPL. 46343/2024(CM For
Restoration)

CM APPL. 65203/2024

In CONT.CAS(C)-167/2024(Disposed
off case)

CM APPL. 46229/2024(CM For
Restoration)

CM APPL. 65199/2024

In CONT.CAS(C)-168/2024(Disposed
off case)

GOURI CHOPRA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

MADHU GUPTA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLB(CLBDMSCHOOL@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
NISHA (DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
ANURAG(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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113

114

CM APPL. 46225/2024(CM For
Restoration)

CM APPL. 65204/2024

In CONT.CAS(C)-169/2024(Disposed
off case)

CM APPL. 46217/2024(CM For
Restoration)

CM APPL. 65198/2024

In CONT.CAS(C)-170/2024(Disposed
off case)

SUMEDHA SHARMA SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
NISHA (DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
DDE CENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
ANURAG (ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

BK AWASTHI SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL,
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
SCSERVICESG(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

218

ADVANCE CAUSE LIST


mailto:SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

115

116

117

CM APPL. 46268/2024(CM For
Restoration)

CM APPL. 65194/2024

In CONT.CAS(C)-296/2024(Disposed
off case)

CM APPL. 46292/2024(CM For
Restoration)

CM APPL. 65205/2024

In CONT.CAS(C)-297/2024(Disposed
off case)

CM APPL. 46284/2024(CM For
Restoration)

CM APPL. 65134/2024

In CONT.CAS(C)-298/2024(Disposed
off case)

HARSH TAKKAR SINDHWANI SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL,
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)
CILB(CLBDMSCHOOL@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

CHARU GROVER SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL,
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
CLB(CLBDMSCHOOL@GMAIL.COM)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

VANDANA JETLEY SERMON RAWAT
V/s CL BHALLA DAYANAND MODEL SCHOOL,
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)
SC(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
CLBDM SCHOOL(CLBDMSCHOOL@REDIDDMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
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118 |CM APPL. 46346/2024(CM For
Restoration)
CM APPL. 65191/2024
In CONT.CAS(C)-299/2024(Disposed
off case)

FOR COMPLIANCE
119 |CONT.CAS(C)-81/2024

120 | CONT.CAS(C)-802/2024(Disposed
off case)

FINAL ARGUMENTS
121 |W.P.(C)-20521/2005

CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
ANURGA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)

ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)

SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

NALINI KAUL SERMON RAWAT, ANURAG
V/s CL BHALLA DAYANAND MODEL SCHOOL, LAKHOTIA
& ORS.

OTHER DETAILS OF ADVOCATES:

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
ZONE(ZONE28CENTRALDISTRICT@GMAIL.COM)()(RESPONDENT)
DDE(DDECENTRALNEWDELHI@GMAIL.COM)()(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)()(RESPONDENT)

SERMON RAWAT, SHIVANG
RAWAT(SERMON.RAWAT@GMAIL.COM)(9873935601)(PETITIONER)
PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(0)(RESPONDENT)
SC SERVICE(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)
NISHA(DIRECTOR.NISHA@DAVMC.NET.IN)(0)(RESPONDENT)

PRELATA GARG(PRELATAGARG.DEV@GMAIL.COM)(0)(RESPONDENT)
DDECENTRAL NEW
DELHI(DDECENTRALNEWDELHI@GMAIL.COM)(0)(RESPONDENT)

CLBDM SCHOOL(CLBDMSCHOOL@REDIFFMAIL.COM)(0)(RESPONDENT)
CENTRAL DISTRICT(ZONE28CENTRALDISTRICT@GMAIL.COM)(0)(RESPONDENT)
ANURAG
LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(9910081392)(RESPONDENT)

PRABIR KUMAR SAHA MEENU DUGGAL
V/s HHIMANSHU GUPTA DIRECTOR & ANR.

OTHER DETAILS OF ADVOCATES:

DENSON JOSEPH(ADVOCATEDENSON@GMAIL.COM)(9650750002)(PETITIONER)
CHANDRASEN(CHANDRASEN55@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DIREDU(DIREDU@NIC.IN)()(RESPONDENT)

SMT. MAYA KAUR & ORS. PAWAN RELEY
V/s SH. ASHWANI KUMAR, ADDL. CHIEF
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

PAWAN RELEY & AKSHAY
LODHI(PAWANRELEYLAWCHAMBERS@GMAIL.COM)(8447343516)(PETITIONER)
DIVCOM(DIVCOM@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
)(9868250806)(RESPONDENT)

DESH RAJ KATOCH MR.S.C.RANA, MR.PANKAJ
V/s P.O.,LABOUR COURT,MGMT OF D.P. KAPOOR, VIKRAM KAPUR,
RUPENDRA PRATAP SINGH

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT)

RUPENDRA PRATAP
SINGH(ADVOCATERPSINGH1@GMAIL.COM)(9818928506)(RESPONDENT)
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COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM
NUMBER CASE NUMBER

BAIL

1 BAIL APPLN.-3952/2024
CRL.M.A. 32694/2024

2 BAIL APPLN.-4008/2024

3 BAIL APPLN.-4239/2024
CRL.M.(BAIL) 1931/2024

4 BAIL APPLN.-4270/2024
CRL.M.A. 35006/2024

5 BAIL APPLN.-4573/2024
CRL.M.A. 37378/2024

PARTY NAME ADVOCATE NAME

GURPAL SINGH
V/s THE STATE GOVT. OF NCT OF DELHI

SIDHANT RANTA

OTHER DETAILS OF ADVOCATES:

ASHISH K. GUPTA (MOHDFAROOQ9142@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SACHIN GAURI SHANKAR SHARMA
V/s STATE (GNCT OF DELHI) THROUGH SHO

OTHER DETAILS OF ADVOCATES:
G.S SHARMA (GAURISHANKAR302@GMAIL.COM)(9911140170)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAVIKANT KUMAR SHIKHA SHARMA

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ABHIMANTRANLEGAL (OFFICE@ABHIMANTRAN.IN)(9999191196)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AYUSH JAIN ASHISH BATRA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
ASHISH BATRA(ASHISH_44@HOTMAIL.COM)(9871423261)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DEEPAK MISHRA SACHIN BANDOONI

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
ANANYA SAHU(ANANYASAHU47 @GMAIL.COM)(9340907704)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-168/2024)
BAIL APPLN. 4374/2024 FILED BY ABHAY SONI
(D. OF HEARING : 2025-03-12)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
168/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ROOP NAGAR-173/2019)

BAIL APPLN. 3196/2019 FILED BY SMT. NITU @
RITU & ORS (DISPOSED ON : 2020-02-07 )

P.S.-FIR NO. :(ROOP NAGAR-173/2019)

P.S.-FIR NO. :(RAJOURI GARDEN-950/2023)

P.S.-FIR NO. :(VIKAS PURI-76/2024)

P.S.-FIR NO. :(MOHAN GARDEN-455/2024)


mailto:mahendra.kadian@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13
mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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6

7

8

9

BAIL APPLN.-4702/2024

BAIL APPLN.-226/2025

BAIL APPLN.-728/2025

BAIL APPLN.-755/2025

MUSTAFA CHIRANTAN SAHA
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANJIB DUTTA(SANJIBDUTTA1967@YAHOO.COM)(9804239379)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HIMANSHU @ VICKY PRATEEK LAKRA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

CLERGY AND WISEMEN
LLP(INFO@CLERGYWISEMEN.COM)(9971266872)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANSHUL VIMAL TYAGI
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VIMAL TYAGI(VIMALTYAGI1995@GMAIL.COM)(9999006387)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JITENDER SWAMI @JITU SURAJ PRAKASH SHARMA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

VANDANA YADAV(VANDANA@INLAW.IN)(9555767373)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(K.N.KATJU MARG-150/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-7/2021)

BAIL APPLN. 410/2022 FILED BY AKSHAY @
GOLU (DISPOSED ON : 2022-04-27 )

BAIL APPLN. 2953/2023 FILED BY HIMANSHU @
VICKY THROUGH PAROKAR SMT. KANCHAN
(DISPOSED ON : 2023-09-04 )

BAIL APPLN. 2144/2023 FILED BY AKSHAY
(DISPOSED ON : 2023-07-04 )

BAIL APPLN. 2109/2023 FILED BY ANIL @ TALLI
(DISPOSED ON : 2023-06-23 )

BAIL APPLN. 2748/2023 FILED BY ANIL ALIAS
TALLI (DISPOSED ON : 2023-08-24 )

BAIL APPLN. 1851/2023 FILED BY ANIL @ TALLI
(DISPOSED ON : 2023-07-04 )

BAIL APPLN. 2181/2023 FILED BY ANIL @ TALLI
(DISPOSED ON : 2023-07-04 )

BAIL APPLN. 4002/2023 FILED BY ANIL TALLI
(DISPOSED ON : 2023-11-28 )

BAIL APPLN. 3121/2023 FILED BY AKSHAY ALIAS
GOLU (DISPOSED ON : 2023-10-20 )

BAIL APPLN. 4020/2023 FILED BY USHA
(DISPOSED ON : 2024-04-16 )

BAIL APPLN. 484/2024 FILED BY ANIL @ TALLI
(DISPOSED ON : 2024-02-09 )

BAIL APPLN. 1428/2024 FILED BY HIMANSHU
ALIAS VICKY (DISPOSED ON : 2024-06-25 )

BAIL APPLN. 2649/2024 FILED BY ANIL ALIAS
TALLI (DISPOSED ON : 2024-07-31)

BAIL APPLN. 2921/2024 FILED BY DEEPAK
AHIRWAL (DISPOSED ON : 2024-09-27 )

BAIL APPLN. 4649/2024 FILED BY AKSHAY @
GOLU (DISPOSED ON : 2025-01-31)

BAIL APPLN. 609/2025 FILED BY AKSHAY @
GOLU (DISPOSED ON : 2025-02-12 )

P.S.-FIR NO. :(KHYALA-7/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(WAZIRABAD-367/2024)

BAIL APPLN. 1762/2024 FILED BY DISHA
(DISPOSED ON : 2024-05-28 )

BAIL APPLN. 3757/2024 FILED BY KARAM SINGH
(DISPOSED ON : 2025-01-08 )

P.S.-FIR NO. :(WAZIRABAD-367/2024)

P.S.-FIR NO. :(AMAN VIHAR-868/2024)
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10

BAIL APPLN.-770/2025

SUSPENSION OF SENTENCE

11  CRL.M.(BAIL) 457/2024
In CRL.A.-238/2024

12 CRL.A.-839/2024
CRL.M.(BAIL) 1502/2024
CRL.M.A. 27070/2024

13  CRL.M.(BAIL) 1547/2024
In CRL.A.-870/2024

14  |CRL.M.(BAIL) 1690/2024
In CRL.A.-945/2024

15  |CRL.M.(BAIL) 1872/2024
In CRL.A.-1051/2024

16  CRL.M.(BAIL) 2195/2024
In CRL.A.-1223/2024

PAROLE/FURLOUGH
17  \W.P.(CRL)-519/2025

ADVANCE CAUSE LIST

PRATEEK SHUKLA
V/s STATE GOVERNMENT OF NCT OF DELHI

DURGESH RAO, SAURABH SHARMA

OTHER DETAILS OF ADVOCATES:

RAMA & ASSOCIATES(RAODURGESHADV@GMAIL.COM)(9810094557)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SAURABH SHARMA
(PLUGIN.SAURABHSHARMA1975@GMAIL.COM)(9810983559)(PETITIONER)

P.S.-FIR NO. :(ANAND PARBAT-635/2023)

RAJA KHAN
V/s STATE (GNCT) OF DELHI

ROHAN JOACHIM ALVA (DHCLSC)

OTHER DETAILS OF ADVOCATES:

TARUN KUMAR KHOWAL (ROHANALVA5@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KHALID HUSSAIN SANTOSH SINGH
V/s STATE NCT OF DELHI

P.S.-FIR NO. :(PUL PRAHLADPUR-484/2020)

OTHER DETAILS OF ADVOCATES:

JAHAR SINGH ()(8383970118)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VEERPAL AKHIL SHARMA
V/s STATE OF NCT OF DELHI

P.S.-FIR NO. :(BHARAT NAGAR-194/2018)

OTHER DETAILS OF ADVOCATES:

AKHIL SHARMA (AKHILSHARMA1@HOTMAIL.COM)(9811333549)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANOHAR LAL KAUSHAL KUMAR
V/s THE STATE OF NCT OF DELHI & ANR.

P.S.-FIR NO. :(ASHOK VIHAR-20/2017)

OTHER DETAILS OF ADVOCATES:
HARSH(HARSHLEGAL2000@GMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)
VATORAN RAJAK AISHWARYA RAO

V/s STATE THROUGH ITS SECRETARY IP ESTATE
DELHI & ANR.

P.S.-FIR NO. :(NIHAL VIHAR-304/2018)

OTHER DETAILS OF ADVOCATES:
AISHWARYA RAO (AISHWARYARAOADVOCATE25@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY CHIRAG KHURANA
V/s STATE GOVT. OF NCT OF DELHI

P.S.-FIR NO. :(NAJAFGARH-380/2017)

OTHER DETAILS OF ADVOCATES:

CHIRAG KHURANA ()(8587876969)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

P.S.-FIR NO. :(S.B.DAIRY-67/2017)

RAJIV @ MONU
V/s STATE (NCT OF DELHI)

SIDDHARTH YADAV

OTHER DETAILS OF ADVOCATES:

SIDDHARTH (SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MUNDKA-190/2013)

BAIL APPLN. 1461/2016 FILED BY RAJEEV @
MONU (DISPOSED ON : 2016-09-26 )

CRL.A. 192/2017 FILED BY RAJIV @ MONU
(DISPOSED ON : 2018-10-08 )

CRL.A. 284/2017 FILED BY POONAM (DISPOSED
ON : 2018-10-08 )
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AFTER NOTICE MISC. MATTERS

18

19

20

21

22

CRL.A.-994/2011
WITH CRL.A. 995/2011

CRL.A.-995/2011

CRL.A.-747/2024

CRL.A.-763/2024

CRL.M.A. 4353/2025
CRL.M.(BAIL) 1447/2024
CRL.M.(BAIL) 1448/2024
In CRL.A.-808/2024
WITH CRL.A. 843/2024

MUMTAZ AFZAL BEG RAJESHWAR SINGH, MANPREET
V/s CBI SINGH DOBIA, MANISH SHARMA,
NINAD DOGRA

OTHER DETAILS OF ADVOCATES:
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(PETITIONER)

ZULI HUMA BEG RAJESHWARE SINGH, NINAD DOGRA
V/s CBI

OTHER DETAILS OF ADVOCATES:
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(PETITIONER)

RANI DEVI SOIBAL GUPTA, GIRISH KUMAR
V/s STATE OF (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

SOIBAL GUPTA(SOIBAL.GUPTA@OUTLOOK.COM)(8920466214)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
GIRISH KUMAR(GIRISHKATYAL88@GMAIL.COM)(9268003406)(RESPONDENT)

WASHIM PUNEET KHURANA (DHCLSC), ASHISH
V/s STATE OF NCT OF DELHI KUMAR

OTHER DETAILS OF ADVOCATES:
ANUSHKAA ARORA (NIKHILBENIWAL.COUNSEL@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)

RAVI AND ANR SANJAY, SHIVA SANTANAM
V/s STATE NCT OF DELHI SWAMINADHAN

OTHER DETAILS OF ADVOCATES:

RAHUL SHARMA(WAKILRAHUL@GMAIL.COM)(9540005499)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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ADVANCE CAUSE LIST

W.P.(CRL) 1688/2019 FILED BY POONAM (IN JC)
(DISPOSED ON : 2019-07-03 )

W.P.(CRL) 3017/2019 FILED BY RAJIV @ MONU
(DISPOSED ON : 2020-02-18 )

W.P.(CRL) 2546/2022 FILED BY RAJIV @ MONU
(DISPOSED ON : 2024-05-09 )

P.S.-FIR NO. :(MUNDKA-190/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2005-A-0003)

CRL.A. 995/2011 FILED BY ZULI HUMA BEG (D.
OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(CBI-DAI-2005-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2005-A-0003)

CRL.A. 994/2011 FILED BY MUMTAZ AFZAL BEG
(D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(CBI-DAI-2005-A-0003)

P.S.-FIR NO. :(DABRI-341/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAZARAT NIZAMMUDDIN-353/2016)
W.P.(CRL) 3152/2023 FILED BY WASHIM
(DISPOSED ON : 2023-12-20)

W.P.(CRL) 2939/2023 FILED BY WASHIM
(DISPOSED ON : 2023-10-09 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
353/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PASCHIM VIHAR EAST-180/2016)

CRL.A. 843/2024 FILED BY KHUSHI LAL & ANR.
(D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(PASCHIM VIHAR EAST-180/2016)
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23

24

25

26

27

CRL.M.A. 1526/2025
CRL.M.(BAIL) 1509/2024
CRL.M.(BAIL) 1510/2024
In CRL.A.-843/2024

CRL.A.-823/2024

CRL.M.(BAIL) 315/2025
In CRL.A.-1033/2024

CRL.M.C.-73/2023
CRL.M.A. 22154/2023

CRL.M.C.-79/2023
CRL.M.A. 308/2023
CRL.M.A. 11369/2024

ADVANCE CAUSE LIST

KHUSHI LAL & ANR. ABHISHEK VERMA
V/s GOVERNMENT OF NCT OF DELHI
THROUGH SHO PS PASCHIM VIHAR EAST

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ABHISHEK VERMA :(PASCHIM VIHAR EAST-180/2016)
(ABHISHEKVERMA.LEGAL@GMAIL.COM)(9811744539)(PETITIONER) CRL.A. 808/2024 FILED BY RAVI AND ANR (D. OF
KAPIL SHARMA HEARING : 2025-03-17 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ABHSIHEK P.S.-FIR NO. :(PASCHIM VIHAR EAST-180/2016)
VERMA(ABHSIHEKVERMA.LEGAL@GMAIL.COM)(9811744539)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KHURSHEED ANWAR ZAIDI SARAT KUMAR BEHERA

V/s THE STATE GNCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAIT PUR-368/2018)
SARAT BEHERA(SARAT_CUTTACK@YAHOO.COM)(9777594795)(PETITIONER)

SARAT BEHERA &

ASSOCIATES(SARAT_CUTTACK@YAHOO.COM)(9777594795)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANIJEET @ CHOTI ANJU KUMARI

V/s THE STATE (N)CT OF DELHI THROUGH SHO
POLICE STATION BAWANA DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BAWANA-172/2019)
SUNIL CHOUDHARY(SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUNIL CHOUDHARY(SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

SUNIL CHOUDHARY (SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DR M A IBRAHIMI MOHD WASIQ KHAN, SHAILENDRA

V/s STATE OF NCT OF DELHI & ANR. SINGH, DINESH KUMAR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ NORTH-895/2014)
SHAHNAZ PERWEEN(SHAHNAZ.PERWEEN@REDIFFMAIL.COM)()(RESPONDENT)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHAILENDRA SINGH(ADVSHAILENDRAO7@GMAIL.COM)(9999332944)(PETITIONER)
ISHAAN JAIN(ADVOCATEISHAANJAIN@GMAIL.COM)(9818144450)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DINESH KUMAR(DINUKUMARS4@GMAIL.COM)(9990755693)(PETITIONER)

VAIBHAV AGGARWAL ALOK KUMAR, AJAY MALHOTRA,
V/s STATE OF NCT OF DELHI & ORS. PRASHANT MEHTA, ALDANISH REIN

OTHER DETAILS OF ADVOCATES:

ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
AJAY MALHOTRA
(AJAYMALHOTRA.ADVOCATE@YAHOO.COM)(981196646)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)
ALDANISH REIN(REINLAWCONSULTANTS@GMAIL.COM)(9899211344)(PETITIONER)
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17.03.2025 ADVANCE CAUSE LIST

28  |CRL.M.C.-1509/2023 DR. JITENDRA NATH YADAV MIHIR SAMSON, BHUDEV PRASAD
V/s THE STATE(NCT OF DELHI) & ORS. VAISHNAV
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA NORTH-25/2022)
MIHIR SAMSON (MIHIR@CSCHAMBERS.COM)(9811233878)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BHUDEV PRASAD
VAISHNAV(BPVAISHNAV66@GMAIL.COM)(9911149032)(RESPONDENT)

29  |CRL.M.C.-2487/2023 AKASH GOEL & ANR. PARTH SHARMA

CRL.M.A. 9467/2023 V/s STATE & ORS.

CRL.M.A. 9468/2023
WITH W.P.(CRL) 2722/2022

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NARENDER KUMAR(ADV.KUMARNAREN7@GMAIL.COM)(9658052024)(PETITIONER) |:(ECONOMIC OFFENCE WING-184/2010)
KAPIL CRL.M.C. 6108/2018 FILED BY SUNIL GOEL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2018-12-03 )
CRL.M.C. 6132/2018 FILED BY AKASH GOEL &
ANR (DISPOSED ON : 2018-12-04 )
W.P.(CRL) 3076/2019 FILED BY AKASH GOEL &
ANR (DISPOSED ON : 2019-11-01)
W.P.(CRL) 2722/2022 FILED BY SUNIL GOEL (D.
OF HEARING : 2025-03-25))

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
184/2010)

30 CRL.M.C.-2581/2023 MUKESH GUPTA ALOK BHACHAWAT, VIKAS YADAV
CRL.M.A. 9785/2023 V/s POONAM GUPTA

OTHER DETAILS OF ADVOCATES:

JEEVA NANDAN(JEEVA@BHACHAWAT.COM)(9810913860)(PETITIONER)

ASHOK MAHAMNA(ASHOKMAHAMNA1970@GMAIL.COM)()(RESPONDENT)
VIKAS YADAV(VIKASYADAVLAWYER@GMAIL.COM)(9540877651)(RESPONDENT)

31 CRL.M.C.-3604/2023 MR VINOD KUMAR GUPTA FAHEEM ALAM
CRL.M.A. 13680/2023 V/s THE STATE (GOVT. OF NCT OF DELHI)
WITH CRL.M.C. 3625/2023 THROUGH SHO AND ANR

CRL.M.C. 3626/2023

OTHER DETAILS OF ADVOCATES:

ANAND PRAKASH DUBEY(ANAND@JUSTJURIST.COM)(9811308916)(PETITIONER)
KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

32 CRL.M.C.-3625/2023 MR VINOD KUMAR GUPTA FAHEEM ALAM
CRL.M.A. 13739/2023 V/s THE STATE (GOVT. OF NCT OF DELHI)
THROUGH SHO

OTHER DETAILS OF ADVOCATES:

ANAND PRAKASH DUBEY(ANAND@JUSTJURIST.COM)(9811308916)(PETITIONER)
KESHAV SAINI(KESHAVSAINI.LAW@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

33 CRL.M.C.-3626/2023 MR VINOD KUMAR GUPTA FAHEEM ALAM
CRL.M.A. 13741/2023 V/s THE STATE (GOVT. OF NCT OF DELHI)
THROUGH SHO AND ANR

OTHER DETAILS OF ADVOCATES:

KESHAV SAINI(KESHAVSAINI.LAW@GMAIL.COM)()(PETITIONER)

KESHAV SAINI(KESHAVSAINI.LAW@GMAIL.COM)()(PETITIONER)

ANAND PRAKASH DUBEY(ANAND@JUSTJURIST.COM)(9811308916)(PETITIONER)
ANAND PRAKASH DUBEY(ANAND@JUSTJURIST.COM)(9811308916)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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34

35

36

37

38

39

CRL.M.C.-4375/2023
CRL.M.A. 16657/2023

CRL.M.C.-4894/2023
CRL.M.A. 18679/2023

CRL.M.C.-5578/2023
CRL.M.A. 21040/2023
CRL.M.A. 21041/2023

CRL.M.C.-5950/2023
CRL.M.A. 22341/2023
CRL.M.A. 28320/2024

CRL.M.C.-6006/2023
WITH CRL.M.C. 6146/2023

CRL.M.C.-6146/2023

SHAHNAZ
V/s THE STATE N.C.T OF DELHI

CHETAN PANGASA

OTHER DETAILS OF ADVOCATES:

MUKESH KALRA &
ASSOCIATES(CHETANPANGASA@GMAIL.COM)(9999052316)(PETITIONER)
MUKESH KALIA(CHETANPANGASA@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

AJAZ AHMAD
V/s STATE (GNCT OF DELHI) & ORS. & ORS.

SITAB ALI CHAUDHARY

OTHER DETAILS OF ADVOCATES:

STATE OF NCT DELHI
V/s RAJ KUMAR AGGARWAL & ORS. & ORS.

RICHA DHAWAN

OTHER DETAILS OF ADVOCATES:

RICHA DHAWAN(RICHA1290@GMAIL.COM)(9999890553)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
RICHA DHAWAN(RICHA1290@GMAIL.COM)(9999890553)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
SUFIAN SIDDIQUI (SUFIANSIDDIQUI@GMAIL.COM)()(RESPONDENT)

SURFI SIDDIQUI(SURFISIDDIQUI@GMAIL.COM)()(RESPONDENT)

DR BISHWANATH PRASAD AGRAWAL & ANR. |RANJAN KUMAR
V/s STATE NATIONAL CAPITAL TERRITORY OF
DELHI THROUGH SHO

OTHER DETAILS OF ADVOCATES:

RANJAN KUMAR(RANJANKUMARSC@GMAIL.COM)(9810941533)(PETITIONER)
RANJAN KUMAR (RANJANKUMARSC@GMAIL.COM)(9810941533)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRINCE GILL ANUJ KUMAR
V/s THE STATE & ORS.

OTHER DETAILS OF ADVOCATES:

PRINCE GILL
V/s THE STATE (GOVT. OF NCT OF DELHI) AND
ANR.

ANUJ KUMAR

OTHER DETAILS OF ADVOCATES:

SACHIN KUMAR (CICERO@CICEROFIRM.IN)(7065970666)(PETITIONER)

BHAGAT SINGH (SANJEEVLAKRA2007 @GMAIL.COM)(9868939553)(PETITIONER)
SANJEEV LAKRA(SANJEEVLAKRA2007@GMAIL.COM)(9868939553)(PETITIONER)
DAYANAND PANDEY(ADVDNPANDEY@GMAIL.COM)(9971057511)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KAMLA MARKET-300/2014)

CRL.M.C. 1683/2015 FILED BY SUDHA
SUNCHANDRA KRISHNA NAIDU (DISPOSED ON :
2015-04-24 )

CRL.REV.P. 329/2015 FILED BY RAVULA KUMARU
SWAMY (DISPOSED ON : 2017-01-13 )

P.S.-FIR NO. :(KAMLA MARKET-300/2014)

P.S.-FIR NO. :(JAMIA NAGAR-120/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PASCHIM VIHAR WEST-376/2015)

CRL.M.C. 4410/2016 FILED BY RAJ KUMAR
AGGARWAL & ORS. (DISPOSED ON : 2019-01-14
)

W.P.(CRL) 3106/2022 FILED BY ASHA
AGGARWAL & ORS. (DISPOSED ON : 2022-12-23

)

P.S.-FIR NO. :(PASCHIM VIHAR WEST-376/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAKET-259/2017)

CRL.M.C. 5932/2023 FILED BY SHIV AGRAWAL &
ORS. (DISPOSED ON : 2024-12-19 )

P.S.-FIR NO. :(SAKET-259/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BEGAM PUR-531/2021)

CRL.M.C. 6146/2023 FILED BY PRINCE GILL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(BEGAM PUR-531/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BEGAM PUR-531/2021)

CRL.M.C. 6006/2023 FILED BY PRINCE GILL (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(BEGAM PUR-531/2021)
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40 CRL.M.C.-6128/2023
CRL.M.A. 24103/2023

41 CRL.M.C.-6968/2023

42 CRL.M.C.-7901/2023
CRL.M.A. 29482/2023

43 CRL.M.C.-8185/2023
CRL.M.A. 30460/2023

44  |CRL.M.C.-8404/2023

ADVANCE CAUSE LIST

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SAJJAN PAL VIDYA SAGAR, VIDYA SAGAR,
V/s STATE OF DELHI & ANR DAVENDER KUMAR

OTHER DETAILS OF ADVOCATES:

A.K BAJPAI (BAJPAI5393@YAHOO.COM)(9999919360)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

A.K. BAJIPAI(BAJPAI5393@YAHOO0.COM)(9999919360)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DAVENDER KUMAR(KUMARDAVENDER@YAHOO.COM)(9213401533)(PETITIONER)

MS. KAMAL RUHIL BIPNEET SINGH SOVI
V/s STATE GOVT. OF STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SOVI BIPNEET SINGH(INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
SOVI BIPNEET SINGH (INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
SOVI BIPNEET SINGH (INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY GUPTA PRATAP KUMAR DASH, PRADEEP
V/s STATE NCT OF DELHI AND ANR. SINGH RANA, ROHAN SHARMA,
HARPREET SINGH NAGPAL, RAJAT
GOYAL
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MAHINDRA PARK-24/2014)

P.K. DASH(PRATAPKDASH@GMAIL.COM)(9953929409)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP SINGH
RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(RESPONDENT)

ROHAN SHARMA (ROHANSHARMARBA@GMAIL.COM)(9582910443)(PETITIONER)
HARPREET SINGH
NAGPAL(HARPREETNAGPAL@GMAIL.COM)(9818883969)(PETITIONER)

RAJAT GOYAL(ADVOCATERAJATGOYAL@GMAIL.COM)(7838316201)(PETITIONER)

BHUPESH KUMAR DHINGRA & ORS. SAURABH DEV KARAN SINGH
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PASCHIM VIHAR EAST-596/2020)
SAURABH D. KARAN

SINGH(OFFICESDEVKARAN@GMAIL.COM)(8527022200)(PETITIONER)

BHUPESH KUMAR DHINGRA(BKDHINGRA@GMAIL.COM)()(PETITIONER)

INDER DEV SHARMA(SSCONBUILD@GMAIL.COM)()(PETITIONER)

HEMANT KUMAR SURI(HEMANT.SURI1@GMAIL.COM)()(PETITIONER)

JASPINDER KAUR ARORA(INDERARORA@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MEHRUDDIN AKSHAY BHANDARI
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AKSHAY :(SPECIAL BRANCH LODHI ROAD-222/2022)
BHANDARI(AKSHAYBHANDARI3900@GMAIL.COM)(9911225571)(PETITIONER) BAIL APPLN. 1380/2023 FILED BY PRIYA

KAPIL SHARMA (DISPOSED ON : 2023-04-28 )
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 523/2025 FILED BY SANDEEP (D. OF

HEARING : 2025-04-07 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
222/2022)
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45

CRL.M.C.-9340/2023

CONNECTED MATTERS (ANMM)

46

47

48

49

50

CRL.M.C.-1605/2023
CRL.M.A. 6102/2023
WITH CRL.M.C. 1609/2023
CRL.M.C. 1611/2023
CRL.M.C. 1612/2023
CRL.M.C. 1606/2023
CRL.M.C. 1607/2023
CRL.M.C. 1608/2023
CRL.M.C. 1610/2023

CRL.M.C.-1606/2023
CRL.M.A. 6104/2023

CRL.M.C.-1607/2023
CRL.M.A. 6106/2023

CRL.M.C.-1608/2023
CRL.M.A. 6108/2023

CRL.M.C.-1609/2023
CRL.M.A. 6110/2023

NAZISH IQBAL & ANR. SURENDER
V/s THE GOVT.OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

M.K. KHANNA &
ASSOCIATES(KHANNALEGALHOUSE@GMAIL.COM)(9911074302)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KINJAL DIGITAL IMAGING SOLUTIONS PVT LTD [VIKRAMADITYA BHASKAR
OTHRS
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR

(VIKRAMADITYA.BHASKAR@ GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR

(VIKRAMADITYA.BHASKAR@ GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAUZ QAZI-304/2021)

BAIL APPLN. 1147/2022 FILED BY NAZISH IQBAL
(DISPOSED ON : 2022-07-05 )

CRL.M.C. 993/2023 FILED BY NAZISH IQBAL &
ANR. (DISPOSED ON : 2023-04-10 )

P.S.-FIR NO. :(HAUZ QAZI-304/2021)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17.03.2025

51 CRL.M.C.-1610/2023
CRL.M.A. 6112/2023
52 CRL.M.C.-1611/2023
CRL.M.A. 6114/2023
53 CRL.M.C.-1612/2023
CRL.M.A. 6116/2023
FOR ARGUMENT
54  |CRL.M.C.-5020/2023

CRL.M.A. 19081/2023

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAR PATEL VIKRAMADITYA BHASKAR
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KINJAL DIGITAL IMAGING SOLUTIONS PVT LTD [VIKRAMADITYA BHASKAR
OTHRS
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VIKRAMADITYA BHASKAR
(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUSHMA BAJAJ RAVINDRA SINGH, TARANG
V/s THE STATE (NCT OF DELHI) AND ANR. AGARWAL

OTHER DETAILS OF ADVOCATES:

SUBHASH CHOUDHARY
(SUBHASHCHOUDHARY618@GMAIL.COM)(9958313313)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TARANG
AGARWAL(TARANGAGARWAL@AGARWALJETLEY.COM)(9899032907)(PETITIONER)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-267/2019)
W.P.(CRL) 2146/2020 FILED BY ANIL KUMAR
SHARMA (DISPOSED ON : 2020-12-21)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
267/2019)



17.03.2025 ADVANCE CAUSE LIST

NOTE

NOTE

NOTE

NOTE

NOTE

COURT NO. 32
HON'BLE MR.JUSTICE GIRISH KATHPALIA

ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM

NUMBER

BAIL
1

2

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

BAIL APPLN.-2062/2023 ASHOK KUMAR JAIN RAVINDRA SINGH

CRL.M.A. 16497/2023 V/s STATE OF NCT OF DELHI & ANR.

CRL.M.A. 33952/2024
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SADAR BAZAR-569/2021)
SUBHASH CHOUDHARY

(SOLICITORSINDIALAWOFFICES@GMAIL.COM)(9958313313)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SOLICITORS INDIA LAW
OFFICES(SOLICITORSINDIALAWOFFICES@GMAIL.COM)(9958313313)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
BAIL APPLN.-2062/2024 SHASHANK SINGH MANISH KUMAR SINGH

V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
R N SHARMA(JITENDERKASHYAP9JK@GMAIL.COM)(9810236792)(PETITIONER) :(AMBEDKAR NAGAR-300/2023)
BAIL APPLN. 603/2024 FILED BY SHASHANK
SINGH (DISPOSED ON : 2024-05-10 )
BAIL APPLN. 119/2024 FILED BY SHASHANK
SINGH (DISPOSED ON : 2024-01-25 )
BAIL APPLN. 2018/2024 FILED BY SHASHANK
SINGH (DISPOSED ON : 2024-11-05 )

P.S.-FIR NO. :(AMBEDKAR NAGAR-300/2023)
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3

4

5

BAIL APPLN.-2975/2024

BAIL APPLN.-3921/2024

BAIL APPLN.-4627/2024

BAIL APPLN.-580/2025
CRL.M.A. 4154/2025

BAIL APPLN.-628/2025

BAIL APPLN.-754/2025
CRL.M.A. 5497/2025
CRL.M.A. 8035/2025

ASHUTOSH
V/s STATE NCT OF DELHI

SURAJ PRAKASH SHARMA

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKASH SHARMA(NARAC
HIASSOCIATES@GMAIL.COM)(8510963295)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PARVEZ @ BHOORA
V/s THE STATE ( NCT OF DELHI )

SURAJ PRAKASH SHARMA

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKASH SHARMA
(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAY VINOD FULARA
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MOHIT SHARMA(ADVM.SHARMAO1@GMAIL.COM)(9871304404)(PETITIONER)

KAPIL

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOTI NAGAR-517/2021)

BAIL APPLN. 712/2022 FILED BY ASHUTOSH
PANDEY (DISPOSED ON : 2022-05-02 )

P.S.-FIR NO. :(MOTI NAGAR-517/2021)

WITH BAIL APPLN. 4394/2024 & 4625/2024

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-261/2023)

BAIL APPLN. 1817/2024 FILED BY SHUAIB @
BUNDU (DISPOSED ON : 2024-11-14 )

BAIL APPLN. 2953/2024 FILED BY USMAN
(DISPOSED ON : 2024-09-03 )

BAIL APPLN. 3568/2024 FILED BY USMAN
(DISPOSED ON : 2024-10-04 )

BAIL APPLN. 3828/2024 FILED BY USMAN
(DISPOSED ON : 2024-10-25 )

BAIL APPLN. 4394/2024 FILED BY SUBHASH
BHATI (D. OF HEARING : 2025-03-19 )

BAIL APPLN. 4477/2024 FILED BY USMAN
(DISPOSED ON : 2025-01-16 )

BAIL APPLN. 4625/2024 FILED BY USMAN (D. OF
HEARING : 2025-03-19 )

P.S.-FIR NO. :(CRIME AND RAILWAY-261/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAFFARPUR KALAN-79/2023)
BAIL APPLN. 1760/2023 FILED BY SEEMA DEVI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2023-07-13 )

NNAMDI EZENECHE
V/s STATE OF NCT OF DELHI

MEGHAN

OTHER DETAILS OF ADVOCATES:
MEGHAN (MEGHAN_PAL@YAHOO.COM)(9958016353)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ROHIT KUMAR
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

AMJAD KHAN

OTHER DETAILS OF ADVOCATES:
AMJAD KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KISHAN SINGH
V/s STATE OF NCT OF DELHI

JURISPERITUS LEX LLP

OTHER DETAILS OF ADVOCATES:

MANISH KUMAR
CHOUDHARY(CHMANISH2@YAHOO.COM)(9810542579)(PETITIONER)
KAPIL

232

BAIL APPLN. 2046/2023 FILED BY SEEMA DEVI
(DISPOSED ON : 2023-08-22 )
CRL.M.C. 7755/2024 FILED BY SURESH KUMAR
(DISPOSED ON : 2024-10-01 )

P.S.-FIR NO. :(JAFFARPUR KALAN-79/2023)

P.S.-FIR NO. :(NARELA-160/2024)

P.S.-FIR NO. :(NARELA-344/2020)

P.S.-FIR NO. :(KRISHNA NAGAR-343/2023)
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9 BAIL APPLN.-805/2025

SUSPENSION OF SENTENCE

10 CRL.REV.P.-74/2018
CRL.M.(BAIL) 162/2018

11 CRL.REV.P.-571/2018
CRL.M.(BAIL) 1091/2018

12 CRL.REV.P.(NI1)-33/2025
CRL.M.(BAIL) 256/2025

PAROLE/FURLOUGH
13 W.P.(CRL)-2226/2024

14  |\W.P.(CRL)-2429/2024(Disposed
off case)
CRL.M.A. 5359/2025

ADVANCE CAUSE LIST

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
JURISPERITUS LEX
LLP(JURISPERITUSLEXLLP@GMAIL.COM)(9811531549)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
N.ARMUGAM SIDDHARTH YADAV

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SIDDHARTH S. YADAV()(9910033287)(PETITIONER) :(NORTH AVENUE-60/2024)
KAPIL BAIL APPLN. 771/2025 FILED BY RAHUL JAIN

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2025-02-20 )
BAIL APPLN. 945/2025 FILED BY GAURAV (D. OF
HEARING : 2025-03-27 )

P.S.-FIR NO. :(NORTH AVENUE-60/2024)

JAGDISH PRASAD GAUTAM RANBIR SHARMA, S.K.SANGWAN
V/s RAJESH KUMAR

OTHER DETAILS OF ADVOCATES:
RANBIR SHARMA()(9810443720)(PETITIONER)

RAJESHWAR GUPTA MUKESH ANAND
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
MUKESH ANAND()(9810068578)(PETITIONER)

SAHAB SINGH PREM CHAND GANGANIYA Listing Remarks:
V/s THE STATE (GOVT. OF NCT DELHI) & ANR. AT 2:30PM

OTHER DETAILS OF ADVOCATES:
PREM CHAND (KAGHZAAT@GMAIL.COM)(9811299279)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GULSHAN @ SANDEEP @ MONU TANYA AGARWAL(DHCLSC)
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANUSKHAA ARORA (CHAMBERSOFTANYAAGARWAL@GMAIL.COM)(0)(PETITIONER) |:(PRASHANT VIHAR-356/2012)

KAPIL SHARMA CRL.A. 834/2016 FILED BY GULSHAN (DISPOSED
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ON :2019-01-17)

W.P.(CRL) 2249/2019 FILED BY GULSHAN
(DISPOSED ON : 2020-02-07 )

W.P.(CRL) 2723/2023 FILED BY GULSHAN @
SANDEEP @ MONU (DISPOSED ON : 2024-03-12 )
W.P.(CRL) 293/2025 FILED BY GULSHAN ALIAS
SANDEEP ALIAS MONU (DISPOSED ON : 2025-03-
06)

P.S.-FIR NO. :(PRASHANT VIHAR-356/2012)

RAJ KUMAR SATYAM THAREJA(DHCLSC), SATYAM

V/s STATE OF NCT OF DELHI THAREJA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KSHITI) MITTAL (OFFICE@STHAREJA.IN)(0)(PETITIONER) :(SARAI ROHILLA-496/2014)

KAPIL SHARMA CRL.A. 232/2016 FILED BY RAJ KUMAR (DISPOSED
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ON : 2016-04-19 )

SATYAM THAREJA(OFFICE@STHAREJA.IN)(7428811529)(PETITIONER) W.P.(CRL) 3562/2016 FILED BY RAJ KUMAR

KAPIL (DISPOSED ON : 2017-07-04 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) \W.P.(CRL) 30/2020 FILED BY RAJ KUMAR
(DISPOSED ON : 2020-01-20)
W.P.(CRL) 2001/2022 FILED BY RAJKUMAR
(DISPOSED ON :2022-11-14)
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15

16

W.P.(CRL)-3779/2024

W.P.(CRL)-101/2025

SARTAJ SIDDHARTH YADAV
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SIDDHARTH
YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
KAPIL

ADVANCE CAUSE LIST

P.S.-FIR NO. :(SARAI ROHILLA-496/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAHANGIR PURI-407/2016)

CRL.A. 570/2018 FILED BY SARTAJ (DISPOSED ON
:2018-07-26)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.A. 558/2018 FILED BY SALAUDDIN @ NUROO

MAHENDER SIDDHARTH YADAV
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SIDDHARTH YADAV
(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

17

W.P.(CRL)-2967/2024
CRL.M.A. 30999/2024

PUNIT KUMAR DEBOPRIYO, RAJESH KUMAR
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

DEBOPRIYO
MOULIK(DEBOPRIYOMOULIK.ILS@GMAIL.COM)(7289010259)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
DEBOPRIYA
MOULIK(DEBOPRIYOMOULIK.ILS@GMAIL.COM)(7289010259)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

234

(DISPOSED ON : 2018-07-27 )

W.P.(CRL) 3946/2018 FILED BY SALAUDDIN @
NUROO (DISPOSED ON : 2019-01-22 )
W.P.(CRL) 3349/2018 FILED BY SARTAZ
(DISPOSED ON : 2018-11-26 )

W.P.(CRL) 2329/2019 FILED BY ARUN KUMAR &
ORS (DISPOSED ON : 2019-08-22 )

W.P.(CRL) 1063/2021 FILED BY SALAUDDIN @
NUROO (DISPOSED ON : 2021-06-02 )
W.P.(CRL) 2161/2023 FILED BY SALAUDDIN
@NUROO (DISPOSED ON : 2023-08-01 )
W.P.(CRL) 2882/2023 FILED BY SARTAJ
(DISPOSED ON : 2023-10-04 )

P.S.-FIR NO. :(JAHANGIR PURI-407/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUBHASH PLACE-109/2008)

CRL.A. 788/2011 FILED BY MAHENDER (DISPOSED
ON :2013-11-01)

W.P.(CRL) 470/2014 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2014-04-29 )
W.P.(CRL) 22/2015 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2015-01-06 )
W.P.(CRL) 816/2015 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2015-05-07 )
W.P.(CRL) 410/2016 FILED BY MAHENDER
(DISPOSED ON : 2016-12-09 )

W.P.(CRL) 2350/2017 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2017-08-21 )
W.P.(CRL) 274/2017 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2017-02-03 )
W.P.(CRL) 1040/2018 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2018-04-11 )
W.P.(CRL) 2324/2018 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2018-10-01)
W.P.(CRL) 437/2020 FILED BY MAHENDER @
DABBU (DISPOSED ON : 2020-02-20 )
W.P.(CRL) 3865/2024 FILED BY MAHENDER @
DABBU (D. OF HEARING : 2025-04-23 )

P.S.-FIR NO. :(SUBHASH PLACE-109/2008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2024)
W.P.(CRL) 2861/2024 FILED BY PUNIT KUMAR
(DISPOSED ON : 2024-09-13 )

W.P.(CRL) 3789/2024 FILED BY SMT ASHA
KAKKAR (DISPOSED ON : 2025-01-09 )

CRL.M.C. 856/2025 FILED BY DIRECTORATE OF
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18  CRL.M.C.-856/2025
CRL.M.A. 3976/2025
CRL.M.A. 3977/2025
WITH W.P.(CRL) 2967/2024

FOR ADMISSION
19  W.P.(CRL)-1697/2024

20 |\W.P.(CRL)-2480/2024

21 W.P.(CRL)-2662/2024
CRL.M.A. 26210/2024

22 CRL.REV.P.(MAT.)-32/2025
CRL.M.A. 1975/2025
CRL.M.A. 1976/2025

AFTER NOTICE MISC. MATTERS
23 CRL.A.-329/2019

RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)

DIRECTORATE OF ENFOCEMENT
V/s ASHISH KAKKAR

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(0)(RESPONDENT)

ARUN SINGAL
V/s STATE OF NCT OF DELHI & ORS.

VINEET SHARMA

OTHER DETAILS OF ADVOCATES:

AEQUITAS (LAWYERSS332@GMAIL.COM)(9871262435)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAKIR KHAN & ORS. AMIJAD KHAN
V/s THE STATE (GOVT. OF NCT, DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

AMJAD KHAN (CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BIJENDER @ BIJENDRA RAKESH MALVIYA
V/s LT. GOVERNOR OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAKESH MALVIYA
(ADVOCATERAKESHMALVIYA@GMAIL.COM)(9999888432)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NITIN GUPTA AND ORS RAHUL GUPTA, AAKRITI GARG
V/s MS. SWATHI GUPTA MASTER KAYANSHI
GUPTA MINOR THROUGH MOTHER

OTHER DETAILS OF ADVOCATES:
VASDEV LAL WANI(LALWANI.VASDEV@GMAIL.COM)(0)(PETITIONER)
AAKRITI GARG(AAKRITIGARG2@GMAIL.COM)(8077154576)(RESPONDENT)

PRAMILA

BHUDEV PRASAD VAISHNAYV,
SANTOSH KUMAR SUMAN,

OMPRAKASH KUMAR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

BHUDEV PRASAD
VAISHNAV(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)
SANTOSH KUMAR
SUMAN(ADVOCATESKSUMAN@GMAIL.COM)(9811424351)(PETITIONER)
OMPRAKASH KUMAR
SRIVASTAVA(OKSRIVASTAVA1@GMAIL.COM)(8373982681)(PETITIONER)
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SYED HASAN, NEGI & ASSOCIATES, T
V/s THE STATE GOVT OF NCT OF DELHI & ORS |A SIDDIQUI, RAJ KUMAR VERMA,

ADVANCE CAUSE LIST

ENFOCEMENT (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2024)
W.P.(CRL) 2861/2024 FILED BY PUNIT KUMAR
(DISPOSED ON : 2024-09-13 )

W.P.(CRL) 2967/2024 FILED BY PUNIT KUMAR (D.
OF HEARING : 2025-03-17 )

W.P.(CRL) 3789/2024 FILED BY SMT ASHA
KAKKAR (DISPOSED ON : 2025-01-09 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2024)

P.S.-FIR NO. :(KANJHAWALA-167/2023)

Listing Remarks:
AT 2:30PM

P.S.-FIR NO. :(KHYALA-432/2019)

P.S.-FIR NO. :(SAROJINI NAGAR-421/2007)


mailto:OKSRIVASTAVA1@GMAIL.COM)(8373982681)(PETITIONER)

17.03.2025

24

25

26

27

28

29

30

31

32

CRL.A.-496/2019
WITH CRL.A. 497/2019
CRL.A. 498/2019

CRL.A.-497/2019

CRL.A.-498/2019

CRL.A.-1177/2019

CRL.M.A. 38102/2019
CRL.M.A. 38104/2019
CRL.M.A. 21882/2023

CRL.REV.P.-46/2024
CRL.M.A. 1166/2024
CRL.M.A. 1167/2024

W.P.(CRL)-66/2024

W.P.(CRL)-647/2024
CRL.M.A. 6002/2024

W.P.(CRL)-1411/2024

W.P.(CRL)-1572/2024
CRL.M.A. 15277/2024
CRL.M.A. 15278/2024

SATISH AGGARWAL
V/s STATE & ANR

L M GROVER, SHELLY ROHATGI,
ALOK KOTHARI

OTHER DETAILS OF ADVOCATES:
ALOK KOTHARI(ADVALOKKOTHARI@GMAIL.COM)(9999261669)(PETITIONER)

SATISH AGGARWAL L M GROVER, SHELLY ROHATGI,
V/s STATE & ANR ALOK KOTHARI

OTHER DETAILS OF ADVOCATES:
ALOK KOTHARI(ADVALOKKOTHARI@GMAIL.COM)(9999261669)(RESPONDENT)

SATISH AGGARWAL L M GROVER, SHELLY ROHTGI, ALOK
V/s STATE & ANR KOTHARI

OTHER DETAILS OF ADVOCATES:
ALOK KOTHARI(ADVALOKKOTHARI@GMAIL.COM)(9999261669)(PETITIONER)

SHREE ACID AND CHEMICALS LTD. & ANR. NIKHILESH KRISHNAN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
NIKHILESH KRISHNAN()(9717149318)(PETITIONER)

HARISH AGGARWAL ANUKIRAT SINGH BAWEJA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

ANUKIRT SINGH BAWEJA(ANUKIRTSINGH@GMAIL.COM)(7018049239)(PETITIONER) |:(ECONOMIC OFFENCE WING-179/2018)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH JAGDEEP ALIAS JAGGU & ORS.
V/s THE STATE NCT OF DELHI & ORS.

SHUBHAM GUPTA

OTHER DETAILS OF ADVOCATES:

GAURAV SHARMA (SHARMA314GAURAV@GMAIL.COM)(8586998929)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAN AGARWAL VINIT TREHAN, BHAVYA SETHI
V/s STATE (NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

VINIT (VINIT@ ADYANTLEGAL.COM)(8588074107)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BHAVYA SETHI(SETHIBHAVYA@GMAIL.COM)(9811389644)(PETITIONER)

M/S HRITIK EXIM MANOJ K SRIVASTWA
V/s DIRECTORATE OF ENFORCEMENT & ANR.

OTHER DETAILS OF ADVOCATES:

MANOIJ K.
SRIVASTAVA(MANOJADVSC223@GMAIL.COM)(9810807673)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AXIS BANK LTD THROUGH ITS AUTHORISED  \GURVINDER KAUR SURI
OFFICER & ORS.

V/s STATE OF NCTD THROUGH STATION

HOUSE OFFICER & ORS.

OTHER DETAILS OF ADVOCATES:

GURVINER SURI (LITIGATION@ABILEGAL.COM)(9871692195)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.REV.P. 30/2024 FILED BY NARESH JAIN (D. OF
HEARING : 2025-03-17 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
179/2018)

P.S.-FIR NO. :(MEHRAULI-115/2017)

P.S.-FIR NO. :(DABRI-683/2023)

P.S.-FIR NO. :(GULABI BAGH-75/2024)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17.03.2025

33

34

35

36

37

38

39

40

41

W.P.(CRL)-1975/2024
CRL.M.A. 19195/2024

W.P.(CRL)-2066/2024
CRL.M.A. 20033/2024

W.P.(CRL)-2080/2024

W.P.(CRL)-2174/2024
CRL.M.A. 21243/2024
CRL.M.A. 21244/2024

W.P.(CRL)-2561/2024

W.P.(CRL)-2604/2024

CRL.M.A. 2374/2025
CRL.M.(BAIL) 170/2025
In CRL.A.-90/2025

CRL.M.A. 1969/2025
In CRL.L.P.-53/2025

CRL.M.C.-690/2025
CRL.M.A. 3331/2025
CRL.M.A. 3332/2025

ADVANCE CAUSE LIST

SEEMA MALIK SANJAY
V/s LT GOVERNER OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

NITIN KUMAR(NITINKUMART@GMAIL.COM)(8882032918)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PARKASH DEVI GULATI RAJ KUMAR, SATYENDRA MISHRA
V/s THE STATE GOVT OF NCT OF DELHI AND
ORS

OTHER DETAILS OF ADVOCATES:

ASHOK CHAUHAN (RAJIVSONIDOLLY @GMAIL.COM)(9899284364)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SATYENDRA MISHRA(COUNSELMISHRA@GMAIL.COM)(9818597174)(RESPONDENT)

SHAFEEQ AHMAD IMRAN ALI
V/s STATE OF NCT OF DELHI & ANR.

Listing Remarks:
AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

IMRAN ALI(IMRAN.HRLN@GMAIL.COM)(9212696986)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHIV SHANKER GAUR IRFAN FIRDOUS
V/s THE STATE OF NCT OF DELHI & ORS.

P.S.-FIR NO. :(JAMIA NAGAR-92/2024)

OTHER DETAILS OF ADVOCATES:

ANAND
SHARMA(SHIMPY@ANANDSHARMAASSOCIATES.COM)(9971550603)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KHALID SAIFI IRSHAD
V/s THE STATE NCT OF DELHI AND ORS

Listing Remarks:
AT 02:30 PM

OTHER DETAILS OF ADVOCATES:

FALAK MOHD MEO(FALAK.MEO.ADV@GMAIL.COM)(9818158491)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SH SANDEEP SINGH RAGHAV MEHDIRATTA
V/s STATE OF NCT OF DELHI AND ANR.

P.S.-FIR NO. :(VASANT VIHAR-111/2024)

OTHER DETAILS OF ADVOCATES:
ANIL ATKAAN(ATKAANANIL53@GMAIL.COM)(9873593459)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHD UMAR JAI VARDHAN, MEGHA BATRA
V/s STATE OF NCT OF DELHI & ANR.

P.S.-FIR NO. :(MALVIYA NAGAR-298/2024)

OTHER DETAILS OF ADVOCATES:

AKRATI GUPTA (ADVOCATEJAIVARDHAN@GMAIL.COM)(9013748553)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MEGHA BATRA(SWEET.MEGHA.BATRA@GMAIL.COM)(9990027799)(PETITIONER)

DEVKI NANDAN RAKHI DUBEY
V/s HHIMANSHU MENDIRATTA

OTHER DETAILS OF ADVOCATES:
BIPIN DUBEY(OFFICEOFRAKHIDUBEY@GMAIL.COM)(9810336233)(PETITIONER)
SANJAY (SANJAYADVOCATE123@GMAIL.COM)(0)(RESPONDENT)

ANIL HARSH ADITYA MAHESHWARI
V/s RAVI GUPTA

OTHER DETAILS OF ADVOCATES:
ADITYA
MAHESHWARI(ADITYAMAHESHWARI22@YHAOO.COM)(7550449687)(PETITIONER)
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P.S.-FIR NO. :(PUL PRAHLADPUR-DD 52A/2023)
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42

W.P.(CRL)-614/2025

CONNECTED MATTERS (ANMM)

43

BAIL APPLN.-3842/2024

DINNUTUL(ID.DINNUTUL@GMAIL.COM)(0)(RESPONDENT)

SURJEET @ AJAY @ PAYYU @ SANJAY ANURAG JAIN
V/s STATE(GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

ANURAG JAIN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER)

KAPIL

ADVANCE CAUSE LIST

Listing Remarks:
AT 2:30PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RAJOURI GARDEN-942/1997)
CRL.A. 75/2001 FILED BY JOGINDER (DISPOSED

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |ON : 2009-09-16 )

DHANKESH YADAV AMISH TIWARI
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

K.K TIWARI (AMISHTIWARI4@GMAIL.COM)(9999377994)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

238

CRL.A. 151/2001 FILED BY SHAMIM (DISPOSED
ON : 2009-09-16 )

CRL.A. 214/2001 FILED BY SURJIT SINGH
(DISPOSED ON : 2009-09-16 )

CRL.A. 543/2001 FILED BY VIJAY (DISPOSED ON :
2009-09-16 )

W.P.(CRL) 1333/2013 FILED BY JOGINDER
(DISPOSED ON : 2013-08-23 )

W.P.(CRL) 288/2019 FILED BY SURJEET @ AJAY @
PHAIYU @ SANJAY (DISPOSED ON : 2019-05-22 )
W.P.(CRL) 236/2020 FILED BY JOGINDER
(DISPOSED ON : 2020-02-05 )

W.P.(CRL) 1914/2020 FILED BY SHAMIM @
MUNNA (DISPOSED ON : 2020-11-19 )

W.P.(CRL) 1328/2020 FILED BY VIJAY (DISPOSED
ON : 2020-10-15 )

W.P.(CRL) 66/2021 FILED BY VIJAY (DISPOSED ON
:2021-01-14 )

W.P.(CRL) 716/2021 FILED BY VIJAY (DISPOSED
ON : 2021-06-14 )

W.P.(CRL) 35/2022 FILED BY SHAMIM @ MUNNA
(DISPOSED ON : 2023-02-20 )

W.P.(CRL) 2471/2022 FILED BY VIJAY RAI
(DISPOSED ON : 2022-12-02 )

W.P.(CRL) 2835/2023 FILED BY SURJEET @ AJAY
@ PAYYU @ SANJAY (DISPOSED ON : 2023-12-20
)

W.P.(CRL) 232/2024 FILED BY SURJEET @ AJAY @
PAYYU @ SANJAY (DISPOSED ON : 2024-01-23 )
W.P.(CRL) 1200/2024 FILED BY SURJEET @ AJAY
@ PAYYU @ SANJAY (DISPOSED ON : 2024-04-22
)

W.P.(CRL) 3901/2024 FILED BY SURJEET @ AJAY
@ PAYYU @SANJAY (D. OF HEARING : 2025-04-16
)

W.P.(CRL) 4056/2024 FILED BY VIJAY RAI
(DISPOSED ON : 2025-01-10 )

W.P.(CRL) 318/2025 FILED BY JOGINDER KUMAR
(DISPOSED ON : 2025-01-31 )

P.S.-FIR NO. :(RAJOURI GARDEN-942/1997)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MAYAPURI-83/2023)

BAIL APPLN. 659/2024 FILED BY AJIT (DISPOSED
ON : 2024-03-12)

BAIL APPLN. 966/2024 FILED BY GUNVEEN SINGH
(DISPOSED ON : 2024-04-09 )

W.P.(CRL) 1846/2024 FILED BY KULDEEP
SUGNADH (D. OF HEARING : 2025-03-17 )
CRL.M.C. 4687/2024 FILED BY KULDEEP
SUGANDH (D. OF HEARING : 2025-03-17 )
CRL.M.C. 2985/2024 FILED BY KULDEEP
SUGANDH (D. OF HEARING : 2025-03-17 )



17.03.2025

44 CRL.M.C.-2985/2024
CRL.M.A. 11536/2024
WITH W.P.(CRL) 1846/2024

45 W.P.(CRL)-1846/2024
CRL.M.A. 8042/2025

46 CRL.M.C.-4687/2024
CRL.M.A. 17488/2024

PART-HEARD MATTERS
47  |W.P.(CRL)-1702/2024

ADVANCE CAUSE LIST

P.S.-FIR NO. :(MAYAPURI-83/2023)

KULDEEP SUGANDH NISHANT DATTA
V/s STATE OF NCT & ANR & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NISHANT DATTA (DATTACOADVOCATES@GMAIL.COM)(9810226434)(PETITIONER) |:(MAYAPURI-83/2023)
NISHANT DATTA(DATTACOADVOCATES@GMAIL.COM)(9810226434)(PETITIONER) |BAIL APPLN. 659/2024 FILED BY AJIT (DISPOSED
KAPIL SHARMA ON :2024-03-12)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 966/2024 FILED BY GUNVEEN SINGH
(DISPOSED ON : 2024-04-09 )
W.P.(CRL) 1846/2024 FILED BY KULDEEP
SUGNADH (D. OF HEARING : 2025-03-17 )
CRL.M.C. 4687/2024 FILED BY KULDEEP
SUGANDH (D. OF HEARING : 2025-03-17 )
BAIL APPLN. 3842/2024 FILED BY DHANKESH
YADAV (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(MAYAPURI-83/2023)

KULDEEP SUGNADH NISHANT DATTA
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DATT & CO(DATTACOADVOCATES@GMAIL.COM)(9810226434)(PETITIONER) :(MAYAPURI-83/2023)

PRADEEP BHARDWAIJ & CHIRAG ARTHI BAIL APPLN. 659/2024 FILED BY AJIT (DISPOSED
(DATTAADVOCATES@GMAIL.COM)(9810226434)(PETITIONER) ON :2024-03-12)
DATTA(DATTACOADVOCATES@GMAIL.COM)(9810226434)(PETITIONER) BAIL APPLN. 966/2024 FILED BY GUNVEEN SINGH
KAPIL (DISPOSED ON : 2024-04-09 )
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 4687/2024 FILED BY KULDEEP

KAPIL SUGANDH (D. OF HEARING : 2025-03-17 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (CRL.M.C. 2985/2024 FILED BY KULDEEP
DATTA & CO ADVOCATRES(DATTACOADVOCATES@GMAIL.COM)(0)(PETITIONER)  |SUGANDH (D. OF HEARING : 2025-03-17 )
KAPIL BAIL APPLN. 3842/2024 FILED BY DHANKESH
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) YADAV (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(MAYAPURI-83/2023)

KULDEEP SUGANDH NISHANT DATTA
V/s STATE OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MAYAPURI-83/2023)
BAIL APPLN. 659/2024 FILED BY AJIT (DISPOSED
ON :2024-03-12)
BAIL APPLN. 966/2024 FILED BY GUNVEEN SINGH
(DISPOSED ON : 2024-04-09 )
W.P.(CRL) 1846/2024 FILED BY KULDEEP
SUGNADH (D. OF HEARING : 2025-03-17 )
CRL.M.C. 2985/2024 FILED BY KULDEEP
SUGANDH (D. OF HEARING : 2025-03-17 )
BAIL APPLN. 3842/2024 FILED BY DHANKESH
YADAV (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(MAYAPURI-83/2023)

BHUPENDER KADYAN @ MONU@ JOKKHAR |ZEESHAN DIWAN(DHCLSC)
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANKUR CHAUDHARY :(MUKHERJEE NAGAR-629/2016)
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) W.P.(CRL) 522/2020 FILED BY BHUPENDER @
KAPIL SHARMA JOKHAR (DISPOSED ON : 2020-02-26 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.A. 895/2017 FILED BY BHUPENDER @

JOKHAR (DISPOSED ON : 2018-01-05 )
CRL.A. 1132/2018 FILED BY UMESH (DISPOSED
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FOR CONSIDERATION

48 CRL.M.C.-58/2025 INDERJEET SINGH VISHAL RAJ SEHUUPAL
CRL.M.A. 262/2025 V/s STATE NCT OF DELHI
CRL.M.A. 263/2025
CRL.M.A. 264/2025

OTHER DETAILS OF ADVOCATES:

SURAJ RATHI (ADVOCATE.SURAJRATHI@GMAIL.COM)(9899458747)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FOR ADMISSION
1 CM(M)-1363/2022 REKHA RANI SHAMSUDDIN ANSARI, VARUN
CM APPL. 52584/2022 V/s SWARN YADAV MUDGIL

OTHER DETAILS OF ADVOCATES:

S D ANSARI(SDANSARI1950@GMAIL.COM)(9810036438)(PETITIONER)

SURAJ SINGH(ADVOCATE.SURAJSINGH@GMAIL.COM)()(RESPONDENT)

VARUN
MUDGIL(ADVOCATEVARUNMUDGIL@GMAIL.COM)(9711760086)(RESPONDENT)
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ON : 2020-02-17 )

W.P.(CRL) 3549/2019 FILED BY BHUPENDER @
JOKHAR (DISPOSED ON : 2020-01-09 )

W.P.(CRL) 964/2020 FILED BY BHUPENDER @
JOKHAR (DISPOSED ON : 2020-07-16 )

W.P.(CRL) 899/2022 FILED BY UMESH (DISPOSED
ON : 2022-05-06 )

W.P.(CRL) 1987/2023 FILED BY UMESH @ KALA
(DISPOSED ON : 2023-07-19 )

W.P.(CRL) 851/2024 FILED BY UMESH @ KALA
(DISPOSED ON : 2024-03-18 )

W.P.(CRL) 380/2025 FILED BY UMESH @ KALA (D.
OF HEARING : 2025-03-20)

P.S.-FIR NO. :(MUKHERJEE NAGAR-629/2016)

Listing Remarks:
AT 4:00PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GULABI BAGH-78/2010)

CRL.M.C. 3100/2016 FILED BY INDERJEET SINGH
(DISPOSED ON : 2016-08-29 )

P.S.-FIR NO. :(GULABI BAGH-78/2010)

OTHER INFORMATION


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

17.03.2025

2

CM(M)-1418/2022
CM APPL. 54627/2022

CM(M)-3627/2024
CM APPL. 61050/2024
CM APPL. 61051/2024

CM(M)-3984/2024
CM APPL. 70813/2024
CM APPL. 70814/2024

CM(M)-4101/2024
CM APPL. 73816/2024
CM APPL. 73817/2024

CM(M)-214/2025

AFTER NOTICE MISC. MATTERS

7

10

CM(M)-1328/2018
CM APPL. 45635/2018

CM(M)-95/2020
CM APPL. 3249/2020

CM(M)-335/2020
CM APPL. 9860/2020
WITH CM(M) 421/2021

CM(M)-421/2021

RAJENDER PRASAD JAIN & ANR.
V/s RAINI BALA & ORS.

VIPIN MALIK, MRINALINI SEN GUPTA

OTHER DETAILS OF ADVOCATES:

RAJENDER PRASAD JAIN()(9212079215)(PETITIONER)

RAJESH GUPTA()(9213501595)(PETITIONER)

GAURAV SETH & NAVJOT

KWATRA(GAURAVSETH1977 @GMAIL.COM)(9717355900)(PETITIONER)
GANDHI(GANDHISDM@NIC.IN)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

MRINALINI SEN GUPTA(MRINALINISGUPTA@GMAIL.COM)(9873367274)(RESPONDENT)

SARK HEALTHCARE PVT. LTD. VIJAY KUMAR
V/s FOLKS MOTOR PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

SHANTANU BHARDWAJ &
VIJAY(SHANTANUBHARDWAJ@REDIFFMAIL.COM)(9891401428)(PETITIONER)
NIKHIL(NIKHILKHURANA@FOLKSMOTOR.COM)(0)(RESPONDENT)

CLEAR MEDI HEALTH CARE PVT LTD AND ANR | BRUENDER SINGH DHULL
V/s DR ITESH BHARDWAJ

OTHER DETAILS OF ADVOCATES:
BRIJENDER SINGH DHULL(BRIJENDERDHULL@YAHOO.COM)(9810616615)(PETITIONER)
K J ADV(ADVOCATEKI@GMAIL.COM)(0)(RESPONDENT)

MADESHWARI NASIMUDDIN
V/s VIKAS AGGARWAL

OTHER DETAILS OF ADVOCATES:
KUBER KAPOOR(ADVKUBERKAPOOR@GMAIL.COM)(9810087415)(PETITIONER)
VIKAS ()(9312350851)(RESPONDENT)

RAHUL SHARMA & ANR.
V/s VIJAY KAUSHIK

RATNAKAR MALTIYAR

OTHER DETAILS OF ADVOCATES:
R()(8882223530)(RESPONDENT)

CHHABO DEVI (DECEASED) THR LRS
V/s SANTOSH KUMAR & ORS

OTHER DETAILS OF ADVOCATES:
ABHISHEK GUPTA()(9871032872)(PETITIONER)

NEERAJ SHARMA & ORS WITHOUT GENERATE, KANU PRIYA
V/s INDUSIND MEDIA & COMMUNICATION LTD \GUPTA, UPENDER THAKUR

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE()(9013407227)(PETITIONER)

KANU PRIYA GUPTA(KANUPRIYALLB@YAHOO.COM)(9910844781)(RESPONDENT)
UPENDER THAKUR(THAKUR.UPENDER911@GMAIL.COM)(9711984890)(RESPONDENT)

DINESH DAYAL VIVEK B SAHARYA, LZAFEER AHMAD
V/s YOGESHWAR DAYAL (DECEASED) THR LRS & B.F.
ORS

OTHER DETAILS OF ADVOCATES:

VIVEK B SAHARYA()(9811156831)(PETITIONER)

VIVEK B. SAHARYA(VIVEKBSAHARYA@YAHOO.CO.IN)(9811156831)(PETITIONER)
AAKANKSHA KAUL(AAKANKSHAKAUL154@GMAIL.COM)(0)(RESPONDENT)
LZAFEER AHMAD B.F.(AHMADLZAFEER@GMAIL.COM)(9582296522)(RESPONDENT)

YOGESHWAR DAYAL (DECEASED) THROUGH SATISH SAHAI MATHUR, AAKANKSHA
LRS KAUL, LZAFEER AHMAD B.F., AKSHAY
V/s MAHENDER DAYAL (DECEASED) THROUGH |BHANDARI, VIVEK PANDEY

LRS AND ORS

OTHER DETAILS OF ADVOCATES:
YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)
YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)

241

ADVANCE CAUSE LIST



17.03.2025

11

12

13

CM(M)-679/2021

CM(M)-714/2021

CM(M)-316/2022
CM APPL. 16999/2022

ADVANCE CAUSE LIST

YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)
YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)
YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)
YOGESHWAR DAYAL (VDAYAL@YAHOO.COM)(9871311322)(RESPONDENT)

SATISH SAHAI(S.MANEK@YAHOO.COM)(9250204672)(PETITIONER)

MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
MAHENDER DAYAL(KRISHMATIC@GMAIL.COM)(9250204672)(PETITIONER)
KAMESHWAR DAYAL(KAMESHWAR.DAYAL@GMAIL.COM)(9818061606)(RESPONDENT)
VIRESH DAYAL(VSTAT101@GMAIL.COM)(7862824700)(RESPONDENT)

ASHOK DAYAL(ASHOKDAYAL1@YAHOO.COM)(9990330112)(RESPONDENT)

MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
UMESH DAYAL(KRISHMATIC@GMAIL.COM)(9310610676)(RESPONDENT)
SUSHMA(KRISHMATIC@GMAIL.COM)(9310610676)(RESPONDENT)

AAKANKASHA KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(PETITIONER)
GAURAV (GAURAVADUSUMALLI@GAURAVADUSUMALLI.COM)(0)(RESPONDENT)
LZAFEER(LZAFEER@LZAFEER.IN)(0)(RESPONDENT)

VIVEK B SAHARYA(VIVEKBSAHARYA@YAHOO.CO.IN)(0)(RESPONDENT)

AKSHAY BHANDARI(AKSHAYBHANDARI3990@GMAIL.COM)(0)(RESPONDENT)
AMARJEET(AMARJEET@SARVADA.CO.IN)(0)(RESPONDENT)
AASTHA(AASTHA@SARVADA.CO.IN)(0)(RESPONDENT)

KRISHAN SINGHAL(KRISHAN @SARVADA.CO.IN)(0)(RESPONDENT)

VIVEK (VIVEK.P@SARVADA.CO.IN)(0)(RESPONDENT)

LZAFEER AHMAD B.F.(AHMADLZAFEER@GMAIL.COM)(9582296522)(PETITIONER)
AKSHAY BHANDARI(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER)
AKSHAY BHANDARI(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER)
VIVEK PANDEY(VIVEKPANDEY784@GMAIL.COM)(9810806250)(RESPONDENT)
LZAFEER AHMAD B.F.(AHMADLZAFEER@GMAIL.COM)(9582296522)(PETITIONER)

SH. RAM RAJ BHANDARI AND ANR VIBHOR GUPTA, AJOY ROY
V/s VIDEOCON INDUSTRIES LTD & ANR.

OTHER DETAILS OF ADVOCATES:

VIBHOR GUPTA(VEDICLAW@GMAIL.COM)(9810276587)(PETITIONER)
VIBHOR GUPTA(VEDICLAW@GMAIL.COM)(9810276587)(PETITIONER)
SANJAY BHANDARI(MARWAR@GMAIL.COM)(9810123253)(PETITIONER)
RAM RAJ BHANDARI(RAMRAJBHANDARI@GMAIL.COM)()(PETITIONER)
SANJAY BHANDARI(MARWAR@GMAIL.COM)(9810123253)(PETITIONER)
RAM RAJ BHANDARI(RAMRAJBHANDARI@GMAIL.COM)()(PETITIONER)
VIDEOCON INDUSTRIES LTD(ABHIITG@DELOITTE.COM)()(RESPONDENT)
VIDEOCON INDUSTRIES LTD(ABHIITG@DELOITTE.COM)()(RESPONDENT)
AJOY ROY(AJOY.ROY@AMSSHARDUL.COM)(9810098332)(RESPONDENT)

DAVINDER KHURANA DEV RISHI, VIKRANT ARORA
V/s TARANJEET SINGH AND ORS.

OTHER DETAILS OF ADVOCATES:

DEV RISHI & HIMANSHU
NAGPAL(DEVRISH.ADVOCATE@GMAIL.COM)(9910919225)(PETITIONER)
DAVINDER KAUR(DAVIKAUR71@GMAIL.COM)(9999565694)(PETITIONER)
TARANJEET SINGH(COMPICKSYS@GMAIL.COM)(9310170507)(RESPONDENT)
JASWINDER KAUR()(9210005270)(RESPONDENT)

S JASPREET SINGH()(9716916901)(RESPONDENT)

VIKRANT ARORA(VIKRANTARORA15@GMAIL.COM)(9910909990)(PETITIONER)

DR K L ANAND (DECEASED) THROUGH LRS. SONAM ANAND
V/s EXECUTIVE MAGISTRATE/TEHSILDAR (HAUZ
KHAS)

OTHER DETAILS OF ADVOCATES:

SONAM ANAND, AKSHAY
THAKUR(OFFICE@ANANDANDASSOCIATES.CO.IN)(9717500416)(PETITIONER)
ROHIT(ROHITCHATURVEDIS8@GMAIL.COM)(8700755590)(RESPONDENT)
SDM(HAUZKHAZSDM@NIC.IN)()(RESPONDENT)

EXECUTIVE MAGISTRATE, (STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

242


mailto:STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

17.03.2025

14

15

16

17

18

CM(M)-374/2022
CM APPL. 19620/2022
WITH CM(M) 393/2022

CM(M)-393/2022
CM APPL. 20518/2022
CM APPL. 38865/2023

CM(M)-463/2022
CM APPL. 23566/2022

CM(M)-513/2022
CM APPL. 26133/2022
CM APPL. 26134/2022

CM(M)-1332/2022

CM APPL. 51922/2022
CM APPL. 40461/2023
CM APPL. 40619/2023
CM APPL. 45867/2023
WITH CM(M) 1335/2022

SOUTH DELHI MUNICIPAL CORPORATION ANKITA BHADOURIYA, SUNITA
V/s BALWANT SINGH & ORS. SHARMA

OTHER DETAILS OF ADVOCATES:

ANKITA
BHADOURIYA(ANKITABHADOURIYA09@GMAIL.COM)(7000349311)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DDA(PANT_ARJUN@REDIFFMAIL.COM)()(RESPONDENT)

BALWANT SINGH(SUNITASHARMA361@GMAIL.COM)()(RESPONDENT)

SUNITA SHARMA(SUNITASHARMA361@GMAIL.COM)(9811602201)(PETITIONER)

UNION OF INDIA RAJNEESH KUMAR SHARMA, SUNITA
V/s BALWANT SINGH & ORS. SHARMA

OTHER DETAILS OF ADVOCATES:

RAJNEESH KUMAR
SHARMA(RAJNEESHSHARMAO09@GMAIL.COM)(9810613470)(PETITIONER)
BALWANT SINGH(SUNITASHARMA361@GMAIL.COM)(9811602201)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950051096)(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)

RAJNEESH KUMAR
SHARMA(RAJNEESHSHARMAO09@GMAIL.COM)(9810613470)(PETITIONER)
SUNITA SHARMA(SUNITASHARMA361@GMAIL.COM)()(RESPONDENT)

DS MEHANDRU(DSMEHANDRU.CO@GMAIL.COM)()(RESPONDENT)

SUNITA SHARMA(SUNITASHARMA361@GMAIL.COM)(9811602201)(PETITIONER)

MUNIM @ MANOJ RATHORE JITENDRA KUMAR SINGH, DEEPAK
V/s ANIL KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
LAW ASSOCIATES(JKSCHAUHAN@REDIFFMAIL.COM)(9810612414)(PETITIONER)
DEEPAK (DEEPAKSHARMA.18111994@GMAIL.COM)(7011153247)(PETITIONER)

SHRI B.N. VISHWANATH & ANR. VIKRAM HEGDE
V/s RELIGARE FINVEST LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:
MR. VIKRAM HEGDE()(9599927812)(PETITIONER)
MR VIKRAM HEGDE()(9599927812)(PETITIONER)
ANAND(ANAND.KASHIKAR@INDIARF.COM)()(RESPONDENT)

SH BANARASI DAS AHLUWALIA THRU LR SMT  |ATUL GUPTA, ATUL GUPTA,
SUNITA DEVI YOGENDER VASISHT, AMIT SETHI
V/s JASDEV SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

ATUL GUPTA (ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)
YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)

POOJA CHAUDHARY(POOJACHAUDHARY03@GMAIL.COM)()(RESPONDENT)

MUKTA AHLUWALIA(MUKTAAHLUWALIA@YAHOO.COM)()(RESPONDENT)
YOGENDRA (YOGENDERVASISHT@GMAIL.COM)()(PETITIONER)

YOGENDRA (YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)

ATUL GUPTA (ATULGUPTAADV@HOTMAIL.COM)(9810862405)(RESPONDENT)

ATUL GUPTA(ATULGPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)
YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)
CHETAN(CHETANLOKURANANDASSOICATES.COM)()(RESPONDENT)

ATUL GUPTA (ATULGUPTAADV@HOTMAIL.COM)(9810862405)(RESPONDENT)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)
YOGENDER(YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)
CHETANIOKURANDASSOCIATES@GMAIL.COM()()(RESPONDENT)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(RESPONDENT)
YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)(9811123331)(RESPONDENT)
YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)(9811123331)(RESPONDENT)
AMIT SETHI(SETHI_AMIT_70@YAHOO.COM)(9811050339)(RESPONDENT)
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17.03.2025

19

20

21

22

23

24

25

CM(M)-1335/2022
CM APPL. 51956/2022
CM APPL. 40544/2023

CM(M)-24/2023
CM APPL. 854/2023

CM(M)-43/2023
CM APPL. 1454/2023

CM(M)-358/2023
CM APPL. 10802/2023

CM(M)-680/2023
CM APPL. 21140/2023

CM(M)-827/2023
CM APPL. 25772/2023

CM(M)-1739/2023
CM APPL. 55089/2023

LATE SH.KAPIL KUMAR AHLUWALIA
V/s JASDEV SINGH & ORS.

CHETAN LOKUR, YOGENDER VASISHT,
AMIT SETHI

OTHER DETAILS OF ADVOCATES:

CHETAN LOKUR(CHETANLOKURANDASSOCIATES@GMAIL.COM)()(PETITIONER)
VIKAS (VIKAS@BDACOMPANY.COM)()(RESPONDENT)

YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)

CHETAN
LOKUR(CHETANLOKURANDASSOCIATES@GMAIL.COM)(9999744848)(PETITIONER)
VIKAS(VIKAS@BDACOMPANY.COM)()(RESPONDENT)
YOGENDER(YOGENDERVASISHT@GMAIL.COM)()(RESPONDENT)
ATUL(ATULGUPTAADV@HOTMAIL.COM)()(RESPONDENT)
VIRENDER(VIRENDER@BDACOMPANY.COM)()(RESPONDENT)

YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)(9811123331)(RESPONDENT)
YOGENDER VASISHT(YOGENDERVASISHT@GMAIL.COM)(9811123331)(RESPONDENT)
AMIT SETHI(SETHI_AMIT_70@YAHOO.COM)(9811050339)(PETITIONER)

SMT. KAUSHALYA & ANR. VED PAL RANA
V/s SH. DAYA CHAND DECEASED THROUGH HIS
L.RS & ORS.

OTHER DETAILS OF ADVOCATES:

V.P. RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
AJAY(AJAYMALHOTRA.ADVOCATE@YAHOO.IN)()(RESPONDENT)
KALAWATI()(9266685828)(RESPONDENT)

VICKRAM SINGH
V/s CARS24 FINANCIAL SERVICES PVT LTD

AAGAM JAIN

OTHER DETAILS OF ADVOCATES:

MOHD ASIF , BALKISHAN()(6397353571)(PETITIONER)

CARS24 FINANCIAL SERVICES PVT
LTD(CONTACTUS@CARS24.COM)(9311350551)(PETITIONER)
CARS24 FINANCIAL SERVICES PVT
LTD(CONTACTUS@CARS24.COM)(9311350551)(RESPONDENT)

ANURAG NIGAM & ANR. RAJAL RAI DUA, RAM NARESH
V/s DEEPIKA NIGAM

OTHER DETAILS OF ADVOCATES:

RAJAL RAI DUA(INFO@DUASNDUAS.COM)(9891914800)(PETITIONER)
DEEAM TRADERS(DEEAMTRADERS@YAHOO.COM)()(RESPONDENT)

RAM NARESH(RAMNARESH325@YAHOO.COM)(9711270639)(RESPONDENT)

MRS CHITRA ANUROOP P.S
V/s SH PRADEEP AND ORS

OTHER DETAILS OF ADVOCATES:
ANUROOP(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER)
ANUROOP P S(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER)
SK(SK2491420@GMAIL.COM)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SK(SK2491420@GMAIL.COM)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

MANOHAR SINGH SNEHAHSU TRIPATHY
V/s SAVITA TAYAL & ANR.

OTHER DETAILS OF ADVOCATES:

S S TRIPATHY , G S BAGGA & VINOD
SAHU(LEXICALEGALCO@GMAIL.COM)(9873702335)(PETITIONER)

NAVEEN (NAVEENKUMARDALAL@YAHOO.COM)(9810347420)(RESPONDENT)

BANK OF BARODA KUSH SHARMA, MITTHAN LAL
V/s SUSHIL KUMAR JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

KUSH SHARMA &
ASSOCIATES(INFO.KSALAWOFFICES@GMAIL.COM)(9311399002)(PETITIONER)
MITTHAN LAL(MLGUPTA316@GMAIL.COM)(9899863206)(PETITIONER)
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17.03.2025

26

27

28

29

30

31

32

CM(M)-1815/2023
CM APPL. 57623/2023

CM(M)-125/2024
CM APPL. 4004/2024

CM(M)-2002/2024
CM APPL. 12636/2024

CM(M)-2169/2024
CM APPL. 17083/2024

CM(M)-2177/2024
CM APPL. 17316/2024

CM(M)-2389/2024
CM APPL. 23382/2024

CM(M)-2413/2024
CM APPL. 24365/2024
CM APPL. 24366/2024
CM APPL. 1657/2025

SACHIN MITTAL
V/s M/S DIVINE AUTOTECH PVT LTD

SHIVEK RAI KAPOOR

OTHER DETAILS OF ADVOCATES:

SHIVEK RAI KAPOOR(SHIVEKRAIKAPOOR@GMAIL.COM)(8527183405)(PETITIONER)
M/S DIVINE AUTOTECH PVT
LTD(INFO@LEGALSOLUTIONAIRE.COM)(9212799778)(RESPONDENT)

RAHUL GUPTA MOKSH TYAGI
V/s M/S P.P. JEWELLERS PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

MOKSH TYAGI(ADVMOKSHTYAGI@GMAIL.COM)(9172828902)(PETITIONER)
SDEPT(ACCOUNTSDEPT@PPJ.COM)()(RESPONDENT)

PP JEWELLERS PVT LTD(SVLP@PPJEWELLER.COM)()(RESPONDENT)

PAWAN GUPTA(PAWAN.GUPTA@PPJ.CO.IN)()(RESPONDENT)

BHANU CHAUDHARY ASHISH GARG, MRINAL KUMAR
V/s GEETA RANI ALIAS GEETA BANSAL AND ORS SHARMA, RAHUL RAI

OTHER DETAILS OF ADVOCATES:

PAREESH VIRMANI(ADVPAREESHVIRMANI@GMAIL.COM)(9958940290)(PETITIONER)
SIARA MEER()(9971570238)(RESPONDENT)
SANJAY()(9811455483)(RESPONDENT)
VARSHA()(8745050502)(RESPONDENT)
GEETA()(9811455483)(RESPONDENT)

SHALU()(9811455483)(RESPONDENT)

AMIT()(9899154484)(RESPONDENT)

MRINAL KUMAR
SHARMA(MRINALSHARMA1429@GMAIL.COM)(9560037688)(RESPONDENT)
MRINAL KUMAR
SHARMA(MRINALSHARMA1429@GMAIL.COM)(9560037688)(RESPONDENT)
MRINAL KUMAR
SHARMA(MRINALSHARMA1429@GMAIL.COM)(9560037688)(RESPONDENT)
MRINAL KUMAR
SHARMA(MRINALSHARMA1429@GMAIL.COM)(9560037688)(RESPONDENT)
RAHUL RAI(RAHULRAI.LLB@OUTLOOK.COM)(9971824432)(PETITIONER)

SHRI RAM NIWAS DAGAR CHANDERMANI GROVER
V/s SMT. RAM RATI SINCE DECEASED THROUGH
HER LRS & ANR.

OTHER DETAILS OF ADVOCATES:

C M GROVER &
ASSOCIATES(MANIGROVER001@GMAIL.COM)(9654624323)(PETITIONER)
SHIV()(7011946962)(RESPONDENT)

MANJEET

V/s DHAN SINGH( SINCE DECEASED THROUGH
LRS) AND ANR

RISHI KUMAR

OTHER DETAILS OF ADVOCATES:
MANJEET()(7042828313)(PETITIONER)

RISHI KUMAR(ADV.RISHIKR@GMAIL.COM)(9718844435)(PETITIONER)
JAI PRAKASH ()(7027777307)(RESPONDENT)
KAVITA()(9911890625)(RESPONDENT)

KHAJANCHI PRASAD GUPTA
V/s KULDIP @ KULDIP YADAV

VAIBHAV MISHRA

OTHER DETAILS OF ADVOCATES:
V SHUKLA VAIBHAV MISHRA(ADVMISHRA@HOTMAIL.COM)(9953081960)(PETITIONER)

MR. LOKENDRA KATARA VISHNU KUMAR SHARMA
V/s SH. KUNAL SHARMA

OTHER DETAILS OF ADVOCATES:

VISHNU KUMAR SHARMA(RAJ.552010@GMAIL.COM)(9354798905)(PETITIONER)
ABHAY(KUMARABHAY230@GMAIL.COM)()(RESPONDENT)

VISHNU KUMAR SHARMA()(9354798905)(PETITIONER)

KUNAL SHARMA()(9716104763)(RESPONDENT)
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33

34

35

36

37

38

39

CM(M)-2927/2024
CM APPL. 39462/2024

CM(M)-2939/2024
CM APPL. 39842/2024

CM(M)-3148/2024
CM APPL. 45907/2024

CM(M)-4022/2024
CM APPL. 71875/2024

CM(M)-4126/2024
CM APPL. 74816/2024
WITH CM(M) 4127/2024

CM(M)-4127/2024
CM APPL. 74818/2024

CM(M)-388/2025

FOR FINAL HEARING

40

CM(M)-190/2020
CM APPL. 37224/2022

JATINDER KAUR ARNEJA & ANR. HARSHBIR SINGH KOHLI
V/s DAVINDER KUMAR MAKKAR

OTHER DETAILS OF ADVOCATES:

CHANDER KANTA MISHRA (DECEASED) THRLR |APOORVA MAHESHWARI
& ANR.
V/s RA) SHARMA & ORS.

OTHER DETAILS OF ADVOCATES:

ASMITA NARULA, APOORVA
(ASMITA.NARULA9@GMAIL.COM)(9717505702)(PETITIONER)

ASMITA NARULA, APOORVA
(ASMITA.NARULA9@GMAIL.COM)(9717505702)(PETITIONER)

RAJ SHARMA(JAYAGOYAL@NEOJURIS.COM)(9811131012)(RESPONDENT)

PUSHPA
SHARMA(ADVOCATESHIVCHARANSHARMA@GMAIL.COM)(9873576448)(RESPONDENT)
RAJ SHARMA(JAYAGOYAL@NEOJURIS.COM)(9811131012)(RESPONDENT)

SHIV
CHARAN(ADVOCATESHIVCHARANSHARMA@GMAIL.COM)(9873576448)(RESPONDENT)

SH ATUL MEHRA YOGENDRA PAL SINGH, SHAHBAZ
V/s MRS POONAM REHANI AHMAD NAIK

OTHER DETAILS OF ADVOCATES:

PRIYA YADAV(VIMALGOSWAMIO@GMAIL.COM)(9810353359)(PETITIONER)

POONAM REHANI(POONAMNY29@GMAIL.COM)(9958143863)(RESPONDENT)
SHAHBAZ AHMAD NAIK(ADVSHAHBAZ786@GMAIL.COM)(8510005021)(RESPONDENT)

ANSAL HOUSING AND CONSTRUCTION LTD. & |DHARITRY PHOOKAN
ORS.
V/s SOMENDER GAUTAM

OTHER DETAILS OF ADVOCATES:
DHARITRY PHOOKAN (DHARITYPHOOKAN@GMAIL.COM)(9910074987)(PETITIONER)
RAJESH GUTPA (RAJESHGUPTA_ADVOCATE@HOTMAIL.COM)(0)(RESPONDENT)

MADAN LAL JAY KUMAR BHARDWAJ, LALIT
V/s AMAN MAKKAR MOHAN GROVER

OTHER DETAILS OF ADVOCATES:
LALIT MOHAN GROVER(LALIT.G.LAW@GMAIL.COM)(9810113968)(RESPONDENT)

MADAN LAL JAY KUMAR BHARDWAJ, LALIT
V/s RADHEY SHYAM MAKKAR MOHAN GROVER

OTHER DETAILS OF ADVOCATES:
LALIT MOHAN GROVER(LALIT.G.LAW@GMAIL.COM)(9810113968)(RESPONDENT)

SOMENDER GAUTAM RAJESH GUPTA
V/s ANSAL HOUSING AND CONSTRUCTION LTD
& ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH GUPTA
(RAJESHGUPTA_ADVOCATE@HOTMAIL.COM)(9810087071)(PETITIONER)
DHARITY PHOOKAN(DHARITYPHOOKAN@GMAIL.COM)(0)(RESPONDENT)

DALIP KUMAR DEVENDRA KUMAR, PUNEET KUMAR
V/s HARI PRASAD (SINCE DECEASED) & ORS VERMA, RAVINDER KUMAR GUPTA,
KRITIKA GUPTA

OTHER DETAILS OF ADVOCATES:

DEVENDRA KUMAR()(8744880124)(PETITIONER)

KIRAN DHARAN , PUNEET KUMAR VERMA ()(9350560065)(PETITIONER)

PUNEET KUMAR VERMA(PUNEETADV75@GMAIL.COM)(9350560065)(PETITIONER)
RAVINDER KUMAR GUPTA(RAVINDER_ADV@YAHOO.COM)(9999802509)(PETITIONER)
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(PETITIONER)
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41

CM(M)-3446/2024
CM APPL. 55627/2024

FOR DISPOSAL

42 CM(M)-765/2019

43  CM(M)-1624/2019
CM APPL. 49105/2019

44  CM(M)-1150/2021
CM APPL. 44779/2021

45 CM(M)-787/2022

FOR ARGUMENT
46 CM(M)-161/2019

CM APPL. 4426/2019

FOR CONSIDERATION

47

CM(M)-1741/2023(Disposed off
case)
CM APPL. 50136/2024

DAVINDER KUMAR MAKKAR & ORS. ARVIND KUMAR SHUKLA
V/s JATINDER KAUR ARNEJA

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR SHUKLA,
NIHAL(PINNACLELAWFIRM@GMAIL.COM)(9810030009)(PETITIONER)
S KOHLI(ADVOCATEHSKOHLI@GMAIL.COM)(0)(RESPONDENT)

NITIN TELI (DECEASED) THR LRS ABHISHEK SINGH
V/s MOHAN LAL

OTHER DETAILS OF ADVOCATES:
ANILENDRA PANDEY()(986859532)(PETITIONER)

ICRI CORPORATE SERVICES & ORS LEX STABILIS
V/s BADAL KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
LEX STABILIS()(9312933300)(PETITIONER)

SMT. KULSUM BI SHAMSUDDIN ANSARI
V/s SMT. RAISA & ORS.

OTHER DETAILS OF ADVOCATES:
S D ANSARI(SDANSARI1950@GMAIL.COM)(9810036438)(PETITIONER)
ANKIT(ANKIT.LOHANOO@GMAIL.COM)(9560237069)(RESPONDENT)

FAKHRUDDIN & ORS. AMIT GEORGE, AMIT GEORGE
V/s MOHD. NABI & ANR.

OTHER DETAILS OF ADVOCATES:
DR. AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER)
SAGHIRUDDIN()(8375925940)(RESPONDENT)
ZAHIRUDDIN()(8375925940)(RESPONDENT)
MOINUDDIN()(8375925940)(RESPONDENT)
RAEESA()(8375925940)(RESPONDENT)
RAISUDDIN()(8375925940)(RESPONDENT)
SINHA(SINHASONAL0609@GMAIL.COM)()(RESPONDENT)
NAEENA()(8375925940)(RESPONDENT)
HAMEEDA()(8375925940)(RESPONDENT)
ZAHIRA()(8375925940)(RESPONDENT)
AMINUDDIN()(8375925940)(RESPONDENT)

AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(8586964001)(PETITIONER)

SUKHI DEVI & ORS KRISHAN KUMAR PANJWANI,
V/s TARA CHAND & ORS MAYANK BHARGAVA, PARVINDER
CHAUHAN

OTHER DETAILS OF ADVOCATES:
KRISHAN KUMAR PANJWANI()(9868613666)(PETITIONER)

PARVINDER CHAUHAN
(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT)

ASSETS CARE AND RECONSTRUCTION HARNARAYAN
ENTERPRISE LTD
V/s SHEENA EXPORTS & ORS.

OTHER DETAILS OF ADVOCATES:

R P AGRAWAL()(7303433949)(PETITIONER)

M/S ASSETS CARE & RECONSTRUCTION ENTERPRISE
LTD(ACRE.ARC@CREINDIA.IN)(9910612974)(PETITIONER)
SATISH(SATISHCHUGH.PRAKASH@GMAIL.COM)(8130299999)(RESPONDENT)
MANOJ(MANOJCHUGH09@GMAIL.COM)(9812092143)(RESPONDENT)

SHEENA EXPORTS(CHUGH.PRAKASH1@GMAIL.COM)(9810045458)(RESPONDENT)
R P AGRAWAL (OFFICE@RPALAW.ORG)(7303433949)(PETITIONER)

PIYUSH (PIYUSH633@GMAIL.COM)(0)(RESPONDENT)

CHUGH PRAKASH(CHUGH.PRAKASH1@GMAIL.COM)(0)(RESPONDENT)
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COURT NO. 16
HON'BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

:;Irll.al“l\:llBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 FAO-33/2024 SUDESH ARORA & ANR. KUSHIKA CHACHRA, KMG LEGAL
CM APPL. 5246/2024 V/s DEEPAK SETHI

CM APPL. 19617/2024

OTHER DETAILS OF ADVOCATES:

KUSHIKA CHACHRA (ADV.KUSHIIKA@GMAIL.COM)(9560093153)(PETITIONER)
DEEPAK SETHI()(9555792227)(RESPONDENT)

KUSHIKA CHACHRA (ADV.KUSHIIKA@GMAIL.COM)(9560093153)(PETITIONER)
DEEPAK SETHI()(9555792227)(RESPONDENT)

()()(RESPONDENT)
AFTER NOTICE MISC. MATTERS
2 CONT.CAS(C)-298/2021 RENAISSANCE BUILDCON COMPANY PVT. LTD. [RAJIV BAJAJ, RAJIV BAJAJ, SHIV PART-HEARD
CM APPL. 11981/2021 & ORS. CHOPRA
CM APPL. 20358/2022 V/s BALDEV CHAND BANSAL & ORS.

CM APPL. 20725/2022
CM APPL. 40165/2022
WITH CONT.CAS(C) 802/2021

OTHER DETAILS OF ADVOCATES:

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)(RESPONDENT)

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)(RESPONDENT)

KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)(RESPONDENT)
RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)(RESPONDENT)
RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)(RESPONDENT)
KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)(RESPONDENT)

SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)(RESPONDENT)

RENAISSANCE BUILDCON COMPANY PVT.
LTD.(RENAISSANCEBUILDCONCOMPANY@GMAIL.COM)(9873172222)(RESPONDENT)
SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)(RESPONDENT)

KARAN GAMBHIR(KG@DDCORP.IN )(9811634548)(RESPONDENT)

KANISH RAAJ GAMBHIR(KRG@DDCORP.IN)(9873172226)(RESPONDENT)

SANJAY GAMBHIR(SG@DDCORP.IN)(9873172226)(RESPONDENT)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)

M/S DD GLOBAL CAPITAL PVT.
LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)

SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)

M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)

M/S CAPITAL AUTOWORLD PVT.
LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)

M/S DD GLOBAL CAPITAL PVT.
LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)

SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)

M/S PAISALO DIGITAL LTD.(CS@PAISALO.IN)()(PETITIONER)

248


mailto:faisal.zaki@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10

17.03.2025

3

CONT.CAS(C)-802/2021
CM APPL. 38927/2021
CM APPL. 51855/2022

FAO-165/2007(Disposed off case)
CM APPL. 33241/2024
CM APPL. 33242/2024
CM APPL. 33243/2024

FAO-76/2019
CM APPL. 8815/2019
CM APPL. 8817/2019

FAO-335/2019
CM APPL. 37055/2019

M/S CAPITAL AUTOWORLD PVT.
LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)

M/S DD GLOBAL CAPITAL PVT.
LTD.(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(PETITIONER)

SANJEEV GARG(GARG_CA@HOTMAIL.COM)(9417200368)(PETITIONER)
M/S CAPITAL AUTOWORLD PVT.
LTD.(CAPITALAUTOWORLD@DDAUTO.IN)()(PETITIONER)

DD GLOBAL (DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(RESPONDENT)
CA GARG(GARG_CA@HOTMAIL.COM)(9891919168)(RESPONDENT)
CAPITAL AUTOWORLD(ACPITALAUTOWORLD@DDAUTO.IN)()(RESPONDENT)
PAISALO(CS@PAISALO.IN)()(RESPONDENT)

ABHISHEK (ABHISHEK@INDOLEGALSERVICES.IN)()(RESPONDENT)

RAJIV BAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.IN)()(RESPONDENT)

RAJIV BAJAJ & KARAN
PRAKASH(RAJIVBAJAJLAW@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.IN)()(RESPONDENT)

RAJIV BAJAJ(RAJIV BAJAJ@GMAIL.COM)(9810806329)(PETITIONER)
ASHUTOSH(ASHUTOSH@INDOLEGALSERVICES.COM)()(RESPONDENT)

SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

RENAISSANCE BUILDCON COMPANY PVT. LTD. RAJIV BAJAJ, RAJIV BAJAJ,
& ORS. ASHUTOSH GUPTA, SHIV CHOPRA
V/s TARJIINDER KUMAR BANSAL & ORS.

OTHER DETAILS OF ADVOCATES:

RAJIV BAJAJ & KARAN
PRAKASH(RAJIVBJAJILAW@GMAIL.COM)(9810806329)(PETITIONER)

RAJIV BAJAJ & KARAN
PRAKASH(RAJIVBAJAJLAW@GMAIL.COM)(9810806329)(PETITIONER)
RAJEEV KUMAR()(9814958863)(RESPONDENT)

BDR BUILDERS AND DEVELOPERS PVT
LTD(RAJESH393@GMAIL.COM)(9810031551)(RESPONDENT)

DD GLOBAL CAPITAL PVT
LTD(DDGLOBALCAPITALPVTLTD@GMAIL.COM)(9873172226)(RESPONDENT)
ABHISHEK
AGGARWAL(ABHISHEK@INDOLEGALSERVICE.IN)(8800229707)(RESPONDENT)
ASHUTOSH GUPTA , GAURAV
RANA(ASHUTOSH@INDOLEGALSERVICES.COM)(9871433339)(PETITIONER)
RENAISSANCEBUILDCON
CONPANY(RENAISSANCEBUILDCONCOPMAY@GMAIL.COM)()(RESPONDENT)
CA GARG(GARG_CA@HOTAMIL.COM)()(RESPONDENT)
RAJESH(RAJESH393@GMAIL.COM)()(RESPONDENT)

RAJIV BAJAJ (RAJIVBAJAILAW@GMAIL.COM)()(RESPONDENT)
DDCORP(KG@DDCORP.IN)()(RESPONDENT)

DDGLOBAL CAPITAL(DDGLOBALCAPITALPVTLTD@GMAIL.COM)()(RESPONDENT)
SHIV CHOPRA(ADVSHIVCHOPRA@GMAIL.COM)(9711298808)(PETITIONER)

KISHAN CHAND B.P.DHALLA, MANISH, N.S.DALAL,
V/s STATE & ORS. SANJEEV, RAJAN CHAUDHARY

OTHER DETAILS OF ADVOCATES:

DEEPAK SHARMA (MANISHPHORE30@GMAIL.COM)(9212286014)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
RANJAN(RANJAN000999@GMAIL.COM)()(RESPONDENT)

JOGI RAM AKHILESH KUMAR SINGH
V/s MANINDER SINGH & ANR

OTHER DETAILS OF ADVOCATES:
AKHILESH KUMAR SINGH()(9910259027)(PETITIONER)

RAJESH & ANR AJIT RAJPUT, RASHMI MALHOTRA,
V/s UNION OF INDIA RAJAN SOOD

OTHER DETAILS OF ADVOCATES:
AJIT RAJPUT()(9899041830)(PETITIONER)
RAJAN SOOD(ADVRAJANSOOD@GMAIL.COM)(9311903346)(PETITIONER)
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10

11

12

13

14

FAO-251/2020

CM APPL. 34676/2020
CM APPL. 34677/2020
WITH FAO 151/2023

FAO-151/2023
CM APPL. 33411/2023

FAO-97/2021
CM APPL. 9091/2021

FAO-104/2021
CM APPL. 9435/2021

FAO-225/2021
CM APPL. 33369/2021

FAO-2/2022
CM APPL. 463/2022
CM APPL. 36555/2024

FAO-296/2022

FAO-84/2023
CM APPL. 17121/2023

ISHAN GOEL MANBHAR MITTAL, RAM KANWAR
V/s PAWAN KUMAR NAIN

OTHER DETAILS OF ADVOCATES:

ANKIT GUPTA, MANBHAR
MITTAL(RALAWCO@GMAIL.COM)(9953030485)(PETITIONER)

RAM KANWAR
NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT)

PAWAN KUMAR RAM KANWAR NAIN
V/s ISHAN GOEL

OTHER DETAILS OF ADVOCATES:
R K NAIN()(9312070470)(PETITIONER)
ISHAN GOEL(RALAWCO@GMAIL.COM)()(RESPONDENT)

SHRIRAM GENERAL INSURANCE CO. LTD. SUNDER PARKASH JAIN
V/s SUNIL KUMAR SHUKLA & ANR.

OTHER DETAILS OF ADVOCATES:

S P JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
VARUN(ADV.VARUNSAKHUJA@AOL.COM)(9555444582)(RESPONDENT)

R K NAIN(LAWOFFIES723WW @GMAIL.COM)(9312070470)(RESPONDENT)

BUDHU SINGH AND ORS RAJAN SOOD AND ASHIMA SOOD
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
RAJAN SOOD(RAJAN-SOOD@HOTMAIL.COM)(9971987890)(PETITIONER)
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT)

CENTRAL SECRETARIAT CLUB THROUGH ITS  |SATYA NARAYAN, SWATI JINDAL
PRESIDENT SH HARBHAJAN SINGH

V/s EMPLOYEES STATE INSURANCE

CORPORATION THOUGH ITS DEPUTY

DIRECTOR

OTHER DETAILS OF ADVOCATES:

SATYA NARAYAN & MEENA
KUMARI(SATYANARAYAN.VASHISHTH@GMAIL.COM)(9810224033)(PETITIONER)
EMPLOYEES STATE INSURANCE
CORPORATION(KPMAVIANDASSOCIATES@GMAIL.COM)()(RESPONDENT)

SWATI JINDAL(SWATUINDALGARG@GMAIL.COM)(9911232024)(RESPONDENT)

BIMAL KAPOOR MUKESH MOHAN, SANJEEV KUMAR
V/s STATE & ORS. SINHA, VIR CHAND YADAV, AAYUSH
MALHOTRA

OTHER DETAILS OF ADVOCATES:

RG LAWZ(GOVINDSINGHNAINAL2020@GMAIL.COM)(9810910312)(PETITIONER)
RAMESH
SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DEEPAK DEWAN(DEEPAKSSDIWAN@YAHOO.CO.IN)(9868151523)(RESPONDENT)
SANJEEV KUMAR SINHA(SANJEEVG717@GMAIL.COM)(9350680089)(PETITIONER)
VIR CHAND YADAV(VC.YADAV.CO@GMAIL.COM)(9811594839)(PETITIONER)
AAYUSH
MALHOTRA(AAYUSHMALHOTRA2014@GMAIL.COM)(9711048605)(PETITIONER)

S JASMAIN SINGH NONI ABINASH KUMAR MISHRA
V/s S PRABHJOT SINGH GULATI & ORS.

OTHER DETAILS OF ADVOCATES:
ABINASH K MISHRA, GAURAV KUMAR
PANDEY(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)

MANOHAR SINGH SNEHAHSU TRIPATHY
V/s SAVITA TAYAL & ANR.

OTHER DETAILS OF ADVOCATES:

S S TRIPATHY , G S BAGGA & VINOD
SAHU(LEXICALEGALCO@GMAIL.COM)(9873702335)(PETITIONER)

NAVEEN
KUMAR(NAVEENKUMARDALAL@YAHOO.COM)(9810347420)(RESPONDENT)
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15

16

17

18

19

20

21

22

FAO-95/2023

CM APPL. 19636/2023
CM APPL. 19637/2023
CM APPL. 26716/2024

FAO-136/2023
CM APPL. 61537/2024

FAO-296/2023
CM APPL. 59007/2023

FAO-302/2023

CM APPL. 57604/2024 (CROSS

OBJ.)
CM APPL. 57605/2024
CM APPL. 57606/2024

FAO-303/2023

FAO-339/2023
CM APPL. 66829/2023

FAO-59/2024
CM APPL. 74643/2024
CM APPL. 74644/2024

FAO-182/2024
CM APPL. 33113/2024

RAJESH DUTT SHARMA
V/s JAWAHAR LAL GUPTA & ORS.

SHAURYA MITTAL, KEANE SATIRUS
SARDINHA

OTHER DETAILS OF ADVOCATES:

SHAURYA MITTAL(MITT.SHAURYA@GMAIL.COM)(7044081931)(PETITIONER)
BRPL (BRPL.CUSTOMERCARE@RELIANCEADA.COM)()(RESPONDENT)
BRPL(BRPL.VIGILANCE@RELIANCEADA.COM)()(RESPONDENT)

M/S KANHA JI TRANSPORTER PRADEEP SINGH RANA, NAVEEN
V/s ARVIND KUMAR

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA &
ASSOCIATES(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
ARVIND(KAILASHIONWAL®@YAHOOMAIL.COM)()(RESPONDENT)

RANA PRADEEP(RANAPRADEEP1020@GMAIL.COM)(0)(PETITIONER)
NAVEEN KUMAR

(NAVEEN.KUMAR280376 @GMAIL.COM)(9212730867)(RESPONDENT)

MAHAVIR ENCLAVE KALI BARI SAMITI VIPLAV ACHARYA
(REGD.)
V/s BASUDEV MUKHERJEE & ORS.

OTHER DETAILS OF ADVOCATES:

EMPLOYEES STATE INSURANCE
CORPORATION
V/s NEW GROW SOFTWARE SOLUTION P LTD

AAKASH SIROHI, SUDHIR CHADHA,
SUDHIR CHADHA

OTHER DETAILS OF ADVOCATES:

AKASH SIROHI(AKASH.SIROHI@GMAIL.COM)(0)(PETITIONER)

SUDHIR CHADHA (CHADHASUDHIRVP@GMAIL.COM)(9910915009)(RESPONDENT)
SUDHIR CHADHA(CHADHASUDHIRVP@GMAIL.COM)(9910915009)(RESPONDENT)

SANJAY KUMAR AGGARWAL CHANDER MOHAN VERMA
V/s SATISH KUMAR AGGARWAL & ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET KUMAR SAXENA
(CHETANVERMAG226@GMAIL.COM)(9350357814)(PETITIONER)
ANUJ(ANUJAGG@OUTLOOK.COM)()(RESPONDENT)

SMT. MANJU BHARDWAJ PRAMOD KUMAR, RAVI BASSI
V/s SHRI CHANDER MOHAN THROUGH LRS

OTHER DETAILS OF ADVOCATES:

PRAMOD KUMAR(PRAMODKRJUSTICE@GMAIL.COM)(8368794090)(PETITIONER)
PRAMOD(PRAMODKRJUSTICE@GMAIL.COM)()(RESPONDENT)

RAVI BASSI(ADVOCATERAVIBASSI@GMAIL.COM)(9810021293)(RESPONDENT)
RAVI BASSI(ADVOCATERAVIBASSI@GMAIL.COM)(9810021293)(RESPONDENT)

PARAMIJEET SINGH RAHUL KUMAR PANDIT, ABHAY
V/s INDERJEET SINGH GUPTA, DAHIYA SUKHBIR SINGH

OTHER DETAILS OF ADVOCATES:
ABHAY GUPTA()(9555522220)(PETITIONER)

SS DAHIYA(SSDAHIYAADVOCATE09@GMAIL.COM)()(RESPONDENT)

ABHAY GUPTA()(9555522220)(PETITIONER)

SS DHAIYA (SSDAHIYAADVOCATE09@GMAIL.COM)(0)(RESPONDENT)
DAHIYA SUKHBIR
SINGH(SUKHBIRSINGHDAHIYA@YAHOO.CO.IN)(9811543702)(RESPONDENT)

NARESH CHANDER JAGGI & ANR. SACHIN BANSAL, JOGINDER PAL
V/s STATE ( NCT OFDELHI) & ORS. SINGH

OTHER DETAILS OF ADVOCATES:

SACHIN BANSAL(INSIGHTLEGAL99@GMAIL.COM)(9810186530)(PETITIONER)
RAKESH(RAKESHJAGS@YAHOO.CO)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
JOGINDER PAL SINGH(ADV.JOGINDER@GMAIL.COM)(8010004000)(RESPONDENT)
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17.03.2025

23

24

25

26

27

28

29

RFA-191/2018

RFA-226/2018

CM APPL. 8444/2018
CM APPL. 8445/2018
WITH RFA 252/2018
RFA 360/2018

RFA-252/2018
CM APPL. 9777/2018

RFA-360/2018
CM APPL. 17332/2018
CM APPL. 15259/2025

RFA-281/2019
CM APPL. 15121/2019
CM APPL. 15122/2019

RFA-399/2019
CM APPL. 20216/2019
CM APPL. 42402/2019

RFA-494/2019
CM APPL. 24350/2019

NORTH DELHI MUNICIAPL CORPORATION
V/s SUBHASH CHANDER GUPTA

NAMARATA MUKIM, JAGJIT SINGH

OTHER DETAILS OF ADVOCATES:
NAMARATA MUKIM()(9899106515)(PETITIONER)

AMIT KUAMR AGARWAL & ORS VIBHOR GARG, KUMAR VIVEK

V/s HAJI ALLAUDDIN & ORS VIBHU, KUMAR VIVEK VIBHU & S P
GUPTA, AMIT GUPTA, YASHRAJ
SINGH DEORA & SHYAM KAILASH,
RAKESH KUMAR, NEERAJ GROVER,
MOHD SHAZ KHAN, MAROOF
AHMAD, VIBHOR GARG

OTHER DETAILS OF ADVOCATES:

VIBHOR GARG()(9811352998)(PETITIONER)

RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
NEERAJ GROVER(GROVERINDIA@OUTLOOK.COM)(9810376869)(RESPONDENT)
RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(RESPONDENT)
MOHD SHAZ KHAN(SHAZ@TALHA.IN)(9936084176)(RESPONDENT)

MAROOF
AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9899186420)(RESPONDENT)
VIBHOR GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(PETITIONER)

SURAJ PRAKSH AGGARWAL (DECEASED) THR |AMIT GUPTA, KUMAR VIVEK VIBHU,

LRS YASHRAJ SINGH DEORA & SHYAM

V/s HAJI ALLAUDDIN & ORS KAILASH, RAKESH KUMAR, MOHD
SHAZ KHAN, NEERAJ GROVER,
MAROOF AHMAD

OTHER DETAILS OF ADVOCATES:

AMIT GUPTA()(8826234806)(PETITIONER)

RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(RESPONDENT)
MOHD SHAZ KHAN(SHAZ@TALHA.IN)(9936084176)(RESPONDENT)

NEERAJ GROVER(GROVERINDIA@OUTLOOK.COM)(9810376869)(PETITIONER)
MAROOF
AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9899186420)(RESPONDENT)

SOM PRAKASH AGGARWAL YASHRAJ SINGH DEORA, NEERAJ

V/s HAJI ALLAUDDIN & ORS GROVER, AMIT GUPTA, RAKESH
KUMAR, MOHD SHAZ KHAN, NEERA)J
GROVER, MAROOF AHMAD

OTHER DETAILS OF ADVOCATES:

YASHRAJ SINGH DEORA()(9643520339)(PETITIONER)

RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)
RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(RESPONDENT)
MOHD SHAZ KHAN(SHAZ@TALHA.IN)(9936084176)(RESPONDENT)

NEERAJ GROVER(GROVERINDIA@OUTLOOK.COM)(9810376869)(RESPONDENT)
MAROOF
AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9899186420)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY BEENASHAW N SONI, KASHVI DUTTA
V/s RAKESH KUMAR JAIN & ORS

OTHER DETAILS OF ADVOCATES:
BEENASHAW N SONI()(9811270125)(PETITIONER)

RADHEY SHYAM GARG ROHIT KUMAR MODI
V/s M/S VARDHMAN ASSOCIATES PVT LTD

OTHER DETAILS OF ADVOCATES:
ROHIT KUMAR MODI()(9810243904)(PETITIONER)
ROHIT KUMAR MODI()(9810243904)(PETITIONER)

S VENUGOPAL RISHMI BALIYAN, ATISHI DIPANKAR
V/s MODI RUBBER LTD

OTHER DETAILS OF ADVOCATES:

RISHMI BALIYAN()(8527747639)(PETITIONER)

ATISHI
DIPANKAR(ATISHIDIPANKAR2004@GMAIL.COM)(9811151348)(RESPONDENT)
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17.03.2025

30

31

32

RFA-755/2019
CM APPL. 37682/2019

RFA-1035/2019
CM APPL. 52187/2019

CM APPL. 9483/2023

In RFA-1067/2019(Disposed off

case)

FOR FINAL HEARING

33

34

35

FAO-66/2014

FAO-379/2017

FAO-43/2022

FOR DISPOSAL

36 FAO-244/2019
CM APPL. 27982/2019
CM APPL. 61706/2023
CM APPL. 2760/2025
FOR HEARING
37 RFA-124/2019

VIKRAM SINGH & ANR
V/s ORIENTAL BANK OF COMMERCE & ORS

SANJEEV KUMAR GUPTA,
DHIRENDRA KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
SANJEEV KUMAR GUPTA()(9810075779)(PETITIONER)

RAJESH SOOD GURVINDER SINGH
V/s CHANDER KIRTI RANI TANDON

OTHER DETAILS OF ADVOCATES:
GURVINDER SINGH()(9868873138)(PETITIONER)

MANJEET KAUR MEHTA & SINGHW LAW OFFICE LLP,
V/s BALJEET KAUR VARUN KAPUR, AKANKSHA
AGRAWAL, EKTA MEHTA

OTHER DETAILS OF ADVOCATES:

MEHTA & SINGHW LAW OFFICE LLP()(9811463632)(PETITIONER)

VARUN KAPUR(NURAV604@GMAIL.COM)()(PETITIONER)
SHREYANS(SHREYANS@SHREYANSSINGHVIADV.COM)()(RESPONDENT)
AKANKSHA AGARWAL (AGRAWAL.AKANKSHA04@GMAIL.COM)()(RESPONDENT)
AKANKSHA
AGRAWAL(AGRAWAL.AKANKSHA04@GMAIL.COM)(9511257216)(RESPONDENT)
EKTA MEHTA(EKTADMEHTA@GMAIL.COM)(9971443037)(RESPONDENT)

ASHOK KUMAR SHARMA
V/s UNION OF INDIA

N K GUPTA & ASSOCIATES, SUMIT
NAGPAL

OTHER DETAILS OF ADVOCATES:
SUMIT NAGPAL(SUMIT@NAGPAL.LAW)(9911995000)(PETITIONER)

M/S. JAI DURGA TRANPSPORT CO. VISHAL GARG & ASSOCIATES,
V/s M/S. HINDUSTAN PETROLEUM CO. LTD. & INAVEEN KMAR RAHEJA
ANR.

OTHER DETAILS OF ADVOCATES:

SATYA NARAYAN PRASAD
V/s UNION OF INDIA

RAJAN SOOD

OTHER DETAILS OF ADVOCATES:
RAJAN SOOD(RAJAN-SOOD@HOTMAIL.COM)(9311903346)(PETITIONER)
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

RAKESH BHARGAVA
V/s THE STATE OF DELHI & ORS

DAVINDER N GROVER, ARJUN GARG,
ARJUN GARG, SUNIL KUMAR

OTHER DETAILS OF ADVOCATES:

DAVINDER N GROVER()(9811191401)(PETITIONER)

GROVER AND
ASSO(GROVERANDASSOCIATESLAWFIRM@GMAIL.COM)()(RESPONDENT)
ARJUN GARG (GARGARJUNA@GMAIL.COM)(9910922635)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
MAYANK (ECIMAYA@GMAIL.COM)()(RESPONDENT)

ALKA BHARGAVA(RBAB105@GMAIL.COM)()(RESPONDENT)

ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
ARJUN GARG(GARGARJUNA@GMAIL.COM)(9910922635)(RESPONDENT)
SUNIL KUMAR(SUNILKNB@GMAIL.COM)(9311515886)(RESPONDENT)

N D SHARMA
V/s CENTRAL BANK OF INDIA

N D SHARMA, R S MATHUR, RAJESH
SHARMA

OTHER DETAILS OF ADVOCATES:
N D SHARMA()(9350895559)(PETITIONER)
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17.03.2025

38 RFA-582/2019

END OF THE BOARD MATTERS

39 FAO-596/2016
CM APPL. 35196/2019

40 RFA-328/2019
CM APPL. 17207/2019

CHETTER LAL & ORS RAVINDRA NARAYAN, BANKEY
V/s MURARI LAL BIHARI, RANJIT SINGH

OTHER DETAILS OF ADVOCATES:
RAVINDRA NARAYAN()(8860662882)(PETITIONER)

NEERAJ R P SHUKLA, GAURI GUPTA, HARSHIT
V/s STATE OF NCT OF DELHI AND ORS AGARWAL

OTHER DETAILS OF ADVOCATES:
GAURI GUPTA()(9811966887)(PETITIONER)
HARSHIT AGARWAL(AGARWALCLC@GMAIL.COM)(9811026362)(PETITIONER)

PARAMIEET KAUR & ORS KEDAR YADAV, ARATI MAHAJAN
V/s NEELAM SAHNI & ORS SHEDHA (DHCLSC)

OTHER DETAILS OF ADVOCATES:
KEDAR YADAV ,()(9818158167)(PETITIONER)
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COURT NO. 29
HON'BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil.saxena@dhc.nic.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

ITEM
NUMBER CASE NUMBER

INTERIM BAIL

1 BAIL APPLN.-3960/2024
CRL.M.A. 32763/2024

PARTY NAME ADVOCATE NAME

YASH ALIAS MAAN
V/s STATE NCT OF DELHI

SANJAY

OTHER DETAILS OF ADVOCATES:

PANKAJ (PANKAJIDYNAMIC@GMAIL.COM)(9899729791)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KISHAN GUPTA RAJNEESH BHASKAR (DHCLSC)
V/s STATE (NCT OF DELHI)

2 BAIL APPLN.-957/2025
CRL.M.A. 7185/2025

OTHER DETAILS OF ADVOCATES:

RAJNEESH
BHASKAR(RBHASKAR9871207061@GMAIL.COM)(8920067875)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BAIL

3 BAIL APPLN.-377/2024
CRL.M.A. 6055/2025

IQRAR AHMED @ AFZAL
V/s STATE NCT OF DELHI

HUM NASHIN AHMED

OTHER DETAILS OF ADVOCATES:

ROSHAN
V/s THE STATE GOVT OF NCT OF DELHI

4 CRL.M.(BAIL) 523/2025
In BAIL APPLN.-510/2024

VASHU BALA, SURAJ PRAKASH
SHARMA

OTHER DETAILS OF ADVOCATES:

VIPIN KUMAR(VIPINADVOCATE70@GMAIL.COM)(9899912141)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VANDANA YADAV(VANDANA@YADAV.ES)(9555767373)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

5 BAIL APPLN.-873/2024 GULHASAN GULSHER KHAN

V/s DIRECTORATE OF REVENUE INTELLIGENCE

VISHAL ARUN MISHRA

OTHER DETAILS OF ADVOCATES:
VIVEK KUMAR
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OTHER INFORMATION

P.S.-FIR NO. :(MOTI NAGAR-644/2023)

P.S.-FIR NO. :(RAJ PARK-167/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANJEET NAGAR-693/2022)

BAIL APPLN. 1651/2023 FILED BY IQRAR AHMED
@AFZAL (DISPOSED ON : 2023-12-06 )

BAIL APPLN. 2096/2023 FILED BY AQDAS
(DISPOSED ON : 2023-11-29 )

BAIL APPLN. 122/2024 FILED BY AQDAS
(DISPOSED ON : 2025-03-04 )

BAIL APPLN. 4274/2024 FILED BY HAMZA
REHMAN (DISPOSED ON : 2024-11-22)

P.S.-FIR NO. :(RANJEET NAGAR-693/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NARELA INDUSTRIAL AREA-716/2022)

BAIL APPLN. 4203/2023 FILED BY ROSHAN
(DISPOSED ON : 2023-12-14 )

P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
716/2022)

P.S.-FIR NO. :(DIRECTORATE OF REVENUE


mailto:akhil.saxena@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2

17.03.2025

6 BAIL APPLN.-3062/2024

7 BAIL APPLN.-3861/2024
CRL.M.A. 31983/2024

8 BAIL APPLN.-4693/2024
CRL.M.A. 38372/2024
CRL.M.A. 2212/2025
CRL.M.A. 2213/2025

9 BAIL APPLN.-245/2025
CRL.M.A. 1696/2025

10 BAIL APPLN.-556/2025
CRL.M.A. 3993/2025
CRL.M.A. 3994/2025

SINGH(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER)
ABHI KUMAR SRIVASTAV(ABHAI.SRIVASTAV68@GMAIL.COM)()(PETITIONER)
VIVEK KUMAR
SINGH(VEERBHARATOFFICIAL@GMAIL.COM)(9005173714)(PETITIONER)
KIRAN KUMAR(KIRANKUMAR.IRS@NIC.IN)()(RESPONDENT)

SHEIKH ASIKUL PRITISH SABHARWAL
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

PRITISH SABHARWAL
(PRITISHSABHARWAL1@GMAIL.COM)(9810264114)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MASARAN KOUROUMA JAVED KHAN, GIBRAN NAUSHAD
V/s CUSTOMS

OTHER DETAILS OF ADVOCATES:

JAVED KHAN(JAVEDKHANZ123MON@GMAIL.COM)(8882323437)(PETITIONER)
JAVED KHAN(JAVEDKHANZ123MON@GMAIL.COM)(0)(PETITIONER)

SATISH AGGARWAL(SATISHAGGARWALA@GMAIL.COM)(0)(RESPONDENT)

SATISH AGGARWAL(SATISHAGGARWALA@GMAIL.COM)(0)(RESPONDENT)
GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDENT)

RAMAN BHATIA SUBRAT SINGH CHAUHAN, SAKSHI
V/s STATE (GOVT OF NCT OF DELHI) & ANR. ARORA, SIDDHARTH NARANG

OTHER DETAILS OF ADVOCATES:

SUBRAT CHAUHAN(SUBRATCHHN@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SAKSHI ARORA(ARORASAKSHI008@GMAIL.COM)(7530950090)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SIDDHARTH
NARANG(ADVOCATEALOK1975@GMAIL.COM)(8505808500)(PETITIONER)

HEMANT AMIT GUPTA
V/s STATE NCT OF DELHI THROUGH SHO PS
RAJOURI GARDEN

OTHER DETAILS OF ADVOCATES:

SACHIN SHUKLA (CONNECT.ADVSACHIN@GMAIL.COM)(9871137383)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HEMANT ABHISHEK
V/s THE STATE ( GOVT, N.C.T OF DELHI)

OTHER DETAILS OF ADVOCATES:

S.S LATHI (LATHISURJEET@GMAIL.COM)(8586012168)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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INTELLIGENCE-DZU/34/ENQ-02/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOVIND PURI-110/2018)

BAIL APPLN. 2759/2020 FILED BY SHEIKH
ASHIKUL (DISPOSED ON : 2021-01-15)

BAIL APPLN. 2162/2022 FILED BY SHEIKH ASIKUL
(DISPOSED ON : 2022-08-26 )

BAIL APPLN. 5/2024 FILED BY SHEIKH ASIKUL
(DISPOSED ON : 2024-05-01)

P.S.-FIR NO. :(GOVIND PURI-110/2018)

P.S.-FIR NO. :(CUSTOMS-SC 655/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(S.B.DAIRY-805/2024)

BAIL APPLN. 80/2025 FILED BY SH. AWANISH
KUMAR (D. OF HEARING : 2025-04-23 )
W.P.(CRL) 796/2025 FILED BY DILIP (D. OF
HEARING : 2025-04-23 )

P.S.-FIR NO. :(S.B.DAIRY-805/2024)

P.S.-FIR NO. :(RAJOURI GARDEN-599/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SEEMA PURI-654/2021)

CRL.M.C. 4960/2024 FILED BY AMIR (DISPOSED
ON : 2024-07-03 )

BAIL APPLN. 4703/2024 FILED BY AMIR (D. OF
HEARING : 2025-05-06 )

P.S.-FIR NO. :(SEEMA PURI-654/2021)



17.03.2025

PAROLE/FURLOUGH
11 W.P.(CRL)-449/2025

FRESH MATTERS & APPLICATIONS

12 CRL.M.C.-1677/2025
CRL.M.A. 7563/2025
CRL.M.A. 7564/2025

FOR ADMISSION

13 CRL.L.P.-440/2024
CRL.M.A. 26646/2024
CRL.M.A. 26647/2024

14 CRL.M.C.-1482/2025
CRL.M.A. 6618/2025

GOMTI @ MANOJ
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

GAYATRI NANDWANI (DHCLSC)

KUSHAL RAJ (GAYATRI.N89@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TRISTAR HOTELS PVT. LTD. & ORS.
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT BHATIA(ANKIT.BHATIA@HOTMAIL.CO.IN)(9971594841)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PRAMOD KUMAR
V/s TRIBHUWAN SINGH

OTHER DETAILS OF ADVOCATES:

PARANJAY CHOPRA (CHOPRA.PARANJAY@GMAIL.COM)(9818665555)(PETITIONER)

BALBIR SINGH
V/s THE STATE (GNCT OF DELHI) ANRND ANR

OTHER DETAILS OF ADVOCATES:

PRADEEP KUMAR (PRADEEPKUMARADV8@GMAIL.COM)(9870941162)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANKIT BHATIA

PARANJAY CHOPRA

PRADEEP KUMAR
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-41/2005)

BAIL APPLN. 2651/2007 FILED BY DHARAMVIR
(DISPOSED ON : 2008-02-11 )

BAIL APPLN. 1883/2007 FILED BY DHARAMVIR
(DISPOSED ON : 2007-09-06 )

CRL.A. 94/2011 FILED BY GOMATI @ MANO!J
(DISPOSED ON : 2012-03-20 )

CRL.A. 783/2011 FILED BY DHARAMBIR
(DISPOSED ON : 2012-03-20 )

CRL.A. 6/2012 FILED BY DEEPAK (DISPOSED ON :
2012-03-20)

W.P.(CRL) 1058/2012 FILED BY GOMTI @ MANO)J
(DISPOSED ON : 2012-10-18 )

W.P.(CRL) 1471/2013 FILED BY DHARAMBIR
(DISPOSED ON : 2013-11-26 )

W.P.(CRL) 409/2014 FILED BY DHARAMBIR
(DISPOSED ON : 2014-07-09 )

W.P.(CRL) 1056/2014 FILED BY GOMTI @ MANO!J
(DISPOSED ON : 2014-09-16 )

W.P.(CRL) 1321/2017 FILED BY GOMTI @ MANO)J
(DISPOSED ON : 2017-05-18 )

W.P.(CRL) 2283/2018 FILED BY GOMTI @ MANOJ
(DISPOSED ON : 2018-08-01 )

W.P.(CRL) 1366/2021 FILED BY GOMTI @ MANO)J
(DISPOSED ON : 2021-12-22 )

W.P.(CRL) 3/2022 FILED BY GOMTI @ MANO)
(DISPOSED ON : 2022-02-23 )

W.P.(CRL) 1627/2022 FILED BY GOMTI @ MANOJ
(DISPOSED ON : 2023-03-23 )

W.P.(CRL) 3130/2023 FILED BY GOMTI @ MANOJ
(DISPOSED ON : 2023-12-20 )

W.P.(CRL) 321/2024 FILED BY GOMTI @ MANO)J
(DISPOSED ON : 2024-02-02 )

P.S.-FIR NO. :(KANJHAWALA-41/2005)

P.S.-FIR NO. :(NEW FRIENDS COLONY-167/2024)

P.S.-FIR NO. :(PRASHANT VIHAR-504/2024)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17.03.2025 ADVANCE CAUSE LIST

AFTER NOTICE MISC. MATTERS

15 CRL.A.-314/2013 STATE M P SINGH
V/s FAKREY ALAM

OTHER DETAILS OF ADVOCATES:

16 |CRL.M.A. 3878/2025 MEHROZE KHAN MOHD. NASIR, ASIM ALI
In CRL.A.-785/2013 V/s C.B.l.

OTHER DETAILS OF ADVOCATES:

E FILING SOLUTION
POINT(EFILINGSOLUTIONPOINT@GMAIL.COM)(9811325884)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

17  CRL.A.-734/2014 CHAMPA DEVI S S DAHIYA, ANAND KUMAR,
CRL.M.A. 18883/2016 V/s STATE & ORS PRADEEP RANA, D PATTNAIK,
DURGESH KUMAR PANDEY
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SULTAN PURI-397/2010)
BAIL APPLN. 28/2011 FILED BY JOHNY
(DISPOSED ON : 2011-02-01 )
P.S.-FIR NO. :(SULTAN PURI-397/2010)
18  CRL.L.P.-143/2023 HARI OM ADITYA MALHOTRA, RAJESH
V/s AMIT GOEL GEHLAWAT, ARVIND KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:

ADITYA MALHOTRA
(ADITYA.MALHOTRA87@GMAIL.COM)(9872566853)(PETITIONER)

ADITYA MALHOTRA(ADITYA.MALHOTRA87@GMAIL.COM)(9870566853)(PETITIONER)
ADITYA MALHOTRA(ADITYA.MALHOTRA87 @GMAIL.COM)(9870566853)(PETITIONER)
RAJESH GEHLAWAT(RAJGEHLAWAT@GMAIL.COM)(9818164696)(PETITIONER)
ARVIND KUMAR
GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(RESPONDENT)

19 CRL.L.P.-186/2023 RAJAN KUMAR ANAND ALOK KOTHARI
CRL.M.A. 9840/2023 V/s THE STATE & ANR.
CRL.M.A. 9842/2023

OTHER DETAILS OF ADVOCATES:
ALOK KOTHARI (ADVALOKKOTHARI@GMAIL.COM)()(PETITIONER)
HONEYSETHI (HONEYSETHI007 @GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
20 CRL.L.P.-201/2023 BUDH RATTAN S CSAGAR, NIRVIKAR VERMA
CRL.M.A. 10598/2023 V/s THE STATE NCT OF DELHI & ANR.

WITH CRL.L.P. 202/2023

OTHER DETAILS OF ADVOCATES:
S.C SAGAR (SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(RESPONDENT)
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(RESPONDENT)

21 CRL.L.P.-202/2023 BUDH RATTAN S CSAGAR, NIRVIKAR VERMA
CRL.M.A. 10603/2023 V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
S.C SAGAR (SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(RESPONDENT)
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(RESPONDENT)

22 CRL.L.P.-330/2023 STATE GOVT. OF NCT OF DELHI PRIYANKA DALAL
CRL.M.A. 17679/2023 V/s JEET SINGH
CRL.M.A. 17754/2023

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BHALSWA DAIRY-292/2014)
PRIYANKA DALAL(PRIYANKADALAL282@GMAIL.COM)(9878063152)(PETITIONER)
KAPIL SHARMA

258



17.03.2025

23

24

25

26

27

28

29

30

CRL.L.P.-339/2023
CRL.M.A. 18190/2023

CRL.L.P.-362/2023
CRL.M.A. 19300/2023

CRL.L.P.-427/2023
WITH CRL.L.P. 429/2023

CRL.L.P.-429/2023

CRL.L.P.-614/2023
WITH CRL.L.P. 616/2023
CRL.L.P. 617/2023

CRL.L.P.-616/2023

CRL.L.P.-617/2023

CRL.L.P.-58/2024

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

SANJAY KUMAR MISHRA ABHISHEK KUMAR, SACHIN SHARMA

V/s RAJU LAMBA

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR(ADVICELAW2@GMAIL.COM)(9811074290)(PETITIONER)
SACHIN BANSAL(ADVSACHINBANSALO6@GMAIL.COM)(9250905868)(PETITIONER)
SACHIN SHARMA(ADVOCATESACHINSHARMA1@GMAIL.COM)()(RESPONDENT)
SACHIN
SHARMA(ADVOCATESACHINSHARMA1@GMAIL.COM)(9711377067)(PETITIONER)

RAJEEV SHARMA RAHUL JAIN
V/s RAJ KUMAR SHARMA & ANR.

OTHER DETAILS OF ADVOCATES:
RAHUL JAIN ()(9999050203)(PETITIONER)
RAHUL JAIN ()(9999050203)(PETITIONER)
RAHUL JAIN ()(9999050203)(PETITIONER)

GOODYEAR INDIA LTD BINDRA RANA, NARENDER SINGH
V/s GURJEET SINGH BAJAJ PROPRIETOR, YADAV
RANJEET AUTOMOBILES

OTHER DETAILS OF ADVOCATES:
NARENDER SINGH
YADAV(NARENDER.LAWYER@GMAIL.COM)(9350801938)(RESPONDENT)

GOODYEAR INDIALTD BINDRA RANA, NARENDER SINGH
V/s M/S RANJEET AUTOMOBILES PVT. LTD & |YADAV
ORS.

OTHER DETAILS OF ADVOCATES:
S.S. RANA (LITIGATION@SSRANA.COM)(9818202368)(PETITIONER)
NARENDER SINGH
YADAV(NARENDER.LAWYER@GMAIL.COM)(9350801938)(RESPONDENT)

M/S SKYLINE ENGINEERING CONTRACTS TARUN RANA, TARUN RANA,
(INDIA) PVT. LTD. PARITOSH JAIN
V/s M/S GALAXY POLES PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
TARUN RANA(TARUNRANA1027@YAHOO.CO.IN)(9810669233)(PETITIONER)
M/S GALAXY POLES PVT LTD(AMCATEAM@GMAIL.COM)()(RESPONDENT)
TARUN RANA(SHRANKS786@GMAIL.COM)(9810669233)(PETITIONER)
PARITOSH JAIN(AJALEGALS@GMAIL.COM)(8287272966)(RESPONDENT)

M/S SKYLINE ENGINEERING CONTRACTS TARUN RANA, PARITOSH JAIN
(INDIA) PVT. LTD.
V/s M/S GALAXY POLES PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
TARUN RANA (TARUNRANA1027@GMAIL.COM)(9810669233)(PETITIONER)
AMCATEAM(AMCATEAM@GMAIL.COM)()(RESPONDENT)

PARITOSH JAIN(AJALEGALS@GMAIL.COM)(8287272966)(PETITIONER)
PARITOSH JAIN(AJALEGALS@GMAIL.COM)(8287272966)(RESPONDENT)
PARITOSH JAIN(AJALEGALS@GMAIL.COM)(8287272966)(RESPONDENT)

M/S SKYLINE ENGINEERING CONTRACTS TARUN RANA, PARITOSH JAIN
(INDIA) PVT. LTD.
V/s M/S GALAXY POLES PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

TARU RANA(TARUNRANA1027@GMAIL.COM)(9810669233)(PETITIONER)
AMC TEAM (AMCATEAM@GMAIL.COM)()(RESPONDENT)

PARITOSH JAIN(AJALEGALS@GMAIL.COM)(8287272966)(PETITIONER)

L AND T HOUSING FINANCE JOGINDER KUMAR SUKHUJA,
V/s SANGITA VIREN BHANSALI PURUSHOTTAM KUMAR JHA

OTHER DETAILS OF ADVOCATES:
JUS JURIS(JUSJURIS@GMAIL.COM)(9810315334)(PETITIONER)

SANGEET BHANSALI(BHANSALISANGEETA@GMAIL.COM)(9582027855)(PETITIONER)
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31

32

33

34

35

36

37

38

39

CRL.L.P.-174/2024
CRL.M.A. 10255/2024

WITH CRL.L.P. 176/2024

CRL.L.P.-176/2024
CRL.M.A. 10326/2024

CRL.L.P.-505/2024
CRL.M.A. 37091/2024

CRL.L.P.-513/2024

CRL.L.P.-547/2024
CRL.M.A. 33976/2024
CRL.M.A. 33977/2024

CRL.L.P.-579/2024
CRL.M.A. 36072/2024
CRL.M.A. 36073/2024

CRL.M.C.-595/2025
CRL.M.A. 2910/2025

CRL.REV.P.-19/2020

CRL.REV.P.-216/2020
CRL.M.A. 5215/2020
CRL.M.A. 5216/2020

JOGINDER KUMAR SUKHIJA(JUSJURIS@GMAIL.COM)(9810315334)(PETITIONER)

PURUSHOTTAM KUMAR JHA(PKJHA85@GMAIL.COM)(9971291939)(RESPONDENT)
HIRA LAL BHIKAM CHAND GOTHI HUF

V/s NITIN JAIN & ANR.

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR

ARVIND KUMAR (ARVIND_ARA57@REDIFFMAIL.COM)(8285669607)(PETITIONER)
JULIUSM (JULIUSM.ALO@GMAIL.COM)()(PETITIONER)
APARNARADIO(APARNARADIO@YAHOO.COM)()(RESPONDENT)

M/S GOTHI INVESTMENT AND CONSULTANTS |ARVIND KUMAR

V/s NITIN JAIN & ANR.

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR(ARVIND_ARA57@GMAIL.COM)(8285669607)(PETITIONER)
APARNAR DAIO(APARNARSIO@GMAIL.COM)()(RESPONDENT)

OMPAL SINGH
V/s SEEMA GUPTA

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR

SUNIL KUMAR(SUNIL20061994K@GMAIL.COM)(9958574284)(PETITIONER)
LAW WALKER LLP(LAWWALKER.187@GMAIL.COM)(9891827456)(PETITIONER)

M/S PARAGON XT

V/s ASHISH PRATAP SINGH

OTHER DETAILS OF ADVOCATES:

SHIVAM BATRA

SHIVAM BATRA (SHIVAMBATRA@GMAIL.COM)(9212103344)(PETITIONER)
ASHISH PRATAP (ASHISHPSINGH@GMAIL.COM)(0)(RESPONDENT)

KIRTI GYANCHANDANEY

V/s M/S VINISHMA INFRASTRUCTURE PVT LTD

& ORS.

OTHER DETAILS OF ADVOCATES:

ALOK BHACHAWAT

ISHAN JAIN(ISHAN@BHACHAWAT.COM)(9810975362)(PETITIONER)
BHACHAWAT (ISHAN@BHACHAWAT.COM)(0)(PETITIONER)
ALOK BHACHAWAT(ALOK@BHACHAWAT.COM)(0)(RESPONDENT)

VIVEK SINGH

V/s SH HARDEEP SINGH THAPAR

OTHER DETAILS OF ADVOCATES:

MANMOHAN SINGH

V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

JOY DIP BHATTACHARYA

RAIJIV BAJA)

RAJIV BAJAJ (RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

STATE
V/s AMIT

OTHER DETAILS OF ADVOCATES:
ASHISH DUTTA()(9811180280)(PETITIONER)

M/S. WEBSITY INFOSYS LTD. & ANR.

V/s SECURITIES & EXCHANGE BOARD OF INDIA

& ORS.

OTHER DETAILS OF ADVOCATES:
ABHAY K DAS()(9810573522)(PETITIONER)
ASHISH AGGARWAL(AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT)

ASHISH DUTTA

ABHAY K DAS, ASHISH AGGARWAL
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P.S.-FIR NO. :(JYOTI NAGAR-121/2017)


mailto:AASHISHADVOCATE@GMAIL.COM)(9810077771)(RESPONDENT)

17.03.2025

40

CRL.REV.P.-262/2020
CRL.M.A. 10528/2020

SHIVANGI MEENA JATIN SAPRA, PARVEEN KUMAR
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:
JATINSAPRA(JATINADVOCATE@GMAIL.COM)(9312223345)(PETITIONER)

JATIN SAPRA &
ASSOCIATES(JATINADVOCATE@GMAIL.COM)(9312223345)(PETITIONER)

SURESH K. MEENA(SKMDDE@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PARVEEN KUMAR
(ADVPRAVEENCHAUHAN@GMAIL.COM)(9828954807)(PETITIONER)
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COURT NO. 27
HON'BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi93@gmail.com

:JS':\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
MATTERS OF SITTING/FORMER MP/MLA (PRIORITY MATTERS IN TERMS OF HON BLE SUPREME COURT ORDER IN W.P.(C.) 699/2016
1 CRL.M.C.-5853/2022 KULDEEP KUMAR ADITYA RAJ
WITH CRL.M.C. 6910/2022 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ADITYA RAJ(CHAMBERSOFADITYARAJ@GMAIL.COM)(7073011531)(PETITIONER) :(KALYAN PURI-413/2021)
KAPIL CRL.M.C. 6910/2022 FILED BY RAVINDER & ORS.
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (D. OF HEARING : 2025-03-17 )
P.S.-FIR NO. :(KALYAN PURI-413/2021)
2 |CRL.M.C.-6910/2022 RAVINDER & ORS. ADITYA RAJ
CRL.M.A. 26781/2022 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ADITYA RAJ(CHAMBERSOFADITYARAJ@GMAIL.COM)(7073011531)(PETITIONER) :(KALYAN PURI-413/2021)
CRL.M.C. 5853/2022 FILED BY KULDEEP KUMAR
(D. OF HEARING : 2025-03-17 )
P.S.-FIR NO. :(KALYAN PURI-413/2021)
BAIL
3 |BAIL APPLN.-4224/2024 LALIT VIKAS AZAD
V/s THE STATE GOVT OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUDHIR KUMAR(SUDHIRSDHR2@GMAIL.COM)(9971481762)(PETITIONER) :(BHAJAN PURA-480/2017)
KAPIL BAIL APPLN. 2267/2019 FILED BY LALIT KUMAR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2019-10-31 )
W.P.(CRL) 681/2022 FILED BY LALIT (DISPOSED
ON : 2022-03-30)
P.S.-FIR NO. :(BHAJAN PURA-480/2017)
4  BAIL APPLN.-4257/2024 SHAHZADA IRFAN @ LALA VINEET JAIN

V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
VINEET JAIN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) :(CHANDNI MAHAL-429/2023)
BAIL APPLN. 3149/2024 FILED BY MD REHAN @
GAONWALA (DISPOSED ON : 2024-09-02 )
BAIL APPLN. 192/2025 FILED BY GAYASUDDIN @
GAYAS (D. OF HEARING : 2025-03-19 )
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5 BAIL APPLN.-4263/2024

6 BAIL APPLN.-4476/2024

7 BAIL APPLN.-4530/2024

8 BAIL APPLN.-4556/2024
CRL.M.A. 37228/2024

9 BAIL APPLN.-4611/2024
WITH BAIL APPLN. 4654/2024

SOLOMON OGBE ANKUR JAIN
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:

MANEESH BHARDWAJ
(MANEESH.ADVOCATE@YAHOO.CO.IN)(8010675704)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VISHAL VEERSINGH SUKHANI AMAN PREET SINGH RAHI
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AMAN PREET SINGH (THEAPSROFFICE@GMAIL.COM)(9882221651)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DALIP DALAL AMAN PREET SINGH RAHI
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AMAN PREET SINGH(IADVOCATETHAKUR@GMAIL.COM)(9882221651)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHOBHIT AGGARWAL VISHVENDRA TOMAR
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VISHVENDRA
TOMAR(VISHVENDRA.TOMAR@GMAIL.COM)(9999625105)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MR PRADEEP @ TINKLE ANKIT SHARMA
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

LAKSHAY YADAV (KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER)
LAKSHAY YADAV (KLAD.CO.LAW@GMAIL.COM)(7678529675)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(CHANDNI MAHAL-429/2023)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 171/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANAND VIHAR-456/2024)

BAIL APPLN. 4530/2024 FILED BY DALIP DALAL
(D. OF HEARING : 2025-03-17 )

BAIL APPLN. 4556/2024 FILED BY SHOBHIT
AGGARWAL (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(ANAND VIHAR-456/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANAND VIHAR-456/2024)

BAIL APPLN. 4476/2024 FILED BY VISHAL
VEERSINGH SUKHANI (D. OF HEARING : 2025-03-
17)

BAIL APPLN. 4556/2024 FILED BY SHOBHIT
AGGARWAL (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(ANAND VIHAR-456/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ANAND VIHAR-456/2024)

BAIL APPLN. 4476/2024 FILED BY VISHAL
VEERSINGH SUKHANI (D. OF HEARING : 2025-03-
17)

BAIL APPLN. 4530/2024 FILED BY DALIP DALAL
(D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(ANAND VIHAR-456/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(AMBEDKAR NAGAR-609/2016)

BAIL APPLN. 3057/2020 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2020-10-22 )

BAIL APPLN. 2192/2019 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2019-10-11 )

BAIL APPLN. 1404/2020 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2020-07-01 )

BAIL APPLN. 2534/2023 FILED BY
SUBHASH@KALU (DISPOSED ON : 2023-08-01 )
BAIL APPLN. 2883/2023 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2024-03-12 )

BAIL APPLN. 1470/2024 FILED BY SUNNY
(DISPOSED ON : 2024-10-08 )

BAIL APPLN. 2604/2024 FILED BY SUBHASH @
KALU (DISPOSED ON : 2024-10-08 )



17.03.2025

10

11

12

13

BAIL APPLN.-4654/2024

BAIL APPLN.-711/2025

BAIL APPLN.-802/2025

BAIL APPLN.-924/2025

ASHISH @ POCKY TRILOK CHAND
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

TRILOK CHAND(TRILOKCHAND7 @ GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAMAL CHAUHAN KAUSHAL JEET KAIT
V/s THE STATE (GOVT OF NCT DELHI)

OTHER DETAILS OF ADVOCATES:

LEX BELLATOR(ADVKAUSHAL.KAIT@GMAIL.COM)(9899976774)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANJEEV SHARMA BASANT KUMAR
V/s THE STATE (N C T OF DELHI)

OTHER DETAILS OF ADVOCATES:

BASANT KR. GAUTAM
(ADVBASANTKRGAUTAM@GMAIL.COM)(9350102877)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

YASH URMALIYA SANJAY MANI TRIPATHI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANJAY MANI(SANJAYMTRIPATHI@GMAIL.COM)(9910396889)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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BAIL APPLN. 4654/2024 FILED BY ASHISH @
POCKY (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(AMBEDKAR NAGAR-609/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(AMBEDKAR NAGAR-609/2016)

BAIL APPLN. 3057/2020 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2020-10-22 )

BAIL APPLN. 2192/2019 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2019-10-11)

BAIL APPLN. 1404/2020 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2020-07-01 )

BAIL APPLN. 2534/2023 FILED BY
SUBHASH@KALU (DISPOSED ON : 2023-08-01 )
BAIL APPLN. 2883/2023 FILED BY PARDEEP @
TINKLE (DISPOSED ON : 2024-03-12)

BAIL APPLN. 1470/2024 FILED BY SUNNY
(DISPOSED ON : 2024-10-08 )

BAIL APPLN. 2604/2024 FILED BY SUBHASH @
KALU (DISPOSED ON : 2024-10-08 )

BAIL APPLN. 4611/2024 FILED BY MR PRADEEP
@ TINKLE (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(AMBEDKAR NAGAR-609/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-116/2019)

BAIL APPLN. 3512/2023 FILED BY KAMAL
CHAUHAN (DISPOSED ON : 2023-12-05 )

BAIL APPLN. 1156/2024 FILED BY KAMAL
CHAUHAN (DISPOSED ON : 2024-04-03 )

BAIL APPLN. 2138/2024 FILED BY KAMAL
CHAUHAN (DISPOSED ON : 2024-06-21 )

BAIL APPLN. 4494/2024 FILED BY KAMAL
CHAUHAN (DISPOSED ON : 2024-12-16 )

P.S.-FIR NO. :(PRASAD NAGAR-116/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(LAJPAT NAGAR-347/2024)

BAIL APPLN. 3876/2024 FILED BY VIKASH
KUMAR AGARWAL (DISPOSED ON : 2024-12-18)

P.S.-FIR NO. :(LAJPAT NAGAR-347/2024)

P.S.-FIR NO. :(KRISHNA NAGAR-709/2024)


mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

14

15

16

17

CRL.M.C.-1006/2024
WITH CRL.M.C. 3203/2024

CRL.M.C.-3203/2024

CRL.M.C.-3613/2024

CRL.M.C.-4858/2024

NARCOTICS CONTROL BUREAU SHASHWAT BANSAL, YOGESH KUMAR

V/s PRAMOD JAIPURIA @ DEVENDER KUMAR SAXENA

KHANDELWAL & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
YOGESH SAXENA(YSAXENA.ADVOCATE@GMAIL.COM)()(PETITIONER) :(N.C.B. R.K.PURAM-SC 133/2020)

SUBAHS BANSAL(BANSALSHASHWAT@GMAIL.COM)(9810465109)(PETITIONER) BAIL APPLN. 2585/2020 FILED BY MOHIT
SUBHASH BANSAL(SUBHASH@YAHO0.COM)(9810465109)(PETITIONER) AGGARWAL (DISPOSED ON : 2021-03-16 )
YOGESH KUMAR BAIL APPLN. 1386/2021 FILED BY MANO)
SAXENA(YSAXENA.ADVOCATE@GMAIL.COM)(9810294248)(RESPONDENT) KUMAR (DISPOSED ON : 2021-10-04 )

BAIL APPLN. 3790/2021 FILED BY GAURAV
KUMAR AGGARWAL (DISPOSED ON : 2022-04-11
)

BAIL APPLN. 16/2023 FILED BY MANOJ KUMAR
(DISPOSED ON : 2023-08-25 )

CRL.M.C. 3203/2024 FILED BY NARCOTICS
CONTROL BUREAU (D. OF HEARING : 2025-03-17

)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 133/2020)

NARCOTICS CONTROL BUREAU SHASHWAT BANSAL, SHASHWAT
V/s GAURAV KUMAR AGRAWAL BANSAL
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUBASH BANSAL(BANSAL_SUBASH@YAHOO.COM)(9810465109)(PETITIONER) :(N.C.B. R.K.PURAM-SC 133/2020)
KAPIL BAIL APPLN. 2585/2020 FILED BY MOHIT
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |AGGARWAL (DISPOSED ON : 2021-03-16 )
SHASHWAT BANSAL(RSBLEAGUE@GMAIL.COM)(9810465109)(PETITIONER) BAIL APPLN. 1386/2021 FILED BY MANOJ
KUMAR (DISPOSED ON : 2021-10-04 )
BAIL APPLN. 3790/2021 FILED BY GAURAV
KUMAR AGGARWAL (DISPOSED ON : 2022-04-11
)
BAIL APPLN. 16/2023 FILED BY MANOJ KUMAR
(DISPOSED ON : 2023-08-25 )
CRL.M.C. 1006/2024 FILED BY NARCOTICS
CONTROL BUREAU (D. OF HEARING : 2025-03-17
)
P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 133/2020)
MS. X RAJIV RANJAN MISHRA

V/s GNCTD OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ NORTH-79/2024)
DEEP PAPNAI(DEEPPAPNAI@YAHOO.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJIV RANJAN MISHRA(ADV.RAJIVMISHRA@GMAIL.COM)(9971149344)(PETITIONER)

DIRECTORATE OF ENFOCEMENT ZOHEB HOSSAIN
V/s ARVIND KEJRIWAL

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
HOSSAIN CHAMBERS LAW :(DIRECTORATE OF ENFORCEMENT-ECIR
OFFICE(OFFICEZHOSSAIN@GMAIL.COM)(9584487160)(PETITIONER) 14/2022)

VIVEK JAIN(VIVEKJAIN.LEGAL@GMAIL.COM)()(RESPONDENT) BAIL APPLN. 443/2023 FILED BY AMIT ARORA

(DISPOSED ON : 2023-03-06 )

W.P.(CRL) 666/2023 FILED BY P SARATH
CHANDRA REDDY (DISPOSED ON : 2023-07-05 )
BAIL APPLN. 906/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )
W.P.(CRL) 705/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1177/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2023-04-12)

BAIL APPLN. 1178/2023 FILED BY VIJAY NAIR

265
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(DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1266/2023 FILED BY P. SARATH
CHANDRA REDDY (DISPOSED ON : 2023-05-08 )
CRL.M.C. 1070/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-07-31 )
BAIL APPLN. 1343/2023 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2023-10-19 )

BAIL APPLN. 562/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-07-03 )

CRL.M.C. 1419/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-12-04 )
BAIL APPLN. 1478/2023 FILED BY MANISH
SISODIA (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 2093/2023 FILED BY MR.
AMANDEEP SINGH DHALL (DISPOSED ON : 2024-
04-08 )

BAIL APPLN. 2600/2023 FILED BY VIJAY NAIR
(DISPOSED ON : 2024-10-03 )

BAIL APPLN. 3029/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-09-06 )

BAIL APPLN. 2727/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2024-09-17 )

BAIL APPLN. 1569/2023 FILED BY RAGHAV
MAGUNTA (DISPOSED ON : 2023-05-29 )
CRL.M.C. 3343/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
CRL.M.C. 3342/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
BAIL APPLN. 2005/2023 FILED BY RAGAHAV
MAGUNTA (DISPOSED ON : 2023-08-10 )

BAIL APPLN. 3322/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2024-
09-11)

W.P.(CRL) 3134/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2025-
01-08 )

W.P.(CRL) 3035/2023 FILED BY SANJAY SINGH
(DISPOSED ON : 2023-10-20 )

BAIL APPLN. 621/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-03-07 )

BAIL APPLN. 76/2024 FILED BY SANJAY SINGH
(DISPOSED ON : 2024-02-07 )

W.P.(CRL) 985/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-04-09 )

BAIL APPLN. 1063/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-09-09 )

BAIL APPLN. 1675/2024 FILED BY SMT.
KALVAKUNTLA KAVITHA (DISPOSED ON : 2024-
07-01)

BAIL APPLN. 2095/2024 FILED BY CHANPREET
SINGH RAYAT (DISPOSED ON : 2024-09-09 )
BAIL APPLN. 1233/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-05-20 )
BAIL APPLN. 1557/2024 FILED BY MANISH
SISODIA (DISPOSED ON : 2024-05-21 )

CRL.M.C. 5116/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-07-18 )

BAIL APPLN. 2761/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-09-17 )
CRL.M.C. 7057/2024 FILED BY BENOY BABU (D.
OF HEARING : 2025-03-17 )

CRL.M.C. 7828/2024 FILED BY PERNOD RICARD
INDIA PVT. LTD. (D. OF HEARING : 2025-03-17 )
CRL.M.C. 9105/2024 FILED BY ARVIND KEJRIWAL
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9420/2024 FILED BY MANISH SISODIA
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9490/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-05-05 )
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FRESH MATTERS & APPLICATIONS

18 |CRL.M.C.-7057/2024
CRL.M.(BAIL) 1497/2024
WITH CRL.M.C. 7828/2024

BENOY BABU KARAN SINGH KHANUJA
V/s THE DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
RAJ KAMAL(RAJKAMAL.ADV@GMAIL.COM)(9873748646)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
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W.P.(CRL) 496/2025 FILED BY BRINDCO SALES
PRIVATE LIMITED (DISPOSED ON : 2025-02-20 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 14/2022)

Listing Remarks:
AT 4.00 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
14/2022)

BAIL APPLN. 443/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2023-03-06 )

W.P.(CRL) 666/2023 FILED BY P SARATH
CHANDRA REDDY (DISPOSED ON : 2023-07-05 )
BAIL APPLN. 906/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )
W.P.(CRL) 705/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1177/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2023-04-12 )

BAIL APPLN. 1178/2023 FILED BY VIJAY NAIR
(DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1266/2023 FILED BY P. SARATH
CHANDRA REDDY (DISPOSED ON : 2023-05-08 )
CRL.M.C. 1070/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-07-31 )
BAIL APPLN. 1343/2023 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2023-10-19 )

BAIL APPLN. 562/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-07-03 )

CRL.M.C. 1419/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-12-04 )
BAIL APPLN. 1478/2023 FILED BY MANISH
SISODIA (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 2093/2023 FILED BY MR.
AMANDEEP SINGH DHALL (DISPOSED ON : 2024-
04-08 )

BAIL APPLN. 2600/2023 FILED BY VIJAY NAIR
(DISPOSED ON : 2024-10-03 )

BAIL APPLN. 3029/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-09-06 )

BAIL APPLN. 2727/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2024-09-17 )

BAIL APPLN. 1569/2023 FILED BY RAGHAV
MAGUNTA (DISPOSED ON : 2023-05-29 )
CRL.M.C. 3343/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
CRL.M.C. 3342/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
BAIL APPLN. 2005/2023 FILED BY RAGAHAV
MAGUNTA (DISPOSED ON : 2023-08-10 )

BAIL APPLN. 3322/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2024-
09-11)

W.P.(CRL) 3134/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2025-
01-08)

W.P.(CRL) 3035/2023 FILED BY SANJAY SINGH
(DISPOSED ON : 2023-10-20 )

BAIL APPLN. 621/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-03-07 )

BAIL APPLN. 76/2024 FILED BY SANJAY SINGH
(DISPOSED ON : 2024-02-07 )

W.P.(CRL) 985/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-04-09 )



17.03.2025

19

CRL.M.C.-7828/2024
CRL.M.A. 30016/2024

PERNOD RICARD INDIA PVT. LTD. DILJEET TITUS
V/s THE DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
DILJEET TITUS (TITUS@TITUSINDIA.COM)(9910104875)(PETITIONER)
DILJEET TITUS (TITUS@TITUSINDIA.COM)(9910104875)(PETITIONER)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)
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BAIL APPLN. 1063/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-09-09 )

BAIL APPLN. 1675/2024 FILED BY SMT.
KALVAKUNTLA KAVITHA (DISPOSED ON : 2024-
07-01)

BAIL APPLN. 2095/2024 FILED BY CHANPREET
SINGH RAYAT (DISPOSED ON : 2024-09-09 )
BAIL APPLN. 1233/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-05-20 )
CRL.M.C. 4858/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-17 )
BAIL APPLN. 1557/2024 FILED BY MANISH
SISODIA (DISPOSED ON : 2024-05-21 )

CRL.M.C. 5116/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-07-18 )

BAIL APPLN. 2761/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-09-17 )
CRL.M.C. 7828/2024 FILED BY PERNOD RICARD
INDIA PVT. LTD. (D. OF HEARING : 2025-03-17 )
CRL.M.C. 9105/2024 FILED BY ARVIND KEJRIWAL
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9420/2024 FILED BY MANISH SISODIA
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9490/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-05-05 )
W.P.(CRL) 496/2025 FILED BY BRINDCO SALES
PRIVATE LIMITED (DISPOSED ON : 2025-02-20 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 14/2022)

Listing Remarks:
AT 4.00 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
14/2022)

BAIL APPLN. 443/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2023-03-06 )

W.P.(CRL) 666/2023 FILED BY P SARATH
CHANDRA REDDY (DISPOSED ON : 2023-07-05 )
BAIL APPLN. 906/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )
W.P.(CRL) 705/2023 FILED BY ABHISHEK
BOINPALLY (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1177/2023 FILED BY AMIT ARORA
(DISPOSED ON : 2023-04-12 )

BAIL APPLN. 1178/2023 FILED BY VIJAY NAIR
(DISPOSED ON : 2023-07-03 )

BAIL APPLN. 1266/2023 FILED BY P. SARATH
CHANDRA REDDY (DISPOSED ON : 2023-05-08 )
CRL.M.C. 1070/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-07-31 )
BAIL APPLN. 1343/2023 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2023-10-19 )

BAIL APPLN. 562/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-07-03 )

CRL.M.C. 1419/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2023-12-04 )
BAIL APPLN. 1478/2023 FILED BY MANISH
SISODIA (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 2093/2023 FILED BY MR.
AMANDEEP SINGH DHALL (DISPOSED ON : 2024-
04-08 )

BAIL APPLN. 2600/2023 FILED BY VIJAY NAIR
(DISPOSED ON : 2024-10-03 )

BAIL APPLN. 3029/2023 FILED BY BENOY BABU
(DISPOSED ON : 2023-09-06 )

BAIL APPLN. 2727/2023 FILED BY AMIT ARORA



17.03.2025

20

CRL.M.C.-9591/2024
CRL.M.A. 36810/2024

KL FOUNDATION VIKAS SHARMA
V/s THE STATE (GOVT. OF NCT OF DELHI) &
ORS.

OTHER DETAILS OF ADVOCATES:

VIKAS SHARMA
(VIKASSHARMALAWOFFICES@GMAIL.COM)(9990008499)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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(DISPOSED ON : 2024-09-17 )

BAIL APPLN. 1569/2023 FILED BY RAGHAV
MAGUNTA (DISPOSED ON : 2023-05-29 )
CRL.M.C. 3343/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
CRL.M.C. 3342/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-12-18 )
BAIL APPLN. 2005/2023 FILED BY RAGAHAV
MAGUNTA (DISPOSED ON : 2023-08-10 )

BAIL APPLN. 3322/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2024-
09-11)

W.P.(CRL) 3134/2023 FILED BY ARUN
RAMCHANDRAN PILLAI (DISPOSED ON : 2025-
01-08 )

W.P.(CRL) 3035/2023 FILED BY SANJAY SINGH
(DISPOSED ON : 2023-10-20 )

BAIL APPLN. 621/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-03-07 )

BAIL APPLN. 76/2024 FILED BY SANJAY SINGH
(DISPOSED ON : 2024-02-07 )

W.P.(CRL) 985/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-04-09 )

BAIL APPLN. 1063/2024 FILED BY SAMEER
MAHANDRU (DISPOSED ON : 2024-09-09 )

BAIL APPLN. 1675/2024 FILED BY SMT.
KALVAKUNTLA KAVITHA (DISPOSED ON : 2024-
07-01)

BAIL APPLN. 2095/2024 FILED BY CHANPREET
SINGH RAYAT (DISPOSED ON : 2024-09-09 )
BAIL APPLN. 1233/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-05-20 )
CRL.M.C. 4858/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-17 )
BAIL APPLN. 1557/2024 FILED BY MANISH
SISODIA (DISPOSED ON : 2024-05-21 )

CRL.M.C. 5116/2024 FILED BY ARVIND KEJRIWAL
(DISPOSED ON : 2024-07-18 )

BAIL APPLN. 2761/2024 FILED BY AMANDEEP
SINGH DHALL (DISPOSED ON : 2024-09-17 )
CRL.M.C. 7057/2024 FILED BY BENOY BABU (D.
OF HEARING : 2025-03-17 )

CRL.M.C. 9105/2024 FILED BY ARVIND KEJRIWAL
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9420/2024 FILED BY MANISH SISODIA
(D. OF HEARING : 2025-03-27 )

CRL.M.C. 9490/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-05-05 )
W.P.(CRL) 496/2025 FILED BY BRINDCO SALES
PRIVATE LIMITED (DISPOSED ON : 2025-02-20 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 14/2022)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17.03.2025

21

22

23

CRL.M.C.-9714/2024
CRL.M.A. 37266/2024

CRL.M.C.-10163/2024
CRL.M.A. 38999/2024

CRL.M.C.-66/2025

CRL.M.A. 324/2025
CRL.M.A. 325/2025
CRL.M.A. 326/2025

FOR ADMISSION

24

25

26

27

CRL.M.C.-9312/2024
CRL.M.A. 35690/2024
CRL.M.A. 35691/2024

CRL.M.C.-9457/2024
CRL.M.A. 36287/2024
CRL.M.A. 36288/2024

CRL.M.C.-9754/2024
CRL.M.A. 37410/2024
CRL.M.A. 37411/2024

CRL.M.C.-1492/2025
CRL.M.A. 6708/2025
CRL.M.A. 6709/2025
CRL.M.A. 6710/2025

AFTER NOTICE MISC. MATTERS

28

29

CRL.M.C.-7326/2023
CRL.M.A. 27327/2023

CRL.M.C.-300/2024

RAJEEV KUMAR SINGH
V/s STATE OF NCT OF DELHI

ARVIND KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR (PINNACLELAWFIRM@GMAIL.COM)(981003009)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAREENA RAJWANSH RAKESH CHAHAR
V/s M/S PINNACLE CAPITAL SOLUTIONS PVT
LTD

OTHER DETAILS OF ADVOCATES:
RAKESH CHAHAR(ADV_CHAHAR@YAHOO.COM)(9910411577)(PETITIONER)
PINCAP(DIRECTOR@PINCAP.IN)(0)(RESPONDENT)

DALMIA POLYAMIDE PRIVATE LIMITED ARCHIT SINGHAL
THROUGH ITS AR MR VIJAY DALMIA & ORS.
V/s SHINE CARBON AND CHEMICALS PVT LTD

OTHER DETAILS OF ADVOCATES:
U.K SINGHAL (LEGAL@SIGMALEGAL.IN)(9599043045)(PETITIONER)

SH SANJEEV KUMAR
V/s SH. DINESH KUMAR

RAJ KUMAR

OTHER DETAILS OF ADVOCATES:
VINOD KUMAR(VK1253352@GMAIL.COM)(9899284364)(PETITIONER)

KARUN SAINI & ORS. BHASKAR KUMAR AGRAWAL
V/s PINKY SAINI

OTHER DETAILS OF ADVOCATES:
RIT ARORA(RITARORA91@GMAIL.COM)(7838737001)(PETITIONER)
PKSAC(PKSAC007@YAHOO.CO.IN)(0)(RESPONDENT)

MOHSIN & ORS. MOHAMMED SHAMIKH
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
MOHD KAIF(KAIFSIDDIQUI2560@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DALMIA POLYAMIDE PRIVATE LIMITED
(THROUGH ITS AR MR. VIJAY DALMIA & ORS.
V/s SHINE CARBON AND CHEMICALS PVT LTD

ARCHIT SINGHAL

OTHER DETAILS OF ADVOCATES:
U.K SINGHAL (LEGAL@SIGMALEGAL.IN)(9599043045)(PETITIONER)
LUCKY(LUCKY.LAWYER2006 @GMAIL.COM)(0)(RESPONDENT)

KULDEEP KUMAR
V/s STATE NCT OF DELHI & ANR.

RAJNEESH BHASKAR

OTHER DETAILS OF ADVOCATES:

RAIJNEESH BHASKAR
(RBHASKER9871207061@GMAIL.COM)(9871207061)(PETITIONER)
RAIJNEESH BHASKAR (RBHASKAR9871207061@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RINKI SINGH ROHIT SHARMA
V/s LAXMI NEGI

OTHER DETAILS OF ADVOCATES:

RANBIR SHARMA (RANBIR.SHARMA2@GMAIL.COM)(9810443720)(PETITIONER)
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P.S.-FIR NO. :(NEB SARAI-295/2019)

WITH CRL.M.C.-9111/2024

P.S.-FIR NO. :(WELCOME COLONY-493/2024)

P.S.-FIR NO. :(GAZI PUR-372/2021)


mailto:RANBIR.SHARMA2@GMAIL.COM)(9810443720)(PETITIONER)

17.03.2025

30

31

32

33

34

35

36

37

CRL.M.C.-319/2024

CRL.M.A. 38887/2024
In CRL.M.C.-683/2024

CRL.M.C.-1099/2024
CRL.M.A. 4352/2024

CRL.M.C.-1230/2024
CRL.M.A. 4867/2024

CRL.M.C.-1735/2024
CRL.M.A. 10130/2024

CRL.M.C.-2331/2024
CRL.M.A. 8961/2024

CRL.M.C.-2925/2024
CRL.M.A. 11175/2024
CRL.M.A. 11176/2024

CRL.M.C.-3047/2024
CRL.M.A. 11761/2024

ADVANCE CAUSE LIST

X (PROSECUTRIX)
V/s STATE NCT OF DELHI AND ANR.

MANINDRA DUBEY

OTHER DETAILS OF ADVOCATES:

MANINDRA DUBEY (ADMANINDRA@GMAIL.COM)(9810597966)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARUNA GOYAL & ORS. ARUNA GOYAL, TANYA AGARWAL
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ARUN GOYAL(ARUNGOELO8@GMAIL.COM)(9212320520)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TANYA AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIPIN GUPTA YOGENDER KUMAR
V/s KOTAK MAHINDRA BANK LTD

P.S.-FIR NO. :(SHAKARPUR-883/2016)

OTHER DETAILS OF ADVOCATES:

BIRESH SINGH JITENDER RATTA, PUNEET KUMAR
V/s YUDHISTHIR PRATAP CHAUHAN RAI

OTHER DETAILS OF ADVOCATES:

JITENDER RATTA (JITENDERRATTA@GMAIL.COM)(9810794716)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PUNEET KUMAR RAI(AD.PUNEETRAI@YAHOO.COM)(9811330474)(RESPONDENT)

RAJESH KUMAR RAJESH KUMAR
V/s THE STATE (NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR(RAJESHKUMAR2171@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJESH KUMAR(RAJESHKUMAR2171@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

:(OKHLA INDUSTRIAL AREA-364/2018)
W.P.(CRL) 3301/2018 FILED BY UMESH

2020-01-15)

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
364/2018)

SUSHMA RANI & ANR.
V/s THE STATE (GNCT OF DELHI) & ANR.

S CSAGAR

OTHER DETAILS OF ADVOCATES:

S.C. SAGAR(SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RISHABH JAIN NISHANT KUMAR TYAGI
V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

K.K TYAGI (OFFICIALKKTYAGI@GMAIL.COM)(9958880975)(PETITIONER)

K.K TYAGI (OFFICIALKKTYAGI@GMAIL.COM)(9958880975)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

NITIN NANDA GIRINDRA KUMAR PATHAK, PANKAJ
V/s STATE OF NCT, DELHI & ANR. SINGH

P.S.-FIR NO. :(G.T.B. ENCLAVE-159/2013)

OTHER DETAILS OF ADVOCATES:

SHIV RAM SINGH
(SHIVANDPATHAKJURISLAWFIRMS@GMAIL.COM)(9891175568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(JANAKPURI-691/2020)

P.S.-FIR NO. :(PASCHIM VIHAR EAST-123/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

CHANDRA ADVOCATE & ANR. (DISPOSED ON :



17.03.2025

38 CRL.M.C.-3273/2024
CRL.M.A. 12650/2024

39 CRL.M.C.-3841/2024
CRL.M.A. 14651/2024
WITH CRL.M.C. 3842/2024
CRL.M.C. 3843/2024
CRL.M.C. 3845/2024

40 CRL.M.C.-3842/2024
CRL.M.A. 14653/2024

41 CRL.M.C.-3843/2024
CRL.M.A. 14655/2024

42 CRL.M.C.-3845/2024
CRL.M.A. 14669/2024

43 CRL.M.C.-4228/2024
CRL.M.A. 16030/2024

44 CRL.M.C.-5062/2024

45 CRL.M.C.-5517/2024
WITH CRL.M.C. 5519/2024

ADVANCE CAUSE LIST

PANKAJ SINGH(PANKAJSINGH120199@GMAIL.COM)(9718304969)(RESPONDENT)

ANIL KUMAR MISHRA & ANR. ANKUR SOOD, ANURADHA DUTT,
V/s STATE NCT OF DELHI & ORS. SANDEEP NAGPAL
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CHANKYA PURI-123/2021)

ANKUR SOOD(ANKURSOODOFFICE@GMAIL.COM)(9810088832)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

SANDEEP NAGPAL(ADVOCATE.SNAGPAL@GMAIL.COM)(9811930394)(RESPONDENT)

MANMOHAN GUPTA MOJAHID KARIM KHAN
V/s M/S CAPITAL TRADE LINKS LIMITED,

OTHER DETAILS OF ADVOCATES:
MOJAHID KARIM

KHAN(MOJAHIDKARIMKHAN @GMAIL.COM)(8800123812)(PETITIONER)
CAPITALTRADE(BRANCH@CAPITALTRADE.IN)()(RESPONDENT)
MOJAHID KARIM

KHAN(MOJAHIDKARIMKHAN @GMAIL.COM)(8800123801)(PETITIONER)

MANMOHAN GUPTA MOJAHID KARIM KHAN
V/s M/S CAPITAL TRADE LINKS LIMITED

OTHER DETAILS OF ADVOCATES:

MOJAHID KARIMA

KHAN(MOJAHIDKARIMKHAN @GMAIL.COM)(8800123812)(PETITIONER)
CAPITALTRADE(BRANCH@CAPITALTRADE.IN)()(RESPONDENT)

MANMOHAN GUPTA MOJAHID KARIM KHAN
V/s M/S CAPITAL TRADE LINKS LIMITED

OTHER DETAILS OF ADVOCATES:

MOJAHID KARIM

KHAN(MOJAHIDKARIMKHAN @GMAIL.COM)(8800123812)(PETITIONER)
CAPITALTRADE(BRANCH@CAPITALTRADE.IN)()(RESPONDENT)

MANMOHAN GUPTA MOJAHID KARIM KHAN
V/s M/S CAPITAL TRADE LINKS LIMITED,

OTHER DETAILS OF ADVOCATES:

NITIN GUPTA SAHIL RAVEEN, KAMAL RAJ SAXENA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARAI ROHILLA-928/2023)
SAHIL RAVEEN(SAHUILRAVEEN1@GMAIL.COM)(9620015280)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAMAL RAJ

SAXENA(KAMAL.SAXENA.79025@GMAIL.COM)(9718992179)(PETITIONER)

PARMINDER SINGH & ANR. NISHANT ANAND

V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMAR COLONY-54/2018)
NISHANT ANAND(ANAND.NISHANT24@GMAIL.COM)(9717061109)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ARUN BHATIA SHOBHIT GUPTA

V/s M/S 21 CENTURY ADVERTISING PVT. LTD.

& ORS.

OTHER DETAILS OF ADVOCATES:
SHOBIT GUPTA(SHOBITGUPTA.ADV@GMAIL.COM)(0)(PETITIONER)
SHOBHIT GUPTA(SHOBHITGUPTA.ADV@GMAIL.COM)(0)(RESPONDENT)
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mailto:SHOBHITGUPTA.ADV@GMAIL.COM)(0)(RESPONDENT)

17.03.2025

46  |CRL.M.C.-5519/2024

47 CRL.M.A. 36598/2024
CRL.M.A. 8038/2025
In CRL.M.C.-5798/2024

48 |CRL.M.C.-6714/2024
CRL.M.A. 25633/2024

49 CRL.M.C.-7266/2024
CRL.M.A. 27744/2024
CRL.M.A. 27745/2024

50 |CRL.M.C.-7412/2024
CRL.M.A. 28295/2024

51 CRL.M.C.-7517/2024

52 CRL.M.C.-7859/2024
CRL.M.A. 29979/2024

53 CRL.M.C.-8954/2024
CRL.M.A. 34278/2024

ADVANCE CAUSE LIST

ASHOO BHATIA SHOBHIT GUPTA
V/s M/S 21 CENTURY ADVERTISING PVT. LTD.
& ORS.

OTHER DETAILS OF ADVOCATES:
SANDEEP GARG(SSLAWFIRM.INDIA@GMAIL.COM)(9811362403)(PETITIONER)
SHOBHA GUPTA(SHOBHITGUPTA.ADV@GMAIL.COM)(0)(RESPONDENT)

PREETI SIMOES & ANR. AMAN KUMAR THAKUR, ADITYA

V/s STATE OF N.C.T. OF DELHI & ANR. SIKKA

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BADARPUR-454/2023)
HKL LAW OFFICES(HARNEET646@GMAIL.COM)(8860908989)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ADITYA SIKKA (ADITYA.SIKKA@TVASHTALAW.COM)(9810326295)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DIGVIJAY SINGH(DIVYESHPSINGH@HOTMAIL.COM)(8587980000)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MANOHAR LAL KASHYAP & ORS. VIVEK KUMAR GAURAV

V/s KANTA KASHYAP

OTHER DETAILS OF ADVOCATES:
TLI ATTORNEYS(ATTORNEY.TLI@GMAIL.COM)(9958429420)(PETITIONER)

PEEYUSH JAIN RA.VISH CHANDRA PATHAK
V/s HEMLATA JAIN AND ANR

OTHER DETAILS OF ADVOCATES:

SHAURYA KOHLI AKASH PANWAR
V/s STATE OF N.C.T. OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ NORTH-225/2020)
AKASH PANWAR(AKASH.PWR03@GMAIL.COM)(9910296585)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUDHIR KUMAR ABHISHEK KUMAR
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CIVIL LINES-380/2023)
ABHISHEK KUMAR (ABHIKUMARADV@GMAIL.COM)(9015683324)(PETITIONER)

ABHISHEK KUMAR(ABHISHEKKUMARADV@GMAIL.COM)(9015683324)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

INDRAPRASTHA APOLLO HOSPITAL & ORS. GAURAV BARATHI
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
GAURAV BHARATHI(GBARATHI@GLALW.COM)(9868541037)(PETITIONER) :(SARITA VIHAR-182/2013)
KAPIL CRL.M.C. 427/2017 FILED BY MEENAKSHI JAIN

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2019-04-02 )

P.S.-FIR NO. :(SARITA VIHAR-182/2013)

VIKRANT ABROL & ANR. KULDEEP SINGH GREWAL
V/s THE STATE (GNCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MEHRAULI-294/2018)
KULDEEP (LEGALNEED77@GMAIL.COM)(8447174888)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17.03.2025

54

55

56

57

58

59

60

CRL.M.C.-9026/2024
CRL.M.A. 34536/2024

CRL.M.C.-9053/2024
CRL.M.A. 34683/2024

CRL.M.C.-9128/2024
CRL.M.A. 39048/2024

WITH CRL.M.C. 209/2025

CRL.M.C.-209/2025
CRL.M.A. 1081/2025

CRL.M.C.-9265/2024
CRL.M.A. 35529/2024

CRL.M.C.-9467/2024
CRL.M.A. 36320/2024

CRL.M.C.-9807/2024
CRL.M.A. 37578/2024
CRL.M.A. 37579/2024

BRAHM SINGH TANWAR

V/s THE STATE GOVT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ANJU TANWAR (ANJU.TANWAR.LEGAL@GMAIL.COM)(9911477702)(PETITIONER)

KAPIL SHARMA

RAJESH KUMAR VERMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH BALA RAM

V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

RAHUL SHARMA

RAHUL SHARMA (RAHUL28VIPS@GMAIL.COM)(8527106691)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AARYA KUMAR, S C SAGAR

DEEPTI KURUP

V/s SMT SUNEETA DHAMUJA

OTHER DETAILS OF ADVOCATES:

BHAJAN SINGH(BSBLEGAL@GMAIL.COM)(8178150708)(PETITIONER)
REINDIA(RESEARCHREINDIA@GMAIL.COM)(0)(RESPONDENT)

S.C SAGAR(SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)
RESEARCH REINDIA(RESEARCHREINDIA@GMAIL.COM)(0)(RESPONDENT)
S C SAGAR(SAGARS.CADV912@GMAIL.COM)(9212053338)(PETITIONER)

DEEPTI KURUP

V/s SUNEETA DHAMIJA THROUGH GPA

ASHISH DHAMUJA

OTHER DETAILS OF ADVOCATES:

S CSAGAR

S.C SAGAR (SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)
S.C. SAGAR(SAGARSCADV913@GMAIL.COM)(9212053338)(PETITIONER)
S.C SAGAR(SAGAR.CADV913@GMAIL. COM)(9212053338)(PETITIONER)
RESEARCHRE(RESEARCHREINDIA@GMAIL.COM)(0)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RESEARCH REINDIA(RESEARCHREINDIA@GMAIL.COM)(0)(RESPONDENT)
VINEET MALHOTRA, VINEET

MUKUL PAUL TANEJA

V/s PRADEEP KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
REENA JAIN (ADVOCATEVMALHOTRA@GMAIL.COM)(8588011144)(PETITIONER)

MALHOTRA

GYANENDER SINGH (GYANENDERSINGH4004@GMAIL.COM)(0)(RESPONDENT)

VINEET

MALHOTRA(ADVOCATEVMALHOTRA@GMAIL.COM)(8588011144)(PETITIONER)

AASTHA AGRAWAL @ AASTHA JAIN
V/s DALKIN AIRCONDITIONING INDIA PVT.

LTD.

OTHER DETAILS OF ADVOCATES:

HONEY

HONEY GOLA(NARWANAOFFICEO1@GMAIL.COM)(9643000033)(PETITIONER)

ANIL KUMAR ALIAS PINTU
V/s STATE OF NCT OF DELHI ANR.

OTHER DETAILS OF ADVOCATES:

KUNAL ANAND, SANJOG SINGH

RICHA KAPOOR(OFFICE@MARKLEGAL.CO.IN)(8447226339)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANJOG SINGH(SANJOG2403@YAHOO.COM)(8888887663)(PETITIONER)
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ADVANCE CAUSE LIST

P.S.-FIR NO. :(R.K.PURAM-397/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAZARAT NIZAMMUDDIN-211/2024)

BAIL APPLN. 3333/2024 FILED BY ADITYA
KANOJIA (DISPOSED ON : 2024-10-21)

BAIL APPLN. 3334/2024 FILED BY ANIL SHARMA
(DISPOSED ON : 2024-10-21)

CRL.M.C. 8031/2024 FILED BY YASH PAUL
(DISPOSED ON : 2024-10-09 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
211/2024)



17.03.2025 ADVANCE CAUSE LIST

61 CRL.M.C.-996/2025 STATE SANJEEV BHANDARI
CRL.M.A. 4598/2025 V/s SUKASH CHANDER SHEKHER @ SUKESH
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SANJEEV BHANDARI(SBADVOCATE111@GMAIL.COM)(9810033444)(PETITIONER) :(CRIME AND RAILWAY-56/2017)
SANJEEV BHANDARI(SADVOCATE111@GMAIL.COM)(9810033444)(PETITIONER) BAIL APPLN. 1154/2017 FILED BY SUKESH
SUKASH CHANDER SHEKHER(SCJ13-TIHAR@GOV.IN)(0)(RESPONDENT) CHANDRASHEKAR (DISPOSED ON : 2017-06-14 )
SUKASH CHANDER SHEKHER(SCJM13ITHAR@GOV.IN)(0)(RESPONDENT) BAIL APPLN. 1550/2017 FILED BY SUKESH

CHANDRASHEKAR (DISPOSED ON : 2018-01-11 )
W.P.(CRL) 2085/2017 FILED BY SHRI SUKESH
CHANDRASHEKAR (DISPOSED ON : 2018-04-26 )
BAIL APPLN. 2547/2017 FILED BY NARENDER
KUMAR JAIN (DISPOSED ON : 2018-01-11 )
BAIL APPLN. 2021/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-08-29 )

BAIL APPLN. 1864/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-08-07 )

BAIL APPLN. 1791/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-07-30)

CRL.REV.P. 1078/2018 FILED BY T P
MALLIKARJUN (D. OF HEARING : 2025-05-27 )
BAIL APPLN. 1698/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-07-23 )

CRL.REV.P. 1140/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKHER (D. OF HEARING :
2025-05-27 )

BAIL APPLN. 1631/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-07-16 )

BAIL APPLN. 1289/2018 FILED BY SUKASH
CHADRASHEKHAR (DISPOSED ON : 2018-05-29 )
CRL.REV.P. 1121/2018 FILED BY B. KUMAR (D.
OF HEARING : 2025-05-27 )

BAIL APPLN. 2084/2018 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2018-10-10)

BAIL APPLN. 579/2019 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2019-05-31)

CRL.REV.P. 273/2019 FILED BY TTV DHINAKARAN
(D. OF HEARING : 2025-05-27 )

BAIL APPLN. 643/2020 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2020-03-05 )

W.P.(CRL) 819/2020 FILED BY SUKASH @
SUKESH CHANDRASHEKAR (DISPOSED ON :
2020-07-03 )

W.P.(CRL) 999/2021 FILED BY SUKASH ALIAS
SUKESH CHANDRASHEKAR (DISPOSED ON :
2021-07-19)

W.P.(CRL) 1168/2023 FILED BY SUKASH
CHANDRASHEKHAR@SUKESH (DISPOSED ON :
2023-04-28 )

W.P.(CRL) 1087/2024 FILED BY SUKASH
CHANDRASHEKHAR @ SUKESH (DISPOSED ON :
2024-04-16 )

P.S.-FIR NO. :(CRIME AND RAILWAY-56/2017)
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17.03.2025

62

63

64

65

66

CRL.REV.P.-554/2024
CRL.M.A. 12476/2024

TR.P.(CRL.)-3/2023
WITH TR.P.(CRL.) 4/2023

TR.P.(CRL.)-4/2023

W.P.(CRL)-228/2023
CRL.M.A. 2090/2023

W.P.(CRL)-411/2025

HIGH COURT OF DELHI
12.03.2025

STATE
V/s SAJJAN KUMAR

OTHER DETAILS OF ADVOCATES:

NARESH KUMAR CHAHAR, APOORAV
KUMAR SHARMA

NARESH KUMAR (NARESHC200@GMAIL.COM)(9811047098)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

APOORAV KUMAR

SHARMA(APOORAV.ADVOCATE@GMAIL.COM)(9810098915)(PETITIONER)

SAKSHI BHARDWAIJ
V/s MANJINDER SINGH SIRSA AND ORS.

OTHER DETAILS OF ADVOCATES:

SAKSHI BHARDWAJ AND ANR.
V/s MANJINDER SINGH SIRSA AND ORS.

OTHER DETAILS OF ADVOCATES:
SH NIKHIL YADKIKAR & ORS.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AS DIRECTED

AS DIRECTED

RANJANA ROY GAWAI

RRG & ASSOCIATES(RRG.RRGASSOCIATES@GMAIL.COM)()(PETITIONER)

UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

AKASH
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SIDDHARTH YADAV

SIDDHARTH YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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ADVANCE CAUSE LIST

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JANAKPURI-227/1992)

CRL.M.C. 339/2017 FILED BY STATE THR.SPECIAL
INVESTIGATION TEAM S.1.T.(1984 RIOTS)
(DISPOSED ON : 2018-02-22 )

CRL.M.C. 338/2017 FILED BY STATE THR. SPECIAL
INVESTIGATION TEAM S.1.T.(1984 RIOTS)
(DISPOSED ON : 2018-02-22 )

P.S.-FIR NO. :(JANAKPURI-227/1992)

P.S.-FIR NO. :(CBI-217-2020-A-0002)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHALSWA DAIRY-204/2017)

CRL.A. 76/2019 FILED BY JITENDER @ GUDDU
PASSI (DISPOSED ON : 2023-06-26 )

CRL.A. 1096/2018 FILED BY AKASH (DISPOSED
ON : 2023-06-26 )

CRL.A. 1082/2018 FILED BY NEELU (DISPOSED
ON : 2023-06-26 )

CRL.A. 1086/2018 FILED BY SUSHMA (DISPOSED
ON : 2023-06-26 )

CRL.A. 1088/2018 FILED BY ANCHAL (DISPOSED
ON : 2023-06-26 )

CRL.A. 1087/2018 FILED BY DILIP MISHRA
(DISPOSED ON : 2023-06-26 )

CRL.A. 1230/2018 FILED BY NAUSHAD
(DISPOSED ON : 2023-06-26 )

CRL.A. 798/2019 FILED BY DEEPAK @ DUTTA
(DISPOSED ON : 2023-06-26 )

CRL.A. 268/2019 FILED BY SURAJ @ TINDA
(DISPOSED ON : 2023-06-26 )

W.P.(CRL) 3040/2023 FILED BY AKASH
(DISPOSED ON : 2024-07-15 )

W.P.(CRL) 2760/2023 FILED BY AKASH
(DISPOSED ON : 2023-09-25 )

P.S.-FIR NO. :(BHALSWA DAIRY-204/2017)

REGISTRAR (LISTING)



17-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.51
HON'BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”
NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”

NOTE: “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE
APPEARING THROUGH VIRTUAL MODE, I.E, ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN
UP, APPEAR IN COURT ATTIRE AND BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC
PLACE.

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 186.
NOTE FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Bhupesh.kumar@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CONNECTED MATTERS (ANMM)
1 CO.PET.-273/2015 SNOWPACK POLYMERS PVT. LTD JEETENDER GUPTA, OFFICIAL LIQUIDATOR,
CO.APPL. 1751/2017 V/s VIDYA ELECTROTECH PVT. LTD MANOJ RANJAN SINHA, HARNARAYAN

OLR 153/2018
CO.APPL. 181/2023
CO.APPL. 751/2023
OTHER DETAILS OF ADVOCATES:
HARNARAYAN (ADV.HARKHATUMRA@GMAIL.COM)(9213181510)(RESPONDENT)
2 CRL.0.(CO.)-16/2017 M/S VIDYA ELECTROTECH LTD.(IN OFFICIAL LIQUIDATOR
WITH CO.PET. 273/2015 PROV.LIQN.)
V/s SH. VIRENDERJEET KHURANA & ANR.

OTHER DETAILS OF ADVOCATES:
CONNECTED MATTERS (ANMM)

3 CCP(CO.)-6/2024 VIAN INFRASTRUCTURE LIMITED (IN OFFICIAL LIQUIDATOR
LIQN)
V/s SANJEEV MALHOTRA

OTHER DETAILS OF ADVOCATES:

4 CO.APPL. 1896/2012 PANKAJ PALIWAL ANJU JAIN AND HITESH SACHAR, MANJIT
CO.APPL. 2410/2012 V/s M/S VIAN INFRASTRUCTURE LTD & SINGH AHLUWALIA, OFFICIAL LIQUIDATOR,
CO.APPL. 2411/2012 ORS SANDEEP SINGH, PANKAJ YADAV, DUSHYANT
CO.APPL. 2412/2012 YADAV, PUSHPAK MAHAJAN, VIVEK BHARDWAJ,
CO.APPL. 2414/2012 TARANG GUPTA, RISHABH BANSAL, SANJAY,
CO.APPL. 2415/2012 JALAJ AGARWAL, NISHANT SINGH, SUDHIR,
CO.APPL. 835/2018 NISHANT SOLANKI, VIVEK MALIK, SACHIT

KUMAR SAHIJPAL, SANDEEP KUMAR, V. K.
MALIK, NEERAJ KUMAR JHA, RAM NARESH
YADAV, UDDHAV PRATAP, MANMEET ARORA,

CO.APPL. 991/2018
CO.APPL. 1098/2018

CO.APPL. 1037/2019 NAVRUTI OJHA, SAWROOP C RANA, J P
CO.APPL. 1299/2019 MALVIYA, SWASTIKA KUMARI, NARENDER
CO.APPL. 1301/2019 KUMAR GUPTA, RAJESH MANCHANDA, ADITYA
CO.APPL. 800/2021 SINGH, ANAND DUGGAL, HARENDRA SINGH,
CO.APPL. 812/2023 ANIL MITTAL, ADITYA MADAN, ATUL AGARWAL,

CO.APPL. 325/2024 MAHAK RATHEE, SIDDHARTH SINGH, NITISH


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1
mailto:Bhupesh.kumar@dhc.nic.in

CO.APPL.

805/2024

OLR 590/2014
OLR 594/2014
OLR 95/2023

In CO.PET.-178/2012

5 CRL.0.(CO.)-14/2012
WITH CO.PET. 178/2012

BATCH MATTERS

6 CCP(CO.)-26/2016

WITH CO.PET. 934/2015

7 CO.APPL. 3346/2016(CM

For Restoration)
In CO.PET.-

934/2015(Disposed off

case)

8 CO.APPL.(M)-
88/2016(Disposed off case) /s UNITECH LIMITED ABHIMANYU BHANDARI, JALAJ AGARWAL,

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.

3913/2016
3914/2016
3915/2016
3916/2016
3917/2016
3923/2016
4301/2016
4302/2016
4535/2016
4536/2016
4537/2016
4538/2016
4539/2016
4540/2016

CHAUDHARY, PRACHIE JAIN, KARTIKAY
BHASKAR, VANSH KAPOOR, GYAN PRAKASH,
ROHIT SHARMA, RAHUL SHARMA, VISHAL
KUMAR, SANDEEP KUMAR JHA

OTHER DETAILS OF ADVOCATES:

SANDEEP SINGH(SAHABSINGHPARMAR230@GMAL.COM)(9716104455)(PETITIONER)
PANKAJ YADAV(DVSANDPARTNERS@GMAIL.COM)(9818992504)(PETITIONER)
JALAJ AGARWAL(ADVOCATEJALAJ@GMAIL.COM)(9717124017)(PETITIONER)
NISHANT SINGH(ADV.NISHANT@YAHOO.COM)(9540846746)(PETITIONER)
SANDEEP SINGH(SAHABSINGHPARMAR230@GMAL.COM)(9716104455)(PETITIONER)
RAM NARESH YADAV(RNLA.IN@GMAIL.COM)(9910618521)(PETITIONER)

UDDHAV PRATAP(ADVUDDHAVPRATAP@GMAIL.COM)(9717674866)(PETITIONER)
MANMEET ARORA(DHARMJI72K@REDIFFMAIL.COM)()(PETITIONER)
V.MALIK(VK_MALIK@HOTMAIL.COM)(9811418585)(PETITIONER)

UDDHAV PRATAP(ADVUDDHAVPRATAP@GMAIL.COM)(9717674866)(PETITIONER)
SWASTIKA KUMARI(ROY.SWASTIKA32@GMAIL.COM)(8826241953)(PETITIONER)
NARENDER KUMAR GUPTA(NKGUPTA464@GMAIL.COM)(9811195187)(PETITIONER)
RAJESH MANCHANDA(RAJESH@MANCHANDACO.COM)(9811010461)(PETITIONER)
ADITYA SINGH(ADV.ADITTYASINGH@GMAIL.COM)(9873643384)(RESPONDENT)
ANAND DUGGAL(ANANDLEGAL42@GMAIL.COM)(9911220471)(PETITIONER)
HARENDRA SINGH(HARENDRARANA007@YAHOO.COM)(9711713053)(PETITIONER)
ANIL MITTAL(KUMARMUNNA746@GMAIL.COM)(9810064432)(RESPONDENT)

JALAJ AGARWAL(ADVOCATEJALAJ@GMAIL.COM)(9717124017)(PETITIONER)
ADITYA MADAN(ADITYAMADANLAW@GMAIL.COM)(9810128667)(PETITIONER)
ATUL AGARWAL(ATULAGARWAL13@GMAIL.COM)(8826235476)(PETITIONER)
MAHAK RATHEE(RATHEEMAHAK@GMAIL.COM)(7782044252)(RESPONDENT)
SIDDHARTH SINGH(SINGH.SIDDHARTH31@GMAIL.COM)(8826685228)(PETITIONER)
NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(RESPONDENT)
PRACHIE JAIN(JAINPRACHIE@GMAIL.COM)(9971840505)(PETITIONER)

KARTIKAY BHASKAR(KARBHAS1997 @GMAIL.COM)(9540808980)(PETITIONER)
VANSH KAPOOR(VANSH.KAPOOR997@GMAIL.COM)(9582712871)(PETITIONER)
GYAN PRAKASH(GYANPRAKASHINDIA@GMAIL.COM)(9810853602)(PETITIONER)
ROHIT SHARMA(ADV.ROHITSHARMA7@GMAIL.COM)(9166268622)(PETITIONER)
RAHUL SHARMA(KARAMSAMYAL@GMAIL.COM)(9871014678)(PETITIONER)

VISHAL KUMAR (ALMCDELHI@GMAIL.COM)(9899040409)(RESPONDENT)

SANDEEP KUMAR JHA(SJ1160@GMAIL.COM)(9899085683)(PETITIONER)

M/S VIAN INFRASTRUCTURE LTD SUDHIR KAPOOR
V/s SH. SURYA KIRTICHAND THAPAR &
ORS.

OTHER DETAILS OF ADVOCATES:

PRAVEEN GOYAL & ANR. P SURESHAN, ANUBHA AGRAWAL, SIDDHARTH
V/s UNITECH LTD. BATRA

OTHER DETAILS OF ADVOCATES:
ANUBHA AGRAWAL(ANUBHA.ADVOCATE@GMAIL.COM)(9999750725)(PETITIONER)
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)

PRAVEEN GOYAL & ANR. P SURESHAN, ABHIMANYU BHANDARI,
V/s UNITECH LTD, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(PETITIO
NER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)

NAMIT MALHOTRA & ORS. GAURI RISHI, MANJIT SINGH AHLUWALIA,

RICHA OBEROI, ATUL SHARMA, VARUN KUMAR
CHOPRA, ATUL AGARWAL, SATYENDRA KUMAR,
YOGESH KUMAR YADAV, SIDDHARTH BATRA



10

11

12

13

14

CO.APPL. 4546/2016
CO.APPL. 4547/2016
CO.APPL. 4548/2016
CO.APPL. 4549/2016
CO.APPL. 4550/2016
CO.APPL. 4551/2016
CO.APPL. 4602/2016

CO.APPL. 4829/2016(CM

For Restoration)

CO.APPL. 4830/2016(CM

For Restoration)
CO.APPL. 4854/2016
CO.APPL. 4855/2016
CO.APPL. 105/2017

CO.PET.-52/2015
CO.APPL. 236/2015
CO.APPL. 237/2015
CO.APPL. 3638/2016

CO.PET.-70/2015
CO.APPL. 303/2015
CO.APPL. 304/2015
CO.APPL. 254/2016
CO.APPL. 4541/2016

CO.PET.-99/2015
CO.APPL. 497/2015
CO.APPL. 498/2015

CO.PET.-283/2015
CO.APPL. 1288/2015
CO.APPL. 1289/2015

CO.PET.-355/2015

CO.APPL. 1543/2015
CO.APPL. 1544/2015
CO.APPL. 3907/2016

CO.PET.-687/2015
CO.APPL. 2695/2015

OTHER DETAILS OF ADVOCATES:

ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(PETITIO
NER)

MANJIT SINGH AHLUWALIA(MSAHLUWALIA2003@YAHOO.CO.IN)(9811040827)(PETITIONER)
ATUL SHARMA(ASA@ASALEGAL.IN)(9654012526)(PETITIONER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)

MRS. RITA GARG SATYENDRA KUMAR, SATYENDRA KUMAR,
V/s M/S UNITECH LIMITED SAMANVYA DHAR DWIVEDI, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

SAMANVYA DHAR
DWIVEDI(SAMANVYA.DWIVEDI@AXONPARTNERS.IN)(8800355117)(PETITIONER)
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

M/S GREAT MEDIA TECHNOLOGIES RICHA OBEROI, RICHA OBEROI, ABHIMANYU
PVT.LTD. BHANDARI, MANISH SHARMA, SIDDHARTH

V/s M/S UNITECH LIMITED BATRA

OTHER DETAILS OF ADVOCATES:

MANISH SHARMA(MANISHSHARMAADV72@GMAIL.COM)(9871778879)(PETITIONER)
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

M/S JAGADGURU KRIPALU PARISHAT AND |SULTAN SINGH KHATRI, MANISH SHARMA,
ANR ABHIMANYU BHANDARI, SIDDHARTH BATRA

V/s M/S UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
MANISH SHARMA(MANISHSHARMAADV72@GMAIL.COM)(9871778879)(PETITIONER)
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

MS. VIJAY MEHRA EKLAVYA BAHL, ABHIMANYU BHANDARI,
V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

SH. VLADIMIR KAUSHIK VINEET MALHOTRA, ABHIMANYU BHANDARI,
V/s UNITECH LIMITED & ANR. DEVENDRA NATH TRIPATHI, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

DEVENDRA NATH TRIPATHI(DEV.TRIPATHI@GMAIL.COM)(9582462424)(PETITIONER)
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

JAGADGURU KRIPALU HIGHER EDUCATION (SANJAY SEHGAL, ABHIMANYU BHANDARI,
SOCIETY SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
ABHIMANYU



15

16

17

18

19

20

21

22

23

24

25

CO.PET.-713/2015
CO.APPL. 2828/2015
CO.APPL. 2829/2015

CO.PET.-715/2015
CO.APPL. 2841/2015
CO.APPL. 2842/2015

CO.PET.-754/2015(Disposed NISHANT GUPTA

off case)

CO.PET.-928/2015
CO.APPL. 3667/2015
CO.APPL. 3668/2015

CO.PET.-269/2016
CO.APPL. 1159/2016
CO.APPL. 1160/2016

CO.PET.-273/2016

CO.APPL. 1182/2016
CO.APPL. 1183/2016
CO.APPL. 3919/2016

CO.PET.-402/2016
CO.APPL. 482/2019

CO.PET.-412/2016

CO.PET.-475/2016
CO.APPL. 2002/2016

CO.PET.-482/2016
CO.APPL. 2026/2016

CO.PET.-492/2016
CO.APPL. 2101/2016

BHANDARI(AXON.DHC@GMAIL.COM,ANIL. BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

JAGADGURU KRIPALU PARISHAT RANGEELI [SANJAY SEHGAL, ABHIMANYU BHANDARI,
MAHAL SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

RADHA GOVIND SAMITI SANJAY SEHGAL, ABHIMANYU BHANDARI,
V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(PETITIO
NER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

BHUVAN GUGNANI, ABHIMANYU BHANDARI,

V/s UNITECH LTD. SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
BHANDARI(AXON.DHC@GMAIL.COM,ANIL.BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SUMIT MODI PRAG CHAWLA, ABHIMANYU BHANDARI,

V/s UNITECH LIMITED & ANR. SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ABHIMANYU

BHANDARI(AXON.DHC@GMAIL.COM,ANIL. BUTOLA@AXONPARTNERS.IN)(8130315533)(RESPON
DENT)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
NEENA SINGH & ORS. SATYENDRA KUMAR, SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)
ATEN CAPITIAL PVT. LTD. RAJAT NAVET, RAJIV KUMAR VIRMANI,
V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

RAJIV KUMAR VIRMANI(RAJIV.VIRMANI@LEXSTONECHAMBERS.COM,
MOHDALISAIFI@GMAIL.COM)(9810731942)(PETITIONER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SHIV KUMAR BHUSHAN KAPUR, BHUSHAN KAPUR,

V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SHANTI KUMAR PANDEY VIGGYANA NAND SHARMA, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
RAJEEV BAJAJ & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
MADHUBALA ARORA & ANR SATYENDRA KUMAR, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
THE WORLD SPA APARTMENT OWNERS SANDEEP DEVASHISH DAS, SIDDHARTH BATRA
ASSOCIATION
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31

32

33

34

35

36

37

38

CO.APPL. 2102/2016

CO.PET.-523/2016

CO.APPL. 2240/2016
CO.APPL. 2241/2016
CO.APPL. 1559/2017

CO.PET.-524/2016

CO.APPL. 2243/2016
CO.APPL. 2244/2016
CO.APPL. 1560/2017

CO.PET.-525/2016

CO.APPL. 2246/2016
CO.APPL. 2247/2016
CO.APPL. 1558/2017

CO.PET.-539/2016
CO.APPL. 2296/2016
CO.APPL. 2297/2016

CO.PET.-540/2016
CO.APPL. 2299/2016
CO.APPL. 2300/2016

CO.PET.-574/2016
CO.APPL. 2426/2016

CO.PET.-581/2016
CO.APPL. 2456/2016

CO.PET.-597/2016
CO.APPL. 2571/2016

CO.PET.-624/2016
CO.APPL. 2680/2016

CO.PET.-642/2016
CO.APPL. 2739/2016
CO.APPL. 2740/2016

CO.PET.-660/2016

CO.APPL. 2798/2016
CO.APPL. 2799/2016
CO.APPL. 2800/2016

CO.PET.-719/2016
CO.APPL. 3000/2016

CO.PET.-721/2016

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

AJAY SARDANA & ANR. AJAY PRATAP S. SEHGAL, RAJIV KUMAR
V/s UNITECH LIMITED. VIRMANI, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

RAHUL MUKHI &ANR AJAY PRATAP S. SEHGAL, RAJIV KUMAR
V/s UNITECH LIMITED VIRMANI, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

DAMAN SARDANA & ANR. AJAY PRATAP S. SEHGAL, RAJIV KUMAR
V/s UNITECH LIMITED VIRMANI, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
CHETLUR SREENIVASA CHARLU SATYENDRA KUMAR, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
LALLU RAM SAINI & ANR SATYENDRA KUMAR, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
909 SOLUTION & ANR. NAKUL MOHTA, SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SAIRA MANSOOR & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
PRAKASH GURBAXANI KNM & PARTNERS, LAW OFFICES, SIDDHARTH
V/s UNITECH LIMITED BATRA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

WG CDR NAVEEN TALWANI (RETD) H D TALWANI, SIDDHARTH BATRA, H D
V/s UNITECH LTD TALWANI

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
H D TALWANI(DUTTTALWANI@GMAIL.COM)(9818271562)(PETITIONER)

A K COMMERCIAL COMPANY PANKAJ BHATIA, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

ERIABARIE FILMS & FOILS PVT LTD. PANKAJ BHATIA, SIDDHARTH BATRA
V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

REENA WALIA & ANR. ISHAAN MADAAN, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

AKSHAY JAG MOHAN CHHABRA ATUL AGARWAL, SIDDHARTH BATRA



39

40

41

42

43

44

45

46

47

48
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50
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CO.APPL. 3004/2016

CO.PET.-722/2016
CO.APPL. 3005/2016

CO.PET.-723/2016
CO.APPL. 3006/2016

CO.PET.-753/2016

CO.PET.-767/2016
CO.APPL. 3183/2016

CO.PET.-772/2016
CO.APPL. 3190/2016

CO.PET.-795/2016
CO.APPL. 3275/2016

CO.PET.-824/2016
CO.APPL. 3381/2016

CO.PET.-830/2016
CO.APPL. 3418/2016

CO.PET.-842/2016
CO.APPL. 3479/2016
CO.APPL. 3480/2016

CO.PET.-844/2016
CO.APPL. 3488/2016
CO.APPL. 3489/2016

CO.PET.-858/2016
CO.APPL. 3526/2016

CO.PET.-859/2016
CO.APPL. 3528/2016

CO.PET.-864/2016
CO.APPL. 3538/2016

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
RASHI AHLUWALIA & ANR. ISHAAN MADAAN, SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
VIPUN JAG MOHAN CHABRA ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
ARVIND OVERSEAS PROJECT SERVICES ~ JOGESH CHANDER MAHINDRO, SIDDHARTH
PVT.LTD. BATRA

V/s UNITECH HI TECH DEVELOPERS

LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
FROG CELLSAT LIMITED SUSHIL AGGARWAL, SIDDHARTH BATRA
V/s UNITECH HI TECH DEVELOPERS

LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SMT. NEERU AHUJA ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
ADITYA MANGLA & ANR. ARVIND KUMAR GUPTA, SIDDHARTH BATRA
V/s UNITECH RELIABLE PROJECTS PVT.LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SMT SABINA SYNGAL & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s THE UNITECH LTD.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
MR. MUKUL SWAROOP & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s THE UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
MRS. SHALINI JAIN
V/s UNITECH LIMITED.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(PETITIONER)

RAJINDER KUMAR JAIN & ANR P SURESHAN, SIDDHARTH BATRA, RITU
V/s UNITECH LIMITED RAJKUMARI

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
RITU RAJKUMARI(ADV.RITURAJKUMARI@GMAIL.COM)(7838350240)(PETITIONER)

SH. NAVEEN PRATAP SINGH GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

SH. MUNISH MALHOTRA GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SH. MANU SAHAI GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

JOGINDER KUMAR SUKHIJA, SIDDHARTH BATRA
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CO.PET.-867/2016
CO.APPL. 3543/2016

CO.PET.-869/2016
CO.APPL. 3548/2016

CO.PET.-897/2016
CO.APPL. 3629/2016

CO.PET.-898/2016
CO.APPL. 3630/2016

CO.PET.-903/2016
CO.APPL. 3650/2016

CO.PET.-904/2016
CO.APPL. 3652/2016

CO.PET.-905/2016
CO.APPL. 3654/2016

CO.PET.-906/2016
CO.APPL. 3656/2016

CO.PET.-907/2016
CO.APPL. 3658/2016

CO.PET.-916/2016
CO.APPL. 3687/2016

CO.PET.-919/2016
CO.APPL. 3690/2016

CO.PET.-961/2016

CO.APPL. 3856/2016
CO.APPL. 3857/2016
CO.APPL. 3858/2016

CO.PET.-967/2016
CO.APPL. 3880/2016

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SH. ASHOK SHARMA GAURAV BHARDWAJ, TARA V. GANJU,

V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:

TARA V. GANJU(MAIL@FIRSTLEGAL.IN)()(PETITIONER)

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SH. HARISH KUMAR GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
FAHEEM KHAN & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
KAPIL BATRA ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
SHANTANU MALLICK GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
RASAM SINGH GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
ROHINA GUPTA GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
MANISH AHUJA GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
AMAR GUPTA GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
VINOD SADHWANI ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
PARDEEP SINGH KHURANA ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
LALIT KUMAR SHARMA & ANR. SATYENDRA KUMAR, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
PARVEEN BERI & ANR. ATUL AGARWAL, SIDDHARTH BATRA

V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
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AFTER NOTICE COMPANY MATTERS
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CO.PET.-1004/2016

CO.PET.-1077/2016
CO.APPL. 4309/2016

CO.PET.-1132/2016
CO.APPL. 4501/2016

CO.PET.-1134/2016
CO.APPL. 4507/2016

CO.PET.-1150/2016
CO.APPL. 4579/2016

CO.PET.-1153/2016
CO.APPL. 4600/2016

CO.PET.-1159/2016

CO.APPL. 4627/2016
CO.APPL. 4628/2016
CO.APPL. 4629/2016

CO.PET.-1180/2016
CO.APPL. 4710/2016

CO.PET.-1206/2016

CO.A(SB)-1/2008
CO.APPL. 39/2008
CO.APPL. 1517/2017
CO.APPL. 832/2024
CO.APPL. 833/2024
CO.APPL. 834/2024
CO.APPL. 835/2024
CO.APPL. 837/2024

CO.PET.-44/1997
CO.APPL. 825/2023
OLR 9/2024

ANANT UPADHYAY & ANR.
V/s UNITECH LIMITED

NEERAJ KUMAR GUPTA, SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

VIVEK SHRIVASTAVA ATUL AGARWAL, SIDDHARTH BATRA
V/s UNITECH LTD

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
YOGESH MEHRA GAURAV BHARDWAJ, SIDDHARTH BATRA
V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

MR.SUDHIR KRISHAN CHANDRA & ANR. DEVENDRA KUMAR CHOUBEY, SANDEEP
V/s M/S UNITECH LIMITED JAGDISH PRASAD LAMBA

OTHER DETAILS OF ADVOCATES:

SANDEEP JAGDISH PRASAD
LAMBA(ADVSANDEEPLAMBA@GMAIL.COM)(8750396197)(PETITIONER)

SAROVAR VINMAY PVT.LTD ATUL AGARWAL, SIDDHARTH BATRA
V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

KAMLA DEVI JALAJ AGARWAL, SIDDHARTH BATRA
V/s UNITECH LTD.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)
NEERA BHATIA TARU GUPTA, SIDDHARTH BATRA

V/s UNITECH LIMITED

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

NITIL SINGH BAGHEL & ANR. MANOJ KUMAR GARG, SIDDHARTH BATRA
V/s UNITECH LIMITED & ORS

OTHER DETAILS OF ADVOCATES:
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

KALPANA MOHAPATRA VIKRAM VIPIN MEHTA, ANSHULA GROVER,
V/s UNITECH LIMITED SIDDHARTH BATRA

OTHER DETAILS OF ADVOCATES:
ANSHULA GROVER(ANSHULA.GROVER@GMAIL.COM)(9582888753)(PETITIONER)
SIDDHARTH BATRA(SIDDHARTH.BATRA@SATRAMDASS.COM)(9888884445)(RESPONDENT)

SUNDEEP GUPTA AMITABH MARWAH, DASHMEET SINGH

V/s INDIAN HARDWARE INDUSTRIES LTD. |CHADHA, RAJEEV KHANNA, ASEEM MEHROTRA,

& ORS MR.SANDEEP AGARWAL, MR.SANDEEP
KHURANA, UJJWAL JHA

OTHER DETAILS OF ADVOCATES:
UJIWAL JHA(UJJWALLAW@GMAIL.COM)(9958178204)(PETITIONER)

TIMES GUARANTY FINANCIALS LTD. MS.MANISHA TYAGI, BRIJESH SHARMA,
V/s SIDDHARTH SPIN FAB LTD. OFFICIAL LIQUIDATOR, MS.MUKTA SHARMA,
FANISH KUMAR JAIN, SHREYASI KUNWAR

OTHER DETAILS OF ADVOCATES:
FANISH KUMAR JAIN(FKILEGAL@GMAIL.COM)(9811143749)(PETITIONER)
SHREYASI KUNWAR(SHREYASI.KUNWAR@GMAIL.COM)(9650885199)(RESPONDENT)
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17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI AT NEW DELHI

No.: 123/Rules/DHC Dated: 03.10.2024

PRACTICE DIRECTIONS

In order to ascertain from each party whether he/she admits or denies the allegations of
facts made in the plaint and to be able to explore the possibilities of settlement and disposal of
the main matter at the initial stage itself, Hon’ble the Chief Justice, on the recommendations of
the Hon’ble Judges of the Original Side has been pleased to issue following Practice Directions
for information and compliance by all concerned:-

1. Advance copy of fresh Civil Suits {i.e.,CS(0OS)andCC}, together with documents therewith, if
any, shall be served upon each opposite party, as is also done for Arbitration petitions under
the Delhi High Court (Original Side) Rules, 2018.

2. Plaintiff shall also intimate all opposite parties, in the matter, about the filing and likely date
of listing of the said suit.

3. Plaint shall be accompanied by written proof of such intimation and their respective service,
besides indicating name(s) of all opposite parties in the matter.

4. Earlier Practice Directions regarding the manner and mode of Service of Notice of Motion,
advance copy, etc., will remain the same.

These Practice Directions shall come into force with immediate effect.

By Order
Sd/
(KANWAL JEET ARORA)
REGISTRAR GENERAL



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI: NEW DELHI

CIRCULAR

No.:DHC(OS)-Filing
Date: 27.08.2024

It is circulated for information of all the concerned that the Hon’ble IT
Committee has been pleased to direct that the impugned order should be made
first Annexure with the Main Case. Hence, the impugned order/award shall be the
first Annexure with the Main Case (wherever applicable) and the same shall reflect
in the concerned part of the Main Case accordingly.

Sd/-
Registrar (Original)



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

CIRCULAR

PRIORITY HEARING OF CASES OF LITIGANTS/ADVOCATES WITH
DISABILITY (UNDER THE RIGHTS OF PERSONS WITH DISABILITY

ACT)

“All the Litigants/Advocates with disabilities and Advocates
dealing with the cases ©pertaining to persons with
Disabilities are 1iImpressed upon to apprise the office of
Joint Registrar/ Deputy Registrar (Original) about their
ongoing cases before the concerned Bench of this Court so
that they can be 1i1dentified and be listed categorically 1in
the Cause List and disposed of on priority.”




17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.42

HON’BLE MS. JUSTICE PRATHIBA M.SINGH
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE
CONTACT, MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS.
JUSTICE PRATHIBA M. SINGH.]
CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9eed5fcdal370
96127d28a0
Meeting No. 184 197 2543
PASSWORD 1234
NOTE: ALL THE COUNSELS/LITIGANTS APPEARING VIRTUALLY ARE REQUESTED TO DISPLAY
THEIR ITEM NOs. ALONGWITH THEIR NAMES.
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO courtmaster@pmsingh.in
NOTE: Counsels and Litigants may send their apperances through the following link/form.
This form shall be available during Court hearing days from 09:00 A.M - 04:30 P.M.
https://forms.gle/LszUZHy9YMBfTrAu?7

II\ITUEI\I\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.A. 6833/2025 BURGER KING AKHIL
In CS(COMM)- CORPORATION SHANKHWAR,
303/2022 V/s SWAPNIL PATIL & AKSHITA JAIN,
ORS. ARUN KUMAR
SHUKLA, HARSHAD
V HAMEED,

ANUPAM SINGH,
SHWETA SAHU,
KUMAR VISHWJEET,
DINESH CHANDRA
TRIPATHI, AMIT
MAHALIYAN,
AMANDEEP SINGH,
ADITYA GUPTA

% %k %k k k


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

NOTE: REGULAR LIST MATTERS PERTAIN TO COURT NO.43 WILL BE TAKEN UP FOR HEARING ON THURSDAY &
FRIDAY FROM 3.00 P.M. ONWARDS.

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR
RESPECTIVE CASES IN ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE
HEARING/ARGUMENTS OF THEIR CASES FOR THE CONVENIENCE OF THE HON’BLE COURT AND SMOOTH
FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE
REQUESTED TO ADHERE TO VIDEO CONFERENCING RULES 2021.”

CLICK HERE FOR VC NOTE:
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
sanjoyojha73@gmail.com

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 O.M.P. (COMM)- INSSL PRIVATE KARTIK NAYAR,
194/2021 LIMITED RAVI BHARUKA
WITH OMP (ENF.) V/s HPCL MITTAL
(COMM.) 93/2021 ENERGY LIMITED
2 OMP (ENF.) HPCL-MITTAL ENERGY KARTIK NAYAR

(COMM.)-93/2021 LIMITED
V/s NSSL PRIVATE
LIMITED

% %k %k k k


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�
mailto:sanjoyojha73@gmail.com�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 21

HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS
OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO:
dhcanilkumar@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INEFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 I.A. 49057/2024 SH. ARUN BATRA JP GUPTA, SS JAIN,
In CS(OS)- V/s MS. BIMLA DEVI K.DUTTA, TARUN JOHRI,
1578/1992 THRU LR'S AND ORS. D.P SHARMA, SANJIV

GUPTA, PV KAPUR,
KETAKI GOSWAMI, K.N.
KATARIA, ARUN
BHARDWAJ, MAHENDRA
SINGH, SURESH GUPTA,
NANDANI, RAHU L GUPTA,
LALIT GUPTA, J P GUPTA,
L.P.DHIR, MANISH
VASHISHT, ANKIT
SHARMA, SAMEER
VASHISHT, LALIT GUPTA,
AMIT GUPTA, NS BAJWA,
VANSHAY KAUL, SAMEER
VASISHT, MANISH KUMAR

SRIVASTAVA
2 I.A. 46706/2024 |M/S SAIPEM TRIUNE  BANDAN KUMAR, K.
In CS(OS)- ENGINEERING PVT. DATTA, ASHISH VERMA,
2340/2008 LTD RONY OOMMEN JOHN,
V/s INDIAN OIL INDRANIL GHOSH,

PETRONAS PVT LTD RAJKOTIA ASSOCIATES,
INDRANIL GHOSH

% %k %k k k


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3�
mailto:dhcanilkumar@gmail.com�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pankaj.shukla@dhc.nic.in

ITEM ADVOCATE OTHER
NumBER “ASE NUMBER PARTY NAME NAME INFORMATION
TOP OF THE BOARD
1 1.A. 8971/2024 INDIAN OIL ASTHA SHARMA AT 10.00 A.M.
In O.M.P. (COMM)- | CORPORATION LTD
458/2023 V/s SUZLON ENERGY
WITH O.M.P. (COMM) [LTD
491/2023
0.M.P.(1) (COMM.)
190/2023
2 0.M.P. (COMM)- SUZLON ENERGY AMAN GUPTA AT 10.00 A.M.
491/2023 LIMITED
I.A. 24181/2023 V/s INDIAN OIL
I.A. 24183/2023 CORPORATION
I.A. 24184/2023 LIMITED
3 O.M.P.() (COMM.)-  |INDIAN OIL ASTHA SHARMA AT 10.00 A.M.
190/2023 CORPORATION LTD

V/s SUZLON ENERGY
LTD


https://delhihighcourt.webex.com/meet/dhcecourtvc13�
mailto:pankaj.shukla@dhc.nic.in�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FRESH MATTERS AND FRESH APPLICATIONS

4 O.M.P.(MISC.)(COMM.)- H ANK K SOLUTIONS | UNMUKT GERA
230/2025 V/s SHIV NADAR
I.LA. 6777/2025 FOUNDATION

5 O.M.P.(MISC.)(COMM.)- H ANK K SOLUTIONS | UNMUKT GERA

231/2025 V/s SHIV NADAR
I.A. 6778/2025 FOUNDATION
6 O.M.P.(MISC.)(COMM.)- RAJESH SHARMA ROHIT TANEJA
235/2025 V/s GRACE WELFARE
I.A. 6782/2025 EDUCATION SOCIETY
AND ORS

7 O.M.P.(MISC.)(COMM.)- GSBA BUILDERS (P)  RAVI KAPOOR
236/2025 LTD.
1.A.6869/2025 V/s MALLANI
INFOTECH (P) LTD.

8 O.M.P. (T) (COMM.)-  TATA CAPITAL SAVYASACHI
19/2025 LIMITED KUMAR SAHAI
I.A. 6789/2025 V/s M/S. COMPUTER
EMPIRE & ANR.
9 I.A. 6743/2025 RELYON RESOURCES SARTHAK
I.A. 6744/2025 PVT LTD ADVOCATES &
In ARB.P.-1352/2024  |V/s NALANDA SOLICITORS,
(Disposed off case) FOUNDATION AND VIKAS PADORA
ORS
10 1.A. 6811/2025 YASHWANT SINGH YASHWANT
In CS(0S)-5/2012 V/s ASHUTOSH VERMA SINGH
(CAVEATOR),
RAHUL SHARMA,
R C PATHAK,
UDYAN
SRIVASTAVA,
MURARI KUMAR,
ARUN K
SRIVASTAV,

ANUSH RAAJAN V,
MOHIT



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

CHAUDHARY &
A.DAS, MOHIT
CHAUDHARY,
ARUN K
SRIVASTAVA,
ANUP MISHRA,
MOHIT
CHAUDHARY,
ARUN KUMAR
SRIVASTVA

11 I.A. 6815/2025 SONAKSHI GUPTA MANISH
In CS(0S)-1965/2012 /s L.R GUPTA ,HUF & VASHISHT,
ORS GAGAN GUPTA,

RIKKY GUPTA,
MOHIST GUPTA,
SHEKHAR GUPTA,
VIKASH PATHAK,
TANMAYA
MEHTA, RAJAT
BHALLA, P K
AGRAWAL,
SAMAN YADAV,
AJIT DAYAL,
MANASHWY JHA,
SIMARPAL SINGH

SAWHNEY
12 |I.A. 6812/2025 SHWETA GOEL AND  MAYANK
I.A. 6813/2025 ORS AGGARWAL,
I.A. 6814/2025 V/s KAMINI GOEL AND RISHABH KAPUR,
In CS(0S)-687/2024  ORS SUNNY ARORA,
MAYANK
AGGARWAL

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

13 ARB.P.-1294/2023 M/S ASHUTOSH INFRA VIKAS MISHRA,
WITH O.M.P.(1) PRIVATE LIMITED NANDNI SAHNI,
(COMM.) 152/2023 V/s M/S PEBBLE ANAND KUMAR, G

DOWNTOWN INDIA  BALAJI
(P.) LTD & ORS.

14 |I.A. 44069/2024 M/S ASHUTOSH INFRA VIKAS MISHRA,
In O.M.P.(I) (COMM.)- PVT. LTD. NANDNI SAHNI, G
152/2023 V/s M/S PEBBLE BALAJI, ANAND
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DOWNTOWN INDIA  KUMAR
(P.) LTD. AND ORS.

15 ARB.P.-1426/2024 SWASTIK PIPE LTD.  SANJAY JAIN
I.A. 39354/2024 V/s KARUN KUMAR
PROPRIETOR
RAMESHWAR STEELS

16 ARB.P.-1885/2024 AXIS FINANCE LTD SHIKHAR GUPTA
V/s JAGNESH JASMAT
MALAVIYA AND ANR.

17 ARB.P.-45/2025 AMIT MINES PRIVATE SAMEER PRAVIN
LIMITED PAREKH
V/s STEEL AUTHORITY
OF INDIA LTD
18 ARB. A. (COMM.)- TEXMACO RAIL & SANJAY S
40/2018 ENGINEERING CHHABRA,
LIMITED AKSHAY RINGE,

V/s LAXMI GEMINI ZORAWAR SINGH

19  O0.M.P. (COMM)- INDIAN OIL YATI SHARMA,
129/2018 CORPORATION MAN MOHAN LAL
I.A. 2362/2019 LIMITED KALRA
WITH O.M.P. (COMM) V/s KIRAN
328/2020 CONSTRUCTION CO.
OMP (ENF.) (COMM.)
7/2019
20  OMP (ENF.) (COMM.)- SH. I.P. CHOPRA SOLE SANDEEP
7/2019 PROPRIETOR OF M/S. SHARMA, AMIT
EX.APPL.(0S) 297/2023 KIRAN CHOUDHARY
CONSTRUCTION CO
V/s INDIAN OIL
CORPORATION LTD.
THROUGH ITS
GENERAL MANAGER
(PROJECTS)
21 0.M.P. (COMM)- KIRAN SANDEEP
328/2020 CONSTRUCTION SHARMA, YATI

COMPANY SHARMA,
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V/s BHARTIYA VIRENDER
YANTRA NIGAM KUMAR SHARMA
LIMITED AND OTHERS

22 O.M.P. (COMM)- M/S. SPML INFRA LTD AMIT SHARMA,
161/2018 V/s DELHI JAL BOARD SANDEEP
WITH O.M.P. (COMM) SHARMA
379/2018

23 O.M.P. (COMM)- DELHI JAL BOARD & AMIT SHARMA
379/2018 ANR.

V/s SPML INFRA LTD

24 I.A. 48416/2024 THE COMMISSIONER AMRREETA
In O.M.P. (COMM)-  SOUTH DELH]I SWAARUP,
276/2018 MUNICIPAL MONISHA
CORPORATION HANDA, ATTIN
V/s BIRLA TECHNICAL SHANKAR
SERVICES RASTOGI,
MONISHA HANDA
25  0.M.P. (COMM)- SOMA ENTERPRISE  SUMEET KUMAR
280/2018 LTD MANIKTALA,
I.A. 8672/2018 V/s UNITECH POWER RAKESH KUMAR,
TRANSMISSION LTD & ABHISHEK ROY,
ORS. VAIBHAV TOMAR
26 0.M.P. (COMM)- MCNALLY BHARAT ~ AMULYA
362/2018 ENGINEERING DHINGRA,
I.A. 11178/2018 COMPANY LIMITED  SINGHANIA &
ILA. 12211/2023 V/s METSO INDIA PVT. PARTNERS LLP,
I.A. 30842/2024 LTD. SHANTANU
I.A. 33271/2024 PARMAR, R.
WITH OMP (ENF.) SUDHINDER,
(COMM.) 270/2018 NITIN KHARE,
SHANTANU
PARMAR
27  OMP (ENF.) (COMM.)- METSO INDIAPVT.  AMULYA
270/2018 LTD DHINGRA,

EX.APPL.(OS) 216/2021 V/s MCNALLY BHARAT SINGHANIA &

EX.APPL.(OS) 474/2021 ENGINEERING CO. PARTNERS LLP,

EX.APPL.(OS) 805/2023 LTD SHANTANU
PARMAR, NITIN
KHARE, DEEPAK
ANAND
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28

29

30

31

32

33

34

0.M.P. (COMM)-
437/2018
I.A. 14372/2018

0.M.P. (COMM)-
485/2018

I.A. 2281/2020
I.A. 4063/2022
I.A. 33534/2024

0.M.P. (COMM)-
75/2023

I.A. 3271/2023
I.A. 14829/2023
I.A. 15110/2023

0.M.P. (COMM)-
141/2023

0.M.P. (COMM)-
262/2023
I.A. 13478/2023

0.M.P. (COMM)-
267/2023

I.A. 13727/2023
I.A. 13728/2023

WITH O.M.P. (COMM)

274/2023

0.M.P. (COMM)-
274/2023
I.A. 13932/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUN KARTIKEYA
PHARMACEUTICAL SINGH, SONALI
INDUSTRIES LTD JAITLEY

V/s NECTAR LIFE
SCIENCES LTD.

TELECOMMUNICATION NIKHILESH
CONSULTANTS INDIA KRISHNAN,

LTD. ANUSUYA

V/s MBL SALWAN,
INFRASTRUCTURE ANUSUYA
LTD. SALWAN

M/S RAJ NIDHI RAMAN,

ELECTRICALS, RISHABH JAIN
V/s UNION OF INDIA

& ORS.

OIL AND NATURAL
GAS CORPORATION
V/s RELIANCE
INDUSTRIES LTD &
ANR.

AKSHAY
AMRITANSHU

ROSHAN REAL ESTATE ANUSUYA

PVT LTD SALWAN
V/s UNION OF INDIA
SSANGYONG NAVIN KUMAR

ENGINEERING AND
CONSTRUCTION CO.
LTD.

V/s NATIONAL
HIGHWAYS
AUTHORITY OF INDIA
(NHAI)

NATIONAL HIGHWAYS ABHEY KUMAR
AUTHORITY OF INDIA GUPTA

V/s SSANGYONG

ENGINEERING AND

CONSTRUCTION CO.

PALLAVI MISHRA,
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35

36

37

38

39

0.M.P. (COMM)-
325/2023

I.A. 15597/2023
I.A. 23387/2023

0.M.P. (COMM)-
19/2025

I.A. 687/2025
I.A. 689/2025

EX.APPL.(OS)
1879/2024

In OMP (ENF.)
(COMM.)-174/2024
(Disposed off case)

CS(0S)-1192/2011
ILA. 1404/2012
ILA. 4219/2012
I.A. 10670/2018

I.A. 18569/2023
In CS(0S)-1430/2011

ADVANCE CAUSE LIST (ORIGINAL SIDE)

LTD.

NTPC LIMITED
V/s TATA PROJECTS
LIMITED

UNION OF INDIA

SAMEER PRAVIN
PAREKH,
SUDHANSHU
PRAKASH,
RITURAJ BISWAS

NISHANT KUMAR

THORUGH EXECUTIVE TYAGI

ENGINEER SHRI
HARJINDER SINGH
AIIMS PROJECT
DIVISION CENTRAL
PUBLIC WORKS
DEPARTMENT
(CPWD)

V/s SPS INFRABUILD
PVT. LTD.

M/S CORPORATE
INFOTECH PRIVATE
LIMITED THROUGH
ITS AUTHORISED
REPRESENTATIVE
V/s NATIONAL

TECHNICAL RESEARCH

ORGANISATION

M/S LINTON
DISTRIBUTORS
V/s DHARAM PAL
CHHABRA & ANR

NITIN JAIN & ORS
V/s M/S FIIT JEE LTD
& ORS

BHARAT ARORA

O.P.AGARWAL,
ASHISH MOHAN,
SARIKA VARMA,
ANIL SHARMA,
ANAND MISHRA,
G TUSHAR RAO,
AVINASH
SHARMA, ANAND
MISHRA, AKSHAY
RINGE, B.S
MAAN, SANJEEV
MAHAJAN

T.K.PRADHAN,
NEERAJ
MALHOTRA,
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RUPAL LUTHRA,

RAAJ MALHOTRA,
ASHOK GURNANI,
RAAJ MALHOTRA,
ASHOK GURNANI,

R.K SAINI, S K
BHADURI, RAVI
BAKSHI
40 I.A. 4268/2025 TEJ PAL SINGH M P
In CS(0S)-1395/2012 PADAM CHAOUDHARY,

V/s TEJENDER SINGH PUSHKAR SOOD,
PADAM AND OTHERS |PARMOD K

SHARMA,
BHUVNESHWAR
TYAGI,
INDERJEET K
SIDHU, V.K.
MISHRA
41 CS(0S)-2745/2012 LILY NATH AGARWAL ABHINAV

CCP(O) 75/2015 V/s RAVINDER NATH MUKHERJI,

I.A. 21921/2022 AGARWAL & ORS TRIDEEP PAIS,

I.A. 7331/2023 SUDHIR K

I.A. 24801/2023 MAKKAR, N

I.A. 37123/2024 PRABHAKAR,

I.A. 41086/2024 PIYUSH KAUSHIK,

I.A. 46401/2024 ASHWATH

WITH TEST.CAS. SITARAMAN,

44/2021 SAURABH
AGRAWAL,

JAITEGAN SINGH,
HARI SHANKAR
SHARMA, ANIKET
BHATTACHARYYA,
BHARGAV R
THALI, ARIJIT
MAZUMDAR,
PIYUSH KAUSHIK,
MANISH KUMAR,
JAITEGAN SINGH

42 TEST.CAS.-44/2021 MAJOR RAVINDER ASHWATH
I.A. 16718/2021 NATH AGGARWAL SITARAMAN,
V/s STATE OF PIYUSH KAUSHIK,
UTTARAKHAN AND BHARAT SHARMA,
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ORS. SAURABH
AGRAWAL,
JAITEGAN SINGH,
FILE RECEIVED
FROM
UTTARAKHAND
HIGH COURT IN
TEST-1/2019 IN
COMPLIANCE OF
SUPREME COURT
ORDER
DT.12/2/2021 IN
TP (C)-
2779/2019, FILED
AS PER COURT
ORDER DATED

TWELFTH
OCTOBER TWO
THOUSAND
TWENTY ONE
43 CS(0S)-1108/2015 ROLLING MALINI PODUVAL,
CONSTRUCTION PVT KOSHY JOHN,
LTD SURI & CO
V/s SHIVALCO
44 CS(0S)-1368/2015 SWARAN JULKA MANOJ
I.A. 9248/2016 V/s SOS CHILDRENS  CHATTERJEE, K.
VILLAGE IYER, UPPAL AND
ASSO., UPPAL &
ASSOCIATES
45 CS(0S)-85/2017 SMT. SUNITA GUPTA B L WALI,
I.A. 1222/2018 V/s SHRI SUDESH MANISH KUMAR,
I.A. 46877/2024 KUMAR AND OTHERS ANCHIT SHARMA,
I.A. 48992/2024 SUNIL K MITTAL,
I.A. 6851/2025 SAURABH
KANSAL, SHRI
ARVIND BHATT,
B.L WALI,

ANSHUL MITTAL,
SANTOSH KUMAR
PANDEY,

SWASTIKA SINGH

46 CS(0S)-455/2017 MR. DEEPAK TALWAR ABHIJEET NEGI,
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47

48

49

50

51

52

53

54

I.A. 13311/2022

CS(0S)-407/2019
ILA. 4315/2021

CS(0S)-451/2019
I.A. 12119/2019
I.A. 17990/2023
I.A. 18402/2023

CS(0S)-672/2019
I.A. 18441/2019
I.A. 1786/2020
ILA. 2546/2020
ILA. 21012/2022

CS(0S)-599/2024
I.A. 34917/2024

CS(0S)-766/2024
I.A. 40379/2024

CS(0S)-778/2024
I.A. 3250/2025
ILA. 4466/2025

CS(0S)-780/2024
I.A. 3327/2025
ILA. 4467/2025

CS(COMM)-221/2016
I.A. 10651/2019

ADVANCE CAUSE LIST (ORIGINAL SIDE)

V/s M/S. THE INDIAN
EXPRESS (P) LIMITED
& OTHERS

JAGMOHAN CHIBBER
V/s CHANDER MOHAN
CHIBBER & ORS.

LEX ALLIANCE,
SAHIL

ANJALI SHARMA,
GAGANDEEP
SINGH, DARSHAN
PALIWAL,
PRIYADEEP,
AMAN SHANKER,
AMAN SHANER

SHRI AMITOJ SINGH & MOHAN LAL

ORS.

SHARMA,

V/s SHRI DILIP PURI & SHALABH GUPTA

ORS.

SHAMMI KALRA &
ORS.
V/s POONAM CHOPRA

SMT. ATRO DEVI
V/s SMT. SUKHBIRI &
ORS.

SH AJAY KUMAR
V/s SH KRISHAN
BHAGWAN

M/S LEO ISPAT
V/s MR ANIL KUMAR
GOEL & ORS.

M/S LEO ISPAT
V/s M/S AMRIT LAL
AND SONS & ORS.

M/S TULLIO GIUSI
SPA

ANIL GERA,
SONAKSHI
DHIMAN, RAJEEV
KUMAR &
SAURABH KUMAR,
NAMITA
DANDONA, ANIL
KUMAR GERA

VED PAL RANA,
TARUN SHOKEEN

DAYANAND
SHARMA, ANIL
DAGAR

BHARAT KUMAR,
ANUJA PETHIA

ANUJA PETHIA

SONAL SINHA,
T.P.S KANG &
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I.A. 15449/2019 V/s M/S HOUSE OF ASSOCIATES,
I.A. 39990/2024 TRIMS PVT LTD T.P.S KANG, TPS
KANG, TEJPAL
SINGH KANG
55 I.A. 1917/2025 SURESH KUMAR V K OHRI,
In CS(COMM)-864/2016 V/s SHRI JAGBIR MANISH BHASIN,
SINGH & ORS UPPAL & ASSO.,

NEERAJ YADAV,
UPPAL & ASSO,
NEERAJ YADAV

56 CS(COMM)-1660/2016 SHRI MONTY JAGJIT SINGH, B
V/s NORTH DELHI L WALI
MUNICIPAL

CORPORATION

57 CS(COMM)-44/2019 SHRI SUKHBIR SINGH SUBHASH
I.A. 1187/2019 CHAUDHARY (SHRI GULATI,
I.A. 2413/2019 S.S. CHAUDHARY) SUBHASE
V/s M/S GARG VILLAS GULATI, DEEPAK
PRIVATE LIMITED & GUPTA, ASHOK K.
ORS. AGGARWAL,
ASHOK K
AGGARWAL,
PARAS
CHAUDHRY,
RAJAT MTHUR

58  |I.A. 1546/2025 RAMESH KUMAR &  SATINDER
In CS(COMM)-324/2019 CO. SINGH, SATINTER
V/s AXIS BANK LTD.  SINGH MATHUR
59  |CS(COMM)-640/2019 ARMY WELFARE VIJAY KAUNDAL,
I.A. 16259/2019 HOUSING RAVI RANJAN, A
ILA. 3225/2021 ORGANISATION K TEWARI
V/s LOGIX INFRATECH
PVT. LTD.
60 | TEST.CAS.-97/2015  SHRI ASHOK SURYAJYOT]I
DHAWAN SINGH PAUL,
V/s STATE & OTHERS KAMAL KAPOOR,
RUCHIRA V
ARORA,

AMRITANANDA
CHAKRAVORTY,
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61

62 TEST.CAS.-88/2024
FOR ORDERS
63 ARB.P.-320/2025

I.A. 49634/2024

In TEST.CAS.-8/2016

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MIHIR SAMSON,
AKSHAT GUPTA,
SAMAR BANSAL,

KAUSTUBH
CHATURVEDI,
RISHI
BHATNAGAR &
MARITUNJAY
KUMAR

SHRI SUMAN KUMAR ~ S. K. TYAGI,

PAHUJA PRAG CHAWLA

V/s STATE AND

OTHERS

MANMOHAN SINGH  TUSHAR KUMAR,

AND ORS NEETA BAHL

V/s THE STATE AND

ORS.

NKG RISHA MITTAL

INFRASTRUCTURE

LIMITED

V/s UNION OF INDIA
THROUGH DIRECTOR
GENERAL, MARRIED
ACCOMODATION
PROJECT & ANR.

* ok k% %
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COURT NO. 46
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE:”"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

ITEM

NUMBER CASE NUMBER |PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 C.A.(COMM.IPD- NIPPON STEEL DEBASHISH
PAT)-10/2025 CORPORATION BANERJEE

I.A. 6799/2025 V/s THE CONTROLLER
I.A. 6800/2025 |OF PATENTS

2 C.A.(COMM.IPD- |PTS DIAGNOSTICS PRAMOD KUMAR
TM)-10/2025 INDIA PVT. LTD. SINGH
I.A. 6801/2025 V/s REGISTRAR OF
I.A. 6802/2025 | TRADEMARKS

3 C.O0.(COMM.IPD- [FIRDAUS VINOD MALHOTRA SUBJ TO OFFICE
CR)-20/2025 PRODUCTION OBJECTION
I.A. 6796/2025  PRIVATE LIMITED
I.A. 6797/2025 \V/s UNISYS
I.LA. 6798/2025 | INFOSOLUTIONS
PRIVATE LIMITED

4 CS(COMM)- JOY CREATORS LLP HEMANT DASWANI
230/2025 V/s LEAFS AND ROOTS
I.A. 6715/2025 | INDIA PRIVATE
I.A. 6716/2025 LIMITED & ORS.
I.A. 6717/2025
I.A. 6718/2025
I.A. 6719/2025

5 CS(COMM)- HERO INVESTCORP KUNAL KHANNA
232/2025 PVT LTD AND ANR.
I.A. 6759/2025 V/s ASHOK KUMAR
I.A. 6760/2025 |(JOHN DOE)


mailto:cmnijeshnair@gmail.com�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
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I.A. 6761/2025
I.A. 6762/2025
I.A. 6763/2025
I.A. 6764/2025

6 CS(COMM)- HERO INVESTCORP KUNAL KHANNA SUBJ TO OFFICE
233/2025 PVT. LTD AND ANR. OBJECTION
I.A. 6765/2025 V/s ASHOK KUMAR
I.A. 6766/2025 |(JOHN DOE)
I.A. 6767/2025
I.A. 6768/2025
I.A. 6769/2025
I.A. 6770/2025

7 I.A. 6825/2025 LT FOODS LIMITED R ABHISHEK
In CS(COMM)- V/s NICE RICE
1160/2024 TRADERS
8 I.A. 6826/2025 |HERO INVESTCORP PRAMOD KUMAR

I.A. 6827/2025 |PRIVATE LIMITED &  SINGH
In CS(COMM)-  |ANR.
190/2025 V/s ASHOK KUMAR

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

9 C.A.(COMM.IPD- MEDILABO RFP INC DEBASHISH
PAT)-16/2024 V/s THE CONTROLLER BANERJEE

OF PATENTS
10 C.A.(COMM.IPD- M/S. ADS AGRO CHIRAG
TM)-33/2024 INDUSTRIES PVT. AHLUWALIA
LTD.

V/s THE REGISTRAR
OF TRADE MARKS

11 C.0. (COMM.IPD- THE POLO/LAUREN S K BANSAL,

TM)-149/2021 COMPANY L.P DEVANSHU JAIN, K
I.A. 6190/2024  \V/s VIKAS JAIN AND |G BANSAL
WITH C.O. ANR

(COMM.IPD-TM)
125/2022
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12

13

14

15

16

17

C.0. (COMM.IPD-
TM)-125/2022
I.A. 6181/2024

C.0. (COMM.IPD-
TM)-242/2021

C.0. (COMM.IPD-
TM)-258/2022

C.0. (COMM.IPD-
TM)-610/2022
WITH CS(COMM)
209/2018
CS(COMM)
354/2018
CS(COMM)
723/2016

CS(COMM)-
723/2016

CS(COMM)-
299/2018

THE POLO LAUREN
COMPANY L.P

V/s VIKAS JAIN AND
SHASHANK GUPTA
AND ANR

ALOK AGGARWAL
V/s GOLDEN ROLLS
PVT LTD AND ANR

MR. AMRISH
AGGARWAL TRADING
AS M/S MAHALAXMI
PRODUCT

V/s M/S VENUS HOME
APPLICANCES PVT
LTD. & ANR

SANCHETI
APPLICANCES PVT
LTD.

V/s GULABDAS GUPTA

M/S SANCHETI
APPLIANCES PVT.
LTD.

V/s M/S D.K.
ELECTRICALS

M/S. SANCHETI
APPLIANCES PVT.
LTD.

V/s M/S. D.K.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

S K BANSAL,
DEVANSHU JAIN,
K.G. BANSAL

SANJEEV KUMAR
SINGH, VIRENDER
KUMAR PURI,
SANJEEV SINGH

S K BANSAL, K.G.
BANSAL

VISHAL NAGPAL,
K.G. BANSAL

MR. SAURAB
BANERJEE, MR.
SUWARN, A.A.
SUMAN, TARUN
WALIA,
S.MAJUMDAR,
FIDUS LAW
CHAMBERS, S
MAJMUDAR & CO,
SUBHIKSH
VASUDEV, S
MAJUMDAR, MR.
K.G. BANSAL

AMIT JHA,
BEENASHA SONI,
PANKAJ KUMAR,
BEENA SHAW
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ELECTRICALS SONI, TARUN
WALIA, SANJEEV
SINGH, MEENU
SHARMA,
S.MAJUMDAR,
FIDUS LAW
CHAMBERS, S
MAJMUDAR & CO, S
MAJUMDAR,
K.G.BANSAL

18 CS(COMM)- SANCHETI BEENASHAW SONI,
354/2018 APPLICANCES PVT. PANKAJ KUMAR,
I.A. 13210/2013 |LTD. TARUN WALIA,
V/s PRITAM SANJEEV SINGH,
ELECTRICALS & ANR. 'SANTOSH KUMAR,
MEENU SHARMA,
S.MAJUMDAR, S
MAJMUDAR & CO, S

MAJUMDAR,
K.G.BANSAL
19 C.0. (COMM.IPD- |GUJARAT SAURABH THOMAS
TM)-23/2025 COOPERATIVE MILK | GEORGE,
MARKETING ABHISHEK SINGH
FEDERATION LIMITED
& ANR.
V/s J G HOSIERY PVT
LTD & ANR.
20 C.0. (COMM.IPD- |GUJARAT SAURABH THOMAS
TM)-24/2025 COOPERATIVE MILK | GEORGE,
MARKETING ABHISHEK SINGH
FEDERATION LIMITED
& ANR.
V/s J G HOSIERY PVT
LTD & ANR.
21 CS(COMM)- MARION BIOTECH RAKESH K
523/2017 PVT. LTD. SHARMA, BHUPESH
V/s MCW HEALTHCARE NARULA, B
PVT. LTD. BANERJEE,
NAGESHWAR
KUMHAR,

ADVITEEYA,
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22

23

24

25

CS(COMM)-
726/2018

CS(COMM)-
760/2018
ILA. 4115/2018

CS(COMM)-
987/2018

I.A. 8483/2018
I.A. 8484/2018
0.A. 166/2024

CS(COMM)-
1222/2018

I.A. 13481/2019
ILA. 13482/2019
CC(COMM)
7/2020

ILA. 10917/2021
ILA. 11351/2023
ILA. 25057/2023
I.A. 801/2024
I.A. 3157/2024
ILA. 8574/2024
I.A. 31639/2024
I.A. 36658/2024
I.A. 36665/2024
ILA. 45777/2024

MACLEODS
PHARMACEUTICALS
LIMITED

V/s RIDLEY LIFE
SCIENCE PVT. LTD.

GALDERMA S.A. &
ANR.

V/s S.R. MEDICOS &
ANR.

NATIONAL FIRE
PROTECTION
ASSOCIATION, INC.
V/s SWETS
INFORMATION
SERVICES PVT. LTD.

COMMUNICATION
COMPONENTS
ANTENNA INC.
V/s ACE

TECHNOLOGIES CORP.

AND ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NAGESHWAR
KUMHAR, ASHOK
GOEL

SUMIT RAAJPUT,
ARCHANA
SAHADEVA, AZAZ
AHMED

NIKHIL LAL, ANAND
AND ANAND

ARAV KAPOOR,
MAMTA RANI,
GAURAV BARATHI,
INTTL, GAURAV
BARATHI

AMARCHAND,
MOHIT GOEL,
DEEPAKAR
MISHRA,
SHANTANU TYAGI,
SAINIK
MUKHERJEE,
ROHIT RANGI,
VINEET ROHILLA,
FAIZAN NAZIR,
RICHA JAISWAL,
SHEETAL VOHRA,
SIM AND SAN,
SIDHANT GOEL,
SHARDUL
AMARCHAND,
ANSHUL GUPTA,
SURAJ KUMAR
SINGH, ROHIT
RANGI



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

26 CS(COMM)- PHARMACYCLICS LLC VRINDA BAGARIA,
342/2020 & ANR. DHRUV ANAND,
I.A. 7333/2020 \V/s BDR SWAPNIL GAUR,

I.A. 8761/2021  PHARMACEUTICALS = NATARAJ
I.A. 13390/2021 |INTERNATIONAL PVT GURUSWAMY,

I.A. 15713/2021 |LTD & ORS. DHRUV ANAND,
I.A. 16039/2021 NATARAJ
I.A. 16040/2021 GURUSWAMY

I.A. 33552/2024
WITH CS(COMM)

451/2020
CS(COMM)
76/2021

27  CS(COMM)- PHARMACYCLICS LLC DHRUV ANAND,
451/2020 & ANR. VARUN SHARMA
I.A. 1906/2021  |V/s SHILPA MEDICARE

LIMITED & ANR.

28 CS(COMM)- PHARMACYCLICS LLC VIKRAMJEET,
76/2021 & ANR. DHRUV ANAND,
CC(COMM) V/s HETERO LABS DHRUV ANAND
8/2021 LIMITED & ORS.

ILA. 2299/2021
I.A. 13391/2021

29  CS(COMM)- HAVELLS INDIA LTD |KHAITAN & CO.,

362/2021 V/s TARUN NAGPAL & RHEA DUBE,

I.A. 9832/2021  |ORS. SUDEEP

ILA. 11647/2021 CHATTERJEE,

ILA. 14999/2023 SUDEEP
CHATTERJEE,
ANKUR SANGAL,
GAUTAM SWARUP

30 CS(COMM)- HERMES AMIT GAURAV
716/2021 INTERNATIONAL &  SINGH, RICHA
I.A. 17569/2021 |ANR. BHARGAVA

V/s MACKY LIFESTYLE
PRIVATE LIMITED &

ANR.
31 CS(COMM)- A.O. SMITH MANOJ CHOUHAN,
532/2022 CORPORATION AND  |SHASHI PRATAP

I.A. 12253/2022 ANR. OJHA, MANOJ



17.03.2025

32

33

34

35

36

I.A. 21578/2022
I.A. 2391/2023
I.A. 6824/2025

CS(COMM)-
810/2022

ILA. 3322/2023
ILA. 10757/2024
I.A. 30858/2024
I.A. 1935/2025
ILA. 2759/2025

CS(COMM)-
200/2023

I.A. 6552/2023
I.A. 10975/2023
ILA. 12891/2023
WITH CS(COMM)
201/2023

CS(COMM)-
201/2023

I.A. 6556/2023
I.A. 10983/2023
I.A. 12830/2023

CS(COMM)-
230/2023

ILA. 7429/2023
ILA. 7430/2023
|LA. 7438/2023
|LA. 2825/2025

CS(COMM)-
855/2023

I.A. 23916/2023
0.A. 164/2024
I.A. 3469/2024
ILA. 37724/2024
ILA. 40420/2024
0.A. 6/2025

ILA. 417/2025
ILA. 3117/2025
I.A. 3118/2025
I.A. 3119/2025

V/s STAR SMITH
EXPORT PVT. LTD.
AND ANR.

AB MAURI INDIA
PRIVATE LIMITED

V/s VICKY AGGARWAL

& ORS.

GLOW SHOES
PRIVATE LIMITED
V/s AMIT BANSAL
TRADING AS AMIT
FOOTWEARS

GLOW SHOES
PRIVATE LIMITED

V/s A.R.V. FOOTWEAR

PRIVATE LIMITED

MS. AARADHYA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CHOUHAN

CHARANPREET
SINGH, PRASHANT
MEHTA, PALLAV
GUPTA, VIDIT
GUPTA, SANUJ DAS

NISHANT MAHTTA,
SHASHI PRATAP
OJHA, DEEPAK
DHYANI, NISHANT
MAHTTA

NISHANT MAHTTA,
SHASHI PRATAP
OJHA, DEEPAK
DHYANI, NISHANT
MAHTTA

MAMTA RANI,

BACHCHAN AND ANR. ANAND AND NAIK,
V/s BOLLYWOOD TIME SHIVANG SHARMA

& ORS.

INVENTPHILE
VENTURES PRIVATE
LIMITED (THROUGH
ITS DIRECTOR MR.
VAIBHAV SHUKLA)
V/s BRINERDS
VENTURES PRIVATE
LIMITED & ORS.

PRATYUSH
MIGLANI, ANKUR
SANGAL,
SIDDHARTH NATH,
ANANNYA GHOSH,
ADITYA KUMAR,
GAURAYV SETHI,
ANKUR SANGAL,
ANANNYA GHOSH
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38

39

40

41

42

43

CS(COMM)-
52/2024

ILA. 1358/2024
ILA. 37691/2024

I.A. 539/2025
In CS(COMM)-
929/2024
(Disposed off
case)

CS(COMM)-
985/2024

CCP(0) 115/2024

I.A. 44332/2024
I.A. 44338/2024

CS(COMM)-
42/2025

ILA. 1268/2025
ILA. 1270/2025

CS(COMM)-
59/2025

I.A. 1890/2025
I.A. 6857/2025

CS(COMM)-
91/2025

I.A. 2805/2025
I.A. 2806/2025
I.A. 2807/2025
I.A. 2808/2025

FAO-1PD-46/2021

CM APPL.
46817/2018
CM APPL.
54484/2018

GUJARAT CO-
OPERATIVE MILK
MARKETING
FEDERATION LTD &
ANR.

V/s MILKY MIST DAIRY

FOOD PRIVATE
LIMITED & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUSHANT SINGH,
TEJAS KARIA,
ABHISHEK SINGH,
SUSHANT SINGH

MR ANIRUDH SINGH & UMANG TYAGI

ANR.

V/s GOOGLE INDIA
PRIVATE LIMITED &
ORS.

MAHINDRA HZPC
PRIVATE LIMITED &
ORS.

V/s SHRI RAM FARMS

& ORS.

WATERWAYS LEISURE

TOURISM PRIVATE
LIMITED

V/s MR. MUKESH
PRASAD THAPLIYAL
AND ORS.

ARIF ELAHI
V/s MARTIN DAVIS

SAGAR OVERSEAS
V/s SHRI DEV

TRADING COMPANY &

ORS.

M/S FLIPKART INDIA

PRIVATE LIMITED
V/s M/S MARC

ENTERPRISES PVT LTD

AJIT KUMAR,
SHRUTI JAIN,
VIVEK KUMAR

KANGAN RODA,
PRABHU TANDON

SHRAVAN KUMAR
BANSAL, ANITTA &
ADONA LLP

ASHOK GOEL,
VIRENDER KUMAR
PURI

SAIKRISHNA, K G
BANSAL



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

44 CS(0S)-872/2024 MARICO LIMITED NAKUL GANDHI, AT 3.30 P.M.
I.A. 43856/2024 V/s ALPINO HEALTH  ANKUR SANGAL,
I.A. 48223/2024 FOODS PRIVATE NAKUL GANDHI

LIMITED

% ok ok ok k %k k



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 41
HON'BLE MR. JUSTICE JASMEET SINGH

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8
Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pramod@dhc.nic.in

ITEM ADVOCATE OTHER
NumBer “ASE NUMBER PARTY NAME NAME INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 ARB.P.-482/2025 HARVINDER SINGH  NISHANT DAS
I.A. 6806/2025 /s HARMANDEEP
SINGH TALWAR AND
ANR
2 0.M.P.(MISC.)(COMM.)- M/S ASHOKA SYED WASIF
232/2025 ENTERPRISES HAIDER
I.A. 6779/2025 V/s UNION OF INDIA

3 O.M.P.(MISC.)(COMM.)- SUMANT KUMAR VINAYAK

233/2025 SOOD & ORS. MARWAH
I.A. 6780/2025 V/s SATISH KUMAR
SOOD & ORS.
4 O.M.P.(MISC.)(COMM.)- M/S ASHOKA SYED WASIF
234/2025 ENTERPRISES HAIDER
I.A. 6781/2025 V/s UNION OF INDIA

5 OMP (ENF.) (COMM.)- APCO INFRATECH KAUSHIK LAIK

65/2025 PRIVATE LIMITED
EX.APPL.(OS) 447/2025 V/s NATIONAL

HIGHWAYS

AUTHORITY OF

INDIA

6 I.A. 6854/2025 M/S CLIX CAPITAL SUMITRA KUMARI

In O.M.P.(1) (COMM.)- |SERVICES PVT. LTD. |CHOUDHARY,
211/2024 V/s M/S ATRIUM RAVI SHANKAR
(Disposed off case) NEWGEN GARG

DIAGNOSTICS &
ORS.


https://delhihighcourt.webex.com/meet/dhcecourtvc8�
mailto:pramod@dhc.nic.in�

17.03.2025

I.A. 6821/2025
In O.M.P. (COMM)-
281/2021

I.A. 6820/2025
In O.M.P. (COMM)-
67/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAIL LAND SHUBHRANSHU
DEVELOPMENT PADHI, VIKAS
AUTHORIT KUMAR,

V/s KESHARI MULTI ' SHUBHRANSHU
FUNCTIONAL PADHI
COMPLEX PRIVATE

LIMITED

CINDA ENGINEERING GAUHAR MIRZA
AND CONSTRUCTION

PRIVATE LIMITED

V/s CY ENGINEERING

INDIA PRIVATE

LIMITED

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

9

10

11

12

13

14

ARB.P.-253/2024

ARB.P.-1119/2024

ARB.P.-1256/2024
WITH ARB.P.
1732/2024

ARB.P. 1734/2024

ARB.P.-1732/2024

ARB.P.-1734/2024

ARB.P.-1350/2024

HIMANSHU JAIN M. C. KOCHHAR,
V/s SHIV KUMAR RAJAL RAI DUA
SHARMA & ANR.

M/S VALLABH MONISHA HANDA
CORPORATION

V/s SMS INDIA PVT

LTD

M/S SANDHU MOTOR SUDHIR GUPTA
FINANCE PVT LTD

V/s ANKUR GUPTA &

ANR.

M/S SANDHU MOTOR SUDHIR GUPTA
FINANCE PVT LTD
V/s ANJU JAIN

M/S SANDHU MOTOR SUDHIR GUPTA
FINANCE PVT LTD
V/s MONIKA

M/S. A.R. PLASTICS ANIL SHARMA
V/s M/S. WASAN
OVERSEAS PVT. LTD.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

15  ARB.P.-1443/2024 RAHUL VERMA SOLE HARI KISHAN
PROPRIETOR OF M/S
JAI SHREE NATHJI
LOGISTICS (INDIA)
V/s CONTAINER
CORPORATION OF

INDIA LTD.

16 ARB.P.-1570/2024 OYO WORKSPACES  SAGAR KUMAR
INDIA PRIVATE PRADHAN
LIMITED

V/s DIDA BROTHERS
COMPANY PRIVATE

LIMITED
17 ARB.P.-1582/2024 SH. PARAMJEET SANGEETA
SEHRAWAT CHANDRA,

V/s LT. CHANDRO  PRADEEP KUMAR
(THROUGH LRS )
AND ORS

18 ARB.P.-1711/2024 M/S FINE TASTE J. SAGAR
FOODS PVT LTD ASSOCIATES,
V/s PEPSICO INDIA  JITENDER
HOLDINGS PVT LTD CHAUDHARY

19 ARB.P.-43/2025 NETRA PAL SINGH ANUJ ARORA
V/s MS SHREE BANKE
BIHARI BUILDHOME

PVT LTD
20 ARB.P.-59/2025 NIRMAL KUMAR JAIN RIZWAN
V/s ABHISHEKH
SINGH
21 ARB.P.-69/2025 M/S SANDHU MOTOR SUDHIR GUPTA

FINANCE PVT LTD
V/s RAVINDER
KUMAR & ANR.

22 ARB.P.-70/2025 M/S SANDHU MOTOR SUDHIR GUPTA
FINANCE PVT LTD
V/s HARJIT SINGH &
ANR.



17.03.2025

23

24

25

26

27

28

29

30

31

ARB.P.-71/2025

ARB.P.-102/2025

ARB.P.-207/2025

ARB.P.-208/2025

ARB.P.-209/2025

ARB.P.-210/2025

ARB.P.-211/2025

ARB.P.-266/2025

ARB.P.-351/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S SANDHU MOTOR PRAKASH KUMAR

FINANCE PVT LTD
V/s MUKESH KUMAR
SINGH

BIZLOAN PRIVATE
LIMITED

V/s MR. KUTBUDDIN
BADRUDINN ANSARI
& ANR.

KOTAK MAHINDRA
PRIME LIMITED
V/s RAHUL KUMAR

KOTAK MAHINDRA
PRIME LIMITED
V/s ASHOK KUMAR

KOTAK MAHINDRA
PRIME LIMITED
V/s PUSHPANSH &
ANR.

KOTAK MAHINDRA
PRIME LIMITED
V/s ALOK KUMAR

KOTAK MAHINDRA
PRIME LIMITED

V/s SWETA CHAUHAN

& ANR.

ALLIANCE
INDUSTRIES

V/s OMEGA EXPORTS

PVT. LTD & ORS.

XS PRODUCTIONS
INDIA PVT LTD
V/s CAPRIHANS
INDIA LTD

JHA, SUDHIR
GUPTA

NISHANT GUPTA

KUSHAL KUMAR

KUSHAL KUMAR

KUSHAL KUMAR

KUSHAL KUMAR

KUSHAL KUMAR

SIDHARTH JOSHI

RAJIV BAKSHI



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

32 ARB.P.-353/2025 XS PRODUCTIONS RAJIV BAKSHI
INDIA PVT LTD
V/s SRF LTD

33 O.M.P.(1) (COMM.)- LIVFIN INDIA PVT UDIT CHAUHAN,

302/2024 LTD MAYANK
I.A. 41928/2024 V/s UGRO CAPITAL  MAHAJAN, UDIT
I.A. 48919/2024 LIMITED CHAUHAN

34  O.M.P.(I) (COMM.)-  ECOREN ENERGY  ANSHUMAN

409/2024 INDIA PVT LTD REP. SHARMA, RAVI

I.LA. 6747/2025 BY KRISHNA KISHORE,
CHAITANYA SADHU ANSHUMAN
COMPANY SHARMA
SECRETARY

V/s SUZLON ENERGY
LTD REP BY DR
BAPESHWAR RAO
VINNAKOTA
PRESIDENT & ANR.

35 O.M.P.(1) (COMM.)- CLIX CAPITAL RAVI SHANKAR
72/2025 SERVICES PVT LTD  |GARG
I.A. 5412/2025 V/s VANI
I.A. 5413/2025 MULTISPECIALITY
HOSPITALS PRIVATE
LIMITED & ORS.

36 O.M.P.(MISC.)(COMM.)- M/S KALTHIA SUVIR SHARMA
186/2025 ENGINEERING AND
CONSTRUCTION
LIMITED
V/s CHIEF ENGINEER,
NATIONAL
HIGHWAYS, PWD
MAHARASHTRA

37 0.M.P.-717/2010 INDRAPRASTHA MANU BERI,
POWER GENERATION SAURAV
CO LTD AGARWAL,
V/s E.M. SERVICES(I) RAKESH KUMAR
PVT LTD VATS, S.K DUBEY
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38  0.M.P. (COMM)- CHARANJIT SINGH ~ SUDARSHAN
110/2016 AHLUWALIA RAJAN, NEHA
I.A. 10743/2018 V/s MANJIT SINGH ~ BHATNAGAR,
I.A. 176/2020 AHLUWALIA & ORS  GURU PRASAD
I.A. 8267/2020 LENKA, SOUGAT
I.A. 11828/2020 MISHRA,
I.A. 145/2021 JASWINDER
I.A. 11061/2022 SINGH, JAGJIT
I.A. 24874/2023 SINGH, KULDEEP
I.A. 24875/2023 KUMAR GURNANI,
SUDARSHAN
RAJAN
39  0.M.P. (COMM)- UNION OF INDIA ISHAN DAS,
462/2016 V/s PRESTRESSED  HRISHIKESH
UDYOG . BARUAH, NEHA T
PHOOKAN, R V
SINHA
40  0.M.P. (COMM)- IDEA CELLULAR LTD 'SONDHI NARULA
440/2017 V/s BHARAT DALAL AND
SANCHAR NIGAM  ASSOCIATES,
LIMITED REGLAW
CHAMBERS, RIDH]I
MUNJAL
41  0.M.P. (COMM)- NATIONAL DEEPAK
251/2019 HIGHWAYS KHURANA, NIKHIL
I.A. 8851/2019 AUTHORITY OF MEHTA, MUKESH
WITH O.M.P. (COMM) [INDIA KUMAR
339/2019 V/s M/S LANCO
OMP (ENF.) (COMM.)  KANPUR HIGHWAYS
35/2021 LIMITED
42 |0.M.P. (COMM)- LANCO KANPUR NIKHIL MEHTA,
339/2019 HIGHWAYS LIMITED DEEPAK KHURANA
I.A. 11716/2019 V/s NATIONAL
I.A. 11718/2019 HIGHWAYS
I.A. 11719/2019 AUTHORITY OF
INDIA
43  OMP (ENF.) (COMM.)- INATIONAL DEEPAK
35/2021 HIGHWAYS KHURANA, NIKHIL
AUTHORITY OF MEHTA, NEETICA
INDIA SHARMA

V/s LANCO KANPUR
HIGHWAYS LIMITED
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46

47

48

49

50

0.M.P. (COMM)-
25/2020

I.A. 677/2020

WITH O.M.P. (COMM)
415/2020

0.M.P. (COMM)-
415/2020
I.A. 3373/2020

I.A. 5666/2025

In O.M.P. (COMM)-
272/2020

(Disposed off case)
WITH O.M.P. (COMM)
421/2020

I.A. 5665/2025

In O.M.P. (COMM)-
421/2020

(Disposed off case)
WITH O.M.P. (COMM)
272/2020

0.M.P. (COMM)-
296/2020
I.A. 1315/2015

0.M.P. (COMM)-
367/2020
ILA. 2254/2020

0.M.P. (COMM)-
587/2020
I.A. 11940/2020

ADVANCE CAUSE LIST (ORIGINAL SIDE)

STATE OF
NAGALAND

V/s M/S MAYTAS
GAYATRI JOINT
VENTURE & ANR.

UNION OF INDIA

ANGAD MEHTA,
EDWARD BELHO

KAUSHIK LAIK,

V/s MAYTAS GAYATRI RIPUDAMAN

JOINT VENTURE &
ANR.

THE ORIENTAL
INSURANCE
COMPANY LIMITED
V/s NAGARJUNA
AGRICHEM LIMITED

THE ORIENTAL
INSURANCE
COMPANY LIMITED
V/s NAGARJUNA
AGRICHEM LIMITED

MAPLE LOGISTICS
PVT LTD

V/s CONTAINER
CORPORATION OF
INDIA LTD

M/S INDURE PVT.
LTD.

V/s M/S ELECON
ENGINEERING
COMPANY LTD

RAMBIR SINGH
V/s HILTI INDIA PVT.
LTD.

SINGH BHARDWAJ

RUDRAKSHI
JOSHI, V.K MISRA,
R MAYA

RUDRAKSHI
JOSHI, V.K MISRA,
R MAYA

KUNAL KALRA,
PRASHANT
MEHTA,
SURENDRA
KUMAR

SANJEEV KUMAR
SHARMA,
PRASHANT MEHTA

SUSHANTA
KUMAR NANDA,
AGARWAL LAW
ASSOCIATES,
AKSHAY MAKHIJA,
AKSHAY MAKHIJA



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

51  0.M.P. (COMM)- DAYANAND MEDICAL ARITRA DAS,
201/2022 COLLEGE AND GURVINDER KAUR
ILA. 6277/2022 HOSPITAL SURI, ARITRA DAS
I.A. 13619/2022 MANAGING SOCIETY
I.A. 13620/2022 V/s DR SANJAY
WITH O.M.P. (COMM) SINGH NEGI
434/2024
52  0.M.P. (COMM)- DR SANJAY SINGH  ARITRA DAS
434/2024 NEGI
ILA. 42022/2024 V/s DAYANAND
ILA. 42023/2024 MEDICAL COLLEGE
AND HOSPITAL
MANAGEMENT
SOCIETY
53  0.M.P. (COMM)- UNITEL PROJECTS,  SANJEEV KUMAR
214/2022 GHAZIABAD, SINGH
I.A. 6776/2022 V/s INDIAN OIL
ILA. 6779/2022 CORPORATION
WITH OMP (ENF.) LIMITED & ORS.
(COMM.) 206/2019
54  |OMP (ENF.) (COMM.)- [INDIAN OIL SUMIT R SHARMA,
206/2019 CORPORATION LTD |SHREYAS
EX.APPL.(OS) 925/2019 V/s UNITEL MEHROTRA,
EX.APPL.(OS) PROJECTS SIDDHARTH VAID,
3375/2022 SANJEEV KUMAR
SINGH
55  0.M.P. (COMM)- MAHANAGAR SAMEER JAIN,
312/2022 TELEPHONE NIGAM  PREETI GUPTA,
I.A. 11590/2022 LIMITED MRITUNJAY
I.A. 11592/2022 V/s CANARA BANK & KUMAR SINGH,
I.A. 7105/2023 ANR. AMIT MEHARIA

I.A. 25037/2023
WITH OMP (ENF.)
(COMM.) 147/2022
OMP (ENF.) (COMM.)

155/2022
56 OMP (ENF.) (COMM.)- CANARA BANK AMIT MEHARIA,
147/2022 V/s MAHANAGAR SAMEER JAIN,

EX.APPL.(OS) 433/2023 TELEPHONE NIGAM PREETI GUPTA,

WITH O.M.P. (COMM) LIMITED(MTNL) & MRITUNJAY

312/2022 ANR. KUMAR SINGH,
AMISH DABAS,
AMIT MEHARIA
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58

59

60

61

62

OMP (ENF.) (COMM.)-

155/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CANBANK FINANCIAL AMIT MEHARIA,

SERVICES LIMITED

EX.APPL.(OS) 432/2023 V/s MAHANAGAR
WITH O.M.P. (COMM) TELEPHONE NIGAM

312/2022

0.M.P. (COMM)-
68/2024

0.M.P. (COMM)-
103/2024

I.A. 4179/2024
I.A. 4180/2024
I.A. 6510/2024

0.M.P. (COMM)-
230/2024
I.A. 39707/2024

0.M.P. (COMM)-
245/2024

I.A. 30562/2024
ILA. 42213/2024

0.M.P. (COMM)-
321/2024
I.A. 35186/2024

LIMITED & ANR.

D&G
CONSTRUCTIONS
THROUGH MR.

SAMEER JAIN,
PREETI GUPTA,
MRITUNJAY
KUMAR SINGH,
PREETI GUPTA,
AMIT MEHARIA

RAJPAL SINGH,
DILIP KUMAR
NIRANJAN

YUMTO BUI (AS THE

SOLE PROPRIETOR)
V/s MR. SANDEEP
GOYAL & ANR.

K.RAMACHANDRAN
V/s THE NATIONAL
HIGHWAYS
AUTHORITY OF
INDIA

D AND G
CONSTRUCTIONS
V/s MR. SANDEEP
GOYAL & ANR.

RAGHUVINDRA
SINGH YADAV

V/s SANDEEP GOYAL

& ANR.

BHARAT HEAVY
ELECTRICALS
LIMITED

JUVRAJ SINGH
BINDRA, SAJAL
JAIN

RAJPAL SINGH,
DILIP KUMAR
NIRANJAN

RAJPAL SINGH,
DILIP KUMAR
NIRANJAN,
SUYASH KUMAR
SINHA

SAMHITA LEGAL

V/s AMARJEET SINGH

SOLE PROPIETOR
AHUJA
CONSTRUCTION
ENGINEERS



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

63 O.M.P. (COMM)- UNION OF INDIA RAKESH PRASAD
17/2025 V/s M/S RAMJI DAS  |SINGH
I.A. 559/2025 DHAL
I.A. 560/2025 CONSTRUCTION PVT.
I.A. 561/2025 LTD.
I.A. 562/2025
I.A. 563/2025
64 O.M.P. (COMM)- M/S OMIL JSC JV MANISHA SURI
99/2025 PROPRIETOR
I.A. 5045/2025 V/s M/S AQUAGREEN
I.A. 5046/2025 ENGINEERING
MANGAMENT PRVT
LTD
65 O.M.P. (COMM)- UNION OF INDIA MUKESH KUMAR,
104/2025 V/s M/S BSCPL RAJESH KUMAR
I.A. 5641/2025 INFRASTRUCTURE GOGNA
I.A. 5642/2025 LTD

66  O.M.P.(EFA)(COMM.)- |AMADEUS IT GROUP ANUJ BERRY
2/2025 S.A. (SPAIN)
EX.APPL.(OS) 377/2025 V/s EBIX CASH
EX.APPL.(OS) 378/2025 LIMITED & ANR.
EX.APPL.(OS) 379/2025
EX.APPL.(OS) 380/2025
EX.APPL.(OS) 381/2025
EX.APPL.(OS) 382/2025
EX.APPL.(OS) 383/2025

67 OMP (ENF.) (COMM.)- JDS APPARELS LTD  LUCKY PALTA,

33/2016 V/s TODAY HOMES & SHILPINDER
EX.APPL.(OS) 276/2024 INFRASTRUCTURE SINGH SOBTI,
PVT. LTD & ANR. INDERPAUL
SINGH OBEROI,

ASHU KANSAL
68 EX.APPL.(OS) 764/2019 RANJAN DAGAR & SHALABH

EX.APPL.(OS) 965/2020 ANR. SINGHAL,

In OMP (ENF.) V/s OMAXE LTD SARTHAK

(COMM.)-25/2017 ADVOCATES &

(Disposed off case) SOLICITORS,
SURINDER GOEL,
RAJINDER
MATHUR,

KULJEET SINGH
SACHDEVA



17.03.2025

69

70

71

72

73

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OMP (ENF.) (COMM.)- JINDAL BIOCHEM
64/2019 PRIVATE LIMITED
EX.APPL.(OS) 518/2019 V/s V4
EX.APPL.(OS) INFRASTRUCTURE
1159/2024 PRIVATE LIMITED
EX.APPL.(OS)

1198/2024

WITH OMP (ENF.)

(COMM.) 65/2019

OMP (ENF.) (COMM.)

193/2019

OMP (ENF.) (COMM.)- |JINDAL BIOCHEMS

193/2019 AND DEVELOPERS

EX.APPL.(0OS) PRIVATE LIMITED

1158/2024 V/s V4
INFRASTRUCTURE

PRIVATE LIMITED

OMP (ENF.) (COMM.)- |JINDAL BIOCHEM
65/2019 PRIVATE LIMITED
EX.APPL.(0S) 519/2019 /s V4

EX.APPL.(OS) INFRASTRUCTURE

1160/2024 PRIVATE LIMITED
EX.APPL.(0OS)

1199/2024

OMP (ENF.) (COMM.)- L AND T MHPS
42/2022 BOILERS PVT. LTD.

EX.APPL.(OS) 214/2022 V/s NTPC LTD.
EX.APPL.(OS) 343/2024

WITH OMP (ENF.)

(COMM.) 44/2022

OMP (ENF.) (COMM.)- |LARSEN AND
44/2022 TOUBRO LTD.
EX.APPL.(0S) 219/2022 V/s NTPC LTD.
EX.APPL.(0S) 342/2024

OF ISSUES (TIME FIXED MATTERS)

74

0.M.P. (COMM)- M/S. APEX
24/2024 CONSTRUCTION
WITH O.M.P. (COMM) COMPANY
29/2024 V/s AIIMS, NEW
OMP (ENF.) (COMM.)  DDELHI

94/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SURESH KUMAR
CHATURVEDI,
PULKIT THAREJA,
VIKAS KAKKAR,
VIKAS KAKKAR,
VINIT TREHAN

PULKIT THAREJA,
VIKAS KAKKAR,
VINIT TREHAN

SURESH KUMAR
CHATURVEDI,
PULKIT THAREJA,
VIKAS KAKKAR,
VIKAS KAKKAR,
VINIT TREHAN

J. SAGAR
ASSOCIATES

J. SAGAR
ASSOCIATES

T&T LAW AT 3.30 P.M.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

75 O.M.P. (COMM)- ALL INDIA INSTITUE T&T LAW, UDIT AT 3.30 P.M.
29/2024 OF MEDICAL SETH
I.A. 1096/2024 SCIENCES(AIIMS)
I.A. 8758/2024 V/s APEX

CONSTRUCTION CO

76 OMP (ENF.) (COMM.)- M/S. APEX T&T LAW AT 3.30 P.M.
94/2024 CONSTRUCTION CO.
V/s ALL INDIA
INSTITUTE OF

MEDICAL SCIENCES

%k %k k k ok



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 45

HON’BLE MR. JUSTICE AMIT BANSAL
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
devender@dhc.nic.in
CLICK HERE TO JOIN VC:-
https://delhihighcourt.webex.com/meet/dhcecourtvcl2

NOTE: MENTIONING OF MATTERS BY THE COUNSELS PRESENT IN THE COURT SHALL BE ENTERTAINED
FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER.

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 C.A.(COMM.IPD- |RESHAM SWAPNIL GAUR
PAT)-9/2025 PRIYADARSHINI

I.LA. 6792/2025 /s THE CONTROLLER
I.A. 6793/2025 OF PATENTS

2 C.A.(COMM.IPD- MENSA BRAND ADITYA GUPTA  |SUBJ TO OFFICE
TM)-9/2025 TECHNOLOGIES PRIVATE OBJECTION
I.A. 6794/2025 LIMITED
I.LA. 6795/2025 /s REGISTRAR OF
TRADE MARKS

3 C.0.(COMM.IPD- AKUMS DRUGS AND R ABHISHEK
PAT)-4/2025 PHARMACEUTICALS
I.A. 6807/2025 LIMITED
I.A. 6808/2025 /s BOEHRINGER
I.A. 6809/2025 INGELHEIM
INTERNATIONAL GMBH

& ANR.
4 CS(COMM)- CHANDER PRAKASH SWATI CHANANA,
118/2025 SHARMA LCR FROM
WITH CS(COMM) /s M/S EVEX AUTO PATIALA HOUSE
710/2024 INDIA PVT LTD AND ORS COURTS (EALIER
ERRONEOUSLY
GIVEN DY NO.

799686/2025 AS
CS(0S))


mailto:devender@dhc.nic.in�
https://delhihighcourt.webex.com/meet/dhcecourtvc12�

17.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES
5  |CS(COMM)-
710/2024

I.A. 37192/2024
I.A. 37193/2024
WITH CS(COMM)
118/2025

EVEX AUTO INDIA
PRIVATE LIMITED &
ANR.

V/s CHANDER PARKASH
SHARMA & ORS.

FRESH MATTERS AND FRESH APPLICATIONS

6  |CS(COMM)-

234/2025

I.A. 6783/2025
I.A. 6784/2025
I.A. 6785/2025
I.A. 6786/2025
I.A. 6787/2025
I.A. 6788/2025

7 I.A. 6746/2025
In
C.0.(COMM.IPD-
CR)-848/2022
(Disposed off
case)

8 |I.A. 6819/2025
In CS(COMM)-
466/2016

PANASONIC HOLDINGS
CORPORATION & ANR.
V/s ASHOK KUMAR &
ORS.

M/S SATISH CHAND
PRAHALAD NARAIN

V/s M/S PRAHALAD AND
CO. AND ANR

EXPLORERS TRAVELS
AND TOURS PRIVATE
LIMITED
V/s MERRIFIC TRAVEL
AND EVENTS LLP AND
OTHERS

UZAIR ELAHI,
SWATI MEHTA

MANOJ KUMAR

DEEPAK PANWAR,
CHIRAG
AHLUWALIA,
AKASH YADAV,
N.K BHARDWAJ
AND BIKASH
GHORAL,
SHRAVAN KUMAR
BANSAL

LUTHRA &
LUTHRA, KRED
JURE, VINAY P
TRIPATHI,
WADHWA LAW,
SONAL SARDA,
WADHWA LAW
CHAMBERS,
NANCY ROY,
VEDANTA VARMA,
ABHISHEK
KUMAR, SHYAM
KUMAR, RAHUL
BHATIA, ADITYA
BHARECH, KUMAR



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

VAIBHAW,
PRANAY SARKAR,
AKASH SACHAN,
YASH S VIJAY,
RHEA VERMA,
AKSHAY KUMAR,
SANJEEV
SARASWAT/
ADITYA TIWARI/
NITIN GUPTA,
SANJEEV
SARASWAT,
PRANAY SARKAR,
TUHIN, PARTH
GOSWAMI

9 I.A. 6817/2025 ROCHE PRODUCTS MS. BITIKA
I.A. 6853/2025 (INDIA) PRIVATE SHARMA
In CS(COMM)- LIMITED AND OTHERS  MR.KAPIL, M
1119/2016 V/s ZYDUS NAMRTA, AADYA
LIFESCIENCES LIMITED CHAWLA, NITI
AND OTHERS DIXIT, S &R
ASSOCIATES,
AADYA CHAWLA

10 I.LA. 6816/2025  TROPICAL INDUSTRIES |ROHIN KOOLWAL,
In CS(COMM)- INTERNATIONAL PVT NISHANT MAHTTA
186/2025 LTD

V/s ASHU GUPTA & ORS.

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

11 C.A.(COMM.IPD- THE UAB RESEARCH KAN AND
PAT)-221/2022 FOUNDATION AND ANR KRISHME
V/s CONTROLLER
GENERAL OF PATENTS
AND DESIGNS

12 C.A.(COMM.IPD- SAINT GOBAIN GLASS = RANJAN NARULA,
PAT)-13/2024 FRANCE MAMTA RANI
I.A. 8216/2024 /s ASSISTANT
CONTROLLER OF
PATENTS AND DESIGNS
& ANR.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

13 C.A.(COMM.IPD- [FANI BHUSHAN & ANR. SARIM NAVED
PAT)-59/2024 V/s THE ASSISTANT
CONTROLLER OF
PATENTS AND DESIGNS

14 C.O0. (COMM.IPD- MUNJAL SHOWA LTD. 9- S K BANSAL,
TM)-444/2022 11, MARUTI INDUSTRIAL NISHI RANJAN

AREA, SECATOR-18, SINGH, K.G.
GURGAON, HARYANA BANSAL
V/s MUNJAL EXPORTS P.
LTD. 713, INDUSTRIAL
AREA-B, LUDHIANA 3,
PUBJAB

15 C.0. (COMM.IPD- BHIM SAIN WADHWA APARNA JAIN,
TM)-695/2022 TRADING AS KHUSHDIL [LALJI ADVOCATES
WITH CS(COMM) ROADWAYS
97/2024 V/s GURPAL SINGH
TRADING AS M/S
KHUSHDIL TRANSPORT

CO AND ANR
16 CS(COMM)- GURPAL SINGH ISHAN BERRY,
97/2024 V/s BHIM SAIN WADHWA KRTIN BHASIN,
MR. MADHAV
ANAND
17 C.O. (COMM.IPD- ASHIM GUJRAL SHREYA SETHI,

TM)-78/2024 V/s MOTI MAHAL DELUX ABHILASHA
I.A. 31484/2024 |MANAGEMENT SERVICES NAUTIYAL
PRIVATE LIMITED &
ANR.

18 C.O. (COMM.IPD- SHRI VED PRAKASH AMIT MEHTA,
TM)-153/2024 GARG TRADING AS MS  VIRENDER KUMAR
I.A. 34981/2024 PARUL FOOD PRODUCT PURI
V/s MR SAGAR GARG &

ANR.
19 CS(COMM)- MAX HEALTHCARE AMOL B KARNDE,
55/2019 INSTITUTE RAUNAQ KAMATH,

I.A. 1619/2019 V/s M/S MAXCARE AMOL B.



17.03.2025

20

21

22

23

24

I.A. 5218/2019
I.A. 11334/2019
I.A. 11337/2019
I.A. 15559/2019
O.A. 7/2020

CS(COMM)-
520/2019

I.A. 13048/2019
I.A. 288/2020

CS(COMM)-
531/2019

I.A. 13295/2019
I.A. 12559/2021
ILA. 14716/2021
I.A. 15304/2021
I.A. 3896/2022
CRL.M.A.
11704/2022

ILA. 12267/2022
I.A. 4595/2023
I.A. 4634/2023

CS(COMM)-
381/2020

CS(COMM)-
393/2022
CRL.M.A.
12694/2022

I.A. 615/2023
I.A. 669/2023
I.A. 5119/2023
CRL.M.A.
6793/2023

I.A. 24455/2023
I.A. 48113/2024

CS(COMM)-
680/2022
I.A. 16076/2022

HOSPITAL & ANR.

TULSYAN RICE MILL
PVT. LTD.

V/s R.R. ENTERPRISES &

ORS.

MR. RAJAN KANWAR &

ANR.
V/s M/S. SAFIR
ENTERPRISES

SUN INDIA PHARMACY P

LIMITED
V/s HYETO HERBALS
PRIVATE LIMITED

METIS LEARNING
SOLUTIONS PRIVATE
LIMITED

V/s FLIPKART INDIA
PRIVATE LIMITED &
ORS.

PIONEER
CORPORATION

V/s ASHOK KUMAR &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KARANDE, IRA
LAW

SAUD KHAN,
VIVEK SINGH,
PRASHANT
MENDIRATTA

PRANJAL
SHEKHAR, SHIKHA
SACHDEVA,
MUGDHA MILIND
PALSULE,

ANWESH
MADHUKAR

RANJAN NARULA,
SHASHI PRATAP
OJHA

ZEHRA KHAN,
TARUN SHARMA,
SACHIN, NAMAN
TANDON, J.
SAGAR
ASSOCIATES,
ZEHRA KHAN,
SAUBHAGYA
CHAURIHA,
TARUN SHARMA

GAURAV
BARATHI,
JUSNEET SINGH
KOHLI, ATUL
GUPTA, RAJ
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25

26

27

28

29

30

31

CS(COMM)-
797/2022

I.A. 18931/2022
I.A. 6852/2025

CS(COMM)-
115/2023
I.A. 2281/2025

I.A. 11420/2023
I.A. 439/2024
I.A. 3182/2025
In CS(COMM)-
428/2023

CS(COMM)-
471/2023

I.A. 12650/2023
ILA. 6643/2024
I.A. 38756/2024

CS(COMM)-
633/2023

ILA. 17579/2023
I.A. 32815/2024
I.A. 4880/2025
I.A. 6818/2025

ILA. 42619/2024
In CS(COMM)-
733/2023

CS(COMM)-
816/2023

ANCHOR CONSUMER
PRODUCTS PRIVATE
LIMITED

V/s STAR DENTAL
CENTRE PRIVATE
LIMITED & ORS.

ZYDUS WELLNESS
PRODUCTS LIMITED

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VARDHAN,
BHARAT KUMAR,
RAHUL
CHAUDHRY

NIRUPAM LODHA,
MAMTA RANI,
SUDEEP
CHATTERJEE

ARCHANA
SAHADEVA,

V/s CIPLA HEALTH LTD & RAHUL

ANR.

APL APOLLO TUBES
LIMITED

V/s SUPREME COLOUR
ROOFING AND DECKING
PRIVATE LIMITED

V2 CORP & ORS.

V/s ELAINE BEVERAGES
PRIVATE LIMITED &
ANR.

ADVERTISING. TECH FZ-
LLC
V/s Z1 TECH

VERSUNI HOLDING BV
V/s MAYA APPLIANCES
PRIVATE LIMITED

WOW MOMO FOODS
PRIVATE LIMITED

CHAUDHRY,
ARCHANA
SAHADEVA

SAGAR CHANDRA,
TUSHAR
ALPHONSE JOHN

UDDYAM
MUKHERJEE,
PRAGATI ANEJA
SHARMA, NITTIN
BHATIA, DAVESH
VASHISHTHA

ARJUN SYAL,
RAUNAK
DHILLON, ROHIT
KUMAR

NATARAJ
GURUSWAMY,
DHRUV ANAND

GEETANJALI
VISVANATHAN, R

V/s ASHOK KUMAR/JOHN MAYA, ANKUR



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

DOE & ORS. SANGAL
32 CS(COMM)- MS VEERJI RESTAURANT SAMARTH
862/2023 PRIVATE LIMITED BHUTANI,
I.A. 24140/2023 /s YASH RAI & ORS. SHIVANSH SONI,
KAMAL SINGH,
NISHANT MAHTTA
33 CS(COMM)- M/S ALFA LAVAL DOLLY SHARMA,
868/2023 CORPORATE AB & ANR. NITIN KHARE,

I.LA. 24210/2023 /s M/S ALF A GEA PHE DOLLY SHARMA
I.LA. 24211/2023 ENGINEERING AND
I.LA. 9710/2024  SERVICESD

I.A. 680/2025
34 CS(COMM)- RUPAM INDUSTRIES PRATHAM
157/2024 V/s VISHAL PIPES SHARMA

I.A. 4160/2024 LIMITED
I.A. 4161/2024

35 CS(COMM)- CASTROL LIMITED KHALIN CHADHA,
398/2024 V/s MOHAN BAJYA URFEE ROOMI

36 CS(COMM)- ASTRAZENECA AB & SANUJ DAS,
688/2024 ANR. RISHUB KAPOOR,
I.A. 36494/2024 /s EVEREST SAURAV BHASIN,
I.A. 36495/2024 PHARMACEUTICALS ROHAN ROHATGI,
I.A. 36497/2024 LIMITED & ORS. CHANCHAL
I.A. 41385/2024 SHARMA,
I.A. 46152/2024 VAISHALI MITTAL,
I.A. 1853/2025 SAURAV BHASIN,
I.A. 6251/2025 ROHAN ROHATGI,
WITH CS(COMM) NAMAN JOSHI,
691/2024 CHANCHAL

SHARMA

37 CS(COMM)- ASTRAZENECA AB & ROHAN ROHATGI,
691/2024 ANR. CHANCHAL
I.A. 36538/2024 /s BEACON SHARMA, SOURAV
I.A. 36539/2024 PHARMACEUTICALS PLC ROY, VAISHALI
I.A. 36541/2024 & ORS. MITTAL, ROHAN
I.A. 46102/2024 ROHATGI, NAMAN
I.A. 1990/2025 JOSHI, CHANCHAL
I.A. 6209/2025 SHARMA

38 CS(COMM)- MR ANIRUDH SINGH & UMANG TYAGI

1017/2024 ANR.



17.03.2025

I.A. 45136/2024

39  CS(COMM)-
1187/2024
I.A. 49545/2024

I.A. 49546/2024

40  CS(COMM)-
8/2025
I.A. 255/2025

I.A. 256/2025

41 |I.A. 3585/2025
In CS(COMM)-

86/2025

42 I.A. 3584/2025
In CS(COMM)-

99/2025

43 |cs(comm)-
145/2025
ILA. 4361/2025

I.A. 4362/2025

44 \W.P.(C)-IPD-
34/2022
CM APPL.

10789/2010

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

ADVANCE CAUSE LIST (ORIGINAL SIDE)

V/s GOOGLE INDIA
PRIVATE LIMITED AND
ORS.

EVEREADY INDUSTRIES
INDIA LIMITED

V/s MAHALAXMI
INDUSTRIES & ANR.

ANKUR SANGAL

THE RITZ HOTEL
LIMITED & ORS.

V/s M S HOTEL RITZ &
ORS.

RISHUB KAPOOR,
VAISHALI MITTAL

NOVARTIS AG & ANR.
V/s CDYMAX (INDIA)
PHARMA PRIVATE
LIMITED

SWAPNIL GAUR,
MAMTA RANI,
SWAPNIL GAUR

INCYTE HOLDINGS
CORPORATION & ORS.
V/s CDYMAX (INDIA)
PHARMA PRIVATE
LIMITED

SWAPNIL GAUR,
MAMTA RANI,
SWAPNIL GAUR

SHRINATH TRAVEL
AGENCY & ORS.

V/s SHRINATHSOLITAIRE
PVT LTD & ORS.

ANIRUDH BHATIA

POLYMEDICURE LTD
V/s UOI & ORS

NEERAJ
CHOUDHARY,
VAIBHAV VUTTS

OF ISSUES (TIME FIXED MATTERS)

45  CS(COMM)-
756/2023
CCP(0) 92/2023
I.A. 20843/2023
CC(COMM)
26/2024

CC(COMM)

SHREE KRISHNA PAPER BIJU MATTAM,
MILLS AND INDUSTRIES UDDYAM

LTD MUKHERJEE,
V/s CHADHA PAPERS ABHINAV BHALLA,
LTD & ORS. IN COMPLIANCE

OF ORDER DATED
29.08.2024,

AT 3 P.M.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

27/2024 UDDYAM
I.A. 41010/2024 MUKHERJEE

PART-HEARD MATTERS

46 CS(COMM)- BOTHARA AGRO UMESH MISHRA,
287/2023 EQUIPMENTS PVT. LTD. RAHUL MARATHA,
I.A. 8870/2023  V/s MR. PANKAJ JAIN & BIKASH GHORAI

I.LA. 2280/2025  ANR.

%k %k k kk



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-1867/2024 GREENLAM SAMRAT SENGUPTA
INDUSTRIES LIMITED
V/s STEAM EQUIPMENT
PRIVATE LIMITED

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

2 ARB.P.-2089/2024 WANNAMO NEHA JAIN, TUHIN
MARKETING PRIVATE BATRA
LIMITED

V/s HOUSE OF FITNESS
PRIVATE LIMITED

3 ARB.P.-2136/2024 GUJRAL ESTATES BIMLENDU
PRIVATE LIMITED SHEKHAR
V/s S AND A

HOSPITALITY & ORS.

4 ARB.P.-104/2025 DEEPAK KUMAR & SOURABH SAINI,
ANR. AKSHYA
V/s MOHIT JAIN


mailto:daya.nidhi@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11�
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5

10

11

ARB.P.-114/2025

ARB.P.-155/2025

ARB.P.-299/2025

ARB.P.-300/2025

ARB.P.-316/2025

ARB.P.-325/2025

ARB.P.-329/2025

AAR PEE
REFRIGERATION AND
AIRCONDITIONING
THROUGH ITS
PROPRIETOR SH.
ANJUMAN AGNIHOTRI
V/s CENTRAL PUBLIC
WORKS DEPARTMENT

THROUGH THE OFFICE

OF EXECUTIVE
ENGINEER (E)

M/S COLOR PALETTE
PVT LTD
V/s M/S BULLMEN

REALTY INDIA PVT LTD

AXIS FINANCE
LIMITED

V/s AGAM ISHWAR
TRIMBAK

AXIS FINANCE
LIMITED

V/s MR. RITESH P
AKHANDE

AXIS FINANCE
LIMITED

V/s SHIWENDRA
KUMAR YADAV

EUROPEAN BUSINESS
AND TECHNOLOGY
CENTRE PRIVATE
LIMITED & ANR.

V/s SOMESH ARORA

M/S KK
CONSTRUCTIONS
V/s NEW DELHI
MUNICIPAL COUNCIL

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAHUL RAI

VYOM
RAGHUVANSHI

MANISH KUMAR
SHARMA

MANISH KUMAR
SHARMA

MANISH KUMAR
SHARMA

SUMESH DEWAN

ABHISHEK PANDEY



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

12 ARB.P.-361/2025 HIL INDIA LIMITED SHASHANK MANISH
FORMERLY KNOWN AS
HINDUSTAN
INSECTICIDES
LIMITED
V/s MLA INDUSTRIES

TOP OF THE BOARD
13 CS(0S)-187/2013 M/S AGENCY SALES NIKHIL ROHATGI, |

WITH CS(OS) LTD & ANR G & ASSO., DINESH
1543/2013 V/s STEVEN KANSAL  KUMAR GUPTA,
CS(0S) VIKAS MISHRA
3458/2014

14 CS(0S)- STEVEN KANSAL | G & ASSO.,
1543/2013 V/s JOGESH KANSAL & EKLAVYA BAHL,
I.LA. 15776/2021 ORS NIKHIL ROHATGI,
I.A. 7238/2024 VIDIT GUPTA

15 CS(0S)- STEVEN KANSAL VIDIT GUPTA, | G &
3458/2014 V/s M/S AGENCY SALES ASSO., EKLAVYA
I.A. 3607/2021 LTD & ORS BAHL, NIKHIL

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

16 I.A. 6397/2025 SAMMAAN CAPITAL SIDDHARTH JOSHI
In ARB. A. LIMITED FORMERLY
(COMM.)-60/2024 KNOWN AS
INDIABULLS HOUSING
FINANCE LIMITED
V/s J B C G ADVISORY
SERVICES PRIVATE
LIMITED AND ORS

17 CS(COMM)- M/S. ENZYMES INFRA MANOJ K DAS,
983/2018 PVT. LTD. KANIKA SINGH, K.
V/s M/S NATIONAL DATTA & ASSO.
BUILDING

CONSTRUCTION
CORPORATION LTD.



17.03.2025

18

19

20

21

22

23

24

I.A. 4866/2025
I.LA. 6750/2025
In CS(COMM)-
685/2021
(Disposed off
case)

ILA. 6413/2025
In CS(COMM)-
622/2022

CS(COMM)-
649/2024
I.A. 35511/2024

ILA. 49262/2024
In CS(COMM)-
650/2024

CS(COMM)-
1102/2024

ILA. 47748/2024
ILA. 47749/2024
I.A. 6749/2025

CS(COMM)-
223/2025

I.A. 6566/2025
I.A. 6567/2025

CS(0S)-
2677/1986
I.A. 8791/1996

KAMLA DEVI
V/s JAI BHAGWAN &
ORS.

RAHUL PARIKH AND
ORS

V/s NATIONAL
BUILDING
CONSTRUCTION
CORPORATION
LTD(NBCC)

M/S SHYAMSREE

DEVELOPERS PRIVATE

LIMITED

V/s MIS REDECON
(INDIA) PRIVATE
LIMITED & ANR.

M/S. D.D. INDUSTRIES

LTD.

V/s K.L. ARORA & ORS.

SHRI VIRENDER
MOHAN SAHNI

V/s CHETANYA
BUILDCON PRIVATE
LIMITED & ORS.

EXCLUSIVE CAPITAL
LIMITED

V/s MR OM PRAKASH
SAMBARIA

SH. SURESH KUMAR

MALHOTRA AND ORS.
V/s GUJRAL ESTATE P.

LTD.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

TRIBINDH KUMAR,
HIMANSHU GUPTA,
ARVIND KUMAR
GUPTA, HIMANSHU
GUPTA

KUSH SHARMA,
SIDDHARTH
BAMBHA,
SIDDHARTH
BAMBHA, SANJEET
SINGH

ANKAN SURI,
SIDDHANT NATH,
VIPUL WADHWA

PARMOD KUMAR
SHARMA,
SIDDHARTH
BAMBHA

SHREYANS
SINGHVI, SARAD
KUMAR SUNNY,
SHREYANS SINGHVI

APOORV AGARWAL

GURMIT BINDRA,
SANJAY DUA, R.K
AGGARWAL, SEEMA
GUPTA, ASHOK
CHHABRA, AAYUSHI
GUPTA, ALOK
PRAKASH, S.K.



17.03.2025

25

26

27

28

29

I1.A. 10641/2018
I.LA. 10642/2018
I.A. 4483/2019
In CS(OS)-
140/1997
(Disposed off
case)

CS(0S)-
1018/1998

I.A. 2323/2016
I.A. 3194/2019

WITH TEST.CAS.

5/2006

TEST.CAS.-5/2006 NARAIN DASS KAPUR

SH. SATISH KUMAR
GROVER

V/s SH. SURINDER
KUMAR

SH.BHAVNESH DUTT
KAPOOR AND ORS.

V/s SH. NARAIN DASS

KAPOOR AND ORS.

V/s STATE

CS(0S)-497/2004 RAVI ARORA

I.A. 2994/2004
I.A. 6121/2004
I.A. 9911/2005

V/s J.S. MALIK

CS(0S)-876/2004 RAJPUROHIT GMP

I.A. 12345/2010

(INDIA) LTD.
V/s THE STATE (NCT
OF DELHI)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MALHOTRA

VIKAS CHADAH,
A.K.VASHISHT,
RAJIV BAHL, RENU
KUHAR, S P
SRIVASTAVA, RAJIV
BAHL, CL ITORORA,
RK JAIN, RAVINDER
KUMAR GROVER

S.S.JAIN, P.C.
RAWAL, AJAY BAHL,
SANJAY GOEL,
RAJINDER
AGGARWAL,
B.C.PANDEY, PK
RAWAL, R K
RAWAL, RAJENDER
AGARWAL,
RAJENDER KUMAR
AGGARWAL, ASIF
AHMED, SATINDER
SINGH, AK KOHLI, P
K RAWAL

S.S.JAIN

AMITA SEHGAL,
KARAN CHOPRA,
KULDEEP PABLEY,
N.N.AGGARWAL,
KAMLESH K.
BHUCHAR, MUNISH
KOCHHAR,
PRERANA, DINESH
GARG

SUNIL BAGAI, ISHA
KHANNA, ATUL
SHARMA, DIMPLE
THAPAR, V.
NANDRAJOG,
SAURABH CHADHA,
MUKESH GUPTA,



17.03.2025

30

31

32

33

34

CS(0S)-394/2007
I.A. 7319/2019
I.A. 9544/2019
I.A. 9545/2019
I.A. 46888/2024
I.A. 46889/2024

CS(0S)-788/2008

CS(0S)-
1505/2009

CS(0S)-
3151/2014

I.A. 20269/2014
I.A. 24885/2014

CS(0S)-27/2020
I.A. 1178/2020
I.A. 1179/2020
ILA. 48474/2024

SH. MANJIT SINGH
TIKKA & ORS.
V/s SMT. RAJBANS
KAUR & ORS.

M/S USHAKKAAL
COMMUNICATIONS
LIMITED

V/s SHRI RAJESH
SACHDEVA & ANR

MACMILLAN
PUBLISHERS INDIA
LIMITED

V/s MAHARISHI

SHIKSHA SANSTHAN &

ANR.

FIITJEE LTD
V/s SURENDER PAL

MANAKTALA AND ORS

PRAMADA WAHAL
V/s JAGDAMBA
PERSHAD WAHAL &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SATYAKAM, RAJIV
K.GARG

A.S. ANAND,
VANDANA SHARMA,
SHOBHA TYAGI,
B.T. SINGH, MANSI
GUPTA, ASHISH
JAIN, NAVNEET
MISHRA, MANISH
GUPTA, PRATITI
RUNGTA, L S
SOLANKI, AMAN
GUPTA, JAY KUMAR
BHARDWAJ,
ASHEESH JAIN, L.S.
SOLANKI,
HIMANSHU GUPTA

ABHISHEK MISRA,
MANINDER SINGH,
PRADEEP CHANDEL,
BHAGAT SINGH,
AJIT DAYAL, SETHI
& ASSOCIATES,
SETHI, RAVIKESH
KUMAR SINHA,
MANMEET ARORA

VISHAL
BHATNAGAR,
RAHUL BERUAR,
NITIN,
V.L.KUMARAN, FOX
MANDAL & CO.

LUTHRA & LUTHRA,
SUNIL

BHARAT
MALHOTRA, M
TARIQUE SIDDIQUI,
M. TARIQUE
SIDDIQUI



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

35 CS(0S)-103/2020 M/S LPR CO. PRIVATE ROHIT GANDHI,
I.A. 15206/2022 LIMITED ABHAY CHAUHAN,
V/s M/S ORIENTAL ATTIN SHANKAR
CARBON & CHEMICALS RASTOGI, ROHIT
LIMITED GANDHI

36 CS(0S)-133/2020 ENERGY EFFICIECY NEERAJ LALWANI,

I.A. 4167/2020 SERVICES LTD. & SARANSH JAIN,
I.A. 6412/2020 ANR. SHAURYA RANJAN
I.A. 6414/2020 V/s AVINASH KUMAR & RAI, POOVAYYA &
I.A. 45693/2024 ORS. CO., RAKESH

I.A. 4504/2025 PANDEY, VIKASH
I.A. 4519/2025 KUMAR, VIJAY
I.A. 4520/2025 NAIR, NEERAJ

LALWANI, KNM AND
PARTNER, VIKASH

KUMAR, KNM &
PARTNERS, LAW
OFFICES
37 I.A. 6980/2022 RAJAT JOON PRADYUMN RAO,

In CS(0S)- V/s RAJINDER SINGH |ANAND YADAYV, VED

138/2020 JOON & OTHERS PAL RANA

(Disposed off

case)

38 CS(0S)-186/2020 SHRESHTHA BUILDERS RAJIV DALAL, SAHIL
I.A. 8831/2020 AND PROMOTERS PVT GUPTA, SAHIL

I.LA. 10122/2020 LTD & ORS. GUPTA, RAJIV
I.LA. 3635/2021  V/s KAVITA SHARMA & DALAL, IN

I.A. 3636/2021 ORS. COMPLIANCE OF
I.A. 15987/2021 ORDER DT.

CC 25/2022 18.08.2022

I.A. 12895/2022
39 CS(0S)-281/2020 SHRI HARBIR SINGH & MADAN LAL

I.A. 8592/2020 ANR. SHARMA, SUDHIR
I.A. 11630/2020 |V/s SHRI MOHINDER  |SHOKEEN, RITIKA
SINGH & ORS. CHOUBEY, SHRI

ARVIND BHATT

40 CS(0S)-423/2020 SMT RAMMA BHATIA  BINOD KUMAR
I.A. 12025/2020 V/s SMT PUSHPA AGRAWAL, LALIT
BHATIA & ORS. RAJPUT, RAMIT
MALHOTRA, VIJAY
KUMAR WADHWA,
RAJNEESH DIWAN,



17.03.2025

41

42

43

44

45

46

CS(0S)-36/2021
I.A. 804/2021
I.A. 9044/2023

CS(0S)-72/2021
ILA. 1551/2021
I.A. 20215/2023

CS(0S)-254/2021
0.A. 2/2025
I.A. 177/2025

CS(0S)-563/2021
I.A. 14032/2021
I.A. 14033/2021
CCP(0) 15/2022
I.A. 3408/2022
I.A. 3434/2022
I.A. 4118/2022
ILA. 4119/2022
I.A. 4120/2022
I.A. 1340/2025
ILA. 1444/2025

CS(0S)-569/2021
I.A. 14185/2021
I.A. 1339/2025

CS(0S)-577/2021
ILA. 14361/2021
ILA. 14362/2021

JUGAL KISHORE
SETHI

V/s JAGDISH KUMAR

SETHI & ORS.

RAJINDER LAL ARORA

& ORS.
V/s SH. MONU
DHINGRA & ORS.

NAINA SURAT RAWAT

V/s MUKUL GOYAL

RITU GUPTA & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJNEESH DIWAN

SOUMITRA
CHATTERJEE,
AVNISH AHLAWAT,
SUNIL KUMAR
SAGAR, AVINASH
KUMAR TRIVEDI

HARSHEEN MADAN,
PREET PAL SINGH,
SHIVEN KHURANA,
SAMAR BANSAL,
NISARG
CHOUDHARY,
ROHAN MANDAL,
MOHIT
CHAUDHARY,
MOHIT
CHAUDHARY,
NISARG
CHOUDHARY

SWATI BHUSHAN
SHARMA, ASHISH
DEEP VERMA

SUDEEP

V/s JITENDER GUPTA & CHATTERJEE,

ORS.

SONA DEVI
V/s KISHAN DEVI &
ORS.

ABDUL KHALIQ
V/s AYAZ MOBIN &
ORS.

MANOJ KUMAR
KUMAR, SUDEEP
CHATTERJEE,
TEJVEER BHATIA

SUNIL CHAUHAN,
MUNISH CHHOKER,
SUDHIR GUPTA,
SUDHIR GUPTA,
VATSALA CHAUHAN

KUNAL SINHA,
RAHUL SAGAR
SAHAY, SHEKHAR



17.03.2025

47

48

49

50

51

52

I.A. 2292/2022
I.A. 2412/2022
I.A. 9726/2023
I.A. 19694/2023
I.A. 25014/2023

CS(0S)-685/2021
I.LA. 16773/2021
I.A. 16775/2021
I.A. 36874/2024

CS(0S)-691/2021
I.A. 16959/2021

I.A. 5170/2025
In CS(OS)-
365/2024

CS(0S)-366/2024
I.A. 10418/2024
I.A. 10419/2024

CS(0S)-616/2024
I.A. 35398/2024
I.A. 3510/2025
WITH CS(OS)
637/2024

CS(OS) 638/2025
CS(0S) 661/2024
CS(0OS) 934/2024
CS(OS) 639/2024

CS(0S)-637/2024
I.A. 36286/2024
I.A. 3500/2025
I.A. 3501/2025

SMT. KRISHNA MADAN

& ANR.
V/s SMT. RACHNA
MADAN & ORS.

RAJESHWARI THAKUR

& ANR.
V/s VISHAL SINGH
THAKUR

SHRI SUMEET
SAHNAN

V/s SHRI SANDEEP
SAHANAN

BHUPINDER PAL
SINGH

V/s AVTAR SINGH AND

ORS

SANJAY KUMAR JAIN

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DASI, SAQIB,
KUNAL SINHA

ANKUR SHARMA,
MOHIT CHAUDHARY

MANIRAJAN MR,
SANJAY RATHI

PARMOD KUMAR
SHARMA, SWEETY
SOOD, GAGAN
MATHUR

VIVEK SINGH

HARSHIT

V/s RAJAN KUMAR JAIN AGARWAL, ANURAG

& ORS.

SANJAY KUMAR JAIN

PARASHAR, ANUJ
ARORA, MAYANK
PACHAURI,
HARSHIT
AGARWAL, ANURAG
PARASHAR

ANURAG

V/s RAJAN KUMAR JAIN PARASHAR, ANUJ

& ORS.

ARORA, MAYANK
PACHAURI,
HARSHIT
AGARWAL, ANURAG
PARASHAR



17.03.2025

53

54

55

56

57

58

59

CS(0S)-639/2024
I.A. 36299/2024
I.A. 3420/2025
ILA. 3421/2025

CS(0S)-661/2024
ILA. 37020/2024
I.A. 3419/2025
ILA. 3508/2025

CS(0S)-934/2024
I.A. 46325/2024
I.A. 3357/2025
ILA. 3505/2025

CS(0S)-638/2024
I.A. 36290/2024
I.A. 3502/2025
I.A. 3503/2025

CS(0S)-677/2024
ILA. 37441/2024
I.A. 40895/2024
I.A. 43983/2024
WITH TEST.CAS.
60/2021

TEST.CAS.-
60/2021

CS(0S)-890/2024
I.A. 44669/2024
ILA. 282/2025
I.A. 283/2025
ILA. 1231/2025
I.A. 2939/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SANJAY KUMAR JAIN  ANURAG

V/s RAJAN KUMAR JAIN PARASHAR, ANUJ

& ORS. ARORA, MAYANK
PACHAURI,
HARSHIT
AGARWAL, ANURAG
PARASHAR

SANJAY KUMAR JAIN  ANURAG

V/s RAJAN KUMAR JAIN PARASHAR,
HARSHIT
AGARWAL, ANURAG
PARASHAR

SANJAY KUMAR JAIN  ANURAG
V/s RAJAN KUMAR JAIN PARASHAR,

AND ANR HARSHIT
AGARWAL, ANURAG
PARASHAR

SANJAY KUMAR JAIN  ANURAG

V/s RAJAN KUMAR JAIN PARASHAR, ANUJ

& ANR. ARORA, HARSHIT
AGARWAL, ANURAG
PARASHAR

INDER BIR SINGH,
AMULYA DHINGRA,
NISTHA GUPTA,

AMULYA DHINGRA

SAMIR SHARMA
V/s STERRE SHARMA &
ANR.

STERRE SHARMA
V/s STATE GOVT. OF
NCT OF DELHI & ORS.

PRABHJIT JAUHAR,
NISTHA GUPTA,

AMULYA DHINGRA,
AMULYA DHINGRA

SMT TRIPAT KAUR & ABHUJIT MITTAL,

ANR. BALAJI
V/s SH. TEJPAL SINGH SUBRAMANIAN,
SURI & ANR. PREET PAL SINGH,

ABHUIT MITTAL,
BALAJI
SUBRAMANIAN



17.03.2025

60

61

62

63

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CS(0S)-893/2024 SH JITENDER RANA PRASHANT SINGH

I.A. 44733/2024

EX.P.-366/2014

EX.APPL.(OS)
147/2015
EX.APPL.(OS)
3199/2022

EX.P.-68/2018
EX.APPL.(OS)
184/2019
EX.APPL.(OS)
185/2019
EX.APPL.(OS)
1167/2020
EX.APPL.(OS)
2764/2022
EX.APPL.(OS)
3833/2022
EX.APPL.(OS)
26/2024

EX.P.-8/2024
EX.APPL.(OS)
200/2024
EX.APPL.(OS)
895/2024
EX.APPL.(OS)
896/2024
EX.APPL.(OS)
1357/2024
EX.APPL.(OS)
1824/2024
EX.APPL.(OS)
1825/2024
EX.APPL.(OS)
1826/2024
EX.APPL.(OS)
1827/2024

AND ORS.
V/s SH BIJENDER RANA
AND ORS

RITA ATREE & ANR MOHIT

V/s KESHAV NATH CHAUDHARY,

KAUL & ANR GURMEET SINGH,
AMAN NANDRAJOG,
SONIA ARORA,
RAJESH YADAV,
AMAN NANDRAJOG

SURESH KUMAR GERA YASIR RAUF,

V/s SYED FAIZ SWASTI PRIYA,

MURTAZA ALI & ORS. |DARPAN KM, J.C.
GUPTA, RAKESH
KUMAR GUPTA,
SHAILESH TIWARI,
SOMESH CHANDRA
JHA, J C GUPTA

RAMESH CHANDER LOKESH KASHYAP,
GOEL ABHISHEK GUPTA
V/s CHIRAG GOEL



17.03.2025

64

65

66

67

EX.P.-9/2024
EX.APPL.(OS)
203/2024
EX.APPL.(OS)
902/2024
EX.APPL.(OS)
903/2024
EX.APPL.(OS)
1262/2024
EX.APPL.(OS)
1819/2024
EX.APPL.(OS)
1821/2024
EX.APPL.(OS)
1822/2024
EX.APPL.(OS)
29/2025
EX.APPL.(OS)
30/2025
EX.APPL.(OS)
32/2025

EX.P.-65/2024
EX.APPL.(0OS)
1919/2024
EX.APPL.(0S)
2061/2024

0.M.P. (COMM)-

496/2024

I.A. 45716/2024

0.M.P.(I)
(COMM.)-
341/2024
CRL.M.A.
35109/2024

LA
LA
LA
LA
LA
LA

41210/2024
41450/2024
41451/2024
43210/2024
43254/2024
45981/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAMESH CHANDER ANIRUDH BHATIA,

GOEL ABHISHEK GUPTA,
V/s DAYA KISHAN ANIRUDH BHATIA
GOEL

LARSEN AND TOUBRO |ROOH-E-HINA DUA,
LIMITED MANU SESHADRI,
V/s IREO VICTORY ROOH-E-HINA DUA
VALLEY PRIVATE

LIMITED

GREESH KUMAR NIYATI KOHLI
BANSAL & ANR.

V/s ASIAN HOTELS

(NORTH) LIMITED

ROBIN RAINA SANJAY ABBOT,
V/s ERAAYA MAYANK SHARMA,
LIFESPACES LIMITED & NAMAN JOSHI,
ORS. SIDDHARTH

SHARMA, NAWAB
SINGH JAGLAN, J.
SAGAR
ASSOCIATES,
SANJAY ABBOT



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

I.A. 2554/2025

68 TEST.CAS.- SANJAY KUMAR JAIN & RAJIV BAHL,
55/2013 ANOTHER JASMEET SINGH,
V/s STATE & ORS KUNAL NATH,

SRIVATS KAUSHAL,
VINEET MEHTA,
RAJESH BANATI

% %k %k k k



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES
THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE
AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED
WHICH ARE SENT THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 ARB.P.-480/2025 M/S. AIMS NAZIA PARVEEN
I.A. 6790/2025 PROMOTERS PVT. LTD
V/s SEJAL GAMBHIR
2 ARB.P.-481/2025 M/S. AIMS NAZIA PARVEEN
I.A. 6791/2025 PROMOTERS PVT. LTD
V/s SATVIK

SECURITIES PVT LTD.

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
3 ARB.P.-671/2019 MR. SHANT CHADHA  PINAKI ADDY,
V/s M/S KESHO ROM  PREETI SINGH
INDUSTRIES LIMITED

4 ARB.P.-1870/2024 PNB HOUSING TANMAYA
FINANCE LIMITED AGARWAL, J. SAGAR
V/s HAPPY HOMES ASSOCIATES
CORPORATION & ORS.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5�
mailto:courtmaster09@gmail.com�
https://forms.gle/vauowA4aiTxPqcBh9�

17.03.2025

5

10

11

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ARB.P.-1877/2024 AXIS FINANCE VIVEK MALIK
LIMITED
V/s HANUMAN JAJRA &
ANR.

ARB.P.-1937/2024 JCL INFRA PVT LTD NADEEM KHAN
V/s UNION OF INDIA &
ANR.

ARB.P.-1938/2024 JCL INFRA PVT LTD NADEEM KHAN
V/s UNION OF INDIAN
& ANR.

ARB.P.-1946/2024 PHARMACEUTICAL AND ANAND KUMAR
I.A. 47263/2024 MEDICAL DEVICES PANDEY

BUREAU OF INDIA

(PMBI) ERSTWHILE -

BUREAU OF PHARMA

PUBLIC

V/s LAUREL LIFE

SCIENCE PVT LTD

ARB.P.-1947/2024 PHARMACEUTICAL AND RAJESWARI
I.A. 47264/2024 MEDICAL DEVICES PATNAIK, ANAND
I.A. 47265/2024 BUREAU OF INDIA KUMAR PANDEY

(PMBI) ERSTWHILE -

BUREAU OF PHARMA

PUBLIC

V/s OMKAR

ENTERPRISES

ARB.P.-2145/2024 TATA CAPITAL RAJ KUMAR
LIMITED
V/s SANJAY KUMAR

ARB.P.-128/2025 TATA CAPITAL RAJ KUMAR
LIMITED
V/s NATURAL FOOD
AGENCY & ORS.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

12 ARB.P.-133/2025 TATA CAPITAL RAJ KUMAR
LIMITED
V/s JBC PUBLISHERS
AND DISTRIBUTOR &
ORS.

13 ARB.P.-273/2025 M/S PROFICIENCY HIMANSHU
LEARNING SOLUTIONS MAHAJAN
PVT LTD
V/s M/S BHAWAN
ENTERPRISES AND
ANR

14 ARB.P.-301/2025 AXIS FINANCE MANISH KUMAR
LIMITED SHARMA
V/s PANKAJ HIRALAL
KHINWASARA

15 ARB.P.-311/2025 AXIS FINANCE MANISH KUMAR
LIMITED SHARMA
V/s SOMNATH
RAMCHANDRA THOPTE

16 ARB.P.-389/2025 TNS NETWORKING KUNAL MADAN
I.A. 5241/2025 SOLUTIONS PRIVATE
I.A. 5242/2025 LIMITED
V//s DELHI
TECHNOLOGICAL
UNIVERSITY

17 EX.P.-24/2022 TUMLARE SOFTWARE KHAITAN & CO.
EX.APPL.(OS) SERVICES PRIVATE

1202/2023 LIMITED

EX.APPL.(OS) V/s ANURAG MAHAJAN
1204/2023

WITH EX.P.

26/2022

18 EX.P.-26/2022 TUMLARE SOFTWARE KHAITAN & CO.
EX.APPL.(OS) SERVICES PRIVATE
1201/2023 LIMITED
V/s ANURAG MAHAJAN



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

19  EX.P.-48/2022
EX.APPL.(OS)
3151/2022
EX.APPL.(OS)
1214/2023
EX.APPL.(OS)
1418/2023
EX.APPL.(OS)
1678/2024
EX.APPL.(OS)
1940/2024

20 EX.P.-75/2022

TOMMORROWLAND JATIN ZAVERI,

LIMITED MOHAN LAL

V/s V. JETHALAL RAMJI SHARMA, ANURAG

& ORS. PRATAP, PAVAN
SACHDEVA

HARI PRAMOD SAINI P
V/s NARESH SHARMA & CHANDRASEKHARAN
ANR.

21 EX.P.-89/2022 RELIANCE HARYANA  MAYANK TRIPATHI,

EX.APPL.(OS)

SEZ LIMITED (NOW

HARSH TRIVEDI,

3594/2022 KNOWN AS MODEL TANVIR NAYAR,
EX.APPL.(OS) ECONOMIC TOWNSHIP LAKSHMI GURUNG,
3595/2022 LTD) SHALINI KAPOOR,
EX.APPL.(OS) V/s SHRI KISHAN MAYANK TRIPATHI
3851/2022 GUPTA (DECEASED)

EX.APPL.(OS) THROUGH LEGAL

136/2023 HEIRS ASHOK GUPTA

& ORS.

22 EX.P.-76/2023 MAJOR GENERAL M.S. |SATYA NARAYAN,

EX.APPL.(OS) AHLUWALIA AKASH KUMAR
1467/2023 V/s TEHELKA.COM &  SRIVASTAVA
EX.APPL.(OS) ORS.

1468/2023

23 [EX.P.-85/2023
EX.APPL.(OS)
1630/2023

THE INDIAN HOTELS
COMPANY LIMITED
V/s VVC HOSPITALITY
PRIVATE LIMITED &
ORS.

ROHIL BANSAL

24 TEST.CAS.-
73/2022

SANDEEP GARG
V/s STATE AND ORS.

ANUPAM PANDEY,
RECEIVED FROM
THE COURT OF SH
DINESH KUMAR,
ADJ-02, SOUTH
SAKET COURTS,



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FILED IN
COMPLIANCE OF
ORDER DT.15/7/22
PASSED IN TRPC-

47/22
25 TEST.CAS.- RACHNA DAS GYANENDRA KUMAR
26/2025 V/s GOVT OF NCT OF SHUKLA

I.A. 5899/2025 DELHI & ORS.
I.A. 5900/2025
I.A. 5901/2025

FRESH MATTERS AND FRESH APPLICATIONS

26 CS(0S)-160/2025 HARINDER SINGH &  KAPIL KHER
I.A. 6771/2025 ORS.
I.A. 6772/2025 /s SURINDER SINGH

27 CS(0S)-161/2025 NEERAJ MUDGAL VISHAL MAAN
I.A. 6773/2025  V/s SHAKTI SINGH
I.A. 6774/2025  AND ORS

28 I.A. 6751/2025  ASIAN HOTELS NORTH HARDIK RUPAL,

In CS(COMM)- LTD DISHA SHARMA,
128/2022 V/s YES BANK LTD &  SIDHANT KUMAR,
ORS. RAUNAK DHILLON,
ARJUN REKHI,

NISHANT AWANA,
MADHUR DHINGRA,
SANYAM
KHETARPAL, DHRUV
CHAWLA, PRAMOD
KANT SAXENA,
AKSHIT MAGO,
DISHA SHARMA,
RAJESH RATTAN,
NISHANT AWANA,
GURPREET SINGH
BAGGA, ARJUN

REKHI, DHRUV
CHAWLA, UNUM
LAW
29 I.A. 6832/2025 SH. RAJAN KUMAR HEM C VASHISHT,
In CS(OS)- KALIA VINOD DUBEY,
112/2018 V/s SH. PARVEZ KALIA AMIT TALWAR &
(Disposed off ASSO., VINOD

case) DUBEY



17.03.2025

30

31

32

33

34

ILA. 6831/2025
In CS(OS)-
454/2023

I.A. 6830/2025
In CS(OS)-
668/2024

I.A. 6828/2025
I.A. 6829/2025
In CS(OS)-
997/2024
EX.APPL.(OS)
450/2025

In OMP (ENF.)

(COMM.)-16/2025

EX.APPL.(OS)
449/2025
In OMP (ENF.)

(COMM.)-18/2025

SUNITA MEHTA ANR
V/s KISHORE KUMAR
VERMA ANR

ASTRAL LTD
V/s DUKE PIPES P LTD

TUSHAR GOEL & ORS.
V/s ABHISHEK GOEL &
ORS.

LVS FINANCIAL
SERVICES PVT LTD
V/s CHANDER
SHEKHAR

LVS FINANCIAL
SERVICES PVT. LTD.
V/s SMJ TRADERS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KISHORE KUMAR
VERMA, MAYANK
NAGI, ADITI GUPTA

N MAHABIR, SACHIN
GUPTA

VINAM GUPTA,
SHASHANK
SHARMA, VINAM
GUPTA

MRINALINI SEN
GUPTA

MRINALINI SEN
GUPTA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

35

36

37

CS(COMM)-
187/2025

ILA. 6737/2025
I.A. 6738/2025
I.A. 6739/2025
I.A. 6740/2025
ILA. 6741/2025
ILA. 6742/2025

CS(0S)-271/2018

I.A. 7642/2018
I.A. 10458/2018
I.A. 11232/2018

CS(0S)-594/2018

I.A. 8186/2022
I.A. 9202/2022
I.A. 9208/2022
I.A. 9209/2022
I.A. 9210/2022

BRILLTECH ENGINEERS ANKUR SINGHAL,

PRIVATE LIMITED
V/s NKG

INFRASTRUCTURE
LIMITED AND ANR

SHRI SUSHIL KUMAR
GUPTA

V/s THE DELHI WAQF
BORAD AND ORS

SHRI KISHAN CHAND
DASS & ORS.
V/s TRAVEL

PRAKHAR TIWARI,
AALOK TIWARI, LCR
FROM PATIALA
HIGH COURT, IN
COMPLIANCE OF
ORDER DT.
05.03.2025

SHAMSUDDIN
ANSARI, FIROZ
IQBAL KHAN,
ADITYA SINGLA,
S.D. ANSARI,
WAJEEH SHAFIQ

RISHIKA ARORA,
AMAN LEEKHA, P. S.
SUDHEER, PANKAJ

CORPORATION (INDIA) KAPOOR, MANISH

LTD. & ORS.

KAUSHIK, ARVIND
BHATT, AMAN



17.03.2025

38

39

40

41

I.A. 9255/2022

I.A. 9927/2022

I.A. 15273/2022
I.A. 15274/2022
I.A. 15275/2022
I.A. 15276/2022
I.A. 15277/2022
I.A. 15954/2022
I.A. 15960/2022
I.A. 15962/2022
I.A. 15963/2022
I.A. 16893/2022
I.A. 18462/2022
I.A. 19160/2022
I.A. 7184/2023

I.A. 7185/2023

I.A. 12712/2023

CS(0S)-242/2021 MORNI MERCHANTS
I.A. 6323/2021 LTD. & ORS.
I.A. 10921/2021 V/s WHITE HOUSE

ADVANCE CAUSE LIST (ORIGINAL SIDE)

LEEKHA, PANKAJ
KAPOOR, RISHIKA
ARORA

AMRENDRA KUMAR
SINGH, MOHNISH
NIRWAN, MERCY

I.A. 11565/2021 PROMOTERS PVT. LTD. HUSSAIN,

I.A. 11571/2021 & ORS.
I.A. 11622/2021

I.A. 20822/2023

I.A. 7030/2024

MANASHWY JHA,
MANASHWY JHA,
MERCY HUSSAIN,
VANSHAY KAUL

CS(0S)-168/2022 JEET SINGH @ AJEET RAHUL DUBEY,

I.A. 4535/2022 SINGH
I.A. 12489/2023 V/s SAMEY SINGH

CS(0S)-352/2022 SANTOSH RANI

I.A. 17889/2022 (THROUGH GPA

I.A. 9754/2023 HOLDER) RAJEEV
SETHI
V/s CHAND BIBI
AGGARWAL
DHARMARTH TRUST

ILA. 43315/2024 GOPAL KRISHAN
In CS(OS)- SRIVASTAVA
685/2022 V/s M/S LAKRAS

DEEPAK AGARWAL,
VISHAL MAAN,
RAHUL DUBEY

SUMATI SHARMA,
RAM SHANKAR,
LOKESH NATH JHA,
JASPREET SINGH
RAI, SUMATI
SHARMA

UDAIBIR SINGH
KOCHAR, D.K.
RUSTAGI, PANKAJ

INFRACON PVT. LTD. & VIVEK, IN

ORS.

COMPLIANCE OF
ORDER DT.



17.03.2025

42

43

44

45

46

47

48

CS(0S)-1/2023

CS(0S)-24/2023
ILA. 794/2023
I.A. 4538/2023
I.A. 4539/2023

CS(0S)-58/2023
I.A. 1589/2023
ILA. 6148/2024

CS(0S)-415/2023
ILA. 12578/2023
ILA. 43803/2024
|LA. 49252/2024

ILA. 9392/2024
In CS(OS)-
420/2023

CS(0S)-490/2023
ILA. 15496/2023
ILA. 15497/2023
ILA. 41679/2024
IA. 41681/2024

CS(0S)-548/2023

M/S. CHAMBAL
FERTILIZERS AND
CHEMICALS LIMITED
V/s M/S. GUPTA
AGENCIES & ANR.

RAJ KUMAR JALAN &
ANR.

V/s PRAKASH CHAND
JALAN & ORS.

SATYAN KAPOOR

V/s USHA RANI JAIN &

ORS.

POONAM KHANNA
V/s ARTI KHANNA

JAWAHAR BHATIA &
ORS.

V/s ROOPNAGAR
PUBLIC SCHOOL
SOCIETY & ORS.

SHIVY BHASIN
V/s HEMANT KUMAR
BHASIN & ORS.

NITIN JAIN
V/s ANKIT JAIN AND
ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

04.07.2024, D.K.
RUSTAGI

ANKIT A SHAH

SIDDHARTH SUNIL,
KUNAL ANAND,
SIDDHARTH SUNIL

SONIA MALHOTRA,
ALKA AGRAWAL,
PRATEEK GUPTA,
RAKESH MAHAJAN,
ASHOK CHHAPARIA,
SONIA MALHOTRA,
RAKESH MAHAJAN

SIDDHARTH
NARANG, ANMOL
SINGH, SIDDHARTH
NARANG

ANKUR GOEL, S.K
SHARMA, AVNEET
SINGH SIKKA,
NITISH
CHAUDHARY,
SHAINI BHARDWAJ,
ANKUR GOEL

VIDUR PRATYUSH
BHATIA, KRISHAN
KUMAR, BANI
DIKSHIT

RUPESH KUMAR
TYAGI, AS PER
ORDER DT.
02.06.2023 PASSED
BY SH. ARUN GOEL,
ADJ-03, SHAHDARA,



17.03.2025

49

50

51

52

53

54

CS(0S)-650/2024
ILA. 36796/2024

CS(0S)-784/2024
ILA. 40737/2024
ILA. 40739/2024

CS(0S)-882/2024
ILA. 44374/2024
ILA. 44375/2024

CS(0S)-130/2025
I.A. 5256/2025
I.A. 5259/2025
I.A. 5829/2025

0.M.P. (COMM)-
367/2019

I.A. 12495/2019
I.A. 12496/2019

0.M.P. (COMM)-
371/2019

I.A. 12618/2019
I.A. 16978/2019
I.A. 17920/2019

ALAXENDER JOHN &
ANR.

V/s GAURAV NEWTON

JOHN & ANR.

RAJESH LAKRA
V/s RAJ BALA & ORS.

DHYAN SWAROOP

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KKD COURTS,
DELHI, THE SUIT IS
TRANSFERRED TO
DHC

SHEKHAR
NANAVATY

VATSALA CHAUHAN

JYOTI BATRA,

V/s BRAHAM SWAROOP ASHOK KUMAR

& ORS.

DAHIYA

DHARAMPAL SATYAPAL MAMTA RANI, DSNR

LIMITED

V/s MR SATINDER
SINGH BHASIN AND
OTHERS

MS. STALAGMITE
INFRACON PVT

V/s MS. ASHRAY
HOMES BUILD WELL
PVT

M/S. RITES LIMITED
V/s M/S ARORA
CONSTRUCTION CO.
(P) LTD

LEGAL ADVOCATES
& SOLICITORS,
NEHA NAGPAL

SUNDEEP SEHGAL,
PRAPTI MAHESH
MEHTA

SARTHAK CHILLER,
ANANGA
BHATTACHARYYA,
ANANGA
BHATTACHARYYA,
AVINASH KUMAR
TRIVEDI



17.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

55  .A. 6898/2024
In CS(COMM)-

358/2023

56 0.M.P. (COMM)-
390/2019
I.A. 37906/2024

WITH O.M.P.

RATNA COMMERCIAL
ENTERPRISES PVT
LTD

V/s GWALIOR
AGRICULTURE
COMPANY LIMITED &
ORS.

RAJINDER CHHABRA &
ORS.

V/s M/S SHOWMAN
CONSTRUCTION AND

(COMM) 462/2019 IMPEX PVT LTD

57  0.M.P. (COMM)-

462/2019

PART-HEARD MATTERS

58  CS(0S)-51/2023
CC 23/2023
I.A. 1484/2023
I.A. 1485/2023
I.A. 1486/2023
ILA. 11473/2023
ILA. 24978/2023
ILA. 5751/2024

SHOWMAN
CONSTRUCTION &
IMPEX LTD

V/s RAJINDER
CHHABRA & ORS.

AJAY SAHNI
V/s ANJU SAHNI &
ANR.

* ok k% X

SUMANT
BHARADWAJ,
ABHAY ANAND
JENA, VEERA
MATHAI, SAUMYA
GUPTA

AT 4.00 P.M.

ARUN KUMAR
BATTA, RINKU
KUMAR GARG,
MANJIT SINGH
AHLUWALIA,
ABHISHEK CHHABRA

SEHDEV RANA,
RINKU KUMAR
GARG, ARUN KUMAR
BATTA

AT 3.00 P.M

AT 3.00 P.M.

BIRENDER BHATT,
ARCHANA
LAKHOTIA,
BIRENDER BHATT,
IN COMPLIANCE OF
ORDER DT
21.07.2023, BHARTI
BADESRA



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

AT 11.30 A_M.

COURT NO. 121, FIRST FLOOR BLOCK(A)
BEFORE MR. KANWAL JEET ARORA,REGISTRAR GENERAL

Click TO Join The VC

https://dhcdja.webex.com/meet/dja.dhc.vc4

II\ITUEI\I\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
1 EX.P.-17/2016 MR VIVAN SOMDUTT & VANDANA SEHGAL,
EX.APPL.(OS) ANR SANJEEV MAHAJAN,
1637/2023 V/s MR ARJUN LOKESH
CCP(O) 10/2024 SOMDUTT & ANR BHARDWAJ,

EX.APPL.(OS)

RAJENDER KUMAR

544/2024 AGGARWAL, ZAFAR
EX.APPL.(OS) KHURSHID,
1563/2024 KARANJAWALA &
EX.APPL.(OS) CO, RAJ VARDHAN,
1595/2024 ACHAL GUPTA,
EX.APPL.(OS) VIPIN KUMAR
1935/2024 SINGH, ALOK
EX.APPL.(OS) PRAKASH, SOUGAT
1936/2024 MISHRA, VIPUL
EX.APPL.(OS) KUMAR, SUHAIL
1968/2024 MALIK, ANURADHA
EX.APPL.(OS) DUTT, ABHISHEK
308/2025 SHARMA, ALOK
EX.APPL.(OS) PRAKASH, SOUGAT
309/2025 MISHRA, VIPUL

KUMAR, SUHAIL
MALIK

Ak =


https://dhcdja.webex.com/meet/dja.dhc.vc4�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -1, NEW COURTS BLOCK (GROUND FLOOR), (0S-C)
BEFORE DR.JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.LA. 6755/2025 SMT. SUBHASH ASHOK KUMAR
In CS(OS)- ARORA ARYA, SUCHARITA
837/2023 V/s SH. AJAY ARORA & GHOSH,
ANR. YOGENDRA PAL
SINGH

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

2 CS(COMM)- RAJEEV MEHTA ESHNA KUMAR,
280/2023 V/s M/S D. THAKKAR  AVINASH KUMAR
CONSTRUCTIONS (P) TRIVEDI
LTD.
3 CS(COMM)- WALBAR ENGINE J. SAGAR
347/2023 COMPONENTS LLC ASSOCIATES

I.A. 10369/2023 V/s NEW TECH
IMPORTS PRIVATE
LIMITED & ANR.

4 CS(0S)-469/2023 SANGEETA MARKANDEY,
I.A. 14733/2023 /s PRADEEP & ORS. NEERAJ BHARDWAJ
I.A. 14734/2023
I.A. 10322/2024

5 CS(0S)-781/2023 SURESH KUMAR VARUN SINGH,
I.A. 42128/2024 BHATIA PANKAJ KUMAR
V/s THAKAR DASS SINGH, VARUN
BHATIA & ORS. SINGH
6 CS(0S)-488/2024 ISMAIL ADIL ASHISH TANWAR,
I.A. 31665/2024 /s SUMITRA DEVI & RAHUL BAISOYA,
I.A. 33557/2024 ORS. SUNIL PRASAD,

KARTIKA SHARMA


https://jrdhc.webex.com/join/jrdhc001�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

7 TEST.CAS.- HARSHARAN BHULLAR EKLAVYA BAHL
39/2023 V/s STATE AND ANR.

ADMISSION DENIAL

8 CS(COMM)- M/S OVERSEAS ARMAN SHARMA,
154/2023 OBERON MOHRIT
I.A. 3861/2023  V/s SMT CHAND RANI CHAUDHARY
I.A. 3862/2023

9 CS(COMM)- ITC LIMITED SONAKSHI SINGH,
535/2023 V/s MS GENERAL KAPIL KHER
MARKETING CO. &
ORS.

10 CS(0S)-386/2023 THAN MAL BOKARIA  KUMAR VIKRAM,
I.LA. 11562/2023 /s RAJENDER KUMAR KSHITIJ SHARDA
I.A. 11563/2023 BOKARIA

11 CS(0S)-55/2024 SMT ANUPTA RAJENDRA PRASAD
I.A. 1562/2024  MADHUSUDAN SWARNKAR,
I.A. 1563/2024 /s SMT AMRITA SANJEEV KUMAR,

MASIH AND ANOTHER MILIND P SINGH,
MRIGANGA DUTTA

FOR EVIDENCE

12 CS(0S)-898/1996 MANJULA K PATHAK  TARUN SHARMA,
WITH CS(OS) V/s VIJAY DIXIT PLAINTIFF IN
401/2011 PERSON, RAVI

GUPTA, RAHUL
GUPTA,
KARANJAWALA&
CO, SHISHIR,
DINESH GARG,
RAJSHEKHAR RAO,
MAYANK MISRA,
KUMAR RANJAN,
R.L.AKHRIYA,
SOMNATH BHARTI,
ARUN ARORA,
SHOBANA TAKIAR,
ISHA KHANNA,
PANKAJ KUMAR,
SARFARAZ KHAN,
VIVEK B SAHARYA,
FAHIMUDDIN
AHMED KHAN,



17.03.2025

13

14

CS(0S)-401/2011 M/S LIMIT LESS

LA,

5054/2019

TEST.CAS.-
26/2004

LA
LA
LA
LA
LA
LA
LA
LA
LA
LA

5375/2006
8195/2006
11520/2006
17367/2014
2440/2017
2314/2020
6115/2020
9647/2020
492/2023
47822/2024

BUILDERS PVT LTD
V/s MANJULA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ROBIN R DAVID,
MUKESH KUMAR
VERMA, CHIRAYU
JAIN, PRABHJIT
JAUHAR, RAVI
GUPAT

VISHWENDRA
VERMA, SOMNATH
BHARTI, ARUN

KRIPPENDORF PATHAK ARORA, S TAKIAR,

SUNITA GUPTA
V/s STATE AND
OTHERS

%k %k %k %k k% %

SARFARAZ KHAN,
ROBIN R DAVID,
MUKESH KUMAR
VERMA, CHIRAYU
JAIN, PRABHJIT
JAUHAR, PAWANJIT
S BINDRA, DR.
MANJULA
KRIPPENDORF

SUNIL JHA,
A.ATREY,
R.K.SINGH, DO,
AJAY SHEKAR,
MANISH BISHNAI,
RAVI GUPTA,
ANKIT JAIN,
ABHISHEK ATREY,
REENA GEORGE,
SUNITA HARISH,
RUCHIT DUGAR,
AMARJIT SINGH
BEDI, AKHAND
PRATAPSINGH
GAUR, ASHEESH
JAIN, GAURAV
BARATHI,
SHANTNU
AGGARWAL, DR.
ABHISHEK ATREY,
PRASOUK JAIN,
ANIRUDDH SINGH



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -9, NEW COURTS BLOCK (GROUND FLOOR),(0S-B)
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019)

NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9

II\ITUEI\I\/fBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.A. 6845/2025 KULDEEP MANN PANKUSH GOYAL,
In CS(COMM)- PROPRIETOR M/S SIDDHARTH JAIN,
989/2024 MADHU OVERSEAS MUSKAN
V/s MS. HIMANGINI AGGARWAL
SINGH PROPRIETRIX
M/S KAMALJEET
SINGH AHLUWALIA
2 I.LA. 6753/2025 DR. BINA MODI ANIRUDH
In CS(OS)- V/s MR. LALIT MODI & WADHWA,
84/2020 ORS. ANURADHA DUTT,
VIKAS MEHTA,
CYRIL AMARCHAND
MANGALDAS,
ANURADHA DUTT,
KATRAGADDA
AMITA CHOUDARY
3 EX.APPL.(OS) SANJEEV JAIN SHYAM SUNDER
446/2025 V/s RAJNI DHINGRA & AGGARWAL

In EX.P.-96/2024 ORS.


https://jrdhc.webex.com/join/jrdhc9�

17.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

4

10

CS(COMM)-
744/2024

ILA. 37974/2024
ILA. 37975/2024
I.A. 3683/2025
ILA. 3728/2025

CS(COMM)-
77212024

I.A. 38867/2024
I.A. 38868/2024
I.A. 2114/2025

CS(COMM)-
775/2024
I.A. 5380/2025

CS(COMM)-
853/2024

I.A. 40986/2024
I.A. 40987/2024
I.A. 40989/2024

CS(0S)-117/2016
I.A. 3199/2016
I.A. 3200/2016

CS(0S)-618/2016
ILA. 15724/2016
CC 15/2020

I.A. 2875/2025

CS(0S)-87/2020
I.A. 2770/2020

AKASH BANSAL

V/s MS EUREKA
GREENLANDS LIMITED
AND ORS

SUDISH KUMAR &
ANR.

V/s NEHA GUPTA &
ORS.

KMV PROJECTS
LIMITED

V/s NBCC (INDIA)
LTD.

NAMBI BUILDWELL
LIMITED & ANR.

V/s NISAN
HOSPITALITY
VENTURES LLP & ORS.

ANT RAM & ORS
V/s JAI KARAN & ORS

MRS JASVINDER KAUR
& ORS

V/s MR MANJEET
SINGH & ORS

JAI CHAND RATHORE
& ANR.

V/s JAl PRAKASH
RATHORE & ANR.

NAMAN JAIN,
SUYASH KUMAR
SINHA, MANISH

RAJIV KUMAR
SHARMA, VIKRANT
ARORA, LALIT
GUPTA, VIKRANT
ARORA

RAVI KRISHAN
CHANDNA,
AVINASH KUMAR
TRIVEDI

JAGDEEP SINGH
LAMBA,
KARANJAWALA &
CcO

ANIL SHARMA,
MANU PADALIA,
JAVED AHMAD,
VIRENDRA RAWAT

TARUN AGARWAL,
ATUL NIGAM, AS
PER COURT ORDER
DT TWENTY
OCTOBER TWO
THOUSAND
TWENTY

HARI KISHAN,
GYAN MITRA



17.03.2025

11

12

13

14

CS(0S)-109/2020
ILA. 3364/2020
I.A. 3365/2020
ILA. 8765/2023
I.A. 8766/2023

CS(0S)-308/2020
ILA. 5774/2025

CS(0S)-382/2020
I.A. 11179/2020
I.A. 11180/2020
I.A. 3939/2021
I.A. 3960/2021
I.A. 3973/2021
I.A. 3975/2021
I.A. 9502/2021
ILA. 12995/2021
I.A. 15902/2021
ILA. 12220/2022
I.A. 15263/2022
I.A. 5718/2023
I.A. 5719/2023
ILA. 5722/2023
I.A. 5730/2023
WITH CS(OS)
589/2021

CS(0S)-589/2021

I.A. 15854/2021 /s VERINDER SINGH

I.A. 336/2022
I.A. 6557/2022
I.A. 8262/2022
I.A. 8267/2022
I.A. 6684/2023
I.A. 25626/2023
I.A. 25627/2023
I.A. 25642/2023
I.A. 6850/2024
I.A. 6851/2024
I.A. 43276/2024
I.A. 43277/2024
I.A. 1093/2025

AJAY KISHORE
SHARMA

V/s VIJAY KISHORE
SHARMA & ORS.

MRS KAVITA SAIGAL
V/s MS INDU SEHGAL

& ORS.

VERINDER SINGH

V/s SITA CHAUDHRY

& ORS.

SITA CHAUDHRY

& ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SONIA A. MENON,
TANU SINGHAL

RAGHAV
SABHARWAL,
PUNIT VINAY,
RAGHAV
SABHARWAL

SUVENI BHAGAT,
ANANT GARG,
SIDDHANT BUKXY,
K.P. S. KOHLI,
MOHIT SETH,
SATYENDRA
KUMAR, BIJI
RAJESH, RISHAB
RAJ JAIN, AKHIL
SACHAR, ANUNAYA
MEHTA, DIVJOT
SINGH BHATIA,
RISHABH KAPUR,
AKHIL SACHAR,
RISHABH KAPUR,
SATYENDRA
KUMAR, MAYANKA
DHAWAN

MOHIT SETH,
RISHABH KAPUR,
SUVENI BHAGAT,
AKHIL SACHAR,
ANUNAYA MEHTA,
BHAGWAN JHA,
MAYANKA
DHAWAN, VIKRAM
SINGH JAKHAR,
AYUSH JAIN,
DIVJOT SINGH
BHATIA,
SIDDHARTH JOSHI,
SHIVAM GOEL,
RAJAN



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

I.A. 2232/2025 CHAUDHARY,

I.A. 3202/2025 SATYENDRA

I.A. 5075/2025 KUMAR, MOHIT
SETH, ANUNAYA
MEHTA, AKHIL

SACHAR, RISHABH
KAPUR, RAJAN
CHAUDHARY

15 CS(0S)-437/2020 SMT. RENU MADAN VARUN NISCHAL,
I.LA. 12320/2020 /s SMT. SHEELA DEVI RAJEEV KHANNA,

I.LA. 5960/2025 TAKKAR & ORS. IKRANT SHARMA,
I.A. 5961/2025 SANJEEV K.
BALIYAN, IKRANT
SHARMA
16 CS(0S)-232/2024 DEVINDER KUMAR VIVEK LUTHRA,
I.LA. 6369/2024  BHUSHAN ARTI BANSAL,
I.LA. 6370/2024 /s ASHOK GUPTA & HARISH MALIK
ORS.
17 CS(0S)-376/2024 BINOD KUMAR USHA SHARMA,
I.LA. 10667/2024 SURANA & ANR. ASHESH LAL,
I.A. 42596/2024 /s NARENDRA SAURABH DEV
O.A. 44/2025 SURANA & ORS. KARAN SINGH,
I.A. 2560/2025 USHA SHARMA

I.A. 3048/2025
I.A. 6654/2025

18 CS(0S)-456/2024 MEENU SANTOSHI RAVI RAI
I.A. 30886/2024 /s SANJAY SANTOSHI
I.A. 30888/2024

19 CS(0S)-677/2024 SAMIR SHARMA INDER BIR SINGH,
I.LA. 37441/2024 /s STERRE SHARMA & AMULYA DHINGRA,
I.A. 40895/2024 ANR. NISTHA GUPTA,
I.A. 43983/2024 AMULYA DHINGRA

20 CS(0S)-793/2024 RAJ KUMAR GARG &  ABHIMANYU,

I.A. 41155/2024 ORS. MANISHA PARMAR
I.LA. 4169/2025 /s JAl BHAGWAN &
ORS.
21 CS(0S)-917/2024 HARSH BENIWAL & MAMTA RANI,
I.A. 45728/2024 ORS. VARUN PATHAK,

V/s AJAZ KHAN & ORS. DEEPAK GOGIA,
ANKIT GUPTA



17.03.2025

22

23

CS(0S)-
1010/2024

I.A. 48665/2024
ILA. 48666/2024
I.A. 48668/2024

CS(0S)-61/2025
ILA. 2372/2025
ILA. 2373/2025
I.A. 3025/2025
I.A. 3026/2025
ILA. 3232/2025

ADMISSION DENIAL

24

25

26

CS(COMM)-
11/2016

CS(COMM)-
12/2016

CS(0S)-705/2024
I.A. 38303/2024
I.A. 3282/2025

FOR EVIDENCE

27

28

CS(COMM)-
53/2016

CS(COMM)-
303/2016
ILA. 47297/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VANDANA AGGARWAL SANJEEV KUMAR
V/s SHYAM SUNDER  MALHOTRA, ASPA
AGGARWAL AND ORS. LEGAL

DR RASHMI SALUJA  AGARWAL LAW

V/s RELIGARE ASSOCIATES,
ENTERPRISES LIMITED SHANKH
SENGUPTA,

KESHAV SEHGAL,
SHANKH SENGUPTA

M/S SHRI SAI NATH  VATSAL KUMAR,

ENTERPRISES & RAHUL YADAYV,
OTHERS RAJESH GUPTA,
V/s NORTH DELHI HARPREET SINGH
MUNICIPAL

CORPORATION &

ANOTHER

M/S SHRI SAI NATH  VATSAL KUMAR,

ENTERPRISES & RAJESH GUPTA,
OTHERS HARPREET SINGH
V/s NORTH DELHI

MUNICIPAL

CORPORATION & ANR

MINI KAPUR RISHUB KAPOOR,

V/s SAIYAM KAPOOR & SHAHBAZ AHMAD

ORS. NAIK, SHAURYA
PUSHPAM

M/S KUBER ALLOYS  ARUN BHARDWAJ, AT 2:00 P.M.
V/s M/S HANUMANT  GAURAAN, SUMIT

FOUNDATION (SHAIL THAKUR, ASHOK

GROUP) & ORS KUMAR JUNEJA

EXCLUSIVE MOTORS P NADEEM KHAN, AT 2:00 P.M.
LTD ROOH-E-HINA DUA,

V/s LALIT M MADHAN RAJESH TYAGI,

& ORS ROOH-E-HINA DUA



17.03.2025

29

30

31

32

33

CS(COMM)-
647/2016

CS(COMM)-
648/2016

CS(COMM)-
650/2016

CS(COMM)-
1305/2016

CS(COMM)-
281/2020
CC(COMM)
10/2020

M/S LEO ISPAT LTD
V/s M/S ARIHANT
ENGINEERING
INDUSTRIES & ORS

M/S LEO
INFRACAPITAL LTD
V/s M/S ARIHANT
MECHANICAL
INDUSTRIES & ORS

M/S LEO
INFRACAPITAL LTD
V/s M/S ARIHANT
ENGINEERING
INDUSTRIES & ORS

EXSCHAIN LOGISTICS

INDIA PVT LTD
V/s SHREE HARI
OVERSEAS PVT LTD

MS KHURMI
ASSOCIATES P LTD
V/s MAHARISHI
DAYANAND CO-
OPERATIVE GROUP
HOUSING SOCIETY

ADVANCE CAUSE LIST (ORIGINAL SIDE)

K G SHARMA,
ABHIMANIYU, S S
WANI, GOVIND K
RISHI, ANUJA
PETHIA, SHAKEEL
SARWAR WANI &
RITURAJ SHAHI

INDOLEX
CHAMBERS, R K
GOEL,
ABHIMANIYU, S S
WANI, GOVIND K
RISHI, ANUJA
PETHIA, SHAKEEL
SARWAR WANI /
RITURAJ SHAHI

INDOLEX
CHAMBERS, R K
GOEL,
ABHIMANIYU, S S
WANI, GOVIND K
RISHI, ANUJA
PETHIA, SHAKEEL
SARWAR WANI

MUKESH SHARMA,
VIKRAM SINGH,
ASHISH NEGI,
HUMRAZ BIR
SINGH, RAM
KRISHNA/
RATNESH DEO

AKSHIT MAGO,
SAGRIKA TANWAR,
AKSHAY MAKHIJA,
AS PER DIRECTION
GIVEN TO
REGISTRY IN
COURT ORDER DT
FORTEEN
DECEMBER TWO
THOUSAND
TWENTY

AT 12:30 P.M.



17.03.2025

34

35

36

37

38

39

CS(COMM)-
507/2020
I.A. 48025/2024

CS(0S)-141/2016
I.A. 859/2025
I.A. 1496/2025

CS(0S)-213/2020
WITH CS(OS)
256/2020

CS(0S)-256/2020
I.A. 7987/2020
I.A. 7988/2020

CS(0S)-237/2020
I.A. 7478/2020
I.A. 47080/2024

CS(0S)-251/2020
I.A. 41367/2024
ILA. 2252/2025
I.A. 3164/2025

GOPAL SOLUTION
PRIVATE LIMITED &
ORS.

V/s MR SHAILENDRA
KUMAR AGRAWAL &
ORS.

SHRI MAHESH KUMAR
SAINI

V/s SHRI P K JAIN &
OTHERS

AIR INDIA LIMITED
V/s ETHIOPIAN
AIRLINES & ORS.

ETHIOPIAN AIRLINES
V/s DELHI
INTERNATIONAL
AIRPORT LIMITED &
ORS.

BALTIC BUILD HOMES
LLP

V/s PARMESHWAR
NATH KHANNA

HEMA GUSAIN

V/s INDIA
INTERNATIONAL
CENTRE AND ORS.

%k %k %k %k %k %k *k

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AYUSHI VERMA,
PANKHURI JAIN,
YESHI WANGMO
RINCHHEN

TOMER AND
ASSOCIATES,
SANDEEP MISHRA,
RACHIT BATRA,
ANIL PANWAR,
AARTI BANSIWAL,
SITAB ALI
CHAUDHARY,
KAMLESH KUMAR &
ASSO, KAMLESH
KUMAR, AARTI
BANSIWAL

SHADMAN AHMED
SIDDIQUI, PRITHA
SRIKUMAR,
SVARNITI LAW
OFFICES, NEETICA
SHARMA

PRITHA SRIKUMAR,
SHADMAN AHMED
SIDDIQUI,
SVARNITI LAW
OFFICES, DHEERAJ
KUMAR GARG

AKASH KUMAR AT 2:00 P.M.
SRIVASTAVA,

SANJEEV KR.

BALIYAN,

RAJENDER KUMAR

AGGARWAL

RAVI
SHANKARSINGH
CHAUHAN, ALAKH
ALOK SRIVASTAVA



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.LA. 6754/2025 |SHRINATH TRAVEL R MAYA, TARUN
In CS(COMM)- AGENCY & ANR. GULIA, TEJVEER
738/2023 V/s INFINITY INFOWAY BHATIA, NISHCHAL
PVT LTD & ORS. ANAND, TARUN
GULIA
2 I.A. 6848/2025 | ZYDUS WELLNESS NAMAN JOSHI,
In CS(COMM)- PRODUCTS LTD NATARAJ
702/2024 V/s MR PRANAY CHHEDA GURUSWAMY,

TRADING AS HI PEAK NAMAN JOSHI
WOOD ART & ANR.

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

3 CS(COMM)- DFM FOODS LIMITED DHRUV ANAND
79/2022 V/s ITC LIMITED
I.A. 1879/2022
I.A. 8543/2024
I.A. 38516/2024
I.A. 48139/2024

4 CS(COMM)- HOGAR CONTROLS HEMANT DASWANI,
669/2022 INDIA PVT LTD NANCY ROY,
I.A. 19574/2022 V/s ANADASU VIJAY HEMANT DASWANI,
I.LA. 19584/2022 KUMAR & ORS. IN COMPLIANCE OF
CC(COMM) ORDER DT.
6/2023 15.02.2023
I.A. 9876/2023

5 CS(COMM)- DASSAULT SYSTEMES & MRINAL BHARTI,
183/2023 ANR. APOORV BANSAL

I.A. 6125/2023 |V/s ACD
COMMUNICATIONS
PRIVATE LIMITED


https://jrdhc.webex.com/join/jrdhc2�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

6 CS(COMM)- EICHER MOTORS SHWETA SAHU,
832/2023 LIMITED GEETANJALI
I.LA. 23016/2023 V/s WWW.ROYALENFIEL VISVANATHAN,
I.A. 8179/2024  DDEALERSHIPS.IN & KUMAR VISHWJEET,

I.A. 39891/2024 ORS. SANTOSH KUMAR
I.A. 39892/2024 ROUT, ANMOL
MEHTA, SOURAV
KUMAR JENA,
BRIJESH C A
7 CS(COMM)- KENT RO SYSTEMS LTD |RAIJNEESH CHOPRA,
1062/2024 AND ANR KUSHAL KUMAR,
I.A. 46744/2024 /s JITENDAR RATHI SWAPNIL GAUR
AND ORS
8 CS(COMM)- HCL CORPORATION PVT NEEL ANJAN MASON
1140/2024 LTD
I.A. 48669/2024 /s HEALTHCARE HCL
REFERENCE

LABORATORIES & ORS.

9 CS(COMM)- HERO INVESTCORP PVT. |KUNAL KHANNA
50/2025 LTD AND ANR
I.A. 1636/2025 /s ASHOK KUMAR
(JOHN DOE)
10 I.A. 2703/2025 | AISHWARYA HIMANSHU DEORA,
In CS(COMM)-  AGRIPROCESSORS PVT  DEEPAK JAIN
55/2025 LTD & ANR.

V/s SRI AISHWARYA
FOOD INDUSTRIES PVT

LTD & ORS.
ADMISSION DENIAL
11 CS(COMM)- CAIRE CONSULT NAMAN RAJ

204/2023 V/s CYNOR & ORS. THAKUR, JITENDER,

I.A. 7902/2023 EKTA CHOUDHARY,

I.A. 11700/2023 KANGAN RODA,
AZMAT HAYAT
AMANULLAH,

KANGAN RODA



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

12 CS(COMM)- SMITHKLINE BEECHAM  URFEE ROOMI
768/2023 LIMITED
I.LA. 21125/2023 V/s MAXIVISION EYE
HOSPITALS PRIVATE

LIMITED
FOR EVIDENCE
13 CS(COMM)- ANCHOR HEALTH AND  ISHANI CHANDRA,
1056/2016 BEAUTY CARE PVT. LTD. AVANTIKA MEHTA

V/s V. KAUSHIK & ORS.

14 CS(COMM)- MOTHER DIARY FRUIT & SHWETA BHARTI,
697/2017 VEGETABLE PRIVATE SHOBHIT AGRAWAL,
I.A. 1501/2018 LIMITED MANOJ KUMAR,
V/s NALGONDA JASPREET SINGH

RANGAREDDY DISTRICT KAPUR
MILK PRODUCERS

MUTUALLY AIDED
COOPERATIVE UNION

LIMITED
15 CS(COMM)- ITC LIMITED YASHWANT SINGH
60/2024 V/s DAV INDUSTRIES LLP BAGHEL, MAMTA

I.A. 869/2025 RANI

%k %k %k %k %k %k %k



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 3, NEW COURTS BLOCK (GROUND FLOOR),(0S-A)
BEFORE MS. SHUCHI LALER, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. D. KUMAR, READER TO
LD. PRESIDING OFFICER(9811041377)

NOTE : PLEASE GIVE APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc3

II\ITUEI\I\/fBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 O.M.P. (E) CAMPUS ACTIVEWEAR ANKIT PARASHAR

(COMM.)-8/2025 LIMITED

I.A. 6803/2025 /s MR KULDEEP
PROPRIETOR OF MS
TYAGI TRADNG
COMPANY

FRESH MATTERS & APPLICATIONS

2 I.A. 6844/2025 JSR CONSTRUCTION KAUSHIK LAIK,
In ARB.P.- PRIVATE LIMITED AND BRIJESH KUMAR
1540/2024 PRN INFRATECH TAMBER

ENGINEERS AND
CONTRACTORS JV
V/s NATIONAL
HIGHWAYS AND
INFRASTRUCTURE
DEVELOPMENT
CORPORATION
LIMITED

3 I.LA. 6862/2025 MONEYWISE MEHVISH KHAN
In ARB.P.- FINANCIAL SERVICES
1956/2024 PVT LTD
V/s S3 TRADECOM PVT
LTD THROUGH ITS
DIRECTORS AND ORS


https://jrdhc.webex.com/join/jrdhc3�

17.03.2025

I.A. 6843/2025
In ARB.P.-
2076/2024

I.A. 6842/2025
In CS(OS)-
344/2022

MONEYWISE
FINANCIAL SERVICES
PVT LTD

V/s YOGESHWARI
TRADERS THROUGH
ITS PROPRIETOR SMT
VERSA VYAS AND ANR

SMT. SHALLU YADAV
V/s SH. ATTAR SINGH
YADAV & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MEHVISH KHAN

RACHIT SAHNEY,
MUKESH SHARMA,
RITU NEGI,
BHALENDU
MISHRA, PUNEET
BHATNAGAR

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES
6

ARB.P.-
1295/2024
I.A. 47814/2024

CS(COMM)-
812/2022
ILA. 9746/2024

I.LA. 3271/2020
I.LA. 3272/2020
I.A. 3273/2020
In CS(OS)-
200/2014
(Disposed off
case)

CS(0S)-
2737/2014

I.LA. 17447/2014
I.A. 3605/2020
I.A. 5591/2024
I.A. 30613/2024
I.A. 39988/2024

SANJEEV GUPTA AND
ORS

V/s JAYNA TIME
INDUSTRIES LTD
THROUGH ITS
DIRECTOR AND ORS

VNU COAL PRIVATE
LIMITED

V/s SHREE BAHUBALI
COAL AND COKE
PRIVATE LIMITED &
ORS.

SU-KAM POWER
SYSTEMS LTD

V/s M/S UNIWORLD
TELECOM LIMITED &
ORS

JITENDER KUMAR
V/s MANOJ KUMAR
AND ORS

CHANDRA
SHEKHER DELHI,
MUKESH GUPTA

SRIVATS KAUSHAL,
YATI RANJAN,
SHUBHAM
AGARWAL

CHANDRA
SHEKHAR YADAV,
AMULYA DHINGRA,
VARUN SHARMA

RAGHUVINDER
VERMA, PAWAN
KUMAR, SAMIR
JHA, RAMESH
KUMAR, SHAHBAZ
AHMAD NAIK



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

10 CS(0S)-134/2022 SEEMA KHANNA HEMANT GULATI,
I.LA. 3729/2022  V/s UNION BANK OF ARUN KUMAR
I.LA. 7141/2022  INDIA & ORS. SHUKLA, PAWAN
I.A. 7636/2022 MATHUR, ISHU
I.A. 8855/2022 GOEL, HEMANT
CCP(O) 5/2024 GULATI

11 CS(0S)-302/2022 CAPT AVINASH KARAN NAGRATH,
I.A. 8259/2022 CHANDER MALHOTRA |ASHIM VACHHER,
I.A. 18643/2022 /s NARESH KARAN NAGRATH

MALHOTRA & ORS.

12 CS(0S)-437/2022 GURMEET SINGH UDAY KUMAR,
I.A. 8454/2023 /s SURJEET KAUR BIPNEET SINGH
I.A. 22305/2023 AND ORS SOVI, RAJAT SANG
I.A. 22306/2023
CRL.M.A.
26031/2023

13 CS(0S)-526/2022 SHRI GHANSHYAM ASHUTOSH
AGGARWAL & ANR. KAUSHIK, MADAN
V/s SHRI PARMANAND LAL SHARMA
& ANR.

14 CS(0S)-699/2022 DR. KAVITA RUPRAIL DIVYANSH HANU,
I.A. 18587/2022 V/s KUNAL KWATRA & ANKUR MAHINDRO,

I.A. 6280/2023  ORS. TARUN AGARWAL,
I.A. 3611/2025 ANKUR MAHINDRO,
PAWAN KUMAR
RAWAL
15 O.M.P.(I) SANJEEV GUPTA AND |CHANDRA
(COMM.)- ORS SHEKHER DELHI,
105/2024 V/s JAYNA TIMES MUKESH GUPTA

I.A. 37058/2024 INDUSTRIES LTD AND
I.A. 47806/2024 ORS.

16 TEST.CAS.- GOURRANG AGARWAL RADHIKA ARORA,
86/2022 V/s SH. VISHNU TAYAL ANIKET RAJPUT,
& ORS. YASHDEEP, R VATS

ADMISSION DENIAL

17 CS(0S)-732/2014 RAIJWANTI & ORS ASHISH KHATRI,
I.A. 36389/2024 /s JAWAHAR SINGH & KULJEET SINGH,
I.A. 36390/2024 ORS SANJAY RATHI



17.03.2025

18

19

20

CS(0S)-138/2022
ILA. 3822/2022
I.A. 4385/2022
ILA. 4460/2023
WITH TEST.CAS.
58/2023

TEST.CAS.-
58/2023

I.A. 46488/2024
I.A. 46489/2024

CS(0S)-536/2022
ILA. 14441/2022

FOR EVIDENCE

21

CS(0S)-314/2008
I.A. 10811/2018
CRL.M.A.
29952/2018

I.A. 31781/2024

KAMLESH BANSAL

V/s RAKESH SINGHAL

AND ANOTHER

SANJAY SINGHAL
V/s STATE AND ORS.

HARPREET SINGH
SOHAL

V/s RAMANDEEP
SINGH SOHAL

SHRI BAL KISHAN
SHOKEEN

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUDHIR NAAGAR,
RAJESH
SRIVASTAVA

AS PER ORDER DT.
28.07.2023,
PASSED IN TR.P.(C)
26/2023 THE
PROBATE PETITION
PC 25/2022
PENDING WITH
ADJ-01, EAST
DISTT,
KARKARDOOMA
COURTS,
TRASFERRED TO
DHC FOR LISTING
ALONGWITH
CS(0S) 138/2022,
SUDHIR NAAGAR

SHEEL PATHAK, K.V
S GUPTA

R.N. VATS, MADHU
SAINI, SUDESH

V/s SHRI OM PARKASH YADAV, SAURABH

SHOKEEN AND ANR.

CHAUHAN,
R.VASUDEVAN,
ABHILASHA ARORA,
RAJIV SHUKLA,
ARVIND BHATT,
PUSHKAR SOOD, R
N VATS, PUSHKAR
SOOD,
BEENASHAW
NANDA SONI,
BHUVNESHWAR
TYAGI, SAGAR



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

PATHAK,
BEENASHAW N.
SONI
22 CS(0S)- SMT. VEENA KUMAR & P.K.SINGH,
1503/2009 OTHERS LOREIGN OVUNG,

I.A. 10474/2009 \V/s SHRI BRIJ LAL RAJIV, K.PAARI

I.A. 31574/2024 KHANNA & OTHERS VENDHAN, MANBIR

WITH TEST.CAS. SINGH, KRCHAWLA,

2/2011 BRIJ BHUSHAN
GUPTA, UDYAN
SRIVASTAVA, K J
JOHN, ANSHUMAAN
SAHNI,
BHARADWAJ S,
ANAND YADAV,
BHARADWAJ S

23 TEST.CAS.- MADAN GOPAL C.M.OBEROI, BRIJ
2/2011 KHANNA BHUSHAN GUPTA,
I.A. 14329/2013 /s STATE & ORS UDYAN
I.A. 10229/2016 SRIVASTAVA,
I.A. 15108/2018 ANSHUMAAN
I.A. 38056/2024 SAHNI,
WITH CS(OS) BHARADWAJ S, LUX
1503/2009 VERITAS, PRAMOD
KUMAR SINGH,
BHARDWAJ S
IYENGAR,
BHARADAWAJ S.
IYENGAR, KR
CHAWLA
24 CS(0S)- AJIT SINGH RISHIPAL SINGH, AT 2:00 P.M.
1405/2014 V/s VINOD KUMARI AVADH BIHARI
I.A. 9644/2023 GARG KAUSHIK, ASHOK D
RAJAGOPALAN,
PRATAP SAHANI
25 CS(0S)- RAJENDER TYAGI &  SHAM DUTT, AT 12:30 P.M.
2297/2014 ORS ARENESS
V/s RAKESH TYAGI & ATTORNEYS,
ORS WITHOUT

GENERATE, MURLI
MANOHAR SINGH,
M.M SINGH



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

26 CS(0S)- DANESH KUMAR GUPT SURUCHI MITTAL,
4071/2014 V/s MUKESH GUPTA & DHRUVA BHAGAT,
ORS SHIVAM GOEL,

GURMEET KAUR
KAPUR

%k %k %k %k %k %k *k



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -5, NEW COURTS BLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL)

https://jrdhc.webex.com/join/jrdhc5

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST.

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 O.M.P.(1) (COMM.)- | SUNFLAG IRON AND GAURAV DUDEJA
351/2023(Disposed  STEEL COMPANY
off case) LIMITED
V/s TAMIL NADU
COKE AND POWER
PRIVATE LIMITED

2 TEST.CAS.- RAJENDRA PRASAD  RAJESH RANA,
82/2021(Disposed off GOYAL UTKARSH
case) V/s THE SRIVASTAVA,

GOVERNMENT OF TABREZ
NCT OF DELHI & MALAWAT
ANR.

kkkkkkk



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&I)
BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA,
READER TO LD. PRESIDING OFFICER(9313414182)

NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.

NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE
NUMBER AND MOBILE NUMBER.

NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT
MASTER ALONGWITH PROPER REASON IN ADVANCE.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.A. 6838/2025 \WINZO GAMES PRIVATE MAMTA RANI,
In CS(COMM)- LIMITED ABHISHEK
176/2022 V/s GOOGLE LLC & ORS. MALHOTRA,
VINOD
MALHOTRA,
MAMTA RANI
2 I.A. 6837/2025  MANASH LIFESTYLE NISHANT NIGAM,
In CS(COMM)- PRIVATE LIMITED ABHAY AREN,
472/2024 \//s PAGHADAR RIDDHI PRIYANKA

SAVANBHAI & ORS. JAISWAL,
RIMJHIM TIWARI,
NAGESHWAR
KUMHAR,
PRIYANKA
JAISWAL

3 I.A. 6859/2025 |CROWN CRAFT (INDIA) MAHESH KUMAR
In CS(COMM)- PVT. LTD. MIGLANI, S K
824/2024 V/s JAYSON BANSAL

INDUSTRIES, & ANR.


https://jrdhc.webex.com/join/jrdhc4�

17.03.2025

ILA. 6752/2025
In CS(COMM)-
1023/2024

ILA. 6836/2025
In CS(COMM)-
44/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VKC NUTS PRIVATE
LIMITED

V/s NATIONAL
INTERNET EXCHANGE
OF INDIA (NIXI) & ORS.

MPCL INDUSTRIES
LIMITED

V/s MR ANAND GUPTA
AND ORS

RAJAT ASIJA,
ANAND SHANKAR
JHA, R MAYA,
VIRAJ SHANKAR
KADAM, BINDRA
RANA, VARUN
PATHAK

SATISH KUMAR,
RADHALAKSHMI
R, SATISH KUMAR

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

6

C.0. (COMM.IPD- CHUNMUM STORES

TM)-290/2022
I.A. 6860/2025

CS(COMM)-
719/2018

I.A. 13867/2018
ILA. 7131/2023
I.A. 3525/2025
I.A. 3526/2025
I.A. 3941/2025

PRIVATE LTD
V/s M/S NAVAL
KNITEWEAR

MADAN MOHAN GUPTA
&ORS.

V/s JAGRAN
PRAKASHAN PUBLIC
LTD. AND ANR.

VAIBHAV VUTTS,
PRAKHAR SHARMA

RITU BHALLA,
SHARDUL, BINAY
DAS, MONARK
GAHLOT, ALI
NAQVI, SAAD
SHERVANI, BASIQ
KHAN, AHARDUL
AMARCHAND,
SHARDUL
AMARCHAND
MANGALDAS,
AMIT AGRAWAL,
RAJUL
SRIVASTAV,
REENA
CHOUDHARY,
ROHAN BATRA,
KUMAR
DUSHYANT
SINGH, KRISHNA
MOHAN SHUKLA



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

8 CS(COMM)- AVM HOTELS PVT LTD |RAHUL VIDHANI,
355/2024 V/s GOYAL KITCHEN ABHISHEK KAGRA,
I.A. 9767/2024  AND GRILL PVT LTD & VIRENDER KUMAR
I.A. 39021/2024 ORS. PURI, RAHUL
I.A. 46676/2024 VIDHANI
I.A. 46677/2024
9 CS(COMM)- MR ANIRUDH SINGH & MAMTA RANI,
867/2024 ANR. UMANG TYAGI,
I.A. 2467/2025 /s OPPO MOBILES MAMTA RANI
INDIA PRIVATE
LIMITED

ADMISSION DENIAL

10 CS(COMM)- SCRUM ALLIANCE INC  GAGAN GUPTA,
700/2021 V/s PREM KUMAR S & NAQEEB NAWAB
I.A. 17425/2021 ORS.

11 CS(COMM)- MAKEMYTRIP INDIA ANKUR SANGAL,
268/2022 PRIVATE LIMITED NEEL ANJAN
I.A. 6443/2022 /s BOOKING.COM B. V. MASON, SIDHANT
I.A. 13407/2022 & ORS. GOEL, ANKUR
I.A. 11892/2023 SANGAL

12 CS(COMM)- SMITHKLINE BEECHAM  INISHANT
25/2024 LIMITED MAHTTA, PRITHVI
I.A. 506/2024 V/s ANANTAA GSK SINGH

INNOVATIONS PRIVATE
LIMITED AND OTHERS

13 CS(COMM)- ALLIED BLENDERS AND RAJAL RAI DUA,
240/2024 DISTILLERS LIMITED  ACHYUT TEWARI
I.A. 6385/2024  V/s SAMVID VENTURES
PRIVATE LIMITED &

ORS.
14 CS(COMM)- M/S DELUX SPORTS SANJEEV
677/2024 COMPANY MAHAJAN, MANOJ
I.A. 36180/2024 /s SH MANJEET SINGH KUMAR, DEEPAK
I.A. 47454/2024 AND ANR. SOLE SABHARWAL,

PROPRIETOR OFM/S MANOJ KUMAR
FEROC INTERNATIONAL



17.03.2025

15

16

CS(COMM)-
766/2024

ILA. 38713/2024
ILA. 3588/2025

CS(COMM)-
968/2024
|LA. 43825/2024

FOR EVIDENCE

17

18

19

CS(COMM)-
57/2018
I.A. 1257/2018

CS(COMM)-
558/2022

ILA. 13248/2022
ILA. 16119/2022
ILA. 16120/2022
ILA. 16121/2022
CRL.M.A.
20071/2022
WITH CS(COMM)
574/2022

CS(COMM)-
574/2022

ILA. 13144/2022
ILA. 13145/2022

JAIPURIA EDUTECH
FOUNDATION & ANR.
V/s YUG CHARITABLE
TRUST

VIACOM18 MEDIA
PRIVATE LIMITED
V/s MYLIVECRICKET-
HD.COM & ORS.

CREDO BRANDS

MARKETING PVT. LTD.

V/s PARAS BANSAL &
ANR

WEST BENGAL

CHEMICAL INDUSTRIES

LIMITED & ANR.
V/s VIFOR

INTERNATIONAL LTD &

ANR.

VIFOR INTERNATIONAL

LTD & ANR.
V/s WEST BENGAL

CHEMICAL INDUSTRIES

LIMITED & ANR.

%k %k %k %k %k %k *k

ADVANCE CAUSE LIST (ORIGINAL SIDE)

BILAL ANWAR
KHAN, JATIN
LALWANI

SANIDHYA
MAHESHWARI

SHUBHAM SAGAR
DAYMA,
HERINDER KAUR
BRAR

VIKRAM SINGH
DALAL, SIDDHANT
CHAMOLA

ROHIN KOOLWAL



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH,
READER TO LD. PRESIDING OFFICER (9220401146)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION
FRESH MATTERS AND FRESH APPLICATIONS
1 CS(0S)-163/2025 ANIL GUPTA AGARWAL LAW
I.A. 6810/2025 V/s SUNAINA ASSOCIATES
BHARADWAJ &
ORS.

FRESH MATTERS & APPLICATIONS

2 I.A. 6861/2025 VANDANA JANI MURARI TIWARI,
In CS(OS)-721/2024 AND ANR PRADEEP KUMAR
V/s HEMANT JANI  MISHRA
AND ANR
3 I.A. 6841/2025 DESIRE ANURADHA
In O.M.P.(MISC.)(COMM.)- INFRABUILD PVT  DUTT, SHIKHAR
115/2025 LTD SHARMA,
V/s OYO ANURADHA DUTT
APARTMENTS

INVESTMENTS LLP

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

4 CS(COMM)-522/2024 MAGNUM KUSH SHARMA,
I.A. 31669/2024 VENTURES LTD SHRESHTH JAIN
I.A. 31672/2024 V/s BANK OF

I.A. 45823/2024 BARODA


https://jrdhc.webex.com/join/jrdhc8�

17.03.2025

10

11

CS(COMM)-628/2024

CS(COMM)-653/2024
I.A. 35588/2024

I.A. 35589/2024

I.A. 43094/2024

I.A. 46897/2024

I.A. 1359/2025

I.A. 6839/2025

I.A. 6840/2025

I.A. 3823/2025
In CS(COMM)-743/2024

CS(0S)-539/2019
ILA. 14726/2019
ILA. 19375/2023
ILA. 38383/2024
|A. 38384/2024

CS(0S)-321/2024
ILA. 9078/2024
I.A. 9083/2024
ILA. 10520/2024
ILA. 2430/2025

CS(0S)-529/2024
ILA. 32828/2024

CS(0S)-101/2025
|LA. 4448/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S STELLAR
CAPITAL SERVICE
LTD.

V/s SHRI ADITYA
NAGAR

SH KANWAL SINGH

SOLANKI
V/s SH RICHIE
SHEKHER & ORS.

MR JITENDER
LALWANI
V/s BANK OF

BARODA THROUGH

ITS GENERAL
MANAGER

DAYAWATI & ANR.
V/s NARESH
KUMAR & ORS.

AGREEYA
SOLUTIONS INDIA
PRIVATE LIMITED
V/s MR
GAVISIDDAPPA
YATNALLI & ANR.

KIRAN

V/s MANOJ KUMAR

& ANR.

VIJAY KUMAR
CHAUHAN,
HARPREET SINGH

SANDEEP
KHATRI, VISHAL
CHHABRA, AVNI
SINGH, SANDEEP
KHATRI, AVNI
SINGH, VISHAL
CHHABRA

ARUN
AGGARWAL,
KUNAL KHER,
KAPIL KHER

SUNIL KUMAR,
ANURAG BINDAL,
SUNIL KUMAR,
RAJESH KUMAR
VERMA

ADITYA JAIN,
PRIYAM MEHTA

VISHALAKSHI
GOEL, JOGINDER
PAL SINGH

NAREN AGGARWAL MRIDUL JAIN

V/s M/S SPRINGER
NATURE INDIA
PRIVATE LIMITED
(SNIPL) & ORS.



17.03.2025

12

13

14

EX.APPL.(OS) 152/2025

In EX.P.-327/2013

ILA. 45504/2024
In 0.M.P. (COMM)-
368/2024

TEST.CAS.-50/2013

I.A. 8377/2016

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NAVEEN KUMAR
GUPTA

\//s PRAVEEN
KUMAR GUPTA &
ORS

ANISH BUILDWELL

PVT LTD

V/s ADITI
INFRABUILD AND
SERVICES LTD

SHALINI SETHI &
ANR

V/s GOVT OF NCT
OF DELHI & ORS

RISHI PAL
SINGH, JOMOL
JOY, M S SAINI,
SUDHIR NAAGAR,
SARTHAK
GHONKROKTA,
PURNIMA
MAHESHWARI,
PRAGATI
SRIVASTAVA,
MAHIP SINGH
SAINI, AAYUSH
MALHOTRA,
RUDRAKSH
KAUSHAL,
SANJAY RATHI,
AMAR NATH
SAINI,
SURENDER
KUMAR, AAYUSH
MALHOTRA,
RUDRAKSH
KAUSHAL,
SANJAY RATHI,
KUMAR KSHITIJ

MAYANK
SHARMA, KUMAR
SAMEER, RISHI
SEHGAL, MAYANK
SHARMA

K DATTA & ASSO,
SHILPINDER
SINGH SOBTI,
KOHLI & SOBTI,
JEEVESH
NAGRATH,
RUPESH KUMAR
GUPTA, S
SANTANAM



17.03.2025

15 TEST.CAS.-20/2019

ADMISSION DENIAL

16 |CS(0S)-349/2012

ILA. 2696/2012

ILA. 2697/2012

I.A. 9184/2012

ILA. 10333/2012
ILA. 23848/2015
ILA. 24068/2015
ILA. 24069/2015
CCP(0O) 53/2023
ILA. 19494/2023

17 CS(0S)-247/2019
I.A. 6697/2019

FOR EVIDENCE

18 CS(COMM)-245/2019
I.A. 47758/2024

19 CS(COMM)-252/2024

20 CS(0S)-1088/2011

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ATUL BERI
V/s STATE (GOVT.
OF NCT OF DELHI)
& ORS.

VIJAY CHHABRA &
ANR

V/s GUR DARSHAN
SINGH NARULA &

ORS

SMT. MAMTA
AGGARWAL
V/s SHRI LALIT
GUPTA & ORS.

MS. SHAZIA
REHMAN

V/s MR. ANWAR
ELAHI & ORS.

M/S WEDDING
PARK
HOSPITALITIES
PVT. LTD

V/s SHWETA
SHARMA & ORS.

ATTAR SINGH &
ANOTHER

V/s BHUPINDER
SINGH & ANR

SAURABH SETH,
RAGHAVENDRA
MOHAN BAJAJ,
SAMAR SINGH
KACHWAHA

NEERAJ KUMAR,
AMIT SETHI, BRIJ
BHUSHAN, AMIT
KHEMKA, MOHIT
CHAUDHARY,
DAMINI CHAWLA,
IMRAN ALI,
PARVINDER
CHAUHAN,
MUKESH ANAND,
ABHISHEK
CHHABRA,
DAMINI CHAWLA

J K SINGHAL,
ATUL AGARWAL,
M.C SETALVAD,
N.K. SACHDEVA

ADITYA SINGH,
ASHISH
AGGARWAL,
SANJAY
GOSWAMI

ABHINAV
RAMKRISHNA

KUNAL VAJANI,
MADAN LAL
SHARMA



17.03.2025

21

22

23

CS(0S)-1457/2011
ILA. 19937/2014

CS(0S)-1733/2011
ILA. 17368/2014
I.A. 5078/2019
I.A. 16696/2019
I.A. 14885/2023

CS(0S)-34/2019(Disposed
off case)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

OM PRAKASH
AJMANI & ORS
V/s YASHPAL &
ORS

JATINDER KAUR
V/s ATINDER KAUR
& ANR

MS.
PRIYADARSHINI
ARYA

V/s ADITYA
VIKRAM ARYA &
ORS.

%k %k %k %k %k %k %k %

ALOK
LAKHANPAL,
KAPUR & CO,
MOHIT
CHAUDHARY,
GURMEET SINGH,
AJAY KAUSHIK,
ASHISH
AGGARWAL,
SANJEEV SINGH
& ASSOCIATES,
MOHIT

ANIL KUMAR,
JASDEEP SINGH,
DEEPIKA
MISHRA, D.D.
SINGH, HIMRIT
SINGH WADHWA,
DEEPIKA MISHRA

PAI AMIT, AMITA
KUMARI, VIKRAM
PRADEEP,
ANIRUDH AHUJA,
ASIF AHMED

AT 2:00 P.M.

AT 12:30 P.M



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 7, NEW COURTS BLOCK (GROUND FLOOR),(0S-G)
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR,
READER TO LD. PRESIDING OFFICER(9911776651)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7

II\ITUEI\I\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 I.LA. 6835/2025 MODTECH FURNITURE KUNAL TANDON,
In CS(OS)- PRIVATE LTD. AMBAR
105/2018 V/s NCUBE PLANNING QAMARUDDIN, NITI
DESIGN PRIVATE JAIN, VIKAS MEHTA
LIMITED & ANR /RAJAT SEHGAL,
NITI JAIN
2 I.LA. 6834/2025  LALIT TEHLAN DIVYAKANT
In TEST.CAS.- V/s STATE OF NCT OF LAHOTI, RAJAT
10/2025 DELHI AND ORS & NAVET, AKSHITA
ORS. SACHDEVA, IRFAN
AHMED, AKSHITA
SACHDEVA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

3 CS(COMM)- RANJIT SINGH PARUL DUREJA,
838/2024 DHILLON NAND KISHORE
I.A. 40640/2024 /s URVASHI MALIK  AGGARWAL,
CCP(O) 7/2025 AND ORS JAYANT KUMAR
I.A. 2296/2025

4 CS(COMM)- M/S SHUBHAM STEEL NAMAN TANDON
75/2025 INDUSTRIES

THROUGH ITS SOLE
PROPRIETOR, MR.
SHUBHAM AGARWAL
V/s PRIME GOLD SAIL
JVC LIMITED


https://jrdhc.webex.com/join/jrdhc7�

17.03.2025

10

CS(0S)-
2848/2015

CC 35/2016
ILA. 3583/2025
I.A. 3876/2025
I.A. 3952/2025

CS(0S)-304/2018
CCP(0) 55/2018
I.A. 8219/2018
I.A. 13956/2018

CS(0S)-459/2018
I.A. 8360/2022
ILA. 5875/2024
I.A. 6309/2024

CS(0S)-564/2024
I.A. 33932/2024
ILA. 45904/2024
I.A. 2692/2025
I.A. 2693/2025
I.A. 2694/2025

CS(0S)-693/2024

CS(0S)-57/2025
I.A. 2165/2025

SHRI SUSHIL KUMAR

GOYAL & ANOTHER
V/s SMT NEERA
ANAND & OTHERS

SHIPRA ESTATE
LIMITED
V/s SADHNA MEDIA

NETWORK (P) LTD. &

ORS.

MASTER RIDHIMAN
AND ANR
V/s SATISH KUMAR
AND ORS

STONE WATER

CONSTRUCTIONS PVT.

LTD.

V/s MST. AMAN JAMAL

& ORS.

ANITA YADAV

V/s SHRI PAL YADAV

NISHANT ARORA &
ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

JAG MOHAN
DUTTA, D K SINGH,
VAISH
ASSOCIATES,
JAIDEEP SINGH,
RAMAN GANDHI,
AMIT GOEL, SAPNA
CHAUHAN, SAGAR
PATHAK, SAMEER
JAIN, AKSHAY
SAPRA, SAGAR
PATHAK

RACHIT MITTAL, A
K SINGH,
SHUBHANSHU
GUPTA, HIMANSHU
TYAGI & POONAM
SHARMA, AK.
SINGH & CO.,
JASPREET SINGH
RAI

VIRENDRA SINGH,
HASIJA LAW, O P
SHARMA,
MOHAMMAD
KAUSAR PERWEZ,
RAVINDER KUMAR
YADAV, SANJAY
RATHI, RAJAT
MALHOTRA,
SANJAY RATHI

VINEET JAIN,
HARISH KUMAR,
SIDDHARTH
ARORA, VINEET
JAIN

VIJAY LAXMI GOEL,
NISHANT DATTA

DINESH ROHILLA,
SHASHI PRATAP

V/s POOJA KANWAT & SINGH

ORS.



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

11 EX.P.-45/2018 JINDAL PROMOTERS  SHARAD BANSAL,
PVT. LTD. PUSHPANDER
V/s JAIPURIA KUMAR, BISWAJIT
BUILDTECH PVT. LTD. KUMAR PATRA,
MAHENDRA SINGH

SHARMA
12 TEST.CAS.- RASHMI DUTT K R CHAWLA,
2/2018 \V/s STATE & ORS MANAV GUPTA,
I.A. 5905/2019 RENU VERMA,
I.A. 11651/2019 MOHINI NARAIN
I.A. 11652/2019
I.A. 2637/2023
ADMISSION DENIAL
13 CS(COMM)- LEVITATE MOBILE SNG & PARTNERS,
169/2018 TECHNOLOGIES PVT  ABHIMANYU GARG,
I.A. 24360/2023 LTD ASPA LEGAL
/s STANDARD
CHARTERED BANK
AND ANR
14 |CS(COMM)- COSCO (INDIA) RENUKA ARORA,
1051/2018 LIMITED NISHANT DATTA
I.A. 9935/2023  V/s PARAMSUKH
WITH CS(COMM) NIRMAN PVT. LTD.
1052/2018
15  CS(COMM)- COSCO RENUKA ARORA,
1052/2018 INTERNATIONAL PVT. ASHEESH JAIN
I.A. 10142/2018 LTD.
I.A. 24833/2023 V/s JAGAT SINGH
DUGAR
16  CS(COMM)- RADHA PHOOL FIN-  RENUKA ARORA,
1053/2018 INVESTMENTS PVT.  ASHEESH JAIN
LTD.

V/s PARAMSUKH
NIRMAN PVT. LTD.

17 CS(0S)-406/2024 SAKSHI KHARBANDA & NIDHI MOHAN
I.A. 11158/2024 ANR. PARASHAR,
I.A. 33310/2024 /s ALKA ARORA MANIKYA KHANNA,
ALIAS RITA SETHI &  JATIN CHAUDHARY,
ANR. RAJAT ANEJA



17.03.2025

18

19

20

CS(0S)-873/2024
ILA. 43937/2024
I.A. 43938/2024

CS(0S)-977/2024
ILA. 47452/2024
I.A. 6352/2025
I.A. 6858/2025

TEST.CAS.-
58/2024

I.A. 33037/2024
I.A. 44904/2024
I.A. 46673/2024
I.A. 3464/2025

FOR EVIDENCE

21

22

23

24

CS(COMM)-
809/2018

CS(0S)-33/2018
ILA. 2341/2024

CS(0S)-59/2018

TEST.CAS.-
55/2012

I.A. 2418/2013
I.A. 7560/2016
I.LA. 7561/2016

SMT. SUDHA GUPTA

V/s SH. VIKAS MITTAL

& ORS.

SURINDER KUMAR
MALHOTRA

V/s VIRENDER KUMAR
MALHOTRA & ORS.

MRS RITU THAPAR &
ANR.
V/s STATE AND ANR

M/S MAHESHWARI
ENTERPRISES

V/s THE ORIENTAL
INSURANCE CO. LTD.

MR. SANDEEP
YELAMANCHI
V/s MRS.
RAJYALAKHSHMI

MRS. REENA GUGLANI
V/s M/S BHARTI
AIRTEL LTD. & ORS

RAKESH DHAWAN
V/s STATE & ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SOMANADRI GOUD
KATAM, PANKAJ
AGARWAL, RAVISH
KUMAR GOYAL

ATUL JAIN,
SANGEETA SINGH,
KRITIKA GUPTA,
RAJAT ANEJA, ATUL
JAIN, KRITIKA
GUPTA

SARFARAZ AHMAD,
BHARAT ARORA,
SARFARAZ AHMAD

P K SETH, ANIL K.
AGGARWAL

DEVASHISH AT 2.30 P.M.
BHARUKA,

SAMAPIKA BISWAL,

SARVSHREE, MS.

MANMEET ARORA,

SAMAPIKA BISWAL

VAISHALI GAUTAM, AT 2:00 P.M.
LEX JURISTS,

JASDEEP SINGH,

TANIYA RAHEJA,

DEVAVRAT PARESH

JOSHI, NIKHIL

KUMAR, YAKESH

ANAND, SONAM

ANAND

JASMINE, AMRIT AT 2:15 P.M.
OBEROI, SAKET

SIKRI, SANDEEP

AGARWAL, RAJESH

PATHAK, AMRIT



17.03.2025

25

26

I.A. 15930/2021
I.A. 19306/2022
I.A. 19307/2022
I.A. 48343/2024

TEST.CAS.-
28/2015

TEST.CAS.-
93/2015

SMT. SURJEET KAUR
V/s STATE & ORS.

PRAMJEET SINGH
V/s STATE & ORS

%k %k %k %k %k %k *k

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KAUR OBEROI,
EKTA KALRA SIKRI

BHAGWAT
PERSHAD, ARVIND
KUMAR, AMIT
SINGH TANWAR,
SAMEER VASHISHT,
HEM C VASHISHT

T R ARORA, RAJEEV
KHANNA,
SATVINDER SINGH,
RAJEEV KHANNA



17.03.2025

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(9999292525 )

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6

ITEM
NUMBER

CASE NUMBER

PARTY NAME

FRESH MATTERS & APPLICATIONS

1

I.A. 6846/2025
In CS(COMM)-603/2021

I.A. 6847/2025
In O.M.P. (COMM)-
14/2021

M/S MILLENIUM
CONCRETE

V/s M/S NYATI
ENGINEERS AND
CONSULTANTS & ANR.

UNION OF INDIA AND
ANOTHER

V/s M/S. AHLUWALIA
CONTRACTS (1) LTD

ADVOCATE OTHER

NAME INFORMATION
ANAND

SRIVASTAVA,

PAWAN KUMAR,
UMANG VERMA,
PAWAN KUMAR,
UMANG VERMA

S.K.
CHANDWANI,
MUKESH KUMAR
TIWARI, S.K.
CHANDWANI,
RUCHIR MISHRA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

3

CS(COMM)-713/2021

I.A. 1799/2019

I.A. 1800/2019

1.A. 1801/2019

In CS(0S)-2278/2010
(Disposed off case)

CS(0S)-2/2017
I.A. 103/2017
I.A. 3926/2018
CC 3/2020

I.A. 6503/2024

M/S. DALIP SINGH
ADHIKARI

V/s M/S. NEW INDIA
ASSURANCE CO. LTD.

VINEET HANDA &
ORS

V/s M/S UNITOP
APARTMENTS AND
BUILDERS LTD AND
ORS

SH KRISHAN KUMAR
SHARMA

V/s SH NARESH
KUMAR SHARMA &
ORS

NAVDEEP SINGH,
VINEET KUMAR

KAPIL KHER,
SUNIL
CHOUDHARY

VIVEK LUTHRA,
VIJAYA LAKSHMI,
SATISH KUMAR,
VIJAY LAXMI


https://jrdhc.webex.com/join/jrdhc6�

17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

6 CS(0S)-363/2017 VIJENDER SINGH S K ROUT, RAJAN
I.A. 9047/2017 RANA TYAGI, ALOK
ILA. 49434/2024 V/s JAI PAL RANA &  KUMAR, NIDHI
ILA. 3782/2025 ORS JAIN
I.A. 3783/2025
7 CS(0S)-187/2021 VISHWAS TRIPATHI  SONIA DUBE,
ILA. 4725/2021 V/s REGISTRAR OF  MRIGANK
WITH CS(OS) 233/2021 (COMPANIES & ORS.  PRABHAKAR,
CS(0S) 159/2022 RAGHAV
NARAYAN,
AADITYA VIJAY
KUMAR
8 CS(0S)-233/2021 VISHWAS TRIPATHI  MRIGANK
I.A. 5918/2021 V/s SH BINOD KUMAR PRABHAKAR,
MANDAL RAGHAV
NARAYAN,
KUMAR SUNIL,
KUMAR SUNIL
9 CS(0S)-159/2022 MR. VISHWAS RAGHAV
ILA. 4215/2022 TRIPATHI NARAYAN,

V/s MR. AJAY KAUL,  MRIGANK
EDITOR IN CHIEF, UNI PRABHAKAR

10 CS(0S)-221/2021 GEETANJALI UPPAL & ALOK KUMAR, S.
I.A. 5510/2021 ORS. N. CHOUDHRI,
I.A. 5511/2021 V/s RAJIV CHABBRA & ARUSH
ANR. BHANDARI,
ARUSH
BHANDARI
11 CS(0S)-642/2021 SHEETAL MAHAJAN & BHARTI GUPTA,
ANR. SANJEEV
V/s MS. SUNITA MAHAJAN

MAHAJAN & ANR.

12 CS(0S)-700/2021 PAWAN AHLUWALIA  SUVENI BHAGAT,
V/s 1. MR. ASHWANI GITA DHINGRA,
AHLUWALIA & ORS.  NAKUL GANDHI,
YASH PRATAP
SINGH



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

13 EX.P.-47/2017 TOMMORROWLAND  RAKESH DAHIYA,
EX.APPL.(OS) 372/2020 LIMITED ABHAY KUMAR
EX.APPL.(OS) 753/2020 |V/s SPG BUSINESS DAS, RAJDEEP,
EX.APPL.(OS) 97/2022  SERVICES LTD. RAM GUPTA,
EX.APPL.(OS) 62/2025 VEDANSH

VASHISHT,
PAVAN
SACHDEVA,
PAVAN
SACHDEVA,
VEDANSH
VASHISHT

14  [EX.APPL.(0S) 322/2025 RAFFLES EDUCATION ADITYA DEWAN,
In O.M.P.(EFA)(COMM.)- INVESTMENT ( INDIA) PRITHA

6/2017 PTE LTD & ANR. SRIKUMAR, P V
V/s EDUCOMP YOGESWARAN,
PROFESSIONAL ANANT GARG,
EDUCATION LIMITED PRITHA
SRIKUMAR,
ANANT GARG
PART-HEARD MATTERS
15  |CS(0S)-438/2016 SH. SURENDRA ASHOK K
I.A. 16302/2022 KUMAR GUPTA DEWAN,
I.A. 7593/2023 V/s SH. ASHOK KUMAR PRANJAL
I.A. 34401/2024 GUPTA AND ORS KISHORE,
I.A. 6863/2025 SUSHANT
DAHIYA, AMIT
PUNJ, PRANJAL
KISHORE,

SAMEER DEWAN
FOR EVIDENCE

16 CS(COMM)-150/2017 STONEX INDIA MEENAKSHI
PRIVATE LIMITED MIDHA, TRIVEDI
V/s TATA AIG PRAFULLA, R K
GENERAL INSURANCE KOHLI
CO LTD
17 CS(COMM)-538/2017 SUNIL KUMAR ACM LEGAL,
I.A. 48137/2024 V//s LARSEN AND MANISH
TOUBRO LTD. PALIWAL,
CORPORATE
LEGAL

PARTNERS,



17.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

MANISH
PALIWAL

18 CS(COMM)-544/2017 M/S BABE BUILDTECH BHARAT GUPTA,

PVT. LTD. DR. ANURAG

V/s SH. SAMARJEET & KUMAR

ORS AGARWAL (CF OF
RS. 344000
ALREADY
LOCKED IN
DIARY NO. 37327
DT. 15/2/16)

19 CS(0S)-496/2021 DR. (MRS.) HARPREET
I.A. 13475/2021 MEENAKSHI DUBEY  SINGH, PUSHKAR
I.A. 4476/2022 V/s MR. PANKAJ SOOD, PUSHKAR
AGGARWAL SOO0D,
HARPREET
SINGH
20 TEST.CAS.-15/2021 ARVIND VIRMANI GURMEET KAUR
I.A. 6647/2024 \//s STATE & ORS. KAPUR, PREET
I.A. 8261/2024 PAL SINGH,
I.A. 8533/2024 PARDEEP
I.A. 6864/2025 DAHIYA
kK sk kk sk k sk
Concluded
BY ORDER

REGISTRAR ORIGINAL



ITEM

17.03.2025

AT 11:30 A.M.

Advance List

ROOM NO. 121, FIRST FLOOR, BLOCK-A
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL

https://dhcdja.webex.com/meet/dja.dhc.vc4

CASE NUMBER

NUMBER
FOR DIRECTION ON OFFICE NOTE

1

RFA-243/2019

CM APPL. 13406/2019
CM APPL. 13408/2019
CM APPL. 13410/2019
CM APPL. 35920/2019
CM APPL. 31163/2021
CM APPL. 8890/2022
CM APPL. 33489/2023
WITH RFA 252/2019

OTHER
PARTY NAME ADVOCATE NAME INFORMATION
PADMAJA MENON NIKHIL SINGHVI, ARVIND KUMAR
V/s SATYAWATI & ORS GUPTA, RAJIV MOHAN, SANDEEP
GAUR

OTHER DETAILS OF ADVOCATES:

NIKHIL SINGHVI()(9971428737)(PETITIONER)

ARVIND KUMAR GUPTA()(9971182705)(RESPONDENT)

ARVIND KUMAR
GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
RAJIV MOHAN(RAJIVMOHANLAWOFFICE@GMAIL.COM)()(RESPONDENT)
ARVIND KUMAR
GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
SANDEEP GAUR(SANDEEPGAUR@ASK-ADVOCATE.COM)()(RESPONDENT)
ARVIND KUMAR GUPTA (ARVINDGUPTAADV@YAHOO.CO.IN)()(PETITIONER)
SANDEEP (SANDEEPGAUR@ASK-ADVOCATES.COM)()(RESPONDENT)
SANDEEP
GAUR(ADVOCATESANDEEPGAUR@GMAIL.COM)(9999168027)(PETITIONER)

CASES LISTED BEFORE REGISTRARS

2

CRL.REV.P.-849/2024
CRL.M.(BAIL)
1100/2024

CRL.M.A. 38668/2024
CRL.M.A. 7313/2025
CRL.M.A. 7790/2025

KAMAL KISHORE DIGVIJAY AZAD, ANJALI NEHRA
V//s THE STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

RAJAN BHATIA (DIGVIJAYBHARDWAJ45@GMAIL.COM)(9810770654)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAMAL KISHORE
(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAMLA KISHORE
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAMLA KISHORE KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(0)(PETITIONER)
KAMAL
KISHORE(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)



https://dhcdja.webex.com/meet/dja.dhc.vc4
mailto:DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

17.03.2025 Advance List

3 RFA-696/2023 JATIN VASANTRAY TRIVEDI MANU PARASHAR, GOVIND KASHYAP
CM APPL. 44611/2023 |V/s VASANT LAL KADHI

OTHER DETAILS OF ADVOCATES:

MANU
PRASHAR(ADVOCATEMANUPRASHAR@GMAIL.COM)(9958407368)(PETITIONER)
VASANT LAL KADHI()()(RESPONDENT)

GOVIND KASHYAP(GOVIND343@GMAIL.COM)(8447867759)(PETITIONER)

4 RFA-821/2023(Disposed RAHUL SHARMA HIMANSHU VERMA, RISHI RAJ
off case) V//s SANJAY SHARMA SHARMA

OTHER DETAILS OF ADVOCATES:

HIMANSHU
VERMA(VERMA.HIMANSHU294@GMAIL.COM)(7827141819)(PETITIONER)
SANJAY SHARMA()()(RESPONDENT)

RISHI RAJ SHARMA(RARYLEGAL@GMAIL.COM)(9650140864)(PETITIONER)

ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://irdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:-
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FOR DIRECTION ON OFFICE NOTE

1 W.P.(C)-12054/2021 |BHUPINDER KAUR SURINDER KUMAR GUPTA

V/s GOVT OF NCT OF DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:

MAHINDER JEET
SINGH(ADVOCATESKGUPTAOFFICE@GMAIL.COM)(8800874314)(PETITIONER)
PUNJABI ACADEMY(PUNJABIACADEMY@GAMIL.COM)(1123616243)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9313964463)(RESPONDENT)
DGRK(DGRK@DPL.GOV.IN)(1123992313)(RESPONDENT)

END OF THE BOARD MATTERS
2 W.P.(C)-895/2017 |RAJESH (SINCE DECEASED) THROUGH HIS |SANJAY RATHI, V S RANA, PARVEEN

CM APPL. LRS & ANR KUMAR
4132/2017 V/s CONSOLIDATION OFFICER & ORS
WITH W.P.(C)

896/2017


https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6
https://jrdhc.webex.com/meet/jrdhc12

17.03.2025

W.P.(C)-896/2017
CM APPL.
4134/2017

CM APPL.
15746/2023

CM APPL.
15747/2023

Advance List

OTHER DETAILS OF ADVOCATES:
PARVEEN KUMAR(PK0067@GMAIL.COM)(9268140258)(PETITIONER)

SUBE SINGH SANJAY RATHI, PARVEEN KUMAR, V
V/s CONSOLIDATION OFFICER & ORS S RANA

OTHER DETAILS OF ADVOCATES:

PARVEEN KUMAR DUHAN(PK0067@GMAIL.COM)(9268140258)(PETITIONER)

V S RANA(VSRANJURIST@GMAIL.COM)(9811060698)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CASES LISTED BEFORE REGISTRARS

4

CM APPL. STATE BANK OF INDIA R.P.KAPUR & CO., AKSHIT KAPUR
56399/2022 V/s NIWAS SHARMA
CM APPL.
56400/2022
In W.P.(C)-
7293/2005
OTHER DETAILS OF ADVOCATES:
R P KAPOOR AND CO(RAJIV@RPKAPUR.COM)(9716076533)(PETITIONER)
CM APPL. PAWAN KUMAR & ORS. MR.HITESH KUMAR, SATYA
63770/2024 V/s UOI &ORS. PRAKASH SRIVASTAVA, RAAVI
CM APPL. BIRBAL, RACHNA JOSHI ISSAR,
63771/2024 RACHANA JOSHI ISSAR, VINEET
CM APPL. MALHOTRA, RAKESH SINGH, ANIL
70129/2024 SONI, M/S SIKRI AND CO, S P
In W.P.(C)- SRIVASTAVA
1240/2007
OTHER DETAILS OF ADVOCATES:
SP
SRIVASTAVA(ADVOCATESRIVASTAVASP@GMAIL.COM)(9811405665)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
RAAVI BRIBAL(RAAVIBIRBAL@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
MS. RAAVI BIRBAL(RAAVIBIRBAL@GMAIL.COM)(9818024661)(RESPONDENT)
SRIVASTAVA
ADVOCATE(ADVOCATESRIVASTAVASP@GMAIL.COM)(0)(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
SATYA PRAKASH
SRIVASTAVA(ADVOCATESRIVASTAVASP@GMAIL.COM)(9811405665)(PETITIONER)
CM APPL. RANDHIR SINGH DEEPAK KHOSLA, KUNAL ANAND
75656/2024 V/s UNION OF INDIA & ANR
CM APPL.
75657/2024
CM APPL.
75658/2024
In W.P.(C)-
2215/2017(Disposed
off case)
OTHER DETAILS OF ADVOCATES:
W.P.(C)-10311/2017 |M/S BHANDORA ORGANICS ANUBHAV DUBEY
CM APPL. V/s ASHOK KUMAR MODI AND ANR.
45297/2017

W.P.(C)-1889/2019
WITH W.P.(C)
1919/2019

W.P.(C) 1931/2019

OTHER DETAILS OF ADVOCATES:

DR. KALPANA YADAV BHARAT BHUSHAN BHATIA, M/S
V/s GOVT OF NCT OF DELHI & ORS SIKRI AND CO.

OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN BHATIA()(9810155032)(PETITIONER)



17.03.2025

9

10

11

12

13

14

15

16

W.P.(C)-1919/2019

W.P.(C)-1931/2019

W.P.(C)-2051/2020
CM APPL.
12994/2025

CM APPL.
12995/2025

W.P.(C)-11497/2021
CM APPL.
35440/2021

CM APPL.
5732/2025
In W.P.(C)-
5631/2022

W.P.(C)-6845/2022
CM APPL.
20847/2022

W.P.(C)-1681/2023

W.P.(C)-3363/2023

Advance List

MARIA JAMAL BHARAT BHUSHAN BHATIA
V/s GOVT. OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN BHATIA()(9810155032)(PETITIONER)

DR. VANDANA NIRANJAN BHARAT BHUSHAN BHATIA
V/s GOVT. OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN BHATIA()(9810155032)(PETITIONER)

SMT. KANCHAN MALIK AMIT NAYYAR, INDER SINGH
V/s SHRI VINAY SHARMA AND ANR. DAHIYA

OTHER DETAILS OF ADVOCATES:

AMIT NAYYAR()(9891155234)(PETITIONER)

DHANANJAY ADKAR(ADVADKAR@GMAIL.COM)(0)(PETITIONER)

1S DAHIYA AND ANIL
KUMAR(ISDAHIYA.ATTORNEY@GMAIL.COM)(9810925303)(RESPONDENT)

P SANJAY PADMA KUMAR S
V/s GOVT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
PADMA KUMAR S(KUMARSPADMA@GMAIL.COM)(9818346773)(PETITIONER)

C S DELHI(CSDELHI@NIC.IN)()(RESPONDENT)

SOUTH ZONE(SOUTHZONE23@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

GAJRAJ JAIN HUF ALOK KUMAR, DHEERENDRA SINGH
V/s UNION OF INDIA & ORS. BISHT

OTHER DETAILS OF ADVOCATES:

ALOK KUMAR(TY.ALOK90@GMAIL.COM)(8802001340)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
ALOK KUMAR(NJAIN91@REDIFFMAIL.COM)(0)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)
PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AUGUSTIN PRAKASH PRATEEK SHARMA, NITIN KUMAR
V/s STATE BANK OF INDIA & ORS. BHATNAGAR

OTHER DETAILS OF ADVOCATES:
YATENDRA SHARMA()(9868035100)(PETITIONER)

RAJIV (RAJIV@RPKLAW.COM)(9716076533)(RESPONDENT)

RAJA P PAL(RAJAPPAL1960@YAHOO.COM)(9810063946)(RESPONDENT)

NITIN KUMAR BHATNAGAR(NKB@NKBLEGAL.COM)(9810039263)(RESPONDENT)

SH. NIRANKAR GURBIR SINGH CHARYA
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
G.S. CHARYA(GURBIRCHARYA@GMAIL.COM)(9810083261)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

PROF. C.P. SINGH TUSHAR RANJAN MOHANTY
V/s GURU GOBIND SINGH INDRAPRASTHA
UNIVERSITY & ORS.

OTHER DETAILS OF ADVOCATES:

TUSHAR RANJAN MOHANTY(TRM2508@GMAIL.COM)(9810083003)(PETITIONER)
HARSH KAUSHIK(HARSH@HARSHKAUSHIK.COM)()(RESPONDENT)

KAVITAK KOLI(KAVITAKKOLI@GMAIL.COM, ANUPBENIWAL@GMAIL.COM,
AKS.ES.10@GMAIL.COM)()(RESPONDENT)



mailto:AKS.ES.10@GMAIL.COM)()(RESPONDENT)

17.03.2025

17

18

19

20

21

W.P.(C)-5353/2023
CM APPL.
47406/2023

W.P.(C)-7618/2023
CM APPL.
29530/2023

CM APPL.
5167/2025

WITH W.P.(C)
9637/2023
W.P.(C) 7619/2023
W.P.(C) 7620/2023
W.P.(C) 7621/2023

W.P.(C)-7620/2023
CM APPL.
29536/2023

W.P.(C)-7621/2023
CM APPL.
29539/2023

WITH W.P.(C)
9637/2023

W.P.(C)-9637/2023
CM APPL.
36925/2023

CM APPL.
36927/2023

WITH W.P.(C)
7621/2023

Advance List

AHLE HARIJANAN INSAAF DUGGAL, SHARAD
V/s UNION OF INDIA & ORS. MALHOTRA, SANJAY KUMAR
PATHAK

OTHER DETAILS OF ADVOCATES:

MAHESH K MEHTA &
CO.(ADVOCATEMKM1961@GMAIL.COM)(9312941668)(PETITIONER)
DIGVIJAY RAI (DIGVIJAYRAI@REDIFFMAIL.COM,
YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SHARAD
MALHOTRA(MALHOTRASHARAD2@GMAIL.COM)(9953018022)(PETITIONER)
ARCHIT MISHRA(VRAARCHIT@GMAIL.COM)()(RESPONDENT)

DIGVIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)()(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

SANJAY K LAW(SANJAYKLAW@YAHOO.COM)()(RESPONDENT)
MKM(MKM1961@GMAIL.COM)()(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

BSES YAMUNA POWER LIMITED AMIT KAPUR, PRASHANT MEHTA
V/s BHAGWANTI & ANR.

OTHER DETAILS OF ADVOCATES:

1. SAGAR ASSOCIATES(KRISHAN@ISALAW.COM)(9818644755)(PETITIONER)
VINOD(ADV.VINODK162@GMAIL.COM, SOLICITOR6@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)
VINOD KUMAR(ADV.VINODK162@GMAIL.COM)(0)(RESPONDENT)

BSES YAMUNA POWER LIMITED AMIT KAPUR, ADITYA KAPOOR
V/s INDER CHAWLA & ANR.

OTHER DETAILS OF ADVOCATES:

J SAGAR ASSOCIATES(KRISHAN@ISALAW.COM)(9818644755)(PETITIONER)
VNILEGAL(VNILEGALAI@GMAIL.COM, SOLICITOR6@GMAIL.COM)()(RESPONDENT)
ADITYA KAPOOR(LEXPARCHAMBERS@GMAIL.COM)(8860736866)(PETITIONER)

BSES YAMUNA POWER LIMITED AMIT KAPUR, VIVEK KUMAR KARN
V/s KIRAN LAKRA & ANR.

OTHER DETAILS OF ADVOCATES:

1.SAGAR ASSOCIATES(KRISHAN@JSALAW.COM)(9818644755)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KANISHK(KANISHK.COM@GMAIL.COM, SOLICITOR6@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

VIVEK KUMAR KARN(VIVEKKARN29@GMAIL.COM)(7428451535)(RESPONDENT)

BSES YAMUNA POWER LIMITED ANUPAM VARMA
V/s MANISH KUMAR GARG & ANR.

OTHER DETAILS OF ADVOCATES:

J SAGAR ASSOCIATES(MANU.TIWARI@JSALAW.COM)(7428924500)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
VINOD (SOLICITORO@GMAIL.COM,
ADV.VINODK162@GMAIL.COM)()(RESPONDENT)
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22 W.P.(C)-9791/2023 |DAYA NAND AND ORS HIMANSHU KAUSHIK
V/s DIVYA JYOTI JAGARATI SANSTHAN AND
ORS

OTHER DETAILS OF ADVOCATES:

BHARAT BHUSHAN(BHARAT3910@GMAIL.COM)(9899430373)(PETITIONER)
DJIS(INFO@DJJS.ORG, KAMLAINDA@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

23 W.P.(C)-8149/2024 |DR. HEMANT KUMAR SHINDE SHRUTI MUNJAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SHRUTI MUNJAL(SHRUTIMUNJAL@SMLAW.COM)(9818080077)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

24 W.P.(C)-8562/2024 |PAANI FOUNDATION KAVITA JHA
CM APPL. V/s DEPUTY COMMISSIONER OF INCOME
35048/2024 TAX & ANR.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)
DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

25 W.P.(C)-15277/2024 RAMESH CHAND GUPTA SUSHANT MUKUND
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SUSHANT MUKUND(SUSHANTMUKUND@GMAIL.COM)(9868069682)(PETITIONER)
GNCTD, DDA(GNCTD.SCLA.SKP@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

26 W.P.(C)-16011/2024 |M/S MARELLI (INDIA) PRIVATE LIMITED YOGENDRA ALDAK
CM APPL. V/s UNION OF INDIA & ORS.
67342/2024

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN, YOGENDRA ALDAK, CHARANYA
LAKSHMIKUMARAN(CHARANYA.L@LAKSHMISRI.COM,
YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER)
HARPREET SINGH, UOI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

27 W.P.(C)-1369/2025 |ACE ENTERPRISE NITIN GULATI
V/s COMMISSIONER, TRADE AND TAXES &
ANR.

OTHER DETAILS OF ADVOCATES:

NITIN GULATI(NIT.GULATI@YAHOO.COM)(9313133000)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
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ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. PANNA DUTTA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

https://irdhc.webex.com/meet/jrdhcl1

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471)
READER TO MS. PANNA DUTTA, REGISTRAR]

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

CASES LISTED BEFORE REGISTRARS

1 CM APPL. 44463/2023 DELHI STATE INDUSTRIAL AND VARSHA AGARWAL
In LA.APP.-432/2023 |INFRASTRUCTURE DEVELOPMENT
CORPORATION
V/s SH SUMER SINGH (DECD.) THR.
LEGAL HEIRS AND ORS

OTHER DETAILS OF ADVOCATES:

DELHI STATE INDUSTRIAL & INFRASTRUCTURE
DEVELOPMENT(REM.DSIIDC@GMAIL.COM)(9810600149)(PETITIONER)
ALI
MEHDI(ADVOCATE.ALIMEHDI@GMAIL.COM)(9910788784)(PETITIONER)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
FODSLAKRA(INFODSLAKRA@GMAIL.COM)()(RESPONDENT)

2 LA.APP.-201/2024 UNION OF INDIA BIRAJA KANTA MAHAPATRA
V/s RAM NARAYAN (DECEASED)
THROUGH LRS. AND ANR.

OTHER DETAILS OF ADVOCATES:
BIRAJA MAHAPATRA
(BIRAJAMAHPATRA@GMAIL.COM)(9810935526)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(0)(RESPONDENT)

RS DALAL(RSDALALADVOCATE@GMAIL.COM)(0)(RESPONDENT)

3 LA.APP.-291/2024 UNION OF INDIA SANJAY KUMAR PATHAK
CM APPL. 50025/2024 \V/s MASTER PARDEEP THROUGH
GUARDIAN AND MOTHER SMT
BALKESH & ORS.

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER
)

RS
DALAL(RSDALALADVOCATE@GMAIL.COM)(9811455586)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

4 CM APPL. 2928/2006 |UOI &ORS. MR. GAURAV SHARMA, HARISH
CM APPL. 2930/2006 |V/s BALANDU & ORS. MALIK, JASWINDER SINGH, MS.
CM APPL. 6493/2012 ANCHAL MALIK, MR. ROHIT KUMAR,
CM APPL. 30576/2022 MS. GEETA LUTHRA, MR. ANAND
In RFA-125/2006 YADAV, MS. PINKU ANAND, MR.

SANJAY KATYAL, ANAND YADAV,
SACHIN DATTA

OTHER DETAILS OF ADVOCATES:

JASWINDER
SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(PETITIONER)
SHOBHANA(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT)
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CM APPL. 15080/2008
CM APPL. 40156/2021
CM APPL. 55504/2022
CM APPL. 55505/2022
In RFA-419/2008

CM APPL. 62182/2024
CM APPL. 62183/2024
In RFA-557/2014
WITH RFA 575/2014

RFA-424/2022
CM APPL. 39198/2022
CM APPL. 28925/2024
CM APPL. 4867/2025

RFA-256/2024
CM APPL. 22866/2024

RFA-379/2024
CM APPL. 33857/2024

RFA-594/2024

RFA-763/2024
CM APPL. 64357/2024
CM APPL. 64358/2024

Advance List

ANAND YADAV(ANANDYADAV_@YAHOO.COM)()(RESPONDENT)

ASHOK KUMAR ABROL AYUSH GUPTA, AYUSH GUPTA,
V/s SUBHASH DEVI & ORS SAMRAT K. NIGAM, VARUN KAPQOOR,
MADAN LAL SHARMA, AYUSH PURI

OTHER DETAILS OF ADVOCATES:

AYUSHI GUPTA(AYUSH@GUPTALEGAL.IN)(9818402326)(PETITIONER)
GUPTA(AYUSH@GUPTALEGAL.INW)(9818402326)(PETITIONER)
ADVOCATE(ADVOCATEVARUNKAPOOR@GMAIL.COM)()(RESPONDENT)
VARUN
KAPOOR(ADVOCATEVARUNKAPOOR@GMAIL.COM)(9871111556)(RESPON
DENT)

MADAN LAL
SHARMA(MADANLSHARMA1945@GMAIL.COM)(9650708978)(RESPONDEN
T

AYUSH
PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(RESPONDENT)

GOVT OF NCT OF DELHI SIDDHARTH PANDA
V/s KALKA PRASAD AGGARWAL &
ORS

OTHER DETAILS OF ADVOCATES:

SIDDHARTH PANDA
(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(PETITIONER)
ANAND YADAV(ANANDYADAV_3@YAHOO.COM)(0)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHIMANIKA@GMAIL.COM)(0)(RESPONDENT)

LAKHMIRI SINCE DECEASED DEEPAK KHADARIA, ANIL KUMAR
THROUGH HER LEGAL HEIRS AND |SHARMA, MANU NAYAR

ANR

V/s M/S BHANU BUILDERS (P) LTD

AND ORS

OTHER DETAILS OF ADVOCATES:

DEEPAK
KHADARI(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
MANU(MANU_NAYAR@HOTMAIL.COM)()(RESPONDENT)

ANIL KUMAR SHARMA
(ANILADVOCATE1982@GMAIL.COM)(9953686474)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

DEEPAK KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(0)(PETITIONER)
MANU NAYAR AND
CO(MANU_NAYAR@GMAIL.COM)(9811331106)(RESPONDENT)

SH NARESH SINGH SHIVKUMAR SINGH KASHYAP,
V/s SH RAJENDER SINGH DAGAR ~ |SANJEEV KUMAR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SANJEEV KUMAR
SRIVASTAVA(ADV.SANJEEVSRIVASTAVA@GMAIL.COM)(9717308330)(RES
PONDENT)

MOHD. AKRAM VARUN KUMAR
V/s MOHD. IQBAL

OTHER DETAILS OF ADVOCATES:

VIKAS NAGPAL & ANR. AMIT DAYAL, AMIT TEWARI
V/s ROUNAK INDIA PROJECTS
PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

AMIT DAYAL(MAIL@AMITDAYAL.ATTORNEY)(9810164421)(PETITIONER)
RAJAN KAPOOR(RAJANKAPOORCA@HOTMAIL.COM)(0)(RESPONDENT)
AMIT TEWARI(ATANDA.ADV@GMAIL.COM)(9818180025)(PETITIONER)

MANOJ JAIN RAJESH KUMAR SHARMA
V/s SEEMA JAIN

OTHER DETAILS OF ADVOCATES:
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RFA-14/2025
CM APPL. 710/2025

RFA-16/2025
CM APPL. 884/2025

RFA(COMM)-292/2023

RFA(COMM)-433/2024
WITH RFA(COMM)
434/2024

RFA(COMM)-434/2024

Advance List

MANOJ()(8800366049)(PETITIONER)

RAJESH KUMAR
SHARMA(RAJESH77SHARMA@HOTMAIL.COM)(9711215390)(PETITIONER)
SEEMA JAIN()(9015053907)(RESPONDENT)

SH ROMY MALHOTRA AND ANR PRAVEEN SURI
V/s SH RAJINDER KUMAR @ AJAY
CHAUDHARY AND ANR

OTHER DETAILS OF ADVOCATES:

PRAVEEN
SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
BKM DELHI(BKMDELHI@GMAIL.COM)(0)(RESPONDENT)

SH ROMY MALHOTRA AND ANR PRAVEEN SURI
V/s SH RAJINDER KUMAR @ AJAY
CHAUDHARY AND ANR

OTHER DETAILS OF ADVOCATES:

M/S GOLD PLUS GLASS INDUSTRY |RAKESH CHAHAR
LIMITED

V/s RMS TRADING COMPANY &

ORS.

OTHER DETAILS OF ADVOCATES:

R. C. K. LEASING AND FINANCING = |AAYUSHMAAN VATSYAYAN
PVT. LTD
V/s SH. MANISH KUMAR

OTHER DETAILS OF ADVOCATES:
AAYUSHMAAN
VATSYAYANA(ADVOCATEVATSYAYANA@GMAIL.COM)(8600921592)(PETIT
IONER)

MANISH()(9643136690)(RESPONDENT)

R. C. K. LEASING AND FINANCING = |AAYUSHMAAN VATSYAYAN
PVT. LTD
V/s SH. MANISH KUMAR

OTHER DETAILS OF ADVOCATES:
AAYUSHMAAN
VATSYAYANA(ADVOCATEVATSYAYANA@GMAIL.COM)(8600912592)(PETIT
IONER)

MANISH()(9643136690)(RESPONDENT)
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Advance List

J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR

BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL)

https://irdhc.webex.com/meet/jrdhc5

ITEM
NUMBER

CASE NUMBER

CASES LISTED BEFORE REGISTRARS

1

CM(M)-593/2018
CM APPL. 20838/2018
CM APPL. 40210/2024

CM APPL. 51416/2023
In CM(M)-432/2020

HYBRID MODE
PARTY NAME ADVOCATE NAME
SHAKUNTALA DEVI HARPREET SINGH UPPAL, RUCHIRA
V/s UNION OF INDIA & ORS GOEL, CANCELLED

OTHER DETAILS OF ADVOCATES:

HARPREET SINGH UPPAL()(9868312318)(PETITIONER)

HARPREET SINGH UPPAL(UPPALLAWYER@GMAIL.COM)(9868312318)(PETITIONER)
MOHD HARIS (MOHD.HARIST@GMAIL.COM)(0)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY SANJEEV SAGAR, SANJAY KATYAL,
V/s ISHWAR LAL AGGARWAL (SINCE SANJAY KATYAL
DECEASED) THROUGH LRS & ORS.

OTHER DETAILS OF ADVOCATES:

DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(SAGARANDSAGAR@LIVE.COM)()(RESPONDENT)
SANJEEVSAGAR(SAGARANDSAGAR@LIVE.COM)(9811016162)(PETITIONER)
SANJEEV SAGAR(SANJIVSAGAR@GMAIL.COM)(9278693021)(PETITIONER)

ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH

OTHER
INFORMATION
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LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)

Advance List
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ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR LAL AGGARWAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
ISHWAR RAM ATTAL (SINCE DECEASED) THROUGH
LRS(KKALRA.ADV@GMAIL.COM)()(PETITIONER)
KALRA(KKALRA.ADV@GMAIL.COM)()(RESPONDENT)
SANJAY KATYAL(SANJAYKLAW@YAHOO.COM)(9350023553)(PETITIONER)
SANJAY KATYAL(SANJAYKLAW@YAHOO.COM)(9350023553)(PETITIONER)

CM APPL. 57057/2024  |SMT. KANTA SHARMA VIVEK KUMAR KARN, ADITYA GAUR,
CM APPL. 57058/2024  |V/s VINOD KUMAR SHARMA & ANR. SHIMPY SHARMA

In CM(M)-923/2023

WITH CM(M) 924/2023

OTHER DETAILS OF ADVOCATES:

ADITYA GAUR & ASSOCIATES()(9999397097)(PETITIONER)

KANTA SHARMA(ADVOCATEARUN.AS@GMAIL.COM)(9999284090)(PETITIONER)
PRCM KUMAR SHARMA()(9811208331)(RESPONDENT)

ADITYA GAUR (JURIST.ADITYAGAUR@GMAIL.COM)(9999397097)(PETITIONER)

SHIMPY
SHARMA(SHIMPY @ANANDSHARMAASSOCIATES.COM)(9971550603)(PETITIONER)
CM(M)-933/2023 ASHWANI GUPTA ADITYA NAYYAR

CM APPL. 29710/2023  |V/s TALA RAM KAMBOJ & ORS.
CM APPL. 53387/2023
CM APPL. 68418/2024

OTHER DETAILS OF ADVOCATES:

J K NAYYAR & ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)
ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

ADITYA NAYYAR(NAYYARADI@GMAIL.COM)(8744022322)(PETITIONER)

CRL.M.A. 23000/2022 BHOOP SINGH YUDHISHTAR KAHOL, BARINDER
In CRL.A.-582/2003 V/s STATE C.B.I. SINGH MALIK

OTHER DETAILS OF ADVOCATES:
BARINDER SINGH MALIK(BSMALIKADVOCATE80@GMAIL.COM)()(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CRL.A.-320/2021 SMT RUBINA KHATOON MOHD NAZIM, HEM KUMAR

V/s THE STATE (GOVT. OF NCT DELHI) & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

HEM KUMAR(HEMKUMAR494@GMAIL.COM)(9868578517)(RESPONDENT) :(SAKET-

81/2016)

CRL.A.-920/2024 MISS P & ANR. ARVIND KUMAR

CRL.M.A. 29902/2024 V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
ARVIND KUMAR(ARVINDADV.82@GMAIL.COM)(9312999959)(PETITIONER) :(ASHOK VIHAR-
KAPIL 115/2021)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.L.P.-195/2010 DIRECTORATE OF REVENUE INTELLIGENCE SATISH AGGARWALA, NAVEEN

CRL.M.A. 11613/2019 V//s VIMAL KAPOOR & ORS. KUMAR KOHAR

CRL.M.A. 26448/2024
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12
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14

15

16

17.03.2025

WITH CRL.L.P. 72/2011

CRL.L.P.-72/2011
CRL.M.A. 1746/2012
CRL.M.A. 26554/2024

CRL.L.P.-713/2015
CRL.M.A. 16191/2015
CRL.M.A. 16192/2015

CRL.L.P.-531/2018
CRL.M.A. 29885/2018

CRL.L.P.-57/2020

CRL.M.A. 6881/2020
CRL.M.A. 11304/2024
In CRL.L.P.-222/2020

CRL.L.P.-236/2020
CRL.M.A. 14624/2020

CRL.L.P.-595/2022
CRL.M.A. 27050/2022

CRL.M.C.-2506/2022
CRL.M.A. 10463/2022

Advance List

OTHER DETAILS OF ADVOCATES:
SATISH AGGARWALA()(9999052401)(PETITIONER)
NAVEEN KUMAR KOHAR(NAVEEN4530@GMAIL.COM)(8800826566)(RESPONDENT)

DRI SATISH AGGARWALA, SATISH
V/s VIMAL KAPOOR & ORS AGGARWALA

OTHER DETAILS OF ADVOCATES:
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(PETITIONER)
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(PETITIONER)

THE STATE ( GNCT OF DELHI) RAJAT KATYAL

V/s GULSHAN @ DHEELA @ VIJAY

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
:(KOTWALI-
38/2014)

SUDHIR KUMAR JAIN M.P. SINHA

V/s BANKEY GUPTA

OTHER DETAILS OF ADVOCATES:

M.P. SINHA()(8375917975)(PETITIONER)

MMTC LTD. RAM KUMAR

V/s AURAM JEWELLERY EXPORTS PVT. LTD. &

ORS.

OTHER DETAILS OF ADVOCATES:

RAM KUMAR()(9711376612)(PETITIONER)

DIRECTORATE OF REVENUE INTELLIGENCE ~ |SATISH AGGARWALA, SATISH

V/s SUMER CHAND & ORS AGGARWALA

OTHER DETAILS OF ADVOCATES:

SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(8447585510)(PETITIONER)

SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(PETITIONER)

SMALL INDUSTRIES DEVELOPMENT BANK OF |SANJEEV SAGAR

INDIA

V/s M/S VIDEOCON INDUSTRIES LTD

OTHER DETAILS OF ADVOCATES:

SMALL INDUSTRIES DEVELOPMENT BANK OF

INDIA(SAGARANDSAGAR@LIVE.COM)(9278693021)(PETITIONER)

SANJEEVSAGAR(SAGARANDSAGAR@LIVE.COM)(9811016162)(PETITIONER)

SANJEEV SAGAR(SANJIVSAGAR@GMAIL.COM)(22377840)(PETITIONER)

M/S VIDEOCON INDUSTRIES

LTD(SECRETARIAL@VIDEOCONMAIL.COM)(1139404040)(PETITIONER)

VENUGOPAL NANDLAL

DHOOT(SECRETARIAL@VIDEOCONMAIL.COM)(39404040)(RESPONDENT)

KARUNA SINGH SMRITI ASMITA, SURYA

V/s VEENA SOLANKI PRATAPSINGH SOLANKI

OTHER DETAILS OF ADVOCATES:

SMRITI ASMITA(LEGAL@SMRITIASMITA.COM)(8800795326)(PETITIONER)

VEENA SOLANKI(PJAUHAR2009@GMAIL.COM)(9810264168)(PETITIONER)

SURYA PRATAPSINGH

SOLANKI(SR.SNGH1996@GMAIL.COM)(8178292925)(PETITIONER)

ROHIT BHATI & ANR. GAGAN KUMAR SINGHAL

V/s THE STATE (GOVT. OF NCT OF DELHI)

AND ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE

SUMIT RAJPUT(SUMITRAIPUT7641@GMAIL.COM)()(PETITIONER) FILED AGAINST

KAPIL SAME P.S.-FIR

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) NO. :(MAYUR
VIHAR-
213/2007)

CRL.M.C.
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20
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22

17.03.2025

CRL.M.C.-9010/2024

CRL.M.C.-10065/2024

CM APPL. 50809/2024
In FAO-441/2013

CM APPL. 8068/2025
In FAO-319/2023
WITH FAO 321/2023
FAO 322/2023

FAO 323/2023

FAO 324/2023

CM APPL. 2171/2025
In FAO-321/2023

CM APPL. 5955/2025
In FAO-322/2023

Advance List

487/2015 FILED

BY KULDEEP

BHATI & ANR
(DISPOSED ON :
2018-07-18 )
P.S.-FIR NO.
:(MAYUR VIHAR-
213/2007)

AJAY KUMAR AND ORS HANS RAJ YADAV

V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

HANSRAJ YADAV(HANSRAJYADAV1947@GMAIL.COM)(0)(PETITIONER) :(ALIPUR-

HANS RAJ YADAV ()(8527343721)(PETITIONER) 23/2006)

HANS RAJ YADAV ()(8527343721)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY KUMAR & ORS. RAKESH KUMAR GUPTA

V/s THE STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

R.K GUPTA (ADVRKGUPTA7@GMAIL.COM)(7838334700)(PETITIONER) :(VIVEK VIHAR-

KAPIL SHARMA 138/2019)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAVI KUMAR KATYAL ABINASH K MISHRA, ABINASH KUMAR
V/s STATE OF NCT DELHI AT NEW DELHI & MISHRA, S C SINGHAL
ORS

OTHER DETAILS OF ADVOCATES:

ABINASH KUMAR MISHRA
(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)

VIVEK B SAHARYA(VIVEKBSHARYA@YAHOO.CO.IN)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s CHANDER BHAN & ORS.

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(AWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(PETITIONER)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
DEEPANK(DEEPANKADV@GMAIL.COM)(0)(RESPONDENT)

SATYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V/s LALTA PRASHAD YADAV & ORS.

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)

AJIT NAIR(ANITNAIRADV18@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V//s SUSHMA ARORA & ORS.

OTHER DETAILS OF ADVOCATES:
AIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
PANKAJ SHARMA(PANKAIMSHARMA@GMAIL.COM)(0)(RESPONDENT)
SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)
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27

17.03.2025

CM APPL. 6952/2025
In FAO-323/2023

CM APPL. 8069/2025
In FAO-324/2023

FAO-151/2024
CM APPL. 26673/2024

FAO-39/2025

CM APPL. 74742/2024
CM APPL. 74756/2024
In FAO(OS)-41/2022

Advance List

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN,
V//s SATISH GOEL & ORS. SHALINI

OTHER DETAILS OF ADVOCATES:

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
SANTOSH(SANTOSHSHARMA151241@GMAIL.COM)(9810046143)(PETITIONER)
SHWETA(ROHIT.PLANMAN@GMAIL.COM)(9313393863)(RESPONDENT)
SANJAY SHARMA()(9810980770)(RESPONDENT)
POOJA()(9310970015)(RESPONDENT)

SATISH()(9212398345)(RESPONDENT)
SONU(AMARPREETMAAN@GMAIL.COM)(9311884934)(RESPONDENT)

AJIT NAIR(AJITNADIRADV 18 @GMAIFL.COM)(0)(PETITIONER)

AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
AWADHESH(AWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(RESPONDENT)
AWADHESH(AWADHESH_ADVOCATE@YAHOO.CO.IN)(0)(RESPONDENT)
SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)
SHALINI (ADVSHALINI1980@GMAIL.COM)(9718467409)(RESPONDENT)

SANTOSH SHARMA AJIT KUMAR NAIR, SAIYAM MAAN
V//s VARUN CHADHA & ORS.

OTHER DETAILS OF ADVOCATES:
SANTOSH(SANTOSHSHARMA151241@GMAIL.COM)(9810046143)(PETITIONER)
AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
POOJA()(9310970015)(RESPONDENT)

VARUN()(9212148148)(RESPONDENT)

NEELAM()(9210488880)(RESPONDENT)

DHRUV CHADHA()(9899898888)(RESPONDENT)
SUMAN()(9810125666)(RESPONDENT)
SONU(AMARPREETMAAN@GMAIL.COM)(9311884934)(RESPONDENT)
SANJAY()(9810980770)(RESPONDENT)

SHWETA GUPTA(ROHIT.PLANMAN@GMAIL.COM)(9312400168)(RESPONDENT)
AJIT NAIR(AJITNAIRADV18@GMAIL.COM)(9811733315)(PETITIONER)
PANKAJ(PANKAIMSHARMA@GMAIL.COM)(0)(PETITIONER)
AJIT(AJITNAIRADV18@GMAIL.COM)(0)(RESPONDENT)

SAIYAM MAAN(SAIYAMMAAN2000@GMAIL.COM)(9319876699)(RESPONDENT)

UNION OF INDIA OM PRAKASH
V/s MS PRADEEP VINOD CONSTRUCTION CO

OTHER DETAILS OF ADVOCATES:

OM PRAKASH(OPLAWASSOCIATES@GMAIL.COM)(9818199103)(PETITIONER)
UNION OF INDIA(DENIVDLI@GMAIL.COM)()(PETITIONER)
PRADEEP(HAASSOCIATESLEGAL@GMAIL.COM)()(RESPONDENT)

JEENAT JAHAN AND ANR SABIKA AHMAD
V//s SUPERTECH INDIA PRIVATE LIMITED AND
ANR.

OTHER DETAILS OF ADVOCATES:

SABIKA AHMAD & SARTHAK
AHUJA(AHUJA.SARTHAK04@GMAIL.COM)(9953188626)(PETITIONER)
PUNEET, SHAILENDRA(PUNEET@SUPERTECHINDIA.COM,
SHAILENDRA@SUPERTECHINDIA.COM)(0)(RESPONDENT)

AKASH GUPTA NAIEM JAHAN, KUMAR KSHITIJ,

V//s PRAVEEN KUMAR GUPTA AND ORS APOORVA MAHESHWARI, RUDRAKSH
KAUSHAL, KUMAR KSHITIJ, SOMI
SHARMA, MD SHAHID ANWAR,
RUDRAKSH KAUSHAL, YOGENDER
KUMAR

OTHER DETAILS OF ADVOCATES:

MUNAWAR NASEEM & NAIEM J
HEENA(JURIS.LAWJUSTIA@GMAIL.COM)(9911419964)(PETITIONER)
KAVITA GUPTA(SUDHIR@NAAGAR.COM)()(RESPONDENT)

KUMAR KSHITIJ, SHASHANK
RANJAN(ADVKSHITISINGH@GMAIL.COM)(9690115561)(PETITIONER)
KUMAR(ADVKSHITIISINGH@GMAIL.COM)(9690115561)(PETITIONER)
R()(9810031049)(RESPONDENT)

R()(9811816399)(RESPONDENT)
APOORV(APOORVAMAHESHWARI1997@GMAIL.COM)()(RESPONDENT)
APOORV(APOORVAMSHESHWARI1997 @GMAIL.COM)()(RESPONDENT)
KSHITIJ(ADVKSHITIISINGH@GMAIL.COM)()(RESPONDENT)
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33

17.03.2025

LPA-536/2012
CM APPL. 2472/2014

MAC.APP.-121/2023

MAC.APP.-148/2023
CM APPL. 13039/2023
CM APPL. 13040/2023

MAC.APP.-255/2023

CM APPL. 55018/2023
CM APPL. 55020/2023
CM APPL. 55021/2023
In MAC.APP.-483/2023

MAC.APP.-292/2024
CM APPL. 33667/2024

Advance List

APOORVA
MAHESHWARI(APOORVAMHESHWARI1997 @GMAIL.COM)(9350205306)(RESPONDENT)
RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)
APOORVA

MAHESHWARI(APOORVAMAHESHWARI1997 @GMAIL.COM)(0)(RESPONDENT)

KUMAR KSHITIJ , SHASHANK
RANJAN(ADVKSHITIISINGH@GMAIL.COM)(9690115561)(PETITIONER)

APOORVA MAHESHWARI(APOORVAMAHESHWARI1997 @GMAIL.COM)()(RESPONDENT)
SOMI SHARMA (ADV.SOMISHARMA@GMAIL.COM)()(RESPONDENT)

RUDRAKSH
KAUSHAL(KAUSHALRUDRAKSH@OUTLOOK.COM)(7838320998)(PETITIONER)
APOORVA

MAHESHWARI(APOORVAMAHESHWARI1997 @GMAIL.COM)(0)(RESPONDENT)

KUMAR KSHITIJ(ADVKSHITIISINGH@GMAIL.COM)(9690115561)(PETITIONER)
KUMAR KSHITIJ(ADVKSHITIISINGH@GMAIL.COM)(9690115561)(PETITIONER)

SOMI SHARMA(ADV.SOMISHARMA@GMAIL.COM)(9557735876)(RESPONDENT)

MD SHAHID
ANWAR(SHAHIDANWARADVOCATE@GMAIL.COM)(9811898482)(PETITIONER)
RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)
YOGENDER KUMAR(YOGENDERKUMAR34@YAHOO.COM)(9654337437)(RESPONDENT)
YOGENDER KUMAR(YOGENDERKUMAR34@YAHOO.COM)(9654337437)(RESPONDENT)

HANSRAJ GUPTA & CO. (P) LTD. ANAND YADAV, AJAY DIGPAUL, AJAY
V/s CONSOLIDATION OFFICER (VILLAGER DIGPAUL & ASSOCIATES, SWETA
BIJAWASAN) & ORS GUPTA, AMIT KHANNA, SANAT

TOKAS, NAUSHAD AHMED KHAN,
HONEY KHANNA, VAISHALI SONI AND
UMANG SINGH, B S MAAN &
ASSOCIATES, LALIT GUPTA, BHASKAR
ADITYA

OTHER DETAILS OF ADVOCATES:
BHASKAR ADITYA(ADVBHASKAR92@GMAIL.COM)(7739261927)(RESPONDENT)

NATIONAL INSURANCE CO. LTD. P.K. SETH
V//s LALJI CHOBEY AND ORS

OTHER DETAILS OF ADVOCATES:
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)

MOHD. ISLAM NITISH PANDE, SUMAN BAGGA,
V//s RELIANCE GENERAL INSURANCE CO LTD & RAHUL KUMAR, DARPAN KM
ORS.

OTHER DETAILS OF ADVOCATES:

PRADEEP RANA (RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)
R()(9810528802)(RESPONDENT)

RAGHAV
BHATTARTHC(ADVOCATE.RAGHAVBHATTARTHC@GMAIL.COM)()(RESPONDENT)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER)
RAHUL KUMAR(RAHULSLAW@GMAIL.COM)(9711328632)(PETITIONER)

DARPAN KM (RAJESHCHAMBER150@GMAIL.COM)(9968638862)(RESPONDENT)

ORIENTAL INSURANCE CO. LTD PRADEEP GAUR
V//s SMT ANJANA DEVI AND ORS.

OTHER DETAILS OF ADVOCATES:

PRADEEP GAUR (PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(PETITIONER)
R()(9811368754)(RESPONDENT)

R()(9811118083)(RESPONDENT)

SBI GENERAL INSURANCE CO LTD NAVNEET KUMAR, ARUN YADAV
V/s RAJO & ORS.

OTHER DETAILS OF ADVOCATES:
NAVNEET KUMAR(NAVNEET.KY22@GMAIL.COM)(9711965101)(PETITIONER)
SANJAY()(9911099902)(RESPONDENT)
BHAGWAN()(9350906007)(RESPONDENT)

ARUN YADAV(ARUNYADAV8677@GMAIL.COM)(9587544449)(RESPONDENT)

HDFC ERGO GENERAL INSURANCE CO LTD SAMEER NANDWANI, LALIT BANSAL
V/s JANKI DASS (NOW DECEASED) THROUG
LRS & ORS.
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41

17.03.2025

MAC.APP.-345/2024
CM APPL. 39238/2024

RC.REV.-485/2012

CM APPL.
29504/2018(CM For
Restoration)

WITH RC.REV. 72/2013

RC.REV.-72/2013

CM APPL.
29507/2018(CM For
Restoration)

CM APPL. 64198/2024

CM APPL. 53355/2024
In RC.REV.-250/2017

RSA-48/2023

CM APPL. 9877/2023
CM APPL. 9878/2023
CM APPL. 30889/2023

W.P.(C)-5438/2021
WITH W.P.(C)
4973/2022

W.P.(C)-4973/2022
WITH W.P.(C)
5438/2021

W.P.(C)-3313/2023
CM APPL. 12854/2023
CM APPL. 29408/2024

Advance List

OTHER DETAILS OF ADVOCATES:
SAMEER NANDWANI(APEXLAW@HOTMAIL.COM)(9810528802)(PETITIONER)
LALIT BANSAL(ADV.LALITBANSAL@GMAIL.COM)(9971003100)(RESPONDENT)

ICICI LOMBARD GENERAL INSURANCE CO LTD |ASHWANI KUMAR SONI, UZMA
V/s ANIL KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:
UZMA (U746681@GMAIL.COM)(9318342967)(PETITIONER)

YASHPAL SINGH KAMLESH SABHARWAL, SHIRSHIR
V/s MOHAN LAL SINGH, MANOJ KUMAR

OTHER DETAILS OF ADVOCATES:
SHIRSHIR SINGH()(9818205886)(PETITIONER)
MANOJ KUMAR(ADVOCATEMANOIKUMAR@GMAIL.COM)(9899813888)(RESPONDENT)

YASHPAL SINGH KAMLESH SABHARWAL, SHIRSHIR

V/s AVTAR SINGH SINGH, MIMANSAK BHARDWAJ, ANIL
SAHRMA, M L SHARMA, MIMANSAK
BHARDWAJ

OTHER DETAILS OF ADVOCATES:
SHIRSHIR SINGH()(9818205886)(PETITIONER)
MIMANSAK BHARDWAJ(MBRAHULKM619@GMAIL.COM )(8800177082)(RESPONDENT)

NAEEM HUSSAIN KHAN & ANR ARYA & ASSO, MOHIT GUPTA,
V//s MOIZUDDIN POONAM GUPTA

OTHER DETAILS OF ADVOCATES:

MOHIT GUPTA (MOHITADV@YAHOO.COM)(9654681238)(PETITIONER)

ATUL (ATULKUMAR.ADV@GMAIL.COM)()(RESPONDENT)

MOHIT GUPTA(MOHITADV@YAHOO.COM)(9312833620)(PETITIONER)

ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)()(RESPONDENT)

MOHIT GUPTA (MOHITADV@YAHOO.COM)(9312833620)(PETITIONER)
POONAM SINGH(POONAMADVOCATE@GMAIL.COM)()(RESPONDENT)

MOHIT GUPTA (MOHITADV@YAHOO.COM)(9312833620)(PETITIONER)

ATUL KUMAR (ATULKUMAR.ADV@GMAIL.COM)(0)(RESPONDENT)

POONAM GUPTA(POONAMADVOCATE@GMAIL.COM)(9811027928)(PETITIONER)
POONAM GUPTA(POONAMADVOCATE@GMAIL.COM)(9811027928)(PETITIONER)
POONAM GUPTA(POONAMADVOCATE@GMAIL.COM)(9811027928)(PETITIONER)

PRABHAKAR POKHRIYAL MRINALINI SEN GUPTA, GURMAN
V//s SH SURENDRA SINGH CHEEMA & ANR. CHAHAL

OTHER DETAILS OF ADVOCATES:
MRINALINI SEN(MRINALINISGUPTA@GMAIL.COM)(9873367274)(PETITIONER)
R()(9810322404)(RESPONDENT)

MRINALINI SEN(MRINALINISGUPTA@GMAIL.COM)(9873367274)(PETITIONER)
R()(9810322404)(RESPONDENT)

GURMAN CHAHAL(GURMANCHAHAL@YAHOO.CO.IN)(9716148925)(RESPONDENT)

ASHISH GARG MANOHAR MALIK
V//s STATE BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER)
MANOHARMALIK(MANOHAR. MALIK@GMAIL.COM)(9711288528)(PETITIONER)
RAJIV(RAJIV@RPKLAW.COM)()(RESPONDENT)

ASHISH GARG
V/s UNION OF INDIA & ORS.

MANOHAR MALIK

OTHER DETAILS OF ADVOCATES:
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DLACBIDHC(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
ARUN(ADVARUN36@GMAIL.COM)()(RESPONDENT)

ANANT RAJ KANORIA ARAV PANDIT
V/s UNION OF INDIA & ORS.
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OTHER DETAILS OF ADVOCATES:

ARAV PANDIT(ARAV.495@GMAIL.COM)(9717143190)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
HOSSAIN ZOHEB(HOSSAINZOHEB@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ARAV PANDIT(ARAV.PANDIT@AXOMPARTNERS.IN)(9717143190)(PETITIONER)
RAVI PRAKASH, DL.HC-ED(RAVIPRAKASH1066@GMAIL.COM, DL.HC-
ED@GOV.IN)()(RESPONDENT)

ASHISH GARG MANOHAR MALIK
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

VISTA LAW
PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

R-111, GROUND FLOOR LC -,
SHRI SUMEET ANAND, Joint Registrar (Judicial)

https://irdhc.webex.com/meet/jrdhc10

ITEM

NUM

BER CASE NUMBER

PARTY NAME ADVOCATE NAME

CASES LISTED BEFORE REGISTRARS

1

2

CRL.M.C.-194/2025

KABIR AND ANR. ARVIND KUMAR GUPTA

CRL.M.A. 1014/2025 |V/s STATE NCT OF DELHI AND ANR

CRL.M.C.-235/2025
CRL.M.A. 1216/2025

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR (ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAHUL PANDEY GIRISH CHANDER
V/s STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

GIRISH CHANDER(GIRISHVOLUNTEER@GMAIL.COM)(9899823269)(PETITIONER)
GIRISH CHANDER (GIRISHVOLUNTEER@GMAIL.COM)(9899823269)(PETITIONER)
KAPIL

OTHER
INFORMATION

P.S.-FIR NO.
:(VASANT KUNJ
SOUTH-
553/2021)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(KIRTI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [NAGAR-

KAPIL

334/2019)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN.

KAPIL

296/2022 FILED

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (BY RAHUL

(DISPOSED ON :
2022-05-09 )
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Advance List

P.S.-FIR NO.
:(KIRTI NAGAR-
334/2019)
CRL.M.C.-236/2025 |VIKAS CEASER AND ORS. ANOJ KUMAR SINGH
CRL.M.A. 1217/2025 |V/s STATE NCT OF DELHI AND ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

CRL.M.C.-667/2025

CRL.M.A. 3159/2025

CRL.M.C.-706/2025

CRL.M.A. 3414/2025

CRL.M.C.-711/2025

CRL.M.A. 3420/2025

CRL.M.C.-888/2025

CRL.M.A. 4104/2025

CRL.M.C.-894/2025

CRL.M.A. 4110/2025

ANOJ KUMAR SINGH(ANOJKUMAR.SINGH@GMAIL.COM)(9811064106)(PETITIONER) |:(VASANT KUNJ
ANOJ KUMAR SINGH(ANOJKUMAR.SINGH@GMAIL.COM)(9811064106)(PETITIONER) |SOUTH-

KAPIL 553/2022)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MUKUL SHARMA NEEL KUMAR
V/s THE STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
D.K. BHATIA(DKBHATIA728 @GMAIL.COM)(9811699022)(PETITIONER) FILED AGAINST
KAPIL SAME P.S.-FIR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) INO. :(BHAJAN
PURA-41/2017)
CRL.M.C.
5057/2017 FILED
BY MUKUL
SHARMA
(DISPOSED ON :
2018-11-20 )

OTHER CASE

P.S.-FIR NO.
:(BHAJAN PURA-
41/2017)

DHARMINDER SINGH & ORS.
V/s STATE(NCT OF DELHI) & ANR.

ANUBHA GOEL, PRASHANT
MENDIRATTA

OTHER DETAILS OF ADVOCATES:

ANUBHAV GOEL(ANUBHAGDELHI@GMAIL.COM)(9873075650)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
PRASHANT
MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)

AFTAB KHAN SAIFI @ AFTAB KHAN AND ORS |SHIVAM GAUR, VIVEKANANDA

P.S.-FIR NO.
:(KHAJOORI
KHAS-1125/2015)

V/s STATE (NCT OF DELHI) AND ANR. YADAV

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
MALKHAN SINGH(MALKHANSINGH81@GMAIL.COM)(9650920813)(PETITIONER) ~ |:(JAMIA NAGAR-
KAPIL 210/2018)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIVEKANANDA YADAV(VY30708@GMAIL.COM)(7683033302)(RESPONDENT)

VIVEKANANDA YADAV(VY30708@GMAIL.COM)(7683033302)(RESPONDENT)

VIVEKANANDA YADAV(VY30708@GMAIL.COM)(7683033302)(RESPONDENT)

DINESH KUMAR AND ORS SHIVAM GAUR

V/s STATE (NCT OF DELHI) AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SUHAIL KHAN(SUHAIL.KHAN967 @GMAIL.COM)(0)(PETITIONER) :(SONIA VIHAR-
KAPIL 387/2015)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DEEPAK KUMAR SINGH & ORS. ROHIT BHARDWAJ

V/s THE STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE
NAVEEN KUMAR (SINGH.SHASHANK92@GMAIL.COM)(9650696291)(PETITIONER)  |[FILED AGAINST
KAPIL SHARMA SAME P.S.-FIR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) NO. :(SAGAR
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10

11

12

13

14

CRL.M.C.-1093/2025
CRL.M.A. 5025/2025

CRL.M.C.-1176/2025
CRL.M.A. 5222/2025

CRL.M.C.-1179/2025
CRL.M.A. 5226/2025

CRL.M.C.-1309/2025

CRL.M.C.-1358/2025
CRL.M.A. 5977/2025

W.P.(CRL)-80/2025
CRL.M.A. 717/2025

Advance List

PUR-136/2019)

W.P.(CRL)
1355/2020 FILED
BY DEEPAK
SINGH & ORS.
(DISPOSED ON :
2020-10-08 )
P.S.-FIR NO.
:(SAGAR PUR-
136/2019)

SMT SWARAN KAUR AND ANR ARBIND KUMAR SINGH

V/s THE STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

ANURAG SINGH(ANURAGSINGH221999@GMAIL.COM)(9873532857)(PETITIONER)  |:(JAIT PUR-

KAPIL 274/2019)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ATUL SINGH AND ORS SANJAY

V/s STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

SANJAY CHAUHAN(SANJAY278CHAUHAN@GMAIL.COM)(0)(PETITIONER) :(KHAJOORI

SNEH LATA (SNEHGUPTA15@GMAIL.COM)(7015143020)(PETITIONER) KHAS-56/2016)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJAY (SANJAYADV1988@GMAIL.COM)(7838723072)(RESPONDENT)

NILAMBUJ SHRIVASTVA & ORS. ROOP CHAND TIWARI

V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

R.C TIWARI (RCTIWARIADV@GMAIL.COM)(9868118015)(PETITIONER) :(CHANKYA PURI-

KAPIL SHARMA 77/2022)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PANKAJ KUMAR AND ORS. RUPAL LUTHRA

V/s THE STATE (NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

RUPAL LUTHARA(RUPALLUTHRA@GMAIL.COM)(9999312524)(PETITIONER) :(SEELAMPUR-

KAPIL SHARMA 333/2021)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DAYAL SINGH RAVINDER SINGH

V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

RAVINDER SINGH (ADVRAVINDER@YOHOO.CO.IN)(9971650205)(PETITIONER) :(MOHAN

KAPIL SHARMA GARDEN-

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 428/2022)

RAHUL KUMAR & ORS. KARANDEEP SINGH, ASHOK KUMAR

V/s THE STATE GOVT. OF NCT OF DELHI AND [KASHYAP, VISHAL CHAUDHARY

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

KARANDEEP SINGH :(JYOTI NAGAR-

(ADV.KARANDEEPSINGH@GMAIL.COM)(9891176676)(PETITIONER) 409/2018)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHOK KUMAR
KASHYAP(ADVOCATEAKKASHYAPDHC@GMAIL.COM)(9717380010)(PETITIONER)
VISHAL
CHAUDHARY(VISHALCHOUDHARY_2005@YAHOO.COM)(9811402715)(RESPONDENT)
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15

16

17

W.P.(CRL)-359/2025
CRL.M.A. 3158/2025

W.P.(CRL)-679/2025
CRL.M.A. 6356/2025

W.P.(CRL)-680/2025
CRL.M.A. 6357/2025

Advance List

INDERPAL SINGH & ORS. SANJEEV KUMAR
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SANJEEV KUMAR(SANJEEV.NGO@GMAIL.COM)(8178324830)(PETITIONER) :(NIHAL VIHAR-
KAPIL 236/2024)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LOVE KUSH & ANR. SUNIL KUMAR

V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
NARENDRA SINGH :(NAND NAGRI-
KUMAR(NARENADVOCATE772GMAIL.COM)(9868064661)(PETITIONER) 684/2022)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KUNAL SUNIL KUMAR

V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE
SUNIL KUMAR(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER) FILED AGAINST
KAPIL SAME P.S.-FIR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |NO. :(NAND
NAGRI-690/2022)
W.P.(CRL)
679/2025 FILED
BY LOVE KUSH &
ANR. (D. OF
HEARING: 2025-
03-17)

P.S.-FIR NO.

:(NAND NAGRI-
690/2022)
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